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LOK SABHA DEBATES 

LOK SABHA 

Thutsday, MatCh ~ 2007/Phs1guns 17, 1!il28 {SIIIaI) 

The Lok Sabha met at Eleven of the Clock 

[MR. SPEAKER in the Chait) 

REFERENCE BY THE SPEAKER 

Observance 01 International Women's Day 

... (Interruptions) 

(English] 

MR. SPEAKER: Whoever disturbs will be proved to 
be anti-women. Please sit down. 

... (Inf8rrupfipns) 

MR. SPEAKER: Hon. Members, today Is the 
Intemational Women's Day, which is observed to endow 
the women with the sense of honour, dignity and self-
respect. 

On behalf of this august House and on my own 
behalf, I wish to congratulate the women of India and of 
the wortd for the achievements made by women in various 
fields over the years. They deserve our admiration and 
support for their persistent and constructive commitment 
to achieve equality in all spheres of societY. 

On this solemn day, we should reaffirm our 
commitment to improve the condition of women, specially 
those who are in vulnerable position and empower them 
to take their rightful place in the society. 

The women of India, in spite of several 
disadvantages, domestic and in the workplace, have 
achieved milestones in terms of education, health, freedom 
of choice, liberty and equality in law. We feel proud that 
our women are today ready to assert their right to life 
with dignity and self-respect. 

On this occasion, we salute the women of our country 
for their indomitable spirit and ensure support of the entire 
House to them for achieving their rights and entitlements 

and to the struggle they are canying on for eradicating 
the social evils afflicting them and the nation. 

The women are the embodiment of compasSion and 
selflessness and possess indomitable spirit In fighting 
against exploitation lind deprivation and to lead a life of 
dignity and achievement with adequate participation in 
our nation-building activities including larger presence in 
the representative institutions and elected bodies. We 
recall with pride the great contribution made by the women 
in rural areas in running successfully our Panchayats and 
self-goveming Institutions. 

Let us reaffirm our commitment for their complete 
empowerment to ensure the realization of the goal of the 
democratic and progressive SOCiety where all citizens will 
be treated with equal respect and authority. 

Thank you very much. I am sure, all of you will join 
me. 

. .. (Intenuptions) 

SHRI KINJARAPU YERRANNAIDU (Srikakulam): Or. 
this solemn occaaion, on behalf of the House, I demand 
that the Women's Reservation Bill be brought In this 
House without any delay . ... (Interruptfons) 

MR. SPEAKER: I have already said that thos. who 
will disturb will be recognized; they will prove to be anti-
women. 

I will call some hon. Members today. 

... (Intenuptions) 

MR. SPEAKER: Please take your seats. Do not dilute 
its importance. 

... (Intenuptions) 

MR. SPEAKER: I thought you are a male. 

... (Inf8rruptions) 

MR. SPEAKER: I will go one by one. 

... (Inf8rruptions) 

MR. SPEAKER: You give nomination to a woman 
member first and then you shout. 

... (Interruptions) 
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MR. SPEAKER: Shrlmati Sumltra Mahajan. 

... {lntsnvp/lons) 

MR. SPEAKER: Although this is Cuetlon Hour, yet 
because of the Importance of the day, I have made my 
reference quite elaborately on behalf of all of you. Kindly 
cooperate whh me. Let us behave In a dignified manner 
today. 

11.05 hr.. 

SUBMISSION BY MEMBERS 

Ae: International Women'. Day 

{T17Ins/sUon/ 

SHRIMATI SUMITRA MAHAJAN (Indore): Mr. 
Speaker, Sir, today is Intematlonal women's Day and I 
congratulate all of you on this occasion. But while 
congratulating I would also like to point out that only tip 
service Is paid to the concept of betterment of women's 
lot. A few programmes are held and a few i8suee relating 
to women are discussed and put a fuU stop to all theee 
programmes. The cycle of violence against women, fall 
In female population goes on unchecked. This should not 
happen. 

[English/ 

MR. SPEAKER: This is not a debate. This Is only a 
reference. 

[Tf1Ins/stion/ 

SHRIMATI SUMITRA MAHAJAN: Sir, I have also 
raised the Issue of gendering budget time and again. 
Women Empowerment Year had been celebrated during 
the regime of the NDA Govemment. Awards for women 
were instituted. We had instituted awards for grass root 
workers, aanganwadi functionaries who looked after 
children. The most important question before us today is 
passing Women's Reservation Bill. UPA Govemment has 
also frequently talked about passing Women's Reeervation 
Bill. Hence, I would like to lay stress that this issue 
should not be brushed under the cBq)8t after paying lip 
service to It after celebrating Women's Day. Women's 
Reservation Bill should be presented in Lok Sabha to 

ensure true empowerment of women. Those who favour' 
the Bill and those who oppo88 It would come to the fore 
then. This Is my request . 

SHRIMATI KRISHNA TIRATH (Karol Bagh): Mr. 
Speaker, Sir, today Is a very Important day. The whole 
country Is engaged In a debate on women empowerment 
today. My slater In the opposition Srnt. Sumltra Mahajan 
has rightly pointed out that women are moving forward In 
all the fields. Be It education, sports, conquering the 
Himalayan summit or walking on the Moon, women are 
reaching everywhere. 

Sir, the topic of women' ...... rvatlon Is being ralaed 
again and again. I would like to propoH that the hen. 
Members present today should pa.. the women'. 
reservation bin. I would like those In favour of the Bill to 
raise their hands and disclose their wishes. I think all the 
hen. Members here wish to get this Bill paaaed. 

Mr. Speaker, Sir, our Conatltutlon has given equal 
rights to women. When the Constitution accords us equal 
status and we are ahead In every field then why should 
we have to beg 33 percent reeervation to women In 
legislative assemblies and both Houses of Parliament. I 
would like to request all the hen. Members, through you, 
that women should be given re.ervatlon by pauing 
Women's Reservation Bill on the occaaIon of International 
Women's Day. 

[English/ 

SHRIMATI P. SATHEEDEVI (Badagara): Thank you, 
Sir. We, In India, are completing the 60th anniversary of 
our Independence. Now, the status of women In India Is 
very poor. ...(Interruptions) 

MR. SPEAKER: I will ask the Members to go out " 
you Interrupt the proceedings. 

[Trsnsl8/ion/ 

This Is not a place for Cracking jokes. 

(English/ 

SHRIMATI P. SATHEEDEVI: Sir, we are completing 
the 60th anniversary of our Indepen~. We have been 
ruled for the last six decades with the Constitution which 
provides equality of rights as fundamental rights. Now, 
the reality that Is prevailing In the country is that there 
is a major deprivation of th8 fundamental rights to a 
major section of women in the country. The participation 
of women In the decision making bodies and legislative 
bodies are very meagre. The number of women 
repreaentatlvea has come down from 48 to 44 In the 
present Lok Sabha . ... (lntstTUplion8) 
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MR. SPEAKER: Please be brief. Thl, i, not an 
elaborate debatl. 

SHRIMATI P. SATHEEDEVI: Though the UPA 
Government in Its Common Minimum Programme has 
given an assuranee for one-third reservation for women 
in the Legislative bodies, they have not dared to introduce 
the Women's Reservation Bill. 

MR. SPEAKER: Please conclude. This is not a 
debate. 

Now, Shrlmatl Archana Nayak - not present. 

Madam, please conclude now. This is not a debate. 
Thank you very much. 

SHRIMATI P. SATHEEDEVI: Sir, in the last Assembly 
elections, In many of the States, a very low participation 
of women wu given. Hence, I urge upon the Union 
Govemment to introduce the Women's Reservation Bill 
and let the country know who are against the women in 
this country. Thank you, Sir. 

MR. SPEAKER: Please do not convert It into a 
debate, and do not dilute Ita importance. 

Now, Shrimati Bhavani Rajenthiran. 

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN 
(Ramanathapuram): Hon. Speaker, Sir, firstly, I would seek 
your permiSSion to speak from this seat. 

MR. SPEAKER: Okay; today you are allowed. 

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN: Today 
Is the special day for women. 

MR. SPEAKER: You can come further. 

... (Interruptions) 

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN: Thank 
you very much. You respect all the women in the country. 

MR. SPEAKER: I want you to come forward also; 
also In your party. 

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN: Thank 
you very much, Sir. First of all, on behalf of all the 
women Members, I convey my heartfelt thanks to all the 
brothers in the august House. Our respected leader, Dr. 

Kalaignar, throughout had been fighting for the freedom 
of women, and he had conducted a women', ral1y to 
urge upon the Government to bring folW8l'd the Women's 
Reservation BIH. 

Three years have already pUled. The UPA 
Govemment Is working for the poor people, specially for 
upliftment of women. Now, only two years are remaining. 
Therefore, I would urge upon the Union Govemment to 
bring the Women's Reservation Bill because nowadays 
women are playing the key role In all the fields. So, in 
order to respect the women, the UPA Govemment should 
bring forward the Women's Reservation Bill. Our great 
leader Thandal Perlyar even In 1929 fought for women. 

Therefore, in order to respect aU the leaders who 
speak for women, the UPA Govemment, which is fighting ~ 

for the freedom of women, should bring the Women's 
Reservation Bill as early 88 poselble. Thank you .. 

MR. SPEAKER: Shrimati Klran Maheahwarl-not 
present. 

/Tnlnslalion} 

SHRIMATI RANJEET RANJAN (Saharsa): Firstly, I 
would like to expresE my gratitude towards the hon. 
Speaker who has shown respect towards women by giving 
women MPs the opportunity to speak. I would like to 
request my male colleagues to maintain decorum in the 
House since we have been given ony one day to speak. 
... (lnf6rruplions) 

MR. SPEAKER: You are absolutely right In saying 
so. 

/English} 

You are right. 

SHRI KINJARAPU YERRANNAIDU (Srlkakulam): Sir, 
please allow one Member from each party. I have also 
given a notice in this regard. We have also to support 
this Women's Reservation Bill . ... (lnfBlTZIptlons) 

MR. SPEAKER: Silence please. We have to go to 
the Question Hour Immediately. 

SHRIMATI RANJEET RANJAN: Today Is a very 
important day for women. I would like to lay that If this 
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House wish.. to inspire women to move forward then 
the first step In tis direction would be to present in the 
House the Women's Reservations bill which is still in 
cold storage. 

Secondly, I would like to say that we women should 
make two resolutions. for their self empowerment that we 
would respect each other and we would neither commit 
foeticide nor let anyone else do that. 

Thirdly, we Nould not remain dependent on men for 
our personal security and income but would become 
independent and would work towards enluring our 
personal and financial security. We should take inspiration 
from women such as Kalpana Chawla and Sania Mirza. 
Apart from them, there are many other such women who 
have not come to the notice of the media. They inspire 
women in v!IJages by staying near them and I salute 
those women. With this, I conclude. 

/English} 

MR. SPEAKER: I join you. 

Now, Shrlmati Kiran Maheshwari. I called your name 
earlier, but you were not present. As an excaptlon, I am 
allowing you. 

/Translation} 

SHRIMATI KIRAN MAHESHWARI (Udaipur): Mr. 
Speaker, Sir, as a woman MP. first of all I would like to 
express my gratitude to you for allowing me to speak on 
the occasion of International Women's Day. I would like 
to draw the attention of the House towards the 74th 
Amendment which enabled women to get 33 percent 
reservation in Panchayati Raj Institutions and municipalities 
and as a result of which they are working as public 
representatives in those areas . ... (lntt"Tuptions) 

/English} 

MR. SPEAKER: Kiran]l, you address the Chair. 

/Tmnslah'on} 

SHRIMATI KIRAN MAHESHWARI: I would like to 
draw the attention of all the MPs present here towards 
the fact that provision of reservation under the 74th 
Amendment gave many women a chance tQ partiCipate 
in governance. They won the faith of the people by their 
effective functioning and created an identity for themselves 

in the society. This made the people realize that If women 
were allowed to participate In govemance they too would 
be able to play a defining role. They would encourage 
clean politics and do good work also. I would like to take 
this further. I would like to make an appeal today on the 
Intemational Women's Day that provision of 33 percent 
reservation should be applicable to legislative assemblies 
and Lok Sabha as well for which a Bill should be 
presented here. The UPA formed the Govemment three 
years ago. People expect during every session that the 
Women's Reservation Bill would be presented and 
discussed in the House. But it is unfortunate that despite 
the fact that UPA has completed three years in power, 
that Sonia Gandhl]1 the Chairperson of UPA Is a woman 
and also president of the Congress party. ... (In/srrup/lons) 

MR. SPEAKER: Your tum is over (English) Do not 
repeat. Do not make It controversial today. I have given 
you the opportunity. 

Now, Shrimatl Sujatha. 

/Tmnsllltion} 

SHRIMATI KIRAN MAHESHWARI: Despite being a 
woman she did not have the sensitivity to ensure that 
Women's Reservation Bill is brought in the House . 
... (In/enuplions) 

/English} 

MR. SPEAKER: You have made your point. 

/Tmnslllh'on} 

SHRIMATI KIRAN MAHESHWARI: ... whlch should be 
then discussed comprehensively. Hence, I would like to 
request the House, through you, that the women's 
Reservation Bill which would empower the women and 
would ensure participation by women . ... (lnftNnJptions) 

/English} 

MP. SPEAKER: Nothing more will be recorded. Only 
the speech of Shrlmatl Sujatha will go on record. 

... (lntslTUptions) ~ 

MR. SPEAKER: Shrimati Sujatha, you start your 
speech. 

... (/nlsnuptions) 

·Not recorded. 
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MR. SPEAKER: Do not misuse. I gave. you an 
opportunity. Do not repeat. * 

[Translalion} 

I have given you full opportunity. You should leam 
from Sumitraji how to speak. 

[English] 

She is also a woman. It is very unfair. 

... (Inltlnupllons) 

MR. SPEAKER: It Is very unfair. 

[Translalion} 

I have given you opportunity, I have given It to 
everyone. 

[English} 

I am very sorry. 

Nothing is being recorded. Nothing will be recorded. 

... (InIBnuplions)" 

MR. SPEAKER: Shrimati SUjatha, you mention It In 
one minute. It is not an occasion for a debate. 

[Trans/alion} 

SHRIMATI C.S. SUJATHA (Mavellkara): Mr. Speaker, 
Sir, the Women's Reservation Bill was not brought in the 
House during the previous session despite the promises 
made by the UPA Government. This is a breach of trust. 
Mr. Speaker Sir, today Is International Women's Day and 
on this occasion I demand that the Govemment fuHiI its 
commitment- towards presenting Women's Reservation Bill 
and that the Bill be brought during the current Parliament 
session. 

MR. SPEAKER: Women should participate more. 

[English} 

SHRIMATI ARCHANA NAYAK (Kendrapara): Sir, today 
we ~re observing the International Women's Day. No 
doubt that women in India have very ably showed their 

. presence in various walks of life. Women represent half 

"Not recorded. 

of the population of our country. Hence the need of the 
hour is to give them enough representation In the highest 
political decision making forums like Parliament and State 
Legislative Assemblies. ...(Intsnuplions) 

MR. SPEAKER: I am very, very unhappy today. It is 
an important occasion. Let It not be lip-service to women's 
cause. 

Yes, you go on please. 

SHRIMATI ARCHANA NAYAK: In this context, I would 
like to draw the attention of the House to the need for 
33 per cent reservation of seats for women in Partiament. 
Even after 60 years of Independence, adequate 
representation of women in Indian Parliament Is still a 
dream. The House may be aware that 10 years ago, the 
Oeve Gowda Government brought a Bill seeking 33 per 
cent reservation of seats for women In Parliament. 

SHRI N.N. KRISHNADAS (Palghat): Sir, the 
Govemment should respond. 

MR. SPEAKER: You will serve the cause by keeping 
quiet . 

SHRIMATI ARCHANA NAYAK: Later a Joint 
Parliamentary Committee was formed and a consensus 
Bill was emerged from there. The Bill was there even 
during the Gujral Government. 

The Vajpayee Govemment introduced it In the Lok 
Sabha during 1998 for the second time. 

MR. SPEAKER: You please be brief. All right, you 
want the Bill to be taken up. 

SHRIMATI ARCHANA NAYAK: After the dissolution 
of Lok Sabha, it was again introduced in the Lok Sabha 
in 1999. However, It was painful to note that the Bill is 
still pending before the House. 

MR. SPEAKER: Now, I find that I made a mistake. 

SHRIMATI ARCHANA NAYAK: The present Lok 
Sabha has only eight per cent representation of women. 
During 2004-06, the average representation of wornen in 
the State Legislative Assemblies is just 6.5 per cent. 

MR. SPEAKER: Shrimatl Sushila Kerketta. 

You may lay It on the Table. 
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SHRIMATI ARCHANA NAYAK: Therefore, It Ie evident 
that till a conatltutlonal mandate Ie emerged In Parliament, 
the democratic right of women will continue to autter. 

MR. SPEAKER: Ple88e take your seat. It Is a 3-
page statement that you have prepared. lay it on the 
Table piease. 

SHRIMATI ARCH ANA NAYAK: Therefore, I urge upon 
the Government to bring a Bill seeking one-third 
reservation of seats for women In Parliament and In State 
Legislative Assemblies and get the same paaeed during 
the current Session Itse". 

{Tf1IfI8IstionJ 

SHRIMATI SUSHILA KERKETTA (Khuntl): Mr. 
Speaker, Sir on the occasion of National Women's 
Empowerment Day, first of all I would like to thank you 
for congratulating us. I also thank all the Members for 
the good wishes they have expressed. Today, women 
are not lagging behind In any filed. They have a strong 
presence in all the fields, be it education or health. Now, 
women are in Defence services also. We should all 
encourage them. It Is a matter for celebration on Women's 
Empowerment Day thld a certain percentage of funda in 
all public schemes are earmarked for women. But, It Is 
also a matter of regrel that implementation of the schemes 
maant for women are not done faithfully by varlol.e 
departments. This should be examined. 

I would also like to say something about the women 
in Jharkhand. Both the literate and the Illiterate woman 
from the state are moving to metro polltan cities like 
Kolkata, Delhi or Mumbai in search of employment. Their 
Situation is extremely pitiable. I would like to requeet that 
a special programme should be started for them In Delhi 
and other cities so that they are able to find work and 
earn a livelihood. 

I would aiso like to say something about Women's 
Reservation Bill. The late Rajiv Gandhijl provided 
reservation for us. We are working as elected 
representatives in Panchayats and we are showing good 
results. Even so, we have not been given reservation In 
politics. We have not been given reaervatlon in Vldhan 
Sabha and Lok Sabha. Every day, I feel that these MPs 
who are our brethren and our representatlvea, are going 
to pass the Bill. I feel that they are treating us like 
children. 

MR. SPEAKER: You have made your point very 
nicely. 

SHRIMATI SUSHILA KERKETTA: Sir, we are being 
placated 88 If we were children. A toy Is dangled before 
us and then It Ia taken away again. They keep on 
assuring UI that they would pass the women's reeervation 
bill and then fall to take any stepl in this direction. What 
is the reason behind this? There Is definitely some 
problem. If we are not able to reach a consensU8 then 
we should hold a discussion to identify and remove the 
discrepancies in the Bill. Women's Reservation Bill should 
be passed at the eariieat. We would consider this to be 
the greatest gift. 

[Engli$hJ 

MR. SPEAKER: I compliment you especially for your 
malden intervention. Very well done. 

SHRIMATI MANEKA GANDHI (Plllbhlt): Sir, according 
to the Inter-Pariiamentary Union, India stands lO8th In Its 
representation of women In the Legislature. Pakistan, 
which is a Muslim country, stands 48th. I alao know, 
however much we may ask, that the Women's Reservation 
Bill Is not going to come. Can we start with by each 
Party giving one-third reservation to women ltartlng from 
the State elections that are coming up now? 

MR. SPEAKER: It is a good suggestion. 

SHRIMATI JHANSI LAKSHMI BOTCHA (Bobbill): Mr. 
Speaker, Sir, today is 8th March, 2007 and I would like 
to raise a matter of urgent public importance on the 
occasion of the Intemational Women's Day. I regret to 
say that even In the 80th year of our Independence, the 
plight of women has not changed much. Perhaps, the 
visible Improvement in the social environment Ia restricted 
to educated and economic minority group of women. 

Even though the Government is making sincere 
efforts, In general, to Improve the Image of the girl child 
and women through social and economic Interventions, 
but female feticides are rampant. It Is a cause of concern 
for the decline in sex ratio. The domestic violence; 
harassment for dowry; and sexual harassment are also 
on the rise. 

Proper education of girls can only be possible when 
all social stigmas - which go against the women - are 
rooted out of the society. Social stigmas such as gender 
bias; considering the girls as anta-property; and weaker 
than men are very dangerous. As a' matter of fact, the 
genesis of human existence lies In women. So, women 
should be given due regard in the society. 
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The excellence achieved by women like Indrani Nooyt, 
Deeps Mehta, MMra Nair, Sunlta WWlama and Sanla 
Mirza - in the limited opportunities that are provided to 
them - vindicate. that women can do much better If 
equal opportunities are provided to them. 

In order to alleviate the sufferings of women allover 
the country, I would humbly request our Govemment on 
the International Women's Day to bring forward the· 
Women's Reservation Bill in thl. Se8l10n It.elf with 
consensus on it among all political partlea. I hope and 
trust that 33 per cent strength of thie august House would 
be represented by women In the 15th Lok Sabha. 

Sir, I thank you very much for giving me this 
opportunity. 

MR. SPEAKER: All male Members join the Chair. 

... (IntsnuptlondJ 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRt PRIYA RANJAN DASMUNSI): Sir, on behalf of the 
Government. ... (lnMtrupIIoM) 

SHRI KINJARAPU YERRANNAIDU: Sir, please anow 
men also to elCp1'888 their views. Each Party would like 
to raise the issue, and expres. their views. 
... (Interruptions) 

MR. SPEAKER: Mr. Yerrannaldu, your name Is 
already associated. 

SHRI N.N. KRISHNADAS: What Is his name 
associated with? ... (Interruptlons) 

SHRI PRIYA RANJAN DASMUNSI: Sir, on behalf 
of the Government ... (Infrlrruplions) 

MR. SPEAKER: Just a minute. The Govemment is 
giving a response. 

... (Interruptions) 

DR. K.S. MANOJ (Alleppey): Sir, please allow us to 
speak. . .. (Interruptions) 

MR. SPEAKER: I have already sald that all male 
Members are associated. 

... (lnMrruptions) 

THE MINISTER OF HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES (SHRI SONTOSH MOHAN OEV): 
Sir, I have four daughters, two grand-daughters and one 
wne. I .hould be allowed to speak. . .. (Infrlrrupfions) 

MR. SPEAKER: Please do not go on multlplyingl 

... (Interruptions) 

SHRI PRIYA RANJAN DASMUNSI: Sir, on behaH of 
the UPA Govemment, we sincerely and respectfully submit 
to you that we share the concem expressed by all the 
distinguished lady Members cutting -.cross Party lines., 
and we all share together your own views on this issue. 
It i. a fact that the UPA Govemment in Its Common 
Minimum Programme pertaining to the Women'. 
Reeervation BID made It abundantly clear that It be brought 
In the House. 

I am very proud today to say that I represent a 
Party, and I represent a Govemment In which some of 
the dreams of late Prime Minister RajlY Gandhi Is yet to 
be achieved, which was first translated In the local self-
Govemment through the 74th Amendment. This was the 
first day when every section of women In the village, and 
the municipality got their rights. 

Sir, thejoumey is not over. We have to accomplish 
the joumey fully. But I am eony to say that unfortunately 
the name of. the Chairperson of the UPA wu mentioned, 
and asked: 'What ahe is doing In this matter?-. I can 
only say that she is pnotlng the issue right from the days 
of NDA, and she is very determined to see that we find 
the light of the day. There is a requirement of 
Constitutional amendment, and 213rd majority is required 
in both Houaea to pass it. Therefore, our Government 
has Interacted with several Parties. The Home Minister 
hlmeelf has talked on behalf of the Govemment, and we 
are finding some ways. Hopefully, the light Is coming 
very very close, and we may bring It. ...InMm.IptIons) 

I would like to say that Shrimatl Klran took the name 
of Shrimati Sonia. You should MOW that in spite of the 
fact that my late Prime Minister was .. victim and was 
killed by assassins--a few of them women-yet Shrimati 
Sonia Gandhi did not insist for hanging Nalini when she 
gathered that Nalini has her children, and they will search 
for their mother afterwards. This Is the kind of leadership 
that we have in the UPA. Therefore, I submit once again 
that the UPA Govemment is determined to bring the Bill 
before our tenure is over, and we shall approach very 
fast. ... (InI_rruptions) 
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SHRI BASU DEB ACHARIA (Bankura): No, It should 
net be done before your tenure Is over, but you should 
bring it In this Session itself . .•. (/nIrIITtJpIIons) 

11.30 hra. 

ORAL ANSWERS TO QUESTIONS 

{English} 

MR. SPEAKER: Now we will take up the Question 
Hour Q. No. 141. 

[TflIns/ation} 

Modemlllltion of Airports 

+ 
·141. DR. SATYANARAYAN JATIYA: 

SHRI GANESH SINGH: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) the details of the on-going modemlsatlon projects 
of airports in the country; 

(b) whether the Government has reviewed the 
progress of wort< of modemlsatlon of airports In the 
country; 

(c) if so. the details thereof; 

(d) the detaila of the airports In respect of which the 
task of modemisatlon has been completed as on date 
and the details of the airports proposed to be modemlsed 
in near future; and 

(e) the amount sanctioned and apent on 
modemisation of airports in the country dUring each of 
the last three years? 

{English} 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a> to (e) A 
Statement is laid on the Table of the House. 

Statement 

(a) to (d) The airports taken up fdr modemlaatlon I 
upgradetion are: Delhi. Mumbal, Chennal, Kolkata, 
Trivandrum. Amritsar, Dehradun. Jaipur, Khajuraho, Kullu, 

Lucknow. Pantnagar, Srlnegar, Udaipur, Bhubanelhwar, 
Gaya, Agartala, Dlbrugarh, Guwahati, Silchar, Ahmedabad, 
Aurangabad. Belgaum. Gondla, Nagpur, Pune, Raipur. 
Vadodara, Surat, Agatti, Callcut, Hubli, Mangalore, 
Madurai, Myaore. Tirupathi. Trichy and Vishakhapatnam. 
In addition. new greenfield airports are coming up at 
Hyderabad and Bangalore. 

The project works are reviewed periodically. 

The airports in respect of which some modemlzation 
has been completed are: Lucknow, Bhavnagar, Porbandar. 
Agartala. Pathankot, Guwahati, Nagpur, Khajuraho, Kullu, 
Bhopal. Bhuj, Vizag, Hyderabad, Imphal, Indore, Dimapur, 
Ahmedabad. Kandla. Sri nagar. Vadodara.· Gondia. 
Varanasi, Bangalore. COimbatore, CATC Allahabad, 
Mangalore. Bhubaneshwar, Ranchi. Tezpur. Kangra, 
Mumbai, Coochbehar, Chandlgarh, Calicut. Pune, Gaya, 
Lllabarl, Raipur. Jaipur, Jodhpur and Amritsar. 

The following airports are proposed to be taken up 
for modemization/upgradatlon In the near future: Juhu, 
Cuddapah, Pondicherry, Rajamundry, Tuticorin, Varanesi, 
Indore, Goa, Ranchl, Chandigarh, Port Blair, Rajkot, 
CoImbatore, Imphal, Jammu, Bhopal, Dimapur, Patna, Leh, 
Haiwara, Behala, Cooch Behar, Shillong, Passighat, Akola, 
Baramati, Bhavnagar, Jamnagar and Vijayawada. 

(e) The amount sanctioned and amount spent by 
Airports Authority of India (Rs. in crores) during each of 
the last three years are (800.00, 566.22), (795.08, 606.49) 
and (892.30, 876.08) respectively. 

[TflInslalionJ 

DR. SATYANARAYAN JATIYA: Mr. Speaker, Sir, the 
question asked is about the modemization of airports. 
Hon'ble ~Inister has stated In his reply that some 
modemization wort< has been carried out. I want to know 
the details of the modemization wort< completed so far 
and the work yet to be undertaken. Some modemization 
work in respect of Indore and Bhopal airports in Madhya 
Pradesh has certainly been carried out by the 
Govemment, but when will, thia target be achieved? In 
addition, Jabalpur, Gwallor and Ujjain ,are other important 
airports in Madhya Pradesh which are to be modemized. 
What is the Government'. view in this regard? 
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/English} 

SHRI PRAFUL PATEL: Sir, the hon. Member has 
asked about upgradatlon ot airports, especially in Madhya 
Pradesh. Naturally, he has the interest ot his State in 
mind. The Indore Airport is, ot course, the busiest Airport 
in Madhya Pradesh. Unfortunately, we have not been 
able to upgrade It for various reasons in the past. Your 
esteemed colleague, Shrimati Sumitra Mahajan, Is sitting 
behind you and she will be agreeing with you on this. 
She is a witness to all the expansion programmes which 
are going on in Indore. Of COUf88 , it is not tully up to the 
mark as you would like it because there are various 
constraints. However, that being the case, things are much 
better; Indore Airport will be upgraded even further. A 
new Cargo Complex, terminal expansion, all these facHitIes 
are being taken up. Both Indore and Bhopal Airports of 
Madhya Pradesh, out of the total 35 that are coming up 
in the country, have been taken up under the 35 Non-
Metro Upgradatlon Programme. 

Bhopal has some serious limitations due to land 
availability. There is some Defence land which Is to be 
acquired. I have spoken to the successive Chief Ministers 
of Madhya Pradesh in the last two-and-a-halt years. 
Unfortunately, we have not yet been able to resolv~ the 
land issues. However, I can assure the hon. Member 
that Bhopal and Indore Airports, the two premier Airports 
of Madhya Pradesh, have been taken up for upgradation 
under the 35 Non-Metro Upgradation Programme, and 
they will get the attention they deserve. 

In case of Jabalpur, the commercial services have 
been started only a year ago, and so is the case with 
Gwalior. We intend to increase the connectivity to Madhya 
Pradesh much more in the future. 

MA. SPEAKER: After such a very elaborate answer, 
do you have any more questions to ask? Please put 
your second supplementary. 

(Trans/a/ion} 

DR. SATYANARAYAN JATIYA: Mr. Speatcer, Sir, as I 
said, because of I increase in air-traffic, pressure on 
existing airports is increasing day by day. You know that 
Uliain's importance is more so because whole industrial 
estate of Dewas is adjacent to it. That's why I am 
requesting you to consider over the modemlzation of UDain 
airport. Khajuraho's importance Is also well known. That 
is also an important place which needs to be developed. 

You have assured us right now that modemizatlon work 
of Indore and Bhopal airports is likely to be carried out. 
You have also said about Jabalpur. I want to ask one 
more thing. Is any time-bound action plan likely to be 
formulated for the said purpose and how will you 
implement the green field concept? 

/English] 

SHRI PRAFUL PATEL: I torgot to mention Khajuraho 
in my earlier answer. Khajuraho Airport is also being 
upgraded in a very big way. There is a new terminal 
coming up. Khajuraho is also a part of the modemization 
programme, which is currently going on. Khajuraho had 
very poor connectivity, and those issues are also being 
addressed. 

Every hon. Member feels that there should be new 
connectivity or a new airport in his city. As far as Ullaln 
is conoemed, ,inee it is your State Govemment, you 
should Impress upon the Chief Minister and the State 
Govemment to come fOlWard and have some kind of a 
joint programme where some cost al80 can be shared by 
the State. Ultimately, it will help in the development of 
Ullain from the point ot tourism and the State also can 
develop Industrially as well. 

MR. SPEAKER: There are other States than Madhya 
Pradesh. 

Shrt Ganesh Singh - not present. 

SHRI N. JANARDHANA REDDY: We all know that 
Visakhapatnam is an important city. 

MA. SPEAKER: I allowed a debate on this. I know 
that every hon. Member will ask for special facilities in 
his city or State, but then how many States will have? 

SHRI N. JANARDHANA REDDY: For the development 
of Visakhapatnam Airport, thanks to the Civil Aviation 
Ministry, they gave sufficient funds. However, the present 
situation is that the Airport is being closed often for proper 
maintenance and repair. The hon. Minister and the State 
Govemment joined hands and have done the improvement 
work. They have spent nearly Rs.240 crore for its 
development. 

MA. SPEAKER: Please put your question. 

SHRI N. JANARDHANA REDDY: May I know from 
the Minister as to when he i8 coming to inaugurate and 
make the runway functional? 
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SHRI PRAFUL PATEL: Han. Reddyji is fully aware 
". 

that we went, at his Instance, for the Bhoomi Pujan. 
Very rarely it happens in Govemments when Ministers 
do Bhoomi Pujan and also the inauguration. We have 
done the Bhoomi Pujlll1 and hopefully, H the Lok Sabha 
continues for its full tenn, we will do the inauguration 
also. 

SHRI N. JANARDHANA REDDY: I asked about the 
runway. 

MD. SALIM: He is saying 'runway', not 'run away'. 

SHRI PRAFUL PATEL: Han. Reddyji is fuUy aware, 
as the fanner Chief Minister of that State and also as 
the representative of that area, that it is a Naval Airbue. 
We, in conjunction with the Navy, State Govemment and 
Airports Authority, have spent almost Rs.150 crore jointly. 
The Rs. 150 crore runway is now ready and it is going to 
be commissioned in a very few months I would say. The 
hon. Member himself is a wltne. to what is happening 
there. So, I reaUy do not see any reason for him to be 
apprehensive about the development of Vlsakhapatnam 
airport. 

MR. SPEAKER: You cannot satisfy everybody. 
Therefore, you just briefly reply, if I may say so. 

SHRIMATI MINATI SEN: Mr. Speaker, Sir, for yeant 
the Govemment of West Bengal is demanding upgradation 
of Bagdogra to an international airport but no fruitful action 
has yet been taken by the Union Govemment. Recently, 
the Chief Minister of West Bengal has sent a request to 
the Central Govemment In this regard. I would like to 
know from the Govemment as to when the longstanding 
demand will be met. 

SHRI PRAFUL PATEL: I fully appreciate the cOncem 
of the hon, Member because Bagdogra not only links the 
North-East, it also in a way connects Sikkim, Bhutan, 
Nepal and also Bihar. From that point of view what the 
hon, Member is saying is right. At the same time, you 
must appreciate that Bagdogra is not an Airports Authority 
field, It is defence field where we run a civilian conclave. 
I share the hon. Member's concerns and we will try to 
see if we can find some way where Bagdogra's 
development can be taken up according to her wish . 
. ,. (Interruptions) 

MR. SPEAKER: Han. Members, please cooperate. I 
have got 31 names. It will take two days to complete the 
Question Hour if we go like this. 

SOME HON. MEMBERS: It is a very Important 
subject, Sir. 

MR. SPEAKER: Everything Is important in this place. 

SHRI REWATI RAMAN SINGH: Mr. Speaker, Sir, I 
would like to thank you and tell the hon. Minister that 
the list presented by him Indicates that the modemlzatlon 
work of CATC at Allahabad has been completed. I have 
requested the hon. Minister many times to upgrade 
Allahabad airport and to ensure at least that some flights 
are operated from there. Sir, you must be aware of 
'Kumbh Mela' in Allahabad in which 5.60 crore people 
came and about 70,000 foreigners had been there. Han. 
Minister had promised to complete it. I would like to 
know whether the flights would be operated from there. 

{English} 

MR. SPEAKER: I think you Just mention the city or 
place and the Minister will answer. All this prefacing is 
not necessary. 

SHRI REWATI RAMAN SINGH: He is fully aware of 
it, Sir. 

SHRI PRAFUL PATEL: This moming, before Question 
Hour also I have had a chat with the hon. Member. I 
can assure that there is no other issue about the airport 
at Allahabad. The airport there is functional. It is about 
more flights now going into Allahabad. In a free market 
situation, airlines are free to go to any city depending on 
their business plans. Based on that, I will, on the hon. 
Member's behaH, try to speak to all the airlines and 
encourage them to go to Allahabad. 

SHRI BRAHMANANDA PANDA: Mr. Speaker, Sir, I 
would like to know, through you, Sir, from the hon. Minister 
as to when the modernisation of Biju Patnaik airport is 
going to be completed and announced as an intemational 
airport. Is there any proposal with the Government to set 
up or upgrade any other airport, including Sambalpur, in 
Orissa in view of the number of steel plants coming up 
in the State. 

SHRI PRAFUL PATEL: There is no question about 
the importance of Blju Patnaik in. Bhu'baneswar airport. It 
is very much part of the 35 airports modernisation plan. 
It is amongst the priority areas because we do realise 



21 Ollll AnSwtJIS PHALGUNA 17, 1928 (S8ks) 10 QUtlStions 22 

that it is the only operational airport in the entire State 
of Oris88. So, the work and the upgradation will be 
completed in a time-bound manner by the end of 2008 
as the hon. Member would like it to be. It would be 
done in a way so that it is upgraded to International 
standards. That i8 the entire plan for all the 35 non-
metro airports. 

He wants to know about another airport - Jharsiguda. 
which is an airfield about which I have been trying to 
speak to the State Government and certain other 
stakeholders to see if that airfield wiU now be made 
operation. I will be happy to see some result is achieved 
in the near future. 

MR. SPEAKER: Brevity have to be both in question 
and answer. 

... (InMrrupHons) 

MR. SPEAKER: Raising hands between question and 
answer has no effect on me. Do not raise your hands 
unnecessarily. Your names are being recorded and they 
are being sent to me. 

SHRI M.P. VEERENDRA KUMAR: Hon. Speaker, Sir, 
what I would like to know from the hon. Minister Is this. 
As per schedule, Calicut airport would have been 
completed last year itself but I do not know why It has 
been delayed. Due to non-completion of work at Calicut 
airport. international and domestic flights are operating 
from the domestic terminals. There are only two conveyor 
belts and the construction of aerobrldge is going on 
causing delay, congestion and inconvenience. Though 
Calicut airport has been declared as an international 
airport, foreign flights are still not permitted to operate 
from there. I would like to know as to why It Is so. 
Would the Ministry take steps to expedite the 
modemization work in Calicut airport and make it a full-
fledged intemational airport? I want an assurance from 
the hon. Minister in this regard. 

SHRI PRAFUL PATEL: I would like to assure the 
hon. Member that the work in Calicut airport would be 
completed in this current year, 2007 itself. He would have 
no reason to raise this matter again as all these works 
would be completed before the end of 2007. 

{Translation! 

SHRI RAM KRIPAL YADAV: Mr. Speaker, Sir, the 
hon. Minister has stated in his reply that Jay Prakash 
Narayan airport of Patna has been modemlzed to some 

extent. You must be aware that there had been an 
accident at thie airport a few years ago in which several 
people were killed. The runway of Jal Prakash Narayan 
airport is very short which creates problems for airbus in 
landing. 

MR. SPEAKER: Ask your question. 

[TllInslalion! 

SHRI RAM KRIPAL YADAV: I am asking the question 
only. Airbus cannot land there because the runway is 
short. Still there are possibilities of accident due to that. 
I would like to ask hon. Minister whether the Union 
Government has found out a way out in consultation with 
the State Government to lengthen the runway or to make 
any other alternative arrangement so that airbus could 
land there smoothly. Besides, recently hon. Minister had 
sent his officers to visit Bhagalpur. 

(English! 

MR. SPEAKER: Do not go on giving Information. 

{T!»n.sI81ion! 

SHRI RAM KRIPAL YADAV: The question is related 
to that. 

MR. SPEAKER: It is not related to that. 

SHRI RAM KRIPAL YADAV: What Is your plan for 
expansion of the Bhagalpur airport? 

SHRI PRAFUL PATEL: Sir, you would be aware of 
the problem relating to availability of land for Patna airport. 

(English! 

Land has not been made available for the expansion 
of the runway. On the other side, there is a botanical 
garden. So, trees are not being able to be pruned so 
that the runway length available is fully utilised. But 
nonetheless, we are making efforts. I am continuously in 
contact with the State Government. I have requested the 
previous and the present Chief Ministers that please if 
something can be done, we would be more than happy 
because Patna is again a Capital and also a very 
important city. 

As far as Bhagalpur is concerned-he is my 
predecessor-I can assure him that we have sent a team 
to Bhagalpur to have a relook at it and very soon, I will 
hope to give some positive reply lin the House. 
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MR. SPEAKER: Good. Thank you. Towards the end 
ot· this Budget Sesaion, I will allow It again becauae he 
is the most popular Minister now! 

SHRI A. KRISHNASWAMY: With the modemization 
ot the airports, at least there are some changes in the 
airports, after the UPA Government came to power. Even 
then. the airport is overcrowded. While we travel in the 
morning, we have to stand in long queue. But the 
statement ot the hon. Minister is encouraging. I would 
like to know from the han. Minister, what Is the time limit 
tor inauguration and completion of all these projects and 
particularly, Kolkata and Chennal? He has taken Koikata 
and Chennai under a special scheme. Under what 
scheme. he is going to take up those projects and when 
will they be completed? There is a long delay; from 2001, 
they are pending. 

MR. SPEAKER: Thank you, for showing some 
concern for Kolkata also. 

SHRI PRAFUL PATEL: Let me first speak about 
Kolkata Airport. Airports Authority has taken a decision to 
take up modernization of Kolkata Airport on a priority 
basis. It will be done by the Airports Authority; the work 
will begin in the next few months. We shall all be 
hopefully there, when I will request your goodseH also, 
Sir. to be present there. 

As far as the Chennal Airport is concerned I have 
had a round of discussion with the State Government 
and other senior leaders also. There are some land Issues 
which are yet to be resolved. These issues are there 
with every airport, like further availability of land. The 
Airports Authority is in talks with the Govemments for 
availability of land. Once something is resolved, I will 
certainly be able to speak on that. 

MR. SPEAKER: We have taken too much time on 
this. But I will allow Shri Tapir Gao because he is from 
the North East. 'North East' is my weakness. 

SHRI TAPIR GAO: First of all, I congratulate the 
hon. Minister on behaH of the people of North East. We 
are proud ot our Civil Aviation Minister for undertaking 
modernization of airports. 

MR. SPEAKER: What do you want from him? 

SHRI TAPIR GAO: Modemization of airport is taking 
place speedily in Dibrugarh. But in Dibrugarh, there Is a 
long pAnding dispute or issue with the Defence. I would 

like to know from the hon. MlniIter, when he is going to 
take up that laue and reeotve It with the Defence, for 
expansion of Dlbrugarh Airport? 

SHRI PRAFUL PATEL: Wen is going on in Oibrugarh 
Airport. Some more ar.a Is required. Hon. Defence 
Minister is also sitting here; I am sure. he has heard 
your sentiments; I witt take up the matter with the Minister 
on your behalf and on behalf of the Airports Authority. 

MR. SPEAKER: Last supplementary - Shrl 
Yerrannaldu. PI8ase put your question very brieffy. without 
any preface. 

SHRI KINJARAPU YERRANNAIDU: I will take only 
one minute. 

MR. SPEAKER: One minute Ie a long time. Please 
put your question In brief. 

SHRI KINJARAPU YEARANNAIOU: Andhra Pradesh 
is the fifth largest State in the country. The Airpol18 
Authority has decided and proposed to take up 
mademization of Rajamundry, Vijayawada and Cuddappah 
Airports. May I know whether the Govemment of AndhnI 
Pradesh has entered Into any MoU with the Ah'poftI 
Authority? What are the terms of references or the 
conditions mentioned in the agreement? Is State 
Govemmenfs participation Ie there or Airports Authority 
alone can take up modemization of these airpoIts? I would 
like to know these from the hon. Minister. 

MR. SPEAKER: It is a long question; you can give 
an an8\Wr' later. 

SHAI PRAFUL PATEL: I will give him a detailed reply. 
But I can assure that Rajamundry and Vijayawada are 
definitely being upgraded on a time bound manner. 
Especially because of offshore oil exploration, Rajamundry 
has become a very important aviation centre. 

Setting Up of Aeftnertu 
+ 

·142. SHAI JASWANT SINGH BISHNOI: Will the 
Minister of PETROLEUM AND NATURAL GAS be pleaeed 
to state: 

(8) whether the Government has received proposals 
from various States. especially from' Rajasthan for setting 
up of refineries In their States; 
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(b) if 10, the detalla thereof Indcating the date of 
receipt of the propoeals alongwith the action taken 
thereon; and 

(c) the present status of oil and gas exploration In 
Rajasthan? 

{Eng/ish] 

THE MINISTER OF PETROLEUM AND NATURAL 
GAS (SHRI MURLI OEORA): (a) to (c) A atatement Is 
laid on the Table of the House. 

(a) and (b) Yes, Sir. Govemment has been receMng 
requests from various State Govemrnenta from time to 
time for setting uplexpanding refineries in the respecIive 
states. As far as ~aethan Is concerned, Government 
has received requast from the Chief MInister of Rajaathan, 
the latest dated 15th January, 2007, to take stepa to eet 
up a refinery in Rajasthan. 

Consequent on de-llcenalng of refinery Metor since 
June, 1998, a refinery may be set up anywhere In India 
by a Private or Public Sector Enterprise depending on 
the promoter's assessment of Its vlabiDty. Therefore, it Is 
not the Government, but the Private/Public Sector 
Enterprise, which has to decide on setting up a refinery 
based on commercial considerations. 

The proposal for setting up a refinery at Banner in 
Rajasthan is under the consideration of 011 & Natural 
Gas Corporation Limited (ONGC). ONGC has carried out 
the following studies in this regard: 

(i) Technical Feasibility Study by Engineers India 
Limited (ElL) 

(ii) Market Study by Mis Nexant 

(iii) Financial Appraisal by Mis SBI Caps 

(Iv) ROU Survey by Mis SECON 

Further considering that Rajasthan crude Is heavy 
and viscous which needs to be heated for transportation, 
short duration of peak production necessitating Import of 
crude, limited market potential In Rajasthan necessitating 
export of products and other factors, ONGC has 
approached the Government of Rajasthan for Incentives! 
concessions to make the refinery project financially viable. 
Further discussions are In progress. 

(c) In Rajasthan, ONGC, Oil India Limited (OIL) and 
Private/Joint Venture Companies are operating in 15 
exploration blocks awarded under new Exploration 
Licerwlng Policy (NELP), pre-NELP and on nomination 
basta. Out of this, 5 Blocks have been recently allotted 
under sixth round of NELP and production sharing 
contracts have been signed on 2nd March, 2007. The 
total area under exploration is about 38,400 Sq.Km. So 
far, 4.85 Billion Cubic Metres (BCM) of gas reserves and 
67.7 Million Metric Tonnes (MMT) of crude oil reserves 
have been added. The present production of ONGC and 
OIL from Rajasthan is 7.5 lakh Cubic Metres of natural 
gas per day. Crude oil production from Rajasthan is likely 
to commence in 2008-09. 

[Tf'lJnsllltion] 

SHRI JASWANT SINGH BISHNOI: Mr. Speaker, Sir, 
huge deposits of 011 has been found in Banner and 
Jalsalmer of Westem Rajasthan during last few years. 
The Union Govemment had given an assurance that a 
refinery was would be set up there but the refinery was 
relocated to Punjab. Later on ONGC was asked to set 
up a refinery there after conducting a survey. Mr. Speaker, 
Sir, a large deposit of crude 011 has been found In 
Rajasthan and Rajaathan Govemment has given all the 
concessions desired by the Union Govemment for setting 
up refinery. The Chief Minister of Rajasthan, hon. 
Vasundhra Raja Scindhla and the Petroleum Minister Shrl 
Lakshml Narayan Dave have written letters to hon. 
Minister that they are ready to give all the concessions 
required for setting up a refinery. I would like to know 
from hon. Minister whether the Union Govemment is 
contemplating to set up the refinery. Hon. Minister has 
connections with Rajasthan and we expect from him that 
he will make an announcement in the House regarding 
setting up a refinery in Banner in Rajasthan. 

{English] 

MR. SPEAKER: He is a Minister for India as a whole. 

[Tf'lJns/a/ion] 

SHRI SRICHAND KRIPLANI: Hon. Minister, you 
should take care of Rajasthan. ... (Inlflnuptions) 

{English] 

MR. SPEAKER: Nothing will go on record. 

... (/nlflrruptions)" 

·Not recorded. 
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{Trans.lion} 

SHRI MURLI DEORA: The matter of setting up a 
refinery in Rajasthan is under consideration of ONGC. 
You rest assured, an economic survey wUI be conducted 
after some time. The S81 cap of State Bank of India will 
Inform us after conducting economic survey and only then 
a right decision will be before you. The Union Govemment 
Is trying Its best to set up a refinery in Rajasthan. 

SHRI JASWANT SINGH 8ISHNOI: Mr. Speaker, Sir, 
as hon. Minister has Informed that economic survey is 
being conducted. At present there·· are refineries in 
Panipat and Mathura and setting up a refinery In Bhatinda 
has been announced. Whether there has been any 
economic survey of those refineries which have been 
already set up or they have been set up on political 
basis. I would like to know from hon. Minister as to why 
a refinery is being set up In Bathlnda whereas even one 
litre oil is not produced In Punjab. No survey was 
conducted there then why economic survey is being 
conducted for Rajasthan. The Rajasthan govemment has 
declared to give all the concassions. Has any other State 
Government made any declaration about giving such 
concessions? I want hon. Minister to announce the seUing 
up of a refinery in Rajasthan today itseH. 

SHRI MURLI DEORA: It has been more than 6-7 
years since the announcement was made for setting up 
a refinery in Bhatinda. I would like to repeat that the 
rnain reason for setting up a refinery in Rajasthan Is that 
K&N company has found a new 011 field near Jodhpur 
and about 5-6 million litre oil will be extracted from there. 
Therefore, we are trying that 011 should be refined at that 
very place. 

{English} 

SHRI BALASHOWRY VALLABHANENI: ONGC had 
signed an MoU with the Govemment of Andhra Pradesh 
on 21st June 2005 with regard to promotion of petroleum 
refinery with a capacity of 7.5 million MT per annum at 
Kakinada Port. Accordingly, as per the direction of 
Govemment of Andhra Pradesh, district administration 
acquired more than 4000 acres of land. Some time back 
It appeared in Media that ONGC has withdrawn from the 
setting up of the refinery at Kakinada on the ground of 
non-viability of the project. However, recently It appeared 
in Media that the Prime Minister has direded the ONGC 
through the Ministry of Petroleum and Natural Gas to 
take up the refinery at Kakinada for increasing the 

capacity of 7.5 MMT to 15 MMT to make It economically 
viable. I would like to know from the Minister whether 
the Govemment Is going to set up the refinery In Kaklnada 
Port or not. The Government has already entered into an 
MoU with the State Govemment and as per that MoU 
the State Govemment has already acquired the land. Has 
the Government any time-bound proposal to set up the 
refinery at Kaklnada Port? 

SHRI MURLI DEORA: Sir, the hon. Member is very 
correct. The ONGC has been directed now to reconsider 
this proposal and come out with a new eet of proposal 
so that a new refinery is set up at Kaklnada. 

SHRI ABU AYES MONDAL: Speaker, Sir, at present 
the refineries of our country are Implementing quality 
upgradation projects to supply Euro-III equivalent fuels in 
metros and Identified cities In our country. I would like to 
know from the Minister the refining capacity as on date 
of all our refineries and the measures taken to increase 
the capacity according to the needs. 

SHRI MURLI DEORA: Sir, we have 19 refineries in 
India - 17 in public sector and two in private sector 
which are Reliance and ESSAR. The total capacity .i8 
132.47 million metric tonnes and we have alurplus of 
about 17 to 18 million metric tonnes on tJ:aat. 

SHRIMATI M.S.K. BHAVANI RAJENTHIAAN: Sir, in 
my poor and very backward Ramanatham District, natural 
gas Is available In abundance. So, I would like to know 
whether there is any proposal with the Central 
Government to set up refineries in my area. 

I would like to happily place on record In this august 
House that our revered Chief Minister of Tamil Nadu, Dr. 
Kalaignar Karunanidhl has started a project In my area 
with Rs.4oo crore which would help produce electricity 
through natural gas. I urge upon the Central Government 
that a special package should also be given to my area 
through the State Government. 

SHRI MURLI DEORA: Sir, this is a matter for 
consideration. 

[rrsnsl6lionj 

COlt elcalatlon of Railway Protectl 
+ 

·143. SHRI BASUDEB ACHARIA: 
SHRI RAJNARAVAN BUDHOLIA: 

Will the Minister of RAILWAYS pleased to state: 
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(a) whether the Railways have identHied the projects 
which have far exceeded their project cost due to delay 
in implementation; 

(b) if so, the total number of such projects, alongwith 
the gross increase in the cost of such projects; and 

(c) the steps t8kenlbeing taken by the Railways to 
expedite the completion of these projects? 

/EnfJli8hJ 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) to (c) A statement II laid 
on the Table of the House. 

Stlltement 

(a) and (b) Railways have a huge throwforward of 
ongoing projew with limited availability of resources, as a 
result of which the projects take long time In completion. 
Thil results into increase in cost of projects due to 
elcalation and other reasons including change in 
standards of construction and, technology, scope of the 
work and conditions of the area etc. during the intervening 
period. In the absence of 88&ured matChing funds at the 
time of taking up of a project, there is an increase in 
cost in almost every project due to reaeons enumerated 
above. 

(c) The availability of funds for the projects have 
increased considerably over couple of years primarily due 
to provision of funds· through internal generation of 
resources, additional funds for National Projects, 
PartiCipation of State Governments, Public Private 
Partnership, Defence funding and implementation of 
projects by Rail V1kal Nigam Limited through extra-
budgetary resources. State Governments have been 
requested to share at least 50% of the cost of New Line 
and Gauge Conversion projects to expedite their 
completion. 

SHRI BASU DEB ACHARIA: Sir. he has not replied 
to the questions because I asked for deteils about the 
pending projects and what are the reasons for cost 
escalation. There are projects which were sanctioned 25 
years before and stili they are pending. There are a 
large number of project which were included in the Pink 
Book but are stili pending. Only Rs.l crore or Rs.2 crore 
or Rs.5 crore are sanctioned whereas the estimate is 
Rs.250 crore or Rs.100 crore. 

MR. SPEAKER: Put your question. 

SHRI BASU DEB ACHARIA: Four years back. the 
Ministry of Railways published a White Paper on pending 
projects and It was proposed to complete a large 
percentage of projects which are very important. 

MR. SPEAKER: There 18 not much time left. We 
would only hear your question but no answer. 

SHRI BASU DEB ACHARIA: They are important 
projects for the development of the area. May I know 
from the Minister whether the Ministry of Railways have 
prioritized the projects? In order to complete those projects 
whether the Govemment will provide sufficient funds so 
that the projects which are very important for the 
development of that area are completed in a tlme-bound 
manner. Thll would also ensure that there is no further 
cost escalation. 

MR. SPEAKER: There is no time for answer. i do 
not understand this. 

SHRI A. VELU: Hon. Speaker, Sir, I would like to 
answer that there are 275 projects pending with a throw 
forward of Rs. 58,000 crore. If the hon. Member wants 
the details regarding all the 275 projects, I would furnish 
him. ... (In",.,uptions) 

MR. SPEAKER: It i, not being recorded. Your 
interruption Is not recorded. 

... (Interruptions! 

SHRI A. VELU: In April. 2005. we have prioritized 
the projects which have to be taken up for implementation. 
The priority number one is of those. projects which have 
now advanced to 60 per cent of ita implementation and 
require leas than Rs.1oo crore. The second priority has 
been accorded to those projects which are viable and 
are necessary for operational requirement. The third 
priority has been given to those national projects. those 
projects in which the State Govemment has agreed to 
provide 50 per cent of the outlay and which are of 
strategic importance for Defence. projects covered under 
PPP/RVNL. 

'Not recorded. 
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The fourth category are other projects, which are not 
covered under these said three categories. That is how 
we have prioritized. We quite agree that the amount 
availabie to these projects are thinly spread and that is 
because we have, as I mentioned, As. 58,000 crore 
remain as throw forward, out of which As. 30,000 crore 
relate to gauge conversion. For doubling, electrification 
and metro projects we have no problems in finding the 
resources. Where the problem comes is with the balance 
89 new lines which would require about As. 31,000 crore 
and for that the hon. Minister has written to aU the State 
Governments to kindly come forward and contribute 50 
per cent of the project cost so that the Aailways could 
implement these projects. 

Sir, three projects in the State of West Bengal are 
pending for more than 20 years now. For the Howrah -
Amta line, the first phase has been completed. 
00. (Interruptions) 

MA. SPEAKEA: Question Hour Is over. Nothing will 
be recorded. 

.. , (Intsrruplions! 

WRITTEN ANSWERS TO QUESTIONS 

[Englishj 

Theft Ca ... 

·144. SHAI ABDUL RASHID SHAHEEN: 
SHAI CHANDRA DEV PAASAD AAJBHAA: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a> whether there has been increase in theft cases 
at the international airports in the country particularly at 
Delhi during the recent years; 

(b) if so, the number of such cases reported during 
each of the last three years; and 

(c) the steps t8kenlbeing taken to check such cases 
and also to improve surveillance at the international 
airports to curb undesirable activities? 

·Not recorded. 

THE MINISTER OF STATE OF THE MINISTRV OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) and (b) Ves, 
Sir. There has been some increase. During the years 
2004, 2005 and 2006, theft cases reported at international 
airports were 89, 103 and 208 respectively. 

(c) Following steps have been taken to improve 
surveiHance at the airports; 

(i) Surveillance cameras are being manned round 
the clock to have a check on the p .... ngera 
and staff inside the Terminal Buildings. 

(ii) Surveillance staff have been deployed by Central 
Industrial Security Force (CISF) inside and 
outside the Terminal Buildings. 

(iii) Airlines have also deployed their own security 
personnel. 

(Iv) On city side, local police officials are deployed 
to have surveillance on miscreants. 

[Tnlnsliltionj 

Adulteration and under m ... urement of 
Petroleum Product. 

·145. SHRI BHUVANESHWAA PRASAD MEHTA: 
Will the Minister of PETROLEUM AND NATURAL GAS 
be pleased to state: 

<a) the policy/guidelines of the govemment to check 
adulteration and under-weighing of petroleum products; 

(b) the number of the complaints received againat 
the petroVdiesel reta" outlets and LPG agencies about 
adulttratin and under-weighing of petrol, diesel and LPG 
during each of the last three years as on date, State-
wise; 

(c) the action taken against the erring petroUdiesel 
retail outlets and LPG agencies; and 

(d) the number of the licences of petroUdiesel retail 
outlets and LPG agencies cancelled during the said 
period, State-wise? 

THE MINISTER OF PETROLEUM AND NATURAL 
GAS (SRI MURLI DEORA): (a) The p,rovisions under the 
Marketing Discipline Guidelines (tylDG) have been made 
stricter w.e.f. 1.8.2005 and they now provide tor 
termination of dealership in the case of adulteration being 
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established at the first Instance itself. The State 
Governments have been requested to activate their 
enforcement machinery to take action against irregularities 
under the Control Orders issued by the Govemment under 
the E88ential Commodities Act, 1955. In addition, OMCs 
have been asked to introduce technological innovations 
in controlling adulteration. These new initiatives include 
automation of retail outlets, installation of Global 
Positioning System (GPS) on tank trucks carrying 
petroleum products to monitor their movements and 
introduction of marker in Kerosene to check its diversion 
for adulteration. 

(b) to (d) The pubtlc sector oil marketing companies 
(OMCs) take action against the dealers found indulging 
in irregularities In terms of the provisions under the MDG 
and Dealership Agreements. The number of complaints 
received by Oil Marketing Companies (OMCs) against 
their retail outlets and LPG distributors for Indulging in 
adulteration and under-weighment and action taken 
thereon during the last three ye .... , state-wise, are given 
in the enclosed statement-I and II. reapecUvely. 

Details of retail outletsll.PG distributorships terminated 
State-wise during the year 2004-05, 2005-06 and 
2006-07 (April - December, 2006) are given in the 
enclosed statement-III. 

SIB""'ant I 

St"ltI-wiaB OtIhliIs of Complaints "gainst RMsH OuIItIts for Indulging in Adultstw/ion III7d Short OttIivBty 

Name of StateslUTs 

Andman and Nicobar Islands 

Andhra Pradesh 

Arunacha' Pradesh 

Assam 

Bihar 

Chandigarh 

Chattishgarh 

Dadhar and Nagar Haveli 

Daman and Diu 

Delhi 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu and Kashmir 

2004-05 2005-06 2006-07 
(April-December, 2006) 

Adulteration Short Adulteration Short Adulteration Short 
Delivery DeHvery DaUvery 

2 3 4 5 6 7 

o 
2 

o 

o 
o 
o 
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1 2 3 4 5 e 7 

Jharkhand 0 0 3 0 2 1 

Kamataka 20 2 22 13 12 17 

Kerala 2 9 1 0 2 1 

lakshadweep 0 0 0 0 0 0 

Madhya Pradesh 2 0 4 1 0 3 

Maharashtra 11 4 9 18 12 24 

Manipur 0 0 0 0 0 0 

Meghalaya 0 0 0 0 0 

Mizoram 0 0 0 0 0 0 

Nagaland 0 0 0 0 0 0 

Orissa 0 0 2 0 2 0 

Pondicherry 0 0 0 0 0 0 

Punjab 2 0 6 

Rajasthan 4 10 3 

Sikkim 0 0 0 0 0 0 

Tamil Nadu 0 2 7 2 2 1 

Tripura 0 0 0 0 0 0 

Uttar Pradesh 8 15 8 19 5 25 

Uttarakhand 0 0 0 1 0 0 

West Bengal 2 0 0 2 0 

Total 65 52 82 103 ee 114 

Statement.,' 

Stilltl-wiStl Dtli8i/$ 01 Complaints RtICtIIvtKI Aplnst LPG D/$1rIbuto1$ for U~I CylindBl$ 

Name of States/UTa 2004-05 2005-06 2006-07 
(April-December, 2006) 

2 3 4 

Andman and Nicobar Islands 0 0 0 

Andhra Pradesh 0 0 2 
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2 3 4 

Arunachal Pradesh 0 0 0 

Assam 0 0 0 

Bihar 0 0 1 

Chandlgarh a 1 0 

Chattishgarh 0 0 0 

Dadar and Nagar Haveli 0 0 0 

Daman and Din 0 0 0 

Delhi 28 25 7 

Goa 0 a 0 

Gujarat 7 4 0 

Haryana a 9 8 

Himachal Pradesh 0 0 0 

Jammu and Kashmir 0 0 0 

Jharkhand a 1 a 
Karnataka a 0 0 

Kerala 0 0 0 

Lakshadweep a 0 0 

Madhya Pradesh 0 1 0 

Maharashtra 0 0 0 

Manipur a 0 a 
Meghalaya 0 0 0 

Mizoram 0 0 0 

Nagaland 0 0 0 

Orissa a a a 
Pondicherry 0 0 0 

Punjab 2 3 5 

Rajasthan 7 3 0 

5ikklm 0 0 0 

Tamil Nadu 0 0 0 
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1 2 3 4 

Trtpura 0 0 0 

Uttar Pradesh 28 31 24 

Uttarakhand 2 0 

West Bengal 0 0 0 

Total 74 79 47 

..,.",.",..,n 

SIJIlfl-wistI o.tJIiJs 01 ~ 0uIIWs lind LPG Di6tTbutr:n T""";,,.1tId 

Name of States1Ut8 2004-05 2005-06 2006-07 
(April-December, 2008) 

RO LPG RO LPG RO LPG 

2 3 4 5 8 7 

Andman and Nlcobar Islands 0 0 0 0 0 0 

Andhra Pradesh 2 2 10 

Arunachal Pradesh 0 0 0 0 0 0 

Assam 0 0 0 0 0 

Bihar 0 0 1 0 0 

Chandlgarh 0 0 0 0 0 

Chhattiegarh 1 0 0 2 1 0 

Dadar and Nagar Havell 0 0 0 0 0 0 

Daman and Diu 0 0 0 0 0 0 

Delhi 0 2 3 0 2 0 

Goa 0 0 0 0 1 0 

Gujarat 9 0 8 1 5 2 

Hary&n8 1 1 3 0 9 0 

Himachal Pradesh 0 0 0 0 0 0 

Jammu and Kashmir 0 0 0 0 0 0 

Jhartdland 0 0 0 1 ,0 0 

Kamataka 1 0 0 1 4 
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2 3 4 5 6 7 

Kerala 0 1 4 0 4 

Lakahadweep 0 0 0 0 0 0 

Madhya Prade8h 1 0 5 0 0 0 

Maharaahtra 3 4 3 3 

Mantpur 0 0 0 0 0 0 

Meghalaya 0 0 0 0 0 0 

M1zoram 0 0 0 0 0 0 

Nagaland 0 0 0 0 0 0 

Orll8a 0 0 3 0 0 0 

Poncllcheny 0 0 0 0 0 0 

Punjab 0 3 0 1 3 2 

Rajasthan 0 0 0 5 3 

Sliddm 0 0 0 0 0 0 

Tamil Nactu 3 1 4 1 7 0 

Trlpura 0 0 0 0 0 0 

Uttar Pradesh 2 0 17 16 

Uttarakhand 0 0 3 0 0 0 

West Bengal 2 0 3 3 4 

Total 25 10 60 18 73 15 

{English} (c) if 80, whether the Govemment has made any 
U8888ment about the requirement of pilots in the near 

Demand for Pilote future; 

146. SHRI ASAOUDDIN OWAlSI: (d) If 80, the details thereof; and 
SHRI SWADESH CHAKRABORTTY: 

Will the Minister of CIVIL AVIATION be pleased to 
(e) the steps taken or being taken by the Govemment 

to meet the demand for pilots in the country? 
state:-

(a) the demand and supply position of pilots In the 
THE MINISTER OF STATE OF THE MINISTRY OF 

CIVIL AVIATION (SHRI PRAFUL PATEL): (a) As against 
Indian aviation Industl)'; requlrementa of 1580 seta of crew equivalent to 3160 

(b) whether the demand of pilots has increased prof88lional pilots, which has been worked out on the 

manifolds in the country due to sharp increue In the basis of five sets of crew per aircraft, 2940 pilots are 

Indian aviation industry; available leaving a shorttaH of 78. 
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(b) Yes, Sir. 

(c) and (d) With the expansion of fleet by both Indian 
Airtines and Air India as well as Induction of more aircraft 
by some of the major private players, the total number of 
additional aircraft in the next five years is estimated to 
reach a figure of 500, requiring an additional 5000 pilots 
at the rate of 5 sets of crew for every one aircraft. 

(s) The Government has taken various steps to 
reduce the gap between demand and supply of skilled 
pilots. These include conditionally increasing the age-limit 
to 65 years for pilots for exercising the privileges of their 
licences for commercial transport operations under 
prescribed conditions for pilots, upgradation and 
modemisation of training infrastructure of Indira Gandhi 
Rashtrlya Uran Akademi (IGRUA) to enhance Its training 
capacity, setting up of a world class flying training institute 
at Gondia, Maharashtra and assistance to flying clubs by 
allocating trainer aircraft through Directorate General of 
Civil Aviation/Aero Club of India. 

Promotion of Drama 

·147. SHRI HANNAN MOLLAH: Will the Minister of 
CULTURE be pleased to state: 

(a) The steps taken to promote drama as an art 
form In the country; 

(b) The steps taken to improve the functioning of the 
National School of Drama Including the details of future 
planning; 

(c) whether the Govemment has received complaints 
regarding alleged irregularities In the National School of 
Drama (NSD); 

(d) If so, the details thereof; and 

(e) the action takenlbeing taken by the Union 
Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) to 
<e) The National School of Drama (NSD) is one of the 
foremost theatre training institutions In India. It was set 
up initially as a constituent of the Sangeet Natak Akademi 
(SNA) in 1969. It became an independent. entity and was 
registered as an· autonomous organization under the 
Societies Registration Act XXI of 1860. NSD offers a 

3 year Post Graduate diploma course in theatre arts in 
subjects like acting, direction, theatre techniques, set 
designing, lighting etc. It also has a repertory company 
which produces new plays for performance. Besides, NSD 
undertakes extension programmes, publications and has 
a programme of theatre-in-education. They also hold an 
annual National Theatre Festival (Bharat Rang Mahotsav) 
and a festival of children's theatre (Jashne-Bachpan). 

Besides, the NSD, SNA also supports theatre groups 
by providing regular performance opportunities and by 
giving annual awards to distinguished theatre peopte. The 
Ministry also implements schemes providing salary grant 
and production grant to theatre groups. 

National School of Drama (NSD) society constituted 
a Broad-based Committee to formulate a vision for its 
future activities. It's recommendations include restructuring 
of Its courses, repertory company and opening of 5 
Regional Schools in the country. 

The allegations made in the complaint, interalia 
include issues like non-avallabHlty of syllabus in the NSD; 
faculty members getting remunerations for small works 
they are performing In addition to their duties; giving 
grants to their own NGOa; only faculty members becoming 
Directors of NSD; financial Irregularfties and misuse of 
funda, etc. 

The comments of the NSD on the allegations which 
have been received are being examined by the 
Govemment. 

Unlg8uge Project 

*148. SHRI VIJOY KRISHNA: 
SHRI G. KARUNAKARA REDDY: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Railways are considering to bring 
the entire rail network in the country under broad gauge 
In the Eleventh Five Year Plan; 

(b) if so, the details thereof; and 

(c) the steps being taken by the Railways in this 
regard? 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): (a> to (c) No, Sir. However, as mentioned in 
Budget Speech 2007-08, efforts would be made to convert 
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the majority of the Metre Gauge linea to Broad Gauge 
during the 11 th Five Year Plan. The allocation of funds 
to the gauge conversion projects has been Increased 
through intemal generation of resources. A proposal has 
been initiated for taking approval of the Govemment on 
the programme of gauge conversion during 11 th fIVe year 
plan. 

Food Park Scheme 

·149. SHRI SHRINIWAS DADASAHEB PATIL: 
SHRI S.K. KHARVENTHAN: 

Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a) whether the Govemment proposes to revise the 
guidelines for the Food Park Scheme; 

(b) if so, the details thereof alongwlth the reasons 
therefor; 

(c) whether the Govemment propoaes to set up more 
Food Technology Parks/Food Processing Parks in the 
country; 

(d) H so, the details thereof, location-wise; 

(e) the expenditure likely to be incurred thereon; 

(f) the time by which these parks are likely to be set 
up; and 

(g) the steps taken by the Govemment to promote 
Food Parks in hilly areas especially at tourist spots where 
tourism is primary activity? 

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD PROCESSING INDUSTRIES (SHRI SUBODH 
KANT SAHAY): (a) to (g) The Ministry of Food Processing 
Industries, with a view to make available Infrastructural 
facilities to processing units, has been assisting 
development of Food Parks under its Plan Schemes 4» 
25% of project cost in general areas and 33.33% in 
dHficult areas, subject to maximum of Rs. 4.00 crore, for 
provision of common facilities such as power supply, water 
supply, cold storage, warehousing facilities, effluent 
treatment plant, food testing analytical laboratories, 
common processing facilities etc. 

Based on review of the existing scheme, experience 
gained and feed back received from the industry, the 

Ministry has proposed a new &Cherne 0' Mega Food Parks 
in the country which Is envisaged to be a well defined 
agrilhorticultural processing zone containing state of the 
art proc:es8lng facilities with support Infrastructure and well 
established supply chain. The proposed acherne aims to 
provide a mechanism to bring together farmers, proceseors 
and retailers and link agricultural production to the market 
80 as to ensure maximization of value addition, minimize 
wastages and encourage demand driven cluster-based 
farming ensuring long term economic sustalnability for 
farmers. The scheme is under consideration/consultation 
for inclusion in the XI Five Year Plan. It is tentatively 
envisaged to ~rt 30 Mega Food Parks, spread across 
the country at locations to be determined through feaslbility 
studies, during the XI Plan period on approval of the 
scheme. Out of Rs. 250 Crores expected for the Financial 
Year 2007-2008, Rs. 100 Crores Is proposed for 
infrastructure development including Food Parks I Mega 
Food Parks. The projects are proposed to be set up In 
Public Private Partnership mode. 

The Ministry, under Its existing scheme has approved 
assistance to 54 Food Parks In the country. Out of these, 
3 Food Parks in the hilly state of Jammu & Kashmir and 
8 in the North Eastem Region. The Food Parks are 
Intended to cater to the infrastructural requirements of 
the food processing sector and do not directly cater to 
tourism per se. 

Upgradatlon and Servicing of MIG-29 

·150. SHRI JYOTIRADITYA M. SCINDIA: Will the 
Minister of DEFENCE be pleased to state: 

(a) whether Russia has offered to sign a bilateral 
deal with India for upgrading and serviCing of the MIG-
29 Jets in service; 

(b) if so, the details of the agreement, H any, signed; 
and 

(c) the steps since taken In pursuance thereof? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) Russian Aircraft Corporation MiG of Russia has 
submitted a proposal for upgrade of MiG-29 aircraft in 
response to a Request For Proposal. 

(b) No agreement has been signed, 

(c) Does not arise. 
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Con8tltut'on 01 N8t10IIII' CouncU 
for Older flerwone 

"151. SHRI SUBRATA BOSE: Will the Minister of 
SOCIAL JUSTICE AND EMPOWERMENT be pIea8ed to 
state: 

(a> the date of the constitution of the National Council 
lor Older Persons (NCOP) under the National Pol~ on 
Older Persons and the details of the recommendations 
made by the Council during the last three years; 

(b) the details of the recommendations accepted and 
rejected by the Government separately; 

(c) the details of proposals received from various 
Non-Governmental Organizet!QAI~luntary Organlaationl 
under the various schemes implemented for older persons 
during 2006-07, State/Union Territory- wise; 

(d) the funds allocated and released to them during 
the said period, NGONO-wlse and schema-wise; 

(e> the details of utilization of funds allocated under 
the scheme during 2005-06, NGONO-wise and scheme-
wise; and 

(f) The details of the old age homes and day care 
centres set up during 2006-07, StatelUnion Territory-wise? 

THE MINISTER OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRIMATI MEIRA 'KUMAR): (a) and 
(b) The National Council for Older Persons (NCOP) was 
constituted on 10th May 1999. The term of the National 
Council for Older Persons, unless dissolved emer, is 
five years from the date of its constitution. On expiry of 
its term of five years, the National Council was 
reconstituted on 1 st August 2005. It presently consists of 
41 Members. 

During the last three years, the National Council for 
Older Persons discussed the proposed leglelation for 
maintenance and welfare of the parents and senior 
citizens and made recommendations viz. no lawyers would 
be allowed to appear in cases under the proposed 
legislation, the district collector should be the Appellate 
Authority; and that the Tribunal should be empowered to 
take suo-moto cognizance of the grievances of the 
parents. These recommendations (»f the Council have 
been accepted. The Council also recommended for a 
health insurance scheme for the older persons, keeping 

In view of their specHtc needI. This recommendation was 
forwarded to the Ministry of Finance. 

(c) and (d) The details of propoula received from 
various Non-Governmental OrganizationslVo/untary 
Organizations under the various schemel impfemented 
for older persons during 2006-07, StateAJnlon territory-
wise are given in the enclosed statement-I. The proposals 
received with recommendation from the State 
GovemmentsIUT Administrations are placed before the 
Screening Committee and the recommended case8 are 
at different stages of procealng. 

(e) List containing details of funds released to the 
NGOs during the year 2005-06 NGQ.wlse & State-wise 
is enclosed as statement-II. 

(I) In all, 15 new Old Age Homes have been set 
up during 2006-07. A list containing State/UT-wise details 
Is enclosed as statement-III. 

Name of StateIUT 

Deihl 

Orissa 

Kamataka 

West Bengal 

Manipur 

NagaJancI 

StII,,,,,,.,,,-/ 

Number of proposals 
received (upto 

31.12.2006) 

2 

3 

8 

30 

17 

8 

3 

Arunacbal Pradesh 2 

Mlzoram 7 

Chhatiagarh 2 

Haryana 

Punjab 3 

Utlaranchal 9 

Mahar .. tra 9 
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Uttar Pradesh 

Rajasthan 

Himachal Pradesh 

Gujarat 

Andhra Pradesh 

2 

4 

15 

6 

5 

30 
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Auam 

Madhya' Pradesh 

Tamil Nadu 

Bihar 

Total 

G,.nf-in-UI f'fIItMI«I to NG06 undtIr Ie St:I¥fM 01 1'*t/fMId Pn:JgIWMItI 
for 0Idsr PtlfBOM duting IMI yNlS (2005-06) 

Abbrevlatlons:-
OAHs-Oid Age Home. 
DeCa-Day Care Centres 
MMUs-Mobile MedIcare Units 
NISa-Non-lnatttutionai Services 

S.No. District 

2 

1. Anantpur 

4. Anantpur 

5. Anantpur 

8. Anantpur 

8. CuddapIh 

9. Cuddapah 

10. Cuddapah 

11. Cuddapah 

Name of the organi8atlon 

3 

I. Andhra Pradelh 

Nava Bharath SocIo-EconomIc 
Development Society 

Rural Poor People's Welfare 
SocIety, D. No. 6-655-46-4, Maruti Nagar, 

SocIety for Welfare and 
Awakening In Rural Environment (SWARE), 
Kulreddy 

. Sree Venkateswara Convent 
Educational SocIety, Door No. 12-5-41, Ubbayappa 

(I) Chaitanya Educational & 
Rural Development Society, D. No. 2110- (AI), 

Community Development 
SocIety for Weaker SectIon, Mylavaram Road Near 

Depressed Peoples Dev. 
Society, D. No. 31166-A, (NIrmaia MPHW(F) Trg. 

Dr. Ambedkar Dallthavarga 
AbhiruddI Sangam, 16/382, Gajula Street, Muapet-

Project 

4 

OAH-1 

OAH-1 

DCC-2 

OAH-1 

OAH-1 & MMu-I 

DCC-1 

OAH-1 

OAH-1 

50 

2 

2 

7 

5 

2005-06 

5 

1.36 

4.15 

3.91 

2.78 

4.30 

1.98 

1.38 

2.76 
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2 3 4 5 

12. Cuddapah Jagajjeevan a.a.hHnavarga DCC·1 1.95 
AbhIruddi Sangam, No. 8-45, Kateeb St. VempaUl 

13. Cuddapah Rayaleeema SC, ST & BC Dev. MMU·l 1.54 
Society, D. No. 21-48-8, Teru Road, 

16. Cudctapah Sri Venkateswara Socio-Economic OAH-l & DCC-I 4.72 
Development SocIety, D. No. 10/556, 

17. Cuddapah Sree KrIshna Devaraya Yuvajana OAH-1 2.76 
Sangam, Lakshmi Narulmha Nagar, 

18. Cuddapah Vljay SocIo Economic DCC·1 0.97 
Development SocIety, eme (82), Saruwatlpuram, 

19. Cudctapah Khadl Silk Gramodyoga Samithi, OAH·l 2.86 
Mylavaram Road (Near Welcome Board). 

21. Chittoor Jyothi Youth AsaocIation, 1·570, DCC-1 0.97 
Reddi: Street, J(ottamanchI·517001, Chittoor 

24. Chittoor ,-People's ActIon for Social Service, OAK-2 & MMlJ.1 7.88 
10-14, Maruthi Nagar, T1rupati-517502, Chmoor 

25. Chittoor Peoples Organllatlon for Welfare and DCC-1 0.97 
Education Ratification, D. No. 19-191, 

26. Chittoor Ruhtrtya s.va SamIfi, 9, OAH·2 & DDC-9 22.34 
Old Huzur 0IIice BuIldings, T1rupati·517501, 

27. Chittoor Sarvodaya Women Welfare OAH-1 & DDC-1 4.67 
Society, 16-13, Munireddy Nagar, T1rupati·517502, 

28. Chittoor Seva Bharathi, Behind Z.P.P.H DCC-2 3.64 
School T1ruchanoor·517503, Chittoor ClItt. 

30. Chittoor Telugu Bharalll Manila MendIII, OAH-1 1.34 
16-521, Anjaneyawamy Temple Street, 

32. East Godavari AaIocIation for the Care OAH-1 2.22 
of the Aged, (I) D. No. 8-14-1, Redcrosa Street, 

33. East Godavari Help the Women. Door No. OAK-1 & DOC·l 2.38 
69-3-17 Nagavanam, Kakinada·533003, East 

34. East Godavari Pushkaramatha Convent DCC·1 0.97 
Committee, 0 No. 35-2·9, Mlin Road, Rahajrnundry, 

35. East Godavari Sanjay Gard1i Memorial OAH-1 1.38 
Orphanages BoardIng Home, D. No. 10311, Kanchara 

38. Guntur Indira Memortal Weaker Section OAH-1 1.38 
Dev. Society, D. No. 1~4, 4th Une 
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2 3 4 5 

39. Guntur Indira Priyadarllni Girijana OAH-1 1.38 
Backward Cl818 MahIIa MandaIi, Amarthl/ur (V), 

40. Guntur Intemational Christian Crusade (ICC) OCC-1 1.96 
Social Service AeaocIation, 

41. Guntur Cothapet Mahila Mandali, OAH-1 1.38 
Polhuraju Van Chowk, Kothapet. Guntur-522001, Phone 

42. Guntur Narasarpet Taluka Scheduled 
Tribes Youth Club, Vlnukonda R_, St. OAH-1 1.38 

43. Guntur Naveena Adal'aya Mahila OAH-1 1.38 
Mandali, Krishnayapa/ern P.O. Mangalagiri 

44. Guntur Omkar Rural Development OAH-1 2.75 
Society, Door No. -5-1Q..151A, 219, Brodipet, Guntur-

45. Guntur Prakasam Nagar MahHa Manda/i. OCC-1 1.96 
Behind Kugler Hospital. Prakaaam Nagar, Guntur 

46. Guntur Social Educational and Rural OAH-1 2.70 
Development of Scheduled Castes, 

47. Guntur Soniya Gandhi Harijana OAH-1 OCC-1 2.36 
Girijana Balheena Vargamula MahHa Mandai!. 

48. Guntur Sree Sarda Mahlla Vlgnana OAH-1 OCC-1 4.60 
Samithi, Bapatla-5221 01, Guntur OIatt. Phone-

49. Guntur Udayasri Mahlla Samajam. OAH-1 1.38 
D. No. 4-11-6, 2nd Une, Naidupet, Guntur-522007, 

50. Guntur Kandrika Mahila MarldaJi, Kandrika, OAH-1 1.38 
Phirangipuram-S22529, Guntur Dlstt. 

51. Guntur Sri Venkateshwara Mahila OAH-1 2.76 
Mandali. Door No. 5-8-1113. 2fl. Bordipet, Guntur-

53. Hyderabad Anuraag Human Services, OAH-1 2.76 
Aat No. 202, II-Aoor, Ushodaya Enclave, 27 & 28, 

54. Hyderabad Mahila Dakshata Samithi, OCC-1 &MMU-1 3.70 
H. No. 8-3-43011121. NSC Employees Society, 

55. Hyderabad Sai Seva Sangh. Salhya Sai OAH-1 1.11 
Sthira Nilayam, Plot No. 99, Road No. 12, 

56. Hyderabad Social Integration for Rural Development. OAH-1 1.38 
896. Jayaprakash Nagar, Opp. State 

57. Hyderabad Jyothi Welfare Association, OAH-1 1.38 
H. No. 8-455W93, Nataraj Na~, ~ 
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2 3 4 5 

58. Hyderebad Hyderablld ZIlla MMIIa Mandllula 0AH-1 2.13 
Sarnakhya, Rat No. 408, Satya Sai ApnnenII, 
Srlnlvua Nagar (Eat), Ameerpet, Hyderabad-500038 

·60. Khamman Jayuree MahHa Sangam, DCC-1 1.98 
BehInd RCM Church, Madhlra-507203, Khammam 

61. Khamman Sri Triveni Educational Academy, DCC-l 1.38 
DooI No. 5-1-1811, Opp.- Court, Khammam, 

62. Krishna AnctIra Pradeeh GlrIjw\a Sevak OAH- 1 & DCC-l 4.72 
SIngh, ChandImamIpet, Nandlgama-521 185, 

63. Krishna Amma Yayovruclla s.va s.denam, OAH-1 2.88 
1-89, Keurapa/II, (p.O.) Gannavaram 

65. Krishna Integrated Development AgfJtrtcy (IDA), OAH-l & MMU-l 4.94 
Ralthupet, Nanclgama-621 185, Krishna 

66. Krishna Mahiia SIngham, Rajfth Nagar, OAH-1 2.76 
GudIvada, Krilhna DIstt. Phone No-

67. Krishna Mother Therlua Mahila MandaJi, DCC·l 1.85 
D. No 78-18-102, Eklavya Nagar, 

69. Krishna Vuavya Mahlla MmMII, NaItt'Q( ~, DCC-l 0.90 
Benz Circle, VijayaWlda-

70. Krilhna Bapuji Integrated Rural Development 0AH-1 2.78 
Society, Gaddamanugu, G. Konduru P.O. 

71. Kumool Ashe JyoIhi Edu. Society, H. No. OAH-1 1.38 
18-81A 3-3-1, Tribal Welfare Colony, KalIur 

72. Kumool Nav Sharat Educational SocIety, OAH-I&MMU-I 4.29 
KVS Colony, Kothapeta, Dhone-518222 

73. Kurnool Pratibha Educational SocIety, OAH-1 4.56 
H. No. 13-93, Neeli Street, Nandyal-S18501 

74. KUmooi "Priyadarshlni MahHa Mandali, H. No. 0AH-1 2.76 
11351, B.C. Colony, Banaganapalli· 

75. Kumool Rural Tribal Development OAH-1 1.38 
Society, 181118, Brahmin Street, Pattikonda· 

76. Kumool Rural UpIIftment of Health and OAH-l 2.76 
Educational Soci8ty, D.No. 9-51, K.V.S. 

78. Mahaboobna gar Bethel EducatIonal Society, GanctUnagar, OAH-1 1.34 
JadcIheraIa-509301 , Mehboobnagar Distt. 

79. Mahaboobna gar Social ActIon for Social Development, OAH-1, DCC-1 4.09 
Plot No. 41, Padmavathi Colony & MMU·l 
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80. M~gar Navodaya Seva Sangam. H.No. 1()"1~7. OAH-1 1.38 
Nelhaji A*. Jadcherla-509301. 0Istt. 

82. Mahaboobnagar Swarajya L.axmI 0rganIutI0n 0AH-1 1.38 
for Women. Sri Vuavt 

83. Mahaboobnagar Sandhya Rural Welfare ~. OAH-1 1.38 
Door No. 8-8-30. Padmavalhi Colony. 

84. Mahaboobnagar S.A. V. Gupta Educational OAH-1 2.78 
Society. Old Bazar Road. AchampM-609375. 

85. Mahaboobnagar Rural SociaJ Welfare AIIociation. H. No. 1W41. OAH-1 1.38 
BehInd New Bus Stand. Adjacent 

88. Nalgonda MahaJaxmi Mahila Mandlli. OAH-1 3.42 
Devarakonda. Diltt. Nalgonda. Phone-

89. Nellore Arye Dayananda Mahila Mandali. 0AH-1 1.38 
Kaluvoya. Nellore Diltt. (Ph0ne-08828-

90. Nellore Asthana-A-Chistia Mahiia 0AH-1 & DCC-1 2.76 
Mandali. Khajapeer Makhan. ChiMa Bazar. 

91. Nellore Bharathi Mahiia Voluntary 0AH-1 1.38 
Service Orgn. D.No. 11-3-33A, 

92. Nallore The DivIne (Inda). 8th Street. 0AH-1 1.38 
Chandramoull Nagar. Nellore- 524004. 

93. Nellore Haritha MahIIa Mandall Society OAH-1 1.38 
D. No. 251/1592. Gowtham Nagar. 2nd Lane. 

95. Nellore Indlramma Mahila MandaII. Dr. Zaldr MMU-1 0.53 
Hussain Nagar. NeIIore-524001. Phon .. 

96. Nellore Nehru Bharathl Educa1lonal Institution. 0AH-1 1.38 
Jyothi Nagar. Vedayapalem. NeIIore-

97. Nellore Polymers Educational Society. 0AH-2 (1 DCC 2.78 
Indukurpet. Nellore-524314. Phone-0881 changed to OAH) 

102. Prakasam 3 Men Academics. Nuthalapldu-523169. 0AH-1 1.38 
Parohur (Mandai). P~m 0Istt. Phone 

103. Prakaaam Adarsha Mahila Mandall. Vantavari 0AH-1 2.76 
Colony. Near R.T.C. Garage, 0ng0Ie, 

104. Prakasam Arunodaya Mahlia MandaIi. Harijana ColonY. DCC-1 0.97 
Uppuguncluru, Naguluppulapldu 

105. Prakasarn Chandra Vamu Organiaation for 0AH-1 1.38 
Rural Development. Nagulapalem. Parchur 
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106. Prakuam Indira Priyadarsini Mahila MandaII, Vltalnagar, DCC-I 1.98 
Perala-523157, ChiraJa 

107. Prakasam Lakshmi Mahila Mandall, Kothapet (V), OAH-1 2.76 
Perala-Chirala- 523157, Vetapalern 

108. Prakuam Mahlla Mandali, Station Road, Chirala-523157, OAH-1 2.76 
Prakaaam Diltt. Phone 08594 

109. Prakuam Netaji Yuva Kendra, Kammadoddi, OAH-1 2.78 
Parchoor-523169, Parct\ur Mandai 

111. Prakasam Prlyadarshinl Mahila Mandall, R. P. Road, DCC-1 1.90 
2nd Line, Ongole, Prakaaam DlItt. 

112. Prakasam Sabari Glrijana Mahia Mandali, DCC-1 1.85 
Aduaumali (POIt)-523169, Parchur 

113. Prakasam Samatha Maila Vedika, D. No.8-52. OAH-1 & DCC-1 3.25 
Lawyerpet. Ongo1e-523002, Prak ... ;n 

114. Prakasam Sree Mahalakahmi Mahlla Mandall, OAH-1 1.38 
Bandvari Street, Chirala-523155, 

115. Prakasam Valmikl Seva Sangham, Cinnaganjam- OAH-1 2.76 
523135, Prakuam cistt, Pone-08594-

116. Prakasam Vasavi Educational society, 9/138, OAH-1 2.76 
Subhash Road, Kanlgiri-523230, 

117. Prakasam Vutukurl Venkata Subbamma Welfare DCC-1 1.96 
Society, Kotla Bazar, Chirlla, Prakasam 

118. Prakasam Sri Shavanl Mahila Mandali, Jandrapet, OAH-1 2.76 
Chirala-523155, Prakasam DIatt. 

120. Ranga Reddy St. Antony's Educational SocIety, 16- OAH-1 1.3H 
813, RI/angara Colony, Mrljalguda, 

121. Ranga Reddy Venkateawara Social Service AssocIation, OAH-1 & DCC-1 4.72 
15-&'2, MI~alguda, MalkIjgIII, R.R. 

122. Ranga Reddy Oldage Welfare Centre, 28, OAH-1 MMU-1 5.35 
Huda Colony, Miyapur, Hyderabad-

123. Secunderabad Upkaar Dr. Pasupuletl Nirmaia OAH-1 1.38 
Hanumanatha Rao's Charitable Trust, 

125. Secunderabad Rural Development Society Old Age OAH-1 2.68 
Home for Women, Arya Nagar, Shanthi 

127. Vishakhapatnam Kasturlbai Gandhi Mahila MandaIi, OAH-1 0.00 
44-28-3/1, Near Swathi . Nul'8ing Home 
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128. VIIlkhapatnam Priyadarlhinl ServIce Organilatlon. O. 0AH-1 1.38 
No. 45-66-9. ~1'Im 

129. Vilakhapalnam Sri Venkateswara Yuvajana SIn~. OAH-1 1.38 
Kowuru (Post). -531114. Rolugunta 

132. West Godavari St. Mary" Rehabilitation Centre for 0AH-1 1.38 
Orphan. WIdows I Lepell. Bia Marg 253.27 

II. ASSAIl 

133. Cachar WOOWICHEE. P.O. Lalcahlrbond-788155. OAH-1 2.71 
OIatt. Hallakand. (Ph0ne-03844) 

134. Oarrang North Hirapara Women and Child Oev. 0AH-1 0.65 
Society, Oarrang DiItt. Auam 

135. Haila Kand WOOWICHEE, P.O. Laklrbond- MMU-1 0.13 
788155. OJ.tt. Hallakandl. (Phone-03844-

138 Halla KandI WOOWICHEE. P.O. l.akahlrbond- 0AH-1&DCC-1 4.72 
788155. 0Istt. Hallakandl. (Ph0ne-03844-

137. Halla KandI South BortIond Gram Unnayan SamIty. DCC-1 1.96 
ViII. I PO- Borbond. OIatrIct-

138. Mogrigaon Barchala Grammya Sakharata SamIty. OAH-1 2.76 
Barachala. P.O. Barchala (VIa)-Raha-

139. Morigaon Bahumaukhi Kriahi AN 0AH-1 2.52 
Samaj Kalyan SamIty. Noor Nagar, 
P.O. Herapati. Via- Haibargaon, Nagaon 
Oistt,.782002 

140. Nagaon Bahumukhi Krishi Aru Samaj Kalyan SamIty, 0AH-2. OCC.1 8.54 
Noor Nagar, P.O. Herapatl. Via- I MMU-1 

141. Nagaon Gram Vikaa Parlshad. At-RangaIoo, P.O. OCC-1 3.50 
Jumarmur, Via-Ka1hiatoli. Oistt. MMU-1 

142. Nagaon Sadau Asom Gramya Puthlbharai San1ha, 0AH-1 3.12 
Tellapatty Chanmarl Road, P.O. 

143. Nagaon All Alaam Ubrary Foundation, At- MMU-' 1.54 
Amlnpatty, P.O. Nagaon, VIa-8adar, 

144. Lakhlmpur Khorapattar SammIIIta Yuvak SamIj. OCC-1 1.96 
P.O. Sandahkhowa-787054, Oistt. 

145. lakhimpur Lakhlmpur Seva Sadan, War No.-B, DCC-1 0.87 
Norht Lakhimpur, Lakhlmpurt Oistt. 

146. Lakhlmpur Jagrlti Sanmilita Unnayan Kendra, MMU-1 2.03 
BongaImora, P.O. Ialamgaon, OIatt. 
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147. Kamrup Dr. Arnbedkar MillIon, VIII. DhopatarI, DCC-1 1.98 
P.O. Changaari, DIItt. Kamrup-781101. 

148. Karimganj Rogurtook Oub and Ubrary, 
P.O. Aaal KancIi, 0Iatt. KarimgInj, OAH-l 2.61 

149. Sonitpur Surjadaya Yuba Sangha, 1 No. 00IabarI, OAH-1 2.76 
P.O. KaIiabhomora, DIItt. SonIIpur 

4C.4C 

IV. CHHATTISGARH 

150. Raipur Chflattiagaltl Sal Avam Vridh Kalyan OAH-1 3.55 
Pari8had, Mana Camp, Raipur 3.55 

V. GWARAT 

151. Ahmedabad Gujarat Kelavani Trust, OAH-1 2.66 
Mangel Prabhat Building, Opp. 
St. Xavier's High School 2.66 

VI. HARYANA 

152. Faridabad Association for Welfare of Handicapped, OAH-1 1.66 
Farldabad, Haryana 

153. Hissar Gram Swarajya Sansthan, DCC-1 0.98 
196, Prem Magar, HIsear, Haryana (Tele: 01662· 

154. Jhallar Akhil Shaltia Sant Haridas SIII'IIj Sewa s.,gh, DCC-l 0.71 
H. No. 54114, Coca-CoIa Ao-ICY 

155. Jhaliar Manav Avam Jan Kalyan Educational Society, OAH-1 1.38 
H.No. 54114, Coca Cola A'JfnC'1 

156. Jind Amar Jyothi Foundation, 11t Roof, OAH-1 & DCC-1 4.72 
Asstt. Treasury Office, JuI .. a, Jlnd.126102, 

157. Panipat Lok Kalyan Foundation, Blue Jay Road, OCC-1 & MMU-1 3.37 
SamaJkha, Distl Panlpat (Phone-01742-

158. Rohtak Bhartiya Gram Suellar Sabha, 228129, DCC-1 1.06 
Ram GopaI Colony, Rohtak (Phone-

159. Rohtak Haryana Nav Yuvak Kala Sangam, 48, Sector-1, OCC-2 3.92 
Rohtak-124001 (Phone-01282-

160. Rohtak Haryana Gramin V1kaa Samlti, H. No. 958118, DCC-1 1.96 
Gani Pura, P.O. Rohtak, DIstt. 

16" Sonepal Adarsh Saraawati Shlkaha Samlti, Dec. 1 1.91 
Sant Garib Dua, Gali No.2, Kakrol Road 
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162. Sonepat Samej Kalyan ShIkIha SamItI, 0AH-1 1.38 
Garhi Bratmanan, Wild No. 30, SonIpat. 

23.08 

VII. HIMACHAL PRADESH 

170. Sirmaur Indira Ladies Club, Ranzor Palace, DCC-1 & MMU-1 3.42 
Nahan, DIItt. Slrmour, 

171. Lahaul Spiti Tabo Ancient Monastery, OAH-1 2.03 
The Institute of Studies In Buddhist Phyloaophy, Lehaul 

172. Mandl The Sulcal Senior CItizens OAH-1 2.03 
Home (Intematlonal) Trust, Mandl, H.P. 

7.41 

VII. JAMMU AND KASHMIR 

173. Rajouri Social WeHare of India Organisation, MMU-2 8.26 
H. No. 143, Vldhata Nagar, Bhatindee Road, 

174. Rajouri National Development Institute, MMU-1 1.94 
House No. 148, Vidhata Nagar, Bhatindee Road, 

10.20 

IX. KARNATAKA 

175. Bangalore Dr. Sri Jachanl Rastriya Sevapeeta, OAH-1 2.11 
No. 49, H.B.Samaja Road, Basavanagudl, 

176. Bangalore Mattadahally Jagajivanram Sarvodaya OAH-1 2.57 
Sangha, No. 12, 11th Main 2nd Stage, 

177. Bangalol'$ Amblgar Chowdaiah Education OAH·2 5.53 
Society, Konanakunte CI'088, Vasantpura Main 

178. Bangalore Sri Shathashrunga Vtdya Samasthe, OAH-1 2.24 
ShOOI Sai Saba Mandir Premises, Near 

179. Bangalore Eshwar Education & Welfare Society, OAH-1 2.71 
No.1, Khatra 117, Assessment No. 

180. Bangalore R.T.Nagar Educational Trust, OAH-1 4.15 
10113, K.H.M Block, Ganganagar, Bangalore· 

181. Bangalore Sarvodaya Service Society, OAH-1 4.04 
Near Evergreen School;, Vljayapura, 

182. Bangalore Vtdyaranya Education & Development OAH-1 2.76 
Society, Mandur, Vlrgonagar (Via), 
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183. Belgaum Ramalingeahwar Grambhiruddi OAH-1 & MMlJ.1 4.12 
Sangh, At & Post- Udlkeri-591104, TaIuka-

184. Belgaum Shri MaJ\Ikarjun Jan Seva Society, OAH-1 2.74 
Plot No. 96, Seotor No. II, C.T.S. No. 8964, 

185. Bidar Chywan Ayurvedic Education Society, OAH-1 2.76 
Aahwlni Nivas, "Near ForMt Nuraary, 

186. Bidar B.A. Ambedkar Cultural & Welfare OAH-1 2.76 
Society, H. No. 7-3-31, Bheem Nagar, 

187. Bidar Sangram Education Society, 0AH-1 2.66 
E.W.S., 90, Hudco Colony, Bldar-585401, (Phone-

188. Bidar Nlttur Education Society, Nlttur, Tq. OAH-1 2.78 
Bhelki, Dietl- Bider, (Phone- 0848-

189. BIdar Sri Sirdl Sai Baba Sikahana Samuthan, OAH-1 2.76 
Gadayanthl, Taluk-Humnabad DIatt. 

190. Bidar Shivleela Women's Welfare OAH-1 2.70 
As8ociation, H. No. 11-2-172, Be1hlehern Colony, 

191. BeIIary Adaraha Education Society, OAH-1 3.87 
Sanganakal, Bellary-583103, (Phone-944811 0180, 

192. Bijapur Sri Sharana Jyotl VIdya Samathe, OAH-1 2.76 
Talikotl, Tq. Muddlbhihal, Diltt. Bijapur 

193. Bijapur B.A. Ambedkar Cultural & Welfare OAH-1 2.03 
Society, H. No. 7-3-31, Bheem Nagar, 

194. Chltradurga Sree Sadguru Kabeerananduwarny OAH-1 2.28 
Vldyapeetha, Kabeerananda Nagar, 

195. Chitradurga Niranthara Jana Seva National OAH-1 2.76 
Education Reh. And Rural Dev. Organisation, 

196. Chickmaglur Annapuma Association, OAH-1 2.76 
Chintamanl Nagar, Harihar, Dayangere Dietl 

197. Dayangare Sri Maitri Aaaoc:iation, OAH-1 4.n 
Sugar Factory Road, Doddabathi Post- Sn566, 

198. Dayangera Sri Shakti AsaocIation, OAH-1 4.n 
Guttur Colony, Harihar-Sn601, Dayangere Distt (Phone-

199. Dharwad Snaha Education and Development OAH-1 1.38 
Sociaty, Shivananda Nagar, Hubli, 

200. Gadag Sri Su~ ~a Mandai, OAH-1 2.03 
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201. Gulbarga Mahaboob Subhani Education OAH-1 8.04 
Trust, New Jeelanabad, Gulabarga. 

202. Gulbarga Shrl Sangameshwar Education OAH-1 2.78 
SocIety, Plot No. 314, Gandi Gall Lay Out, 

203. Gulbarga Hyderabad Kamataka Palitha OAH·1 4.15 
Womens Educational Samiti, Gulbarga 

204. Gulbarga Sharanara Nadu Education OAH·1 2.76 
Society, Mahadeva Nagar, Shalka Roza, Gulbarga 

2OS. Hassan Vidyaranya Education & Development OAH-1 1.97 
Society, Mandur, Vlrgonagar (VIa), 

206. Haveri Kamala Nehru Education Trust, OAH·1 2.01 
No. 3793, M.C.C. 'B' Block, Davangere Distt. 

207. Kodugu Sri Shakti Association, Guttur Colony, OAH-1 2.03 
Harihar·S77801, Davanger8 Dlstt (Phone-

208. Kolar Shri Ramana Maharishi Trust for OAH-1 & MMU- 7.07 
Disabled Pel'8ons, Parandahally, Via· 

209. Kolar Sri Swamy Sarvadharma OAH·1 1.38 
Sharanalaya Trust, Sultanpet, Nandi Post, 

210. "Olbl Sri Vishnu Education Society, OAH-1 2.76 
Chokkanahalll, Yenigadale Post, 

211. Mandya Poomima Vidya Samasthe, OAH·1 4.15 
Arakere, S.A. Patna Taluk, Mandya.571415 

212. Mandya Jnana Sindhu Home for Senior OAH·1 4.01 
Citizens, Shankrappa Layout, Hanahalll, Mandya· 

213. Raichur Sri Veerabhadreshwara Rural OAH·1 2.76 
Dev. Education Society, Dengi Galli, 

214. Shimoga Lalitha Academy, Shivakumar OAH·1 2.76 
Swamynagar, Distt. Davangere 

215. Tumkur Rural Organisation Social & Educational Society, OAH·1 2.76 
Muniyamma Nilaya, Belagumba 

216. Tumkur Sri Swamy Sarvadharma Sharanalaya Trust, OAH·2 2.76 
Sultanpet, Nandi Post, 

217. Uttarkannada Shri Mallikarjun Jan Seva Society, OAH-1 2.76 
Plot No. 96, Sector No. II, C.T.S. No. 8964 

135.67 
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X. KERAlA 

218. Calicut Association for Welfare of the DCC-1 & MMlJ..1 2.83 
Handicapped. P.Box No. 59. 17/194A, 

219. Kochi Welfare ServIcos Emakulam. OAH-1 & MMlJ..1 4.65 
Pomunmi. VytIIIa P.O. KochI-682019 

220. Kollam Intemational Cenlre for Study and OAH-1 3.39 
Development (ICSC). ShangrIIa HIlla 

221. Emakulam Karuna Bhavan SocIII Centre OAH-1 1.11 
SreemooIInagar. KIIIdy. Emakulam 

222. Kollam Mata Amrttanandamayl Math. OAH-1 2.27 
KoIIIm. Kerala 

13 •• 

XI. MADHYA PRADESH 

223. Indore MaNia UIk.arIh Sansthan, OAH-1 4.89 
Vrindavan Colony. Indore. 

224. Reewe Nivedita Ka/yan Samiti, 0AH-1 2.78 
131164, Manas Nagar (Bara), Distt- Reewa. 

7.11 

XII. PUNJAB 

225. Amritsar Bhal Vir SIngh Birdh Ghar, OAH-1 2.25 
Jandala Road. Tam Taran-143410, AmrItsar 

226. Bhatinda Gyandeep ShIkaha SamIti, DCC-1 1.82 
Shastri Gali No., Amrik Singh Road. Bhatinda, 

227. Ferozpur AkhII Bhartlya Jan Seva Samiti, DCC-1 0.97 
Casmesh Nagan. Kandwala Road, Abohar-152118, 

228. Ferozpur Lok SeWa Sansthan. Variyam DCC-1 2.94 
Nagar, Abohar-152118. DIstt. Ferozpur, 

229. Hoshiarpur Bhai Ghanaiya Charitable Trust. DCC-1 1.28 
37214, Gobind nagar, P.O. Urmar. 0I1tt. 

230. Jalandhar Mahila MandaI. VIII + P.O. BundaIa, DCC-1 1.89 
OIBtt. J8ncIlar (Phohe-01828-70924) 

231. Ludhiana Gurunanak Charitable Trust, Gurmat DCC-1 1.72 
Bhawan, Hirnek Nagar, Mullanpur 

232. Mal'l8ll Mahlla Ka/yan SamItI, Rodki Road, DCC-1 1.87 
Sardulgarh-151507. Cistt-Mansa. (Phone) 
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233. Mukllar VrIdh AItnm, JaIIIabad Road, OAH-1 2.28 
MuIdIar-162028,(Phone 01833-282847) 

234. Ropar 80daJ WOfk & Rural Dev. Centra, OCC-1 0.97 
VPO-Nurpur BedI, DIIIL RcIt*-140117 

235. ArnrItIar AN Incia SaIaI KadII Kander OAH-1 1.11 
SocIety, Ourdupur, PIqab 

238- Ourdllpur IIha HandIcapped W ...... Sodety, 0AH-1 1.74 
Gudupur, Pu,.., 

20.12 

XIII. DELHI 

237. DELHI AIIocIation of National Brotherhood for .MMU-1 4.13 
SocIal WOft(, 21-22, New Rohtak Road, 
Karol Bagh. New DelhI- 110006 

238. DELHI HaIpage India, C-14, Qutab MMU-16 122.15 
lnItItuIIonai Area, New Delli- 16 

239. DELHI Manav Propkarl Sandia, MMU-1 2.31 
A-74, Street No.2, MahIpaI Pur, New DelhI 

240. DELHI Narl UtIhan SamItI, Maujpur, DCC-1 1.96 
DeIhI-92. 

241. DELHI HeaHng Touch, Uttam Nagar lmovative 0.66 
Programme 

131.21 

XIV. PONDICHERRY 

242. PondIcherry St. Joseph of Cluny (Home for the Aged), OAH-1 3.82 
HoIpice, Convent, 2, Laporte S1reet, 

243. Pondicheny St. Joseph Convent Hoapice, 0AH-1 2.95 
33, Jawahar L.aI Nehru Slreet, Karalkal-609802, 

244. Pondicherry Immaculate Heart of Mary Home for Aged, OAH-1 2.18 
AIankuppam, Pondicherry 

1.13 

XV. MANIPUR 

245. Blahnupur Kumbi KhuUakpam Lelkai Women', AItocn., 0AH-1 2.78 
B.P.O. & P.S.-Kumbi Bazar, 

248. ChandeI Centre for· Rural Upllf1ment ServIces W8ngbaI DCC-1 1.90 
Canal Maya, P.O.-ThoubaI 
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247. Chandel SocIal Agriculture & Rural Dev. OAH-1 1.33 
Agency Kotlenphal P.O. Pallel 795135 ChandeI 

248. Churachandpur Tribal Upliftment AI8ociation, 0AH-3 6.20 
AE quarter No. -II, Type-TV, opposite SocIal 

249. Imphal (East) lma Leimarel Women Welfare AI8ocn. OAH-1 1.38 
Kongba Nongthombam LeIkai, P.O.-

250. Imphal (East) Rural Downtrodden People Upllftment Society, OAH-1 1.36 
Moirangkhom Kabul Khul, P.O.-

251. Imphal (West) All Thangmelband Women', Welfare ceC-1 1.96 
AIIociation, Thangmeiband, Imphal-

252. Imp~est) Buhlkhong Chanura Shiion Lap, OAH-1 1.38 
Bashlkhong Kitnapung, Imphal-1 (Near 

253. Imphal (West) Human Resource & Infrastructuree DCC-1 0.97 
, Dev. Orgn., Jupiter building, Near Old 

254. Imphal <Weat) Integrated Rural Development DCC-1 1.96 
Agency, Hangul, P.O. Mayang, Imphal·795132 

25ti. Imphal (West) The Manlpur SC Welfare AuocIation, OAH-1 4.47 
Masiid Road, Peona Bazar, ImphaI· 

256. Thoubal Centre for Rural Development, OAH-1 1.38 
Cherapur Malyal l.eIkaI, P.O. wangjing ThoubaI 

257. Thoubal Integrated Rural Development and OAH-1 4.00 
Educational Organilatlon, WangbaI, P.O. 

258. Thoubal Centre Rural Upliftment Service, DCC-1 1.96 
K1yam, Thoubal, Manlpur 

259. Thoubal Jamla Educational SocIety, OAH-2 (1 OAH at 2.76 
Sangalyumpham Cherapur, Thoubal ChandeI DiBtt) 

260. Thoubal New Integrated Rural Management Agency OAH-2 5.53 
(NIRMA), Nungphou Bazar, 

261. Thoubal Rural Dev. Society, R.D.S Shawan, MMU-1 1.54 
Wangjing Bazar, wangjing-795148, 

262. Thoubal Rural Industries DeY. AHocn., DCC-2 1.96 
Wankhem, P.O.-Thoubal, 

263. Thoubel Rural MedIcal Institute, Mayeng lamjao, MMU·1 1.52 
B S Road,· Langmeidong, Kakching-

264. Thoubal Social Dev. And Rehabilitation Council, DCC-1 1.96 
BPo- Phouden, P.OJDistrict-Thoubai 
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265. Thoubal Social environment & Rural Tech. DCC-1 0.97 
CouncIl, PaIIeI, KotIenphai, P.O . .pallel 

266. Thoubal Society for Women'. Ed. Action & DCC-1 0.97 
Reftectlon, Athokpam Khunou, P.O. 

267. Thoubal South Eutem Rural Dev. Organisation, OAH-1 1.38 
Sangaiyumpham 'Wanging Manipur 

268. Thoubal The Rural People'. Dev. Orgn., HeIrok Pt II, OAH·1 & DCC-1 4.72 
Thokchom Lelkal, ThoubaI DiatrIct 

269. Thoubal The United HiH Peoplee Dev. Society, OAH·1 2.78 
Naga River colony, H.No.-2 2nd BNM.R. 

270. Thoubal United Rural Dev. Servicel, OAH-1 2.76 
H.O.-Heirokheituppokpl, ThoubaJ Diat, P.O.-

271. Thoubal VoIl.I'It8era for Rural Health & Action, DeC· 1 1.96 
H.O.-larnding, P.O.· WansiIng, ManIpur 

272. Toubal Wangjing Women & Girls Society,P.O.-W8njing, DCC-7 12.88 
Thoubal Ditt., Manipur·795148 

273. Thoubal Youth Progreuive Orgn., Leilhanglhem, OAH-I&NIS-I 3.27 
P.O.·Thoubal, BPO- Leilhangthem, 

274. Tamenglong Community Development Association, OAH-1 0.88 
Tamenglong, Manlpur 

10.13 

XVI. TAMIL NADU 

275. Chenna! Annal IDam, 34, East Mada Street, OAH-1 2.27 
Mylapore, Chennal~ 

276. Chennai Kalaiaelvi Karunalaya Social Welfare Society, OAH-1, DeC-4 & 11.99 
124, Puraaawalkam High Road, MMU·1 

277. Chennai Mclevy lnal. of Dev. Services, Dec·1 1.71 
48 Muthu Street, aanthome, Chennal-6000U4, 

278. Cudalore Meyvazhi Tamlzh Sabai, DeC·1 2.60 
Srimuahnam-808703, Cuddalore Distl 

279. Cudalore Society for the Improvement of Weaker Section, OAH-2 11.04 
Chidambaram, Cuddalore, T.N. 

280. Oindigul Oindlgul Multipurpose Social Service OAH-1 2.00 
Society, Oindigul, Tamil Nadu 

281. Erode Centre for Action & Rural Education, MMU·1 1.62 
55, Kambar Street, Teacher's Colony, Erode 
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282. Kanchlpuram Brundavanam Ed. SocIal Tl'\lat. MMU-1 .1.54 
H397 Slnnathi Street, MadurInIhIgam, 

283. Kanchlpuram Bureau for Integrated Rural Dev. (BIRD), OAH-1 5.42 
PoIambakIcam-603309, Kanchlpuram 

284. Kanchipuram Duraiaamy Generoua SocIal OAH-1 1.38 
Ed. SocIety, VJlvarayanallur, Paid<. Post 

285. Kanyakumari rIome for the Aged, PlIankalaI, OAH-1 2.14 
MekkamandIpam, Kanyakumarl Dill· 

286. Kanyakumarl Promote organiNtlon to vimIIe venture OAH-1 2.59 
of empowering the rural, AgMteawarm 

287. Karur Health Edueatlon and Dev. OAH-1 2.76 
Society, Nallur Poat, Karur Dittt. 

288. Madurai Kendra for Integrated Rural .rid OAH-1 2.78 
Urban Peoples Action, ThiNppIIIai poIt • 

289. Namakkal Women Org. for Rural Development, 0AH-1 2.76 
Post Bag No.1, PandamlngaJam Po, P. 

290. Nagapatlinam Awal \1IIage Welfare Society, KIIYeIur, OAH-1 • DCC-1 0.97 
Nagapattlnam DIat., Tamilnadu 

291. Nagapatbnam Karunalaya SaraIwathi iIIIm, 0AH-1 1.38 
Nagapattinam Road, 

292. Nagapattinam Nehru SocIal Ed. Centre, OAH-1 4.15 
Ayaldwanpulam-ii-614707, Vedaranyam 

293. Nagapattinam SocIety for Rural Dev., 3176, Main Road, OAH-1 OCC-l 1.69 
NeeIapadi. Athlpulir Post, nagapattlnam 

294. Perambalur Perlyar KudI, Pldalur-621109. OAH-1 3.68 
Perarnbalur DiIt., Tamllnadu 

295. Pudukkottai Development Educatlon for Rural Mau, OAH-1 1.38 
2885J2, Weal Main Street, Pudukotal 

296. Pudukkottai Grarna Suyaraj, 666, 6th Cross Shanmuga Nagar, OAH·1 • DCC-2 5.26 
Uyyakondan Thlrumalai. Trichy 

297. Pudukkottal Oazoane, 32·A, Agraharam, aranthangi-614616, OAH-1 1.23 
Pudukotai Dial, TamiInadu 

298. Puduickottai Rural EducatiOn for Community Organisation, OAH-1 1.38 
T.S.No.6922. Brahaclambal 

299. Salem Ganctli Peace Centre, 278. CDR OAH-1 2.76 
Varadarajalu St., JothI Nagar, Athur 
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300. Sivaganga Singampatty Grama Munetra SMgam, 0AH-1 2.78 
SeIvam Farm, SoIapuram(Post) SlvAglngi 

301. Sivaganga Society for Rural and UrbM OAH-1 2.78 
Women's RenailS8nce ActivItie8(SAUWRA), 16-

302. Thanjavur Margaret Social Dev. Sodety, DCC-1 1.98 
135414 New Vanakkara Street, 

303. Thanjavur Mercy Miruna Old Age Home, OAH-1 2.78 
(Attached to Sri VenkateewIra OrphInege, 

304. Thanjavur Sri VICtoria Educa1lonal Society 0AH-2 5.53 
Puddukottal Road, Mathakoltal Village, 

305. Theni Gramian Sangh Trust, Eshwaran Temple DCC-1 1.40 
Opp, 331 P.T. Rajan Nagar, P.O. 

306. Theni Yuvak Vlkas Kandra, Shasthan OAH-1 2.76 
Nilayam P.T.R. colony, Uthamapa1ayam. Thanl 

307. Thiruvarur Bharatharnatha Family Welfare Foundation, OAH-1 3.88 
5 A, Keezhaveethl, 

308. Thiruvarur Bharathi Women Dey. Centre, OAH-1 DCC-1 4.85 
28 Kannagi Vilas Building, Thiruvarur 

309. Thiruvarur National Mother & Child Welfare OAH-1 2.78 
Orgn. 27, South Main street. Thiruthuraipund-

310. Tirunelveli Arasan Rural Development Society, 0AH-1 2.76 
129 Anna salai, kalakad, tirunelveli distt.-. 

311. Tiruyallur Rashtriya Seva Samithi, 9, Old 0AH-1 2.78 
Huzur Office BuIldings, Tirupatl-517501, 

312. Tiruvannamalai Neo Education Social Aw.".. arid OCC-1 1.85 
Management Society (NESAM), Rose 

313. TriuchirappalH Krishna's Horne, Thiruvellaral-621009, OAH-1 2.76 
Thiruchirappalli Dt., Tamilnadu 

314. Triuchirappalli Jaya Balwadi Educational Society, OAH-2 & DCC-1 7.49 
Aravakarichl Patti VIllage, Aeur P08t-

315. T riuchirappalli The Society organiaed for Promotion of OAH-1 2.76 
Rural Tribal & Downtrodden, M-311 , 

316. Triuchirappalli The Tamil Nadu PengaI NaJa Sangam, CWi-1 1.74 
Annai ashram Complex, Vinoba Nagar, 

317. Triuchirappalli Thlruchirappalll rural and Uiban Welfare 0AH-1 1.38 
Dey. Education Society, Sundar Nagar, 
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318. Triuchlrappelli VIdIIveIII Rural Development SocIety, 325, 0AH-1 1.38 
Indira Nagar, Manappoaral, TrIc:hy, 

319. Vellore Organisation for Rural Development, OAH-1 2.22 
Arumugam Nagar, ArIyur PoIt, VeIIore 

320. Vinupuram Annal Karunalaya SocIal Welfare Auociation, OAH-1 2.76 
Ann Nagar Narikuravar 

321. Virucmag&r Rectitude and Integrated for ComrnlmIty DCC-1 1.96 
estabIIahment. 5, North SamInIIapInm 

322. NHglri SARAS Trust. Ooty, NH~ri, Tanil Nadu OAH-1 0.87 

142.35 

MAHARASHTRA 

323. Ahmednagar Arunoday Beliuddelhiya OAH-1 2.78 
Gramln Vikaa Sanstha. 

324. Bhanctlra BharatIya Au8hadi Anuaancllan Sand\a MMU·1 1.95 

325. Latur BaI VIkas Mahila MandaI OAH-1 2.94 

326. Nanded Dr. Babaaahab Ambedkar OAH-1 2.76 
Shikahan Praaarak SanItha 

327. Parbhanl Panchshil Shlkshan Prasarak MandaI DCC-1 0.97 

328. Yavatmal Late Ramesh Jactlav OAH-1 1.38 
Shlkshan & Krida Pruarak MandaI 

329. Deopur Lok 8hagInI Seva MandaI, OAH-1 1.97 
Deopur, Mahar8Ihtra 

330. Shri Krishna MahIIa Bel KaIyan AVIIn OAH-1 2.03 
Pumvuam Vikaa MandaI 

18.75 

NAGALAND 

331. Kohima Good Samaritan Women SocIety Kohina, OAH-1 2.03 
NagaiancI 

ORISSA 

332. Angul & Ohenkanal Gram Seva Mandal OAH-1 \ &OCC-6 5.87 

333. AnguI Voluntary Ina1Itute for Rural Development (VlRO) OCC-1 1.96 

334. Balangir Gram MangaI Pathagar OAH-1 2.76 
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335. Kendrapara Orissa Multipurpose Dev. Centre OAH-1 • DCC·3 5.70 

336. Khurde Council for All Round Dev. of Society DCC-2 1.95 

337. Khurda • Puri Organisation for SocIal Change OAH-1, DCC·2 • 4.02 
• Rural Dev. MMU·1 

336. Cuttack Banki AnchaJlka AdivasI Harilan DCC-3 8.81 
KaJyan Parlshad 

339. Cuttack Basudev Pathagar OAH-1 • DCC-1 7.08 

340. DhenkanaJ ANn Institute of Rural Affllira (AlRA) DCC-5 12.55 

341. Ohenkanal Maharishi Oayanad Service Miasion OAH-1 • DCC-4 9.35 

342. 0henkanaJ Society for Rural Advancement • OAH-1 2.56 
Democratic Humanitarian ActIon 

343. Jajpur Aaha Nayakam Seva Sangha DCC-5 8.43 

344. Jajpur Jayantl Pathagar DCC·1 1.93 • 
345. KaJahandi Shree Ramakrishna Alhrama OAH-1 5.37 

346. Kendrapada Cuttack JIIa Harizan AdivasI Sanakar Yojna 2DCC 5.87 

347. Kendrapada Lutheran MahIIa SamitI OAH·1 • DCC-1 4.72 

348. Kendrapada Jankalyan Sewa Sanstha OAH-1 2.76 

349. Keonjhar Bishnupriya Balashram OAH-1 1.38 

350. Khurde Bhairvai Club OAH-1OCC-1 7.05 

351. Khurde Union for Learning Training' OAH-1 OCC-1 3.02 
Reformative ActivItIes (ULTRA) MMU-1 

352. Khurde Padma Sri Society DCC-1, 1.93 

353. Koraput GancIlIan Institute of Technical Advancement OAH-1 2.76 

354. Nayagam National Institute of Tribal Welfare OAH- 1. DCC-1 10.02 
• Social Action 

355. Nayagarh Aneth ParItyekta Balshram OAH·1 2.76 

366. Nayagam Janvikash OAH-1, DCC-1 6.10 

357. Phulbani Banabasi Seva Samithi OAH-1 5.40 

358. Phulbani Subhadra Mehtab Seva Sadan OAH·1 & DCC-1 4.22 

359. Puri Association for Voluntary Action OAH-1, DCC-6 • 14.97 
MMU·1 
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360. Puri Bankeshwari Jwa ~ OAH-1, DCC-1 2.38 

361. Pun Nilachal Seva Pratiethan OAH-2 & DCCo6 13.24 

362. Pun Ra1nachIra OAH-1 2.78 

383. Puri Surakhya 0AH-1 3.72 

364. Purl Jai Kishan Youth Club OAH-1 2.76 

365. Maywbhanj Rural Development Action Cell 0AH-1 2.88 

386. SambaIpur NatIonal Re&OW'CI8 Centre 0AH-1 1.38 
for Women Development 

387. Raygalh ShaktI OrgMIaation, Diatt. Rayagada, Oriua OAH-1 1.34 

368. Pun AuociatIon for Voluntary Action, Purl, Orilla 0AH-1 0.88 

369. Baluore Shri Madan MohM Jew Priti Ashram, 0AH-1 0.87 
BaIaor, Oriua 

370. Jajpur l...axminarayan ...... and AdIbui 0AH-1 3.92 
Backward Oev Society. Jajpur, on.. 

• 
117.21 

RAJASTHAN 

371. AJwar Jan VIkas SanchaIan s.mIti OAH 2.76 

372. Kola Rrjut\In AnuauchiI Jail rnahIIa 0AH-1 2.76 
Evam VIkaa SamIti 

373. Sri Ganga Nagar Nehru Model School SImitee DCC-1 1.96 

374. Sri Ganga Nagar Manohar Sal Mandir umitIIe 0AH-1 2.76 

10.24 

TRIPURA 

37S. West Tripura Abalamban 0AH-1 2.15 

376. West Tripura All Tripura SC, ST & OAH-1 & DCC-S 2.82 
MinorIty lJpIiftnwrt CouncIl 

377. West'Tripura MinorIty Development OrgarUation 0AH-1 2.78 

7.73 

UTTAR PRADESH 

378. AlIahIbMf Adar8h Janta ShIksha SamItl OAH-1 2.76 

379. Allahabad Arya Kanya Vidayalaya SamItl 0AH-1 2.76 
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380. Allahabad DaIit Manav UtIhan Sansthan 0AH-1 2.76 

381. Allahabad Gram VIkaa Stik8ha SamItI OCC-1 2.76 

382. Allahabad Gramya VikM Sansthan DCC-1 3.92 

383. Allahabad Gram Vlkas Sewa SanIIhan DCC-1 1.96 

384. Allahabad Mahlla Udyog Praahikshan OAH-1 & DCC-1 2.76 

385. Allahabad l1Iak Shaklhik SamIti OAH-1 & DCC-1 2.76 

386. Allahabad Gaurav Jan KaJyan SamIII OAH-1 2.78 

387. Barabanki MahIIa VIkas Evam BaI VIkas ShikIha Samiti DCC-1 1.35 

388. Barabanki Nirbal Samaj Kalyan Sanathan OAH-1 1.38 

389. Barabanki Manav VIkaIh avam Sewa sandlan DCC-1 0.97 

390. Decria Mahila & Sal VIku SamItI OAH-1 1.96 

391. Ghaziabad Gurukul Vldylpeeth Pushpavati OAH-1 2.76 

392. Gonda Sangam VIkas Sewa Sanathan OAH-1 1.33 

393. Gorakhpur Asahay VIkas Pariaad OAH-1 1.38 

394. Hardoi Sarv.,. ShikIonnyIn SanIIhan OAH- 1 & DCC-1 2.76 

395. Kuahinagar Mahila Evam BaI Vikaa Samltl OAH-1 0.97 

396. Lucknow Nlrvan Samaj' KaIyan Sanstha DCC-2 1.96 

397. Lucknow Samaj Sewa Sanathan DCC-1 0.97 

398. Lucknow Sudha Prashlklhan VIkas Sanathan DCC-1 1.38 

399. .Moradabad M.A. Public SachooI SamItI, KajIpur OAH-1 0.97 

400. Pratapgarh Pratqarh Mahiia KaIyan OAH-1 & OCC-1 4.72 
Avam ShIksha SamIti 

401. Pratapgarh Ganga Prasad SamarIk OAH-1 & Occ-1 4.72 
Mahila Kalyan Sansthan 

402. Pratapgarh Sujakhar Grwnodhyog VIkas Sansthan OCC-1 1.96 

403. Rampur Jawahar Jyoti ShIkaha Evam OAH-1 & DCC-1 7~08 

Gramya VIkas SamItI 

404. Sultanpur Jan Vlkas SanathM DCC-1 1.96 

405. Unnao Adarah SanIkritik Satlang Kala Kendra OAH-1 0.97 

406. Unnao New Public School Samiti OAH-1 & OCC-2 3.34 
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407. Sidhar1hnagar Gram VIku Sanethan OAM-1 1.31 

71.40 

UTTARANCHAL 

408. Dehradun Gramya Mahlla Kalyan Sanathan, Dehl'ldun 0AH-1 2.76 

409. Dehradun Uttarakhand Shoahit OAH-1 & DCC-3 11.72 
Mahlla Uthan SamIti 

410. Tehri Kallash Gramya Vlkas Sansthan OCC-1 0.00 

411. Bageshwar Pravartlya Nav Jagran SamitI OAH-1 2.28 

412. Nanhal Nirven DCC-1 1.96 

1 •• 72 

WEST BENGAL 

413. Bankura VlVekananda Adibaai Kalyan Samiti MMU-1 2.88 

414. Burdwan Central Scheduled C88te8 & OAH-1 2.78 
Tribal Welfare AasocIation 

415. KoIkata All Inda Federation of Scheduled MMU-1 1.54 
Castes, Tribes & Minoritiee 

416. KoIkata All Bengal Women'. Union OAH-1 1.14 
417. Koikata Calcutta Matropolltan lnett. OCC-2 & MMU-1 5.19 

of GeronIoIogy 

418. Koikata Janashiklha Prochar Kendra OAH-1 4.08 

419. KoIkata Navaciganta OAH-1 & Deo.1 3.26 

420. Koikata Shri KriaMa Pratislhan DCC-1 1.96 
421. Howrah Chimabin DCC-1 1.71 
422. Hooghly Kalyan Bharati OAH-1 & OCC-1 8.15 

423. Maida Biplobi Rural Dev. SocIety OCC-3 8.83 

424. Mldnapore Amar Seva Sangha OAM-1, Deo.1 & 11.14 
MMU-1 

425. Midnapore Bikramnagar Udayan Sangha OAH-2 19.14 

426. Midnapore Child and SocIal Welfare Society OAH-1 2.78 
427. Midnapore Gangadharchak & Dewanchak VlVekananda Club DCC-1 2.86 
428. Midnapore Hitaljore Kishoribala Oatabya Chikitsalva 0AH-1 1.14 
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429. MIdnapore Netajl Pathachlkra OAH-1 1.38 

430. Midnapore NimbaJ1( Math Sew SamitI Trust OAH-1 4.15 

431. Midnapore Prabudct\a Bharati Shishutirtha DCC-1 3.92 

432. Midnapore Roychak MornIng Star Club OAH-1 1.38 

433. Midnapore Sainpukar Matri SabIka SamIti OAH-2 5.53 

434. Mldnapore Shibarampur Milan Tirtha OAH-1 5.53 

435. Midnapora SocIal Welfare and Rural Dev. SocIety OAH-1 & DCC-1 7.08 

436. Midnapore UttaJbartI Sukanta Samriti, Pallaghar DCC-1 1.62 

437. Midnapore Vivekananda Lok Shiklha Niketan OAH-1 & DCC-1 2.76 

438. Midnapore West Bengal SCs,STs & OAH-2 & occo7 20.25 
Minority Welfare Aatociation 

439. Midnapore Satdubi Mahlia MandaI DCC-2 3.92 

440. Midnapore Seullpur Uddyan Club, OAH-1, DCc-2, 10.59 
MMlJ..I&NIS 

441. Midnapore Nepura Rural Development Society OAH-1 2.21 

442. Mldnapore Basgeria Pratlva Club DCC-2 3.92 

443. Murahldabad Berhampore PrabM'l Sabha DCC-1 1.46 

444. Nadia Karimpur Social Welfare Society OAH-1 2.76 

445. North 24 ShrH RamakriItwla Satyananda Ashram OAH-1 & DCC-1 2.97 
parganu 

446. North 24 Jirakpur Sister Nivecita Seva Mission OAH-1 & occo2 9.96 
Parganas 

447. Purulia Manipur Leprosy Rehabilitation Centre OAH-1 2.28 

448. South 24- Ganeshnagar Laxminarayana OAH-1 & occo1 3.74 
Parganaa Club & Pathagar 

449. Maida Chanchal Jana Kalyan Samity, OAH-1 1.34 
Di&tt Maida, West Bengal 

450. Koikata Country's Women Association of OAH-1 2.34 
India, KoIkatta, West Bengal 

Total 1n.41 
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Name of StatalUT 

Delhi 

Orissa 

Kamataka 

West Bengal 

Manipur 

Nagaland 

Arunachal Pradesh 

Mizoram 

Chhatiagarh 

Haryana 

Punjab 

Uttaranchal 

Maharashtra 

Uttar Pradesh 

Rajasthan 

Himachal Pradesh 

Gujarat 

Andhra Pradesh 

Assam 

Madhya Pradesh 

Tamil Nadu 

Bihar 

Total 

Number of Old Age 
Homes Sanctioned 

2 

2 

1 

1 

2 

4 

15 

RecommendllUone of Running 
AIIOWIIfIce CommIttee 

·152. SHRI HARIBHAU RATHOD: WIU the Minister 
of RAILWAYS be pleased to state: 

(a) whether the Railways have taken any dec:i8ion 
on the recommendations of the Running Allowance 
Committee; 

(b) If 80, the detaile of the recommendations which 
have been accepted and implemented; and 

(c) the details of the recommendations which have 
not been accepted alongwith the reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): (a) to (c) The Committee on Running 
Al1owances-2002 has made several recommendations. Out 
of theM, five recommendations have been accepted and 
implemented as per details given below:-

1. Feedback on training be made mandatory In the 
fomlat to be devised by the training centre within 
a period of three months. 

2. Principals of Zonal training schools may be 
granted a cash imprest of Rs.5000 recoupable 
every month and Principals of other training 
centres Rs.2500 per month for providing back-
up reading materials to the trainees on need 
basis. 

3. No change in the classification of running staff. 

4. No change in the provisions of Hours of 
Employment Regulations and provision of 
llberallsed rest rules. 

5. Loco Driver be provided with a cap. 

The other recommendations of the Committee are in 
various stages of consideration. 

fte8er"vatlon to Warda of Defence Personne' 

*153. SHRI RAGHUNATH JHA: Will the Minister of 
DEFENCE be pleased to state: 

(a) the details of the policy of the Government 
regarding providing necessary reservations to the wards 
of Defence personnel including Ex-servicemen; 

(b) whether the benefits of reservation in professional 
institutions had not reached the wards of servin{JIretired 
Defence personnel; and 

(c) if so, the steps taken to provide necessary 
reservations to the wards of Defence personnel? 
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THE MINISTER OF DEFENCE (SHflI A.K. ANTONY): 
(a) to (c) There Is no reservation of vacancies for the 
wards of Defence personnel and Ex-servicemen In the 
rocruilment to the armed forces. However, certain 
concessions in recruitment to the wards of Defence 
Personnel including Ex-servicemen have been made. 
These include: 

(i) Relaxation in the physical standards to the extent 
of 2 Cms in height, 1 Cm in chest and 2 Kg in 
weight for the sons of servicemen/ex-servicemen! 
war widows/widows of ex-servicemen in 
recruitment of Personnel Below Officer Ranks 
(PBORs) in the Army. They are also given 20% 
bonus marks in selection tests. 

(tI) Five percent (5%) of the vacancies In Group 'C' 
and '0' civilian posts against direct recruitment 
is earmarked for the wards of the Armed Forces 
Personnel who (a) die during service, (b) kiHed 
In action. (c) medically boarded out and unfit 
lor civil employment along with the dependents 
of civilian employees in accordance with the 
guidelines of the Department of Personnel and 
Training. 

(Iii) For induction as officers in the Army, 10% of 
the vacancies for grant of Short Service 
Commission have been earmarked for the wards 
of battle casualties out of fixed vacancies 
released per course for NCC 'C' Certificate 
holders. However, there is no relaxation in the 
eligibility criteria. 

The following provisions have been made for the 
wards of Defence PersonneVEx-servicemen in admission 
to the profeSSional and educational institutions: 

(i) The State Govemments have earmarked certain 
number of seats in various professional and 
educational institutions for the dependents/wards 
01 defence personnel and ex-servicemen, 

(ii) Certain number of seats in MOBS and BDS are 
allocated by the Ministry of Health and Family 
WeHare to the wards of Defence Personnel and 
Ex·Servicemen. 

Ministry of Defence has laid down the foHowing order 
of preference to ensure that the available benefits reach 
Ihe eligible candidates in admission to the professional 
institutions. 

(a) Widowslwards of Defence personnel killed in 
action. 

(b) Wards of serving personnel and ex-servicemen 
disabled in action. 

(c) Widowslwards of defence personnel who died 
whUe in service with death attributable to military service. 

(d) Wards of defence personnel disabled in peacetime 
with disability attributable to military service. 

(e) Wards of ex-servicemen personnal and serving 
personnel in receipt of Gallantry awards. 

(f) Wards of ex-servicemen. 

(g) Wards of serving personnel. 

Recognition to Vocational Higher 
Secondary Cour .. 

·154. SHRI P.C. THOMAS: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether Vocational Higher Secondary Course 
prevalent In schools in Kerala equivalent to M Plus Two" 
is not being recognized by Army and other Defence 
services for jobs; 

(b) whether the Govemment of Kerala has requested 
for recognition for VHS Course and to consider eligible 
candidates who have passed this course for jobs, and 

(c) if so, the details thereof and the action taken in 
this regard? 

THE MINISTER OF DEFENCE (SHRI AK. ANTONY): 
(a) to (c) A request from State Government of Kerala for 
equivalence of +2 level vocational courses was examined 
by Association of Indian Universities(AIU). AIU have since 
Issued orders equating +2 Year Vocational Higher 
Secondary (VHS) CertifICate of Board of Vocational Higher 
Secondary Examinations, Kerala with +2 Year Senior 
Secondary / Higher Secondary / Pre-University / 
Intermediate. The Services have now been advised to 
consider this fact and review their instructions on 
recruitment. 
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extension of Rllliway Une 

*155. SHRI PRASANTA PRADHAN: 
SHRI RAYAPATI SAMBASIVA RAO: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the total length of railway line proposed to be 
extended In the country, zone-wise, in the years 2005-06 
and 2006-07 and the actual achievement during these 
years; 

(b) whether any no""s for electrification of raU lines 
which was not yet electrified have been fixed; and 

(c) if so, the details thereof? 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): (a) The length of new railway lines, zone-
wise, proposal for completion during 2005-06 and 
2006-07 alongwith achievement donellikely in the 
respective years is as under: 

(In kma) 

Railway Zone 2005-06 2006-07 

Proposed 

Eastem 13 

Northem 45 

North Eastem 

Northeast Frontier 

South Central 

Westem 10 

East Central 40 

East Coast 

North Westem 111 

South East Central 

South Westem 

Total 219 

-Proposed Is the figure as given In budget documents. 

Achievement 

13 

45 

12 

45 

23*· 

42* 

180 

Proposed 

20 

95 

22 

89 

48 

176 

98 

548 

Likely 
Achievement 

29 

48 

10· 

10· 

98 

66* 

14* 

275 

-Achievements include spillover (*) and additional propoaecl (e.) during the year. 

(b) and (c) Electrification projects are considered 
primarily on economic considerations excepting projects 
justified as operational necessity. The criterion/guidelines 
being followed in this regard are as under: 

(i) Each electrification projed will be Justified on 
Rate of Retum, which should exceed 14% with 
the Discounted Cash Flow (DCF) method. 

(ii) In certain specific cases, electrification will be 
justified on consideration of operational flexibility. 

(iii) While proposing electrification of a route, the 
rail network in the region in totality should be 
considered to include, if 'necellary, short route 
lengths, which would otherwise remain non-
electrified and reduce operational flexibility. 
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[Translallon} 

Training Centres for Handicapped P .... on. 

156. SHRI HANSRAJ G. AHIR: Will the Minister of 
SOCIAL JUSTICE AND EMPOWERMENT be pleased to 
state: 

(8) the number of organizations permitted by the 
Rehabilitation Council of India, New Delhi for running 
Training Centres for the Handicapped persons during 
2005, 2006 and 2007; 

(b) the reasons for granting permission to other 
organizations for setting up of similar centres in a district 
where such centres already exist; 

(e) whether any complaints regarding irregularities in 
granting permission for setting up of the Training centres 
lor the Handicapped have been received: and 

(d) if so, the details thereof and the action taken 
thereon? 

THE MINISTER OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRIMATI MEIRA KUMAR): (a) The 
number of Institutions approved by Rehabilitation Council 
of India (RCI), for running of training programmes in three 
years is as under:-

Financial year 

2004-05 

2005-06 

2006-07 (Up to 
31.1.2007) 

Number of Institutions 

09 

19 

34 

In total RCI has approved 241 Institutions up to 
31.1.2007. 

(b) There is a shortage of trained manpower in the 
country. Therefore, the Council encourages the 
organizations to start the training programmes In the field 
of disabilities and special education so that more and 
more trained manpower could be made available to serve 
the persons with disabilities. 

(c) and (d) As an when suck complaints are received, 
necessary remedial action is taken. 

{English} 

Allotment of Retail Outlets to SCalSTs 

·157. SHRI RAM KRIPAL YADAV: Will the Minister 
of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether the Govemment is aware that mostly the 
retail outlets allotted to SCslSTs by the public sector oil 
companies are being managed by other people and not 
by the original allottees: 

(b) If so, the facts thereof: 

(c) whether any connivance of the officials of the 
public sector oil companies has been established In the 
matter; 

(d) if so, the details thereof: and 

(e) the action taken by the Govemment against the 
officials found guilty? 

THE MINISTER OF PETROLEUM AND NATURAL 
GAS (SHRI MURLI DEORA): (a) and (b) The number of 
retail outlets (ROs) allotted to SCslSTs which are being 
operated by people other than original a1lottees as noticed 
and reported by Public Sector Oil Marketing Companies 
(OMCs) are shown In the table below: 

Name of the OMC Number of ROs allotted 
to SC/ST persons but 

managed by others 
during last 5 years. 

Action taken by OMC 

Indian Oil Corporation limited (IOC) 3 

Bharat Petroleum Corporation limited (BPCl) 

Hindustan Petroleum Corporation limited (HPCl) 3 

IBP Co. Limited (IBP) 1 

TOTAL 8 

Dealership is terminated In all the 
cases after investigation. 

Dealership is terminated after 
investigation. 

Dealership is terminated In all the 
cases after investigation. 

Under investigation 
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(c) to (e) OMCs have not come acroes any case 
where their officials had any connivance in such matters. 

Drug Abu .. 

'158. SHRI ABDULLAKUTTY: 
SHRI RAMDAS ATHAWALE: 

Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state: 

(a) whether drug abuse in the country Ie increasing 
at an alarming rate; 

(b) if so, the impact of the same on the younger 
generations; 

(e) whether the Govemment has taken any Initiative 
to find out the root causes; 

(<1) if so, the details thereof; 

(e) whether the Government has received any 
proposals from the State Govemments in this regard; 
and 

(f) if so, the details thereof? 

THE MINISTER OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRIMATI MEIRA' KUMAR): (a) and 
(b) There is no authentic data to conclusively indicate 
that drug abuse in the country especially amongst the 
youth is increasing at alarming rate. 

(c) and (d) Yes Sir. According to the National Survey 
on the Extent, Pattem and Trends of Drug Abuse in India, 
Jointly conducted by the Ministry of Social Justice and 
Ernpowerment and the United Nations Office On Drugs 
and Crime (UNODC), the common reasons for drug use 
are curiosity, experimentation, being in the company of 
drug users and to experience the effects. 

(e) and (f) No Sir. 

Transportation of Materfals 

'159. SHRI ABU AYES MONDAL: Will the Minister 
of RAILWAYS be pleased to state: 

(a) whether the Railways have signed an agreement 
as Public-Private-Partnership (PPP) for transportation of 
materials; 

(b) if so, the salient features thereof; 

(0) whether the Railways have made any ..... ment 
of its profitability before signing such MoU; 

(d) if so, the details in this regard; and 

(e) the details of the further steps taken by the 
Raifways in this regard? 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): (a) and (b) Railways have entered into 
agreement with Container Operators for transportation of 
Containers. Under the agreement, the operators will 
perform marketing and commercial functions, invest in 
RoHing Stock and develop Container Terminafs. However, 
Ralways would continue to run these· traina on its network. 

(c) and (d) Yes, Sir. This will help Railways to carry 
addttlonal container traffic and reduce public investments 
in procurement of Rolling Stock, container handlIng 
equipments, development of Inland Container Depots 
(ICDs) and other related infrastructure. This in tum will 
hefp Railways to increase its market tha,.. of container 
traffic. 

(e) The scheme has been opened for further 
participation by other possible operators. So far, one 
response has been received. 

leasing of Railway Land to Private RetaIl .... 

·160. SHRI NAVE EN JINDAL: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways have decided to lease out 
railway land to private retailers to build shopping malls; 

(b) if so, the details thereof; 

(c) the likely revenue to accrue to the Railways as 
a result thereof; 

(d) the measures envisaged to prevent overcrowding 
and parking hassles at the already congested railway 
slations; 

(e) whether security rieks as a result of shopping 
centres close to railway stations will be kept in mind 
while leasing the land; and 

(f) if so, the details thereof? 
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THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): (a) to (c> Commercial development of 
Railway land has been taken up by Railways to raise 
internal resources. While undertaking commercial 
development, shopping malls etc. may a1s~ be developed 
by the developer depending upon the feaSIbility. So far, 
61 sites have been identified by Railways; out of which 
9 bids were finalized realizing about Rs.7.0 erore. To 
give focused attention to the scheme, Rail Land 
Development Authority (RLDA) has been set up. To begin 
with 13 sites have been entrusted to the RLDA who 
have begun their actions. 

(d) to (f) A comprehensive scheme for development 
of the sites will be required to be drawn by the selected 
developer. The scheme will be approved by Railway taking 
into account parking, aecurity aspects etc. 

/T,.nIs8tionj 

Honour. .nd Aa.a.t.nClt to Defence Personnel 

1276. SHRI RAGHUVEER SINGH KOSHAL: Will the 
Minister of DEFENCE be pleased to state: 

2004 

2005 

2006 

Year 

2007 till 26th 
February 2007 

Officers 

15 

11 

10 

Fatal Casualties 

JCOs 

9 

9 

4 

2 

The honours and awards are the same except for 
certain awards which are given for war/conflictlhostilities 
or in the presence of enemy. However, assistance in 

(a) whether there is a situation of undeclared war 
along the Indian borders are to the probem of regular 
infiltration and the defence personnel deployed in these 
regions have to tackle encounters and ambush like 
situations and on acount of this they sometimes sutstain 
pemanent dlsabiity or achieve martyrdom; 

(b) H so, the details of the soldiers became permanent 
disabled and achieved martyrdom during the last three 
years and the current year; 

(c) whether such defence personnel get the same 
honours and aselatance as Is given to them during the 
war period; 

(d) if so, the details thereof; and 

<e) if not, the reasons therefor? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a> to <e> Infiltration of terrorists across the Border 
continues. The details of fatal and non-fatal casualties of 
defence personnel are as under: 

OR 

163 

116 

75 

7 

Officers 

23 

17 

8 

o 

Non Fatal Casualties 

JCOs 

24 

15 

8 

o 

OR 

357 

235 

122 

3 

case of deathlinjury during operations other than war is 
in accordance with norms. Details of such assistance are 
as under: 

(Rupees in lakhs) 

51. No. Description Declared War Op Vijay (Kargil) Other Operations 

2 

1. 

2. 
Ex-gratia (Central Government) 

DwelUng Unit (NDP)(OU"') 

"NatIonal D8fence Fund. 
-Dwelling UnIt. 

Fatal 

3 

10.0 

5,0 

Non-fatal 

4 

3.0 to 6.0 

5.0 

Fatal Non-fatal 

5 

7.5 

Nil 

6 

Nil 

Nil 
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2 

3. Parent Assistance (NDF) 

4. Children Education Assistance (NDF) 

5. Assured allotment 
of Oil Product Agency 

6. Education Scholarship 
from Ministry of Defence 

[English} 

Pay Revision of PSUs Employees 

1277. SHRI K.C. PAlLANI SHAMY: Will the Minister 
of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be 
pleased to state: 

(a) the approximate number of employees working in 
various public sector undertakings (PSUs) in the country; 

(b) whether the Govemment has eat up a Committee 
for the pay revision of PSUs' employees; 

(c) if so, its composition and terms of reference 
thereof; and 

(d) the time by which its report Is likely to be 
submitted to the Govemment? 

THE MINISTER OF HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES (SHRI SONTOSH MOHAN DEV): 
(a) There were approximately 16.49 lakh employees 
(excluding casual and daily rated workers) In various 
Central Public Sector Enterprises (CPSEs) as on 
31.03.2006. This number includes 3.09 lakh executives 
and non unionized supervisors. 

(b) The Govemment of India has set up a Pay 
Revision Committee for the pay revision of executives 
and non-unionized supervisors of CPSEs on 30.11.2006. 

(c) The Pay Revision Committee comprises of Mr. 
Justice M.J. Rao (Retired Judge, Supreme Court of India) 
as Chairman; Dr. Nitish Sen Gupta, Shri P.C. Parekh, 
Shri R.S.S.L.N. Bhaskarudu as Members and Secretary, 

3 

2.0 

2.0 

Yes 

Yes 

4 5 6 

Nil Nil Nil 

2.0 Nil Nil 

Nil No. (considered Only Nil 
under 8% Defence 

quota) 

Yes Yes Yes 

Department of Public Enterpri888, Govemment of India 
as the ex-officio Member. Joint Secretary, Department of 
Public Enterprises, Govemment of India is its Secretary. 

The terms of reference of the committee, inter alia, 
include: (i) to examine the prinCiples that should govem 
present structure of pay, allowances, perquisites and 
benefits for the Board level functionaries, below Board 
level executives and non-unionized supervisory staff and 
suggest changes therein and (II) to work out a 
comprehensive pay package for the above categories of 
employees. 

(d) The Committee has been given 18 months period 
for making its recommendations. 

Refinery In Paradlp 

1278. SHRI TATHAGATA SATPATHY: Will the 
Minister of PETROLEUM AND NATURAL GAS be pleased 
to state: 

(a) the progress so far in the land acqulaitlon for the 
proposed petro-ohemical complex-cum-oil refinery at 
Paradip in Orissa; 

(b) the amount spent so far for this purpose: 

(c) whether adequate compensations have been given 
to the affected persons; and 

(d) if 80, the time by which the construction work is 
likely to be started? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
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PATEL): (a) Indian Oil Corporation Umlted (IOCL) has 
already acquired 3347 acres of land for Paradip Refinery 
Project. 

(b) 10Cl has spent an amount of R8.61.24 crore 
towards cost of acquisition of land for the project. 

(c) Adequate compensation amounting to approx. 
Rs.40.30 crore has been given to the land owners based 
on the compensation package fixed by Orissa Govemment 
after obtaining written consent from land owners. 

(d) The construction work for the project will 
commence by mid 2008. 

[Trans/si/on} 

Gauge Converalon of Ratlam-mau 
and Mau-khandwa 

1279. SHRIMATI SUMITRA MAHAJAN: Will the 
Minister of RAilWAYS be pleased to statA' 

(a) whether the Railways have planned for the gauge 
conversion of Ratlam-Mau and Mau-Khandwa section; 

(b) if so, the details thereof a10ngwith the expenditure 
involved therein; and 

(c) the time by which the work i8 likely to be started 
and completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VElU): (a) and (b) Updating survey 
for gauge conversion of Ratlam-Akola via Indore & 
Khandwa including Fatehabad ChandravatiganJ-UjJain 
branch line has been taken up. This project is not yet 
sanctioned. 

(c) Does not arise. 

[English} 

Hostels and RHldentlal Schools for ses 

1280. SHRIMATI JAYABEN B. THAKKAR: Will the 
Minister of SOCIAL JUSTICE AND EMPOWERMENT be 
pleased to state: 

(a) whether two proposals namely construction of 
boys hostels at Morbi and residential schools at Mahsana 
and Idar, construction of Girls Hostel at Mahsana and 

Junagadh and residential schools at Porbandar under 
Centrally Sponsored scheme for construction of hostels 
and realdential school8 for Scheduled Caste Boys and 
Girls were sent to the Union Govemment during 2005-
06; 

(b) if so, the present status of these proposals; and 

(c) the time by which these proposals are likely to 
be cleared and funds to be released? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (8) Yes, Sir. 

(b) and (c) This Ministry has released Central share 
of Rs. 109.56 lakhs for construction of one hostel each 
at Mehasana and Junagarh for SC Girls during the year 
2006-07. The other proposals were found to be 
incomplete. 

Separation of ATC from AAI 

1281. SHRI SAMIK LAHIRI: 
SHRIMATI MANORAMA MADHAVRAJ: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether Govemment is considering setting up a 
separate entity for Air Traffic Control (ATC) operations 
country-wise; 

(b) if so, the details thereof; 

(c) whether ATC being the key source of revenue for 
MI, the revenue generation of MI is ikely to be affected 
adversely; and 

(d) if 50, the steps taken/being taken to compensate 
MI in this regard? 

THE MINISTER OF STATE OF THE MINISTqy OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (d) A 
Committee set up by this Ministry to prepare a Road 
Map for Civil Aviation Sector, has, inter-alia, recommended 
that ATC services be hived off from the current jurisdiction 
of Airports Authority of India (AAI), in line with the 
intemational trends, and be constituted as a separate 
corporate entity. However, no final decision has been taken 
in the matter. 
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Dumping of the Material. at Railway Station 

1282. SHRI PRALHAD JOSHI: Will the Minister of 
HAlLWAYS be pI .... d to state: 

(a) whether the Railways are aware that the powder 
of iron ore is being dumped in some of the Railway 
Stations near Bellary in Kamataka notwithstanding the 
pollution and environmental norms; 

(b) if so, the steps taken by the Railways to stop 
such dumping of the materials at the Stations, 

(c) whether the SWR, Hubli has received any specific 
complaints regarding such dumping of iron ore powder at 
Motkalmur Railway Station in BeHary District of Karnataka 
being a silk industrial town: and 

(d) If so, the action taken by Railways to stop such 
dumping and stock piling of this material causing pollution 
and environmental hazards? 

THE MINISTER OF STATE TN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) After notification of 
Molakalmur station for outward Goods traffic some 
consigners who wanted to consign iron ore dumped some 
quantity of iron ore for preparing loading platform. No 
pollution or environmental norms have been violated by 
Railways. Loading has so far not started 

(b) Does not arise. 

(c) Yes, Sir. 

(d) Water sprinkling, barricading and tree plantation 
along the Railway boundary has been planned to contain 
the dust when iron ore loading commences· from this 
station. 

{Translation] 

Provlalon of Platform Ticket. on Mobile SUS 

1283. SHRI CHANDRABHAN SINGH: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the Railways have any plan to provide 
platform tickets on requests received by mobile SMS; 
and 

(b) if so, the detaiis thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) and (b) The system of 
issuing piatform tickets through SMS is already functioning 
at Bangaiore. Instructions have also been issued to 
Northem Railway for installation of 6 (abc) platform ticket 
vending machines at N.w D.lhi and 4 (four) at Deihl 
station for issuing of platform ticket through SMS on 
experimental basis. 

[English] 

Promotion of A.um Culture 

1284. SHRI NARAYAN CHANDRA BORKATAKY: WUI 
the Minister of CULTURE be pleased to state: 

(a) whether the Sangeet Natak Academy has 
formulated any special schemes to promote the indigenous 
culture of Assam in India and abroad; 

(b) if so, the details thereof; and 

(c) if not, the manner in which the Sangeet Natak 
Academy is promoting the indigenous culture of Assam 
in India and abroad? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) Ye., 
Sir. As part of its schemes and programmes, the Akademi 
has taken steps to promote the indigenous culture of 
Assam. 

(b) A project on Support to Sattriya Dance and Allied 
Traditions of Assam was launched in November 2002 
with the objective of preserving and sustaining h in its 
traditional context and for its further deYelopment. Besides 
this, the project supports research, documentation, 
publication and training. 

(c) Does not arise. 

Purchase of Sukhol-30 Flght.r Jets 

1285. SHRI RAVICHANDRAN SIPPIPARAI. Will the 
Minister of DEFENCE be pleased to state: 

(a) whether the Govemment has cleared the purchase 
of 40 more Sukhoi-30 fighter Jets from Russia to tHI In 
the inevitabie gaps; 

(b) if so, the details thereof alongwith the estimated 
expenditure likely to be incurred; and 
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(c) the loss suffered clue to crashing of fighter flights 
during the last three years? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY) 
(a) No, Sir. 

(b) Does not arise. 

(c) From 1st April 2003 to 1st March 2007, 37 fighter 
aircraft of IAF were lost in accidents. The total cost of 
these aircraft is Rs. 2091.31 crore. 

{Translation} 

Internllnklng the Railway Statlone, Metro Statlone 
and National Hlgh"ys 

1286. PROF. VIJAY KUMAR MALHOTRA: 
SHRI CHANDRA MANI TRIPATHI: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Railways are contemplating to inter-
link the Railway stations, Metro Stations & National 
Highways; 

(b) if so, the detaMs thereof; 

(c) whether the work has started on this scheme; 
and 

(d) the totai expenditure likely to be incurred on [nlS 
scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. 

(b) to (d) Do not arise. 

[English} 

Mountain Tourism 

1287. SHRI NAVE EN JINDAL: Will the Minister of 
TOURISM be pleased to state: 

(a) whether the Government had taken steps to 
encourage mountain tourism in the country during the 
last three years; 

(b) if so, the details thereof; 

(c) the number of trekkers, skiers and mountaineers 
who visited Indian mountains as a result thereof; 

(d) whether the Government has entered into any 
arrangements with foreign countries to promote Indian 
Himalayas; and 

(e) H s,o, the details thereof? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SON I): (a) Yes, Sir. 

(b) Ministry of Tourism has taken the following steps 
to promote mountain tourism:-

(i) Ministry of Tourism Issued guidelines laying down 
basic minimum standards for adventure tourism 
related activities, in order to ensure safety of 
participants/tourists in such activities as well as 
minimum acceptable standards in terms of 
equipment and human resources. These 
guidelines cover land, air and water ba.ed 
activities which include mountaineering, trekking, 
hang gliding, paragliding, bungee jumping and 
rafting. 

(ii) Brochures, CDs, other publicity material have 
been produced by the Ministry and widely 
circulated in target markets. 

(iii) Adventure Tourism including Mountain Tourism 
has been specifically promoted at various 
international platforms such as World Travel 
Mart, London, ITB Berlin etc. 

(iv) Ministry of Tourism extends Central Financial 
Assistance to the StateJUT Governments for the 
development of tourism projects including 
adventure and mountain tourism on the basis of 
proposals received from them subject to 
availability of funds and inter-se priorities. 

(c) The Ministry of Tourism does not collect separate 
information on trekkers, skiers and mountaineers who 
visited Indian mountains. 

(d) and (e) Ministry of Tourism has entered into 
bilateral agreementlMemorandum of Understanding with 
several countries to promote India's Tourism products on 
reciprocal basis. 
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/TfW1SIIIIionJ 

Renovation of KatesraJ Temple 

1288. SHRIMATI BHAVANA PUNDALIKRAO 
GAWALI: Will the Minister of CULTURE be pleased to 
state. 

(a) whether a delegation of architects from Pakistan 
intend to vIait some temples in India In connection with 
renovation of Katasraj temple in Pakistan; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN) (a) and 
(b) A three member delegation from Pakistan comprising 
of Director General, Director and Deputy Director of 
Department of Archaeology, Government of Punjab, 
Pakistan visited monuments at Agra, Ajmer, Ajanta, Ellora, 
Varanasi, Delhi and other places between 20th January 
to 31st January, 2007 in connection with renovation of 
temples at Katasraj In Pakistan. 

Food Proceaalng Unfts In Anethra Pnldesh 

1289. SHRI M. ANJAN KUMAR YADAV: Will the 
Minister of FOOD PROCESSING INDUSTRIES be pleased 
to state: 

Year Number of food 
processing unit 

2004 - 05 28 

2005 - 06 24 

2006 - 07 (upto February) 34 

Total 84 

/EtlglishJ 

AcqUisition of Planes by IAIAI 

1290. SHRIMATI P. SATHEEDEVI: 
PROF. MAHADEORAO SH.1WANKAR: 

WiH the Minister of CIVIL AVIATION be pleased to 
statoJ: 

(a) the total number of food proceaslng units running 
In Andhra Pradesh at present; 

(b) the total Investment and production by these units; 
and 

(c) the details of the financial aaaistance provided by 
the Union Govemment during the last three years for 
aetting up of new food processing units and cold storages 
In the State? 

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD PROCESSING INDUSTRIES (SHRI SUBODH 
KANT SAHAY): (a) to (e) Ministry of Food ProceSSing 
Industries extends financial assistance in the form of grant-
in-aid to implementing agencies/entrepreneurs for 
technology upgradalionlmodemization/establlahment of food 
processing units. The Ministry Is not directly Involved In 
setting up, Implementing or running food-processing units. 
Moreover, Food Procesllng Industrlel are both In 
organized and unorganized sectors and as such their 
details including investment and production data are not 
centraHy maintained. 

Year-wise details of financial asalstance approved to 
Food Processing Units and Cold Storages In the State of 
Andhra Pradesh during the Ia8t three years is 88 follows: 

Amount 
(Rs. In lakh) 

823.02 

902.32 

1134.40 

2859.74 

Number of 
Cold Storage 

unit 

01 

01 

02 

Amount 
(Rs. In lakh) 

8.78 

39.86 

41.64 

(a> whether the IA and AI have taken a decision to 
purchase new planes or to take some planes on le888; 

(b) if so, the names of the countries from where 
theae planes are proposed to be purchased or taken on 
lease; 

(c) the number of planes reached or about to reach 
the country; 
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(d) the time by which the remaining planes are likely 
to be received; and 

(e) the total cost of the planes purchuedlleased 
alongwlth their annual charges? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (e) Air 
India has signed a purchase agreement with Boeing 
Company for the purchase of 68 aircraft comprising 
8XBn7-200LR, 15X B777-300ER and 27X B787-8 all 
powered with GE engines for Air India and 18 X 8737-
800W all powered with CFM engines for Air India Charters 
Limited (a subsldia!y of Air India). The net project coat of 
68 aircraft to be acquired by Air India Is estimated to be 
Rs. 34,615 crores. The deliveries are scheduled over 
November, 2006 to October, 2011. Air India Charters 
Limited has already taken delivery of six 8737-800 aircraft. 

Indian Airlines Limited has signed an agreement with 
Airbus Industries and CFM Intemational for procurement 
of 43 Airbus aircraft, comprising 19 A-319, 4 A-320 and 
20 A 321 all fiHed with CFM 56-5B engines, at an 
estimated cost of Rs.1 0,169 crores. The delivery of these 
aircraft is scheduled between October, 2006 to March, 
2010. The first aircraft has been delivered on 19.10.2006. 

Indian Airlines has also recently executed an 
agreement to induct 2 A330-223 aircraft on dry lease 
basis. The aircraft are taken on terms and conditions, 
which vary from Lessor to Lessor, aircraft to aircraft 
condition, age, airframe/engine combination, duration of 
lease, number of aircraft and lease market conditions 
etc. 

{TflInslslion} 

Rail over-bridges In Bihar 

1291. SHRI GIRIDHARI YAOAV: Will the Minister of 
RAILWAYS be pleased to state: 

(a) the number of rail over bridges, railway crossings, 
underground bridges and new railway stations constructed 
in Bihar during the last three years; 

(b) the terms and conditions fixed for the construction; 

(c) whether the said construction works are not being 
undertaken despite fulfilling these conditions; and 

(d) the reaction of the Railways In this regard? 
~ 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) Road overlunder bridges 
-7 nos. 

Level crossings 

New Stations 

29 nos. 

59 nos. 

(b) Road over/under bridges are constructed by 
Railways on cost sharing basis If the traffic density 
reaches at one lakh TVUs (Train Vehicle Units) otherwise 
on deposit terms, proposals In both cases are sponsored 
by State Govt. duly agreeing to fulfil certain preliminary 
pre-requisites under extant rules. As per existing policy, 
proviSion of level crOSSings (LC) is made In consultation 
with the State Govemment at the time of laying a new 
line or within 10 years from the date of its commissioning 
to traffic. Thereafter, any accommodation work such as 
level crossing can be provided at a technically suitable 
location on deposit terms, If such proposal is sponsored 
by the State Govemment/Local bodies duly agreeing to 
bear the initial cost of construction of the level crOSSing 
and one time capitalized cost of recurring maintenance 
and operational charges. Further, as per policy of 
Railways, no new unmanned level crossing is permitted 
on existing lines. However, during this period 29 LCs 
were constructed on Ara-Sasaram new line. 

(c) and (d) No, Sir. All the firm pr~8als received 
from State Govemment are considered. No proposal of 
ROB/RUBs received from State Go"'. fulfilling all the 
preliminary pre-requisites is pending for sanction with the 
Railways. At few locations of sanctioned ROBs, physical 
works has not commenced due to non approval of 
General Arrangement Drawing or due to problems of land 
acquisition for approaches at State Govemment level. 

{English} 

District Rehabilitation Centre 

1292. SHRI IQBAL AHMED SARADGI: Will the 
Minister of SOCIAL JUSTICE AND EMPOWERMENT be 
pleased to state: 

(a> whether the fate of the district rehablJitetlon centre 
for specially abled persons is in a limbo following the 
Centre's decision to stop grant-in-aid to them; 
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(b) if so, whether the Union Govemment has decided 
to hand over the project to State Govemments from 2006-
07 which would deprive specially abled persons registered 
with the DRC, of follow-up medical care; 

(c) if so, the main reasons for stopping the fund flow 
to this scheme; and 

(d) the steps taken by the Union Govemment to 
continue this scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (a) No Sir. 

(b) to (d) On completion of its task as a Central 
Scheme, the Union Govemment has decided to handover 
District Rehabilitation Centre project to the concemed 
State Governments. 

Acquisition of Multi-role Combat Arlcraft 

1293. DR. RAMESHWAR ORAON: 
SHRI E.G. SUGAVANAM: 

Will the Minister of DEFENCE be pleased to state: 

(a) whether the Government has any proposal to 
buy more multi-role combat aircraft to replace the ageing 
aircraft in a phased manner; 

(b) if so, the details thereof, 

(c) whether it is also proposed to identify industrial 
units as Rashtriya Udyog Ratna for the purpose; and 

(d) if so, the details thereof? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(Cl) and (b) Government constantly review the security 
environment and accordingly decide to Induct appropriate 
equipment and to make other arrangements for adequate 
defence preparedness. The purchase of combat aircraft 
is made in accordance with the established Defence 
Procurement Procedure. 

(c) No, Sir. 

(d) Does not arise. 

Gauge Conversion Between Baddl-CNmdlgarh 

1294. SHRIMATI PRATIBHA SINGH: Will the Minister 
of RAILWAYS be pleased to state: 

(a) whether approval has been given for laying new 
railway line between Chandlgarh and Baddi; and 

(b) if so, the time by which the work on the project 
is likely to be started? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Government has 
accorded 'in principle' approval to the new line from 
Chandigarh to Baddi. 

(b) No time frame could be fixed. The work would 
be taken up once project Is finally approved by the 
Government. 

Natlona' Cultural Fund 

1295. SHRI E.G. SUGAVANAM: Will the Minister 01 
CULTURE be pleased to state: 

(a) whether the Govemment has set up MNatlonal 
Cultural Fund"; 

(b) if so, the details thereof alonQWlth the alms and 
.>bjeetives of the National Cultural Fund; 

(c) whether the Govemment proposes to lighting of 
the important monuments at night In the country; and 

(d) if so, the details of such monuments? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) Yes, 
Sir. 

(b) The National Culture Fund (NCF) was set up as 
a trust under the Charitable Endowment Act, 1890 through 
a GazeHe Notification of Government of India dated 28th 
November 1996. The Fund aims at inviting the 
participation of the corporate sector, NGO's, State 
Govemments, Private/Public Sector and Individuals in the 
task of promoting, protecting and preserving India's cultural 
heritage both tangible and intangible. 

(c) and (d) After a preliminary survey, the following 
monuments of Delhi have been identified for lighting:-
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Jantar Mantar 

Purana Quila 

Humayun's Tomb 

Safdarjung Tomb 

Shershah Gate 

Khairul Manazil Mosque 

Sabj Burj 

Barakhamba 

Modemlaatlon of Port Blair Airport 

1296. SHRI MANORANJAN BHAKTA: Will the 
Minister of CIVil AVIATION be pleased to state: 

(a) whether the Government proposes to develop and 
modernise Port Blair Airport as an International Airport; 
and 

(b) if so, the details and the action taken by the 
Government in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUl PATEL): (a) Yes. Sir. 

(b) Airports Authority of India (MI) maintains a civil 
enclave at Port Blair airport which belongs to Indian Navy. 
This airport is being developed for limited international 
operations. Instrument Landing System (llS) without Glide 
path has been installed at runway 22. The present 
Terminal Building has a capacity to cater to 200 arriving 
and 200 departing passengers. There is a plan for 
expansion of apron to accommodate 1 number AB 310 
and 5 number B- 737-900 type of aircraft. 

Le.slng of Heritage Hotels 

1297. SHRIMATI MANORAMA MADHAVRAJ: Will the 
Minister of RAilWAYS pleased to state: 

(a) whether the Railways have finalised plans to lease 
out its heritage hotels at Ranchl and Purl and also Yatrl 
Niwas in New Delhi to private operators; 

(b) if so, the details thereof; and 

(e) the measures taken by the Railways to ensure 
that even under private operators. the room and food 
services at those places would be affordable to the budget 
of travellers? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAilWAYS (SHRI R. VELU): (a) Yes. Sir. 

(b) The existing Rail Yatri Niwas at New Deihl & 
Howrah and BNR Hotels at Ranchi & Puri have been 
.llb licensed to private operators on Public Private 
Plldnershlp Model. 

(c) A maximum tariff per room in the Rail Yatri Niwas 
at Howrah and BNR Hotels at Ranchi & Puri has been 
kept at Rs.1000/- per night inclusive of all taXes and 
Rs.1200/-per night inclusive of all taxes for rooms in the 
Rail Yatri Niwas at New Delhi. The tariff of Food & 
beverages are approved by Indian Railway Catering & 
Tourism Corpqratlon. 

Commissioning of Coast Guard Station 
at Kaklnada 

1298. SHRI Mill No DEORA: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether a new Coast Guard station at Kakinada 
In Andhra Pradesh has been set up; 

(b) if 50, when it was Inaugurated; 

(c) the objectives behind setting up the station; 

(d) the total staff strength of the station; and 

(e) the extent to which the supervision work will be 
stepped up? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (e) A new Coast Guard Station at Kakinada In 
Andhra Pradesh has been commissioned on 10th 
November. 2006 in order to meet the requirements arising 
due to increased maritime activities along the long 
coastline of Andhra Pradesh. There was only one Coast 
Guard establishment in Andhra Pradesh located at 
Vishakhapatnam. The maritime activities have increased 
in the recent past due to exploration of oil in Godavari 
basin and Rawa oil field off Kakinada under the New 
Exploration Licensing Policy (NElP). A number of fishing 
harbours and ports dot this coastline and many more are 
in the offing. Moreover. there are frequent cyclones every 
year along the coast. At present. the total strength of the 
Coast Guard Station at KBkinada is 13 personnel including 
officers. One new Inshore Patrol Vessel. one new 
Interceptor Boat and two Interceptor Crafts are scheduled 
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for carrying out patrol and surveillance in the adjoining 
areas with effect from September, 2007. 

{Translation} 

Development Work under MPLAD Scheme 

1299. SHRI SANTOSH GANGWAR: Will the Minister 
of DEFENCE be pleased to state: 

(a) whether there is a provision to carry out 
development work (D.E.O and C.E.O.) under MPLAD 
scheme in defence areas, 

(b) if so, the details of work undertaken at the BareiUy 
based defence estates under the said scheme, and 

(c) the manner in which these works are being 
monitored? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (c) MPLAD Scheme emphasizes creation of durable 
assets to meet the locally felt community Infrastructure 
and development needs in the respective constituency of 
a Member of Parliament which may include defence area. 
Seven works have been undertaken by Cantonment 
Board, Barellly between the financial year 2000-2001 and 
2003-2004 under MPLAD Scheme. The details of works 
are given in the enclosed statement. The works are 
monitored by the concemed Chief Executive Officer and 
the Cantonment Board. However, responsibility for overall 
monitoring of proJectIworks under the scheme mainly rests 
with the concerned district authorities. 

Statement 

S. No. Name of the work Amount recived and 
epened (Rs. in Lacs) 

1. Upgradation and improvement of shamahan bhoomi, Sadar Bazar, 4.956 

Bareilly Cantonment. 

2. Purchase and fixing of game eqUipment In Primary Schools. 1.62 

3. Purchase of equipments for Cantonment General Hospital. 1.25 

4. Provision of the Mobile Transformer with trolley. 3.50 

5. Provision of six computers, six UPS, Muhirnedia Projector, 
Screen with stand etc. 

5.00 

6. 

7. 

(English} 

Provision of books for Yugveena Public Library 

Supply & fixing of False CeNing· - upgradation 
of Cantonment General Hospital, Sadar Bazar 

Total: 07 Nos. 

Transportation of Coal by Ex-aervlcemen 

1300. SHRI HITEN BARMAN: Will the Minister of 
DEFENCE be pleased to state: 

(a) the number of ex-servicemen, company-wise, 
employed in transportation of coal produced by Coal India 
Ltd. till 31st December, 2006; and 

5.00 

10.00 

31.326 

(b) the total volume of coal transported by them 
during the last two years? 

T4E MINISTER OF STATE IN THE MINISTRY OF 
DE:t-I:''IIvl: (SHRI M.M. PALLAM RAJU): (a) As on 31st 
December 2006, the number of ex-servicemen coal 
transport companies functioning under Coal India Ltd was 
95. About 20 to 32 ex-servicemen are employed by each 
of these companies. 
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(b) The volume of coal transported by the ex-
servicemen coal transportation companies during the last 
two years was 1810.37 lakh tonnes during 2004-2005 
and 1588.03 lakh tonnes during 2005-2006 (provisional) 
respectively. 

Suicides and Fratricidal KIllings In Armed Forces 

1301. SHRI P. MOHAN: 
SHRI NIKHIL KUMAR: 
SHRI ADHIR CHOWDHURY: 

Will the Minister of DEFENCE be pleased to Slate: 

(a) whether the cases of suicides and fratricidal 
killings in the Armed Forces have increased in the last 
few months; 

(b) if so, the details in this regard; 

(c) the factors attributed to these suicides and 
fratricidal killings, 

(d) the compensation likely to be provided to the 
families of the deceased, 

(e) whether the grievances redressal machinery is 
not effective in the Armed Forces to tackle such suicides 
and fratricidal killings; and 

(f) if so, the concrete steps contemplated by the 
Government to check such cases? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(8) There has been no increase in suicides and fratricidal 
killings in the last few months. 

(b) Does not arise. 

(c) The main reasons attributed to such incidents 
are perceived grievances due to harassment by seniors, 
domestic problems, maritat discord, depression, denial or 
delay in grants of leave. argument with colleagues. etc. 

(d) The following terminal benefits are available: 

(i) FamHy Pension - In case of suicides, 0 50% 
of last pay drawn for 7 years and thereafter 
30% of the last pay drawn for life or upto 
remarriage. In case of fratricidal killings, 0 60% 
of last pay drawn for life. 

(Ii) Death Cum Retirement Gratuity (OCRG) - HaH 
month's pay for each completed six monthly 
period of qualifying service subject to maximum 
of 33 times of pavor Rs.3.5 lakhs whichever is 
less. 

(iii) Army Group Insurance Fund (AGIF)-Rs. 15 lakhs 
to Next to Kin of officers and Rs. 7.5 lakhs for 
Next of Kin of Personnel Below Officer Rank. 

(iv) Armed Forces Personnel Provident Fund 
(AFPPF) - The credit balance of AFPP of the 
deceased. 

(v) Leave Encashment - Pay for the accumulated 
leave of the deceased. 

(vi) One Time Grant - Rs.5,0001- from Army Wives 
WeHare Association (AWWA). 

(e) and (f) There is an effective grievances redresssl 
machinery in the Armed Forces to tackle suicides and 
fratricidal killings. Following measures have already been 
taken by the Govemment to check such cases:-

(i) 50 Junior Commissioned Officers (JCO) from 
Army Medial Corps have been trained as 
counsellors in Northern and Eastern Commands. 
where troops are engaged in counter insurgency 
operations. 

(ii) Religious Teachers, JCOs of Army Education 
Corps and Regimental Medical Officers have 
been identified as 'Psychological Health Mentors' 
at unit level and their services are being utilized 
accordingly. 

(iii) Training capsules on relaxation exercise including 
Yoga and Pranayam have been introduced 

(iv) Rotation of units and Individuals to minimize 
exposure to stress is being implemented. 

(v) Leave policy has been liberalized permlttulg 
splitting of casual and annual leave, 

(vi) All Chief Ministers have been requested to make 
the civil administration more responsive to the 
problems of serving soldiers and their families. 

(vii) Better man management and prompt attendance 
of grievances at unit level. 

(viii) Improved accessibility of leaders and frequent 
interaction of junior leaders with the Soldiers. 
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(ix) Steps are being initiated to strengthen Rajya 
Sainlk Boards and Zilla Salnik Boards In an 
States to take neoeeaary follow up action on 
the grievance. of soldie,. in their home towns! 
villages. 

Entrance Te.t of MEC 

1302. SHRI ANWAR HUSSAIN: Win the Minister of 
DEFENCE be pleased to state: 

(a) whether the Union Govemment has received any 
proposal 'from the Govemment of Assam to conduct the 
entrance teat of Military Engineering College in Assamese 
or in any major regional language; 

(b) if so, the details thereof and the action taken by 
the Union Govemment thereon; 

(c) the reasons for not organizing the said test in 
major regional languages like UPSC examination, 

(d) whether the Govemment proposes to organize 
any special pre-examination training for entrance teat in 
different Military Academy inclu~ng NDA for North-Eastem 
Region; and 

(e) if so, the details thereof? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) No such proposal has been received from the 
Govemment of Assam. 

(b) to (e) Does not arlsa In view of (a) above. 

Development of MuSlim GIr1 Child 

1303. SHRI FRANCIS FANTHOME: Will the Minister 
of MINORITY AFFAIRS be pleased to atate: 

(a) whether the Govemment is examining provlaions 
to have a single window interpretation of 'sharia'; 

(b) if so, the details thereof; and 

(c) the other steps taken by the Govemment to 
improve the educational and social rights of the Muslim 
girl child and also to ensure their legitimate freedom of 
expression? 

THE MINISTER OF MINORITY AFFAIRS (SHRI A.A. 
ANTULAY): (a) and (b) It is the consistent policy of the 

Central Govemment not to interfere in the personal laws 
of minorltlea unleas the necessary initiative comes from a 
sizeable croea- section of the community concemed itseH. 

(c) The Government of India has initiated the following 
schemes meant for minorities, including Muslim girls, to 
improve their educational and social rights:-

(i) Kasturba Gandhi BaI Vidyalyas (KGBV) are being 
set up for girls at upper primary level in 
educationally backward blocks of the country 
where a minimum 75% seats are for SCISTI 
OBC/Minorlties; 210 KGBVs have been 
sanctioned In minority dominated blocks; 

(Il) Maulana Azad Education Foundation (MAEF) has 
launched a scholarship scheme for meritorious 
girl students belonging to minorities in 2003-
2004; 

(iii) A new p~gramme of 20,000 merit-cum means 
based scholarship scheme to encouraged 
students belonging to minorities to pursue higher 
studies is being launched; 

(iv) The Sarva' Siksha Abhiyan (SSA) and 
Community Polytechnics also give special 
emphasis on educational upliftment of women; 

(v) The Area Intensive and Madaraa Modernization 
Programme for Educationally Weaker Section of 
minority also emphasizes on women education: 

(vi) Under the scheme for providing hostel facilities 
for girls studying in secondary and higher 
secondary schools, voluntary agencies. including 
minority institutions, are being given grants-In-
aid to promote modem school education; 

(vii) The University G~ants Commission is also 
providing financial assistance, to set up girls 
hostels, to minority educational Institutions. 

Defect. In Krasnopol Inventory 

1304. SHRI AMITAVA NANDY: Will the Minister of 
DEFENCE be pleased to &tate: 

(a) whether India's Russian Krasnopol inventory was 
proved defective during the Army test firing, 

(b) H so, whether it also displayed ineffectiveness at 
high altitude warfare; 
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(c) if so, the details thereof and reasons therefor; 

(d) the total inventory bought and the inventory found 
to be defective: and 

(e) the total amount involved in purchasing this 
inventory? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (d) Yes, Sir. The performance of the first lot of qty. 
1000 rounds of projectiles procured in 1999. has 
deteriorated over the years and recently during test firing 
by the Army, it was observed that the performance was 
not upto the mark. Another quantity of 2000 projectile. 
procured in 2002 also did not perform to the desired 
standards in high altitude areas. The matter has been 
taken up with the vendor to rectify the ammunition to 
achieve the desired results and enhance its shelf life. 

(e) The total amount Involved In purchasing 3000 
round. with 81 Laser Designators Is US$ 111950488 
(Rs. 522.44 crores). 

Improv.ment of Servlc.. by Railway. 

1305. SHRI KINJARAPU YERRANNAIDU: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether Consumer Courts are receiving large 
number of cases against poor railway services and have 
awarded compensation to several cases related to 
Railways, as appeared in the Timss of India dated 
December 16, 2006 under the caption ~aUways must 
invest profit In facilities-; 

(b) whether Con.umer Courts have also asked 
railways to improve the condition of platforms, toilets, 
sanitary, to provide benches for passengers to sit while 
waiting for trains etc.; and 

(c) If so, the action taken by Railways In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. There has not 
been any Significant increase in the number of Consumer 
Cases filed against Railways in cjifferent Consumer Courts. 

(b) State Consumer Disputes Redressal Commission, 
Deihl In one of Its orders, has asked Railways to Improve 
the condition of platforms, toilets, sanitary etc. 

(c) Upgraclatlon I renovation / modernization of railway 
stations which includes improvement of platforms Is a 
continuous process and the same Is undertaken every 
year in accordance with the laid down norms. A scheme 
caJJed 'Clean Train Station' has been introduced to improve 
cleanliness and hygiene in running trains. Some of the 
measures taken for maintaining the standard of cleanliness 
at stations are: provision of washable aprons at stations 
particularly on Platforms where trains stop at morning 
hours, mechanized means of cleanliness, Pay & Use 
toilets, provision of good platform surface. 

Hague Ag .... m.nt 

1306. SHRI KISHANBHAI V. PATEL: 
SHAI SUGAIB SINGH: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Government propose. to adopt the 
Hague Agreement signed during 1970; and 

(b) if so" the details thereof and the salient features 
of the said Agreement; and 

(c) the extent to which this will help in collecting 
evidence on criminal cases from foreign countries? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) The 
Govemment has ratified the Hague Convention 1970 and 
has enacted the Anti-hijacking Act, 1982 to give effect to 
the said Convention. The .. lIent f •• ture of· the said 
Convention Is to prevent offence of hijacking and retated 
offence8. 

{Tl'llnsllltionJ 

Supply of Ga. from HBJ Pipeline 

1307. SHRI KRISHNA MURARI MOGHE: Will the 
Minister of PETROLEUM AND NATURAL GAS be pleased 
to state: 

(a) whether the Government of Madhya Pradesh has 
requested for supply of gas from the HBJ pipeline in 
order to provide gas to the Industries in Peethampur, 
Dawes, Indore and other con8umers; 

(b) If 80, the details thereof; and 
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(c) the action takenlbeing taken by the Govemment 
thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (c) No, Sir. However, GAIL Is connecting 
Pithampur, Dewas and Indore trom the existing HBJ 
pipeline by laying a 98 km spur pipeline of 16" diameter. 
This pipeline is expected to be completed by 15.3.2007, 
pursuant to which natural gas I Regaslfied LNG would 
be supplied to various customers in the area. 

In order to implement city gas project in the state of 
Madhya Pradesh, GAIL and HPCL have promoted a joint 
venture company, viz., Aavantlka Gas Ltd, in June 2006. 
This company has initiated project implementation activities 
in the city of Indore, and has plans to take up similar 
projects in Gwalior and Unaln. 

Power Pant In Collaboration with NTPC 

1308. DR. CHINTA MOHAN: 
SHRI SHISHUPAL N. PATLE: 
SHRI RAJ IV RANJAN SINGH -LALAN": 
SHRI MOHO. TAHIR: 
PROF. MAHADEORAO SHIWANKAR: 
SHRI BRAJESH PATHAK: 

Will the Minister ot RAILWAYS be pleased to state: 

(8) whether the Railways purchase electricity from 
the State Electricity Boards as of now; 

(b) if so, the average annual requirement of electricity 
of the Raiways; 

(c) the charges of electricity for opeation of trains 
per unit and the charges for other than train opeations; 

(d) whether the Railways had earlier decide to set 
up a captive power plant in collaboration with NTPC with 
a view to get power at cheaper rates; and 

(e) if so, the details in this regard and the present 
status in regard to ta setting up of this plant? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Yes, Sir. 

(b) The average annual consumption of electricity for 
Railways for the year 2005-06 was 12,700 MUlion Units 
(approximately). 

(c) The average cost of electricity for operation of 
trains (traction) for the year 2005-06 was 422 paisa per 
unit an the average cost ot electricity for other than train 
opeations was 424 paisa per unit. 

(d) and (e) Yes, Sir. Railways are establishing a 
captive power plant of 1 000 Mega Watt (MW) capacity at 
Nabinagar (Bihar) in joint venture with NTPC Limited. 
This has ben inclued In Railway Budget for the year 
2007-08, tabled in the Parliament. 

[English} 

Shortage of Pilote 

1309. SHRI N.N. tAISHNADAS: 
SHRIMATI P. SATHEEDEVI: 
SHRI BALASHOWRY VALLABHANENI: 

Will the Minister ot CIVIL AVIATION be pleased to 
state:-

(a) the number of pilots in the public sector airlines 
at present, airline-wise; 

(b) whether the public sector airlines are facing acute 
shortage of pilots; 

(c) if so, the details thereof; and 

(d) the steps takenlbeing taken by the Govemment, 
In this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) Air 
India Including Air India Charters Limited have 690 pilots 
Including contract pilots. Based on the p.-ent fleet and 
route network, Air India has a shorttaH ot 118 pilots. 

Indian Airlines including Alliance Air have 791 pilots 
including trainee pilots. While Indian Airlines has no 
shortage of pilots, AlHance Air, its subsidiary, has a shorttaO 
ot 2 pilOts. 

(d) Govemment have taken, following measures to 
cope up with the shortage ot pilots in general viz. (i) 
Pilots are permitted to tly beyond the age of 58 years till 
65 years ot age subject to specified conditions; (ii) Plans 
to increase the number ot pilots pupils trom 40 to 100 at 
IGRUA. (Iii) A National Institute qf Flying Training is 
proposed to be set up at Gondia, Maharashtra and (iv) 
Type rated foreign pilots are permitted to operate aircraft. 
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Besides', Air India Is also recruiting Graduates In Sctence 
or Engineering as Cadet Plots. 

LNG Terminal. 

1310. SHRI S. AJAYA KUMAR: 
SHRI BRAJESH PATHAK: 
SHRI SHISHUPAL N. PATLE: 
SHRI MOHO. TAHIR: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the number of Liquefied Natural Gas (LNG) 
tenninals in the country; 

(b) whether the Government is contemplating to hand 
over LNG import-export tennlnals to the private sector; 

(c) if so, the details and the reasons therefor; 

(d) whether the Government also proposes to hand 
over LNG tenninals meant for supply of LNG to power 
plants to the private sector; 

(e) if so. the reasons therefor; 

(I) whether any assessment has been made by the 
Government about the losses suffered by these tenninals; 

(g) if so, the details thereof; and 

(h) the steps taken or proposed to be taken by the 
Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI OINSHA 
PATEL): (a) Presently, two LNG tenninals, namely, 5 
MMTPA LNG tenninal of Petronet LNG Ltd. (PLL) at 
Oahej, Gujarat and 2.5 MMTPA LNG tenninal of Hazira 
LNG Pvt. Ltd. (HLPL> at Hazira, Gujarat are in operation. 

In addition to the above, 5 MMTPA LNG tenninal of 
Ratnagiri Gas and Power Private Ltd. (RGPPL) is 
expected to be commissioned in 2007 -OB. 

(b) to (e) The LNG terminals which are presently 
operational are in Joint and private sector. The 
Government does not have any proposal to hand over 
these tenninals to any private entity. 

(I) to (h) Petronet LNG Ltd.(PLL) Is a joint venture 
company promoted by four public sector 011 companies, 
namely, GAIL(lndla) Ltd., Indian Oil Corporation Ltd., 
Bharat Petroleum Corporation Ltd. and Oil ,. Natural Gas 
Corporation, with 12.5% equity participation by each 
company. PLL has reported a net profit of Rs. 194.92 
crores during the financial year 2005-06. 

/TmMIBlionj 

Upgractatlon of Airport. Into 
International Airport. 

1311. SHRI VIJAY KUMAR KHANDELWAL: 
SHRIMATI SUMITRA MAHAJAN: 

WIN the Minister of CIVil AVIATION be pleased to 
state: 

(a) whether there have been persistent demands from 
varloue State Governments for upgradatlon of airports In 
their State Into International airports; 

(b) if so, the detail. thereof; and 

(c) the action taken/being taken by the Union 
Government in the matter? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a> and (b) Yes, 
Sir. Various State Governments have demanded 
upgradatlon of airports into international airports, such 
as:Uttar Pradesh - lucknow, Uttarakhand - Oehradun, 
Andhra Pradesh - Vl8akhapatnam, Kamataka - Mangalore, 
Tamil Nadu - Madurai, Coimbatore, Orissa - Bhubneswar, 
Andaman & Nicobar - Port Blair and West Bengal 
Bagdogra. 

(0) The upgradation of airports to International airports 
is undertaken on the basis of demands from airtineal 
StatelUnlon Territory Governments, traffic potential, land 
availability, resources, commercial viability etc. 

Construction of Ftyov.... Under Solapur 
Railway D'v'.'on 

1312. SHRi SUBHASH SURESHCHANORA 
OESHMUKH: Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether the Railways have fonnulated any scheme 
to construct fIyovers near home signal of Puna aide of 
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Jeur Railway Station and at SoIapur Railway Station under 
Solapur Railway Division; 

(b) if so, the details thereof along with the reaaons 
for delay; and 

(c) the time by which these are likely to be 
constructed ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) There is a sanctioned 
work of Road Over Bridge (ROB) near Jeur Railway 
station sanctioned on cost sharing basis with State 
Govemment in lieu of Level Crossing (LC) No. 33-A, 
Km. 34213-4 on Daund-Miraj section of Soranur Division 
during 2001-02 in progress. There is wort< of Road Under 
Bridge (RUB) near Solapur station at Km.45611-2 which 
ios being constructed under Built, Operate & Transfer (BOn 
concept. 

(b) and (c) For ROB at Jeur General Arrangement 
Drawing (GAD) had been approved in November 2001, 
contract awarded tor Railway portion In January 2006, 
work is in progress and tentatively targeted for completion 
by year end. Approaches tender haa also been invited 
by Public Works Department (PWD). Delay Is on the part 
of PWD of State. The RUB wort< at Solapur station 
(Ramwadi) has been recently completed in Feb. 2007. 

Tourism PotentIal In Rajasthan 

1313. SHRIMATI KIRAN MAHESHWARI: 
SHRI GIRDHARI LAL BHARGAVA: 

Will the Minister of TOURISM be pleaaed to state: 

(a) whether the Govemment Is aware of the. vast 
tourism potential of Rajasthan; 

(b) if so, the names of the areaa which have been 
identified for being developed as tourist centres by the 
Union and State Government jointly; 

(c) whether any comprehensive scheme has been 
formulated in this regard; and 

(d) if so, the details thereof? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) to (d) 
Development and promotion of tourism Is undeftaken 
primarily by the State GovemmentslUT Adminiltrations. 
The Ministry of Tourism, Govemment of India, extends 
financial assistance to the State' Govemments/UT 
Administrations for tourism related projecte which are 
identified in consultation and interaction with them under 
schemes for, Product/Infrastructure Development of 
DestinationS/Circuits and Assistance to Large Revenue 
Generating Projects. 

Project proposals received from the State 
GovemmentslUnion Territories that are complete In all 
respect are examined as per scheme guidelines and 
sanctioned on the basis of inter-se priority and funds 
released subject to availability under the respective head. 

An amount of Rs. 953.84 lakh has been sanctioned 
in the year 2006-07 for Rajasthan. 

A list of projects sanctioned for Rajasthan in the 
years 2004-05, 2005-06 and 2006-07 is enclosed aa 
statement. 

Statem.nt 

SI.No. 

1. 

Projects ssnctionsd to ths slats 01 Rsjssthlln during 2004-05, 6nd 2006-07 

Name of Project/Scheme 

2 

2004-05 

Development of National Capital Region 
Tourist Circuit in Rajasthan under the 
Scheme 01 Integrated Development 
of Tourist Circuit. 

(Rs. in lakh) 

Amount sanctioned . 

3 

738.00 
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1 2 3 

2. Development of Hadotl Tourisl Circuit In 725.10 
Rajasthan under schem'e for Integrated 
Development of tourist Circuit 

3. Mounting of Sound & Light Show at Amber Fort, Jalpur 129.26 

4. Development of an Elephant Village 492.18 
(Hathl Gram) at Amber, Jaipur 

5. IT Project Scheme for translation of 24.42 
the existing Rajasthan tourism portal 
into five other languages 

6. Development of Amber Fort Complex at Jaipur 333.33 

7. Jaipur Heritage International Festival, 2005 15.00 

8. GOI-UNDP Endogenous Tourism 20.00 
Project at village Samode In Jaipur Distt. 

9. GOI-UNDP Endogenous Tourism Project at 19.32 
village Haldighatl in Rajasamand Distt. 

10. GOI-UNDP Endogenous Tourism Project 20.00 
at village Neemrana in Alwar Diatt. 

11. Organizing Paragliding 2.45 

Tota. 2518.06 

2005-06 

1. Mounting of Sound and Light 129.26 
Show at Amber Fort, Jalpur 

2. Development of Hawa Mahal and 464.32 
Jantar Mantar at Jaipur under Destination 
Development Scheme 

3. Integrated Development of Mewar-Vagad 580.00 
Circuit comprising of places in 
Udalpur-Rajasamand-Chlttorgarh-
Banswara-Doongarpur Districts as 
Tourist Circuit 

4. Development of Brij Bhoomi religiOUS 4n.07 
Tourist Circuit comprising of Mathura, 
Vrlndavan, Bareana, Jheel. Kalla Devl, 
Poonchari, Neelkanth, Bharthriharl in 
Rajasthan and Uttar Pradesh 

5. Integrated Development of Pushkar 434.04 
(District Ajmer) as a Tourist Destination 

6. Celebration of Jaipur Heritage 15.00 
International Festival, 2006 

Tota. 2088.81 
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1. 

2. 

3. 

4. 

S. 

6. 

2 

2006-07 

Integrated Development of Udaipur 
as a Tourist Destination 

Conservation, Restoration and 
Preservation of Gagron Fort, Jhalawar 
Distt., Rajasthan under Destination 
Dev. Scheme 

Rajasthan Day, 2007 

Jaipur Heritage Intemational Festival, 2007 

Pushkar Fair, 2006 

Desert Festival, 2007 

3 

276.68 

281.71 

10.00 

10.00 

05.00 

05.00 

7. Development of Jaisalmer 88 a tourist destination 315.45 

8. 

{English! 

Development of Rural Tourism in 
Haldighati Region, Distt. Rajsamand 

Total 

Supply of PNG by PekiN" 

1314. SHRI A. SAl PRATHAP: Will the Minister of 
PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether Pakistan has offered to supply piped 
natural gas to Jammu and Kaahmir; 

(b) if so, the details thereof; and 

(c) the reaction of the Union Govemment ·thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) No offer has been received from the 
Government of Pakistan in this regard. 

(b) and (c) Do not arise. 

Loss Incurring CPSU. 

1315. SHRI BADIGA RAMAKRISHNA: 
SHRI JIVABHAI A. PATEL: 

SHRI HARIKEWAL PRASAD: 

Will the Minister of HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES be pleased to atate: 

50.00 

963.84 

(a) the number of Central Public Sector Undertakings 
(CPSUs) incurring losses during the last three years, state-
wise; 

(b) whether any budgetary support has been provided 
by the Union Government to these undertakings during 
the said period; 

(c) if so, the details thereof; 

(d) the number of employees retrenched due to losses 
In these CPSUs during the said period; and 

(e) the corrective steps takenlbeing taken by the 
Government for revival of these CPSUs? 

THE MINISTER OF HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES (SHRI SONTOSH MOHAN DEV): 
(a) During the last three years i.e. 2003-04, 2004-0S and 
2005-06 the number of loss making Central Public Sector 
Enterprises (CPSEs) were 90, 81 and 58 respectively. 
The state-wise details of these CPSEa are given in the 
enclosed statement. 

(b) and (c) Details of budgetarY support given by the 
Government to the CPSEs, are given in Volume 1 of 
Expenditure Budget of the respective years. 
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(d) and (e) A Board for Reconstruction of Public 
Sector Enterprises (BRPSE) was constituted In December, 
2004 inter alia to consider the cases of sick CPSEs for 
making suitable recommendations to the Government. 

The concemed administrative MinlstrleslOepartment& 
make references of sick CPSEs to the BRPSE seeking 
its recommendations and thereafter obtain the approval 
of the competent authority. Based on the recommendations 
of the BRPSE. the Government has approved revival 
schemes in respect of 25 CPSEs till 28.2.2007. The 
revival package of respectiye CPSE addresses the issue 
of surplus employees. if any. through Voluntary Retirement 
Scheme (VRS)Noluntary Separation Scheme (VSS) as 
the case. may be. 

Statement 

Loss making CPSEs duting 2003-04 

S.No. Name of the Company 

2 

Andhra Pradesh 

1. 

2. 

3. 

Assam 

4. 

5. 

Bihar 

6. 

7. 

Haryana 

8. 

Bharat Heavy Plate & Vessels Ltd. 

Hindustan Fluorocarbons limited 

Hmt Bearings ltd. 

Brahmaputra Valley Fertilizer Corpn. 

North Eastem Regional AgrI. Marketing Corp. 
Ltd. 

Bharat Wagon & Engg. Co. Ltd. 

Pyrites. Phosphates & Chemicals Ltd. 

Indian Drugs & Phannaceutlcals Ltd. 

Himachal Pradesh 

9. Satluj Jal Vldyut Nigam Ud. 

Jammu and Kashmir 

10. 

11. 

HMT Chinar Watches Ltd. 

Jammu And Kashmir Minerai Development 
Corporation ltd 

• 

2 

Kamataka 

12. HMT Ltd. 

13. 

14. 

15. 

16 . 

17. 

HMT Machine Tools Ltd. 

HMT Watches ltd. 

ITI Ltd. 

Kamataka Trade Promotion Organisation 

NTC (Andhra Pradesh, Kamataka. Kerala & 
Mahe, Ltd. 

18. Tungabhadra Steel Products Ltd. 

Kerala 

19. Fertilizers and Chemicals (TraYancore) LTD. 

Madhya Pradesh 

20. 

21. 

Maharashtra 

22. 

23. 

24. 

25. 

Madhya Pradesh Ashok Hotel Corpn. Ltd. 

Nepa Ltd. 

Hindustan Antibiotics Ltd. 

Hindustan Organic Chemicals Ltd. 

Hotel Corpn. of India Ltd. 

Maharashtra Antibiotics & Pharmaceuticals 
ltd. 

26. Mineral Exploration Corpn. Ltd. 

27. 

28. 

29. 

30. 

Manipur 

31. 

Meghalaya 

32. 

National FUm Dey. Corpn. Ltd. 

Ntc (Maharaahtra North) Ltd. 

Ntc (South Maharaahtra) Ltd. 

Richardson & Cruddas (1972) Ltd. 

Manipur State Drugs & Phannaceutical Ltd. 

North Eastem Handicrafts & Handloom Dey. 
Corpn. Ltd. 
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Nagaland 

33. 

Orissa 

34. 

35. 

Punjab 

36. 

Rajasthan 

37. 

38. 

39. 

Tamilnadu 

40. 

41. 

42. 

43. 

44. 

2 

Nagaland Pulp & Paper Company Ltd. 

Orissa Drugs & Chemicals Ltd. 

Utkal Ashok Hotel Corpn. Ltd. 

Semi-conductor Complex Ltd. 

Hindustan Salts Ltd. 

Instrumentation Ltd. 

Sambhar Salts Ltd. 

Ennore Port Ltd. 

Hindustan Photo Films Manufacturing Corpn. 
Ltd. 

IDPL (Tamilnadu) Ltd. 

Madras Fertilizers Ltd. 

NTC (Tamilnadu and Pondicherry) Ltd. 

Uttar Pradesh 

45. 

46. 

47. 

48. 

Bharat Leather Corpn. Ltd. 

Bharat Pumps & Compressors Ltd .. 

Brushware Ltd. 

Triveni Structurals Ltd. 

West Bengal 

49. 

50. 

51. 

52. 

53. 

Andrew Yule & Company Ltd. 

BBJ Construction Company Ltd. 

Bengal Immunity Ltd. 

Bharat Ophthalmic Glase Ltd. 

Biecco Lawrie Ltd. 

54. 

55. 

56. 

57. 

58. 

59. 

60. 

61. 

62. 

63. 

64. 

65. 

2 

Birds, Jute & Exports Ltd. 

Braithwaite & Co. Ltd. 

Burn Standard Company Ltd. 

Central Inland Water Transport Corpn. Ltd. 

Eastem Coalfields Ltd. 

Hindustan Cables Ltd. 

Hlndustan Copper Ltd. 

Hindustan Steel Works Cosln. Ltd. 

Hooghly Dock and Port Engineers Ltd. 

National Instruments Ltd. 

National Jute Manufacturers Corporation Ltd. 

Smith Stanistreet & Pharmaceuticals Ltd. 

Andaman And Nicobar Islands 

66. 

Delhi 

67. 

68. 

69. 

70. 

71. 

72. 

73. 

74. 

75. 

76. 

77. 

78. 

79. 

Anclaman and Nicobar Island Forest & Plant 
Dev. Corp. Ltd. 

Air India Air Transport Services Ltd. 

Cement Corpn. of India Ltd. 

Central Cottage Industries Corpn. of India Ltd. 

Central Electronics Ltd. 

ET & T Ltd. 

Fertilizer Corpn. of India Ltd. 

Hindustan Fertilizer Corpn. Ltd. 

Hinduatan Insecticides Ltd. 

Hindustan Prefab Ltd. 

Hindustan Shipyard Ltd. 

Hindustan Vegetable Oils Corpn. Ltd. 

Indian Oil Technologies Ltd. 

Konkan Railway Corporation Ltd. 
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80. 

81. 

82. 

2 

National Induatrial Dev. Corpn. Ltd. 

National Projects ConstructIon Corpn. Ltd. 

National Textile Corpn. (Holding Co.) Ltd. 

83. Railte! Corporation India ltd. 

84. State Fanns Corporation of India Ltd. 

Pondicherry 

85. Pondicherry A8hok Hotel Corpn. Ltd. 

Jhartmand 

86. Bharat Coking Coal Ltd. 

87. Bharat Refractories Ltd. 

88. Central Mine Planning & Design Institute Ltd. 

89. Heavy Engineering Corpn. Ltd. 

90. Macon Ltd. 

Loss Milking CPSES Outing 2(){)tI-(J5 

SI.No. Name of the Company 

2 

Andhra Pradesh 

1. 

2. 

3. 

4. 

Assam 

5. 

6. 

Bihar 

7. 

8. 

Qujarat 

9. 

Bharat Heavy Plate & Ve8eeIa Ltd. 

Hindustan Fluorocarbons LImited 

HMT Bearlnga Ltd. 

Praga Toole Ltd. 

Assam Ashok Hotel Corpn. Ltd. 

North Eaatam Regional Agri. Marketing Corp. 
Ltd. 

Bharat Wagon & Engg. Co. Ltd. 

Pyrites, Phosphates & Chemicals Ltd. 

NTC (Gujarat) ltd. 

2 

10. Indian Druge & PharmeceutIcaIa Ltd. 

Jammu And KuhmIr 

11. 

12. 

Kamataka 

HMT ChNr watchea Ltd. 

Jammu and Kuhmir Minerai Development 
Corpn. Ltd. 

13. HMT MachIne Tools ltd. 

14. HMT Watches Ltd. 

15. ITI Ltd. 

16. Karnataka Trade Promotion Organlaatlon 

17. Tungabhadra Steel Products Ltd. 

Kerela 

18. Fertilize ... & Chem1ca18 (Trayancore) Ltd. 

Madhya Pradesh 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

Madhya Pradesh Ashok Hotel Corpn. ltd. 

NEPAL Ltd. 

NTC (Madhya Pradesh) Ltd. 

Air India Charte ... Ltd. 

Hlnduatan AntIbIotica Ltd. 

Hotel Corpn. of India Ltd. 

Indian 011 Blending Ltd. 

National FUm Dey. Corpn. Ltd. 

NTC (Maharuhtra North) ltd. 

NTC (South Maharuhtra) Ltd. 

29. Rlchardeon & Cruddaa (1972) ltd. 

30. North Eutem HMdIcraftB ,. Handloom Dey. 
Corpn. Ltd. 
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2 2 

Nagaland 53. Hlndustan Steel Works Costn. Ltd. 

31. Nagalancl Pulp & Paper Company ltd. 54. Hooghly Dock and Port Engineers Ltd. 

Orissa 55. National Instruments ltd. 

32. Utkal Aahok Hotel Corpn. Ltd. 56. National Jute Manufacture... Corporation Ltd. 

Punjab 57. NTC (West Bengal, Assam, Bihar and Orissa) 

33. Semi-conductor Complex Ltd. 
ltd. 

Rajaathan 
58. Tyre Corporation of India Ltd. 

34. Instrumentation Ltd. 
Andaman and Nicobar Islands 

59. Andaman And Nicobar lsi. Forest & Plant. Tamilnadu 
Dev. Corp. ltd. 

35. Hindustan Photo FUme Manufacturing Co. Ltd. Delhi 
36. IDPL (Tamilnadu) ltd. eo. Air India Air Transport Services ltd. 
37. Madraa Fertlllz.... Ltd. 61. Ai/tine Allied Services ltd. 
38. NTC (Tamilnadu & Pondicherry) Ltd. 62. Cement Corpn. of India ltd. 

Una' Pradesh 63. C.ntral Electronics Ltd. 
39. Bharat L.ather Corpn. Ltd. 64. Fertlllz.r Corpn. of India Ltd. 
40. Bharat Pumps & Compreaao... Ud. 65. Hindu.tan Fertilizer Corpn. ltd. 
41. British India Corporation Ltd. 66. Hindustan Insecticides Ltd. 

42. Brushware Ltd. 67. Hindustan Prefab Ltd. 

43. NTC (Uttar Pradesh) Ltd. 68. Hindustan Shipyard Ltd. 

44. Triveni Structurals Ltd. 89. Hlndustan Vegetable Oils Corpn. Ltd. 

West Bengal 70. Konkan Railway CorpOration Ltd. 

45. Andr.w Yule & Company Ltd. 71. National Projects Construction Corpn. Ltd. 

46. Bengal Chemicals & Pharmaceuticals ltd. 72. National Smail Industries Corpn. ltd. 

47. Bharat Ophthalmic Glasa Ltd. 73. NatlonaJ Textile Corpn. (Holding Co.) ltd. 

48. Braithwaite & Co. Ltd. 74. NTC (Delhi, Punjab and Rajasthan) Ltd. 

49. Bum Standard Company Ltd. 75. Ralltel Corporation India ltd. 

SO. Central Inland Water Tranaport Corpn. ltd. 78. State Farms Corporation of India Ltd. 

51. E .... m Coalfielde Ltd. Pondich . erry 

52. Hindustan Cables Ltd. n. Pondicherry Aahok Hotel Corpn. Ltd. 
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2 

Jharkhand 

78. Bharat Coking Coal Ltd. 

79. Bharat Refractories Ltd. 

so. Heavy Engineering Corpn. Ltd. 

81. Ranchi Ashok Bihar Hotel Corpn. Ltd. 

Tamilnadu 

30. Hindustan Photo Films Manufacturing Co. Ltd. 

31. Madras Fertilizers Ltd. 

Uttar Pradesh 

32. British India Corporation Ltd. 

33. Brushware Ltd. 

34. NTC (Uttar Pradesh) Ltd. 

35. Trivenl Structurals Ltd. 

West Bengal 

36. Andrew Yule 4 Company Ltd. 

37. Bum Standard Company Ltd. 

38. Central Inland Water TrAnsport Corpn. Ltd. 

39. Hindustan Cables Ltd. 

40. Hindustan Steel Works Costn. Ltd. 

41. Hooghly Dock And Port Engineers Ltd. 

42. Jute Corpn. of India Ltd. 

43. National Instruments Ltd. 

44. NTC (West Bengal, Assam, Bihar & Orissa) 
Ltd. 

45. Tyre Corporation of India Ltd. 

Andaman and Nicobar Islands 

46. 

Delhi 

Andaman and Nicobar Island Forest & Plant 
Dev. Corp. Ltd. 

47. Airline AHied Services Ltd. 

48. 

49. 

so. 
51. 

52. 

53. 

54. 

55. 

58. 

2 

Fertilizer Corpn. of India Ltd. 

Hinduatan FertNlzer Corpn. Ltd. 

Hindustan Prefab Ltd. 

Hindustan Vegetable Oils Corpn. Ltd. 

Konkan Railway Corporation Ltd. 

National Textile Corpn. (Holding Co.) Ltd. 

NTC (Deihl, Punjab and Rajasthan) Ltd. 

Ralltel Corporation India Ltd. 

State Farms Corporation of India Ltd. 

Jhal1<hand 

57. Bharat Refractories Ltd. 

58. Heavy Engineering Corpn. Ltd. 

rrmnslstionJ 

New Rail LIne From Gol. Gokamath to 
Shahlahanpur 

1316. SHRI ILYAS AZMI: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether any survey was undertaken to lay new 
rail line from Gola Gokaranath to Shahjahanpur via 
Mohammadi in 1997; 

(b) if so, the outcome thereof; and 

(c) the time by which work is likely to be started on 
this rall line ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) and (b) Yea, Sir. An 
updating survey for new line from GoIagokamnath to 
Shahjahanpur via Muhamadi (67.121 Kms.) was completed 
in October, 2004 as per which the cost of construction 
was assessed as As. 172.38 erore. 

In view of its unremunerative nature, constralnt of 
resources and heavy throwforward of ongoing projects, 
the proposal was not found feasible. 

(c) Does not arise. 
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Compen .. llon for Lo.alDamage to Air P ..... ,.. 

1317. SHRI RASHEED MASOOD: 
SHRI K.S. RAO: 
SHRI ASADUDDIN OWAISI: 
SHRI KULDEEP BISHNOI: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) the compensation fixed by the Govemment in 
case of death and loss/damage of baggage in the 
intemational flights; 

(b) the existing mechanism regarding payment of 
compensation to the air passengers in such cases; 

(c) whether the Govemment is considering to align 
domestic iaws to passenger friendly intemational treaty 
by raising the compensation nmit for all air passengers 
for the loss of life and loaaIdamage of baggage; 

(d) if so, the details thereof; and 

(e) the action takenlbeing taken by the Govemment 
in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) and (b) At 
present under the Carriage by Air Act, 1972, the 
compensation levels are as under: (i) For loss of life -
the liability is limited to Special Drawing Rights (SDR) 
100,000 per passenger, or equivalent (ISDR-1.40 USD 
approx.) (Ii) For loss of baggage - the liability Is on weight 
loss basis 0 USD 207- per kg. (iii) For damaged bags, 
they are either repaired or replac~ by the Company. 

(c) to (e) The Govemment has approved accession 
to the Montreal Convention, 1999 for unification of certain 
Rules for intemational carriage. This new Convention inter-
alia aims to facilitate higher compensation. Pursuant to 
this decision of the Govemment, a BiH to amend Carriage 
By Air Act, 1972 is under finalization. 

/English/ 

Explontlon of 011 and Ga. by Public 
Sector on Compan ... 

1318. SHRt SUGRIB SINGH: 
SHRI KISHANBHAI V. PATEL: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether pubUc sector 01/ COITIp8I1Ies are far behind 
from private eector oil companies In tann of exploration 
of 011 and gas reserves In the current financial year; 

(b) if so, the details and the reasons therefor; and 

(c) the steps taken by the Govemment to strengthen 
the public sector oR companiea to enable them to compete 
with private sector companies? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Public and Private Sector companies 
make asseament of hydrocarbon reserves on the 
completion of the financial year. However, in place reserve, 
accretion by Oil and Natural Gas Corporation Umlted 
(ONGC), Oil India limited (OIL) and Private 1 Joint Venture 
(JV) companies for the financial year, 2005-06 were 
137.02 MMT (Million Metric Tonne.), 20.08 MMT and 
66.05 MMT respectively. 

(c) Question does not arise In view of (a) & (b) 
above. 

ChIInglng The Hameof Manglapul'llm 
Exp ..... a. Sekel Expre •• 

1319. SHRI P. KARUNAKARAN: WiD the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways have received any proposal 
from the Govemment of KeraJa for changing the name of 
Manglapuram Express Train No. 6347 to 'Bekal Express' 
in view of tourism Importance attached to 'Bekal Fort'; 
and 

(b) If SO, the action taken by the Railways thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. However, a 
repreaentation from the Hon'ble Member has been 
received for naming of 6347/6348 Thiruvanathapuram-
Mangalore Express as BekaI Express. 

(b) This has been examined but nalT!ing the train as 
Bekal Express has not been found desirable. 

rr,."..tIonj 

Incident of Fire In Godaan Expre .. 

1320. SHRI SHISHUPAL N. PATLE: Will the Minister 
of RAILWAYS be pleased to atate: 
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(8) whether the Railways are aware of the Incident 
of fire in Godaan Express; 

(b) if so, the details thereof alongwlth loss of 1Iv .. 
and properties therein; 

(c) whether any inquiry has been conducted to 
ascertain the reasons of fire; 

(d) if so, the outcome thereof and the action taken 
thereon; anci 

(e) the details of such incidents 0CCUtT8d during 2006-
07 alongwith loss of lives and propertlee therein, Incident-
wise? 

THE MINISTER OF STATE IN THE MINISTRV OF 
RAILWAVS (SHRI A. VELU): Ca) Ves, Sir. 

(b) On 01.02.2007 at 20.10 hours, some antisocial 
elements •• t fir. in 1055 Down (Godaan Express) 
resulting In complete damage of two coaches and partIaJJy 
damaging two other coaches; The total loss of railway 
property is estimated to be approximately Rupees 23.7 
lakhs according to the Chief Safety Officer/North Eastern 
Railway I Goartdlpur. No Ioea of life has been reported 
in this Incident. 

(c) and (d) Government Railway Police, Azamgarh 
has registered a case vide Crime No. 2107, Under Section 
438 Indian Penal Code, Under Section 314 Lok Sampattl 
VInaah Nlvaran Adhlnlyamand Under SectIon 151 Railway 
N;t on 02.02.07 agalnat unknown and the cas. I. under 
Investigation. 

(e) Details are as statement. 

SI,at."..nt 

Rly. Date of Place of Railway property LOIS of EatIrtIated value Cause of 
Occurrence Occurrence damaged life of property occurrence 

damage 

2 3 4 5 6 7 

NER 29.01.07 Train No.5OO7 CImige IiIIIIg8 Nil RI. 2)!XJI. AgiIIIIon 
ChIlli Chua o.n&ged 
IWway StIIion In 
'IIrIIIIIi 0MII0n 

NER 29.01.07 Train No. ~ fiIIiIga ttl No! AIc:eItIined AgIIation 
213 l}P .. DImIged 
T..,..-KIuwIpw 
in LucIcnow DMion. 

NER 29.01.07 TIIiI No. 551 UP CIrriIge Nil RI.1,00,(#)/· Ac;tUon 
.. ChaIua Road FIIIiIgI 
Railway SIation in 0 .. 
VIFII1IIi 0Mai0n. 

NER 29.01.07 Train No. 50(11 CInIagt AIIingI HI HoI AaIIIIned Agitation 
Down .. ....., 0ImIged 
Railway SIaIion in 
VanI1IIi DMIion. 

NER 30.01.07 Train No. 582 CInIIge FIIiIgI Nil NIl AgItIIion 
Down, BItween 00ntIgIdI 
.IIgdIhII n 
in LucIcnow DMIicII. 
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2 3 4 5 6 7 

NER 30.01.07 Trail No. 580 DN. Carriage Nil Not AscertIinad ........ 
AI BhI1par Rani FiIIinga 
Railway Station. DImaged 

NER 30.01.07 Trail No. 243 CIIIIage Nil Not AIceIIIined Aptian 
Down. between fillings 
RankU Laxmiganj Damaged 
Railway StatIon In 
Varanaai DIvision. 

HER 29.01.07 Trail No. 422 UP Carriage Nil As. 15,m· Atja-
FiIIinga lion 
DImIged 

CR 30.11.06 Train No. 2 124 UP. Railway RI. 2,29.86.7131 Protest. CIII under 
A 17 Down and A28 PRJpecty Enquiry with 
UP at Ulhasnagar Govemment Railway 
RIy. SIn. Police, Kllyan. 

NFR 25.04.06 Train No. 5813 Engine 01 the No RI. 9O.00,m· Under 
Down (MeIer Gauge) Trail IIWIIIigaIion 
st RawIa Bagan Ralhvay Damaged 
StatIon in RIf9ya 0iviIi0n 

SECR 01.12.06 Trail No. AGe 03. RII was COI'dnIIId NIl Nil Under Irwestigation 
Coach No. 5370 at by RaIway PIOtectIon will 
Chanda Fort RaIny Force &till redng Govemment 
SIaIion 01 Nagpur 0iYi8i0n no drInaage RaIIwey Police 

Itwari 

SECR 06.12.06 BeIweIn Darakaa-BoItaIa EIedricaI EngIne Nil The CIII is 
R*ay Station (GoncIa-Nagpr WllllllcltIy IIlder 
Section) of NIgpw DIviIIon IIIIIId IIUIIeI IrMIIIigaIIon 

will I..ocII 
Police SaIekau 
(MahIrIshIra) 

WR 10.04.06 No ..... Cenlral Two CoactIee 01 NIl RI.1O,m-
2010 UP stIIIIbdI 
E.-d1m9d 

WR 30.06.06 Office of Peraonal AIIiIIIn 0III0e 01 PetaonaI Nil Not 
to Chief MecicaI Engineer AIaiIIN to Chief AsceIfIiled 
at CtuchgeIe. MIcIcaI EJIIINer IOIar 

dnagad 

WR 13.02.07 AI VIIaad Yard. Are in .... COIdII8 Nil Not AIceIIIined 
01 Trail aow 
No. 9109 Down 
o.naged 
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2 3 4 5 6 7 

SCR 12.04.0& BelWIIft ........ No dImIgI ~ NIl Due to bowing 
GIIIdIII RIIway SIIIIon. d~'" 
In M ConcIIoned COICh 01 111 lUI In the 
Train No. 6324 cUtbin. No. 

c.e .. ,. .... . 
seR 21.08.08 8Ilween~ RoIng Itock RI. 188.2S81 FIAn 01 PtI'IDIV 

!UllIn Sagar JIIIdion dMIIged IIktII PnIna alhIr tal 
In. RaIlway SId. 
No. 2753 

seR 28.02.06 TIIIn No. 102 The Icp d Nil AI. 2 l.IIchI Sholl CitaiI or 
p8IIIng8I' at the engine MedwIicII 
8hinMrIm porion DIIect. 
Town StaIion 

seR 30.11.06 One Coach at aic:t One Coach NIl RI. a,DO,Im'· MilaM 
l.iII 01 CIniIge dnIgId &My. 

, n WIgon DIpImIenI 
PIII'II RIIway SIIIIan. 

seR 6.12.06 NInded RIIwIV Few _ d Empty NIl Ra.5QW. MiIaIInI 
1liiian ... 01 TIIiI no. 1dMIv· 

7t87M111t1w1da 
ElIpIW~ 
tuN. 

SCR 31.01.07 MIc:NIipIhm RIIway One COIdI 01 TIIiI NIl NIl Due to 19IIIIDn, c.. 
StIllIon No. 114 P-.r wu revilttrtd by 

_tuN Government Railway 
Pollet and Local 
PolIce. 

ECC 19.03.06 In train No. 8412 Down CInI9 & NIl RaJ I..Ikh lhtIr 
in WIIhIng Intll 8tcIIIc tiling 01 ImlIllUItia" 
~. one COIdI .. 

dnIgId. 

ECOR 02.10.06 In Goods TI'IiI No. Dngt to Nil AI. 38,8541· lhtIr 
BVFl/5Downid fIItIga III Loco ... InVIIIigIdIon 

SIIngMrIpu KI* inUIIIan III power 
RaIwIy StIIion on caIt n III dJbing 
line NIner two. IgIi1It the Ian hme 

ItIIIng to 9tIon III 
combuIIibIt IIIIIIIIiIII 
... to ..... 
odaIion 01 IeIdbIt 
power CIbIa. 
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2 3 4 5 6 7 

SR 18.01.06 Between MayIadudural o.nage to Nil AI. 'SIJI- No Cue WIS reporIad 

and Nidur SIaIions, IoaJmotive 
T richy DiviIion u' to leakage 01 

lime oil in engiIe 
01 TIIiI No. 6854 

SR 27.03.06 AI. ArIkkonIm Yard Damage to stabled Nil As. 95,0001- eist registered with 
COld! GovImment Railway 

Police IAkakkonam 
and was closed as 
undetected on 
14.09.06 

SR 11.09.06 AI. KodMIbakkIm 8IIIion Yard Damage In ; Nil As. 35,0001- Sell immolation 
ItIbIed COICheI 01 a woman 
in !he sIaIion yard, residiIg in the hut in 

/EnglI$hJ 

Food Teeling lIIbor8torlee 

1321. PROF. M. RAMADASS: 
DR. M. JAGANNATH: 

Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a) the number of food testing laboratories set up 88 
on date alongwith the number of food testing laboratories 
proposed to be set up in near future, State-wise; 

(b) whether the Government propose to upgrade the 
existing food testing laboratories in order to meet 
international standards of the industry; 

(c) If so, details of food testing laboratories proposed 
to be upgraded in each State: and 

(d) the funds sanctioned/proposed to be sanctioned 
thereon? 

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD PROCESSING INDUSTRIES (SHRI SUBODH 
KANT SAHAY): (a) to (d) Ministry of Food Processing 
Industries (MFPI) provides financial assistance under Its 
Plan Scheme to various stakeholders such as CentraV 
State Government organizations, IITs, Universities, private 
sector organisations for setting up I up-gradatlon of food 
testing laboratories in order to meet domestic as well 88 

yard. No case WIS 
1IgiaIered. 

international standards of the food products. MFPI has 
assisted 36 organizations and approved grant-In-aid of 
Re. 52.83 Crore 80 far, under its Plan Scheme. A 
statement indicating total number of food testing 
laboratories, state-wise, assisted by MFPI is enclosed. 
The schemes operated by MFPI are not State specific. 
The proposals received from States and other 
stakeholders for setting up/up-gradatlon of food testing 
laboratories are considered 88 per guidelines of this 
Ministry. During 11 th Plan, MFPI proposes to provide 
financial assistance for upgradation/setting up of about 
84 food-testing laboratories at National, State and District 
levels with financial outlay of Rs 74.00 Crores. 

Statement 

SIIIIe-wise finsncilll 1ISSIsI1Inct1 providlld by MFPI so 
flit; for stilting up/lJp-gradalion of food lesting 

Isbol7ltories 

SI. No. Name d the Stale 

2 

1. Andhra Pradesh 

2. Assam 

3. Delhi 

Food Testing 
lIbcntories 

3 

3 

4 

Total GranI~,..aid 

approved 
(As in Lakhs) 

4 

360.389 

485.00 

350.94 
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2 3 4 

4. Gujarat 2 649.24 

5. Haryana 3 178.32 

6. Jammu and Kashmir 100.00 

7. Jharkhand SO.OO 

8. Kamataka 2 433.51 

9. Madhya Pradesh 2 84.39 

10. Maharashtra 2 95.22 

11. Punjab 2 251.15 

12. Tamilnadu 2 261.70 

13. Uttar Pradesh 5 848.24 

14. Uttrakhand 32.00 

15. West Bengal 4 803.08 

16. Kerala 500.00 

Total 36 5283.179 

Domeatlc Alrllnea tie up with Foreign Alrlln .. 

1322. SHRI KIRTI VARDHAN SINGH: 
SHRIMATI NIVEDITA MANE: 
SHRI EKNATH MAHADEO GAIKWAD: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Govemment is examining issues 
relating to domestic aimnes tying up with foreign carriers 
and setting up companies abroad to start international 
operations; 

(b) if so, the details thereof; 

(c) the number and names of airlines which have 
applied for such tie up; and 

(d) the time by which the proposed tie up is Ukely to 
be allowed? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) No Sir. 

(b) to (d) Do not arise. 

Coaching and Allied Scheme 

1323. SHRI HITEN BARMAN: 
SHRI JOACHIM BAXLA: 

Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state: 

(a) whether the Government of West Bengal 
requested to the Union Government for aid under 
coaching and allied scheme for SCs; 

(b) if so, the reaction of the Union Govemment 
thereto; 

(c) whether Merit Upgradatlon Scheme is also being 
implemented under the coaching and allied scheme for 
talented students belonging to Scheduled Castes and 
Scheduled Tribes; 

(d) if so, whether any evaluation of the scheme has 
been made; and 

(e) if so, the details of the achievements made under 
this scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (al Yes, Sir. 

(b) The Govemment of West Bengal had submitted 
four proposals under the Centrally Sponsored scheme of 
Coaching & Allied Assistance in respect of Jadavpur 
University, University of Calcutta, State-run coaching 
centres and the University of Burdwan. The State 
Govemment and concerned Universities had been 
requested for furnishing the requisite documents for 
processing the proposals. The University of Burdwan 
submitted the documents and the proposal was sanctioned 
during 2006-07 for an amount of Rs.4,93,42.51-. 

(e) No Sir. 

(d) and (e) Do not arise. 

Revlalon of Norma for Alrllnee 

1324. SHRI CHANDRA SHUSHAN SINGH: Will the 
Minister of CIVIL AVIATION be pleased to state: 
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(a) whether the Government has revised the norms 
including safety norms for airlines operations in the 
country; and 

(b) if so, the details thereof alongwlth the reasons 
therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) and (b) The 
revision of rules, regulations and other safety norms for 
airline operations is carried out from time to time on the 
recommendation of Director General of Civil Aviation, 
mainly to meet the requirements prescribed by the 
International Civil Aviation Organisation (ICAO). The 
changes are promulgated by revising the existing norms 
or laying down new norms. 

{Tmnslalion} 

Third Track Between Surat and Ahmedabad 

1325. SHRI MANSUKHBHAI D. VASAVA: 
SHRI KASHIRAM RANA: 
SHRI HANSRAJ G. AHIR: 

Wilithe Minister of RAILWAYS be pleased to state: 

(a) whether the Railways propose to lay third track 
on the Surat-Ahmedabad. Mumbai-Ahmedabad and 
Nagpur-Hyderabad Sections: 

(b) if so, the details thereof; 

(c) whether works on these projects have been 
!'Itarted; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS ( SHRI R. VELU ): (a) to (d) No, Sir. However, 
the capacity of Ahmedabad-Surat-Mumbai route Is being 
augmented by adopting Automatic Signalling. The 
construction of Dedicated Freight Corridor on the Western 
route WII also provide additional capacity on this route. 

On Nagpur-Hyderabad route, surveys for construction 
of 3rd line on Itarsi-Nagpur-Ballarshah and Ballarashah-
Kazipet sections have also been taken up to 888888 the 
traffic on these sections. 

PurcheH of Aircraft 

1326. SHRI MOHAN SINGH: 
SHRI M. APPADURAI: 
SHRIMATI JYOTIRMOYEE SIKDAR: 

Will the Minister of DEFENCE be pleased to state: 

(a) whether any deal has been struck for purchase 
of F-16, F-18 and other aircraft during or after the recent 
Air Show of Air Force at Bangalore, 

(b) if so, the details thereof including the terms and 
condition of agreement; 

(c) whether the Air Force has acquired advanced 
trainers for each sophisticated fighters; 

(d) if so, the details thereof; and; 

(e) the time by which ttle aircrafts are likely to be 
inducted in the Indian Air Force? 

THE MINISTER OF DEFENCE (SHRI ,A.K. ANTONY): 
(a) No, Sir. 

(b) to (e): Do not arise. 

{English} 

Complaint. on Tatkal Scheme 

1327. SHRI REWATI RAMAN SINGH: Will the 
Minister of RAILWAYS be pleased to state: 

(a) wnether the Railways have received any 
complaints on its tatkal scheme for charging fare from 
first to last station irrespective of the stations to be 
travened by passengers, the passengers have to pay the 
fixed charge and the period In advance by which tickets 
are issued; 

(b) if so, the details thereof; and 

(c) the action taken by the Railways thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) to (c) Some complaints 
were received regarding charging of fare under Tatkal 
Scheme from originating to terminating point of the train 
with boarding facility from Interme~late station. These 
complaints were replied on the basis of extant position at 
that time. 
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However, in view of this 88 well 88 Infonnal feedback 
received, the matter was re-examined and the zonal 
Railways were authorised to take decision to allow booking 
under Tatkal scheme from end to end or keeping it free 
or allowing it from intermediate station depending upon 
the:1emand pattern. 

The Advance Reservation Period (ARP) for booking 
tickets under Tatkal scheme is five days excluding the 
day of journey. This ARP has been kept with a view to 
enabie passengers to book accommodation under this 
scheme through Internet also. 

Since the scheme h88 been generally appreciated, 
at present, no review is deemed necessary. 

{Translalion} 

10C Pipeline Between Panlpat and Oadrl 

1328. DR. RAJESH MISHRA: 
SHRI J.M. AARON RASHID: 
SHRI AVTAR SINGH BHADANA: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether Indian Oil Corporation is laying gas 
pipeline between Panipat and Dadrl in Uttar Pradesh; 

(b) if so, whether the land has been acquired by the 
IOC; 

(c) if so, the total compensation paid to the land 
owners; 

(d) whether the Union Government has received 
representations from the land owners regarding 
discrepancies in allotment of compensation; and 

(e) if so, the details thereof alongwith the action 
taken/being taken by the Government thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) 10Cl has decided to lay gas pipeline from 
Dadri in Uttar Pradesh to Panipat in Haryana. 

(b) IOCl is in the process of acquiring Right of Use 
(ROU) in land under 'The Petroleum and Mineral Pipelines 
(Acquisition of Right of User in land) Act, 1962'. While 
the process has been completed for the pipeline route 
falling in the state of Haryana, it is in progress in Uttar 
Pradesh. 

(c) Compenaation for ROU in land will be given to 
the land-owners before the start of pipeline laying works. 

(d) No, Sir. HOwever, land-owners of Dadrl, Ghaziabad 
and Modinagar tehslls in Uttar Pradesh have objected to 
less compensation being paid for acquisition of ROU in 
land and to the restrictions on land-use, during the 
process of hearing of objections under Section 5 of the 
Act. 

(e) Under SUb-section (4) of Section 10 of the Act, 
compensation, payable to the landowner or to any other 
person whose right of enjoyment In that land has been 
affected in any manner, Is calculated at ten percent of 
the market value of that land on the date of notification 
under Section 3 

(1) Apart from this, under Section 10 (1) of the Act, 
compensation is also paid for any damage, loss or injury 
sustained by any person interested in the said land, 
including for removal of trees or standing crops, for 
temporary severance of the land, for injury to any other 
property, whether movable or immovable, and for Injury 
to the earnings of the person. If the amount of 
com~nsation Is not acceptable to a person, he could 
make an application to the District Judge under sub-
sections 

(2) and (5) of Section 10 of the Act. 

Refining Capacity of 011 Reflnerl .. 

1329. SHRI RAMJI LAl SUMAN: 
SHRI RAJIV RANJAN SINGH ULALAN": 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the refining capacity of the refineries in the 
country; 

(b) whether this capacity is much more in comparison 
to the requirement of petroleum products; 

(c) H so, the reasons for increasing more refining 
capacity than the requirement of the country; and 

(d) the details of the production capacity installed in 
private and public sector out of the above production 
capacity? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): <a) The refining capacity of the refineries in the 
country 88 on 1.3.2007 Is 148.97 million metric tonnes 
per annum <MMTPA) 

(b) Yea. Sir. 

(c) The refining eector was dellcensed In 1998 and 
since then companies consider proposals for setting up 
refineries based on availability of crude oil, domestic 

S. No. Name of the company 

2 

Public Sector 

1. Indian Oil Corporation Umlted (IOCL) 

2. IOCl 

3. IOCl 

4. IOCl 

5. 10Cl 

6. IOCl 

7. IOCl 

8. Hindustan Petroleum Corporation Limited (HPCl) 

9. HPCl 

10. Bharat Petroleum Corporation limited (BPCl) 

11. BPCl 

12. Chennal Petroleum Corporation limited (CPCl) 

13. CPCl 

demand. export potential of petroleum products and other 
commercial considerations. 

Higher refining capacity over and above the domestic 
requirement win boost export eamlngs from export of 
petroleum products through value addition. and wltl 
enhance energy security of the country. 

(d) The detaHs of the InstaRed production capacity 
are given in the enclosed statement: 

location of the 
Refinery 

3 

Guwahatl 

Baraunl 

Koyali 

Haldia 

Mathura 

Dlgbol 

Panlpat 

Mumbai 

Vlsakhapatnam 

Mumbai 

Kochi 

Manali 

Nagapattnam 

PreHnt capacity 
(MMTPA)· 

4 

1.00 

6.00 

13.70 

6.00 

8.00 

0.65 

12.00 

5.50 

7.50 

12.00 

7.50 

9.50 

1.00 

14. Bongaigaon Refinery & Petrochemicals Ltd. (BRPl) Bongalgaon 2.35 

15. Numaligarh Refinery Ltd. (NRL) 

16. Mangalore Refinery & Petrochemicals Ltd. (MRPL) 

17. Tatlpaka Refinery (ONGC) 

Total PSU 

·MIIIIon Metric Tonne per Annum. 

Numaligarh 3.00 

Mangaiore 9.69 

Andhra Pradesh 0.078 

105.47 
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2 

PrIVate Sector 

18. Reliance Industries Ltd. (RPL) 

19. Essar Oil limited 

Total Private Sector 

GRAND TOTAL 

Tax.. on ~ and DhMMd 

1330: SHRI V. K. THUMMAR: 
SHRI JIVABHAI A. PATEL: 

Win the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the profit earned ty public sector oil companies 
on petroVdiesel, per litre during the last two years; 

(b) the taxes levied on a litre of petrol and diesel; 

(c) whether the prices of petrol and dieeel are high 
because of imposition of taxes; and 

(d) If 80, the reaction of the government in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) The overall profit after tax of 011 PSUs during 
the last two year Is given below. 

RsJCrore 

Company 2005-06 2004-05 

IDC 4915" 4891 

BPC 292"" 966 

HPC 406 12n 

IBP 12 59 

Total 5625 7193 

"Includes exceptional Item-Profit of As. 3224.78 CIOr •• , being 
long term gain on sale of 20"1. of lOC's ahareholding In ONGC 
Limited during Aprll'2006. During the FinancIal Year 2005-06 IOC 
had a profit of Rs. 438.86 cror. on sal. of 50% of IOC'. 
shar.hoIding In GAIL. 
"After merger of KRL with BPC. 

3 4 

Jamnagar 33.00 

Vadinar 10.50 

43.50 

148.97 

However, the oil PSUs have Incurred under, recovery 
on sale of petrol, diesel, LPG and kerosene during the 
lut two years .. followa: 

Rs.lCrore 

Under Recovery 2004-05 2005-06 
(Estlmated) 

PDS Kerosene 9480 14384 

Domestic: LPG 8382 10246 

Total on PDS 17842 24830 
Kero&ene and 
DomestIc: LPG 

On petrol and 2304 15370 
dieaeI 

Total 20146 40000 

"Groea under reooveri .. without considering dIacounta given by 

reflnen.., 011 ~ Iuued by the Government and uaIa1ance 
given by upatream 011 PSU •. 

(b) to (d) The break up of price component of petrol 

and diesel including tax.. and levi.. Is given In the 

enclosed statement-I. 

In view of steep increase in oil prices in the 

International market, the Government has revised Customs 

and Excise duties on Petrol and Ole.el several 

times, details of which are flnn'-hed in the encloaed 

Statement-II. 
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1 he break-ups of price components of petrol and diesel at Delhi are detalled below: 

Share of duties and I8XtJS in RBlsil SBlling Ptics of PBIfOI 

SI.No. Pluticulars 

1. Price without Customs Duty, excise duty and Sales 
tax components 

2. Custom Duty (Based on 1 st FN of March'07) 

3. Excise Duty (levied 0 6% + Rs. 13.OGnitre 
plus 3% education cess) 

4. Sales Tax 

5. Total of Customs Duty, excise Duty and 
Sales tax components (2+3+4) 

6. Retail Seiling Price at Delhi (1 +5) 

"FIgure. In bracket give the components of customs dutv excl.. duty and sales tax as a % of S.No.6 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

Shsre of dutitls snd tsxss in retsil StJIling prictJ of OitlStll 

Particulars 

Price without Customs Duty, Excise duty 
and Sales tax components 

Custom Duty (Based on 1 st FN of March'07) 

Excise Duty (levied 0 6% + Rs. 13.001 
litre plus 3% education cess) 

Sales Tax 

Total of Customs Duty, Excise Duty and 

Sales tax components (2+3+4) 

Retail Se16ng Price at Deihl (1+5) 

"Figures In bracket give the components of customs duty, excise duty and sales tax as 8 % of S.No.6 
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Rs.ILltre 

Deihl 

20.29 

1.30 
(3%) 

14.67 
(34%) 

8.59 
(15%) 

22.56 
(52%) 

42.85 

Rs.ILitre 

DeIhl 

21.01 

1.38 (5%) 

4.70 (16%) 

3.16 (10%) 

9.24 (31%) 

30.25 
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Stlltemen'-I' 

ChSngM in Customs Duty RsltIs with Eff«;t from 1st Apfi/ 2002 

Product 

1/412002 

Motor Spirit 20 

Diesel 20 

11312003 

20 

20 

As on 

91712004 

20 

20 

19/812004 11312005 

15 10 

15 10 

(Percentage) 

1410612006 

7.50 

7.50 

StS/smsnt Showing Excise Duty on Petrol & DiBstll Products & on CrudtI Oil Sinctl 1st AprIl, 2002 

Product AS ON AS ON AS ON AS ON AS ON AS ON AS ON AS ON As on 
1/4102 416102 1f3103 1616104 917104 19108104 1/3105 1/3106 lf3107 

Petrol 
Advalorem 32.00% 30.00% 30.00% 26.00% 26.00% 23.00% 8.00% 8.00% 6.00% 
Specific Rs7ILtr Rs. 7ILtr Rs.7.5OIttr As 7.5O/l.tr Rs 7.5OIl..tr As 7.5OIItr Rs. 1311tr Rs. 1311tr RI. 1311tr 

RslUr) at 10.53 10.82 11.81 11.97 11.97 11.90 14.59 14.59' 14.67' 
Delhi 

HS[)" 
Advalorem 16.00% 14.00% 14.00% 11.00% 11.00% 8.00% 8.00% 8.00% 6.00% 

Specific Re llLtr Re llLtr Rs.l.5OIttr As.1.5OIttr Ra.1.5OIttr Rs.l.SOlltr Ra.3.25ntr Rs.3.25Il.tr Ra.3.25Il.tr 

(Rs/ltr) at 2.85 2.80 3.59 3.32 3.32 3.01 4.80 4.80' 4,70' 

Delhi 

-The Excise Duty on Current Retail Seiling Price at Deihl I. R. 14.67 per Litre and Rs.4.70 per Litre on Petrol and Dle.el respectively. 

NOTE 
.Wlth effect from 09.07.04 • An additional levy of Education ea ... 2% has been Impoaed on the aggregate of all exclle and customs 
duties. Revised to 3 % effective 0110312007 

/English] 

Route Diaper .. ' Guldelln •• 

1331. DR. M. JAGANNATH: Will the Minister of 
CIVIL AVIATION be pleased to state: 

(a) whether the Government has planned to do away 
with Route Dispersal Guidelines (RDG) for Airline 
Companies and proposes to replace the same with 
creation of separate fund to subsidise uneconomic routes; 

(b) if so, the details thereof; and 

(c) the implication of such move on the passenger 
air fare? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) No, Sir. 

(b) and (c) Do not arise. 

New Railway Project. for N. Region 

1332. SHRI KIREN RIJIJU: Will the Minister of 
RAILWAYS be pleased to state: 

(a) the details of the new Railway projects initiated 
for the North East Region during the last one year; and 

(b) the time by which these projects are likely to be 
started and completed? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI A. VELU): (a) Details of new projects 
included in the Budget for North East Region during the 
last one year are: 

1. Dimapur-Kohima New Line (88 km.) 

2. Azra-Bymlhat New Line (30 km.) 

3. Aluabari Road-Siliguri gauge conversion (76 kms) 

4. Araria-Galgalia (Thakurganj) New line (100 kms) 

(b) Preliminary arrangements like Final Location 
Survey, preparation of plan, estimates etc are being taken 
up. The projects would be completed in the coming years 
as per the availability of resources. 

{Tmns/s/ion} 

Adulteration In Petroleum Products 

1333. SHRI RAGHURAJ SINGH SHAKYA: 
SHRI HEMLAL MURMU: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Government proposes to provide 
petroleum helpllneltollfree telephone facility to customers 
in view of checking adulteration in petroleum products in 
the country; 

(b) whether the Government is aware that complaint 
book is not provided at petrol pumps for registering 
complaints by the customers; 

(c) whether the Government proposed to form Joint 
Teams of Oil Companies, Department of Supply and 
others departments to check black marketing of petrol, 
diesel and other petroleum products in every State of the 
country; 

(d) if so, the details thereof; and 

(e) the rights given to the customers and also the 
details of test equipments provided by the Government 
to check adulteration in every State? 

THE MINISTER OF STATE IN THE. MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) Oil Marketing Companies (OMCs) have 

reported that they have no proposal at present to provide 
helpHne/tolHree telephone for customers with a view to 
check adulteration. 

However, the names, designation aJong with telephone 
number of the local oil company field officerllocal office 
is dispiayed at the retail outlet for the customers to 
approach them for any complaints/assistance. 

(b) As per Marketing Discipline Guidelines (MDG), 
2005 effective 1 st August 2005, a suggestion/complaint 
book must be maintained at each retail outlet of OMCs 
and made readily available to customers on demand. A 
message Indicating availability of this book is to be 
prominently displayed at the retail outlet. Under MDG, 
2005, the following penalty has been prescribed In 
established cases of non-maintenance of the complaint 
register: 

(i) 1st offence - Fine of Rs 10,0001-

(ii) 2nd offence - Fine of Rs 25,000/-

(iii) 3rd offence - Fine of As 50,0001-

(iv) 4th offence - Termination. 

(c) and (d) No such proposal is under consideration 
of this Ministry. 

(e) Customer has the right to get delivery of correct 
quality and quantity of products at right price. The 
customers are free to register the complaints with retail 
outlets and the OMCs. OMCs provide the following 
equlpments for use of customers at the retail outlets to 
check adulteration: 

(i) Filter paper (Whatman 2) to check the quality 
of Motor Sprit (MS). 

(ii) Density kit consisting of hydrometer, thermometer 
and glass beaker to check the density of Motor 
Sprit (MS) and High Speed Oiesel (HSO) and 
compare It with the density record maintained. 

/English} 

Infiltration by Terrorist. 

1334. SHRI KASHIRAM RANA: 
SHAI AOHALAAO PATIL SHIVAJIAAO: 
SHAI ANANOAAO VITHOBA ADSUL: 
SHRI AVINASH RAI KHANNA: 

Will the Minister of DEFENCE be pleased to state: 
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(a) whether the intelligence agencies have warned 
about the possibility of terrorlata trying to Infiltrate through 
the sea route or trying to target our offshore installations; 

(b) if so, the facts thereof; 

(c) the reasons for being the coastal areas of the 
country unsecured; 

(d) the details of proposals/plans to set up special 
Coast Guard units for the coastal areas particularly the 
Kerala coast; 

(e) whether maritime terrorism, gun-running, drug 
trafficking and piracy are major threats that India Is facing 
from the sea borders of the country, and 

(f) if so, the steps being taken by the Union 
Govemment to counter these threats and strengthening 
the security of coastal areas? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (d) Yes, Sir. There are reports about terrorists of 
various tanzeema being imparted, graining and likelihood 
of their infiltration through sea routes. India's coastal 
waters are guarded by the Indian Coast Guard in 
coordination with the State Police and the Navy: The 
Coast Guard has plans to augment its strength, 
infrastructure and other assets to further improve Ita 
effectiveness all along the coastal areas Including Kerala. 

I 

(e) Yes, Sir. 

(f) The measures that have been taken and planned 
to enhance the coastal security include regular aerial 
surveillance and maritime patrolling along the coast, 
establishment of coastal police stations in the littoral 
States, as part of Coastal Security Scheme, vessel 
monitoring system, etc. 

Doubling of Railway Line 

1335. SHAt PUNNU LAL MOHALE: 
SHRI SAMIK LAHIRI: 

Will the Minister of RAILWAYS be pleased to State: 

(a) the number of Railway divisions in Madhya 
Pradesh, Chhattisgarh and West Bengal where traffk: Is 
affected due to single track; 

(b) whether the Railways propoee to double the rail 
track In these dlvlaions for smoother railway traffic; 

(c) if so, the details and steps taken so far in this 
regard; 

(d) the routes In these divisions where electric trains 
are operating; and 

<e) the time by which all the routes in these divisions 
are likely to be electrified? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): <a) The traffic is affected in 
5 divisions of Madhya Pradesh, 4 of Chattisgarh and 7 
of West Bengal due to single track. 

(b) and (c) Yes Sir. Wolt( has been taken up on 
different critical sections of Bhopal, Sambalpur, l3ilaspur, 
Waltair, Sealdah, Howrah, Aaansol .. Kharagpur Divisions. 
Doubling work has been completed on two sections on 
Katlhar Division. Surveys for doubling of some of the 
sections have been taken. 

(d) Rout .. Electrified on electric trains are operatinR. 

(A) MIIdhYII P,.....h 

(1 ) Bina-Katni-Anuppur-Bishrampur 

(2) Bina-Bhopal-Itarai-Khandwa-Bhusawal 

(3) Bhopal-UDain-Nagda-Ratlam-Dahod 

(4) Dholpur-Gwallor-Jhansi-Bina 

(5) Itarsi-Amla-Nagpur 

(8) Chh8tl.garh 

(' ) Anuppur-Bliupur-Ralpur-Durg-BartBlo 

(2) Anuppur-Blshrampur/Chirimiri 

(3) Champa-Gevra Road 

(4) Koraput-Klrandul 

(C) We. Bengal 

(1) Howrah-Bardwan Junction(JN)-Asansol In-
Dhanbad In 

(2) Howrah-Bandel-Katwa 
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(3) Sealdah-Naihati In-Ranaghat·Gede 

(4) Ranaghat-Krishnanagar City 

(5) Ranaghat-Bangaon-Barsat In-Dumdum 

(6) Barsat-Hasnabad 

(7) Sealdah-Bally gunge In-Sonarpur 

(8) Baruipur In-Diamond Harbour 

(9) Baruipur In·Kakdwip. 

(10) Sonarpur-Canning 

(11 ) Howrah-Kharagpur-Tatanagar 

(12) Chandil·Adra-Midnapur·Kharagpur 

(13) Purulia-Kotaila-Muri 

(14) Kharagpur-Rupsa In. 

(e) Electrification of Rail Lines is a need based 
exercise which is reviewed on continuous basis. Only 
those routes having rate of return of more than 14% 
andlor operationally required are taken up for 
electrification. However, electrification works are in 
progress in the following sections in the state of Madhya 
Pradesh and West Bengal. 

Madhya Pradesh 

(1) Bina·Kota (Partly) 

(2) Indore-Unai., and Dewas-Maksi 

We .. Bengal 

(1) Krishnanagar-Lalgola 

(2) Andal-Pandabeswar 

{English} 

Airport Charge. 

1336. SHRI E. PONNUSWAMY: Will the Minister 
of CIVIL AVIATION be pleased to state: 

(a) whether the 'Airport Charges' charged by the 
Airports Authority of India has been tripled in the last two 
years; 

(b) if so, the details and the reasonS therefor; and 

(c) the improvement made in the condition of services 
so as to match such increase in the airport charges? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) No, Sir. 

(b) and (c) Do not arise. 

{Translation} 

Agreement between Blackll.ted Firm. and DRDO 

1337. SHRI TUKARAM GANPAT RAO RENGE 
PATIL: Will the Minister of DEFENCE be pleased to state. 

(a) whether some blacklisted firms have entered into 
an agreement with Defence Research and Development 
Organisation (DRDO), 

(b) if so, the reaction of the Government thereto, 

(c) whether the Government has conducted any 
enquiry in this regard, 

(d) if so, the outcome thereof, and 

(e) the action taken against the officers found guilty? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) No, Sir. After the receipt of the list of blacklisted firms 
by Ministry of Defence, DRDO have not entered into any 
agreement with such blacklisted firms. 

(b) to (e) Does not arise 

{English} 

Allotment of LPG AgenclesIPetrol Pump. 
and Kerosene Depots 

1338. SHRI NARHARI MAHATO: Will the Minister 
of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) the number of LPG Agencies, Petrol Pumps and 
Kerosene Depots allotted in West Bengal and North East 
States during each of the last three years, State-wise/ 
company-wise; 

(b) whether the Government has advertised for 
aUotment of LPG Agencies/Petrol Pumps/Kerosene Depots 
in North East States and West Bengal during the last 
three years; 
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(c ) If so, whether allotments have been made for all 
the locations; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 

Public Sector 
011 Companies 

indian Oil Corporation limited (IOCL) 

Bharat Petroleum Corporation Limited (BPCL) 

Hindustan Petroleum Corporation Limited (HPCL) 

IBP Co. Limited (Iep) 

Numaligarh Refinery limited (NRL) 

Similarly, the details of allotment of LPG 
distributorships, ROs and SKo-LDO dealerships made by 
Public Sector on Companies in the State of West Bengal 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEU'M AND N,uURAL GAS (SHRi DINSHA 
PATEL): (a) The details of allotment of LPG 
distributorships, Retail Outlets (ROs) and SKO-LDO 
dealerships made by Public Seetor Oil Companies in the 
North-Eastem States during the last three years and up 
to January, 2007 are a8 under:-

Number of allotments made during the la8t 
three years and up to January, 2007 

LPG RO SKO-LDO 

22 159 

39 

47 

62 

123 

23 420 

during the last three years and up to January, 2007 are 
as under:-

Public Sector Number of allotments made during the last three 
Oil Companies 

LPG 

10CL 30 

BPCL 8 

HPCL 15 

IBP 

NRL 

53 

The State-wise details of above allotments are 
available with the Director (Marketing) of the Public Sector 
Oil Companies concemed. 

years and up to January, 2007 

RO SKO-LDO 

161 

111 

94 

162 

25 

553 1 

(b) to (e) Yea, Sir. Public Sector Oil Companies have 
adv8ftl8ed for eUotment of 3 LPG distributorships and 
717 ROs in the North Eastem States during the last 
three years and up to January, 2007. SimIlarly, 13 LPG 
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distributorship and 1189 ROe have been advertlaecl in 
the State of Weat Bengal. The Pubic Sector 011 
Companies have not advertl8ed any SKOILDO dealership 
in North East States and West Bengal during the .. 
three years and up to January, 2007. 

; 

" Out of the above, Public Sector Oil Companies have 
allotted 309 ROs in the North Eastem Statea. However, 
no LPG distributorship was aUotted during the last three 
years and up to January, 2007. Similarly, 3 LPG 
distributorship and 370 ROs have been allotted in the 
State of West Bengal during the eame period. 

The rest of the locations for setting up of LPG 
distributorships and RDs are pending for allotment due 
to various reasons such as non-availability of auitable 
candidate, non-appearance of candidat .. for Interview, 
non-availability of land, construction of godown, court 
cases/compiainta, .tatutory cl.arance. from various 
authorities, etc. 

~J 

1339. SHRI HARISINH CHAVDA: 
SHRI JIVABHAI A. PATEL: 
SHRI JOACHIM BAXLA: 

Will the Minister of RAILWAYS be pleased to stale: 

(a) the value of tickets in rupees which were aold 
from railway booking counters during 2004-05, 2005-06 
and 2006-07 and earnings of railways, therefrom, zona-
wise and class-wise; and 

(b) the details of district headquarters which have 
round the clock arrangements for seiling tickets In addition 
to zonal headquarters in each railway zone, where tickets 
are sold round the clock, zone-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) The value of tickets In 
rupees (eamings on originating basis) which were sold 
from railway booking counters in each zone, ct ... -wIM 
and year-wise, for the financial years 2004-05 and 2005-
08 Is given below. Eamings for the year 2006-07 would 
become available after 31.3.2007. 

(Rupeeein thousands) 

Railway /ojr Conditioned CIuI A.C. Sleeper A.C. 3 TIer A.C. Chair Car 

2004-05 2QOS.08 2004.()5 2QOS.08 2004.()5 2005-06 2004.()5 2QOS.08 

2 3 4 5 6 7 8 9 

Central 65181 82309 895882 890075 1377389 1467007 109719 116485 

Eastern 89227 67013 453782 422993 803857 932549 141317 182184 

East Central 29662 28849 228858 259833 484140 S65454 35569 43899 

East Coast 28913 30959 256115 284891 380085 437905 28813 33417 

Northern 476780 532822 2339451 2568259 3681355 4543409 1345418 1611346 

North Central 72461 n957 439887 473116 433839 488396 118095 127016 

North Eastern 11759 14605 157301 168207 197420 271335 4516 8024 

Northealt Frontier 22440 22828 304246 322429 81m6 795469 8558 11018 

North Western 27092 30119 271456 321098 421403 539435 66635 71115 

Southern 115210 130593 1035779 1090273 1617491 1861816 284016 330768 

South Central 59054 80531 615979 622849 805598 957371 69962 71523 
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2 3 4 5 e 7 8 9 

South Eutem 86828 68061 393888 418555 629108 755875 122382 144057 

South East Central 14583 14790 167016 186889 197955 283838 2094 3989 

SouItI W8Item 412860 47071 470788 480453 652629 749927 174398 192794 

W8Item 140593 128855 1151289 1103267 2043998 2191157 508276 491024 

West Central 51737 56420 29n83 324736 348072 3795n 62325 67966 

Total ell Railways 1291200 1372982 9479258 10017903 14871815 17178320 3080093 3488605 

Central 760100 624952 4994365 5355782 9017947 9090312 17220583 17806902 

Eastern 7382 7035 1817219 1803148 5640673 S948848 8733437 8341768 

EastCentrIl 5162 10523 1698707 2013291 6189993 5831037 7672091 8752686 

EastCout 4568 7809 1145256 12n216 1517281 1624800 3339011 3696797 

Nor1hem 87446 70674 7424859 8561153 11598522 12214308 28953931 30101n1 

North Central 130592 1404S8 1607088 1728487 3446818 3706972 6248400 6720400 

NorthEastern 8635 8307 1206516 1435122 3585802 3794895 5171949 57004Q5 

Northaut Frontier 60931 55743 1527622 1716807 1214447 1482259 3756020 4406353 

North Western 24442 14809 1441191 1601268 2268112 2450426 4540331 6028071 

Southern 114683 129879 4738560 5130628 8054323 6559244 13960042 1523320~ 

South Central 11015 7995 3171023 3428234 5008037 51*97 9738888 10287000 

South Eastem 8074 14739 1644751 1829916 2183058 2352044 5046687 5583047 

South East Central 8072 10001 681800 760599 1471168 1633619 2522488 2873705 

South Western 10254 10464 1676945 1922005 2044396 2413803 5072270 5816517 

Westem 1024055 1113348 4305110 46&4122 8736076 8829372 17i08397 18600945 

West Central 2442 2883 1135798 1231670 2111043 2295187 4009200 4358219 

Total all RaIIwaya 2287833 2428997 39996710 44459449 71104476 75383821 141.1485 154307Sn 

(b) Booking offices are opened round-the-clock at a •• (a) whether the foreign Investors are not satisfied 
important stations Including district and zonal headquarters with the new Defence off8et policy, 
except at stations where no trains are 8Cheduled during 
night time. (b) If so, the reasons therefor; and 

{Eng/I$h/ (c) the corrective .teps taken by the Govemment to 

New Defence cm-t PolIcy 
remove such hurdles and to boost Investments? 

1340. SHRI NIKHIL KUMAR: THE MINISTER OF STATE IN THE MINISTRY OF 

SHRI ADHIR CHOWDHURY: DEFENCE (RAO INDERJIT SINGH) (a) to (e) The 
Defence 'offset' Policy incorporated in the Defence 

WIll the Minister of DEFENCE be pIeued to state: Procurement Procedure 2006 was formulated with the 
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objective of enabling India, one of the largest importers 
of defence equipment in the world, to leverage its buying 
power and use offset arrangements to expand the 
country's domestic defence industrial base through foreign 
investments and technology transfers. 

Cargo Service 

1341. SHRI ANANTA NAYAK: Will the Minister of 
CIVIL AVIATION be pleased to state: 

(a) whether the Govemment proposes to introduce 
specialised freighters to carry cargo; 

(b) if so, the details thereof; and 

(c) the destination between which the cargo service 
is proposed to be Introduced? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) Yes, 
Sir. Indian Airlines has plans to convert five B-737 aircraft 
currently being operated by Alliance Air into freighter 
aircraft. These 5 aircraft are being considered for 
deployment under hub and spoke pattem with Nagpur as 
hub and Delhi, Mumbai, Kolkata and Chennai (Via 
Bangalore and Hyderabad) as originating stations. The 
timings of freighter operations will be in tune with the 
express industry market needs. Air India operates two 
B747-3oo and one B747-400 Combi aircraft, each having 
28 ton freighter capacity on India/Bangkok/JapanlBangkok/ 
india (two times 8 week) and India/Japan/India (two times 
a week) and India/Frankfurt/Los Angeles/Frankfurt/India 
(three times a week). Air India is also planning to 
commence dedicated freighter operations from mid 2007 
by converting two passenger A310 aircraft into freighters 
from MIs Eads, Dresden in Germany. It is estimated that 
each A310 aircraft will provide a cargo cap'acity of 
approximately 40 tons and Air India plans to deploy these 
freighter aircraft on India/Germany, India / Paris and India 
/ Bangkok / Shanghai routes. 

/Trsnslalionj 

AIII,tance and Guidance to Handicapped Personl 

1342. SHRIMATI SANGEETA KUMARI SINGH DEO: 
SHRI HARIKEWAL PRASAD: 

Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state: ' ' 

(a) whether handicapped persons are forced to 
wander here and there in search of 888istance and 
guidance; 

(b) if so, the provisions made by the Govemmer,i for 
the submission of their application and suggestions and 
to provide assistance to handicapped persons; and 

(c) the number of handicapped persona rendered help 
and guidance during the last two years under the said 
provision? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (a) No, Sir. 

(b) and (c) Scheme for providing assistive devices 
and other schemes for rehabilitation of persons with 
disabilities are implemented through Govemment and Non-
Govemment Organisations. More than 7 lakh persons 
have benefited in the last two years. 

Menanee of Vendor. In Train. 

1343. SHRI THAWAR CHAND GEHLOT: Will the 
Minister of RAILWAYS' be pleased to state; 

(a) whether the Railways are aware that passengers 
are being exploited in trains by the private vendors of 
food Items in collusion with _ railway pollee and these 
vendors often indulge in indecent behaviour with 
passengers; and 

(b) if 80, the step being taken to put a check on 
such activities of vendors? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Railway is aware of the 
problem of food items being sold to passengers by 
unauthorized vendors in Railways. Whenever any case 
of coUusion of Railway Police with unauthorized vendors 
or indecent behaviour by vendors with passenger has 
been reported, appropriate action is taken under the 
provision of law. 

(b) Unauthorised vending/hawking and begging in 
trains and Railway premises is an offence under the 
provisions of Section 144 of the Railways Act, 1989. To 
eradicate the nuisance/menace of unauthorised vendors! 
hawkers and beggars causing inconvenience to the 
passengers, regular drives are being cond"cted by 
Railway Protection Force (RPF) in coordination with 
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Commeroial Staff and Govemment Railway Police (GRP). 
During the year 2006, 1,17, n9 number of unauthorized 
vendors have been arrested and prosecuted under section 
144 of the Railways Act, 1989. 

{English} 

Agreement between IOC and QuH Fertlll .... 

1344. SHRI ADHALRAO PATIL SHIVAJIRAO: 
SHRI ANANDRAO VITHOBA AOSUL: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Indian Oil Corporation and Indo Gulf 
Fertilizers have signed a MoU for JOintly marketing 
products needed for farming; 

(b) if so, the details thereof; 

(c) whether the Indian Oil Corporation has expanded 
its retail network in rural areas through low-cost outlets 
in markets for catering to ruraVagriculture customers; and 

(d) if so, the details thereof along with the number 
of retail outlets of fertilizers, seeds, farm equipment, 
pesticides, vegetables proposed to be opened in each 
State? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Yes, Sir. The Memorandum of 
Understanding (MOU) has been entered between Indian 
Oil Corporation Limited (IOC) and Indo Gulf Fertilizers 
Limited (IGFL) to make IGFL products available to the 
farmers 'through rural retail outlets of 10C known as K1san 
Seva Kendras. The agreement between IGFL and 10C is 
restricted to the supply and servicing of agricultural inputs 
only. 

(c) and (d) Yes, Sir. 10CL has developed the rural 
retail outlets for serving the ruraVagricu/ture popu\ation 
across the country. So far, 10C has set up 1180 rural 
retail outlets and has plan to develop 700 more such 
outlets during the year 2007-08 across the country. 

Karimnagar-Peddapelly-NlZllmbed Railway Line 

1345. SHRI MADHU GOUD YASKHI: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the status of completion of the Karimnagar-
Peddapally-Nizambad railway line; 

(b) the allocation made for this project; and 

(c) the amount spent 80 far? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Peddapalli- Kartmnagar 
(35.52 Kms) section has been completed and 
commi88ioned. Karlmnagar-Jagityal (48 Kms) section is 
targeted for completion during 2006-07. Work of Jagltyal-
Nizambad (94.35 Kms) section has also been taken up. 
The detailed estimate has been sanctioned and land 
acquisition is under process. 

(b) and (c) An Axpenditure of Rs. 136.64 crore has 
been incurred up to 31.03.2006. An outlay of Rs. 40 
crore has been provided during 2006-07. An outlay of 
Rs. 35 crore has been proposed in the Budget 2007-08. 

fTmnsl8tion} 

Zonal office In Ranchl 

1346. SHRI TEK LAL MAHTO: Will the Minister of 
1 

RAILWAYS be pleased to state: 

(a) whether the Railways contemplating to set up a 
zonal office of the Railways in Ranchl, Jharkhand State;, 

(b) if so, the time by which the construction work of 
this proposed railway zone is likely to be started; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) No, Sir. 

(b) Does not arise. 

(c) New Zones are set up keeping in view factors 
like size, workload, a~sslbility, traffic pattem and other 
operating I administrative requirements etc. consistent with 
the needs of economy and efficiency without any regional 
eonsiderations. When examined in the light of these 
considerations a Zonal office in Ranchi has not been 
found feasible. 
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{EnglISh} 

Cement, St .. l, Coal Tranaport8tlon 

1347. SHRI BASU DEB ACHARIA: Will the Minister 
of RAILWAYS be pleased to state: 

(a) the details of share of Railways in cement, steel 
and coal transportation during the last three years; 

(b) whether there has been Increase in Railways 
share in cement and steel transportation In the first quarter 
of 2006 in comparison to percentage of transportation of 
said commodities In the same quarters in 2003-04; 

Commodity 

2003-04 

Coal 65.74 

Cement 39.89 

Iron & Steel 35.22* 

(b) 

(c) If 80, the factors that attributed to this increue; 

(d) whether Railways have al80 examined percentage 
of railway traffic in case of other commodities In the first 
quarter of 2006; and 

(e) If 80, details of comparative chart In the same 
period? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) SIr, the details of Railway 
loading as percentage of DomeatIc Productlon plus Imports 
In respect of cement, steel and coal during the last three 
years are as follows: 

(In percent) 

2004-05 2005-06 

65.94 86.29 

40.87 41.40 

35.28* 36.86* 

Loading In million tonnes 

Apr.Jun 08-07 (P) Apr.Jun 03-04 

Cement 

Pig iron & finished steel from Steel Planta 

(c) Various schemes introduced by Indian Railways 
like Traditional Empty Flow Direction Freight Discount 
Scheme, Loyalty Discount Scheme, Long Term . Special 
Incentive Scheme, Mini Rake, Two Point Rake Scheme, 

(e) 

Year 03-04 04-05 
Commodity 

Coal . 85.74 65.94 
Cement 39.89 40.87 
Iron & Steel 35.22* 35.28* 
Fertilizers 67.77 74.29 

POL ~ 25.87 24.74 

'Excludlng Imports. 
P·Provlsloral. 

18.52 12.71 

4.70 3.19 

Increase In carrying capacity of wagons and faster tum 
round are responsible for this growth. 

(d) Yes, Sir. 

(In percent) 

05-08 05-06 (P) 06-07 (P) 
Apr.June Apr-June 

86.29 76.57* 79.26* 
41.40 40.49* 47.55* 

36.86- 32.51* 40.24-
74.01 75.23 80.58 
25.04 27.38 24.67 
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Winding up of Alliance Alrllnu 

1348. SHRI GURUDAS DASGUPTA: WIN the Minister 
of CIVIL AVIATION be pleased to state: 

(a) whether the Govemment proposes to wind up 
the Alliance Airlines subsidiary of the Indian Airlines; and 

(b) if so, the details and the reasona therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) No, Sir.· 

(b) Does not arise. 

Refund of Ga. Charge. 

1349. SHRI M. RAJA MOHAN REDDY: win the 
Minister of PETROLEUM ANO NATURAl GAS be pleaaed 
to state: 

(a) whether the Govemment of Andhra Pradesh haa 
recently renewed Its plea to the Ministry of Petroleum 
and Natural Gaa for refunding Rs. 607 crore collected by 
the Gas Authority of India Ltd. (GAil) from Transco as 
ga8 transmission charges' without supplytng gas; and 

(b) if so, the action taken by the Union Government 
in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) The Govemment of Andhra Pradesh 
had requested to review the transportation tariff levied on 
independent power producers in K.G. Baaln, Including 
reduction in tariff and refund of excess collectton of tariff 
amounting to Rs.606.78 crores. The issue waa referred 
to Tariff Commission, which recommended a reduction In 
the transportation tariff from 1996·97. The Government 
accepted the recommendations of Tariff Commission with 
certain modifications, and made them effective from 
November 1, 2006. As the recommendations of Tariff 
Commission have been applied prospectively, the refund 
of transportation tariff has not been considered. 

Allotment of Land for Hanger 

1350. SHRI RATILAL KALiDAS VARMA: 
SHRIMATI JAYABEN B. THAKKAR: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Government of Gujarat has made a 
request to the Union Govemment for allotment of land 
for having an independent hanger at Ahmedabad Airport 
for one helicopter and one aeroplane for emergency relief 
purpose; 

(b) If so, the details thereof; and 

(c) the decision taken by the Union Government 
thereon? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) Yes, 
Sir. Airports Authority of India (MI) has considered the 
request of Govemment of Gujarat and allotted 6400 sqm 
of land (80 sqm x 80 eqm) at Ahmedabad Airport for 
construction of hangar with ancillary facilities/annex for 
houslng/parking and for maintenance of State Government 
aircraft on payment of token licence fee of Re. 1/· per 
sqm per annum initially for 10 years (subject to renewal). 

Appointment of RTSA8IRTAs 

1361. SHRI JIVABHAI A. PATEL: 
SHRI M. ANJAN KUMAR YADAV: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the criteria adopted for appointment of Refl 
Trave"ers' Service Agents (RTSAs) and Railway Tourist 
Agents(RTAs); 

(b) the number of rail travel agents whose 
appointments have been cancelled for not adhering to 
the norms fixed for the same; 

(c) whether there is favoritism on large scale In 
appointment of agents; 

(d) if so, the facts thereof and the reaction of the 
Railways thereto; and 

(e) the corrective measures taken by the Railways In 
this regard ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Rail Travellers' Service 
Agents (RTSAs) and Rail Tourist Agents (RTAs) are 
appointed as per provlaions of Authorisation of Rail 
Travellers Service Agents (RTSAs) Rules, 1985 and Rail 
Tourist Agents (RTAs) Rules, 1980 respectively. 
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(b) RTSAs are appointed after tollowing norms laid 
dow", . iII the relevant rules. 

(c) 10 (e) The selection committee appointed for 
selection of ATSAs follow the prescribed procedure laid 
down in the rules. 

D •• burHment of Funds by NSKFDC 

1352. SHAI MAHAVIA BHAGORA: Will the MinIster 
of SOCIAL JUSTICE AND EMPOWERMENT be pleased 
to state: 

(a) the provisions laid down for earmar1dng funda to 
be released to the States by the National Safai 
Karamcharls Finance and Development Corporation 
(NSKFDC); 

(b) whether these provisiOns have been followed while 
releasing the funds; 

(c) if not, the reasons therefor; 

(d) whethttr 8S per the reply given to Unstarred 
Question Number 3161 dated May ", 2006 in lok Sabha 
neither any funds were released to some States nor any 
employee was benefited during the last three years; 

(e) if so, the reasons therefor; 

(f) whether as per the above reply the funda utilized 
by the State channelizing agency in 2003-04 exceeded 
the funds released in 2003·04; and 

(g) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBUlAKSHMI JAGADEESAN): (a) to (c) At the 
beginning of a financial year, the NSKFDC makes 
indicative allocation of funds to the State Channelislng 
Agencies (SCAs), based on their past performance in 
terms of utilization of funds and beneficiaries covered. 
The actual disbursement of funds is made on the basis 
of the demands of SCAs. 

........ 
(d) and (e) NSKFDC releases funds to SCAs based 

on their demand as also the State Govemment guarantee. 
Therefore, funds could not be released to aU State 
Govemments. 

(f) and (g) The utilization ot funds shown against the 
year 2003·04, included utilization upto March 2004. 
Consequently, the amount utlHzed was shown higher than 
the amount released during that year. 

Pennl.aton to Prlwte Alrll".. 

1353. SHRIMATI NEETA PATERIYA: Will the Mlnist8f 
of CIVil AVIATION be pleased to state: 

(a) the number of indigenous and foreign private 
airline companies whose application for grant of licence 
are under consideration of the Govemment; 

(b) the reasons for the pendency to grant licence to 
these airlines; 

(c) whether the Govemment propos.s to put a ban 
on granting of licences to the new airlines; and 

(d) if so, the details and the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CiVil AVIATION (SHRI PRAFUl PATEL): (a) Foreign 
airlines are not granted scheduled operators Permit. Eight 
applications for grant of scheduled airlines operators permit 
are pending with the Govemment. 

(b) The applicants have been invited to make 
presentation on their business plan in the Ministry. The 
proposals are presently under review from the stand point 
of financial viability & soundness of business plan. 

(c) No Sir. 

(d) Does not arise. 

{English} 

Navigational Sy.tem at Vlaakhapalnam Airport 

1354. SHRI N. JANARDHANA REDDY: Will the 
Minister of CIVil AVIATION be pleased to state: 

(a) whether despite an increasing demand from 
Civilian Air Traffic, the Vlsakhapatnam airport depends on 
virtually obsolete navigational aids that require near perfect 
visibility conditions; 

(b) " so, whether the Govemment proposes to install 
an IlS cat· I navigational system for safe landing of 
Aircraft; 
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(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (d) No, 
Sir. Navigational fac~ities such as Doppler VOR (DVOR) 
& Distance Measuring Equipment (OM E) have been 
installed in the year 2005 & 1999 respectively and are 
functional. 

Installation of Instrument Landing System (ILS CAT-
I) at runway 28 at Visakhapatnam airport has been 
completed and is likely to be commissioned after flight 
calibration check shortly. 

{Translation} 

Survey for 011 end Gas Discoveries 

1355. SHRI HEMLAL MURMU: Will the Mi"ister of 
PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether Australia and United States Companies 
Seismic Field Operation and Aero Magnetic have 
conducted survey to explore natural gas reserve in various 
States of the country; 

(b) if so, the details thereof; 

(c) the details of the places where the survey work 
is going on to explore oil and natural gas reserves; 

(d) whether the Government has taken any effective 
steps to identify oil and natural gas reserves in other 
States of the country; and 

(e) if so, the details thereof, State-wise? 

THE MINISTER OF STATE IN THE MINfSTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Oil India Limited (OIL) has engaged 
the services of MIs Paragon of United States of America 
(USA) to carry out 3D seismic survey in two blocks in 
North-East. In addition, Directorate General of 
Hydrocarbons (DGH) has carried out seismic survey in 
offshore areas through MIs GX Technology, USA. 

(c) Oil and Natural Gas Corporation Limited (ONGC), 
OIL and Private/Joint Venture (JV) companies are carrying 
out explorat:on in the States of Arunachal Pradesh, Assam, 
Andhra Pradesh, Bihar, Gujarat, Himachal Pradesh, 

Mizoram, Manlpur, Madhya Pradesh, Maharashtra, Orissa, 
Rajasthan, Tripura, Tamil Nadu, Uttar Pradesh, Uttrakhand 
and West Bengal. 

(d) and (e) In the sixth round of New Exploration 
Licensing Policy (NELP), Government of india nas signed 
Production Sharing Contracts (PSCs) for 52 exploration 
blocks, viz. 5 Blocks each in Assam, Rajasthan and 
Gujarat; 2 Blocks each in Mizoram, Andhra Pradesh and 
Tamil Nadu; one each in Bihar, Uttar Pradesh, Madhya 
Pradesh and Maharashtra while the remaining blocks are 
located in offshore areas. 

Rail Over Bridge. 

1356. PROF. MAHADEORAO SHIWANKAR: 
SHRI BRAJESH PATHAK: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the total number of rail over bridges closed down 
during the current year; 

(b) the reasons for such closures; 

(c) whether Nagpur railway over bridge falling in 
Mehndi Bagh area has also been closed down; and 

(d) the alternative remedial measures taken by the 
railways on the said closures ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Nil. No Railway over 
bridge has been closed during this year. 

(b) Does not arise. 

(c) No, Sir. 

(d) Does not arise. 

Pilferage of Crude 011 

1357. CH. MUNAWAR HASSAN: Will the Minister of 
PETROLEUM AND NATURAL GAS be pleased to 
state: 

(a) whether incidents of pilferage of crude oil by those 
engaged in the transportation of crude oil at ONGC, 
Ahmedabad, Gujarat were detected between May, 200E 
and January, 2007; 
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(b) If 80, the details of the action taken against the 
transporte'" and officers/employees from November, 2005 
till date involved therein; 

(c) whether the Hon'ble High Court of Gujarat has 
directed ONGC to take action against transporters and 
officers/employees involved in this pitterage within two 
months; and 

(d) If 80, the action taken 80 far or likely to be taken 
by the ONGC In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): <a) Yes, sir. Four cases were detected involving 
following transport agencies: 

<i) MIs Artee Roadways Pvt. Ltd., and 

(ii) MIs Shards Tranaport Co. Ltd. 

In all the four cases, FIRs were lodged with the 
police and MIs. Artee Roadways was blacklisted by ONGC 
on 08.11.2006 and the contract was also terminated w.e.1. 
15.12.2006. Departmental enquiry has also been initiated 
against MIs Sharda Transport Co. 

(c) and (d) Yes, Sir. Hon'ble High Court of Gujarat 
has directed ONGC to hold inquiry against the attempted 
theft at Navagam GGS·I and submit report. The inquiry 
has been conducted. 

Tourl.ts Vlllting South Ent A ... 

1358. SHRI HARIKEWAL PRASAD: 
SHRI M. ANJAN KUMAR YADAV: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Govemment is aware that tourists 
are moving towards South East Asian Countries due to 
lack of information in regard to tourism in India and alao 
lack of proper infrastructure and ineffective strategies of 
the Govemment; 

(b) the reaction of the Govemment thereto; 

(c) the steps taken by the Govemment to attract the 
tourists visiting South East Asia; and 

(d) the extent to which the Govemment I1U achieved 
success in this regard? 

THE MINISTER OF TOURISM AND MIN~STEA (l)F 

CULTURE (SHRIMATI AMBIKA SONI): (a) to Idl The 
Ministry of Tourism is not aware of any concer'ted· move 
by tourists to by pass India for South East ASia. The 
Ministry of Tourism in collaboration with other Ministries, 
State Governments and Private Sector IS constantly 
augmenting the infrastructure facilities and disseminated 
the tourist information through electronic snO print media 
and this has resulted fn substantial growth in foreign 
tourist arrivals to India during last four years as per the 
following details: 

Year Foreign Tourist Arrivals Percentage increase 

2003 2.72 Million 14.3% 

2004 3.46 Million 26.8% 

2005 3.92 Million 13.2% 

2006 4.43 Million 13% 

The Ministry of Tourism through its Indiatourism offices 
abrl)ad undertakes a series of promotional activities· to 
further increase tourist arrivals to the country. These 
include advertising, participation in fairs & e)(hibitions, 
organizing seminars, workshops & road shows, publication 
of brochures, offering joint advertiSing and brochure 
support and inviting media personalities, tour operators 
and opinion makers under the Department's Hospitality 
Programme of the Ministry. 

{English} 

Shortage of Drinking W.ter .t Railway Station. 

1359. SHRI G.M. SIDDESWARA: Will the Minister 
of RAILWAYS be pleased to &tate: 

<a) whether there is an acute shortage of drinking 
water at various railway stations being faced by 98 per 
cent of the passengers; and 

(b) the steps taken by the Railways to address the 
situation? . 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHAI R VELU): (a) and (b) Indian Railways 
have more than 8000 stations. Railways endeavour is to 
provide drinking water to passengers at aU stations. Some 
small stations do not have adequate water source either 
due to· absence of water supply from municipality or 
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presence of brackish water, inadequate ground water yield 
from hand pumps Further, even at some of those stations 
where piped/hand pump supply exists, water scarcity 
comes up in summer due to lesser supplies by 
municipality, lowering in ground water level etc. and 
increased demand In such cases, availability of drinking 
water is ensured at stations by arranging water through 
private water tankers. Even water special trains are run 
in areas facing heavy shortage of water. Water coolers, 
mobile water trollies, matkas are arranged for better 
availability of water to the passengers. Many Non 
Government Organisations also supplement water supply 
to passengers. In addition, packaged drinking waterlnatural 
minerai water Ie made available for sale through static 
as well as mobile catering/vending units. 

Expanaton 01 Bu .. n ... by GAIL 

1360. SHRI BRAJA KISHORE TRIPATHY: 
SHRI BASU DEB ACHARIA: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be ple88ed to state: 

(a) whether GAIL (India) Ltd. exploring opportunities 
with major gas producer In and outside the country to 
expand its reach In gas business; 

(b) if la, the detalll thereof; 

(c) the estimated expenditure likely to be Incurred 
thereon; and 

(d) the resources from where GAIL (India) Ltd. 
propos .. to manage luch expenditure? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Yes, Sir. GAIL is in discussion with 
various domestic gas producers and LNG auppllef8 for 
sourcing of gas to meet the demand of natural gas in 
India. GAIL is aI&o participating under Government to 
Government initiative for import of gal through 
transnational pipelines from Iran, Turkmenistan an~ 
Myanmar. GAIL is also actively engaged in Exploration 
and Production (E&P) activities to meet the growing 
requirement of natural gas in the country. 

(c) GAIL's discussion with domestic gas producers is 
at an initial stage. The estimates of expenditure on 
transnational pipeline projects, which are likely to come 

up, would be prepared ba.ed on finalization of 
agreements. GAIL has participating interest In 30 oil and 
gas exploration blocks; these blocks are In different stages 
of exploration. appraisal and development and. therefore, 
complete estimates of expenditure are not available. 

(d) Expenditure will be met from internal resources 
and commercial borrowings. 

Monitoring Movement of Kerosene Tanker. 

1361. SHRI UDAY SINGH: Will the Minister of 
PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether the movement of Kerosene tankers from 
storage tanks to wholesalers in sub-division is being 
monitored through satellite to avoid any pilferage or 
diversion of fuel to the black market; 

(b) if 10, the facta thereOf; 

(c) whether lnapite of monitoring through satellite the 
pMerage of kerosene from tankers to whoteaalers continue; 
and 

(d) if 10, the details thereof and further action 
contemplated by the Govemment in this rej:J8rd? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Yes, Sir. With a view to checking 
diversion of subeidlzed kerosene and in order to monitor 
the movement of Tank Trucks transporting petroleum 
products. the Govemment have advised the public sector 
OMes for installing Global Positioning System (GPS) 
based vehicle tracking system on all the tank trucks. 
OMCs have taken up the task of providing GPS to the 
tank trucks in a phaaed manner. The essential feature of 
the system Ie that the vehicl. carrying PDS SKO is fitted 
with a device which enables tracking of the vehicle 
movement on real time basis from the time it leaves the 
supply location and till it reaches the destination. 

(c) and (d) OMes have reported that there is no 
case reported 80 far of pilferage of product from the tank 
trucks provided with GPS system. 

However,..ahe possibility of diversion of PDS Kerosene 
by some unscrupulous elements cannot be ruled out due 
to huge price difference between PDS Kerosene and 
petrol/diesel and the easy miscibility of these products 
with petroVdiesel. 
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uovemment have approved a pilot project for radically 
revamping the PDS kerosene distribution network with 
the primary objective of ensuring that this heavily 
subsidized product is actually made available in the 
required quantities at subsidized price to the Intended 
beneficiaries; and secondly, to thus cap, reverse and 
eventually eliminate the diversion of PDS kerosene for 
adulteration. One of the salient features of this scheme 
is that supplies to the sub-wholesale points will be made 
under the direct supervision and responsibility of the public 
sector Oil Marketing Companies (OMCs). The scheme 
has been launched on a pilot basis in 414 blocks in the 
country from 2nd October, 2005. The pilot scheme has 
been further extended upto 30.06.2007. 

To check adulteration in auto fuels, and also to check 
diversion of subsidized kerosene, Government have also 
advised OMCs to introduce marker in adulterants. Public 
sector OMCs have commenced introduction of marker In 
kerosene on all India basis with effect from 1.10.2006. 
Under the new system, Marker Is being put In kerosene 
in all depots. This system heralds the Introduction of wortcl-
class technology to curb and eventually eliminate the 
menace of adulteration of transportation fuels along the 
supply chain. With the marker's presence, adulteration 
even with very low levels of kerosene can be detected. 
MS/HSD Control Order, 2005, SKO Control Order, 1993 
and MDG 2005 have been amended for making provision 
regarding introduction of marker system in Kerosene to 
check adulteration. A committee has been set up in the 
Ministry to monitor the progress of the marker system. 
Oil Marketing Companies in the Private sector have also 
been simultaneously asked to introduce marker In 
Kerosene as is being done by Public Sector OMCs. 

Strategic Petroleum Re .. rve. 

1362. SHRI K.S. RAO: Will the Minister of 
PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether the Government has conducted a study 
on strategic petroleum reserves in the country; 

(b) if so, the main recommendations of the detailed 
report on construction and storage of strategic petroleum 
reserves to encourage pUblic-private partnership in the 
sector to reduce investment burden on the Govemment; 

(c) the storage capacity available for .trateglc 
petroleum reserves and shortfall if any· cor~dIng to 
requirements till 2012; 

(d) whether the Govemment proposes to encourage 
public-private partnership and provide investment 
incentives to ensure needed construction of storage 
capacity for strategic petroleum reserves to meet the 
country's requirement of future; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA PATEL): 
(a) and (b) MIs .KPMG has recently conducted a study 
on various options for developing strategic petroleum 
reserve for India under public private partnership. The 
report has found that stock piling models for strategic 
storage are not typically based on commercial viability. 
The four public private partnership models suggested by 
KPMG are based on revenue generated by: 

i. high trading gains or 

ii. providing a priority access to the Indian spot crude 
market or 

iii. a levy of cess on petroleum products. 

As the cost would be eventually bome by domestic 
refineries I companies and lor passed on to the 
consumers In some form, none of the suggested models 
appear feasible or cost effective. 

(c) to (e) In order to enhance the energy security of 
the country and to safeguard against short term supply 
disruptions, Government have approved setting up of 5 
Million Metric Tonn .. (MMT) strategic storage of crude 
oil at three locations, viz. Vlzag (1.0 MMT), Mangalore 
(1.5 MMT) and Padur, Udlpi (2.5 MMT). The release of 
crude oil will be in the event of any natural calamity or 
dleruption In supplies or any unforeseen global even 
leading to scarcity of supplies I abnormal Increase in 
prlc... This project is likely to be completed by the end 
of 11th five year plan. The Govemment Is planning to 
further enhance it's strategic reserve capacity to 15 MMT 
In the next phase which will meet our corresponding 
requirements. 

Indo-US Cooperation In Hydrocarbons 

1363. SHRI BALAS HOWRY VALLABHANENI: 
SHRI REWATI RAMAN SINGH: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 
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(a) whether India has signed an agreement with USA 
for cooperation in the field of hydrocarbons; 

(b) if so, the details in this regard; 

(c) the benefits likely to be accrued under the 
agreement; 

(d) whether the Govemment has taken a final decision 
on the proposal of United States to participate In the 
Committee on Global Oil and Gas constituted by National 
Petroleum Council to advise the Secretary of Energy, USA 
on oil and natural gas matters; 

(e) If so, the details thereof; and 

(f) if not, the present status thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (c) Ministry of Petroleum and Natural Gas, 
Government of India and the Department of Energy, 
Government of United States of America signed a 
Memorandum of Understanding (MoU) on 9.2.2006 for 
exchange of information relating to hydrocarbon sector. 
The main objective of the cooperation under the 
arrangement is to establish for mutual benefit, reasonably 
balance exchange of hydrocarbon sector information to 
complement existing hydrocarbon sector statistics. 

The activities under the MoU will be mutually 
beneficial in learning from each other's expertise in 
collection and analysis of data pertaining to hydrocarbon 
sector. 

(d) to (f) Yes, Sir. Government has advised Petrofed, 
which is an industry body set up to protect and project 
the interest of Indian Petroleum Industry, to participate in 
the Committee on Global Oil and Gas constituted by 
National Petroleum Council to advise the U.S Energy 
Secretary on Oil & Natural Gas matters. 

{Trsnslstion} 

Formation of Forum for Security of 
Gulf Coastline 

1364. SHRI MOHAN RAWALE: WiU the Minister of 
DEFENCE be pleased to state: 

(a) whether the naval chief during his visit to United 
Arab Emirates has suggested the formation of a forum 

with the Middle-East countries by stressing the need for 
the security of the Gulf coastline; 

(b) if so, whether the Government has discussed the 
matter with the Governments of concerned countries; and 

(c) if so, the outcome thereof? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) The Chief of the Naval Staff, during his visit to the 
United Arab Emirates has not suggested formation of a 
forum with the Middle-East countries for the security of 
the Gulf coastline. 

(b) and (c) Government In Its bilateral Interactions 
with the-countries in the region discusses issues of mutual 
interest to promote mutually beneficial cooperation. 

/English} 

Pan".'an Ga. Pipeline 

1365. DR. P.P. KOYA: 
SHRI K.J.S.P. REDDY: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to slate: 

(a) whether there is a proposal before the 
Government to participate in a multinational, Pan-Asian 
gas pipeline to carry the natural gas from Central Asian 
countries Including Iran and Talaldstan; 

(b) if so, the details thereof; 

(c) whether there is any feasibility study has been 
made regarding the proposed Trans Asian gas pipeline 
project; 

(d) If so, the outcome thereof; and 

(e) the present status of the project? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI OINSHA 
PATEL): (a) to (e) Government is not pursuing any Pan-
Asian gas pipeline from Central Asia and Tajakistan. 
However, Government is pursuing import of natural gas 
from Turkmenistan through Turkmenlstan-Afghanistan-
Pakistan (TAP) gas pipeline and from Iran through Iran-
Pakistan-India (IPI) gas pipeline. 
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With regard to TAP gu pipeline project, an Indian 
delegation led by the Min.ter of State for Petroleum and 
Natural Gas visited Ashgabet, Turkmenistan on February 
14-15, 2006 to participate in the 9th Steering Committee 
Meeting ot TAP project as an ·Observer'. The Steering 
Committee invited India to become an official member of 
the project. Govemment accorded 'in principle' approval 
to India joining the TAP project. The matter has been 
taken up with the Asian Development Bank (ADB), the 
lead development partner for the project, to appropriately 
take up India's request for joining the project with the 
Governments of rurkmenistan, Afghanistan and Pakistan. 

Regarding IPI gas pipeline project, the 4th Tripartite 
Joint Working Group meeting of IPI Gas Pipeline Project 
between the three countries was held in Tehran, Iran on 
January 24·25, 2007. A gas price fonnula regarding pricing 
of gas at Iran·Pakistan border was agreed between Iran 
and Pakistan side, subject to approval from the respective 
Governments. The Indian side agreed to respond to the 
price formula within a period of four weeks. 

Subsequently, an Indian delegation participated In the 
4th bilateral Working Group meeting with Pakistan on 
February 22·23, 2007 to discuss issues relating to transit 
of IPI Pipeline through Pakistan. Iran attended the meeting 
as an Observer. The Issues pertaining to transportation 
tariff and transit fee for passage of gas through Pakistan 
were discussed In the meeting. 

{Translation} 

Performance of Public Sector Alrtlnaa 

1366. SHRI BRAJESH PATHAK: 
SHRIMATI MANORAMA MADHAVRAJ: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) the details of the profit of public sector airlines at 
the end of 3rd quarter in the year 2006-07; 

(b) whether the public sector airlines are earning 
profits; 

(c) if so, the details thereof; 

(d) il not. the reasons therefor; 

(e) whether any assessment is made about the 
possibility of target being achieved by ~ airtlnea at 
the end 01 the current financial year; 

(f) if so, the details thereof; and 

(g) the steps taken/proposed to be taken to enhance 
the profit? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION ( SHRI PRAFUL PATEL): (a) The 
eamings of Air India and Indian Airlines at the end of 3rd 
quarter are estimated to be Rs. 6435 crores, and 
Rs. 4850.60 crores, respectively. 

(b) to (f) Both the Airlines have earned net profit 
during the last three years i.e., 2003·04 to 2005·06. 
However, the financial performance has been adversely 
affected during the current financial year mainly on 
account of steep hike in fuel prices. 

(g) Both the airlines have taken varioUl steps to 
improve performance viz. (i) dry leaSing of aircraft; (ii) 
acquisition of new aircraft; (iiii) refurbishment of the 
existing aircraft; (Iv) launching of special promotional 

~ 

tchemes; (v) closing of uneconomical offices and 
downslzlng;(vl) re-deployment of staff from non-operational 
to operational areas; and (vii) outsourcing of non-core 
activities to subsidiary companies. 

{English} 

Doubling of Railway Line from 
V •• hvantpur to Tumkur 

1367. SHRI S. MALLIKARJUNIAH: Will the Minister 
of RAILWAYS be pleased to stale: 

(a) the present status of doubling of Railway line 
from Yeshvantpur to Tumkur; and 

(b) If so, the time by which it is likely to be 
completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) On this project, track 
linking between Yeswantpur and GollahaUi has been 
completed, track linking is in progress on Gol/ahalli· 
Doddabele section and 90% earthwork & minor bridges 
on Doddabele· Tumkur section has been completed. 

(b) Work on this project is expeCted to be completed 
by June, 2007. 
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(Translafion! 

8111teral Air Semcee Ag .... ment. 

1368.· SHRI AJIT JOGI Will the Minister of CIVIL 
AVIATION be pleased to state: 

(a) Whether the agreements for new air services have 
been signed by the Government with a number of 
countries during the last three years; 

(b) if so, the details thereof; 

(c) the details of Increue In air lervlces .. a result 
of signing the.. agreements; 

(d) whether the Government propos .. to Ilgn more 
such agreements with other countries; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (.) 
Presently, India has Air Servlcel Agreement (ASA) with 
101 countries. Out of these, four n.w ASA wtth Finland, 
Tuniata, Qatar and Iceland were signed and ASAI wtth 
USA, UK, Australia, New Zealand and Qatar were revlaecJ 
during the last three years. 

Traffic rights for International operations are specified 
in these bilateral ASAa with foreign countries, which are 
reviewed from time to time as part of on-going proceu 
depending upon traffic d.mand, balance of benefit to our 
carriers, overall interest of nationaL economy and 
diplomatic/political consideration. Actual operations 
including route selection are, however, left to the 
commercial judgement of the airlines. 

During the last three years, as part of on-going 
process, capacity entitlements with 41 countries have been 
enhanced substantially. This has helped in growth In the 
number of services per week operated by both the foreign 
and Indian carriers from 1077 In 2004 to 1540 in 2006. 

Recruitment of Qualified Stiff In HAL 

1369. SHRI DEVIDAS PINGLE: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether the Hindultan Aeronautiea Ltd. has 
decided to recruit qualified staff against the regular posts 
In Its Division at OJhar during 2006-2007; 

(b) if so, the detalle thereof; and 

(c) the number of persons 80 far recruited against 
these posts? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (RAO INDERJIT SINGH): (a) Yes, Sir. 

(b) and (c) The selection of officers has been 
completed. Against the 215 posts of officers, 215 
candidates have been selected. 

The selection of workmen Is In progress In a phased 
manner. 

/Eng/ish! 

VI.. on Arrival Scheme 

1370. DR. THOKCHOM MEINYA: Will the MI"ist.r 
of TOURISM be pl .... d to Itate: 

(a) whether there Is any proposal to start vlsa-on-
arrival system at International Airports in order to 
encourage foreign tourists; 

(b) If 10, the detalle thereof; 

(c) the time by which It Is lH<ely to be Itarted; 

(d) the detall8 of objectlonl raised by the MHA to 
Introduce this vIaa-on-arrival Iystem; 

(e) wh.ther the Ministry has got the necessary 
cl.arance from the MHA for starting this vi.a-on-arrival 
system; and 

(f) if 80, the details thereof? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBlKA SONI): (a) and (b) Yes, 
Sir. The Ministry of Tourism had mooted a proposal 
regarding Visa on Arrival Scheme for select countries. 
The Ministry of Home Affairs has not agreed to this 
scheme. 
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(c) Does not ariM. 

(d) The objections raised by the Ministry of Home 
Affairs are: 

(i) the prevailing global security scenario; 

(ii) the present secur!ty concerns in' the country; 

(iii) lack of availability of infrastructure i.B., space, 
equipment and manpower presently available 
with immigration at the airports to facilitate 
effective implementation of the said lCheme. 

(e) No, Sir. 

(f) Does not arise. 

Shifting 01 011 Refinery 

1371. SHRI DUSHYANT SINGH: Will the Minister of 
PETROLEUM AND NATURAL GAS be plea.ed to 
state: 

(a) whether the Govemment has any proposal to 
shift the proposed Oil Refinery at Barrner in Rajasthan to 
other State; 

(b) if so, the reasons therefor; 

(c) whether the Government propoeea to reconsider 
its proposal of shifting in view of the local advantages 
and the interest of Rajasthan; and 

(d) if so, the steps taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (d) Consequent on de.licensing of refinery 
sector since June, 1998 a refinery is to be Ht up 
anywhere in India by a Private or Public Sector Enterprise 
(lepending on the promoters assessment of Its viability. 
The Oil and Natural Gas Corporation Ltd. (ONGC) 
has reported that it is exploring the techno-
economic feasibilitylviability of setting up of a well-head 
refinery at Barmer for processing the crude oil discovered 
b~' the JOint Venture of Cairn Energy and ONGC in 
Aajasthan. 

RecomrnendMlon. of BRPSE on PSU. 

1372. SHRI ANANTH KUMAR: 
SHRI E.G. SUGAVANAM: 

Will the Minister of HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES be pleased to state: 

(a) the criteria for referring a PSE to the BRPSE; 

(b) the details of Public Sector Enterprises (PSEs) 
referred to the Board for Reconstruction of Public Sedor 
EnterpriH. (BRPSE) for examination as on date; 

(c) the recommendations of the BRPSE thereon; and 

(d) the action taken by the Government thereon? 

THE MINISTER OF HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES (SHRI SONTOSH MOHAN DEV): 
(a) All sick Central Public Sedor Enterprises (CPSEs) 
will be referred to Board for Reconstruction of Public 
Sector Enterprises (BRPSE). A CPSE will be considered 
'sick' if it has accumulated losses in any financial year 
equal to 50% or more of Its average net worth during 4 
years immediately preceding such financial year and/or a . . 
CPSE which is a sick ~ompany within the meaning of 
Sick Industrial Companies (Special Provisions) Act, 1986 
(SICA). 

(b) Till 28th February 2007, 56 cases of CPSEs 
Statement-I have been referred to BRPSE by the 
concerned administrative ministries/departments . 

• (c) and (d) The Board has given its final 
recommendations In respect of 40 cases of (PSEs) 
Statement-II. The recommendations of BRPSE fall under 
two broad categorie&-(i) Revival as PSEs through revival 
package or joint venture/dislnvestment-38 cases of 
CPSEs and (ii) Closure-2 CPSEs. Government has 
approved revival proposals of 25 cases of CPSEs 
envisaging assistance from Govern~nt of India of 
As. 1941.30 crores In cash in the form of equitylJoanl 
grants and Rs. 5709.44 crores in non-cash in the form 
of waiver of inter88tlloanlguarantee fees, conversion of 
loan into equity/debentures, provision of guarantee, etc., 
and cloeure of one CPSE, namely Bharat Ophthalmic 
Glass Ltd. 
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S.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 
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List of CPSEs whos8 ",vivIIVHIIIabiIlt.tion or cIosuISIwInding up pI"OfJOals Mllfl bHn ",ftlnwI to 
BRPSE by thB conctImtId MimlnistrBliIIfI mini6Ifit1s1dt1pt111trN1n18 

Name of the CPSE 

2 

Hindustan Salts Ltd. 

Bridge & Roof Co. (India) Ltd. 

BBJ Construction Co. Ltd. 

Tyre Corporation of Indi. Ltd. 

British India Corporation Ltd. 

National Textiles Corporation Ltd. & ita .ubeldi .... 

M.dras Fertlllzera Ltd. 

HMT Bearings Ltd. 

Praga Tools Ltd. 

Bharat Pump8 & Compr888Ol'8 Ltd. 

Tungabhadra Steel Products Ltd. 

Fertilizers and Chemicals Travancore Ltd. 

Braithwaite & Company Ltd. 

Nagaland Pulp & Paper Co. Ltd. 

Hinduatan Antibiotics Ltd. 

NEPA Ltd. 

Eastem Coalfields Ltd. 

MECON Ltd. 

Central Inland W.ter Tranaport Corporation Ltd. 

Hooghly Dock & Port Engineera Ltd. 

Hinduatan Shipyard Ltd. 

Bharat Wagons & Engineering Co. Ltd. 

Hindustan Organic Chemicals Ltd. 

Hindustan Insecticides Ltd. 

Hindustan Prefab Ltd. 

Name of the MlnlstryJOepartment 

3 

Deptt. of Heavy Industry 

Deptt. of Heavy Industry 

Deptt. of Heavy Industry 

Deptt. of He.vy Induatry 

Ministry of T .... 

Mlnllfry of Tedla 

Oeptt. of FettlHzers 

Deptt. of Heavy Industry 

Deptt. of Heavy Industry 

Deptt. of· Heavy Industry 

Deptt. of Heavy Induatry 

Deptt. of F.rtiliz .... 

Deptt. of He.vy Industry 

Deptt. of Heavy Industry 

Deptt. of Chemicals & Petrochemicals 

Deptt. of Heavy Industry 

Ministry of Coal 

Ministry of Steel 

Deptt. of Shipping 

Oeptt. of ShippIng 

Deptt. of Shipping 

Oeptt. of Heavy Industry 

Oeptt. of Chemicals & Petrochemicals 

Deptt. of Chemicals & Petrochemicals 

Ministry of Urban Employment & Poverty 
AHeviation 
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2 3 

26. Bharat Coking Coal Ltd. MinlelryofCoal 

27. Rlchan::tsOn & Cruddu Ltd. Deptt. of Heavy Industry 

28. State Fann, Corporation of India Ltd. Deptt. of Agriculture & Cooperation 

29. Bharat Yantra Nigam Ltd. Deptt. of Heavy IndUltry 

30. Cement Corporation of India Ltd. Deptt. of Heavy Industry 

31. Bharat Ophthalmic Glus Ltd. Deptt. of Heavy Industry 

32. National Jute Manuf&ctur.. Corporation Ltd. Mlnlatry of Textiles 

33. Minerai Exploration Corporation Ltd. Miniltry of Mines 

34. HMT Machine Tool, Ltd. Oeptt. of Heavy Industry 

35. National Projects Construction Corporation Ltd. Mlnlatry of w..r Reaourcas 

36. Heavy Engineering Corporation Ltd. Deptt of Heavy InduItIy 

37. Triveni Structural, Ltd. Oeptt. of Heavy Induatry 

38. Bharat Heavy Plate & Veael, Ltd. Deptt. of Heavy Industry 

39. Hindustan Cables Ltd. Oeptt. of Heavy Industry 

40. Central Electronics Ltd. Deptt. of Scientific & Industrial Research 

41. Bengal Chemicals & Pharmaceutlcall Ltd. Deptt. of Chemicals & Petrochemical, 

42. HMT Watches Ltd. Deptt. of Heavy Industry 

43. Instrumentation Ltd. Deptt. of Heavy Industry 

44. Andrew Yule & Co. Ltd. Deptt. of Heavy Industry 

45. Hlndustan Steelworks Construction Ltd. Ministry of Steel 

46. HMT Ltd. Deptt. of Heavy Industry 

47. Bharat Refractories Ltd. Ministry of Steel 

48. HMT Chinar Watches Ltd. Deptt. of Heavy Industry 

49. Hindustan Copper Ltd. Miniltry of Mines 

SO. Fertilizer Corporation of India Ltd. Department of Fertilizers 

51. Hindustan Fertilizer Corporation Ltd. Department of Fertilizers 

52. Indian Drugs and PharmIIC8utlcais Ltd. Department of Chemicals & Petrochemicals 

53. IDPL (Tamil Nadu) Ltd. Departrnalt of Chemicals & Petrochemicals 

54. Bihar Drugs & Organic Chemicals ltd. Department of Chemicals & Petrochemicals 

55. Bieceo Lawrie Ltd. Ministry of Petroleum &. Natural Gas 

56. Hindustan Vegetable OIIaCorporation Ltd. Department of Food & Public Distribution 
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List of PSE8 whoB. ,.m.vr.~ or c.twu~ up fJIfJPtJM/tI MVII btItIn c/NnId by BRPSE 

Sl. No. Name of the CPSE Name of the Broad glat of recommendation of 
MIniatry/Dtplrtment BRPSE 

2 3 4 

1. Hinclultan Salta Lid. t Deptt. of Heavy Inclultry ReYlYai U IPSE 

2. Bridge & Roof Co. (India) lid. t Deptt. of Heavy Indultry Revival I. a PSE 

3. BBJ ConstructIon Co. Lid. t Deptl of Heavy Industry Revival U a PSE 

4. Tyre Corporation of Inc:Ia Lid. Deplt. of Heavy Industry RevIval al a PSE 

5. Britilh India Corporation lid. t Ministry of TextilIS Revival through Joint Venture! 
di8InveaIrnent 

6. National Textlles Ministry of TextilIS Revival of 15 milll al PSE 
Corporation lid. a unlta and 19 milia through Joint 
lis aublidiarleat Venture 

7. Madras FertiIIzerI lid. DepII. of FerIIIIzera Revival • aPSE 

8. HMT 8eafInga lid.· DtpIt. of Heavy Industry Revival U a PSE 

9. Praga TooI8 Ltd.· DtpIl of Heavy Induatry RevIval u aPSE 

10. Braithwaite & Company lid.· DepIl of Heavy Industry RevIval 88 a PSE 

11. NEPA Lid. DeptI. of Heavy-Industry Revival through Joint Venture! 
c:hinvellment 

12. Richardson & Cruddaa lid.· DepIt. of Heavy Industry Revival through Joint Venture! 
diainveIIment 

13. Central Inland Wlter Transport Corporation Ud.· Deptt. of Shipping Revival through Joint Venture! 
disinvestment 

14. Tungabhadra Steel Products lid. t Deptt. of Heavy Industry Revival through Joint Venture! 
disinvestment 

'15. Bharat Wagon a Engineering Co. Lid. Deptt. of Heavy Industry Revival 88 • PSE 

16. Sharat Pumps & Compl'888Ol'8 lid.· Deptt. of Heavy Industry Revival through Joint Venture! 
chinveatment 

17. Hindustan AnIibioIicI Lid.· DepIt. of Chemicals and Petrochemicals Revival u aPSE 

18. Eaalem Coalfields Ltd.· Ministry of Coal Revival 88 aPSE 

19. Cement Corporation of India lid.· Dtptt. of Heavy Industry Non-operating unlta may be closed. 
Other operating units will be revived 
88 aPSE. 
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2 3 4 

20. Sharat Ophthalmic Glass Ltd." Dept!. of Heavy Industry Closure 

21. HMT Machine Tools Ltd: Dtpll of Heavy Industry Revival 86 aPSE 

22. Heavy Engineering Corporation Ltd.' Deptt. of Heavy Industry Revival as aPSE 

23. Hlndustan Organic Chemicals Ltd.' Dept!. of Chemicals & Petrochemicals Revival as aPSE 

24. Hlndustan Insecticides Ltd.' Deptt. of Chemicals & Petrochemicals Revival as aPSE 

25. Mineral Exploration Corporation Ltd.' Mini8lry of Mines Revival as aPSE 

26. FertUizera & Chemicals Travancore Ltd.' Depgtrtment of FertiHzers Revival as aPSE 

27. Hindualan Shipyard Ltd. Department of Shipping Revival as aPSE 

28. Central Electronics Ltd.' Department of Scientific & Revival .. aPSE 
Indu8lrial R .... rch 

2a. National Projecta Construction Ministry of Water Resources Revival 86 aPSE 
Corporation Ltd. 

30. MECON Ltd.' Ministry of Steel Revival as aPSE 

31. Andrew Yule & Co. Ltd.' Deptt. of Heavy Industry Revival as a PSE 

32. Instrumentation Ltd. Dtptt. of Heavy Industry Revival as a PSE 

33. Bharat Yantra Nigam Ltd. Deptt. of Heavy Industry ClOI1.Ire 

34. Slate Finns Corporation of India Ltd. Oeptt. of Agriculture & Co-operation Revival .. aPSE 

35. Bengal Chemicals & Ceptt. of Chemicals Ravlval 86 aPSE 
Pharmaceuticals Ltd.' & Petrochemicals 

38. Trlveni Structurais Ltd. Depll of Heavy Industry Revival as aPSE 

37. HMT Ltd. DepIt. of Heavy Industry Ravival as aPSE 

38. HMT Watches ltd. Depll of Heavy Industry Revival as aPSE 

39. Hindustan Copper Ltd. 'Mlnlltry of Mines Revival as aPSE 

40. Bharat Refractories Ltd. Mlnlatry of Steel Revival through financial 
restructuring & merger with SAIl 

• In re.pect of 25 CPSEs mentioned against S. No.1, 2, 3, 5, 8, 8, 9, 10, 12, 13, 14, 16, 17, 18, 19, 21, 22. 23, 24, 25, 26, 28, 
3Q, 31 & 35 the revival packagea have been approved by the Government. • 
•• Govemment has approved closure in the case of S. No. 20. 

Sattara Inetltutlona of AI .. m 

1373. DR. ARUN KUMAR SARMA Wi,1 the Minister 
of CULTURE be pleased to state: 

(a) whether Govemment has received a proposal from 
the Government of Assam for assistance to Sattara 
institution of Assam for promotion of their art forms as 
well as for Improvement of basic infrastructure and 
preservation of heritage properties; and 
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(b) if so, details of the proposal and Ita present atatua 
of sanction, total outlay and allocation during the lut 
three years? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) and 
(b) in a Memorandum submitted by Govemment of Assam 
to the Hon'ble Prime Minister earlier, a request was made 
for grant of RS.25 crores for the Development of Sattara 
Institutions in different parts of Assam. However, a detaUed 
project report in this regard has been received from the 
Government of Assam only recently. It has been 
mentioned In the report that 135 Sattara Institutions of 
Assam have been identified In the first phase of the 
Scheme for their development at an estimated cost of 
Rs. 96,59,00,000/·. The project repon submitted by the 
Govemment of Assam is being examined. 

BOlrd Level Appointments In PSUs 

1374. SHRI K.J.S.P. REDDY: Will the Minister of 
HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be 
pleased to state: 

<a) whether the role of administrative Ministries In 
Board level appointments In Public Sector Undertakings 
(PSUs) has been curtailed; 

(b) if so, the details thereof and the reasons therefor; 
and 

(c) the response of the PSUs in this regard? 

THE MINISTER OF HEAVY INDUSTR)ES AND 
PUBLIC ENTERPRISES (SHRI SONTOSH MOHAN DEV): 
(a) There has been no curtailment of the role of the 
administrative Ministry in the matter of selection to Board 
level posts in the Central Public Sector Enterprises 
(CPSEs). The extant procedure of selection of Board level 
executives in CPSEs is as under: 

(i) For initiating the selection process for Board level 
posts in the CPSEs, the Public Enterprises 
Selection Board (PESB) sends a draft Job 
descrIption to the Administrative Ministryl 
Department for sending comments within 10 days 
where after the job description Is finalized In 
the PESB. 

(iI) During the selection meeting, the Secretary of 
the Administrative Ministry is invited to assist 
the Board and the Inputs given by him during 
the meeting are taken into consideration by the 
Board while making Its recommendations. 

(Iii) The recommendations of the PESB are 
forwarded to the administrative Ministryl 
Department for obtaining the approval of the 
competent AuthOrity after obtaining clearance 
from the Central Vigilance Commission. 

(b) and (c) Do not arise. 

Shortage of Rake. 

1375. SHRI PRABHUNATH SINGH: 
SHRI KRISHNA MURARI MOGHE: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether there is a shortage of rakes in the 
Railways to meet the requirements of traMportatlon of 
g~dIt; 

(b) If so, the steps taken by the Railways to arrange 
the sufficient number of rakes; 

(c) the rake points that have closed during the last 
three years (State-wise): and 

(d) the rake-points planned to be opened during 2007-
2008 (State-wise)? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) No Sir. There are, 
however, temporary shortfalls. 

(b) The Railways 88881 ... the requirement of wagons 
and places demand for new wagons every year. In the 
year 2006-07, the Railways have Indented for 18500 
additional wagons to meet anticipated demands. 

(c) and (d) State-wise Information is given in the 
encloaad statement. 
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State 

Bihar 

Jharkhand 

Madhya Pradesh 

West Bengal 

Orissa 

Gujarat 

Chhattlsgarh 

Haryana 

Rajasthan 

Andhra Pradesh 

Delhi 

Punjab 

Maharashtra 

Karnataka 

Arunachal Pradesh 

Assam 

Nagaland 

U.P. 

Uttrakhand 

Tamil Nadu 

Kerala 

[English} 

Statut.nt 

Number 01 rake Nllnber of rakes 
points closed cklring points planned 

l1li \hIM yurs to be opened 
during 2OO7.os 

3 

2 

6 

3 

4 

17 

2 

8 

39 

2 

5 

2 

2 

4 

15 

Medical FacllJtIea In ,..... ... 

1376. SHRI M. APPADURAI: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways propose to depute one 
doctor and sufficient paramedical staff' to attend any 
medical emergency cases in long distance tr8ins; 

(b) if so, the details thereof; and 

(c) if not, the manner In which the Railways provide 
or propose to provide mediclil facilities to passengers In 
trains? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. 

(b) Does not arise. 

(c) All Passenger carrying trains are provided with 
First Aid BOX88 containing essential drugs and dressing 
materials and the First Aid Boxes are available with the 
Guards of all the trains. The front line staff viz. Train 
Superintendents, Train Conductors, Travelling Ticket 
Examiners, etc. are also trained In rendering first aid. 

In addition Augmented Firat Aid Box.. with wider 
range of medicines, disposable medical material, etc. have 
been provided with the Train Superintendents I Pantry 
Car Managers of RaJdhani I Shatabdl Expreaa Trains and 
on nominated long distance Mail I Express trains. Services 
of doctors travelling as passengers are utilized to attend 
to passengers who are in need of urgent medical 
assistance. For this purpose the allopathic doctors 
travelling in such trains are provided with 10% concession 
in the train fare. 

There Is a very well developed system to send 
informations to the Station Managers where there is next 
scheduled halt of the train. The Station Managers have 
authority to call the Railway doctor I Govt. doctor I Private 
doctor to come to railway station and to attend the sick 
passengers travelling in the train. Necessary medical 
treatment is being provided. This Is being used extensively 
at present. Trains can also make unscheduled halts, if 
neeesaar),. et the stations en-route In extreme 
emergencies. The Stati"n Managers have details of 
doctors, clinics & hospitals of Railways, Government and 
Private, In the vicinity of the station, so that their services 
could be requisitioned, in such situations. In addition, a 
database has also been developed r89arding aVAilability 
of the medical facilities of Railway, Government and 
Private Sector along railway tracks and at stations en-
route,for providing emergency medical care to sick 
tJaveliing passengers in the Trains and during Railway 
accidents. 

ReHrvatlon Countera tor Phyelcally Handicapped 

l3n. SHRI C.H. VIJAYASHANKAR: Will the Mini.'1ter 
of RAILWAYS be pleased to state: 
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(a) whether the Railways propose to have special 
reservation counters for Sr. Citizens, Women and 
physically handicapped persons; and 

(b) if so, the State-wise details of reservation 
counters/stations where such facilitHls are likely to be 
provided? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) and (b) Separate counters 
are earmarked at various Passenger Reservation 
System(PRS) centres for deaUng with the re .. rvation 
requi.ltlons received from Physically handicapped pel'8Ol18, 
Senior Citizens, Former Members of Partiament, Members 
of Legislative Aseembly (MLAa) , accredited journalists and 
freedom fighters, if the average demand per shift is not 
lese than 120 tickets. In case there ia no juatification for 
earmarking of an exclusive counter for any of these 
categories of persons including Senior Citizens, Women 
and physically handicapped persons, one or two counters 
depending upon the total demand are earmarked for 
dealing with the reservation requests for all these 
categories of persons. It Is a continuous process, which 
depends upon the demand pattern and availability of 
counters. 

New Information ServlCM In Railways 

1378. SHRI B. MAHTAB: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Raitways have launched or propose 
to launch new InfOrmation Services; 

(b) if so, the details thereof; and 

(c) the main objectives of launching the new 
Information Services? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU) (a) to (c) In view of making 
the facility of rail telephone enquiry available to maximum 
number of users, Integrated train Enquiry System is being 
set up consisting of both Interactive Voice Response 
System (IVRS) and manual enquiry provisions for 
dissemination of information on train running status, 
reservation status, availability of accommodation alongwith 
other value added services. This system has already been 
set up at Patna and Bangaiore and will be gradually 
extended throughout the country. 

Policy on Airport. 

1379. SHRI ANANDRAO VITHOBA ADSUL: 
SHRI ADHALRAO PATIL SHIVAJIRAO: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the aviation sector of the country depends 
on large availability of infrastructure; 

(b) If so, whether there is a n .. d to revisit the policy 
on airports 88 land acquisition was facing hurdles with 
special economic zone. 88 reported In 'The Hindu' dated 
February, 18, 2007; 

(c) if so, the details and the facts thereof; and 

(d) the steps taken by the Union Government to 
revisit the policy? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) Yes, Sir. 
AvallabHlty of infrastructure ia one of the basic components 
of aviation sector. 

(b) to (d) A policy which is under formulation. will 
address to the issue. relating to lands for airport projects. 

rrrsnst.Honj 

Ahmednagar-BHd-P .... 1 (W) Railway Une 

1380. SHRI JAYSINGRAO GAIKWAD PATIL: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the work related to the laying down 0' 
Ahmednagar-Beed-Parli (W) new railway line was 
sanctioned in 1996-1997; 

(b) if so, the statue of the said railway line as on 
date; 

(c) whether District Magistrate, Beed has sent a 
proposal of land acquisition of Rs. 14 crore to the Railway 
Board; 

(d) if so, whether the said proposal has been 
sanctioned; 

(e) the provialon of total amount made for this railway 
line from 1996-1997 till date; 
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(f) the details of the total expenditure made out of 
the said provision till date; 

(g) the item-wise/head-wise expenditure incurred 
during each of the last three years; and 

(h) the time estimated to be taken to complete the 
said railway line? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) and (b) Ahmednagar-
Beed-Parli Vaijnath new line project was included in 
Budget 1995-96. Work taken up In Ahmednagar-
Narayandoh (15 Ian) section. For balance length from 
Narayandoh to Parll ValJnath. land acquisition hu been 
processed. 

(c) Special land acquisition officer, Beed has sent a 
proposal to Central Railway for payment of Rs. 14.32 
crore towards cost of land acquisition. 

(d) No, Sir. 

<e) and (f) An expenditure of Rs.15.02 cr. has been 
incurred on this project upto March 31.3.2006 and an 
outlay of Rs. 1 0 crore has been provided during 2006-07. 

<g) Such data of expenditure on each Itemlhead Is 
not maintained. 

(h) Target date of completion not yet fixed. 

[English! 

National MInion on Monument. 

1381. SHRI RAVI PRAKASH VERMA: Will the 
Minister of CULTURE be pleased to state: 

(a) whether thousand of monumeme are outside the 
ambit of Archaeological Survey of India and· State 
Governments; 

(b) if so, whether there wu proposal to set up 
Mission on Monuments; 

(c) the reasons for not setting up Mission on 
Monuments; 

(d) whether the Government has planned an 
ambitious programme to map every monument in the 
country, down to the village level; 

(e) if so, the details of the plan prepared therefor; 
and 

(f) the steps taken by the Government for the 
conservation of unprotected monuments? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) and 
(b) Yes, Sir. Government has approved the National 
Mission on Monument and Antiquities. 

(c) Question does not arise. 

(d) and (e) Yes, Sir. The National Mission on 
Monuments and Antiquities proposes to prepare a National 
Data Bue on Built Heritage and Antiquities. 

The main mandate proposed for the Mission are:-

(i) Preparation of national data base on monuments 
and antiquities. 

(II) Setting up of regional data base centers in 
States IU.Ts. 

(iii) Increasing public awareness on archaeologicaJ 
heritage and antiquarian wealth and sensitizing 
people about their preservation and 
management. 

(iv) Capacity building in State Archaeology 
Departments & NGO's in respect of heritage 
protection & preservation. 

(v) Publication of popular literature for public and 
educational institution. in respect of preservation 
and management of monuments and antiquities. 

(vi) Conservation of selected unprotected 
monuments. 

(f) Presently under the financial assistance scheme, 
Archaeological Survey of India has a provision to grant 
funds for the conaervation of unprotected important 
buildings which are I88S than 100 years old. 

/T"'nMtion! 

Sale of Marker Mixed KeroHne 

1382. SHRI MOHO. TAHIR: Will the Minister of 
PETROLEUM AND NATURAL GAS be pleased to state: 

<a) whether the Government has reviewed the marker 
mixed kerosene scheme; 
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(b) whether the Govemment has examined samples 
in all supply locations depots/termlnals of marker mixed 
kerosene; 

(c) if so, the outcome thereof; 

(d) whether the Government has alBo directed private 
oil companies to sale marker mixed kerosene; and 

(e) if so, the progress made 80 far in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEl): (a) to (c) To check adulteration In auto fuels, 
and also to check diversion of subsidized kerosene, Public 
sector Oil Marketing Companies (OMCs) have commenced 
introduction of marker in kerosene on all India basis with 
effect from 1.10.2006. Under the new system, Marker Is 
being put in kerosene in all depots. This system heralds 
the introduction of world-class technology to curb and 
eventually eliminate the menace of adulteration of 
transportation fuels along the supply chain. With the 
marker's presence, adulteration even with very low levels 
of kerosene can be detected. A commmH hu been set 
up in the Ministry to monitor the progress of the marker 
system. It is reported by OMCs that all nec88llary tests 
are being conducted at supply locations to know the 
presence of marker in SKO. 

(d) and (e) Oil Marketing Companies namely Reliance 
industries limited (RIL) and Essar Oil limited (EOL) in 
the Private sector have also been simultaneously asked 
to introduce marker in Kerosene as is being done by 
Public Sector OMCs. EOl has reported that they have 
taken action to introduce Marker In Kerosene for all the 
supplies made from their refinery. RIL has reported that 
they have not introduced marker In kerosene as they are 
not marketing Kerosene on their own. 

[Eng/ish} 

Doubling of Railway Line from Jamnagar to 
Ahmedabad and Jamnagar to Mehaana 

1383. SHRI VIKRAMBHAI ARJANBHAI MADAM: Will 
the Minister of RAILWAYS be pleased to slate: 

(a) whether the Raltways are planning for doubling 
of railway Ilne from Jamnagar to Ahmedabad and 
Jamnagar to Mehsana with electrification; 

(b) If so, "the details thereof; and 

(c) the time by which it is likely to be implemented? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. However, on 
Ahmedabad-Jamnagar line, double broad gauge line 
already exists ,on Ahmedabad-Vlramgam section and a 
survey for doubHng of Viramgam-Surendranagar (65 Kms) 
section has been sanctioned during 2006-07 to ...... 
the traffic or. tnis section. 

(b) and (c) Do not arise. 

$ettlng up of National Commlaalon on Llbrarl .. 

1384. SHRI S. K. KHARVENTHAN: Will the Minister 
of CULTURE be pleased to state: 

(a) wNther the Government has any proposal to eat 
up National Commission on libraries; 

(b) if so, the details and the propoeed functions 
thereof; and 

(c) the time by which the said Commission is likely 
to be set up? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI. AJAY MAKEN): (a> and 
(b) The National Knowledge Commission has 
recommended the formation of a National Commluion 
on libraries as an Independent and financially autonomous 
body. Its functions are envisaged as follows: 

1. Develop Ubraries and Information Services. 

2. Advise the Govemment on libraries and 
Information Sector. 

3. Set standards for collection, services and 
technical processing. 

4. Encourage public private participation. 

5. Interact with State Governments. 

6. Conserve cultural heritage. 

7. Review and au ... LIS edUcatIon and in-service 
training needa. 

8. Support R&D and technological development. 
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9. Enaure acceas to all publlcatlona Including 
govemment and Institutional public documents. 

10. Set up a system for monitoring the working of 
public libraries. 

(c) The National Knowledge Co'"""-slon has allo 
recommended that a National Mission on libraries may 
be set up immediately, for a period of three years, which 
may lead to the formation of the Commi88ion. 

[Trans/allon} 

Re.ervatlon Facility to Aefugeea 
from Bangl.de.h 

1385. SHRI HANS RAJ G. AHIR: Will the Minister 
of SOCIAL JUSTICE AND EMPOWERMENT be pleased 
to state: 

(a) whether originally Bangall speaking Namoshudra 
caste has been included In the list of Scheduled Castes 
lor reservation facility; 

(b) if so, whether any demand has been made to 
direct State Govemment to provide reservation facility to 
refugees who came from Bangladesh and are now citizens 
of India; and 

(c) if so, the reaction of the Union Govemment 
thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (a) Persona belonging 
to Namasudra community specified as Scheduled CUtes 
in Assam, Manipur, Meghalaya, Mizoram, Orissa, Trlpura 
and West Bengal are eligible to get benefits as admissible 
to Scheduled Castes. 

(b) and (c) Requests have been received from various 
quarters to include Namasudra community in the list of 
Scheduled Castes in Andhra Pradesh, Andaman and 
Nicobar Islands, Bihar, Chhattisgarh, Deihl, Kemataka, 
Madhya Pradesh, Maharashtra, Rajasthan, Uttar Pradaah 
and Uttrakhand. The concemed State GovemmentalUnion 
Territory Administrations have been requested to provide 
ethnographic details in the prescribed profonna aIongwlth 
their recommendations. 

{English} 

Pending C.... of Payment of Due. 

1386. SHRI SUBRATA BOSE: Win the Minister of 
DEFENCE be pleased to state: 

(a) the number of cuee of payment of duN of the 
misaing and deoeued 1OIdier1 pending with Army at on 
the 31 December, 2006, wing-wise; 

(b) since when these cases are pending, 

(c) the reasons for pendency In each case; and; 

(d) the action being taken for speedy disposal of the 
pending cases? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (SHRI M.M. PALLAM RAJU): (a) to (d) The 
requlalte Information ia being collected and will be laid 
on the Table of the House. 

{TmnsJMIon} 

Shelling at Indo-P.k Border 

1387. PROF. VIJAY KUMAR MALHOTRA: 
SHRI CHANDRA MANI TRIPATHI: 

Will the Minister of DEFENCE be pteaaed to atate: 

(a) whether Pakistan has started shelling at Indo-
Pak Border by breaking the ceasefire, 

(b) if so, the facts thereof, 

(c) whether some Pakistani rangers have also violated 
the intemational border, 

(d) if so, the details thereof; and 

(e) the action taken by the Government in thla 
regard? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) and (b) No incident of shelling has been reported on 
Indo-Pak International border after declaration of ceasefire. 
The ceasefire declared in November, 2003 on the Line 
of Control between India and Pakistan has been upheld 
except for some minor aberrations. 

(c) and (d) Three Instances of violation by Pak 
Rangers on international border, on 15 August, 2006, 12th 
September, 2006 and 22nd October, 2006 have been 
reported. The violations were in Jammu and Rajasthan 
areas. 
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(e) Protest notes on all the above cue. were lodged 
with Pak Range,. .nd the matter w .. also taken up 
during Indo-Pak BI-Annual meeting held from 14th to 17th 
February, 2007 at Jalandhar (Punjab). 

{English} 

Cultural Delegation 

1388. SHRI NAVE EN JINDAL: Will the Minister of 
CULTURE be pleased to state: 

(a) the details of cultur.1 delegations which visited 
India during the lut three yea,.; 

(b) the detail. of Indian Cultural delegations sent 
abroad during the above •• Id period, country·wise; 

(c) the composition of the Indian delegation.; .nd; 

(d) the expenditure Incurred on e.ch vi.it? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) to 
(d) The information is being collected .nd will be laid on 
the Table of the House. 

Train Service on H ••• n-Mangalore U.,. 

1389. SHRI IQBAL AHMED SARADGI: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the R.ilways propose to open H .... n· 
Mangaiore line to pasaenger train service where the freight 
trains were flagged off in May 2006; 

(b) If so, whether the Comrnlasioner of R-'lway Safety 
had raised several Issues pertaining to •• fety standards 
of the bridges, .Ignalllng across small patches and safety 
along a 50·km. .tretch between Sakle.hpur and 
Subrahmanya; 

(c) If so, the reaction of the Railways thereto; and 

(d) the time by which passenger train service 18 likely 
to be started on the said line? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Yes, Sir. 

(b) and (c) Commissioner of Railway Safety raiHd 
the issue for providing a catch siding at Sirivagilu which 

h ... Inc. been provided and the papera resubmitted 10 

Cornmllaloner of Railway S.fety. 

(d) P •••• ng.r tr.ln •• rvic.. on Sakl •• hpur· 
Subr.m.ny. Ro.d .ectlon would be Introduced aft.r 
statutory inspection .nd certification by Commissioner of 
Railway Safety. 

Amount Spent on AdvertlHment by Railway. 

1390. SHRI K.C. PALLANI SHAMY: Will the Minister 
of RAILWAYS be pleued to state: 

(a) whether the amount spent on adv.rtiHments by 
the Rallw.y. has been ste.dlly Inc ..... lng over the y •• ra; 

(b) If .0, the details thereof; 

(c) whether the R.llways h.ve t.ken .ny decl.lon to 
divert a portion of the expenditure on advertisement to 
developmental works; .nd 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Yes, Sir. 

(b) The .mount .pent on .dvertlsem.nt. by the 
Rallw.ys during the last three yea,. (2003-04 to 2006-
06) had b •• n R •. 67.86 crore, R •. 88.46 crore and 
R •. 92.61 crore respectively. 

(c) No, Sir. 

(d) Doe. not ari.e. 

Fund. for uptlttment of Mu.llme 

1391. SHRI ASADUDDIN OWAISI: Will the Minister 
of MINORITY AFFAIRS be pleased to state: 

(a) the detail. of the funds allocated during the 10th 
Five Year Plan for upHftment of Muslims in the country; 

(b) whether the funds allocated in the 10th Five Year 
Plan has since been utilized in proportion to completed 
period of the 101h Plan; 

(c) if so, the details thereof; 
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(d) it not, the reasons therefor; 

(e) whether the funds allocated during the 10th Plan 
were sufficient to meet the growing demand for upllftment 
of Muslim minorities; 

(f) it so, whether keeping In view the funds allocated 
and its utilization the Government has chalked out a plan 
allocation for the 11 th Plan period for Muslim minorities; 
and 

(g) if so, the details thereof and detailed strategy 
chalked out for implementation and allocation of funds 
during 11 th Plan period? 

THE MINISTER OF MINORITY AFFAIRS (SHRI A.A. 
ANTULAY): (a) Funds are not allocated on the baals of 
religious community. 

(b) to (g) Does not arise. 

ncntle.. Travelling by Police Peraonnel 

1392. SHRI CHANDRA DEV PRASAD RAJBHAR: 
Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Railways are aware of the ticketless 
travelling by police personnel In trains; 

(b) If so, the details of such Incident. which came to 
the notice of the Railways during 2006-07 and the action 
taken thereon; 

(c) whether the Railways are making more stringent 
law to check such practice; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI A. VELU): (a) to (d) Some incidents of 
tlcketless travelling by police personnel in trains do come 
to notice. However, no separate statistics is maintained 
in this regard. To check ticketleselirregular travelling in 
trains, minimum penalty for ticketlessllrregular travel has 
been enhanced from Rs.SO/- to Rs.2501- with effect from 
01.07.2004. Besides, regular checks are conducted in 
trains against ticketleS&lirregular travel and actiOn is taken 
as per law. Matter is also brought to the notice of 
concerned Police Authorities from time to time to check 
such incidents. 

{English} 

Licence to Foreign Pllot~ 

1393. SHRIMATI MANORAMA MADHAVAAJ: Will the 
Minister of CIVIL AVIATION be pleased to state: 

(a) whether the Directorate General of Civil Aviation 
(DGCA) expects a shortage of 500 pilots every year 
against the availability of only 200 trained pilOts; 

(b) if so, whether to overcome this shortage, DGCA 
has proposed to grant licence to about 250 foreign pilots 
eariy this year; 

(c) if so, the details thereof; 

(d) whether as a measure to ease pilot shortage, 
DGCA Is likely to Introduce Multi-engine Pilot licenCing 
in India; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) With the 
present growth of aviation it is expected tMt shortage of 
around 500 pilots would be there every year. Presently, 
there are 3000 type rated pilots in India. 

(b) and (c) Directorate General of Civil Aviation 
(DGCA) does not suo moto grant or validate the 
Commercial Pilot Licences of foreign pilots. However, if 
airlines wish to deploy the foreign pilots/instructors, such 
applications are considered by DGCA for validation of 
their licences subject to fulfillment of the prescribed 
conditions. There are approximately 565 foreign pilots in 
the country working with various airlines. 

(d) and (e) Multi engine pilot licenses are already in 
vogue in India. 

Asiatic Society of Mumal 

1394. SHRI MILIND DEORA: Will the Minister of 
CULTURE be pleased to state: 

<a) whether the Government has received any 
representation regarding recognition of Asiatic Society of 
Mumbai as an institution of natio~1 Importance; 

(b) if 80, the details thereof; 
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(0) whether the Government provided any financial 
assistance to the Asiatic S~lety of Mumbai for the 
preservation of rare books and construction of museum 
to the Library; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) Yes, 
Sir. 

(b) Ministry has received several proposals for grant 
the status of 'Institution of National Importance' to the 
Asiatic Society, Mumbai. In this connection Shrl C.K. 
Chandrappan, M.P. Lok Sabha had moved a Private 
Members Bill titled "The Asiatic Society of Mumbai Bill 
2005 for the same purpose. 

(c) and (d) Yes, Sir. Govemment of India had in the 
past given a corpus fund of Rupees two crores to the 
Society during 1994 for its various activities. An annual 
Plan grant of Rs.20.00 lakhs has been made to this 
Society during the past few years which has been 
increased Rs.25.00 lakhs from the financial year 2006-
2007. Ministry is ready to assist the Society by giving it 
Project based grants to enable It to carry out Its alms 
and objectives. 

[Transition/ 

Wagon Shop at Kota Junction 

1395. SHRI RAGHUVEER SINGH KOSHAL: Will the 
Minister of RAILWAYS be pleased to state: 

<a) whether a modemlsation scheme Involving a coat 
of Rupees sixty crores has been finalised for wagon repair 
shop at Kota Junction (Westem-Central Railways); 

(b) if so, the details thereof; 

<c) the progre88 made in this regard so far; and 

(d) the details of capacity addition and modemisation 
after clearance of the said project? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHAI R. VELU): (a) to (c) A work of 
modernisation of Kota wagon repair shop has been 
included in Railway Budget 2007-08. The anticipated coat 
of the work is Rs. 48.00 crores. 

(d) Modernisation of Kota wagon repair shop 
envisages an additional capacity for Periodic Overhauling 
(POH) of 65 Broad Gauge wagons per month, reduction 
in POH cycle time, improvement in reliability and quality 
of POH, improvement in working conditions, structural 
improvement of the shop, modernisation of machinery and 
plant etc. 

/English} 

MI .. lng of Identity card. of Defence Peraonnel 

1396. SHRI ABU AYES MONDAL: Will the Minister 
of DEFENCE be pleased to ltate: 

(a) whether the Government Is aware of recent 
missing of a lot of Identity cards of defence personnel; 

(b) If so, the details thereof and reuons therefor; 

(c) whether the Govemment has set up an enquiry 
committee in this regard; 

(d) If so, the study report of the Committee; 

<e) whether the Government has taken extra alert on 
missing \)f defence items; and 

(f) if so, the action taken by the Govemment in this 
regard? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (f) A case of loss of a lot of 87 Identity cards of 
Personnel Below OffIcers' Rank of Army has been brought 
to the notice of the Govemment by the Army in the 
recent past. In all such cas88 a Court of Inquiry is 
convened and details are shared with concemed agencies 
for taking nec .... ry precautionary measures. The review 
of security measures is a continuous process. 

Cooperation between India and Aalan Countrl •• 

1397. SHRI SANTOSH GANGWAR: WHI the Minister 
of PETROLEUM AND NATURAL GAS be pleased to 
state: 

(a) whether InOla and other Asian countries have 
reached a consensus to increase cooperation to meet 
the requirement of fuel part~larly keeping in view the 
high price and depleting reserves thereof; and 
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(b) If so, the benefits likely to accrue thereby together 
with the apeciflc energy sectors In respect of which the 
consensus has been so reached? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) During the five countries Energy 
Roundtable held on 16th December 2006 at Beijing, 
China, the Minister (P&NG) in his keynote address had 
called for cooperation at three levels amongst consumer 
countries to identify issues and suggest remedial 
measures. He had also stated that developing Asian 
countries should seriously consider building strategic 
Itorage of 011 and that it Is for the consuming natlona 
like China, India, Japan and Korea to ponder whether 
Individual and collective efforts are necessary to have 
dialogue with exporters to addr .. s the iaeue of pricing. 
In the joint statement of 6 union Energy Ministers released 
at the conclusion of the Roundtable, a call was made on 
all countries of the intemational community to enhance 
global energy security through the following measures: 

i. Open, transparent, efficient and competitive 
energy markets to encourage investment in the 
whole energy supply chain, especially in oil and 
gas exploration and production, including 
tranaparent and effective legal and regulatory 
frameworks. 

Ii. Diversification of energy supply and demand and 
energy sources. 

iii. Promotion of energy conservation and energy 
efficiency measures as well as development and 
deployment of environmentally sustainable energy 
technologies. 

Iv. Cooperative energy emergency response through 
strategic 011 stocks. 

v. Safeguarding critical energy Infrastructure and 
sea route security for transportation of 011 and 
gas. 

vi. Improved quality and timeliness of energy data 
made available to the market. 

{English} 

R08c:t-cum-Rall Bridge Over Brahmaputra 
at Guwahatl 

1398. SHRI ANWAR HUSSAIN: 
DR. ARUN KUMAR SARMA: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the RaHways have conducted the survey , 
for construction of second Ratl-cum-road bridge over 
Brahmaputra at Sarlaghat; 

(b) If so, details thereof; 

(c) If not, the time by which the survey is likely to 
be carried out and completed; 

(d) whether Govemment of Assam has represented 
for converting the proposed road bridge at Sariaghat under 
NHDP to a rail-cum-road bridge; and 

(e) If so, details of pre-feulblllty and economy thereof 
and the response of the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. 

(b) and (c) Do not arise. However, survey for 2nd 
rail bridge is being taken up. It will take about one year's 
time. 

(d) and (e) A Chief Minister, Assam had written in 
this regard. No survey has so far been conducted. Prime 
facie, It has been considered that the existing broad gauge 
lines via Sariaghat bridge and via Jogighopa bridge along 
with gauge conversion of Rangia-Murkongselek and 
Bogibeel bridge would be able to meet the traffic 
requirements. 

[Translation} 

Construction ot Civilian Airport at 
Jodhpur, AaJa.than 

1399. SHRI JASWANT SINGH BISHNOI: Will the 
Minister of CIVIL AVIATION be pleased to state: 

(a) whether SalawBB Airport at Jodhpur in Rajasthan 
is in use; 

(b) If not, whether the Government proposes to make 
it as a civilian airport; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF ,THE MINISTRY OF 
CIVIL AViATION (SHRI PRAFUL PATEL): (a) to (d) 
Salawas airport at Jodhpur belongs to Indian Air Force 
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(IAF), Ministry of Defence. Govemment of India has no 
plans to make it a civilian airport. 

Incr... In the Speed of Tl'llin. 

1400. SHRI RAJNARAYAN BUDHOLIA: 
SHRI REWATI RAMAN SINGH: 

Will the Minister of RAILWAYS be pleaaed to state: 

(a) whether the Railways are considering a proposal 
to increase the speed of some trains; 

(b) if 80, the details in this regard; 

(c) whether the tracks are fit enough to bear the 
increased speed; and 

(d) if so, the reaction of the Railways thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU) (a): Yes, Sir. 

(b) Speeding up of passenger carrying trains 18 an 
ongoing process over Indian Railways. During the current 
financial year 2006-07, 657 trains have been speeded up 
and 176 other mall/express train8 have been made 
superfast by speeding up. 

(c) Yes, Sir. 

(d) The trains are speeded 8ubject to availability of 
resources, requisite infrastructure and operational 
feasibility. 

{Eng/ish} 

Military Dairy Farm. 

1401. SHRI ABDUL RASHID SHAHEEN: Will the 
Minister of DEFENCE be pleased to state: 

(a) whether the Defence FOrce8 maintain their own 
dairy farms; 

(b) if so, the number of such farms and the annual 
expenditure incurred on maintenance of such farms; 

(c) whether the milk supplied by these farms to 
military units is costlier than the prices offered by the 
private dairy farms; and 

(d) if 50, the justification of maintaining such dairy 
farm8? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) Yes, Sir. 

(b) The number of Military Farms being maintained 
is 43. DUring the financial year 2005-2006, an expenditure 
of Rs.169 crore was incurred by Military Farms which 
includes purchase of milk, hay, maintenance of farms 
and salary etc. 

(c) As per report of Controller and Auditor General 
of India for the year ending March 2005, cost of milk 
produced by Military Farms was snghtly higher than the 
market rates. 

(d) In order to improve their economic viability, Military 
Farms are being reorganized Furthermore it has also been 
decided to close down some military farms. 18 Military 
Farms have been closed down during 2004-2005 and 
their assets readjusted/amalgamated with other farms. 

T •• tlng Kit. to Check Adult.,.tlon 

1402. SHRI BHUVANESHWAR PRASAD MEHTA: 
SHRI AJIT JOGI: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether there Is any proposal to provide testing 
kits at the petrol pumps to cheek adulteration in petrol 
and diesel; 

(b) if so, the details thereof; and 

(c) the time by which the scheme is likely to be 
implemented? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) There is no proposal to provide testing kits 
at the retail outlets of 011 Marketing Companies (OMCs) 
to test the presence of marker in MSlHSD. 

(b) and (c) Does not arise in view of reply to (a) 
above. 
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/English} 

Buddhlat Tourl.. Circuit 

1403. SHRI JYOTIRADITYA M. SCINDIA: 
SHRI IQBAL AHMED SARADGI: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Railways have launched a Buddhist 
Tourist Circuit; 

(b) if so, the details thereof; and 

(c) the success so tar registered in this venture? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) and (b) A fully air-
conditioned train with on-boardlotf-board catering and 
house keeping arrangements, road transfer by Air 
Conditioned vehicles, sightseeing, Darshan, visit to holy 
places, etc. facilities is scheduled to run as Maha 
Parinirvan Special covering Lumbini, Samath, Bodhgaya, 
Kushinagar, Nalanda, Sravasti and also Taj Mahal and 
Fatehpur Sikri in Agra w.e.f. 28.03.07. Indian Railway 
Tourism & Catering Corporation (IRCTC) has planned to 
run 11 trips during 2007 and other 6 trips in 2008 upto 
March (depending on its reception) with each trip having 
a duration of e days. The option of undertaking partial 
journey for a minimum duration of 3 nights is also 
available to the passengers. 

(C) For its successful run IRCTC has made all out 
efforts for marketing, wide. publicity and enquiry redntssel 
system. 

Woman Gangman Employeea In A"I .. ~ 

'1404. SHRI HARIBHAU RATHOD: Win the Minister 
of RAILWAYS be pleased to state: 

(a) whether a large number of female staff In the 
Railways are performing the duties of gangrnan; 

(b) if so, the details thereof; 

(c) whether such female staff 8f8 geIting phy8lcal1y 
and mentally IH due to the nature of work of gangman; 

(d) if so, whether the Railways PropQM to provide 
alternative jobs to such female staff in other departments; 
and 

(e) if 80, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Yes, Sir. 

(b) to (e) The information is being collected and wUI 
be laid on the Table of the Sabha. 

Development of Bhothethenkettu 
Tourl.. Deatlnatlon 

1405. SHRI P.C. THOMAS: Will the Minister of 
TOURISM be pleased to state: 

<a) whether the Government of Kerala has submitted 
any project for Development of Bhothathankettu Touriet 
Destination In Emakulam district, Kerala; 

(b) if so, the details thereof; and 

(c) the action taken by the Government thereon? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) and (b) Yes, 
Sir. The project proposal is for providing various amenities 
like Conference Hall, kiosks, toilet block, landscaping, etc. 
at a total cost of Rs.466.00 lakh. 

(c) The project proposal for development of 
Bhothathankettu received from the Government of Kerala 
was appraised on the basis of inter-se-priority, availability 
of funds, etc. and the proposal has not been approved 
for Central Anancial Assistance during 2006-07. 

{T11Jnst.tionj 

LoualProflta of 011 Compenl .. 

1406. DR. CHINTA MOHAN: 
SHRI KAILASH NATH SINGH YADAV: 
SHRI RAJIV RANJAN SINGH "LALAN": 
SHRI BRAJA KISHORE TRIPATHY: 
SHRI M. APPADURAI: 

WHI the Minister of PETROLEUM AND NATURAL 
GAS be pleaaed to state: 

(a) the profltlloaa position of the.various public sector 
011 companIea on sale of kerosene and cooking gas during 
each of the last three years, company-wise; 
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(b) whether the rate of profit earned by the public 
sector oil companies is leas than the profit earned by the 
private sector oil companies; 

(c) if so, the details aIongwith the· reasons therefor; 

(d) whether the Government propoaea to iaaue bonds 
to State-owned oil companies; and 

(e) if so, the extent to which such bonds will provide 
relief to these oil companies? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) The gross under-recoveries suffered by PSU 
oil marketing companies (OMCs) in marketing of PDS 
Kerosene and domestic LPG for the years 2003-04 to 

2005-06 are given in the encloeed statement-I. 

(b) and (c) Profit After Tax of PSU OMCs and Private 
Sector oil company is given in the enclosed statement-
II. The profits of PSU OMCs were adversely affected due 
to under recoveries suffered by them on .... of sensitive 
petroleum products viz. petrol, diesel, PDS keroeene and 
dome&tic lPG. 

(d) and (e) As a measure of relief to PSU CMCs, 
the Government, inter alia, issued 011 bonds worth 
Rs. 11,500 crore for the financial year 2005-06 to PSU 
OMCs. The Govemment also agreed to lasus 011 bonds 
to PSU OMCs worth Rs.28,300 cro.. for the financial 
year 2006-07 to partially compensate them for their under-
recoveries. Out of this, bonda worth As. 19,150 crore 
has been IBlued till date. 

sr.,."..",., 
Gross undtIr RtICOVf11N18 SulftJIfKI by Oil MsIkIIIing C~ on 

Donwllt: (LPG) lind KMJ8MIB (PO$) 

(R.JCro,...) 

2003-04 ICC (Including IBP) BPC HPC Total 

- Domestic LPG 2784.45 1380.17 1358.08 5522.70 

- PDS Kerosene 2451.25 602.53 697.73 3751.51 

Total 5235.70 1982.70 2055.81 9274.21 

2004-05 

- Domestic LPG 4215.68 2100.49 2045.89 8362.06 

- PDS Kerosene 6193.22 1521.37 1785.29 9479.88 

Total 10408.90 3621.86 3811.18 1784UM 

2005-06 

-Domestic LPG 5199.08 2543.86 2502.54 10245.47 

- PDS Kerosene 9409.11 2315.24 2660.04 14384.38 

Total 14808.19 4869.09 5182.58 24829.85 
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..,.",.",." 

(Re/Cro .... ) 

ProfIt After Tn 2005-08 2(1044 2003-04 

Public Sector 

IOC 4915 4891 7005 

HPC 406 12n 1904 

BPCe 292 966 1695 

IBP 12 59 215 

Private Sector 
Reliance Industries Ltd. 
(Including Non-Petroleum 
Actlvltle.) 8069 7572 5160 

OBPCL Figures for 2005-06 Includes KRL subsequent to merger 011 KRL with BPCL. 

{English] 

Re.tructurlng of Academ ... 

1407. SHRI N.N. KRISHNADAS: WUI the Minister of 
CULTURE be pleased to atate: 

(a) whether all the Academies created for promoting 
literature and different forms of arts & culture have been 
restructured recently; 

(b) if so, the details alongwith the criteria adopted 
thereof; 

(c) whether the existing criteria Is adequate to ensure 
that all these Academies are functioning according to their 
aims and objectives; 

(d) If not, whether any new proposal Is under 
consideration for restructuring the functioning of the8e 
Academies In the new scenario; and 

(e) If so, the details in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN D~ELOPMENT (SHRI AJAY MAKEN): (a) No, 
Sir. 

(b) Does not arise. 

(c) Yes, Sir. 

(d) and (e) Does not arise. 

FINlncial Assistance to Statu 

1408. SHRI G. KARUNAKARA REDDY: Will the 
Minister of TOURISM be pleased to state: 

(a) whether the Central Anancial Auiatance on 50:50 
basis is provided to the State Governments/Union 
Territories as part of their Information Technology (IT) 
initiatives for developing their websltes, networking, 
computeriaation procurement of multi-media projection 
system etc. in enhancing tourism in the country; 

(b) If eo, the details of financial assistance provided 
to StatealUnlon Territories during each of the last three 
years StatalUT-wlse; and 

(c) the extent up to which this assistance has been 
utHlsed by the State GovemrnentslUTs and Its Impact on 
the tourism in the country? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) Yes, Sir. 

(b) The StatalUT-wise details of flnancial assistance 
sanctioned by the Ministry of Tourism for IT projects during 
the last three years are given In the enclosed statement. 
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(c) The first In8taIment of Central Financial AasIatance 
is upto 90% of the sanctioned amount and the balance 
is released after receipt of completion certificate and 
utilization certificate. The assistance provided for IT 

prQjects has helped the StatelUT Governments for 
providing improved quality tourist information and 
facilitation for the touriata. 

SI. No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

Statement 

Funds Sanctiontld by the Minishy of Tourism to StlIMsIlJnion Tsnilon. for IT ProjBcts during 
the last IhfllB )IfNI1'S of TIInth FIvrI Y&Mr PIIIn 

StatelUT 

Andhra Pradesh 

Assam 

Arunachal Pradesh 

Bihar 

Chhattisgarh 

Himachal Pradesh 

Jammu and Kashmir 

Jharkhand 

Kerala 

Madhya Pradesh 

Maharashtra 

Manipur 

Mlzoram 

Nagaland 

Punjab 

Rajasthan 

Tamil Nadu 

Uttaranchal 

Dadar and Nagar Havell 

Delhi 

Daman and Diu 

Pondicherry 

Total 

Funds Sanctioned 
2004-05 

0.00 

0.00 

0.00 

0.00 

31.68 

20.00 

14.25 

0.00 

SO.OO 

SO.OO 

46.37 

0.00 

15.02 

70.00 

13.57 

24.42 

0.00 

SO.OO 

0.00 

48.85 

5.00 

11.73 

4SO.89 

Funds Sanctioned Funds Sanctioned 
2005-06 2006-07 

75.00 

47.80 

50.00 

0.00 

75.00 

0.00 

0.00 

0.00 

28.00 

0.00 

0.00 

49.80 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

20.71 

0.00 

0.00 

0.00 

346.31 

0.00 

0.00 

50.00 

14.87 

0.00 

0.00 

49.80 

49.10 

0.00 

0.00 

54.81 

0.00 

0.00 

0.00 

0.00 

0.00 

27.60 

SO.OO 

0.00 

0.00 

0.00 

0.00 

296.18 
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(Tl'llnsl8lionlj 

Development of Au,., Tourt.m 

1409. SHRI VIJAY KUMAR KHANDELWAL: Will the 
Minister 01 TOURISM be pleased to state: 

(a) whether the Government has received proposal8 
from the Government of Madhya Pradesh for development 
01 rural tourism in the state; 

(b) if so, the details thereof along with the places 
selected therefor; and 

(c) the time by which these proposals are likely to 
be approved and the funds proposed to be allocated 
therefor? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) to (c) The 
following rural tourism projects for tourism infrastructure 
development and capacity building have been sanctioned 
based on the proposals received from the State 
Government 01 Madhya Pradesh during the 10th plan 
period. 

Infrastructure Development 

(i) HalWa, Distt. Siddhl 

(ii) Chaugan, Distt. Mandla 

(iii) Pranpur, Distt. Ashoknagar 

(iv) Orchha, Distt Tlkamgarh 

(v) Amla, Distt. Uyain 

Capacity Building 

(i) Chaugan, Distt. Manella 

(ii) Pranpur, Distt. Ashoknagar 

(iii) Amla, Distt. UHain 

{English} 

Rs. 50.00 lakh In 2002-03 

Rs.SO.OO lakh in 2003-04 

Rs.48.OC lakh in 2003-04 

Rs.SO.OO lakh In 2005-06 

Rs.48.69 lakh In 2006-07 

Rs.20.00 lakh in 2004.05 

Rs.20.00 Iakh in 2004-05 

Rs,20.00 Iakh in 2006-07 

Revival Packaga for Ht.'T Ltd. 

1410. SHRI BADIGA RAMAKRISHNA: 
SHRI K.C. PALLANI SHAMY: 
SHRI BALASHOWRY VALLABHANENI: 

Will the Minister of HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES be pleased to state: 

(a) whether any revival package .. been announced 
for HMT Ltd. recently; 

(b) if 80, the details thereof; 

(c) whether any VRS plan has been introduced as a 
part of revival package; 

(d) If so, the details thereof; and 

(e) the further steps takervbeing taken in this regard? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF HEAVY INDUSTRY, MINISTRY OF HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES (SHRIMATI 
KANT I SINGH): (a) to (e): A revival plan for HMT Ltd. 
(the Holding Company) has been recommended by Board 
for Reconstruction of Public Sector Enterprises details of 
which has not been finalized. 

(Tl'llnslBlion} 

Private 011 Companle. In Aviation Fuel Sector 

1411. SHRI RASHEED MASOOD: 
SHRI BRAJA KISHORE TRIPATHY: 
SHRI ADHIR CHOWDHURY: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

<a) whether the Government proposes to allow private 
011 companies to operate their bu8ineas in Aviation Fuel 
Sector; 

(b) if so, the details thereof; 

(c) the time by which these private companies are 
likely to be allowed to operate their business; 

<d) whether the Govemment proposes to tighten the 
entry norms in permitting new private companies; and 

<e) if 80, the details in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (e) As perllovernment of India Resolution 
dated 08.03.2002, the authOrization to market 
transportation fuels. namely Motor Sprit .\(MS), High Speed 
Diesel (HSD) and aviation tUlbine fuel (ATF) can be given 
to any company, subject to the company investing or 
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propoeIng to Inv... Re. 2000 crore In eJCPloration and 
production (E&P), refining, pipelines or terminals. Reliance 
Industries Ltd. (RIL) and Essar Oil Limited (EOL) oil 
marketing companies in Private sector have already been 
given authorization to markat ATF. 

{English} 

LNG Deal with Iran 

1412. SHRI RAYAPATI SAMBASIVA RAO: 
SHRI JUAL ORAM: 
SHRI KlNJARAPU YERRANNAIDU: 

Win the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

<a> whether a High Powered Committee of Iran has 
confirmed the agreement for supply of LNG to India; 

(b) if so, the detaHs thereof; 

(c) if not, whether any dispute has emerged in the 
said agreement between both the countries; 

(d) if so, whether Iran proposes to make 80me 
changes in the earlier agreement; 

(e> if so, the main points of the changed proposal 
submitted by Iran; 

(f) whether the Govemment has taken a decision to 
accept the changed proposal for the construction of pipe-
line project; and 

(g) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (c) GAIL, 10C and BPCL have signed 
contracts with National Iranian Gas Export Company 
(NIGEC) on June 13, 2005 for import of 5 MMTPA LNG, 
which is scheduled to commence from 2009. 
Simultaneously, the parties also signed a aide letter to 

. the LNG SPA, as per which NIGEC had to obtain the 
approval of their parent company, National Iranian Oil 
Company (NIOC), for the8ale purchase agreement (SPA) 
to become effective. NIGEC has informed that NIOC's 
Board has not given its approval till now. 

(d) and (e) The Foreign Minister of Iran dlscuued 
the issue with Minister (P&NG) during his visit to India 
on November 17, 2006. During the meeting, inter alia, 
the issue of price of LNG was discussed. 

(f) and (g) Simultaneously, Government is also 
pursuing import of natural gas from Iran through Iran-
Pakilllafl.lndia(IPI) gas pipeline project. In this regard, the 
4th Tripartite Joint Working Group meeting of IPI Gas 
Pipeline Project between the three countries was held in 
Tehran, Iran on January 24-25, 2007. The gas price at 
Iran-Pakistan border was agreed between Iran and 
Pakistan side, subject to approval from the respective 
Govemments. The Indian side agreed to respond within 
a period of four weeks. 

Subsequently, an Indian delegation participated in the 
4th bilateral India-Pakistan Joint Working Group meeting 
on February 22-23, 2007 to discuss issues relating to 
transit of IPI Pipeline through Pakistan. Iran attended the 
meeting as an Observer. The issues pertaining to 
transportation tariff and transit fees for passage of gas 
through Pakistan were discussed in the meeting. 

Blrda .round Airport. 

1413. SHRI SUGRIB SINGH: 
SHRI KISHANBHAI V. PATEL: 

WIH the Minister of. CIVIL AVIATION be pleased to 
atate: 

(a) the number of bird hit incidents reported at the 
Indira Gandhi International (IGI) Airport during 2006; 

(b) whether the Delhi Intemational Airport Umited 
(DIAL) has brought to the notice of the Govemment that 
birds keep coming dangerously close to the planes while 
landing and taking off at IGI airport; 

(c) if so, the details thereof; and 

(d) the action taken by the Govemment? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION ( SHRI PRAFUL PATEL): (a) During the 
year 2006, 25 bird hit incidents at Indira Gandhi 
Intemational Airport (IGIA) were reported to Directorate 
General of Civil Aviation (DGCA). 

(b) to (d) Delhi International Airport Limited has 
apprised Airfield Environment. Management Committee 
(AEMC) about bird activity around IGIA in its periodic 
meetings. The AEMC has been constituted at aerodromes 
as a measure to combat bird menanee at airports. The 
Secrf'tl¥Y (Environment) of Govemment of Delhi is the 
chairman of AEMC which comprises representatives of 
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local civic bodies, DGCA" airlines and airport management 
agencies as Its members. AEMC has directed the 
concerned agencies to clean up the garbage around the 
airport and to remove water stagnation and landfill area 
to avoid any bird concentration. 

Kennur Airport 

1414. SHRI P. KARUNAKARAN: Will the Minister of 
CIVIL AVIATION be pleased to refer to Unstarred Question 
No. 2357 dated December 7, 2006 regarding "Kannur 
Airport' and state: 

(a) whether the requisite clearances have been 
obtained from the concemed Ministries and the authorities; 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; and 

(d) the time by which the construction work on the 
said airport is likely to be started? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (d) The 
State Government of Kerala had been advised to obtain 
clearances from Ministry of Defence and Ministry of 
Environment and Forests for further processing of the 
proposa\. A status report in the matter is awaited from 
them. 

{Trans/aNon] 

National School of Drama 

1415. SHRI SHISHUPAL N. PATLE: 
SHRI BALESHWAR YAOAV: 

Will the Minister of CULTURE be pleased to state: 

(a) whether the Govemment proposes to open more 
National School of Drama in the country; 

(b) if so, the details alongwith the locations identified 
thereof; and 

(c) the time by which these are likely to be opened? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) The 
Broad-based Committee of National School of Drama has 
recommended opening of Regional Schools ·of Drama in 
five regions of the country. 

(b) The five locations identified by the Broad-baeed 
Committee are Bangalore, Maharashtra/Goa, Kolkata, 
North-East and Jammu & Kashmir. 

(c) The proposal Is under consideration of the 
Government. 

(Eng/ish] 

Revision of CAR 

1416. SHRI KIRTI VARDHAN SINGH: 
SHRIMATI NIVEO ITA MANE: 
SHRI EKNATH MAHADEO GAIKWAD: 
SHRI ASADUDDIN OWAISI: 

WiN the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether Directorate General of Civil Aviation 
(DGCA) has proposed a revision to Civil Aviation 
Requirements (CAR) according to which pilots have been 
awarded the job to inspect the aircraft instead of Aircraft 
Maintenance Engineers; 

(b) if so, the details and the reasons therefor; 

(c) the extent to which the inspection of aircraft by 
pilots is safe; 

(d) whether DGCA do not require the services of 
Aircraft Maintenance Engineers (AME) for regular check 
up of aircraft, 

(e) if so, the details and the reasons therefor; and 

(f) the steps taken or being taken by DGCA in 
regards to safeguard the lives of passengers? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) 
Directorate General of Civil Aviation (DGCA) has amended 
Civil Aviation Requirements (CAR), Section 2, Series F, 
Part VIII regarding Maintenance and Certification of Aircraft 
on 08.01.2007. 

In this revision the Pilots have been authorized, 
subject to their undergoing training to carry out only pre-
flight and transit checks, which is supplemental to such 
checks being carried out by the Aircraft Maintenance 
Engineers also. 
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The above revision Is in accordance with Intemational 
standards and al80 Is in consonance with the 
recommendation of the aircraft manufacturers. 

The Pilots, who are also required to be technically 
qualified on·· their type of aircraft are required further to 
undergo appropriate training by authorized engineering 
personnel for undertaking the above checks. 

(d) to (f) In view of the answer from (a) to (c), these 
do not arise. 

{1i1InsI.ttionj 

Grave of Lord Carnawalll. 

1417. SHRI TUFANI SAROJ: Will the Minister of 
CULTURE be pleased to &tate: 

(a) whether the grave of Lord Camawallis having 
achaeologlcal value is located in Ghazipur district of Uttar 
Pradesh; 

(b) if so, the details of its upkeep and maintenance; 

(c) whether the land surrounding it is under 
unauthorized occupation; 

(d) If not, the details of the land-grants standing in 
the name of this grave till date; and 

(e) the amount s~nt annually on the maintenance 
and upkeep of this grave? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOMENT (SHRI AJAY MAKEN): (a) and 
(b) Yes, Sir. This is a monument of national importance 
and is well preserved. 

(c) and (d) There is no encroachment or unauthorized 
occupation in the protected limit of the monument. The 
protected area of this monument is 6.79 acres which is 
fence and is under the contol of the Archaeological Survey 
of India. 

(e) The expenditure Incurred on the maintenance and 
upkeep of this monument in the last three years is as 
follows: 

2003-04 

2004-05 

2005-06 

Rs. 5,83,327 

Rs. 6,76,195 

Rs. 2,06,298 

Allotment of Shop. to Multinational 
Companle. at Station. 

1418. SHRI GANESH SINGH: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways have allotted shops to multi-
national companies to sell their products at various railway 
stations of the country; 

(b) If so, the names of the companies alongwith the 
products for which permission has been granted; 

(c) the reasons for granting permission to multinational 
companies to sell their products at railway stations; 

(d) whether the Railways have withdrawn the 
announcement in which it had been announced to seil 
milk, curd in earthen-wares; 

(e) If so, the reasons therefor; 

(f) whether the Railways are aware that crores of 
people have been rendered jobless as a result of this 
policy; and 

(g) if 80, the reaction of the Railways thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) to (c) Only one catering 
unit at Delhi main railway station has been allotted to 
MIs Connaught Plaza, a franchisee of Mcdonalds, a 
multinational company for sale of various catering products 
of the company. 

(d) No, Sir. 

(e) Does not arise. 

(f) and (g) No, Sir, do not arise. Vast majority of 
catering units over Indian Railways are small units. Except 
the general category minor units at A, Band C category 
stations, all other minor catering units are given renewal. 
Thus, they enjoy continuity of their business. 

Nexu. between Army Official. and Terrorl.t8 

1419. SHRI MANSUKHBHAI D. VASAVA: 
DR. DHIRENDRA AGARWAL: 

Will the Minister of DEFENCE be pleased to state: 
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(a) whether the Govemment had received a report 
about the nexus between Army officials, terrorists and 
Lashkar-e-Tayeba; 

(b) if so, the details thereof; and 

(c) the number of officials against whom the action 
have been taken in this regard? 

THE MINISTER OF DEFENCE (SHRI A.K ANTONY): 
(a) to (c) A case of involvement of three army personnel 
with a terrorist outfit in Jammu & Kashmir has come to 
notice of the Govemment. These personnel have admitted 
to providing of Iteme such .. clothing, boote, torch cells 
and SIM cards to the terrori8t&, fearing threat to their 
families from terrorists. In all such matters stringent 
dlscipHnary action is initiated based on the outcome of 
Court of Inquiry. 

{English} 

Indigenous Production of Na".1 Sonar Arreys 

1420. DR. K.S. MANOJ: Will the Minister of 
DEFENCE be pleased to state: 

(8) whether the Govemment proposes to produce 
the indigenous Naval Sonar Arrays; 

(b) if so, the details thereof; 

(c) whether the Public Sector Undertakings are 
competent to produce such Sonar Arrays; 

(d) if so, whether the Keltron Controla Aroor Kerala 
has submitted any proposal for the production of 
indigenous Sonar Arrays, and 

(e) if so, the action taken by the Government 
thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (RAO INDERJIT SINGH): (a) Naval Sonar 
Arrays are already being produced indigenously. 

(b) Hull Mounted Sonar Arrays for auliace shipe and 
Sonar Arrays for submarines are being manufactured by 
Bharat Electronics Limited (BEL), BangaJore baaed on 
design by NPOl, Koehi. 

(c) Yes, Sir. BEL is competent to produce such Sonar 
arrays. 

(d) For one of the programme of Navy, Bharat 
Electronics UmItad (BEL) had received quotation for supply 
of Array sub-system from Keltron Controls. 

(e) No action is required to be taken by Government. 
BEL Is processing the case further. 

Civil Aviation FacUltlH In HE State. 

1421. SHRI KIREN RIJIJU: Will the Mlnlater of CIVIL 
AVIATION be pleased to state: 

(a) whether the Govemment proposes to Increase 
the air connectivity within the North East States; 

(b) if so, the details thereof; 

(c) whether the Government is planning to construct! 
upgrade the airports in the NE States; 

(d) If so, the details thereof and the present status 
of each project; and 

(e) the total fund aHocation for the civil aviation sector 
in North East States during the last three years and 
current ye'lr? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) and (b) At 
present, scheduled airlines like Indian Airlines, Alliance 
Air, Jet Airways, Sahara Airlines, Air Deccan, Kingfisher 
Airlines, Spicejet and IndiGo Alrlinea are operating 226 
serviceslweek toffrom and within North East States. These 
airlines operate services tolfrom Agartala, Alzwal, 
Dibrugarh, Dlrnapur, Guwahatl, Imphal, Jorhat, U1abari, 
Shtllong, Silchar and Tezpur in the North-East Region. 
Pawan Hans Helicopter Ltd. has provided helicopters on 
long term wet lease to Govemment of Meghalaya, Sikkim, 
Arunachal Pradesh and Tripura, which are operating to 
remote parts In these states. 

Govemment has laid down route dispersal guidelines 
with 8 view to achieve better regulation of air transport 
services taking into account the need for air transport 
services of different regions of the country including North-
East region. It is, however, up to the airlines to provide 
air services to specific places depending upon the traffic 
demand and commercial viability. As such, the airlines 
are free to operate anywhere in the country subject to 
compliance of route dispersal guidelines Issued by 
Government. 



261 WriIItm AnswtlfS PHALGUNA 17, 1928 (SMs) 262 

(c) and (d) Yes Sir. The fORowing major works at 
ailPOrts in the North·East States are under varioue stages 
of construction: 

(i) Expansion and strengthening of apron and 
construction of two new link taxiway at Agartala 
in Tripura. 

(ii) Construction of new tenninal building complex 
for 500 passengers, car park etc. at Dibrugarh 
in Assam. 

(iii) Expansion of existing apron and construction of 
new apron at Dlbrugarh In Assam. 

(iv) Extension of runway by 360m, construction of 
new apron with link taxiway & trans installation 
of localizer at Guwahati In Assam. 

(v) Extension of runway, strengthening of existing 
runway, extension of apron, link taxiway, isolation 
bay etc. at Silchar in Assam. 

There are also proposals for construction of G .... nfield 
ailPOrt at Itanagar in Arunachal Pradesh, Chelthu (Kohima) 
in Nagaland and Pekyong in Sikkim. 

(e) Total fund allocation of the Civil Aviation Sector 
for the NER is as follows: 

2003-04 

2004-05 

2005-06 

2006-07 

[Transla/ion} 

Corruption In TIItkal Scheme 

1422. SHRI KASHIRAM RANA: 

(Rs. Crores) 

52.25 

40.21 

30.44 

58.89 

SHRIMATI SANGEETA KUMAR I SINGH DEO: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether there is rampant corruption in 'Tatkal 
Scheme of the Railways; 

(b) if so, the details of incidents reported in this 
regard during 2006-07 and the action taken thereon; 

(c) whether connivance of raltway official In such 
practice have been found; 

(d) if so, the details thereof and the action taken 
against them; and 

(e) the remedial measures taken by the Ralfways to 
curb such activities? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) and (b) No Sir. Only 
one cue of special cancellation of TatkaI ticket done 
after th.... days hu been detected at PRS counter of 
Diamond Harbour station of Sealdah Division. 

(c) No. 

(d) Does not arise. 

(e) There Is no adverse reflection of the merit of 
Tatkal Scheme. Hence no remedial measure Is called for. 

National Penalon Policy for Old, 
Dlaabled and Deathul •• 

1423. SHRI RAMDAS ATHAWALE: Will the Minister 
of SOCIAL JUSTICE AND EMPOWERMENT be pleased 
to state: 

(a) whether the Union Govemment proposes to 
fonnulate a National Pension Policy for the old, disabled 
and the destltutes; 

(b) If 80, the details thereof; and 

(c) the steps taken by the Govemment In thIa regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (8) No Sir. 

(b) and (c) Do not arise. 

/English} 

Mociemlutlon of Army 

1424. SHRI E. PONNUSWAMY: Will the Minister of 
DEFENCE be pleased to Stllte: 

(a) whether many projects for modemization of the 
Anny have still not been implemented as reported in the 
7ilT16s of India' dated December 23, 2006; 
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(b) If so, the reasons therefor; 

(c) whether the Armed Forces of the neighbouring 
countries are better equipped than Indian Army, and 

(d) if so, the steps being taken by the Government 
for speedy implementation of the modemization projects? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (d) Modemisation of the Indian Army, including its 
Para Special Forces, is focused on the development of 
'Force Capabilities' based on our present and emerging 
responsibility in the domestic and regionaVglobal context. 
Modemisation of the Army is an ongoing process which 
is periodically reviewed to keep it in tune with our 
operational imperatives and regional environment. The 
progress of modernization in the 10th Plan period is on 
the whole satisfactory, although a comprehensive picture 
will be available on a review of the 1 Oth Plan on its 
conclusion. 

The Armed Forces of all countries endeavor to keep 
their combat power well honed through. Modemisation. 
Similarly, our neighbours In keeping with their national 
aspirations, have been modemizing their Armed Forces. 
Our focus in this regard has been to modemize, to cater 
for threats, as well as to fulfill our responsibilities in the 
region. Therefore, the thrust of our modemization has 
been to ensure that our Army develops matching 
capabilities if not better than our adversaries. 

Acquisition of weapons and equipment for 
Modemisation of Army is being undertaken as per the 
laid down procedure, the current one in vogue is Defence 
Procurement Procedure 2006. 

[Translation} 

Subsidy on Oleael 

1425. SHRI TUKARAM GANPAT RAO RENGE PATIL: 
SHRI GIRIDHARI YADAV: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Government is contemplating to 
provide subsidy on diesel meant for the farmers; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (c) No, Sir. Diesel is already being sold 
across the country at a price which is lower as compared 
to international prices. This has resulted in under 
recoveries of PSU Oil Marketing Companies (OMCs). The 
Govemment has changed the pricing methodology of 
diesel from Import Parity Pricing to Trade Parity Pricing 
and has also reduced the customs duty on diesel from 
10% to 7.5% in order to reduce the under-recoveries of 
the PSU OMCs. On the basis of decline in intematlonal 
prices, the price of diesel was reduced on 30.11 .2006. It 
was again reduced on 16.2.2007. The reduction was 
Re.1/- per litre for diesel on each occasion (Delhi Price). 
In view of this, the Idea of subsidized supply of diesel to 
farmers is not economically viable at this stage. 

Survey of Monuments 

1426. SHRIMATI BHAVANA PUNDALIKRAO GAWALI: 
SHRI SANJAY DHOTRE: 

Will the Minister of CULTURE be pleased to state: 

(a) whether there is any scheme to conduct sUrvey 
of monuments in Maharashtra under National ManUSCripts 
Mission; 

(b) if so, the details thereof; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) No 
Sir. 

(b) Question does not arise. 

(c) Survey of monuments is not the mandate of the 
National Manuscripts Mission. 

Handing over of Railway Land to RLOA 

1427. SHRI MANORANJAN BHAKTA: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the Railways propose to hand over 
surplus lands at 25 locations around the country to the 
Rail Land Development Authority (R~DA) in a bid to 
devise strategies to commercially exploit vacant land and 
air space available near the existing railway infrastructure; 
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(b) if 80, the details thereof; 

(c) whether the Railways propose to allot the land 
through RLDA to IAWO for constructions of dwelling units 
for Railway employees wol1<ing on different Railway Zones! 
Divisions; and 

(d) if so, the progress made so far in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) and (b) So far 13 sites 
have been entrusted to the Authority. The details of these 
sites are as under: (1) Gwalior (2) Nirala Nagar (Kanpur) 
(3) Belgharia (4) Blethan Nagar (5) Halishahar (6) Balighat 
(7) Kanchrapara (8) Gautam Budha Institute, Gaya (9) 
Railway Institute Vidhan Sabha Marg, Lucknow (10) Delhi 
Sarai Rohila (11) Bangalore City (12) Visakhapatnam 
except Chavulamadum (2 sites). 

(c) No, Sir. 

(d) Does not arise. 

{English} 

ONGC Project. 

1428. SHRI ANANTA NAYAK: 
SHRI DUSHYANT SINGH: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the details of the projects being executed by Oil 
and Natural Gas Corporation (ONGC) in and outside the 
country; 

(b) whether ONGC has set up joint venture with some 
global companies; 

(c) if so, the names of such global companies with 
which ONGC has made collaboration; and 

(d) the term and conditions on which the joint 
collaborations have been established? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) Oil and Natural Gas Corporation Ltd. (ONGC) 

is a navratana company and its Board of Directors is 
empowered to take investment decisions ot setting up of 
specific value chain integration projects within the core 
area of competence of the company. ONGC periodically 
identifies, as per their strategic business plan, such 
projects which are considered to achieve growth with 
stability through enhanced synergies amongst Its 
operational units. ONGC is executing greenfield and brown 
field projects in the country in the field of exploration and 
deveiopment including Improved Oil Recovery (IOR)I 
Enhanced Oil Recovery (EOR) projects, and also in the 
fields of Refineries and Petrochemicals, Power plants and 
Liqulfied Natural Gas (LNG) Plants. ONGC Vldesh Limited 
(OVL) a wholly owned subsidiary of ONGC, is engaged 
in overseas exploration and production of oil and gas to 
supplement the efforts of the parent company ONGC and 
to augment the national energy security. The exploration, 
development and production projects of OVL are located 
in Vietnam, Iraq, Russia, Myanmar, Iran, Libya, Sudan, 
Syria, Sao Tome Principe JDA, Egypt, Qatar, Brazil, Cuba, 
Colombia and Nigeria. 

(b) and (c) Yes Sir, ONGC has set up a Joint Venture 
collaboration with MIs. Mlttal Investment Sari (MIS), a 
Mittal Steel Group Company. 

(d) The terms & conditions on which Joint collaboration 
has been established are dependent on commercial 
interest of each of the Joint Venture (JV) partners 
including modalities for the parties to Implement actions 
for synergizing their respective strengths in pursuance of 
their common objectives. The JV shall also take up non-
exclusive business of trading andlor transportation 
wor1dwide of oil and gas. The manner of carrying out the 
Exclusive Business by the Joint Venture shall be decided 
by the Board of Directors or other analogous management 
body of the Joint Venture. 

{Tmnsl8tlonj 

Non-compllance of Directions I •• ued 
to Private Airline. 

1429. SHRIMATI SANGEETA KUMARI SINGH DEO: 
DR. DHIRENDRA AGARWAL: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 
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(a) whether some private airtlnes are not complying 
with the Govemment directions set out while issuing 
licenses; 

(b) whether thestt airlines have not compiled even 
after wamings by the Govemment; 

(c) if so, the details and the action taken/proposed 
to be taken against such airlines; 

(d) whether any surprise check has been undertaken 
by the Govemment in this regard; and 

(e) if so, the details and the outcome thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) and (b) 
Scheduled operator's Pennit are issued only when the 
applicant meets all the minimum requirements laid down 
in relevant Civil Aviation Requirement. 

(c) to (e) Do not arise. 

{English} 

Discovery of 011 and Natural Ga. by ONGC 

1430. SHRI ADHALRAO PATIL SHIVAJIRAO: 
SHRI ANANDRAO VITHOBA ADSUL: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Oil and Natural Gas Corporation 
(ONGC) had discovered natural gas In the Cauvery-
Godavari basin off the Andhra Pradesh coast and the 
Mahanadi basin off the Orissa coast recently; 

(b) if so, the quantum of crude oil and natural gas 
discovered by the ONGC therein; 

(c) whether the costs of indigenous production of 
natural gas and crude oil Is much higher than that of 
imported natural gas and crude 011; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 

PATEL): (a) Oil and Natural Gas Corporation (ONGC) 
has made gas discoveries in KG basin & Mahanadi basin 
in the blocks KG-DWN-98/2 & MN-OSN-2000/2 
respectively. No discovery has been reported in Cauvery 
offshore by ONGC. 

(b) auantum of crude oil and natural gas is 
ascertained only if the discoveries are found to be 
commercial. 

(c) No, Sir. 

(d) Does not arise in view of (c) above. 

Protected Monument. In Andhra Pradesh 

1431. SHRI MADHU GOUD YASKHI: 
SHRI M. RAJA MOHAN REDDY: 

Will the Minister of CULTURE be pleased to state: 

(a) the details of protected monuments in Andhra 
Pradesh at present; 

(b) whether the Govemment proposes to renovate 
the 14th Century ancient architectural monuments called 
Khilla Ramalayam Temple at Dichpally in Nizamabad, 
Andhra Pradesh; 

(c) If so, the details thereof; and 

(d) the details of funds allocated by the Govemment 
for renovation of ancient monuments in the country, State-
wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): 

(a) There are 137 monuments/sites protected as of 
national importance in Andhra Pradesh. 

(b) and (c) Khilla RamaJayam Temple is not protected 
as a monument of national importance and there is no 
proposal to renovate the temple. 

(d) The details of funds allocated for conservation, 
preservation, maintenance and environmental development 
of centrally protected monuments/sites (State-wise) during 
the current year are given in the enclosed Statement. 
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Statement 

The Usl showing thB dtIhIlls of funds 8IIocMrId /rJr COnsBIVllIion, p!WBfVlllion, II'IIIinIBMnCtl SlId tlnrmonmsnllll 
d6vBlopmsnl of ctJnlnlHy pI'OtecltJd IT1Of1UfTNII7IlsIIBs (Citr:ls lind Stllltl-wiss) duting IhtI yssr 2006-07 

S.No. Name of Circle Name of States COVflred Amount 
by the Circle (Rupees In lakhs) 

1. Agra Uttar Pradesh 620.00 

2. Auragabad Maharaahtra 375.00 

3. Bangalore Kamataka 743.75 

4. Bhopal Madhya Pradeah 633.00 

5. Bhubaneshwar Orissa 295.00 

6. Chennal Tamilnadu 455.00 

7. Chandlgarh Haryana and Punjab 410.00 

8. Deihl Deihl n5.OO 

9. Oehradun Uttrakhand 179.0 

10. DhalWad Kemataka 605.00 

11. Goa Goa 80.00 

12. Guwahati Assam, Arunachal Pradesh, 120.00 
Manipur, Tripura, Nag_land, 
Meghalaya 

13. Hyderabad Andhra Pradesh 645.48 

14. Jaipur Ra;asthan 295.00 

15. Kolkatta West Bengal and Sikkim 300.00 

16. Lueknow Uttar Pradesh 580.00 

17. Mumbal Maharashtra 380.00 

18. Patna Bihar and Uttar Pradesh 155.00 

19. Ranchl Jhat'khand 45.00 

20. Ralpur Chhattiegarh 235.00 

21. Srinagar Jammu and Kashmir 2n.39 

22. Shlmla Himachal Pradesh 115.00 

23. Trissur Kerala and Tamilnadu 209.00 

24. Vadodara Gujarat 300.00 

25. Horticulture Branch All States 1016.00 

26. Science Branc:h All States 539.23 

Total 10,361.85 
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[Translll/ionj 

RaU Overbrldge at Gomo Junction 

1432. SHRI TEK LAL MAHTO: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether any proposal to construct of Rail 
Overbridge at Gomo Junction in the Eastem Railways Is 
lying pending with the Railways for a long tllTle; 

(b) if so, the details thereof alongwith the amount 
allocated for the said project so far; 

(c) the reasons for delay in the above work; and 

(d) the time by which the Railways propose to 
construct an Overbridge at Gomo Junction? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. No firm proposal 
has yet been sponsored by the State Govt. 

(b) to (d) State Govt. has been requested by Railway 
to sponsor proposal of Road over bridge in lieu of level 
crossing No. 9-8 between Matarl-Gomoh stations near 
Gomoh Junction on cost sharing basis. There has been 
no response so far. On receipt it will be considered. 

{Eng/ish} 

Consumption of LPG 

1433. SHRI M. RAJA MOHAN REDDY: Will the 
Minister of PETROLEUM AND NATURAL GAS be pleased 
to state: 

(a) whether domestic and commercial consumption 
of LPG in the country during 2007-08 has been assessed; 

(b) if so, the details thereof; 

(c) whether production of LPG from indigenous 
sources will be adequate to meet the domestic demand; 

(d) if so, the details thereof; and 

(e) if not, the steps the Govemment proposed to 
meet the requirement? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 

PATEL): (a) and (b) Yes, Sir. The estimated requirement 
of LPG in the country during the year 2007-08 is 1 OS53 
Thousand Metric Tonne (TMT). Break-up of the estimated 
demand of Domestic and Non-domestic LPG is given 
below: 

(Figures in TMT) 

Domestic 1OOS7 

Non-Domestic 766 

(c) to (e) India is self sufficient in production of all 
petroleum products except LPG. Regular imports are being 
done by the Public' Sector Oil Marketing Companies 
(OMCs) to meet the deficit between demand and 
indigenous production of LPG. With the delicensing of 
the refining sector since June 1995, more petroleum 
infrastructure, including domestic refineries has been set 
up in the country. Further, capacity addition is being 
planned In the country both by the public and private 
sector companies by the end of Xlth Plan. It is expected 
that the country's requirement of petroleum product8 will 
be met fully. 

[Trans/8lionj 

Gauge Conversion 

1434. SHRIMATI NEETA PATERIYA: Will the Minister 
of RAILWAYS pleased to state: 

(a) whether there Is a proposal for conversion of 
meter-gauge line from Chhlndwara to Siwan and Siwan 
to Nalnpur into broad gauge; 

(b) if so, the expenditure likely to be incurred on the 
said plan; and 

(c) the time by which the above proposal Is likely to 
be approved? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) to (c) An updating survey 
for conversion of Nainpur-Chhindwara (Ida Seonl) (140 
Kms) meter gauge line into broad gauge has been 
included in the Budget 2007 -OS. No timeframe for approval 
of the proposal is feasible to be give\1. The proposal 
would be further processed based on the results of the 
survey. 
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Agreement with NeIghbouring Count ..... (c) whether the survey work of such rail routes has 
been 8tartedlls being atarted; and 

1435. PROF. MAHADEORAO SHIWANKAR: Win the 
Minister of RAILWAYS be pleased to state: (d) If SO, the present status of the work in each 

case? 
(a) the details of agreements signed by the Railways 

on connecting the neighbouring countries with rail services 
of the country; .. 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) The details of the 
agreements Signed by the Ministry of Railways 
(Government of India) with neighbouring countries viz. 
Governrnents of Pakistan, Bangladesh and Nepal for 
commissioning of train services are as under: 

(b) the total length in kilometers of railway line 
decided to be constructed by the Union Government to 
start rail services with such countries; 

Route 

Pakistan 

Altari (India)-Wagah 
(Pakistan) 

Munnabao (lndia)-
Khokrapar (Pakistan) 

Gede (India) - Dal18na 
(Bangladesh) 

Singhabad (India)-
Rohanpur (Bangladesh) 

Petrapole (India) -
Benapole (Bangladesh) 

Aadhikapur (India) -
Birol (Bangladesh) 

Mahisasan (Inida)-
Shahbazpur 
(Bangladesh) 

Neptl 

Raxaul (India)-Birgunj 
(Nepal) 

Distance Kmt. Operational 

Existing International Rail Route 

3.5 

10.12 

3.5 

12 

2.85 

9 

13 

5.5 

Since Indepencience 
15.08.1947 

Since Independence 
15.08.1947 

1972 

1992 

21.01.2001 

Since Independence 
15.08.1947 

Sinoe InbdepencIc«Ice 
15.08.1947 

16.07.2004 

Remarks 

Unk snapped - 07.Q9.1965 
Re-commlssioned - 22.05.1976 
Unk again snapped - 01.01.2002 
Re-establlshed- 15.01.2004 
For both pasaenger and Goods Traffic 

Unk snapped - 07.09.1965 
RHStIbIIehed - 18.2.2006 
For GoodI Traffic only 

StiU continuing 
For Goods Traffic only 

Still continuing 
For Goods Traffic only 

SilO continuing 
For Goods Traffic only 

For Goods Traffic only 
CIOI8d for gauge conversion on Indian 
side on 01.04.2005 

For Goods T raffle only 
Not operational since December 
1996 due to breeches 

Still continuing 
For Goods Traffic only 
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(b) to (d) No decision has been taken on construction 
of further rail links with the neighbouring countries. 
However, surveys have been taken up for providing rail 

Name of the Proposed survey 
country 10 which for New Line 

connectivity is 
proposed 

Bhutln Huimara (India) to 
Phuenlsholing 

Banarhal (India) 10 SamI8e 

Rangia (India) to Samdrupjongkhar 
(Bhutan) 

Kokrajhar (India) to 
Gelephu (Bhutan) 

Pathsala (India) to 
Nanglam (Bhutan) 

Nepalganj Road (India) 
10 Nepalganj (Nepal) 

Nautanwa (India) to 
Bhlirawaha (NepeQ 

Jogbeni (India) 10 
Blratnagar (Nepal) . 

New Jalpeiguri (india) 
10 Kakrabitta (Nepal) 

Jaynagar (India) to 
Birbibas (Nepal) 

Banglldeah Agartala (India) to 
Akhaura (Bangladesh) 

Payment to Tranaportera tor Supply ot Crude 011 

1436. CH. MUNAWAR HASSAN: Win the Minister of 
PETROLEUM AND NATURAL GAS be pleased to state: 

(a) the amount paid by ONGC. AhmedabadlGujarat 
to each of the transporters engaged in transportation of 
crude 011 during the year 2005-06 and 2006-07 till date, 
I1\onth-wise; 

(b) the amount still outstanding agalrist ONGC. 
Ahmedabad; 

Kms 

18 

18 

eo 

70 

12 

15 

17 

46 

70 

12 

links to Nepal. Bhutan and Bangladesh. The position of 
surveys is 88 under: 

SIaIus 

Survey Wkely to be complet8d by end of March 2007 

Survey likely to be completed by end of April 2007 

Survey likely to be completed by end of May 2007 

Survey Hkely to be compleled by end of April 2007 

Survey likely to be completed by end of May 2007 

Survey completed 

Survey completed 

Survey completed 

Survey likely to be completed by end of March 2007 

Survey likely to be completed by end of March 2007 

Survey in Indian territory completed 

(c) the reasons for not making timely payment of 
outstanding amount to the transporters by the ONGC, 
and 

(d) the time by which outstanding amount Is likely to 
be paid? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) Two agencies MIs Sharda Transport and 
MIs Artee Roadways we~e engaged in transportation of 
crude oil by ONGC AhmedabadlGujarat during the year 
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2ooS-06 and 2006-07. Details of the payments made, 
company-wise, are given In the encloaed Statement I. 

to MIs Artee Roadways as the party hal gone for 
atbitration. Two FiRs each, for Pilferage of crude oil, have 
been registered against MIs Artee Roadways Pvt. Ltd. 
and MIS Sharda Transport Co. Ltd. (b) The details of the outstanding amounts are given 

in the enclosed Statement II. 

(c) Payment could not be made beyond July, 2006 
(d) Payment will be made after conclusion of 

arbitration. 

Statement , 

Payments tnIIdtI to ..ws Shatrls ThJnsport 

Month Paid Amount (Rupees) Payment Date 

Apr-OS 251,148.84 22107/2005 

May-05 487,325.30 2210712005 

Jun-05 449,975.41 1610812005 

Jul-05 368,547.53 2210912005 

Aug-05 399,150.79 17/10/2005 

Sap-OS 379,632.06 0811212005 

Oct-05 407,287.08 09/1212005 

Nov-05 529,683.08 1610112006 

oec-05 573,970.05 17/0212008 

Jan-06 585,030.41 2510412006 

Feb-06 559,460.19 03105/2006 

Mar-06 484,550.09 06/06/2006 

Apr-06 386,609.46 1810612006 

May-06 384,486.76 29/0812006 

Jun-06 404,450.38 29/08/2006 

Jul-06 346,751.63 01/0912006 

Arrears of diesel hike 152,958.08 29/0912006 

Aug-06 341,393.56 1411112006 

Sep-06 436,472.00 1411112006 

Oct-06 499,224.95 01/0212007 

Total 8,428,087.65 
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Bills for the month of Nov-06 onward were submitted 

recently by the contractor on the fonowlng dates to ONGC: 

Month 

Nov-06 

Dec-06 

Jan-07 

Amount of 

Bill (Rupees) 

5.35 Lakhs 

10.79 Lakhs 

14-32 Lakhs 

Bill received ~n 

2-02-07 

13-02-07 

27-02-07 

PsymtH1ls mIIde /r) Ws AtfH Rosdwsys 

Month Paid Amount (Rupees) Payment Date 

Apr-OS 

May-OS 

Jun-05 

Jul-05 

Aug-OS 

Sep-05 

Oct-OS 

Nov-OS 

Dec-OS 

Jan-06 

Feb-06 

Mar-06 

Apr-06 

May-06 

Jun-06 

Jul-06 

Arrears for 

diesel Hike 

Total 

763,673.91 0810812005 

1,331,495.08 24/0812005 

1,076,806.08 21/0912005 

992,876.00 29/09/2005 

1,041,700.23 1211212005 

983,828.43 200212006 

956,538.00 2610412006 

490,068.00 1710512006 

786,053.00 3010512006 

810,941.00 19107/2006 

869,658.00 1910712006 

1,137,522.00 3010812006 

1,081,295.40 3010812006 

1,034,898.00 2810912006 

1,007,881.65 2810912006 

865,800.00 0511012006 

208,913.45 2310212007 

15,438,948.23 

SUtement" 

Outstsnding smount 10 /J6 psid to 
~ AtfH ROIIdWlIys 

Month 

Aug-06 

Sep-06 

Oct-OS 

Total 

/English} 

Paid Amount (Ru~) 

830,888.88 

996,340.37 

1,044,433.39 

2,871,862.64 

Employment Aa.letence and Prof ••• loMI Guidance 
to Hendlc.ppH Unemptoy.d Youtha 

1437. SHRI G. M. SIDDESWARA: Will the Minister 
of SOCIAL JUSTICE AND EMPOWERMENT be pleuad 
to state: 

(a) whether the Government of Karnataka has lent 
any proposals for Central assistance to provide 
employment assistance and professional guidance to the 
unemployed youths belonging to the physically challenged 
category; and 

(b) If so, the reaction of the Union Government 
thereto? 

THE MINISTER OF STATE IN THE MINISTRV OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (a) and (b) Government 
of Kamataka' s proposals for the capacity building activities 
like training and employment, formation of Self Help 
Groups for rural disabled persons and providing aids and 
appliances to the persons with disabilities were considered 
and included in the recommendations of the Wortdng 
Group on Empowering the Disabled for the Eleventh Five 
Vear Plan (2007-2012). 

011 Buff.r Stock for Aalan Countrl •• 

1438. SHRI BRAJA KISHORE TRIPATHY: Will the 
Minister of PETROLEUM AND NATURAL GAS be pleaaed 
to state: 

(a) whether India has joined oU buyers club; 

(b) If 80, whether the Govenvnant proposes to set 
up 011 buffer stock for AsIan countries; 
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(c) H so, the detalle of the proposal submitted by 
India in the'COAference of Energy Ministers recently held 
in China; 

(d) the reaction of Asian countries on the said 
proposal;.and 

(e) the actioli taken by the Govemment to expedite 
the finalization of their proposal? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (e) During the five countries Energy 
Roundtable held on 16th December 2006 at Beijing, 
China, the Minister (P&NG) in his keynote address had 
called for cooperation at three levels amongst consumer 
countries to identify Issues and suggest remedial 
measures. He had also stated that developing Asian 
countries should seriously consider building strategic 
storage of oil and that it is for the consuming nations 
like China, India, Japan and Korea to ponder Whether 
individual and collective efforts are necessary to have 
dialogue with exporters to address the Issue of pricing. 
In the joint statement of 5 union Energy Ministers released 
at the conclusion of the Roundtable, a call was made on 
all countries of the intemational community to enhance 
global energy security through the following measures: 

i. Open, transparent, efficient and competitive 
energy markets to encourage Investment in the 
whole energy supply chain, especially in oil and 
gas exploration and production, including 
transparent and effective legal and regulatory 
frameworks. 

ii. Diversification of energy supply and demand and 
energy sources. 

Iii. Promotion of energy conservation and energy 
efficiency measures as well as development and 
deployment of environmentally sustainable energy 
technologies. 

iv. Cooperative energy emergency response through 
strategic oil stocks. 

v. Safeguarding critical energy infrastructure and 
sea route security for transportation of 011 and 
gas. 

vi. Improved quality and timeliness of energy data 
made available to the market. 

Well-being Tourlam 

1439. SHRI K.S. RAO: WiD the Minister of TOURISM 
be pleased to state: 

(a) whether the Govemment proposes to formulate 
new initiatives to set up courses of education and training 
to promote well-being tourism for domestic and foreign 
tourists by integrating spiritual healing In healthcare 
practices for inner and outer health of Individuals; 

(b) If so, the details thereof; and 

(c) the steps taken to promote holistic treatment of 
patients combining spirituality with medicine as part of 
weH being tourism? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) to (c) Ministry 
of Tourism has taken the following measures to promote 
India as a holistic healthcare destination: 

(I) YogalAyurvedaIWeliness has been promoted 
over the last two years in the print, electronic, 
intemet and outdoor medium under the Ministry 
of Tourism'S -Incredible India Campaign". 
Training facilities under these heads are available 
at many Spiritual and Yoga Centres of this 
country. 

(ii) Brochures & CDs on Body, Mind and Soul 
covering the traditional system of medicine have 
been produced and circulated extensively by the 
Ministry of Tourism. 

(ill) Guidelines for accreditation of Ayurvedic and 
Panchkarma Centres have been circulated to all 
State Govemments for Implementation. These 
have been placed on the Ministry of Tourism's 
website www.incredlbleindia.org for wider 

,publicity. 

(iv) Brochure, CDs and other publicity materials to 
promote Medical and health tourism have been 
produced by the Ministry of Tourism and have 
been widely circulated for publicity in target 
markets. 

(v) Indian Healthcare Federation, a Non-
Governmental Organisation affiliated to the 
Confederation of Indian Industry, on advice by 
Govemment, has prepared a guide on select 
Indian hospltais of the country for health tourism 
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purposes. It has been placed on Ministry's 
website www.lncrediblelndla.org for wider publicity. 

(vi) Medical and health tourism has been apecificaHy 
promoted at various International platforms such 
as World Travel Mart, London, ITB, Bertin. 

(vii) A new category of 'Medical Visa' has been 
introduced, which can be given for specific 
purpose to foreign tourist coming to India for 
medical treatment. 

Ga. R.aerv •• In KG a •• ln 

1440. SHRI BALASHOWRY VAUABHANENI: Will 
the Minister of PETROLEUM AND NATURAL GAS be 
pleasftd to state: 

(a) whether the gas reserves in Krishna Godavari 
(KG) basin are to the tune of 200 trillion square feet; 

(b) If so, the amount of gas being extracted every 
day; 

(c) whether any royalty is being given to the Andhra 
Pradesh Government; 

(d) If so, the details thereof; and 

(e) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) Initial inplace gas reserve established in the 
Kr1shna-Godavari basin Is about 20.38 trilHon cubic feet. 

(b) The average gas production from Kri~hna 

Godavari basin Is about 6.15 Million cubic metre per day. 

(c) As per the Petroleum & Natural Gas Rules, 1959, 
as amended from time to time, royalty on natural gas 
produced from offshore area accrues to the Central 
Government, whereas royalty from onland area accrues 
to the respective 'State Government. Royalty on gas 
produced from KG onland area accrue. to Andhra 
Pradesh Government. 

(d) The amount of royalty on Crude Oil & Natural 
Gas accrued/paid to Andhra Pradesh Govt. ,for onland 
areas during each of the last three years Is as under: 

<A.. in crore) 

Year 011 Gas Total 

2003-04 41.81 35.48 n.29 

2004-05 46.59 30.66 n.25 

2005-06 68.89 41.56 110.45 

<e) Not applicable, in view of reply to (d) above. 

(Tl'llns/stionJ 

Archaeological MUMum 8t Sol.pur 

1441. SHAI SUBHASH SUAESHCHANDRA 
DESHMUKH: Will the Minister of CULTUAE be pleased 
to state: 

<a) whether the Government proposes to set up 
Archaeological Museum in Solapur Maharashtra; 

(b) whether the Government has received any 
requests from the public representatives In this regard; 

(c) If 80, the details thereof; 

(d) the action taken by the Government in this regard; 
and 

(e) the time by which the Archaeological Museum Is 
likely to be set up? 

THE MINISTER OF STATE IN THE MINISTRY OF 
UABAN DEVELOPMENT (SHAI AJAY MAKEN): (a) No, 
Sir. The Archaeological Survey of India has no proposal 
to set up Archaeological Museum at Solapur, Maharashtra. 

from 
(b) and (c) Yes, Sir. Aequests have been received 

(i) Shri Darmanna M. Sadul, Member of Parliament 
(Lok Sabha) dated 7.7.1992. 

(Ii) Shri Sushil Kumar Shinde, Member of Parliament 
(Lok Sabha) dated 7.10.1998. 

(iii) Shri Subhas S. Deshmukh, M.L.C., Maharashtra 
dated 13.1.1999. & 24.9.1999 and 

(Iv) Shri Anandrao Devakate" Minister for 
Development of Dairy & Fisheries, Government 
of Maharashlra dated 21.2.2000. 
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(d) and (e) It has been decided that the 
Arch~eological Survey of India would hand over to the 
State Government the coliection of sculptures and 
antiquities available with them for the establishment of a 
museum at Solapur provided the State Govemment has 
a suitable building and is also prepared to maintain the 
same. This decision has been communicated to the 
District Collector. The time frame therefore comes In the 
purview of the State Govemment. 

(English] 

laauano. of Pennanent Paa.a 

1442. SHRI ANANTH KUMAR: Will the Minister of 
CIVIL AVIATION be pleased to state: 

(a) whether the Bureau of Civil Aviation Security is 
the nodal authority for issuance of permanent passes for 
entry into the privately managed airports? 

(b) if so, the guidellnea for Issuance of such passes; 
and 

(c) the details of the passes Issued to various 
category of non-employees of these Private airports from 
the date of privatisatlon? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) Yes, Sir. 

(b) Airport Entry Passes (AEPs) are issued for 
legitimate functions only. As per existing guidelines, 
applications for issue of passes, received from stake 
holders, are vetted by PIC (Photo Identity Card) 
Committees comprising Regional Dy. Commissioner, 
Bureau of Civil Aviation Security (BCAS), Airport Director 
and Sr. Commandant, CISF at the four Regional offices 
of BCAS at Delhi, Mumbai, Kolkata and Chennal. At other 
airp('rts applications are vetted by the PIC· Committee 
consisting of the 'Airport Director and the Senior 
Commandant, CISF Unit. Thereafter these applications 
are sent to the regional office of BCAS for issue of AEPs. 
All those issued permanent AEPs are also security vetted 
by the Special Branch of the State Police/ Intelligence 
Bureau (IB). 

(c) The details of passes Issued to various stake 
holder involved in the functioning of the airport such' as 
Customs, Immigration, Airport Security Units, Airlines staff, 
Ground Handling Agencies, Post Office, eNS 

(communication, navigation & surveillance). ATS (Air 
Traffic Services), IB, OGCA (Directorate General of Civil 
Aviation), BCAS, Local Police, Catering Servic •• , 
concessionaires etc. after privatization of airports a~ as 
under: 

Airport P88H8 

Mumbai 15376 

Cochln 2900 

DeIhl 16424 

Total 34700 

Modeml.tlon of Kolkllta and Chennai Alrporta 

1443. SHRI KINJARAPU YERRANNAIDU: 
SHRI SAMIK LAHIRI: 
SHRI MOHAN RAWALE: 

Will the Mini8ter of CIVIL AVIATION be pleased to 
state: 

(a) whether the Govemment proposes to modemlse 
the Kolkata and Chennal airports; 

(b) if so, the details thereof; 

(c) the funds allocated and the progress made so 
far by the Govemment In this regard; and 

(d) the time by which the said airports are likely to 
be modemised? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) Yes, Sir. 

(b~' to (d) Kolkota Ftl!'port will be developed by the 
Airports Authority of India. A master plan is under" 
preparation. As far as Chennal is concemed discussions 
are being held with all stake· holders to forge consensus 
on modalities to be adopted. No final decision has been 
taken as yet. 

Tenth Defence Plan 

1444. SHRI ABDULLAKUTIY: Will the Minister of 
DEFENCE be pleased to state: 

\ca) whether tile objectives of Tenth Defence Plan 
(2002-2007) has been achieved; 
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(b) If so, the details thereof; and 

(c) the details of the Eleventh Defence Plan (2007-
2012)? 

THE MINISTER OF DEFENCE (SHRI AX ANTONY): 
(a) and (b) The main theme of the Tenth Defence Plan 
was to maintain a sustained thrust towards continuous 
upgradation and modemization of existing assets besides 
inducting suitable replacements for the equipment to be 
phased out on life expiry. Within this overarching theme, 
by and large, the objectives of the Tenth Plan were 
achieved. 

(c) The Eleventh Defence Plan flows out of the Long 
Term integrated Perspective Plan 2002-2017 and 
accommodates major concems of the three Services, as 
it endeavors to upgrade and modernize Defence forces 
along with addressing essential equipment voIcIs. The plan 
establishes a capability between the practloal financial 
outiay and the concerns of the Service HQrs. The 
Eleventh Defence Plan has been forwarded to Ministry of 
Finance i~ July 2006 for approval. 

Trained D8fence Peraonnel 

1445. SHRI K.J.S.P. REDDY: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether the Govemment is taking any steps to 
meet the rising demands for trained defence personnel; 

(b) if so, the steps taken during the last three years, 
till date; 

(c) whether the Govemment has any plan to upgrade 
the Air Force Stations In Andhra Pradesh to suit the 
present conditions; 

(d) if so, the areas Identified so far; and 

(e) if not, the reuons therefor? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) and (b) A Technical Entry Scheme for 10+2 has been 
introduced in the Army and Navy. The prescribed 
educational qualifications for entry into various categories 
of services in the Defence Forces have been enhanced. 
The in-service training has been suitably upgraded aftar 
review of the training syllabi. Training in modern 
sophisticated equipments and weapons technology is 
being imparted. Due emphasis is being given to simulators 

and computer based training packages. The A1med Forces 
are being trained for all types of conflicts, including 
counter-Insurgency and disasters. 

<c) to <e) Upgradatlon of infrastructure and 
naVigational aids in Defence airfields Is a continuous 
proc888. 

TaJ Mahal 

1446. SHRI M. APPADURAI: Will the Minister of 
TOURISM be pleased to state: 

(a) whether ninety per cent of the tourists visiting 
India visit Taj Mahal positively; 

(b) If so, the projection of tourists visiting TaJ Mahal 
for the next three years; and 

(c) the faciUties likely to be extended to these tourists? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SON I): (a) During 2005 
the estimated number of foreign tourist arrivals to India 
was 39.19 lakh and the number of foreign visitors to Taj 
Mahal was 5.94 lakh, which is approximately 15% of the 
total foreign tourist arrivals. 

(b) Assuming that the number of foreign tourist arrivals 
to the country grows by 13% annuaHy, which was the 
growth in 2006 over 2005, and that 15% of the total 
foreign tourists arriving in the country visit TaJ Mahal, the 
number of foreign visitors to TaJ Mahal during 2006, 2007 
and 2008 would be around 6.71 lakh, 7.58 lakh and 8.57 
lakh respectively. 

(c) The steps taken by the Minletry of Tourism to 
provide facilities to tourists, including thoae visiting Taj 
Mahal, include the following: 

• Development of tourist spots under its various 
schemes of infrastructure development for tourist 
circuits and destinations including: 

- Construction of Wayside Public 
Conveniences; 

- Putting up of signage and display boards 
showing Tourist Area Maps and 
documentation on places of interest at various 
locations; 

- Setting up of Tourist Arrival Centres, 
Reception Centres, Interpretation Centres; 
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• Requesting the State Govemments to set up 
Tourist Police and deploy them at Important! 
popular tourist destinations; 

• Launching of a social awareness campaign "Atithi 
Devo Bhavah" to sensitize the stakeholders In 
tourism, and the public in general, to provide 
the inbound tourists with a sense of being 
welcomed by and to the country; 

• Granting recognition! approval to Guides! Travel 
Agents and Transport Operators in order to 
standardize the service and to avoid 
unscrupulous ac:tIvItles, fleecing, overcharging .te. 

{Translation} 

Catering Service In AC Train. 

1447. SHRI DEVIDAS PINGLE: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways propose to provide catering 
services in AC trains as is being provided in air flights; 
and 

(b) if so, the details thereof alongwith progrees made 
in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) and (b) Catering services 
on trains are provided through pantry cars and from static 
'catering units, en-route. In case of RajdhanVShatabdi 
Express trains, catering charges are included in the fare 
of these trains. 

Advancement of MIG-a Engine 

1448. SHRI BRAJESH PATHAK: 
SHRI DEVIDAS PINGLE: 

WUI the Minister of DEFENCE be pleased to state: 

(a) whether the Govemment has started work on 
advancement of MIG-29 engine as reported in the O.inlk 
Jagaran dated February 15, 2007; 

(b) if so, the details of the agreement made with 
Russia in this regard; 

(c) the amount sanctioned for developing advance 
version of MIG-29 engine aIongwith the number of engines 
proposed to be developed; 

(d) whether advancement of tho.. engines is likely 
to reduce the Incidents of air crashes of MIG-29; and 

(e) if 80, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (RAO INDERJIT SINGH): (a) to (e) There is 
no proposal for advancement of engine of MiG-29 aircraft 
which are powered with RD-33 Series-I and Series-II 
engines. These engines are no longer in production. To 
meet the future requirement of replacement engines for 
the MiG-29 fleet, an Inter Governmental Agreement (IGA) 
has been signed betw .. n the Government of India and 
the Government of RUssian Federation for license 
manufacture of RD-33 Series· III engines at Hlndustan 
Aeronautics Limited (HAL). RD-33 Series-III engine is the 
latest version of RD-33 engine and has higher Total 
Technical Life (TTL) and Time Between Overhauls (TBO). 
HAL has signed a general contract with the Russian side 
for Transfer of Technology (ToT) for license manufacture 
of these engines at HAL. 

{English} 

Protected Ancient Temple. and Moequ •• 

1449. SHRI VIJOY KRISHNA: Will the Minister of 
CULTURE be pleased to state: 

(a) the total number of protected ancient temples 
and mosques in the country, State-wise; 

(b) whether such worshipping places are not 
maintained proper1y; 

(c) the financial assistance released or proposed to 
be released to the concerned States for proper 
maintenance of such worshipping places during the last 
two years and the current year so far, and 

(d) the other remedial measures proposed to be taken 
for protection of such places? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) There 
are 985 ancient temples and 205 mosques declared as 
of national importance. A detailed list is enclosed as 
Statement I. 

(b) These ancient temples and mosques are in falr1y 
good state of preservation. 
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(c) The details of expenditure Incurred for 
maintenance of centrally protected monumentalsltea during 
the last two years 88 well 88 the allocation for 2006-07 
are given in the encloeed Statement II and III respectively. 

(d) Regular conservation measures are being taken 
for their proper upkeep. In addition, Archaeoi0gicai Survey 
of India undertakes development of their environs and 
visitor facilities, depending upon the availability of 
resources. 

Stat"",,,,,t I 

LillI of Ctlnlnllly PtrJtsc/t1d IfImp/Bs and Mosquas IJIKW 
fINI Juri8diclion of A1'CIIB«JIogicB1 SUrwlY 01 India 

Name of StatalU.T. 

Andhra Pradesh 

Assam 

Bihar 

Chhattisgarh 

Goa 

Gujarat 

Haryana 

Daman and Diu 

Delhi 

Himachal Pradesh 

Jammu and Kashmir 

Jharkhand 

Kamataka 

Kerela 

Maharashtra 

Madhya Pradesh 

Pondlcherry 

Tamil Nadu 

Orissa 

Temple 

2 

66 

20 

04 

30 

02 

39 

01 

26 

27 

01 

203 

10 

97 

80 

06 

113 

45 

Mosque 

3 

12 

01 

02 

01 

44 

04 

01 

19 

03 

01 

32 

07 

14 

03 

2 3 

Manlpur 01 

Rajasthan 40 04 

Trlpura 06 

Uttar Pradesh 105 41 

Uttarakhand 28 

West Bengal 45 16 

Total 985 205 

Statement " 

Sts/tJ-wiss ExpencItu/fl IncumHI during thtJ /sst TWo 
Yssm for ths Conssrvslion, PItIStIIYllIion and 
Envltonmtlntml DtI/IfIIopfnBnt 01 fINI C."haIIy 

ProItIcIWI Monuments 

S!.No. Name of State! 
Union Territory 

2 

1. Andhra Pradesh 

2. As8am 

3. Arunachal Pradesh 

4. Bihar 

5. Chhattl8garh 

6. Delhi 

7. Daman and Diu 

8. Goa 

9. Gujarat 

10. Haryana 

11. Himachal Pradesh 

12. Jammu and Kashmir 

13. Jharkhand 

14. Kerela 

(Re. In lakhs) 

2004-05 2005-08 

3 

341.00 

60.30 

6.35 

213.75 

278.00 

761.37 

22.46 

105.02 

150.75 

178.40 

65.59 

239.97 

70.72 

76.49 

4 

461.41 

59.86 

3.99 

247.50 

252.95 

754.26 

42.73 

100.00 

171.63 

168.17 

108.00 

274.83 

73.55 

85.02 
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15. 

16. 

17. 

lB. 

19. 

20. 

21. 

22. 

23. 

24. 
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2 3 4 2 3 4 

Karnataka 907.41 1434.92 2S. Sikkim 24.93 10.50 
Maharashtra 448.04 516.25 26. Tamil Nadu 580.29 636.58 
Madhya Pradesh 37B.44 520.00 

27. Tripura 32.22 32.n 
Manipur 00 00 

28. Uttaranchal 157.00 160.08 
Meghalaya 2.90 5.11 

Nagaland 
29. Uttar Pradesh 1398.41 1303.51 

7.94 6.29 

Orissa 388.0B 296.35 30. West Bengal 532.44 383.81 

Punjab 54.30 87.81 31. Horticulture Branch 1070.98 1198.98 

Pondicherry 20.B5 13.41 32. Science Branch 433.42 499.23 

Rajasthan 279.97 285.00 Total 9287.79 10194.5 

"tMtent III 

The List sm,nng the dtltsils of funds 6IIocs1fHf for constIlYlltion, PnJSSlYlltion, IMlntsMnctJ and fMvimnmtlf1tsl 
development of centllllly pm/ectsd tnOnUmtlflf8/ sltss (Cln:le snd Stste-wistl) during Iht1 yNr 2006-07 

S.No. Name of Circle Name of States covered by the Circle Amount (Rupees in lakha) 

I 2 3 4 

1. Agra Uttar Pradesh 620.00 

2. Aurangabad Maharashtra 375.00 

3. Bangalore Kamataka 743.75 

4. Bhopal Madhya Pradesh 633.00 

5. Bhubaneshwar Ori88a 295.00 

6. Chennai Tamilnadu 455.00 

7. Chandlgam Haryana and Punjab 410.00 

8. Delhi Delhi ns.oo 
9. Dehradun Uttrakhand 179.0 

10. Dharwad Kamataka 605.00 

11. Goa Goa 80.00 

12. Guwahati Assam, Arunachal Pradesh, 120.00 
Manlpur, Trlpura, Nagaland, 
Meghalaya 
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2 

13. Hyderabad 

14. Jaipur 

15. Kolkata 

16. Lucknow 

17. Mumbai 

18. Patna 

19. Ranchi 

20. Raipur 

21. Srinagar 

22. Shlmla 

23. Trissur 

24. Vadodara 

25. Horticulture Branch 

26. Science Branch 

Total 

Catering Service In Railway. 

1450. SHRI B. MAHTAB: 
SHRI JUAL ORAM: 
SHRI G.M. SIDDESWARA: 
SHRI RASHEED MASOOD: 
SHRI S.K. KHARVENTHAN: 

MARCH 8, 2007 

3 4 

Andhra Pradesh 645.48 

Rajasthan 295.00 

West Bengal and Slkkim 300.00 

Uttar Pradesh 560.00 

Maharashtra 380.00 

Bihar and Uttar Pradesh 155.00 

Jharkhand 45.00 

Chhattisgarh 235.00 

Jammu and Kashmir 2n.39 

Himachal Pradesh 115.00 

Kerata and Tamilnadu 209.00 

Gujarat 300.00 

All States 1015.00 

All States 539.23 

10,361.85 

standard of catering service has been deteriorating;'" the 
trains; 

(d) if so, the details thereof and the steps taken in 
this regard; 

Will the Minister of RAILWAYS be pleased to state: 

(e) whether the Railways propose to Install hidden 
cameras in pantry cars of trains to monitor its functioning; 

(a) whether the Railways are aware of the supply of 
and the serving of inferior quality of food stuff and water 
in trains especially in the Rajdhani IShatabdi and Sampark 
Kranti trains; 

(f) If 80, the details thereof; and 

(g) the other measures taken by the Railways to 
improve catering service in the trains particularly In 
RajdhanliShatabdi and Sampark Kranti trains? 

(b) if so, the number of complaints received in this 
regard during 2006-07 and the action taken thereon, Zone-
wise; 

(c) whether there is a need to cancetthe prlvatlsatlon 
of catering service in long distance train. Including 
Rajdhani/Shatabdi and Sampark Kranti trains as the 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Yes, Sir. A few complaints 
have been received. 

(b) Information Is being collected from Indian Railway 
Catering and Tourism Corporation (IRCTC). 
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(c) and (d) There is no proposal to discontinue the 
policy of privatization of catering services on Indian 
Railways. Improvement in catering is an on-going process. 
Indian Railway Catering and Tourism Corporation (IRCTC) 
and zonal railways conduct inspections arJ sur.,rlse 
checks with a view to ensure that good quality food is 
supplied on trains and at stations through railway catering 
services. Appropriate action is taken on the complaints 
received. 

(e) No, Sir. 

(f) Does not arise. 

(g) Various measures like modernisation of base 
Kitchens, conducting surprise checks/inspections In 
RajdhanVShatabdi Express and Sampark Krantl trains by 
Quality Control Inspectors of IRCTC, Introduction of cyclic 
menu for lunch/dinner and breakfast duly considering 
regional popularity/specialties, supply of branded ready-
to-eat food items, Intensive training of catering staff, 
serving of food In high class china and stainless steel 
wares etc. have been taken. 

Drilling at aengal Off.hore by ONGC 

1451. SHRI BASU DEB ACHARIA: Will the Minister 
of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether Oil and Natural Gas Corporation has 
sought fresh extension for completion of driUlngs at Bengal 
offshore from the Govemment; 

(b) if so, thedetaUs and action taken by the 
Government in this regard; and 

(c) the details of progress made by Oil and Natural 
Gas Corporation so far In drilling process at Bengal 
offshore; area-wi .. ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) Yes, Sir. Oil and Naturel Gas Corporation 
(aNGC) has sought fresh extension for completion of 
drilling in Bengal Offshore from the Government. 

(b) The matter is under consideration of the 
Govemment. 

(c) ONGC has drilled five wells in pre-NELP regime 
and they are to drill four exploratory wells in the block 

WB-OSN-2000/1, but so far they have drilled only one 
well. 

(TranslstionJ 

Free AaUway Mltltary Warrant. to Jawan. 

1452. SHRI MOHO. TAHIR: 
SHRI KAILASH NATH SINGH YAOAV: 

Will the Minister of DEFENCE be pleased to state: 

(a) whether the Union Government has made any 
announcement to provide two free railway military warrants 
a year to the jawans posted on borders as reported in 
the 'Dainik Jagaran', dated January 13, 2007; 

(b) If so, the facts thereof; 

(c) whether all the soldiers of the country are covered 
or proposed to be covered under this scheme; 

(d) If so, the details thereof; and 

(e) the details of other facilities which are likely to 
be provided to soldiers? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (e) A proposal for issue of one more warrant to all 
ranks serving in Field area/High Altitude area/Counter 
Insurgency or Counter Terrorist Operation areas only, in 
addition to the one already allowed to all ranka, has 
been submitted by the Army to the Government. The 
govemment Is aware of the problems of the IOldlers and 
all efforts are made to remedy the genuine grievances of 
the soldiers. The proposal of the Army is under the 
consideration of the govemment. 

Purcha .. of New Alrcreft 

1453. SHRI HANSRAJ GAHIR: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether the Air Force has sent any proposal to 
the Union Government regarding purchase of new aircraft 
to meet its requirement; 

(b) if so, the action taken by the Govemment thereon; 

(c) the kinds of aircraft which are proposed to be 
purchased for the Air Force as well as the names of the 
countries from which theSe aircraft are likely to be 
purchased; 
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(d) whether any deal has been finalised in this regard; 
and 

(e) if so, the details thereof? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) Yes, Sir. 

(b) Government constantly review the security 
environment and accordingly decide to induct appropriate 
equipment and to make other arrangements for adequate 
defence preparedness. The purchase of aircraft is made 
in accordance with the established Defence Procurement 
Procedure. 

(c) No decision has been taken in this regard. 

(d) No. Sir. 

<e) Does not arise. 

/English} 

Direction to Railway,' caterer. 

1454. SHRI S. K. KHARVENTHAN: Will the Minister 
of RAILWAYS be pleased to slate: 

(a) whether the Railways have issued any direction 
to all its caterers and Its refreshment units to serve only 
Railway's branded drinking water and other eatables; 

(b) if so, the details thereof; 

(c) whether any violation of these directions by 
caterers have come to the notice of the Railways and 
whether any surprise checks have been carried out by 
the Railways in this regard; 

(d) if so, the action taken by the Railways against 
the defaulters; 

(e) whether the cases of expiry dated food items 
sold in its catering units are also come to the notice of 
the Railways; and 

(f) if so. the action taken thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) and· (b) 'RaU Neer' 
produced and supplied by Indian Railway catering and 

Tourism Corporation (IRCTC), is the excluaive brand of 
packaged drinking water procured by the departmental 
units and non-departmental private catering licensees on 
the premises of Indian Railways including trains. Private 
licensees are free to procure supply from available BIS 
(Bureau of Indian Standards) approved brands of 
packaged drinking water as notified by BIS, where 'Rail 
Neer' is not available. 

(c) to (f) IRCTC and zonal railways conduct regular 
inspections and surprise checks on quality of food and 
packaged drinking water with a view to ensure that good 
quality food and packaged drinking water are supplied 
on trains and at stations through railway catering services. 
Appropriate actions like, warning. fine, termination, 
counselin..g etc. are taken on the complaints found 
substantiated. 

Report of National Comml •• lon for EBC. 

1465. SHRI K.C. PALLANI SHAMY: Will the Minister 
of SOCIAL JUSTICE AND EMPOWERMENT be pleased 
to state: 

(a) whether the National Commission for Economically 
Backward Claases has submitted Its report to the 
Govemment; , . 
, (b) If 80, salient features of the recom~ations 

made by the Commission; 

(c) the follow-up action taken by the Govemment 
thereon; 

(d) If not, the reasons for non-submiaaion of report 
80 far; and 

(e) the time by which Its Report is likely to be 
submitted? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (a) No, Sir. 

(b) Does not arise. 

(c) to (e) The Govemment has extf'nded the term of 
the Commission for a period of one year i.e. upto 
31.1.2008. 
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Women Pilot. In Public Alrtl,," 

1456. SHRI MILIND DEORA: Will the Minister of 
CIVIL AVIATION pleased to state: 

(a) the number of women Pilots working in the Indian 
Airlines, Air India and Alliance Air; 

(b) the details of the percentage in comparison to 
male Pilots; 

(c) the percentage of women pilots in India compared 
to global average number of women Pilots' . ' 

(d) whether the Government is contemplating to 
introduce a scheme to lure women to get into Pilot 
profession; 

(e) if so, the details thereof; and 

(f) the time by which a decision is likely to be taken 
in this regard? 

THE MINISTER OF STATE OF THE MINISTRV OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) Air 
India including Air India Charters Umited have 36 and 
Indian Airlines including Alliance Air have 80 women Pilots 
(inclusive of trainees). Thus representation of Women 
Pilots is approx. 5% in Air India and 10.14% in Indian 
Airlines as compared' to the number of male pilots. 

(d) Women Pilots are treated, absolutely at par with 
their male counterparts by the airlines. Recruitment is 
also made on fair, transparent and objectIvQ criteria, which 
are not gender dependent. As such, there Is no need for 
any separate scheme to recruit women pilots. 

(e) and (f) Do not arise. 

Procurement of Blo-D ..... 

1457. SHRI ABDUL RASHID SHAHEEN: WiU the 
Minister of PETROLEUM AND NATURAL GAS be pleased 
to state: 

(a) whether the Public Sector Oil Companies have 
not purchased or utilised biG-diesel till date; 

(b) if so, the reasons therefor; 

(c) whether the Public Sector Oil Companies are 
considering to provide direct incentives and financial 
assistance to the biG-diesel producers; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 'THE MINISTRV OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Vea, Sir. Public Sector Undertaking, 
Oil Marketing Companies ave not been able to purchase 
biG-diesel at the Identified purchase centres 80 far, 88 
the parties who have expressed interest are not willing 
to supply at the declared price. Facilities are not yet 
ready with other parties who have expressed their interest. 

(c) No, Sir. 

(d) Does not arise. 

/TfBlI8mtlonj 

Production of Petroleum Producta 

1458. SHRI BHUVANESHWAR PRASAD MEHTA: 
Will the Minister of PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a) whether the erroneous policies adopted to 
increase the production of dleseVpetrol and gas is leading 
to the wastage of funds and the production of petroleum 
products is not in proportion to the capital invested; 

(b) if so, the details thereof; 

(c) the total amount spent on the production of 
petroleum products viz., diesel, petrol, g88, separately 
during each of the last three years as on date; 

(d) the details of the production of petroleum products 
during each of the last three years, company-wise; 

(e) whether some officials have been found guilty for 
the wastage of capital and also for the failure to achieve 
the targeted production of petroleum products; and 

(f) if 80, the action taken by the Govemment against 
them? 

THE MINISTER OF STATE IN THE MINISTRV OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) No, Sir. 

(b) Does not arise. 

(c) In Refinery, crude is converted into various finished 
products such 88 MS, HSD, LPG, Kerosene, etc. through 
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various processes and the.e products are in the nature 
of joint products. Due to this, computation of cost for 
each product is not separately ascertainable. 

and 2006-06, oompany-wi8e are given In the encloaed 
Statement. 

(d) The details of the production of petroleum producla 
during each of the last three years i.e. 2003-04, 2004-05 

2003-04 Production 

<e) No, Sir. 

(1) Does not arise. 

Oty. in TMT 

HPC BPC KAL NAL IOC CPCL BAPL MAPL ONGC OIL GAIL AIL Total 

LPG 

Naphtha 

MS 

ATF 

SKO 

HSO 

LOO 

LOBS 

Fuel Oil 

LSHS 

Bitumen 

Others 

Total 

2004-05 Production 

LPG 

Naphtha 

MS 

ATF 

SKO 

HSD 

LOO 

LOBS 

Fuel Oil 

486 

1541 

994 

571 

2 

367 

1106 

859 

336 

3 

423 

780 

745 

116 

4 5 6 

46 1221 192 

196 2489 1800 

45 3667 399 

58 1203 333 

1124 681 n3 297 3345 610 

4248 2746 2938 1259 14822 2118 

398 

278 

1825 

SS9 

626 

205 

133 18 

990 1046 

455 

m 
311 

269 

156 

154 70 

358 

155 

2376 

2894 

1740 

n6 

2S 

233 

883 

233 

393 

In 

7 8 9 

48 231 1169 

198 590 1624 

196 1053 

20 1157 

228 502 

909 3703 

245 

48 

105 

15 

1732 

134 

187 

49 

212 

15 

2 

16 

45 

12854 8260 7418 1972 36046 6195 1997 9352 3083 

468 359 

1518 1125 

1025 

530 

913 

328 

423 

769 

732 

139 

47 '1204 

144, 2548 

86 3282 

88 1239 

267 

762 

583 

430 

50 283 1095 

163 1085 1607 

212 766 

3 1007 

1053 686 575 267 3017 808 236 1214 

4863 2828 3092 1171 14246 3069 1026 4237 

311 

214 

164 

1862 1041 

47 

1109 

316 

187 

18 

245 

. -2 2638 1233 

238 17 

44 2000 

27 

10 

51 

11 12 13 

1068 2349 7651 

3316 12841 

3254 11211 

508 4302 

2376 10148 

10370 43129 

436 1628 

886 

449 9102 

4808 

3379 

275 7008 9176 

51 1943 30066 117841 

Qty. In TMT 

49 1095 24n 7817 

6074 15796 

3458 11058 

1452 6197 

1175 9207 

11521 46081 

275 1386 

846 

856 10580 
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2 3 4 5 8 7 8 9 10 11 12 13 

LSHS 455 518 167 2835 159 18 59 25 4235 
Bitumen 582 'JIJ7 169 1768 375 0 167 3347 

Others 217 329 165 93 870 184 175 230 23 298 4816 7400 

Total 13078 8598 7Vl 1873 34149 8136 2165 11083 2853 49 1393 31904 122749 

2CJ05.06 Production QIy. InTMT 

LPG 486 402 337 47 1354 407 60 275 1094 48 1042 2193 n17 
Naphtha 1643 1158 799 144 2154 875 172 1343 1555 8172 16018 

MS 984 1059 574 85 3653 754 200 832 2888 10508 

ATF 812 380 158 82 1553 555 29 1158 1697 8219 

SKO 1101 928 531 191 3288 830 285 596 178 1100 9026 

HSD 4878 3111 2670 1305 15584 3523 915 4604 36 11294 4n'JIJ 

LDO 238 147 22 187 47 1ST 7 39 944 

LOBS 280 201 196 676 

Fuel Oil 1816 1278 930 2684 1419 66 1995 137 10314 

LSHS 387 563 143 2502 153 45 -14 25 3804 

Bitumen 558 299 140 1874 433 271 3575 

Others 282 303 154 104 934 224 215 395 284 4858 7551 

Total 13044 9627 8458 1958 35878 94;7 2222 11261 2888 48 1326 29957 124080 

{English] (d) whether a road map dIacUIMd and round table 
conference held so far In regard to fulfillment of energy 

Energy SecurIty needs of the country have been fruitful; 

1459. SHRI ASAOUDDIN OWAISI: WIU the Mlhl8ter <e) If 80, the negotiations at Pr8Hnt going on with 
of PETROLEUM AND NATURAL GAS be pIea8ed to state: the countries to meet the energy requirement of the 

country; and 
(a) whether main hurdle before the Govemment Ie 

energy security; (f) the further steps taken or being taken by 
Government in thle regard? 

(b) if 80, whether Government 18 exploring avera! 
options to expand energy security options with many THE MINISTER OF STATE IN THE MINISTRY OF 
countries particularly gulf countrl.. and neighbouring PETROLEUM AND NATURAL GAS (SHRI DI~SHA 
countries; PATEL): (a) to (f) Yea, Sir. Government 18 exploring aeveraJ 

energy aecurlty optiOt"l8 with Gulf countries Including long-
(c) if 80, the details of the talks held with gulf term contracl8 for crude oH, mutual inveatmenta in the oil 

countries in this regard; and gas sector, the possibility of As!an countries 
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establishing commercial strategic storage in India, the 
Import of natural gas as Uquefied Natural Gas (LNG), or 
through transnational pipelines from gas rich regions such 
as Weat-Asia (including Iran), Myanmar and, possibly 
Turkmenistan and the acquisition of acreages abroad. 

The issue was earlier discussed at the first Round 
Table of the Asian Ministers on regional cooperation in 
the oil and gas economy held In New Delhi on the 6th 
January, 2005 which was attended by Ministers/ 
representatives from Iran, Japan, Malaysia, Oman, Qatar, 
Saudi Arabia, UAE, Kuwait, China, Korea, besides host 
India. The next round table is being hosted by Saudi 
Arabia in May 2007. 

Further during the five countries Energy Roundtable 
held Oil 16th December 2006 at Beijling, Clna, the Minister 
(P&NG) In his keynote address had called for cooperation 
at three levels amongst consumer countries to Identify 
i •• ues and suggest remedial measures. He had also 
stated that developing Asian countries should seriously 
consider building strategic storage of oil. It is for the 
consuming nations like China, India, Japan and Korea to 
ponder whether individual and collective efforts are 
necessary to have dialogue with exporters to address 
the issue of pricing. In the joint statement of 5 union 
Energy Ministers released at the conclusion of the 
Roundtable, a call was made on all countries of the 
intemational community to enhance global energy security 
through the following measures: 

I. Open, transparent, efficient and competitive 
energy markets to encourage Investment in the 
wohle energy supply chain, especially in 011 and 
gas exploration and production, Including 
transparent and effective legal and regulatory 
frameworks. 

Ii. Diversification of energy supply and demand and 
energy sources. 

Iii. Promotion of energy conservation and energy 
efficiency measures as well as development and 
deployment of environmentally sustainable energy 
technologies. 

iv. Cooperative energy emergency responee through 
strategic oil stocks. 

v. Safeguarding critical energy infrastructure and 
sea route security for transportation. of oil and 
gas. 

vi. Improved quality and timeliness of energy data 
made available to the market. 

Setting up of Food R .... 'ch Inlthut. 

1460. SHRI P.C. THOMAS: Will the Minister of 
FOOD PROCESSING INDUSTRIES be pleaaed to etat.: 

(a) whether the Union Govemment has received any 
request from the Govemment of Kerala seeking financial 
assistance for setting up a Food Research Institute In 
PathanamtPlitta district; 

(b) if so, the details thereof; and 

(c) the financial assistance provided/sanctioned by 
the Unlon Govemment for this project? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD PROCESSING INDUSTRIES (SHRI SUBODH 
KANT SAHAY): (a) to (c) The Ministry of Food Proceselng 
Industrie. had received a proposal from Government of 
Keraia on 4.11.2004 for setting up of Food ReseBlCh 
Institute on 100 acres campus at Konni In the State of 
Kerala at an estimated cost of Rs. 96.33 crores. The 
Government of Kerala were informed that the schemea 
of this Ministry do not have provision for setting up such 
an institute. However, Ministry of Food Procelling 
Industries has already approved a grant of Rs. 5.0 crore 
to Council for Food Research & Development, Government 
of Kerala at Konni, for setting up of Food Quality 
Monitoring Laboratories. 

flying Club8llnatltutn 

1461. SHRI ABU AYES MONDAL: 
SHRI VIJOY KRISHNA:' 
PROF. VlJAY KUMAR MALHOTRA: 
SHRI CHANDRA MANI TRIPATHI: 
SHRI E.G. SUGAVANAM: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(8) the number of flying clubslinatitutea in the country 
at present; 

(b) whether the Govemment proposes to let up new 
flying clubs! institutes; 

(c) If so, the details thereof; and 
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(d) the time by which these are likely to be set up? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUl PATEL): (a) At present 
there ~re 41 Flying Training Clubs/Institutes in the country. 

(b) and (c) It has been proposed to establish a new 
flying training institute as Joint Venture enterprise under 
the aegis of Airports Authority of India at Gondia in 
Maharashtra. 

(d) Formation of the Joint Venture Company and other 
wor1< of the Training Institute will be completed depending 
upon the response received from the prospective Joint 
Venture Partner. 

/TI1Inslslion] 

Literacy Rate of SCI 

1462. Dr. CHINTA MOHAN: 
SHRI RAMJI LAL SUMAN: 
SHRIMATI NEETA PATERIYA: 

Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state: 

(a) whether the Govemment is aware of the lower 
literacy rate among Scheduled Castes in the country; 

(b) if so, the details thereof; and 

(c) the measures taken by the Government to 
increase literacy rate among SCs and the details of 
schemes Introduced and proposed to be introduced for 
their better education? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (a) to (c) The literacy 
data available from the Decennial Censuses indicate that 
the gap between Scheduled Castes and general 
population in literacy levels has reduced. During 1991-
2001, the literacy among Scheduled Castes increased by 
17.28 percentage points compared to 12.79 percentage 
points increase for the total population. 

The Government has taken a number of steps to 
strengthen the educational base of the persons belonging 
to the Scheduled Castes. These inciude--

(i) Relaxed norms for opening of primary/middle 

schools; a primary school within 1 Km walking 
distance from habitations of population upto 200 
instead of habitations of upto 300 population; 

(iI) Abolition of tuition fee In all States In Government 

Schools at least upto the upper primary level. 

(Iii) Incentives like free textbooks, uniforms, 
stationery, school bags etc. for these students. 

(iv) Funding support to NGOs for establishing 
primary schools exclusively for SC children. 

/English] 

Con.tructlon of Over/Uncier Railway Brldg •• 

1463. SHRI N.N. KRISHNADAS: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways are ..... modlfying Its on-

going methodology for construction of railway over-bridges 
and railway under-bridges in the country; 

(b) if so, the details thereof; 

(c) whether any unfinished railway over-bridges are 
still pending for their completion for long years; and 

(d) if 50, the details thereof, State-wlse/zone-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) and (b) Railways adopt 

varioU5 methods of construction to suit site and traffic 
requirements. At few locations new technology methods 
of Box pushing for Road Under Bridges (RUBs) to avoid 
longer traffic block duration and to ensure safe passage 
of rail and road traffic during construction has been 
adopted. For Road Over Bridges (ROBs), Retaining Earth 

WaH construction has been adopted at a few locations 

for approach portion for speedier construction. 

(c) and (d) Yes, Sir. There are a few works which 

are still unfinished for long year. State/zone-wise number 

is shown in the enclosed Statement. 
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....... ", 
The n~r 01 woni:s 01 ROMI owdundtIr /:JddtItI8 MnctiontId 1111 CMIIMdng II.- btIIrNe IINI W~ P~11IInB 

2000-2001, but not COMInJcItHI60 t.r /$ gItIWI ~ ~"... WId Sllllt#-wiH. 

S.No Railway 

1. Central Railway 

2. Eastern RaIlway 

3. Northem 

4. Southern 

5. South Central Railway 

6. South Eutem RaIlway 

7. Weetarn RaIlway 

8. Eut COMt Rlllllway 

9. East Central Railway 

10. North Central 

11. North W..aem 

12. South W .... rn 

/TranslBtlonj 

1464. SHRI BALESHWAR YADAV: Will the MlniMer 
of CIVil AVIATION be pleased to state: 

(8) whether the Govemment Is aware that In the 
beginning of the currant year four nails ,.,.... bI1d pinned 
in an Indian Airlines (IA) plane when It w .. f¥ng from 
Bahrain to Doha via Cochi; 

State Number of works 
pending before 

2000-01 

Madhya Pradesh 1 

Maharuhtra 2 

Bihar 

West Bengal 15 

Punjab 

K.raIa 13 

Tamil Nadu 24 

Andhra Pradesh 8 

West Bengal 1 

~ 1 

Madhya P.-d88h 

~ 3 

Ortua 3 

BIhar 5 

Uttar Prade8h 5 

Rajuthan 1 

Kamataka 28 

Total 113 

(b) • eo, whether IA hu aubmIlted any Inquily report 
of thiI 1nokIent; 

(c) if 10, the detIIM theNof; and 

(d) the action takeiVpropoHd to be taken by the IA 
to check euch typu of incidenla In future? 

THE MINISTER OF STATE OF liHE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (8) to (d) Airbus 
A·320 aircraft VT·EPJ while operating flight 1C-998 of 
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03.01.2007 was delayed at 88hnIIn by 10 minutes due 
to engineering Issuea. While at BahraIn, during towing of 
aircraft from one bay to another, four nalle got embedded 
in. No. 2 noae wheel. Nose wheel and aircraft went 
thereafter made serviceable and releued for operation. 
No enquiry was conducted. 

{English} 

Helicopter Servton to Tourlat PIMa 

1465. SHRI G. KARUNAKARA REDDY: Will the 
Minister of CIVIL AVIATION be pIeued to etata: 

(8) whether there ia any propoaal to introduce 
helicopter services to make amooth acx:e8I to religious 
places and tourist sites located In the remote ...... of 
the countries; 

(b) if so, the details thereof; and 

(c) the time by which the final decllion Is likely to 
be taken in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) Pawan 
Hans Helicopter Ltd. (PHHL) ope'" p_..,., MrYIcaa 
from Augustmunl to Kedamath & Badrinlllh Cham twice 
in a year (May.June & September to October). They have 
also provided helicopters on a wet .... batI'- to a priYIde 
party since 2005 to carry pllgrime to Anwmath during 
yatra season. A five Hater helicopter had aIeo been 
provided to a private organisation in November, 2005 for 
carrying pilgrims to Maa Ambajl and Jain Temple, 
Junagarh, Gujarat. 

PHHL also plans to further connect to Important 
adjoining tourlata/rellgious placee In Uttaranchal IUCh .. 
Ghadharia, Hemkund Sahib etc. subject to neceeury 
permlsaions. They have al80 aubmltted frwh propoeala 
to Govemment of NagaJand for Ieue of helicopter on 
long term lea.e basis for connecting I~ pIaoea. 

Deccan Aviation Ltd. la alao operating regular 
helicopter service trom Katra to Sanjlchat (Valahno Devi 
Shrine). 

Some other non-acheduled operators aIIo operate 
seasonally to other religious pIaoH IUCh 81 Kedamath, 
Amamath shrines, atc. 

f11an*IonJ 

Electronic identity Ctlrd. for Ral. Journey 

1488. SHRI VIJAY KUMAR KHANDELWAL: Will the 
Mlnlater of RAILWAYS be pleased to state: 

(a) whether the Railways are contemplating to lasue 
eIectIonlc Identity carda for rail joumey; and 

(b) If .0, the delaits thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. 

(b) Doe. not arlee. 

{EngI/IIh} 

Study to Chaok Utlll..aon of Grent. 

1467. SHRI BAOIGA RAMAKRISHNA: Will the 
Mlnlaler of SOCIAL JUSTICE AND EMPOWERMENT be 
pIeued to state: 

(a) whether any study hu been conducted by the 
Government to find out how effectively the NGOa who 
have taken grants from the Union and State Governments 
are helping the SCalSTI and OBC. in the State of Andhra 
Pradeeh during the Iaat three years; 

(b) If 10, the details thereof; 

(c) the total amount of grants-In-aid given to votuntary 
organlaatlona In the State of Andhra Pradesh under 
vartot.. programmeelacheme8 for sCe, ST. and OBC. 
during each of the last three y.ars; and 

(d) the manner In which the Ministry is coordinating 
with the Ministry of Tribal Affairs in implementing the 
programmes through NGOaIVoIuntary organlsatlona, meant 
for SCs, STI and OBC.? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
SUBBULAKSHMI JAGADEESAN): (a) to (d) The matters 
relating to the Scheduled Tribes are deaH by the Ministry 
of Tribal Affairs. The mandate of the Ministry of Social 
Justice & Empowerment is to work towards economic, 
eoa.I and educational empowerment of Scheduled Castes 
& Other Backward CI8888S, Disabled Persons, Elderly 
People and victims of aubstance abuee. The amount 



315 WIiltI!lf1 AnsWtlI'S MARCH 8, 2007 10 OvssIions 316 

released to the voluntary organisations working for the 
welfare of SCs & OBCs for the last three years In the 
State of Andhra Pradesh is as under: 

(Rupees In I8khs) 

2003-04 2004-05 2005-06 

333.47 510.99 338.56 

The Indian Social Institute, New Delhi and Department 
of Anthropology, Sri Venkateswara University, Andhra 
Pradesh had conducted the evaluation study in respect 
of the Non-Government Organisations worldng for the 
welfare of Scheduled Castes and Other Backward 
Classes, respectively. 

[Trans/II/ion} 

Freight Traln8 between Munabao and Khokarapar 

1468. SHRI RASHEED MASOOD: Will the Minister 
of RAILWAYS be pleased to state: 

(a) whether the Railways are contemplating to 
increase trade with Pakistan through the rail route; 

(b) if so, the details thereof; 

(c) whether the Railways propose to start a freight 
trains between Munabao and Khokarapar; and 

(d) if so, by when? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Yes Sir. 

(b) to (d) Delegations of Government of India and 
Pakistan met in New Deihl from October 31 to November 
2, 2006 and following decisions were taken: 

• Both sides agreed to make efforts to increase 
the level of interchange of freight traffic. 

• The Indian delegation proposed for starting 
freight trains via Munabao-Khokrapar. Pakistan 
delegation informed that as and when the 
necessary facilities have been developed, the 
proposal for opening of Munabao-Khokrapar 
route for freight traffic could M discussed and 
decided. 

Development of Tourl.t Centr •• 

',469. SHRI JASWANT SINGH BISHNOI: Will the 
Minister of TOURISM be pleased to state: 

(a) the total amount of funds sanctioned for the 
development of tourist centres in the country, particularly 
in Rajasthan during each of the last three years; 

(b) whether the funds sanctioned by the Union 
Govemment for the said purposes have been fully utilized; 

(c) if not, the reasons therefor; 

(d) whether any special allocation of funds Is 
proposed to be made for development of tourist spots in 
Rajasthan during 2007-08; and 

(e) if 80, the details thereof? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) The amount 
sanctioned for various projects for development of tourist 
centres in the country and Rajasthan respectively during 
each of the last three years: 

Amount Sanctioned (Rs.in lakh) 

Years Country Rajasthan 

2004-05 37663.83 2519.06 

2005-06 61316.96 2099.69 

2006-07 (11" date) 55587.90 953.84 

(b) and (c) Out of 706 projects sanctioned during 
last three years for the country. 119 projects have been 
completed. It may also be mentioned that implementation 
responsibility for the project lies with the State 
Government. Ministry of Tourism, Government of India 
monitors the progress of the sanctioned projects from 
time to time through Its field offices and through review 
meetings held with state officials etc. The balance fund 
for 8 project is released only on receipt of completion! 
utilization certificate in respect of the installment released 
earlier for it. 

(d) and (e) Project proposals received from the State 
Govemments/Union Territories that are complete in all 
respect are approved on the basis of inter-se priority and 
funds released subject to availability under respective 
head. 

Ust of projects sanctioned to the state of Rajasthan 
during 10th Plan is enclosed as Statement. 
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S.No 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

1. 

2. 

PHALGUNA, 17, 1928 (SBks) 

Statement 

PfOjtIcIs SanctiontHI to IhtI 8181t1 of ~sIh8n during Ttlnth PIIIn 

Name of Project/Scheme 

2 

2002·2003 

SEl Show at Kumbhalgarh 

SEl Show at Chmorgarh 

General lighting at Kumbhalgarh 

Signagas 

Public Utility Complexes at Aamgarh, Fatehpur, Nawalgarh. Dhundlod, 
Mukundgarh, Mandawa, Kuchhaman 

Upgradation of transport terminal at Mandawa, Mukundgarh, Nawalgarh 

Jaipur Heritage Week Celebration 

Public Utility Complex at Amer Fort, Hawa Mahal and Albert Hall 

Landscaping plantation fencing illumination at Fatehpur, Nawalgarh, Mandawa, 
. Khlmsar, Aamgarh, Dhundlod 

Lok Aang Festival 

Conservation of Nahargarh Fort 

Conservation and Aestoration of Buland Darwaza, Chisti Dargah and 
Chattries of Nagaur 

Colll .. rvation Aestoration and Development of Aoyal Cenotaph and 
DeVlkund Sagar, Blkaner 

Total 

2003-2004 

Aestoration work at Jaisalmer Fort 

Purchase of Swiss Cottages. Deluxe Cottages & LuXUry cottages for Pushkar 

318 

(As. In lakh) 

Amount sanctioned 

3 

195.00 

206.10 

33.60 

25.00 

92.00 

75.00 

15.00 

64.00 

105.00 

5.00 

100.00 

103.00 

90.00 

1098.70 

82.30 

100.00 

3. Integrated development of Pushkar under destination development (Rs.500.00 lakhs): 

(i) Dormitories for Visitors at Meta Ground at Pushkar 150.00 

(ii) Stadium and tent platform at Pushkar 74.48 

(iii) Sulabh Sauchalaya at Mela Ground at Pushkar 14.09 
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1 2 3 

(Iv) Development works at Pushkar Ghats 281.43 

4 Civil & Electric Works at Kumbhalgarh Fort 89.36 

5. Civil & Electric works concemlng SEL Show at Chlttorgarh Fort 70.75 

6. Construction of Viaharamsthal at Dargah Sharif at Ajmer 187.00 

7. Renovation of Visharamsthal Itt Pushkar road, Ajmer 68.50 

8. Development works at Chetek Samadhl at Haldi Ghati 52.08 

9. Development works at Raid Talal at H8IdI Ghatl 82.82 

10. Development works at Badahahl Bagh at Haldi Ghatl 82.66 

11. Development of Maauria Hills (Veer Durga Daa Smarak), Jodhpur 152.34 

12. Development of Samode Village (Diatt. Jaipur) SO.OO 

13. Development of Neemrana VIHage (Distt. Alwar) SO.OO 

14. Vlruat Festival, Jaipur 15.00 

Total 1410.51 

2004-05 

1. Development of National Capital RegIon Tourist Circuit In Rajaattw'l 738.00 
under the Scheme of Integrated Development of Tourist Circuit 

2. Development of Hadoti Tourist Circuit in Rajasthan under achame for 725.10 
Integrated Development of tourist Circuit 

3. Mounting of Sound & Ught Show at Amber Fort, Jalpur 129.26 

4. Development of an Elephant VIllage (Hathi Gram) at Amber, Jaipur 492.18 

5. IT Project Scheme for translation of tha existing Rajuthan tourism 24.42 
portal into five other languages 

6. Development of Amber Fort Complex at Jaipur 33.33 

7. Jaipur Heritage Intematlonal Festival, 2005 15.00 

8. GOI-UNDP Endogenous Tourism Project at village Samode in Jalpur Distt. 20.00 

9. GOI-UNDP Endogenous Tourism Project at village HaIdlghati in 19.32 
Rajasamand Distt 

10. GOI-UNDP Endogenous Tourism Project at village Neemrana In Alwar DIatt. 20.00 

11. Organizing Paragliding 2.45 

Total 2619.06 
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2005-06 

1. 

2. 

3. 

4. 

5. 

6. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

[English] 

PHALGUNA 17, 1928 (~ 

2 

Mounting of Sound and Ught Show at Amber Fort, Jaipur 

Development of Hawa Mahal and Jantar Mantar at Jaipur under 
Destination Development Scheme 

Integrated Development of Mewar-Vagad Circuit comprising of places In 
Udalpur-Rajasamand-Chittorgarh-Banswara-Doongarpur Districts as 
Tourist Circuit 

Development of Brij Bhoomi religious Tourist Circuit comprising of 
Mathura, Vrindavan, Barsana, JheeI, Kalla Devi, Poonchari, Neelkanth, 
Bharthrihari In Rajasthan and Uttar Pradeeh 

Integrated Development of PUlhkar (District Ajmer as a Tourist Destination 

Celebration of Jaipur Heritage International Festival, 2006 

Total 

Integrated Development of Udaipur as a Tourist De8tlnatlon 

Conservation, Restoration and Preservation of Gagron Fort, Jhalawar 
DiBtt., Rajasthan under Destination Dev. Scheme 

Rajasthan Day, 2007 

Jalpur Heritage International Festival, 2007 

Pushkar Fair, 2006 

Desert Festival, 2007 

Development of Jaiaalmer as a tourist destination 

Development of Rural Tourism in Haldlghatl Region, Diatt. Rajaarnand 

Total 

(b) if 80, the details thereof; 

New Tourist Spote 

322 

3 

129.26 

464.32 

580.00 

4n.07 

434.04 

15.00 

2099.69 

278.88 

281.71 

10.00 

10.00 

05.00 

05.00 

315.45 

50.00 

953.84 

1470. SHRI RAYAPATI SAMBASIVA RAO: 

(c) whether any new places have been Included in 
the tourism rnap of the country during the I •• t five 
yea,.; 

SHRI TEK LAL MAHTO: 
SHRI PRABHUNATH SINGH: 

Will the Minister of TOURISM be pleased to state: 

(8) whether there Is any Expert Body to identify new 
tourist spots in the country; 

(d) if 50, the detaIII thereof, State-wise; and 

(e) the expenclture Incurred by the Government on 
the development of such tourist spots during the said 
period? 
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THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) to (d) 
Identification and development of tourist spots Is primarily 
the responsibility of the StatelUT Govemments. Ministry 

of tourism projects during the last five years Is as under: 

Year Amount Released (Rs. in lakh) 

. of Tourism extends central financial assistance to the 
State/UT Govemments for development of tourist centres 
which are prioritized in consultation with them. A list of 
.uch priOritized projects for the current financial year I. 
enclosed as Statement. 

(e) The Central Financial Assistance released to 
States/UTs by the Ministry of Tourism for Implementation 

2002-03 

2003-04 

2004-05 

2005-06 

2006-07 

Prioritiseti Projects Und6r /mp/smtlnflltion during ths YSa9f 2006-07 

S.No. 

1. 

2. 

4. 

State 

2 

Andhra 
Pradeah 

Arunachal 
Pradesh 

Destination 

3 

1. Hyderabad 
including 
Channinar & 
GoIooncIa 
2. Warangal 
3. Nellort 
(Pulicat Lake) 

1. Amenities at 
PallUramiwnd 
Lohit District. 
2. R8IIroration & 
Preservation 
of Heritage 
Site 
(Stone 
Rampart) 
at Dambuk. 

1. Kamal<hya 
and 
Satellite 
Pilgrimage 
Township of 
Hazo. 
2. Sivasagar 
ConventIon 
Centre & 
3. Wellneas 
Ceme at 
Hotel 
Brahmputra 
Ashoka, 
Guwahatl. 

Circuit 

4 

1. Beach circuil VlZ8g 
2. Buddhist circuit 
3. Kalahasti-
Kanipakam· Talakona 
Circuit 

1. Tlnsukia 
(Aasam)-Namaai-
Tezu· 
Welong·Dongi 

1. Orang-Tespur-
Namerl-Bhalukpong-
Tawang Tourist 
Circuit. 

EventIF airsIFestival 

5 

1. Kakatia Event 
2. Goikonda Event 
3. Vijayanagar 
Festival 
4. Kalinga 

1. Arunachal 
Festival 
2. Siang River 
Festival 
3. NyokumlMopln 
Festival 
4. Buddha 
Mohatsava 

1. Rangoii Utsav 
2. Dehing-Patkai 
3. Tea Tourism 
4. Kaziranga 
Elephant Festival 

8680.93 

18073.76 

27371.97 

45793.76 

40029.56 

Rural Tourism 

6 

1. Kuchipudi 
(near 
Vljayawada) 
2. Dhannakaram 
(near 
Puttuparthl) 
3. Surabhi (near 
Pochampalfi) 

Ugu Vdlage, 
Upper 
Subansiri 
District 

1. Charideo 
Sukafa Nagar 
in Sivasagar 
District 
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2 3 4 5 6 

4. Bihar 1. Mandeshwari 1.Bodhgaya-Nalanda- 1. BudcJ\a MIhotsav 1. PaIIIIrtcathi 
Temple Ragr 2. Rajgir MehoIsav (near Gaya) 

3. Sonpur MeIa 
4. Chhath Mahotsav 

5. Chhattisgarh 1. Chllrakote 1. Jagdalpur circuit 1. Butar Event 1. ChIIpI (Near 
fait 2. MaIhIr Event Kanha 
2. Rajlm 3. Sirpur Ftltival NdonII Park) 

4. Rajlm Festival 2. Chum (Neer Haldeo 
BIngo DIm) 

6. Delhi 1. Development of 
Infrastructure 88 
per Master Plan 
for Commonwealth 
Games 

7. Goa 1. North Goa Circuit 1. Shigmo F8ItIva1 
2. South Goa Circuit 2. Goa Carnival 

8. Gujarat 1. Champaner 1. Junagarh-Veravai 1. Navratri Dandi, 

Pavagadh Porbandar 2.Tametar VacInIger 
2. Gir 3. International Kite Nagelhwar 
3. Dwarlca Festival 

4. Sharad Ullav 

9. Haryana 1. Surajkund 1. Kurukshetra 1. Kuruklhetra-sutl 
2. Sonepat- Fest. 
Ethnic India 2. HerItage festiVal 
3. Badhkal Pinjore 

3. Art & Craft 
Festival Kamal 

10. Himachal Oharamshala 1. Eco tourism in 1. Great Himalayan Run 1. Malhobra 

Pradesh Tribal Areas 2. Pre-World Paragliding vHlage 
2. PIlgrim Circuit 3. Kullu IMIehra In SImla 

4. SImla SUmmer 2. Baroh VIllage 
Festival Near 

Oharmashala 
3. Gurukul 
Oriented 
VIllage 

11. Jammu & a. Specific Development of 1. Mega Event in a (Software 

Kashmir tourism Tourist L.adakh Work 

infrastructure Clrcult at Kargil 2. JashfH-Kaahmir Plan) support lor 

projec:t8 lor 3. Jammu F8ItiYai 5. viIageI viz., 

Tourism 4. Navratra FtsIivaI, Drung, 

Development Vaishno Devi PahaJgarn, 

Authorities of 5. Gulmarg Festival Jheri, Surinear 

KishlWar, and 
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2 3 4 5 6 

Poonch, GIgangIr 
RIjouri, b.1UppOIt lor 10 new 
Lakhanpur· VIIIgeI to be IdInIiIIId 
Sarthal, by the Stale Gc7Iernment 
Kokernag, 
leh and 
Kargll 
b. SpecIfic 
tourism 
Inlrutruclure 
projects for 
Tourism 
Development 
AuIthorities of 
Pahalgam, 
Gulrnarg, 
Sonamarg 
and Patnltop 
c. Reatoratlon 
of Heritage 
building at 
MubIrIk Mandi, 
"....1 
d. Golf eou,.. 
at Jammu-
e. Reconatruction 
of gutted TRC 
at Srinagar 

12. Jhartchand 1. RIjmahaI 1. Ranchi-Ramgarh- 1.~ 1. AInadWI, 
2. Paraanath Rajarappa-Ttnughat· FIItIvII Dill. 

~Pldma 2. Air Show Ranchi Sir9lbhum 
Itkhori 3. HijIa 2. KhIruvan, 

4. Jaglnnath Rath Diatt. 
Vatra Sarabia- Kha .... van 

13. Kamataka 1. HImpi 1. Bijapur-Blddar· 1. BangaIoIe Habba 1. Chenputna 
2. LI1gamaIdd Gulbarga 2. To be communicattd vIIIIgI 

2. Southern 3. Hampi -8angaIore 
WIIdeme8a ClrcUt 4. KaI'lVlll 2. AIcan Yllage 

BagaIcole 

14. Kerala 1. Vagarnon 1. Southem Eco- 1. MaIIbar MahoIsav 1. KathIkaII 
2. Kurnarkom Touriam 2. Boat Show CoItume 
3. PacNbhapurm 3. Elephant FnIivaI VIllage 

Palace 4. NilhlgandU FtetlvaI 2. CoIr Vllage 
4. Thripplrllthura 3. SpIce VIllage 

15. Macb/I 1. Panna 1. Amarkantak· 1. KhIjunIho f8llival 1. SIvra In Dalla 
PrIdeIh 2. Mandu MIncIa· 2. TIIYII Mart 2. Ram Nagar in 

DIndot 3. PachmaItIi MInda 
2. Halangabad-Mlhelwar· 3. ArPJ Village 
Onkareshwar-Barwani in Mahelwar 
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16. Kunlclelhwar 1. BudIIIIIt CIn:uII 1. EIeptwIta 1. VIIage near 
indudiIg EIephanta 2. EIIoIa. Kolhapur 
2. Fort Circuit 3. 'KIJidas 2. Village near 

4. ChIkIIdhInI Pune for Gurukut 

17. Manipur 1. Nongm- 1. Imphal-Bilhnupur- 1. Mlnipur Jourism Andro, khonglom 
aictling (Eco- Sendra-churachlnd- Festival and None 
Park with Golf pur 2. MInIpur Tourism 
COUI'II) Meet 
2. ImphaJ 3. LUl-NGAJ. 

Nt Feltivat 
4. KUT F8I1IvaI 

18. Meghalaya 1. Protection & 1. Wlliamnagar- 1. WInter Tourilm 
dMIopment JahfIm.jowII FIItivaI 
of cavtI 2. ShIong- 2. ShIong Autumn 
aroood jowIt CherTIpI.IIji FeatiYaI 
2. Tura Jowaj MawpIong 3. Nongkrum 

F8IIival 
4. WengIa FlltiYat 

19. Mizoram 1. ChaItaIang 1. Southam- 1. Chapchar Kut 
2. Chalfilh Hrangchalkawn, 2. ThIIavang Kut 

T..-S'. 3. Anthurirn 
LaWlgtlai, FeativaJ 
SaIha, Vawmbuk, 
Sangau, S. 
VanIaIphaI. 
2. Eutem-l(eItum, 
N. VantaIphaI, East 
Lungdar, 
Khawbung, 
Fartcawn, 
Zokhawthar, 
HnahIIn. 

20. Nagland 1. Tourist Travel 1. Zunheboto-TU8IlI8I1g- 1. Tokhu Emong 
Daallnation KIphiri 2. Metumniu 
Touphema, 2. Governor'. camp 3. HombiI Event 
Kohima cIItrict. (WoIcha)-Nui Land 4. Event~'" ~ 
2. AIzuto, Arte (Dimaput)oJatukla variety show 
Zunheboto (PIIIfI,. 
0iIIric:t 

21. Orissa 1. Chilka 1. Bhubanaawar- 1. Sraekahetra vuant 1. Dayening 
Purl- Ut8av Badi 
Konark 2. Ekamll Village 
2. SimpIIpII- 3. Puri Beach Faatival. DhooIbari 
Chandipur- 4. Konark Festival. DI8t. 
TaIIari- 2. KheIIyajali 
Plnchlingameehwar village 
3. AIIIIw valley-
Sonebeda-l<orepul-
MaIkIgri 
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22. Poojab 1. Roper 1. Freedom Struggle 1. Rural Olympics 1. Vilage Paidi 
2. Falehgam Circuit (Rural (Di8tt. 
Sahib Delhl-Amrilsar Sports, Vdlage Hoahlarpur) 
(Including 2. Pigrim Orcutt Qila Ralpur 2. Vlage 
Aam Khas DisH. Raipur Kalanour 
Baghwith 2. -Kinnow Festtval at (OIst!. 
SEt. show) Abhor Gurdaspur) 
3. Kapurthala Dislt. Ferozpur 3. Village 

3. Punjab Festival. Maisor 
(Mala) Khanna COisIt. 
4. Craft Meta at Bhabnda) 
Kapurthela 

23. Rajuthan 1: Ajmer Sharif 1. Eco-Tourism circuH 1. HeritIgt FestIval 
2. JaIsaImer 2. FIoocIIghting of 2. Rajaalhan Day 

monurnentl Celebration· 
3. Pushlcar Fair 
4. Desert FeatlYal 

24. SIkkIm 1. Development 1. Development of 1. Nanchi Festival 1. Rang Village 
of Amdaemen: Tourist Centre at 2. Gangtok WInter in 
Park at Sarmaa. Phodang and Festival South 
2. PIlgrim Mangan In North 3. Ravangla Festival Sikkim. 
centre at Slkklm 4. Maghey Meta 2. Tharpu 
Sorang 2. Development of 5. Mangan Festival village In west 

Assam Ungzey and 6. Gyalshing Sikkim 
Khedi Trek Route in (Palling) 
East SikkIm 

25. Tamil Nadu 1. Madurai 1. Mahabalipuram 
2. Thanjawr mega festival 
3. Kaniyakumari 

26. Tripura 1. Chaturdashi 1. Development of Joychandrapur 
DavIa BIri North Wast Tripura 

Circuit 

'[7. Uttar 1. AIigaItI 1. Agra-Fatehpur 1. Buddha MahoIIav 
Pradesh Sikri-Malhura at Samalh 

2. VeranuJ.Samath 2. L.athmar HoII 
3. Brajbhoomi- 3. Dev DeepawaJi 
Vrlndavan 

28. Uttaranchal 1. Yamnom 1. RishIkesh- 1. Dehradun Virasat 1. Village 
2. Teltrl Haridwar Festival Trijugi 

(Mega ProjecI) 2. Gamwal Festival Narayan, Distt. 
2. BIndear-Bal;1ath- 3. Kumaon Festival Rudraprayag. 
Maneaar 4. Poomagiri Festival 

29. Wast 1. Goke 1. Freedom Clrcutt 
Bengal 2. Kallmpong 2. Tae Tourilm 

3. PIaesey 3. Beach CIrcuit 
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'47~. SHf\\ SUGf\\S S\NGH: 
SHf\\ KIS,,","NB,,","\ \J. P"'TEL: 

Will the Minister of CI\JIL ,,\JIATION be pleased to 
state: 

(a) whether the Government purposes to introduce 
any scheme for air travellers to Insure themselves against 
flight delays and cancellations in the country; 

(b) if so. the details thereof; and 

(c) the time by which It is likely to be introduced? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) No Sir. 

(b) and (c) Do not arise. 

Conatructlon of RaJI Over-bridge 

1472. SHRI P. KARUNAKARAN: Win the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways have received any proposal 
for construction of Railway Over-bridge at Valappaya level 
crOSSing. Trichur to bring patients to Thrlasur Medical 
CoHege; 

(b) if so, the details thereof; and 

(c) the action taken by the Railways thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. No proposal 
has been received for replacement of any level crossing 
in the name of ·Valapaya level crossing" by Road over 
bridge. However, there are two works of Road over 
bridges sanctioned in the way of Athani Medical College 
Road and Mulankunath Kavu Medical College Road at 
level crossings No. 13 Athani Km. 21/5-6 sanctioned in 
2001-02 and at LC No. 14 Km. 23/100-200 in 
Mulankunathu Kavu Yard respectively sanctioned in 2002-
03. Both these works are at different 8tage8 of Planning 
and Execution. 

(b) and (c) Do not arise. 

[Translation} 

\n\erne\ fat\\~ \n 'Tra\na aM a\ S\a\\ons 

1473. SHR\ SH\SHUPAL N. P"'TLE.: Will \he M\n\S\et 
of RAILWAYS be p\eued \0 state: 

la) whether the Railway. propoae to provide \ntemet 
facl\\ty in trains; 

(b) If so, the details thereof alongwith progress made 
and preaent position in regard to provision of Intemet 
facility in trains; 

(c) whether private sector participation in this regard 
is also being roped; 

(d) If so, the details thereof; 

(e) whether railway stations where internet facilltyl 
cyber cafes were to be set up during 2006-07 has 
become operational; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) to (d) Rail Tel Corporation 
of India Umited, a Public Sector Undertaking (PSU) of 
Ministry of Railways in collaboration with a private 
company MIs Soshacom of Canada had carried out Initial 
technical trials on a pilot section, Delhi-Mathura, to provide 
intemet facility In trains. However, further Implementation 
of the system could not be progressed 80 far due to 
commercial viability and operational issues. 

(e) and (f) Yes, Sir. Cyber cafes at 16 stations have 
become operational so far, out of 24 Cyber Cafes planned 
during 2006-07. Wor1< at other stations is in various stages 
of completion. Name of stations where cyber cafes have 
become operational Is given in the Statement enclosed. 

List of 16 Stations 

S.No. Name of the Stations 

2 

1. Howrah 

2. Sealdah 
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22. Poojab 1. Roper 1. Freedom Struggle 1. Rural OlympIcs 1. Village Paid! 
2. Fatehgarh CiI'CIit (Rural (01111. 
Sahib Delhl·Amritsar Sporta, Village HoIhIarpur) 
(IncIuc.Ing 2. Pigrim Circu~ aila Raipur 2. VHIage 
Aam Khaa Distt. Raipur Kalanour 
Baghwlth 2. ·Kinnow Festival at (Oistt. 
SEL show) Abhor Gurdaspur) 
3. Kapurthala Oistl. Ferozpur 3. Village 

3. Punjab Festival. MailOr 
(Mela) Khanna (0I1tt. 
4. Craft MeIa at Bhatinda) 
Kapurthala 

23. Rajasthan 1: Ajmer Sharif 1. Eco-Tourism circuit 1. Heritage Flllival 
2. Jalealmer 2. Floodlighting 01 2. Rajuthan Day 

monuments Celebration-
3. Pushkar Fair 
4. Desert Festival 

24. Sikkim 1. Development 1. Development of 1. Nanchi Festival 1. Rong Village 
of Amdaemen: Tourist Centra at 2. Gangtok Winter In 
Park at Sannsa. Phodang and Festival South 
2. Pilgrim Mangan In North 3. Ravangla Festival Sikkim. 
centre at Sikkim 4. Maghey MeIa 2. Tharpu 
Sorang 2. Development of 5. Mangan Festival village in West 

Assam Ungzey and 6. Gyalahlng Slkkim 
Khedi Trek Route in (Pelling) 
East Slkkim 

25. Tamil Nadu 1. Madural 1. MahabaHpuram 
2. ThanjIWr mega festival 
3. Kaniyakumari 

26. Tripura 1. Chaturdaahi 1. Devalopment of Jovchandrapur 
Devta BarI North West Tripura 

Circuit 

?:T. Uttar 1. Aligarh 1. Agra-Fatehpur 1. BudcIIa Mahotsav 
Pradesh Sikri-Mathura at Sarnath 

2. Varanasi-Samath 2. Lalhmar HoII 
3. Brajbhooml- 3. Dev Daepawali 
Vrindavan 

28. Uttaranchal 1. Yamnotri 1. Rishikesh- 1. Dehradun Vira8lt 1. Village 
2. Tetui Haridwar Festival Trijugi 

(Mega project) 2. Garhwal Festival Narayan, Oi8tt. 
2. Bindaar-8aljnath· 3. Kurnaon Festival Rudraprayag. 
Manesar 4. Poomagiri Festival 

29. West 1. Goke 1. Freedom Circuit 
Bengal 2. KaIimpong 2. Til Tourilm 

3. PIassey 3. Beech CircuIt 
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In.urance Schelne for Air Trllvell .... 

1471. SHRI SUGRIB SINGH: 
SHRI KISHANBHAI V. PATEL: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Govemment purposes to introduce 
any scheme for air travellers to insure themselves against 
flight delays and cancellations In the country; 

(b) if so, the details thereof; and 

(c) the time by which It is likely to be introduced? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): <a) No Sir. 

(b) and (c) Do not arise. 

Con.tructlon of Ren Over-bridge 

1472. SHRI P. KARUNAKARAN: Will the Minister of 
RAILWAYS be pleased to state: 

<a) whether the Railways have received any proposal 
for construction of Railway Over-bridge at Valappaya level 
crOSSing, Trichur to bring patients to Thriesur Medical 
CoHege; 

(b) if so, the details thereof; and 

(c) the action taken by the Railways thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) No, Sir. No proposal 
has been received for replacement of any level crossing 
in the name of ·Valapaya level crossing" by Road over 
bridge. However, there are two works of Road over 
bridges sanctioned in the way of Athani Medical College 
Road and Mulankunath Kavu Medical College Road at 
level crossings No. 13 Athanl Km. 21/5-6 sanctioned in 
2001-02 and at LC No. 14 Km. 23/100-200 in 
Mulankunathu Kavu Yard respectively sanctioned in 2002-
03. Both these wor1<s are at different stages of Planning 
and Execution. 

(b) and (c) Do not arise. 

{Trsns.lionJ 

Internet Facility In TrIIln. end at Station. 

1473. SHRI SHISHUPAL N. PATLE: Will the Minister 
of RAILWAYS be pleased to state: 

(a) whether the Railways propose to provide intemet 
facility in trains; 

(b) if so, the details thereof alongwith progress made 
and present position in regard to provision of intemet 
facility in trains; 

(c) whether private sector participation in this regard 
is also being roped; 

(d) if so, the details thereof; 

(e) whether railway stations where internet facilltyl 
cyber cafes were to be set up during 2006-07 has 
become operational; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS ,SHRI R. VELU): (a) to (d) Rail Tel Corporation 
of India Umlted, a Public Sector Undertaking (PSU) of 
Ministry of Railways in collaboration with a private 
company MIs Soahacom of Canada had carried out initial 
technical trials on a pilot section, Delhi-Mathura, to provide 
internet facility In trains. However, further implementation 
of the system could not be progressed so far due to 
commercial viability and operational Issues. 

(e) and (f) Yes, Sir. Cyber cafes at 16 stations have 
become operational so far, out of 24 Cyber cafes planned 
during 2006-07. Work at other stations is In various stages 
of completion. Name of stations where cyber cafes have 
become operational is given in the Statement enclosed. 

List of 16 Sl8lions 

S.No. Name of the Stations 

2 

1. Howrah 

2. SeaJdah 
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2 

3. Aaansol 

4. Jodhpur 

5. Jhansi 

6. Jaipur 

7. Gorakhpur 

8. Chandigarh 

9. Hyderabad 

10. Bangalore 

11. Coimbatore 

12. Ernakulam 

13. Guntur 

14. Ahmedabad 

15. Pune 

16. Nllgpur 

[Englishj 

Sound and Ught Sho .. at IIonumenta 

1474. SHRI KIATI VARDHAN SINGH: 
SHRI EKNATH MAHADEO GAIKWAD: 

Will the Minister of CULTURE be pl8aaec:1 to state: 

(a) the names of the important monuments In the 
country, State-wise; 

(b) the names of the monuments In each StatelUT 
where sound and light shows exiats at present; 

(e) whether the Government proposes to organize 
sound and light shows on more monuments; 

(d) if so, the details of such monuments; and 

(e) the other steps taken by the Govemment to attract 
more tourists to these monuments? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) There 
are 3667 monuments/sites protected as of national 
importance. The State-wise list of these monuments/sites 
is enclosed as Statement. 

(b) The details of monuments where sound and light 
shows exist at present are as under: 

1. Westem group of Temples, Khajuraho, DisH. 
Chattarpur, Madhya Pradesh 

2. Gwalior Fort, DisH. Gwallor, Madhya Pradesh 

3. Golkonda Fort, Hyderabad 

4. Raja Mahal, Chandraglrl 

5. Red Fort, Deihl 

6. Shaniwarwada, Puna, Maharuhtra 

(c) and (d) Yes, Sir. The monumentalsites where 
sound and light shows are proposed to be organized are 
es under: 

1. Jhansi Fort, Jhani, U.P. 

2. Residency, Lucknow, U.P. 

3. Udalgirt Caves, Bhubaneawar. Onua 

4. Chittaurgarh Fort, Rajasthan 

5. Kumbhalgarh Fort, Rajasthan 

<8> The monumentalsltae of national importance are 
conserved, preserved & maintained 88 per archaeological 
nonns. Subject to availabHity of roaourcea, touriet related 
amenities like toilet blocks, drinking water facillt., 
pathways, interpretation centre, publicationa counters, 
signages, etc. are provided at theae monwments to attract 
more tourists. 

SI.No. 

1 

1. 

2. 

3. 

4. 

5. 

Sta"""nt 

Centmlly PI'DIW:ttId monumtmlS undm" 
AI'CIIHoIo{}icII SUIVSY of India 

Name of State Nos. of Monuments 

2 3 

Andhra Pradesh 137 

Arunachal Pradesh 05 

Aasam 53 

Bihar 70 

ChhaHisgarh 47 
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6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

2 

Daman and Diu (U. T.) 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu and Kashmir 

Jharkhand 

Kamataka 

Kerala 

Madhya Pradeah 

Maharashtra 

Manipur 

Meghalaya 

Nagaland 

N.C.T. Delhi 

Orissa 

Pondioherry (U.T.) 

Panjab 

Rajasthan 

Sikkim 

Tamilnadu 

Tripura 

Uttar Pradesh 

Uttaranchal 

West Bengal 

Total 

UnoperaUoneI AlrpoI'tt 

1475. SHRI IQBAL AHMED SARADGI: 
SHAI AMITAVA NANDY: 

3 

12 

21 

202 

90 

40 

89 

12 

507 

26 

288 

286 

01 

08 

04 

175 

78 

07 

31 

162 

03 

413 

05 

742 

042 

133 

3887 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Government has Invited industry 
captains to chip in unoperational airports to check in their 
financial rnoruces to run unoperational airports in the 
country; 

(b) if so, whether the Govemment is also considering 
various measures to make Indian airports little iess 
crowded; 

(c) If so, the detaila thereof; 

(d) whether the Govemment is also taking number 
of measures to Improve situation by reducing circulation 
ttme, spacing requirements, adding new equlpments and 
providing a onboard training to controllers and to pilots 
at control towers; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHAI PAAFUL PATEL): (a) No, Sir. 

(b) and (c) Airports Authority of Indill (MI) hap 
undertaken upgradatlonldevelopment of several airports 
in the country. 35 non-metro airports are being taken up 
for expansion and modemlsatlon. New terminal buildings 
and modification of existing terminal building; expansion 
of apron to increase number of aircraft parking stands 
and expansion of car part< area have been taken up to 
make airports less crowded. 

(d) and (e) Upgradation and development of 
infrastructure facilities at the airports is a continuous 
process and is undertaken on the basis of operational 
requirements, demands from airlines and other technical 
needs. Similarly, training of Air Traffic Controllers and pilOts 
is imparted on need basis. 

/Tl7lnsllltionJ 

Complllint. agaln.t Private Alrtlnea 

1476. SHAI MANSUKHBHAI D. VASAVA: 
SHAI KASHIRAM RANA: 
SHAI CHANDRAKANT KHAIRE: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Government has received any 
complaints from the passengers with regard to the 
functioning of private airlines; 
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(b) if so, the details thereof; 

(c) whether the Government has taken effective action 
against the private airlines; 

(d) if so, the detalll thereof; 

(e) if not, the masons therefor; and 

(f) the measures taken/propoHd to be tllken by the 
Government in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) and (b) 
Passenger complaints are received regarding mIaInglioet 
baggage, refund of tickets in cue of delayalcancellatlona. 
den;al of facilities like wheel chair, mealalsnacks In cue 
of delayed flights. etc. 

(c) to <e) All the airlines have been advised, that 
they should display on their respective websltes' various 
facilities offered to the passengers, both free and 
chargeable, in a conspicuous manner so that p .... ngera 
are aware of these before booking air tickets. 

(f) Government reviews the action taken by the 
airlines on such advice from time to time 80 that the 
pusengers are well, informed of the level of facilitlee 
made available by a particular airline. 

/English} 

AbandonlngfCloeing of Level Cro •• lngs 

1477. DR. K.S. MANOJ: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways have decided to reduce 
the number of level crossinga by abandoninglcloelng some 
of them; 

(b) if so, the details thereof, zone/division-wise; 

(c) the reasons for abandoning/closing of level 
crossingS'; 

(d) whether the Railways have sought the consent of 
State Governments in this regard; and 

<e) if so, the reaction of the State Government 
thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) to (e) Yes, sir. During 
the year 1995-96, about 536 unmanned level croaaings 
were identified for closure on Indian Railways. The Zone-
wise details are 88 under: 

S.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

Zones 

Central Railway 

Eastem Railway 

Northern Railway 

North Eutem Railway 

No. of Level Croaalnga 
Identified for closure 

46 

19 

85 

93 

Northeast Frontier Railway 103 

Southem Railway 117 

South Central Railway 37 

South Eastem Railway 08 

Westem Railway 28 

Total 536 

TheM level cr088ings were Identified for closures as 
either there was no/meager road traffic on the Level 
Crosainga or the traffic of the Level Crossing was diverted 
through the nearby Level Croaaing by providing suitable 
road diversions. However, Railway could effectively ctose 
only 248 unmanned level crossings. because consent for 
closure of other level crOSSings was not received from 
State Govemments/Local Authorities. 

Expert Committee to Prevent Train Accident 

1478. SHRI RAMDAS ATHAWALE: Will the Minister 
of RAILWAYS be pleased to state: 

(a) whether the Railways propose to constitute an 
Expert Committee with regard to check the increasing 
numbers of train accidents In the country and to suggest 
measures for their prevention; and 

(b) if 80, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (8) No, Sir. Moreover, there 
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is no rising trend in number of consequential train 
accidents. 

(b) Does not arise. 

Provision of work In Kote 

1479. SHRI RAGHUVEER SINGH KOSHAL: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the provision amounting to more than 50 
lac rupees was made for Kota division (Westem Central 
Railway) in the previous railway budget to undertake 
various works; 

(b) if so, the details of such works; 

(c) whether the funds have been released for the 
purpose; 

(d) If so, the details thereof; 

(e) the present progress of the works undertaken; 
and 

(f) the details of the works which have not been 
commenced alongwith the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI A. VELU): (a) to (f) The information ia 
being collected and will be laid on the table of the Sabha. 

Cargo Hub In Nagpur 

1480. SHRI MANOAANJAN BHAKTA: 
SHRI ANANORAO VITHOBA ADSUL: 

Will the Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Govemment has any plan for creating 
a cargo hub in Nagpur; 

(b) If so, the details thereof; 

(c) the type of infrastructure needed to be developed 
to support the expected growth in Indian Air Cargo M8I1att; 
and 

(d) the time by which the said airport is likely to be 
undertaken? 

" 
THE MINISTER OF STATE OF THE MINISTRY OF 

CIVIL AVIATION (SHRI PRAFUL PATEL): (a) and (b) Yes, 
Sir. Ministry of Civil Aviation/Airports AuthOrity of India 
and Government of MaharashtralMaharashtra Airports 
Development Company have Signed an Memorandum of 
Understanding (MOU) on 18.12.2006 for transfer of the 
Nagpur airport to a Joint Venture Company (JVC) for 
development of Multi-modal International Passenger and 
Cargo Hub at Nagpur. As per the MOU, the airport 
alongwith the aasets will be transferred to the new JVC 
for development of the airport. 

(c) and (d) The details of infrastructural requirements 
will be worked out by the jOint venture company. 

{English} 

Allocation of Additional LNG to Mah.r •• htra 

1481. SHRI ADHALRAO PATIL SHIVAJIRAO: 
SHRI MOHAN RAWALE: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the implementation of Oahej Uran Pipeline 
is in progress; 

(b) if so, whether the Government of Maharashtra 
has requested the Union Government to allocate additional 
Natural Gas/LNG to Maharashtra; 

(c) if 80, the details thereof; 

(d) whether the Union Government has raised any 
points regarding the proposal; 

(e) if so, the details thereof; 

(f) if not, the reasons for not allocating additional 
gas to Maharashtra; and 

(g) the present status of the proposal and the time 
by which the final decision is likely to be taken to allocate 
additional gas to Maharashtra? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) Yes, Sir. 

(b) and (c) Yes, ~ir. The Government of Maharashtra 
has, inter alia, requested for: 
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1. Enhancing gas supplies in Uran, 80 as to enable 
full capacity utilization of MahaGenco power 
plant. 

2. Supply of 13 million standard cubic metre per 
day (MMSCMD) of gas for expansion of 
MahaGenco at Uran and Telgaon. 

3. Ope rationalization of Ratnagiri Gas and Power 
Private Limited (RGPPL) power plant to run on 
R-LNG, for which availability of R-LNG should 
be arranged at an affordable price. 

4. Supplying natural gaslLNG to the consumers in 
Maharashtra. 

(d) to (g) With a view to facilitate transportation of 
gas to Maharashtra region, GAIL is in the proC888 of 
laying Dahej-Uran pipeline and Dabhol-Panvel pipeline. 
Further, the production of gas from offshore fields of KG 
Basin is likely to be available by 2008-09, which will be 
transported through Kakinada-Hyderabad-Uran-Ahmedabad 
pipeline. The consumers WOUld, however, need to tie-up 
their gas requirements with the gas suppliers. Govemment 
has advised Maharashtra accordingly. 

The Dabhol power plant has been taken over by 
Ratnagiri Gas and Power Private limited (RGPPL), a 
Joint Venture of GAIL and NTPC. The plant would be 
able to use R-LNG once pipeline connectwity f'rom the 
LNG terminal in Dahej, Gujarat is in place. R-LNG is 
being sourced by Petronet LNG Limited (PLL) on short 
term basis for about two years for supply to RGPPL 
through GAIL's Dahej-Dabhol pipeline. 

(TflInslationJ 

Encounter. between Army and Terrorl.t. 

1482. PROF. MAHADEORAO SHIWANKAR: Win the 
Minister of DEFENCE be pleased to state: 

(a) the number of officers and soldiers of the Army 
martyred and Injured in the encounters with the terrorists 
during the current year; 

(b) the total number of terrorists kiUed by the soldiers 
in the encounters alongwith the number of terrorists 
apprehended and surrendered; 

(c) whether the soldiers are being equipped with 
modem weapons againat the ~ attacks. being carried 
out by the terrorists; 

(d) If not, the reasons therefor; and 

(e) the steps being taken by the Govemment in this 
regard? 

THE MINISTER OF DEFENCE (SHRI AX ANTONY): 
(a) The details of FataVNon-Fatal casualties suffered by 
Army In the encounters with terrorists during the year 
2007 (upto 28th February, 2007) are as under: 

Officers 

Fatal 1 

Non-Fatal o 

JCOs 

2 

o 

OR 

8 

4 

(b) 38 terrorists have been killed, 39 terrorists have 
been apprehended by the Army and 11 terrorists have 
surrendered. 

(c) to (e) The troops of the Indian Army fighting 
terrorism in J&K are appropriately equipped to carry out 
their aaslgned task. Equipping soldiers to effectively fight 
terrorism Ie an ongOing and continuous proceea, which 
takes into account the changes in tactics and weapon! 
equipment profile of the- terrorists. All efforts are made to 
ensure that our troops have the state of art weapons 
and equipment to maintain the required edge over the 
terrorists. 

Poa .... lon of Retiring Room by GRP 

1483. CH. MUNAWAR HASSAN: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether the Railways are aware that retiring room 
of Jaunpur city railway station of Uttar Pradesh is in 
po88888ion of Govemment Railway Police for the last 
5-7 years; 

(b) if so, the facts thereof; and 

(c) the action taken by the Raitways to vacate the 
retiring room from Government Railway Police and to 
provide facUlties to the passengers at the station? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRt R. VELU): (a) and (b) Yes, Sir. Since 
2002. The retiring room of Jaunpur City Railway Station 
is under the p08888Sion of Govemment Railway Police. 

(c) Railway authorities have advised the Government 
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Railway Police official, to vacate the retiring room 80 
tNd better facilttiea can be provided to Railway paasengera 
at the station. 

/EngIish] 

Revival of Haldla Petrochemical a 

1484. SHRI BRAJA KISHORE TRIPATHY: Will the 
Minister of PETROlEUM AND NATURAL GAS be ~ 
to state: 

(a) whether Indian 011 Corporation h88 made any 
revival package for Haldla Petrochernicals; 

(b) If 80, the details of the action plan prepared by 
IOC In thIe regard; 

(c) whether Public Investment Bureau has given Its 
clearance to loe to take up the revival of HPl; 

(d) if 80, the detaH, of the expenditure likely to be 
involved in the said work; and 

(e) the details of the progress made 80 far In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Indian 011 Corporation Umlted (IOCl) 
submitted a proposal to Govemment of West Bengal In 
October, 2001 for financial restructuring of Haldia 
Petrochemicals (HPl) and equity participation by IOCl. 
The transaction could not be successfully completed in 
view of the difference of opinion of one of the promoters 
of HPl with respect to management control and 
8hareholding pattem. In November, 2004, Chairman, HPl 
offered to 10Cl equity investment of R8.150 crore at par 
in HPl, which has been accepted by 10Cl. 

(c) to (e) No, Sir. The equity investment of Rs. 150 
crore In HPl was approved by the Navratna Board of 
IOCl which is competent to approve such Investment. 
This amount was paid to HPl in August, 2005 and 
15 crore equity shares of HPl at par were allocated to 
loel. A petition was filed in August, 2005 before the 
Company law Board (ClB) by the Chatterjee Group 
.. eking annulment of the allotment of shares in favour of 
loel, arguing that this Is against the Interest of HPl u 
well 88 in violation of Companies Act. ClB hu given its 
verdict in January,· 2007 stating that shareholding of IOCl 
in HPl will be maintained as such and Govemment of 

West Bengal will appropriately consider transfer of Its 
sharee In favour of the Chatterjee Group, through proper 
valuation. Government of w'" Bengal haa fUed a petition 
In Kolkata High Court agU\et the verdict of CLB. 

/T"""/ion] 

Cultu,.1 ttertt.ge Cent,.. In Ru,.1 Area. 

1485. SHRI SUBHASH SURESHCHANDRA 
DESHMUKH: Will the Minister of CULTURE be pleased 
to state: 

(a) the name, of the Cultural Heritage Centres 
identified In the backward and Nral regions of varl.ous 
States as on date; 

(b) the detail8 of the propoaals sent by the various 
State Govemments for protection and conservation of 
these monuments during the last three years; 

(c) the funds allocated to various States for protection 
and conservation of theee monuments during the above 
period; 

(d) the details of the proposale which are pending in 
this regard; and 

(e) the reaction or the Govemment thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
UABAN DEVELOPMENT (SHAI AJAY MAKEN): (a) There 
are seven Zonal Cultural Centres located In varIouI States 
as per details given in the encIoeed Statement I. 

The funds allocated to . the above centres during the 
last three years and the allocation for the year 2006-07 
is as under: 

2003-04 

2004-05 

2005-06 

2006-07 

As. 1332.35 lakhs 

As. 2046.07 Iakhs 

A8. 2700.00 lakhs 

As. 1500.00 lakhs 

(b) and (c) The Archaeological Survey of India 
protects and conserve 3667 monumentalsites as of 
national Importance. The details of funds allocated (Stat • 
wise) for their conservation and maintenance during the 
last three years are given in the enclosed Statement II. 

(d) and (8) No Proposals are pending in this regard. 
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Statement I 

List 01 Zansl CuItunIl Ctmft18 locsftld in Vllrious SttIft18 

51. No. Zonal Cultural Centres (ZCCs) Member States 

1. NZCC Patlala Haryana, Himachal Pradesh, Jammu & Kashmir, Punjab and 
RaJasthan,UT of Chandigarh 

2. NCZCC AHahabad Bihar, Madhya Pradesh, Rajasthan and Uttar Pradesh, UT of 
Deihl, Haryana 

3. WZCC Udaipur GuJarat, Goa, Maharashtra, Rajasthan, UTa of Dadra & Nagar 
Havell and Daman & Diu 

4. SCZCC Nagpur Andhra Pradeah, Madhya Pradesh, Kamataka, Maharashtra 

5. SZCC Thanjavur Andhra Pradesh, Kamataka, Kerala, Tamil Nadu, UTs of 
Andaman & Nicobar, lakshaclweep and Pondlcherry 

6. EZCC Kolkatta Assam, Bihar, Andaman & Nicobar leland, Manlpur, Orlee&, 
Sikkim, Tripura, Weat Bengal, Jharkhand 

7. NEZCC Dlmapur Assam, Meghalaya, Nagaland, Arunachal Pradesh, Mizoram, 
Trlpura and Manipur 

S-tement " 

Ststs-wistJ ExpsndituM inculTlld during Ihs Isst ThrtNI YIMIS for Ihs ConsSlVtltion, ~tion lind 
EnvitOnmsnu.1 Dsvslopmsnt of Ihs Csnlfally ProItIctsd Manumsnls 

(Re. In lakhs) 

51. No. Name of State! 2003-04 2004-05 2005-06 
Union Territory 

2 3 4 5 

1. Andhra Pradesh 269.84 341.00 461.41 

2. Assam 82.90 60.30 59.86 

3. Arunachal Pradesh 4.14 8.35 3.99 

4. Bihar 470.00 213.75 247.50 

5. Chhattisgarh 171.00 278.00 252.95 

6. Delhi 1001.87 761.37 754.26 

7. Daman and Diu 35.14 22.46 42.73 

8. Goa 74.99 105.02 100.00 
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2 3 4 5 

9. Gularat 134.82 150.75 171.63 

10. Haryana 258.18 178.40 168.17 

11. Himachal Pradesh 19.57 65.59 108.00 

12. Jammu and Kashmir 269.85 239.97 274.83 

13. Jharkhand 82.39 70.72 73.65 

14. Kerala 100.48 76.48 86.02 

15. Kamataka 767.27 907.41 1434.92 

16. Mah ..... htra 636.53 448.04 516.25 

17. Madhya Pradesh 445.44 378.44 620.00 

18. Manipur 0.10 00 00 

19. Meghalaya 5.91 2.90 <f~,.5.H 

20. Nagaland 12.94 7.94 6.29 

21. Orissa 190.04 368.08 296.35 

22. Punjab 36.40 54.30 87.81 

23. Pondicherry 23.80 20.85 13.41 

24. Rajasthan 741.51 279.97 286.00 

25. Sikkim 31.96 24.93 10.60 

26. Tamil Nadu 448.08 580.28 636.68 

27. Tripura 29.32 32.22 32.77 

28. Uttaranchal 132.40 157.00 180.08 

29. Uttar Pradeah 980.89 1398.41 1303.51 

30. West Bengal 291.88 532.44 383.81 

31. Horticulture Branch 982.73 1070.96 1198.98 

32. Science Branch 396.69 433.42 499.23 

Total 9027.95 9287.79 10194.5 
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[English! 

Ageing Oilfield. 

1486. SHRI KINJARAPU YERRANNAIDU: 
SHRI NAVEEN JINDAL: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Government has drawn any plan to 
revive the ageing oil and gas-fields to put on production; 

(b) whether ONGC has signed an agreement with 
Russia Oilflelds for increasing production from ita ageing 
oil and gasfields; 

(cj whether any technical pack with TGT of Russia 
has been Signed; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) The major thrust of the new initiatives and 
steps taken by Government in the last few years for the 
revival of the ageing oil and gas fields has been 
implementation of Improved 011 Recovery (IOR)/Enhanced 
Oil Recovery (EOR) schemes in all the major 011 fields. 
Apart from this, the other measures being taken to revive 
the production from the mature/ageing oil and gas fields 
under Production Sharing Contract (PSC ) regime include 
Infill drilling; Horizontal & multilateral wells; Workover and 
stimulation of existing wells; Installation of artificial lift 
system; and Water injection for reservoir pressure 
maintenance for improved recovery. 

(b) to (d) A Memorandum of Understanding (MOU) 
between Oil and Natural Gas Corporation Limited (ONGC) 
and TGT, Russia has been signed on 18.01.2007 for 
Value Based Commercial Alliance in the following areas: 

1. Recovery & Production optimization and 
Reservoir Management in Matured fields. 

2. Productivity enhancement in tight reservoirs. 

3. Joint study centre (HUB) for innov~t1on and 
proprietary solutions. 

4. Logging services in offshore and onshore 

Age on Ticket. 

1487. SHRI M. APPADURAI: Will the Minister of 
CIVIL AVIATION be pleased to state: 

(a) whether Indian Airlines and other private Airlines 
Issue Air-ticket without mentioning the age of ticket holder; 

(b) if so, the details and the reasons therator; and 

(c) the rationale behind this and the steps taken by 
these Airlines to mention the age of the passengers to 
check the misuse of the Air-ticket? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): (a) to (c) Indian 
Airlines has informed that as per the Industry practice, in 
case a ticket is issued to an adult It Is not mandatory to 
write the age except in case of special fares for specific 
category or passengers such as Youth puaengers, Senior 
Citizens, child or infant etc. 

Protected Monuments In We. &eng" and Bihar 

1488. SHRI VIJOY KRISHNA: Win the Minister of 
CULTURE be pleased to state: 

(a) the details of Centrally Protected Monuments in 
various districts of Bihar and West Bengal; and 

(b) the amount spent on the preservation and 
maintenance of those monuments during each of the last 
three years; 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) There 
are 70 and 133 rnonument&'sites as of national importance 
in the various districts of Bihar and West Bengal as per 
Statement I and II respectively. 

(b) The expenditure incurred on the conservation, 
preservation, maintenance and development of gardens 
around the monuments during the last three years is as 
under: 

Year 

2003-04 

2004-05 

2005-06 

Bihar 

216.64 

217.68 

251.25 

(Rupees in Lakhs) 

West Bengal 

291.88 

532.44 

383.81 

The allocation for the year 2006-07 Is as under: 

Bihar: 

West Bengal: 

Rs. 325.00 Lakha 

Rs. 300.00 Lakhs 
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List of Csnt;slly PmIscItKJ MonumBnts undtN IhtI Jutisdiction of A~I SlJIVtIy of India in Bih8r 

SI.No. Name of the Monument Locality District 

2 3 4 

1. Tomb of Shamsher Khan Shamshemagar Aurangabad 

2. Ancient site of V1kramaaila Monutery Antichak Bhagalpur 

3. Rock Temple GoIgong Bhagalpur 

4. PataJpuri cave and land adjoining Bateshwar Mad10rampur ~r 
cave on the Patharghata hill 

5. Rock sculptures Patharghatta Bhagalpur 

6. Ancient mound Buxar BuICar 

7. Remains of ancient fort or Pachrukhl Garh IocaUy BaArajgarh Madhubanl 
known as Raja Bali Ka Garh 

8. Ruined fortress, Chanklgarh Chanki West Champaran 

9. Rampart of the fort and Stupa at Nandangarh Marhia West O\amparan 

10. Ruined fortress at Nandangarh Marhla West Champaran 

11. Vedic burial mounds Marhia West Champaran 

12. Vedic burial mounds Pakri West Champaran 

13. Fort ruins, tank and Stupe Sagardh East Champaran 

14. Buddhist Stupe Tajpur Deur East Champaran 

15. Asoka column known as Leur piUar Lauriya Areraj, East Charnparan 

16. Asoka coIurM Lauriya Nandangarh West Champaran 

17. Vedic burial mounds Lauriya Nandangarh West Champaran 

18. Ashoka column Rampurwa West Champaran 

19. Sculptures of variOUl Hindu deities calVed on Kurisarai Gaya 

the southern and eastern faces of aome rocks 
and boulders of Kauwadol Hill 

20. Sculptures of various Hindu deities calVed on Kurilarai Gaya 

the face of an isolated round boulder separated 
by a distance of 12 feet from the southeaatem 
comer of the Kauwadol Hill. 

21. Sculptures of various Hindu deities calVed on Kurisarai Gaya 

the nol1hern-eastem faces of some rocks of 
Kauwadol Hill. 
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2 3 4 

22. Sculptures of four Hindu deities one on Kurlsarai Gay., 
each side of an oblong Isolated boulder 
to the eaat of the Kauwadol Hill. 

23. The whole of the ancient ruins on which there Kuriaarai Gay. 
are a colossal statute of Buddha, • few Iooae 
sculptures and thirteen sand stone pillara. 

24. The area generally known as 'Garh' Kurtdhar Gaya 

25. Ancient Buddhistic Image and other images and Guneri Gaya 
ICulpturea collected undemeath a shed 

26. Ancient mounds in the valley known 88 "H88ra KoI" Blshunpurtarwa, H88ra Gaya 
and Jagdishpur 

27. Ancient mouds in the hili known 88 'Sobhnath' Bishunpurtarwl, Hasra Gaya 
and Jagdlahpur 

28. Siva temple Konch Gaya 

29. Ancient Stupa and other remains locally known as Bakraur Gaya 
Sujata gam 

30. Ancient Buddhistic image and sculptu.... collected Ghejan Jehanabad 
underneath a shed 

31. Gopl Cave Barabar and Naga~uni hills Jehanabad 

32. Karan Chaupar Cave Barabar and Nagarjuni hills Jehanabad 

33. Lomas Rishi Cave Barabar and Naga~uni hills Jehanabad 

34. Sudama Cave Barabar and Naga~unl hills Jehanabad 

35. Vaclathlka Cave Barabar and NagaJjuni hills Jehanabad 

36. Vapiyaka Cave Barabar and Naga~uni hills Jehanabad 

37. Visva Jhopa Cave Barabar and Naga~unl hills Jehanabad 

38. Ancient monolithic pillar known 88 lat Lat Jehanabad 

39. Asokan Column KoIhua Muzaffarpur 

40. Remains of the ramparts and the mound Bihar Sharif Nalanda 
commonly known as the 'Queen'. Palace' 
in the Killa 

41. Tomb of Malik Ibrahim Bayu BIhar SharIf Nalanda 

4~. Ancient remains known as Garh Ghorakatora Nalanda 

43. All mounds, structures and buildings enclosed Nalanda Nalanda 
in the acquired area 
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2 3 4 

44. Ancient mound 8argaon NaI ... 

45. Statue of Buddha Jagcilhpur NIIanda 

46. i. All ancient structures and other rnonumenta. Rajgir NIIInda 
ii. All ancient structures and all artificial ancient 
remains which are situated within a dIItMce of 
half a mile of the aaid two ancient cities known 
as old and new RajgrIha. 
iii. Walls of the two ancient cities known 
as old and new Rljgriha 

47. Sculpture IIId Imagee Datilf'la Patna 

48. The grove known as "Bulanclbagh" Bulandpur Patna 

49. The mound or stupa known u "Chhotl Plharar Chhoti Pahari Patna 

50. Supposed site of the Palace of Asoka Kumrahar Patna 

51. Remains of wooden foundatlon8 and ancient Sandalpur Patna 
Mauryan walls 

52. Mounds known u the five ItUpU or "Panch Paharl" Paharldlh Patna 

53. a. Ablution Tank. b. Mir Ashr. Jama Mosque Patna Patna 
c. Pucca well 

54. Tomb of Shah Makhadum Daulat Maneri and Maner Patna 
Ibrahim Khan 

55. Tank Maner Patna 

56. Ancient Mound and ruined brick walls together with Maner Patna 
adjucent land comprising part of survey plot 
No. 608 & 611 

57. Ancient Mound and ruined brick walls together with Maner Patna 
adjucent land comprising of survey plot No. 399 

58. Ancient mound Buxar Buxar 

59. Tomb of Hasan Shah Suri Suararn Rohtu 

60. Tomb of Sher Shah Surl Salaram Rohtas 

61. Rohtasgarh fort Rohtugarh Rohtas 

62. Temple of Mundelwarl Devl Paura Kaimur 

63. Tomb of Bakhtiar Khan Malik Sarai Kalmur 

64. Three rock inscriptions (Adjacent to Tara Chandi temple) Suararn Rohtu 

65. Ancestral House of Dr. Rajendra Pruad. the Firat Jiradei Siwlf'l 

Preaiclent of Incla 
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66. Remllina of Ancient city 

67. Jami mosque 

68. Relic Stupe 

69. Raja Vishal ka Gam 

70. Kanhaiya ji ka mandir 

MARCH 8, 2007 

Sf81wnent " 

3 

Matlhl 

Hajipur 

Harpur Basant (VIishIIi) 

Vaiehall 

Bandarjhula 

.. 

List of Csnlrlll/y Pro/Bcltld MonUITNNIIs unt:Isr ths JIHisdictIon of Atr:hM%gicIIl SUIWY of I". in w.t &IngtII 

S.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

Name of Monument I Sites 

2 

Ancient Temple 

Oalmadal Gun and the platform on which it ia mounted 

Gate of Old Fort 

Joremandlr 

Jare Bangia Temple 

Kalachand Temple 

Lalli Temple 

Madan Gopal Temple 

Madan Mohan Temple 

Malleswar Temple 

Murali Mohan Temple 

Nande LaI Temple 

Patpur Temple 

Radha Vinod Temple 

Radha Govinda Temple 

Radha Madhav Temple 

Radha Shyam Temple 

Rasmancha 

Shyam Rai Temple 

Location District 

3 .. 
Bahulara Bankura 

8iahnupur Blnkura 

8IIhnupur Bankura 

Blshnupur Bankura 

Blahnupur Bankura 

Bishnupur a.nIwra 

8ishnupur Blnkura 

BIIhnupur Bankura 

Blahnupur Banlwra 

BiIhnupur Bankura 

Blshnupur Banlcura 

8ishnupur Bankura 

8ishnupur 8Mkura 

Blahnupur Bankura 

Blshnupur Bankura 

Blahnupur Bankura 

Biahnupur Bankura 

Blahnupur 'BInl<ura 

BisIvlupur Bankura 
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2 3 4 

20. SmaH Gateway of Fort 8ilhnupur Benkura 
21. Stone Chariot Bilhnupur Bankura 

22. Salleawar Temple DIhar Bankura 

23. Sareswar Temple Dlhar Bankura 

24. Temple of Radha Damodar Jiw Ghutgeria Bankura 

25. GoIwl Chand Temple Gokulnagar Bankura 

26. Temple of Ratneawar J~nath pur Bankura 

27, Temple of Shyam Sunder ~ur Bankura 

28. Temple lite now repntaented only by a Mound and a Pareahnd1 Bankura 
Statue of Surya. 

29. Temple site of an old ~n Temple now represented Pareshnath Bankura 
only by a Mound with a Jain statue. 

30. Image of Durga slaying Mlhisaura under a tree Sarengarh Bankura 

31. Temple site now repreeented only by a Mound Sar8ngartI Banlwra 

32. Temple site now represented onty by a Mound with statues Sarengarh Bankura 
of Ganesh and Nandi on It. 

33. Temple site now repreaentecl only by a Mound with an Image Bankura 
of Nandi on it. 

34. Rock Inscription of Chandra Varman Sueunia Blnkura 

35. Temple of Radha Vinod commonly known 18 Joydev. Joydeb-Kenduli Birbhum 

36. Temple of Dhannaraj Kubilaahpur Blrbhum 

37. Two Mounds Bhadeawar Birbhum 

38. Temple of Buull and the mound together fourteen other Nanoor Blrbhum 
temples near them COItilinlng the Unga imago of Shlva 

39. Temple of Rumancha (DImodar Temple) Suri Birbhum 

40. Two Ancient Temple (Joint together) Baldyapur Burdwan 

41. Rudreswar Temple Bamunara Burdwan 

42. Group of four Ancient Temples Begunia Burdwan 

43. Tomb of Baharam Sakka, Sher ~ and Nawab Qutabuddin Burdwan Burdwan 

44. Stone Temple Garui Burdwan 

45. Temple of IchaiGhoeh Gourangpur Burdwan 
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2 3 4 

46. Ancient SIte Nadhla Burdwan 

47. Jain Brick Temple known as Sat-Deul Deulia Burdwan 

48. Group of Temples (12 nos. Temples) Kalna Burdwan 
1. Bijoy Vaidyanath Temple 

2. Giri Gobardhan Temple 

3. Gopalji Temple, 

4. Jaleswar Temple 

5. Krishna Chandrlji Temple 

6. Laljl Temple, 

7. Naba-Kailasha Temple 

8. Pancharatna Temple 

9. Pratapeswar Siva Temple In Rajbari Complex 

10. Rameawar Temple, 
11. Ratneswar Temple 

12. Rupeswar Temple 

49. Ancient SIte and Remains of Panduk Rajar Dhipi Panduk BurcMan 

50. Ancient Mound Bharatpur Burdwan 

51. MetcaJfe Hall Calcutta Calcutta 

52. CoochBehar Palace CoochBehar Cooch Behar 

53. RajpathSite Khalsa Gasanimari Cooch Behar 

54. Tomb of AJexander-Ceoma de Kores DllIjeeling Da~eeling 

55. Tomb of General Uyod DllIjeellng Darjeeling 

56. Mounds Bangarh (Gangarampur) Dinajpur (South) 

57. Dargah of Shah Ata Gangarampur Dinajpur (South) 

58. Haneswari and Baaudev Temples 8an8beria ~Iy 

59. Dutch Cemetery together with all tombs & monumenta Chinlurah Hooghly 
contained therein 

60. Dutch Memorial monument of Suaan Anna Maria Chlnsurah Hooghly 

61. Group of temples known lUI Brindaban Chandra's Math Guptlpara Hooghly 

62. Mounds Mahanad HooghIy 

63. Minar Pandua , Hooghly 

64. Mosque Pandua Hooghly 
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65. Mosque & Tombs Satgaon Hooghly 

66. i) Danish Cemetery Serampore HooghIy 
ii) All ancient structures, all tombe atone monument remains 
and inscriptions within the area encloeed by the laid walla. 

67. Shrine and Mosque known as Dargah of Zafar Khan Gazi Tribeni Hooghly 

68. Sri Mayer Ghat Howrah Howrah 

69. Adina Mosque Pandua (Adina) Maida 

70. Balsgazi Wall Gaur Maida 

71. Baraduary Maajld or the Great Golden Mosque Gaur Maida 

72. Bhita of Chand Sadagar Gaur Maida 

73. Chamkatti Masjid· Gaur Maida 

74. Chlka Maajld Gaur Maida 

75. Dakhll Maajld Gaur Maida 

76. Aroz Minar Gaur Maida 

n. Gumti Gateway Gaur Maida 

78. Gunamant MoIque Gaur Maida 

79. Kotwali Darwaja Gaur Maida 

SO. Lottln Masjid Gaur Maida 

81. Lukochorl Gateway Gaur Maida 

82. Qadam Rasul Mosque Gaur MaIda 

83. Tomb of Fateh Khan Gaur Maida 

84. Tantlpara Majid Gaur Maida 

85. Two tombs in front of Tantipura Masjid Gaur Maida 

86. Two Stone PIUars Gaur Maida 

87. Tower Nirnaaaral Maida 

88. Eklakhi Mausoleum Pandua Maida 

89. Qutab Sahi MaajId Pandua Maida 

90. Kurumbera Fort Gaganenlf Midnapore 

91. John Pierce Tomb Mldnapore Midnapore 
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92. Tomb of Azimunniaha Begum dal9'lter of Murshid Quli Khan Azimnagar Murshldabad 

93. Residency Cemetery also known as Station Burial ground Babulbona Beharampore Murshidabad 

94. Bhabanlswar Mandir Baranagar M&nhldabad 

95. Char Bangia Group of Four SIva Temples Baranagar Murthldabad 

96. Tomb of Mlrmardan Faridpur Mul'lhldabad 

97. Dutch Cemetery KaJikapur Murshiclabad 

98. Old English Cemetary or Old Residence Burial Ground Kaahlm Bazar Murshidabad 

99. Mosque Kheraul Murahldabad 

100. Tomb of Alivard Khan & the tomb of Siraj-uckiaullah Khosbag MUl'8hidabad 

101. Mound known as Bart<ona Deul Mound Panchthupi Murshidabad 

102. Mounds known as the Devll's Mound and Raja Kama'. Palace Rangamatl Murshidabad 

103. Tomb of Sujauddin ROIhnibag MUl'8hidabad 

104. Tomb & Mosque of Murahid Kull Khan Sabjikatra Murshidabad 

105. Jahan Kosa Gun Topkhana Murahidabad 

106. Hazarduari Palace and Imambara (MurahIdabad) KlRa Nlzamat Mul"lhidabad 

107. Mound known as Bahanpukl.lr Mound or Fort Bamanpukur Nadia 

108. Ruins of Fort Barnanpukur Nadia 

109. Temple P8Ipera ttl ... 

110. Old Temple at Banda Banda Purulia 

111. Chandraketu'. Fort Berachampa 24 Parganu 
(North) 

112. Ancient Mound known as Barah Mlhirer DhIpI &lao known Deulia & Kauklpara 24 Parganas 
as Khana Mlhlrer DhIbI (North) 

113. Jattar Deul Jata 24 Parganas 
(South) 

114. Currency Building Dalhousie Sq .... KoIJIIia 

115. Asiatic Society Bulking Part< Street Koikata 

116. ~en David Synagogue Ward No. 45 Kolkata 
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117. Beth-el-Synagogue 

118. St. John's Church 

119. Dupleix Palace (Institute de Chandan Nagar) 

120. South Gate, Kella Nezamat 

121. Immambara, Kella Nezamat 

122. White Mosque, Kella Nezamat 

123. Vellow Mosque, Kella Nezarnat 

124. Tripona Gate, Kella Nizamat 

125. DharmaraJ Temple, West Bengal 

126. Temples of Bandyopadhyay Family, West Bengal 

127. SItaIa Temple., West Bengal 

128. Navratna Temple Complex, Wast Bengal 

129. Tamluk Rajbati, We.t Bengal 

130. Clive's House Dum Dum known as Barakothl 

131. 26 Siva Temples 

132. Nil Kuthi Mound 

133. Warren Hasting. House 

IntroducUon of Train. 

1489. SHRI JYOTIRADITYA M. SCINDIA: 

DR. SATYANARAYAN JATIYA: 

SHRI RAGHUVEER SINGH KOSHAL: 

SHRI KULDEEP BISHNOI: 

Will the Minister of RAILWAYS be pleased to 

state: 

(a) whether the new trains proposed to be Introduced 

during 2006·07 have been Introduced; 

3 4 

Pollock Street KoIkata 

KoIkata KoIkata 

Chandan Nagar Hooghly 

Lalbag Murshidabad 

Lalbag Murshldabad 

Lalbag MUl'lhldabad 

Lalbag Murshidabad 

Lalbag Murahidabad 

Pathra Midanapur 

Pathra ; Midanapur 

Pathra ~idanapur 

Pathra Midanapur 

Padumbaaan, Tamluk PUrba Medlnlpur 

DUM DUM, P.O. DIsH. 24 North 

Nagar Bazar, Parganas 

Barrakpore Khardah DiBtt. North 24 
Parganas 

Mouza Chak, Chandpara DiBtt. Mursldabad 

Barasat Distt. North 24 
Parganas 

(b) If not, the details of new trains which have been 

Introduced 80 far; and 

(e) the details of the trains which are still to be 

Introduced and the reasons for delay? 

THE MINISTER OF STATE IN THE MINISTRY OF 

RAILWAYS (SHRI R. VELU): (a) No, Sir. The trains 

announced In the Rail Budget are gradually Introduced 

during the courae of ensuing financial year. 

(b) The details of the new trains introduced 80 far 

are given In the enclosed statement. 



371 MARCH 8, 2007 372 

(c) The details of the new trains which are still be introduced alongwlth the reasons for delay are as under: 

81. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

81. No 

, . 
2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

Train No. 

760917610 

2891/2892 

863118632 

315913160 

Train No. 

2 

3153A13154A 

269512696 

219/220 

MA·1IMA·2 

7JNI&JN 

4207/4208 

144911450 

8509/8510 

286912870 

8415184161841718418 

285512856 

4831484 

571515716 

5BAI6BA 

932319324 

Train name 

Puma-Nanded-Patna Express (weekly) 

Bhubaneawar-Baripada Express (tri-weekly) 

Ajmer-Ranchi Garib Nawaj 
Expreea via Varanesi (weekly) 

Jogbani-Kolkata Expreea 
(trl-weekly) (after gauge conversion) 

Kumarghat·Agart81a 
(after commissioning of) (daily) 

Madurai·Rameewaram Puaenger 
(after gauge oonveraion) (daily) 

Ajmer-Udalpur City Expreea 
(after gauge conversion) 

Train Name 

3 

ReasonalRemarka 

Planned for March, 2007 

Planned for March, 2007 

Non availability of 
roning stOCk, at- present. 

For completion Of 
gauge conversion. 

For construction of 
new metre gauge line. 

For completion of gauge 
convenNon. 

For completion of gauge 
conversion. 

Radhllcapur-Sealdah Unk Expreea with 3453/3454 Goor Express (dally) 

Chennai-Tlruvananthapuram Exp.... (Dally) 

Mailanl·Palia Kalan Passenger (Metre Gauge) (dally) 

Mathura-Alwar Paaaenger (Dally) 

Jallandhar CIty·Nakodar DI .. el Multiple Units (daily) 

Delhl-RaJbareli Express (trl-weekly) 

Jabalpur-Jammu Taw! Express (weekly) 

VlAkhapatnam-Nlzamabad Exprees (bi-weekly) 

Howrah4Mumbai Exp..... (weekly) 

Howrah-Puri Exprees (bi-weeldy) 

Nagpur-Ralpur Intercity Express (dally) 

Bankura-Ranchl (Hatla) Passenger via Purulia 

KlshanganJ·Ajmer Garib Nawaj Express (weekly) 

AsanIOI·Bokaro (Mainline Electrical Multiple Unit) 

. Indore-Bhopal Intercity Express (dally) 



373 Wn'/hm Af16wsrs PHAlGUNA 17, 1928 (s.t,Q) to 0UIISIi0n6 374 

2 3 

16. 6531/6632 Veawantpur-Ajmer Garlb Nawaj Express (weekly) 

17. 2091210 Machllipatnam-TIrupati Fast P .... nger (tri-weekly) 

18. 5281/5282 Saharsa-Patna KoeI &preas (dally) 

19. 2111212 Gudur-Tirupati Pauenger (dally) 

20. 210312104 Pune-lucknow Express (weekly) 

21. 285112852 Chennal-Bllaapur Express (weekly) 

22. 220312204 Sahat88-Amrltsar Garlb Rath (bl-weakly) 

23. 926919270 Motlhari-Porbander Expresa (weekly) 

24. 266712688 Channel Egmore-Nagarcoll Expraas (weekly) 

25. 268112682 Chennal-Colmbatore Expraaa (weekly) 

26. 268512686 Chennal-Mangalore Express (trl-weekly) 

27. 269712698 Chennal-Tlruvananthapuram Expre.. (weekly) 

28. 631516316 Bangalore-Emakulam (Kochuvall) Express (weakly) 

29. 673316734 Madural-Tlrupatl-Manmad Express (weekly) 

SO. 483/484 Hajlpur-8onpur-Chhapra-Slwan-Thawe Passenger (daily) 

31. 288912890 Tatanagar-Vesvantpur Express (weakly) 

32. 235312354 Deihl (Nizamuddin-Patna-Rajendranagar Garlb Rath (tri-weekly) 

33. 820518206 Durg-Gorakhpur Express via Faizabad (weekly) 

34. 5279/5280 Delhi (New Azadpur)-Saharsa Poorabiya Exp..... via lucknow (weekly) 

35. 551/552 Nandad-Adllabad Paseenger (after gauge convel'8ion dally) 

36. 1067 Al1068A Rae Barali-Pratapgarh-lokmanya Tllak (T) Unk Express (bi-weakly) 

37. 289712698 Bhubanaswar-Pondicherry Express (weekly) 

38. 315513156 Darbhanga-Kolkata (Chltpur) Mlthllanchal Express (bl-weekly) 

39. 52n/5278 Bangelora-Darbhanga Express via Channel. Patna (weekly) 

40. 5609A15610A Unk Express between Darbhanga and Guwahatl (daily) 

41. 315713156 Muzaffarpur-Kolkata (Chltpur) Tlrhut Exp..... (weakly) 

42. 4801/4802 Sonpur-Chhapra-Jammu Tawi Mour ~hwaj Express (weekly) 

43. 261112612 Deihl (Nizamuddin)-Channai Garib Rath (waakly) 

44. 290912910 Delhi (Nizamuddin)-Mumbai (Bandra) Garlb Rath (tri-weekly) 
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45. 2943/2944 Valsad-Udhna (Surat)-Kanpur Udyogkanni Express (weekly) 

46. 2947/2948 Ahmedabad-Patna Azimabad Express (week/y) 

47. 9051/9052 Valsad-Udhna(Surat)-Chhapra-Sonpur Shramlk Express (weekly) 

48. 9781/9782 Jalpur-Amritaar Expreas (bi-week/y) 

49. 4321/4322 Bhuj-Bareilly Express (tri-weekly) 

50. 553/554 Purna-Adilabad Paaeenger (weekly) 

Joint Manufacturing of F-18 Fighter 
Pla.,.s with USA 

1490. SHRI BALASHOWRY VALLABHANENI: Will 
the Minister of DEFENCE be pleased to state: 

(a) whether Boeing of USA has expreaed willingness 
to manufacture jointly F-18 fighter planes; 

(b) if so, the details of the proposal; 

(c) whether the Government proposes to acquire 
F-18 fighter planes; and 

(d) if so, the details thereof? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
(a) to (d) The purchase of Fighter aircraft Is made in 
accordance with the established Defence Procurement 
Procedure. Request For Proposal (RFP) for procurement 
of fighter aircraft Including Transfer of Technology (TOT) 
for manufacture under licence as per need, is laaued to 
the knowrr vendors who are likely to meet the 
requirements of the Air Force. 

Celebration of Independence 

1491. SHRI ANWAR HUSSAIN: Will the Minister of 
CULTURE be pleased to state: 

(a) whether the Government has decided to make 
progcammeslplans to celebrate 150 years of historic 
independence struggle: 

(b) if so, the details thereof; and 

(c) the number of programmes from various states 
particularly from N.E. Region in this regard?" 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMENT (SHRI AJAY MAKEN): (a) to 
(c) Yes, Sir. The Government of india hu decided to 
commemorate the 150th Anniversary of First War of 
Independence; 1857. A National Implementation Committee 
has also been constituted under the Chairmanship of 
Hon'ble Minister for Human Resource Development. The 
inaugural function is planned for 11th May 2007. In 
addition, a number of projects including establishment of 
National Freedom Museum at Red Fort, a mobile 
exhibition on train, renovation/restoration of a number of 
Monuments connected with First War of Independence, 
etc. are proposed to be taken up during the 
commemorative period. The State Governments including 
those In the North East region have also been advised 
to constitute state-level committees for chalking out 
commemorative programmes and organize at least one 
function in every state capital. 

/TflIMlsHonj 

Incredlble India Bed and Breakfast Scheme 

1492. SHRI MOHO. TAHIR: Will the Minister of 
TOURISM be pleased to state: 

<a) whether the Delhi Govemment has raised certain 
objections against Incredible India Bed and Breakfast 
Scheme; 

(b) if so, the details and reasons therefor alongwith 
the reaction of the Ministry thereto; 

(c) whether there is any plan to start a new scheme 
instead of said scheme; and 

(d) if so, the details thereof? 
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THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) No, Sir. 

(b) Does not arise. 

(c) No, Sir. 

(d) Does not arise. 

{Eng/ish} 

Production of Cara by MUL 

1493. SHRI ANANTA NAYAK: Will be Minister of 
HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be 
pleased to state: 

(a) whether the Marutl Udyog Umited (MUL) proposes 
to Increase the production of cars; 

(b) If so, the details thereof; 

(c) the details of the production made by MUL during 
the last three years and tUI date; 

(d) whether MUL proposes to manufacture new model 
cars; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF HEAVY INDUSTRY, MINISTRY OF HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES (SHRIMATI 
KANTI SINGH): (a) Yes Sir. 

(b) As per Maruti Udyog Umlted (MUL), it has recently 
set up a new car manufacturing plant at Manesar, 
Haryana with installed capacity of one lakh units. This Is 
in addition to MUL's current production capacity of around 
six lakh units in its existing plant at Gurgaon. Haryana. 

(c) Production by MUL during the last three years 
and till date. 

Year 

2003-04 

2004-05 

2005-06 

2006-07 (till Jan.,2007) 

Production (in Nos.) 

472,908 

540,415 

572.097 

576,881 

(d) and (e) According to MUL, it has launched three 
new models alnce May 2006. DecIsions to manufacture 
new modela are taken on the basis of marketing atrategy 
and commercial judgment from time to time. 

SettIng up of Defence Production Unit. 

1494 SHRI S.K. KHARVENTHAN: Will the Minister 
of DEFENCE be pleased to state: 

(a) whether the Union Govemment has any fresh 
proposal to set up defence production units In the country 
partlcular1y in Tamil Nadu; 

(b) If so. the details thereof alongwlth the locations 
identified for setting up of the same and the targeted 
production capacity thereof; and 

(c) the time by which the above units are likely to 
be aet up? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (RAO INDERJIT SINGH): (a) No Sir. preaently 
there la no proposal to set up defence production units 
in Tamil Nadu. 

(b) and (c) Does not arise. 

Low Budget Hotel. 

1495. SHRI MILIND DEORA: Will the Minister of 
TOURISM be pleased to atate: 

(a) whether the Ministry of Railways has given green 
8ignal to 20 altea out of proposal of 100 altes trom 
Ministry of Tourlam for construction of low-cost budget 
hotels for mid-class apenders to meet the unprecedented 
ruah of tourists during Commonwealth Games-2010; 

(b) if so, the details of the sites selected by the 
Railways for construction; 

(c) the overall total capacity of these hotels and 
whether these 20 hotels will meet the expected demand 
of Ministry of Tourism; 

(d) the total expenditure likely to be Incurred on the 
construction of the.e hotel. and by what time the 
construction will be over; 



379 Wr/lftln AnsWfllIB MARCH 8, 2007 /0 QutI6tions 380 

(e) the fate of the remaining 80 proposals that could 
not find favour with the Ministry of Railways; and 

(f) the reasons for their rejection? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) and (b) Yes, 
Sir. The Ministry of Ral/ways have identified 20 sites in 
the first phase to be developed in PPP mode. These are 
as follows: Madurai, Vijaywada, Secunderabad, 
Chandigarh, Mumbai, Tirupati, Kanniyakumari, 
Rameshwaram, Nagpur, Ooty, New Jalpalguri, Agra, Pune, 
Darjeeling, Hablbganj (Bhopal), Jodhpur, Jalsalmer, 
Udaipur, Sealdah and Lalgarh (Bikaner). 

(c) The average number of rooms In each hotel will 
be between 80 to 100. However, this will not meet the 
expected demand of Tourism Ministry 

(d) These hotels are developed In PPP mode by the 
Private promoters 

(e) and (f) In the second phase, 10 sites are in the 
tender process. The remaining 70 sites are in various 
stages of identification of land, approval of land plans of 
the Railways. 

Promotion of Tourism In kerala 

1496. SHRI P.C. THOMAS: Will the Minister of 
TOURISM be pleased to state: 

(a) whether the Govemment ot Kerala has submitted 
any project proposal for improving connectivity through 
sea planes and helicopters for promotion of tourism In 
the State; 

(b) if so, the details thereof; and 

(c) the action taken by the Government thereon? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMA1!t AMBIKA SONI): (a) Yes, Sir. 

(b) and (c) The State Government of Kerala has 
been asked to resubmit the project propoeal in accordance 
with the scheme of "Assistance to Large Revenue 
Generating Projects· of the Ministry of Tourism. 

{rrsnsltltionJ 

Ethanol Blended Petrol Programme 

1497. SHRI HANSRAJ G. AHIR: 
SHRI SUSHASH SURESHCHANDRA 

DESHMUKH: 
SHRI BASU DEB ACHARIA: 
SHRI VI JOY KRISHNA: 
SHRI JYOTIRADITYA M. SCI NOlA: 
SHRI IQBAL AHMED SARADGI: 

Will the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a~ whether the Government has any plan for 
construction of plants for production of ethanol; 

(b) if so, the details thereof; and 

(c) the present status of implementation of ethanol 
blen3d petrol programme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) and (b) Ministry of Chemicals and Fertilizers 
(Department of Ch.emlcals and Petrochemicals) which is 
the concerned Administrative Ministry for the manufacture 
of ethanol, a de-licensed item, does not haVE! any plan 
for construction of plants for production of ethanol. 

(c) Ministry of Petroleum and Natural Gas vide 
Gazette Notification No. G.S.R 580(E) dated 20.9.2006 
has directed that subject to commercial viability, 011 
marketing companies shall sell 5 percent ethanol blended 
petrol, as per Bureau of Indian Standards specification, 
In the notified 20 States and 4 Union Territories w.e.f 
1.11.2006. Oil Marketing Companies are procuring ethanol 
from indigenous producers through open tenders with 
validity for three years extendable by two more years. 
The tenders have been finalised in respect of Uttar 
Pradesh, Uttaranchal, Bihar, Delhi, Jharkhand" Goa, 
Karnataka, Maharashtra (partially), Andhra Pradesh 
(partially) and Tamil Nadu. The State Govt. of Tamil Nadu 
has since informed OMCs that ethanol would not be 
available for EBP programme till 31.3.2007 due to 
shortage. OMps could not finalise tenders in the states 
of Haryana, Punjab, Himachal Pradesh, f4ajasthan, Orissa, 
Gujarat, Madhya Pradesh, Chhattisgarh and Union 
Territories of Chandigarh, Daman and Diu, Dadra and 
Nagar Haveli and Pondichery as ESP supplies are not 
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commercially viable due to levy of high taxetllevle. on 
ethanol by the State Govts. Tenders could not be flnalleed 
in West Bengal and Kerala 88 the State Govts. are yet 
to notify the applicable taxesllevies on ethanol supplies 
for EBP programme. 

Lower Berth to Senior Citizen. 

1498. SHRI VIJAY KUMAR KHANDELWAL: Will the 
Minister of RAILWAYS be pleased to stale: 

(a) whether there Is any prOvision to allot lower berths 
to the senior citizens; 

(b) if so, the details thereof; 

(c) whether the Railways are aware that lower berths 
are not being allotted to the senior citizens partlcularfy In 
the long distance trains; and 

(d) if so, the corrective steps being taken by the 
Railways in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R.VELU): (a) to (c) Yes, Sir. A pre-
defined logic In reservation system allots lower berth. to 
senior citizens automatically depending upon availability 
at the time of booking. In addition, instructions also exist 
for allotment of lower berths failing vacant In the train 
due to non-tumlng up of passengers, to senior citizens 
by Train conductor/Train Ticket Examiner (TTE) on fll'8t-
come-first served basis. 

(d) A decision has been taken to earmark a quota of 
adequate berths in Air Conditioned and Sleeper Classes 
for senior citizens & women above the age of 46, 
travelling alone. 

Trllnaportmlon of Coal 

1499. PROF. VIJAY KUMAR MALHOTRA: 
SHRI CHANDRA MANI TRIPATHI: 

Will the Minister of RAILWAYS be pleased to 
state: 

(a) whether the Railways have entered Into an 
agreement with a private sector comPB;"y for transportation 
of coal; 

(b) if so, the details thereof; 

(c) whether on the one hand Railways have entered 
into an agI'Mment with a private HCtor company for 
transportation of coal on the other hand Coal India Umlted 
Is facing acute shortage of wagons for transportation of 
coal; 

(d) whether the shortage of wagons to Coal India 
Limited is likely to become more acute after Railways 
entering into an agreement with the private sector; and 

(e) If so, the steps taken by the Railways to remove 
the shortage of wagons to the Coal India Umited for 
transportation of coal? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): (a) Ye., Sir. 

(b) Railways have entered Into anagre.ment with 
Rosa Power Supply Company Umlted for tranaportaticn 
of coal to the tune of 2.7 million tones per annum for 25 
years. 

(c) to (e) No, Sir. Railways are supplying wagons to 
coal companlea .. per demand and Unka~; There are 
however, temporary shortfall •. 

AeYllmplng of Defence ReMaroh and 
DaYlifopment Organl .. llon 

1500. SHRI RAYAPATI SAMBASIVA RAO: 
SHRI K.S. RAO: 
SHRI K.C. PALLANI SHAMY: 
SHRI E.G. SUGAVANAM: 

Will the Minister of DEFENCE be pleued to .tate: 

(a) the strength and achi.vem.nts of Def.nce 
R .... rch and Development Organis.tlon (DRDO) In 
meeting the demand of the Armed Fore .. ; 

(b) whether there is any proposal to revamp the 
DRDO; 

(c) if so, the details thereof; 

(d) whether any Committee has been set up for this 
purpose; and 

(e) if so, its composition and terms of refer.nce 
thereof? 
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THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): 
<a) DRDO is working for providing state-of-the-art systems 
and products for the Armed Forces. DRDO has 
established core strength in a number of engineering 
disciplines encompassing the following: 

Strategic System. and Mls."e. - Including Agni, 
Prithvi, Akash, Nag, etc. 

Avionics and Aero Syetems - including light combat 
aircraft, Tejas and Unmanned Aerial Vehicles, etc. 

Naval Sy.tem. - Including the supereonic cruise 
missile Brahmos, sonars and torpedoes, etc. 

Electronic System. - including state-of~the-art 

Electronic warfare and signal intelligence equipment, 
etc. 

Land System. - including battle tanks, amphibious 
armoured vehicles, engineering r8CCM vehicles, 
ammunitions, etc. 

Ute Support Sy.tema - Including NBC detection, 
defensive and protective gear, high altitude ratione, 
high altitude agro-technology, etc. 

The approximate value of production orders placed 
for DRDO developed systems, which are to be used by 
the Armed Forces, amounts to over Rs.30,OOO crore over 
the last 10 years. 

(b) to (e) In the light of recommendations of the 
"Report of the Committee on Review of Defence 
Procurement Procedure to integrate Users, Ministry of 
Defence and the Industry", (AprH 2005, Kelker Committee 
Report). a Committee has been constituted under the 
Chairmanship of Dr. P Rama Rao with seven members-
four superannuated officers and one each from the three 
Services and from defence finance, and one each from 
industry. Public Sector Units (PSUs). and Academic 
institutions. 

The terms of reference of the Committee are to: 

- Modernize administrative, personnel and financial 
systema to achieve speedier implementation of 
projects. 

- Develop synergistic cooperation with .ister R&D 
agencies. such as DAElDOSlOOD/CSIR and 
academia to keep pace with advances in science 

and technology and to ensure immunity against 
denial regimes. 

- Attract and retain high quality manpower by 
various measures including offering Incentives 
and providing opportunities for DRDO scientists 
to acquire higher degrees in India and military 
R&D experience abroad. 

- Ensure that technical specifications Of Staff 
requirements are consistent with the national 
scientific and technical knowledge base, and 
experience with fielded imported system •. 

- Maximize technological appreciation and 
knowledge-acquisition from user trials, test & 
evaluation and In service use of Imported 
equipment and stores, 

- Maximize utilization of private industry 
(particularly technocrat-entrepreneur owned) not 
only for system/sub-system development but also 
for development of enabling technology, design 
and proof-of-concept research. 

- Utilize the expertise of selected NRls and foreign 
consultants, particularly those with experience in 
military-related R&D; explore opportunities of 
collaborative efforts with foreign academic and 
R&D institutions and ml~tary industries In the 
environment of liberalized economy. 

- Recommend measures to ensure that a certain 
percentage in value of acquisition is directed 
towards ongoing and futuristic efforts to 
Indigenously build industrial capability In the 
country. 

Joint Venture for Retailing Nature. a •• 

1501. SHRI SUGRIB SINGH: 
SHRI KISHANBHAI V. PATEL: 

Win the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Indian Oil Corporation (IOC) proposes 
a Joint venture for retailing natural gas to household and 
automobiles; 

(b) if so, the detaila in this regard; 

(c) the names of olti .. Identified for the purpose and 
the investment to be incurred thereon; 
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(d) whether the Indian Oil Corporation has also 
proposed to double the refinery capacity of the Panipat 
Refinery; and 

(e) if so, the details alongwith the expenditure likely 
to be incurred thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): (a) to (c) Yes, Sir. Indian Oil Corporation (IOC) 
has formed a Joint Venture MGreen Gas Limited"(GGL) 
with GAIL for city gas distribution in Agra and Lucknow. 
IOC has made an equity advance of Rs. 7 crores to 
GGl. 

IOC has also signed an MoU in August 2006 with 
MIs Green Eastern Energy Corporation Umlted (GEECL) 
for distribution of Coal Bed Methane (CBM) gas in various 
cities of West Bengal, including for CNG retailing. The 
Joint Venture Agreement with GEECL is at formulation 
stage. CBM gas distribution network and CNG retailing 
operations are proposed to commence from Asansol, West 
Bengal. 

(d) and (e) Yes, Sir. IOC has doubled the capacity 
of its Panipat refinery from 6 MMTPA to 12 MMTPA at 
a cost of Rs. 4300 crores. 

Tourism Projects of Kerela 

1502. SHRI P. KARUNAKARAN: Will the Minister of 
TOURISM be pleased to state: 

(a) whether the Union Govemment has received 24 
number of projects from the Government of Kerala for 
development of tourism in various State; 

(b) if so, the details alongwith the financial assistance 
sought by the State Government therefor; and 

(c) the action taken by the Union Government 
thereon? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SONI): (a) and (b) Ministry 
of Tourism has received 24 project proposals from the 
Government of Kerala during the current financial year 
for development of tourist circuits/destinations, rural tourism 
projects, fairs & festivals, etc. 

(c) Ministry of Tourism has sanctioned 18 projects 
received from the State Govemment, amounting to a total 
of Rs.4474.02 lakh during the year 2006-07. 

Projeetlon of India'. HerItage 

1503. SHRI SARVEY SATYANARAYANA Will the 
Minister of CULTURE be pteaaed to state: 

(a> whether the Govemment Is taking any steps to 
reflect the self-confident and resurgent India of the present 
times while continuing to project the image of Its heritage; 

(b) if so, the details thereof; and 

(c) the progress achieved so far? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN DEVELOPMET (SHRI AJAY MAKEN): (a) Yes, 
Sir. 

(b) and (c) The Ministry of Tourism for the past 
several years has undertaken various intemational and 
domestic campaigns through print, electronic, internet and 
outdoor media for image building and branding to make 
India more visible in the international market. These 
campaigns have effectively projected India's rich cultural 
heritage globally and have successfully captured the 
Imagination of global travellers and has also created 
greater awareness among the people of the country about 
its cultural heritage. 

Ministry of Culture, through Its major exhibitions and 
events abroad also tries to project the image of Indian 
heritage. Archaeclogical Survey of India organized an 
exhibition Mfreasures of Ancient India", which is being 
taken to four cities In China during December, 2006 to 
October, 2007. In the last two years, the Ministry of 
Culture has also organised special events on Indian 
Culture in Bhutan, Russia and Germany. Besides major 
exhibitions on Indian Culture were held In Korea, Australia, 
United Kingdom and United States of America etc. A 
major exhibition titled Mfejas" was opened at Brussels 
while an exhibition of Chola Bronzes is on at London. 
Several art exhibitions were held under the cultural 
exchange programmes in countries like South Africa, Sri 
Lanka, Cyprus, Germany and Mongolia, Bangladesh, USA 
and Australia. A major cultural programme was staged at 
Frankfurt In connection with Frankfurt Book Fair 2006. An 
exhibition of Amrita Shergil was held at Munich and an 
exhibition of Indian manuscripts was organised at 
Frankfurt. 
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ITOC Hote'. to PrIvete Ph1yer8 

1504. SHRI N. JANARDHANA REDDY: Will the 
Minister of TOURISM be pleased to state: 

(a) whether the Government has approved a scheme 
to throw open Government run hotels to private parties 
by leasing out their properties; 

(b) if so, the main features of the scheme alongwlth 
the reasons therefor; 

(c) the role of the Government In the changed 
environment; 

(d) whether this experiment has been made by the 
Government in some of their hotels earlier; 

(e) if so, the outcome thereof; 

(f) whether some International hotel chains have also 
been offered this arrangement; and 

(g) if so, their response in this regard? 

THE MINISTER OF TOURISM AND MINISTER OF 
CULTURE (SHRIMATI AMBIKA SON I): (a) to (g) Ministry 
of Tourism has not approved any scheme to throw open 
Government run hotels to private parties by leasing out 
their properties. However, this issue is examined on merit 
on case to case basis. Pursuant to the Govemment 
decision on the disinvestment of India Tourism 
Development Corporation Hotels, Kumarakruppa Frontier 
Hotels Private limited was incorporated by the Department 
of Disinvestment to take over the assets and lIabUIties of 
Hotel Ashok Bangalore. On acceptance of the bid of 
MIs. Bharat Hotels Limited, Hotel Ashok Bangalore was 
leased out to MIs. Bharat Hotels limited for a period of 
30 years together with the Airport Restaurant, Bangalore 
w.e.1. 29th November, 2001. 

Utilization of Colr Product. by Defence Force. 

1505. DR. K.S. MANOJ: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether the defence forces propoeee to utUize 
the coir produc\l being manufactured by the State Colr 
Corporations, Colr Board, Form Mattings and Colrfed, and 

(b) if so, the steps taken/proposed to be taken by 
the Government. to place orders to these Govemment 

undertakings which would be very helpful for the ailing 
traditional colr Industry? 

THE MINISTER OF DEFENCE (SHRI AX ANTONY): 
(a) and (b) The defence forces have been utilizing varioUs 
colr products according to their requirements. The coir 
products are being procured from various firms including 
Kerala State Coir Corporation Alappuzha and Colr Board 
Koehi amongst others. 

PAPERS LAID ON THE TABLE 

{English] 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONy): 
Sir, I beg to lay on the Table-

(1 ) (i) A copy of the Annual Report (Hindi and 
English versions) of the Institute for Defence 
Studies and Analyses, New Delhi, for the year 
2005-2006, along with Audited Accounts. 

(ii) Statement regarding Review (Hindi and 
English versions) by the Govemment of the 
working of the Institute for Defence Studies 
and Analyses, New Delhi, for the year 2005-
2006. 

(Placed in Library. SH No. LT- 5865107) 

(2) A copy of the Notification No. S.R.O. 135 (Hindi 
and English versions) published il'l Gazette of India 
dated the 4th November 2006, making certain 
amendments In the Notification No. S.R.O. 1 dated 
the 31at December, 1992, isaued under 88clion 12 
of the Army Act, 1950. 

(Placed In Library. StHI No. LT -5866107) 

(3) A copy each of the foRowing Detailed Demands of 
Grants (Hindi and English verslona):-

(i) Ministry of Defence for the year 2007-2008. 

(Placed In Library. StHI No. LT- 5867/07) 

(Ii) Defence Services Estimates for, the year 2007-
2008. 

(Placed in library. SH No. LT- 5868107) 
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THE MINISTER OF STATE OF THE MINISTRY OF 
CIVIL AVIATION (SHRI PRAFUL PATEL): Sir, I beg to 
lay on the Table a copy of the Notification No. 
S.O.1340(E) (Hindi and English versions) published in 
Gazette of India dated the 22nd August, 2006 Containing 
Corrigendum to the Airport Authority of India (Lost 
Property) Regulations, 2003 together with an explanatory 
note. 

(Placed in Library. St16 No. LT -6869107) 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI NARANBHAI RATHWA): Sir, I beg to 
lay on the Table-

(1) A copy of the each following Notifications (Hindi 
and English versions) under section 199 of the 
Railways Act, 1989: 

(I) The Rail Land Development Authority 
(Constitution) Rules, 2007, published In 
Notification No. G.S.A. 4(E) In Gazette of 
India dated the 4th January 2007. 

(II) The Vice Chairman (Selection and 
Appointment) Rules, 2007, published In 
Notification No. G.S.R. 5(E) In Gazette of 
India dated the 4th January 2007. 

(iii) The Members (Selection and Appointment) 
Rules, 2007, published in Notification No. 
G.S.A. 6(E) in Gazette of India dated the 4th 
January 2007. 

(Iv) The Independent Member (Selection and 
Appointment) Rules, 2007, published In 
Notification No. G.S.R.7(E) In Gazette of India 
dated the 4th January 2007. 

(v) The Rail Land Development Authority (Pay, 
Allowances, Terms and Conciliations of 
Service of members, officers and other 
employees) Rules, 2007, published in 
Notification No. G.S.R. 8(E) in Gazette of 
India dated the 4th January 2007. 

(vi) The Railways (Punitive charges for 
over1oadlng of wagon) Rules, 2006, published 
in Notification No. G.S.A. 759 (E) in Gazette 
of India dated the 19th December 2006. 

(Placed in Library. S- No. LT- 5870107) 

(2) A copy each of the following papers (Hindi and 
English versions) under sub-section (1) of section 
619 A of the Companies Act, 1956:-

(I) Review by the Government of the working of 
the Mumbal Railway Vlkas Corporation 
Limited, Mumbai, for the year 2005-2006. 

(Ii) Annual Report of the Mumbal Railway Vlku 
Corporation limited, Mumbal, for the year 
2005-2006, along with Audited Accounts and 
comments of the Comptroller and Auditor 
General thereon. 

(3) Statement (Hindi and English versions) showing 
reasons for delay in laying the papers mentioned 
at (2) above. 

(Placed In Library. See No. LT -5871107) 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF HEAVY INDUSTRY, MINISTRY OF HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES (SHRIMATI 
KANTI SINGH): Sir, I beg to lay on the Table-

(1) A copy each of the following papers (Hindi and 
English versions) under sub-section (1) of section 
619 A of the Companies Act, 1956:-

(i) Statement regarding Review by the 
Government of the working of the H.M.T. 
Limited, Bangalore, for the year 2005·2006. 

(II) Annual Report of the H.M.T. Limited. 
Bangalore, for the year 2005-2006. along with 
Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(2) Statement (Hindi and English versions) showing 
reasons for delay in laying the papers mentioned 
at (1) above. 

(Placed in Library. St16 No. LT - 5872107) 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI DINSHA 
PATEL): Sir. I beg to lay on the Table • 

(1) A copy of the Petroleum (Amendment) Rules, 2007 
(Hindi and English versions) published in Notification 
No. G.S.R.61 (E) In Gazette of India dated the 2nd 
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February, 2007 under sub-section (4) of section 29 
of the Petroleum Act, 1934. 

(Placed in Library. SH No. LT - 5873107) 

(2) A copy each of the following Notifications (Hindi 
and English versions) under sub-section (6) of 
section 3 of the Essential Commodities Act, 1955:-

(i) The Motor Spirit and High Speed Diesel 
(Regulation of Supply, Distribution and 
Prevention of Malpractices) Amendment Order, 
2007 published in Notification No. G.S.A. 
18(E) in Gazette of India dated the 12th 
January, 2007. 

(ii) The Kerosene (Restriction on Use and fixation 
of Calling Price) Amendment Order, 2007 
published in Notification No. G.S.A. 19(E) in 
Gazette of India dated the 12th January, 
2007. 

(I H) The Solvent, Raffinate and Slop (Acquisition, 
Sale, Storage and Prevention of use In 
Automobiles) Second Amendment Order, 2006 
publi8hed in Notification No. G.S.A.743(E) In 
Gazette of India dated the 12th December, 
2006. 

(Placed In Library. SH No. IT -5874/07) 

(3) A copy each of the following Notifications (Hindi 
and English versions) under section 10 of the Oil 
Fields (Regulation and Development) Act, 1948:-

(i) 5.0.1391 (E) published in Gazette of India 
dated the 1st September, 2006, designating 
Directorate General of Hydrocarbons as the 
authority or agency, with effect from the date 
of publication of the notification, to exercise 
the powers and functions of the Central 
Government with a view to promoting sound 
management of the hydrocarbon resources In 
the country having balanced regard for 
environmental safety, technological and 
economic aspects. 

(ii) The Petroleum and Natural Gas (Amendment) 
Rules, 2006 published in Notification No.507 
(E) In Gazette of India dated the 28th August, 
2006. 

(Placed In Library. SH No. l T -5875107) 

MR. SPEAKER: Smt. Krishna lirath. 

12.03 hr •• 

COMMITTEE ON EMPOWERMENT 
OF WOMEN 

Eleventh Report 

SHRIMATI KRISHNA TIRATH (Karol Bagh): If you 
permit, I would like to say something before laying papers 
because today is Women's day. I would Uke to thank you 
for allowing the women to speak first. 

/English! 

Mr. SPEAKER: It is all right. You have already 
participated today morning. Today is the appropriate day 
that you are presenting your Committee'. Report. 

SHRIMATI KRISHNA TIRATH: Sir, I beg to present 
the Eleventh Report (Hindi and English versions) of the 
Committee on Empowerment of Women (2006-07) on the 
Action Taken by the Govemment on the recommendations 
contained in the Fifth Report of the Committee (Fourteenth 
lok Sabha) on the subject Working Conditions of Women 
in Handicraft Sector'. 

COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES AND 

SCHEDULED TRIBES 

Report 01 Study Tour 

/English! 

SHRI RATILAl KALIDAS VARMA (DhMdhuka): Sir, I 
beg to lay on the Table a copy of the Report (Hindi and 
English versions) of the Study Tour of the Committee on 
the Welfare of Scheduled Cutes and Scheduled Tribes 
on their visit to Mumbal, Mangalore, Mercara(Coorg), 
Mysore and Bangalore during July, 2006. 



393 PHAlGUNA 17, 1928 (SsG) 394 

STANDING COMMITTEE ON HEALTH 
AND FAMILY WELFARE 

Twentieth and Twenty-flrat Report. 

{English} 

SHRIMATI MANEKA GANDHI (Plllbhlt): Sir, I beg to 
lay on the Table a copy each of the following ActIon 
Taken Reports (Hindi and English versions) of the 
Standing Committee on Health and Family Welfare:-

(1) Twentieth Report of the Committee on ActIon 
Taken by the Department of Health and Family 
Welfare on the recommendatlona I observations 
contained in the Sixteenth Report of the 
Committee on Demands-for-Granbl (2006-2007) 
of the Department of Health and Family Welfare; 
and 

(2) Twenty-first Report of the Committee on Action 
Taken by the Department of AYUSH on the 
recommendatlona I observations contained In the 
Seventeenth Report of the Committee on 
Demands-for-Grants (2006-2007) of the 
Department of AYUSH. 

12.04 hr •• 

MOTION RE: THIRTY-FOURTH REPORT OF 
BUSINESS ADVISORY COMMITTEE 

[English} 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRI PRIYA RANJAN DASMUNSI): Sir, I beg to move: 

"That thle House do agree with the Thirty-fourth 
Report of the Business Advleory Committee presented 
to the House on the 7th March, 2007 .. 

MR. SPEAKER: The question Ie: 

"That this House do agree with the Thirty-fourth 
Report of the Business Advisory Committee presented 
to the House on the 7th of March, 2007.· 

12.06 hr •• 

MATTERS UNDER RULE 3n· 
[English} 

MR. SPEAKER: Matters under Rule 3n listed for 
the day, may treated as laid on the Table of the House. 

(I) Need to allot Parvatpur Coal block to ONGC-
Cil Joint Venture for Coal Bed Methane 

SHRI CHANDRA SHEKHAR DUBEY (Dhanbad): Sir, 
through you, I would like to draw the attention of the 
Govenvnent towards the ambitious project of development 
of Talgodlya C.B.N, a joint venture of ONGC and coal 
India for extraction of methane gas from Jharlya and 
Raniganj coal bed and distributing it for commercial UM. 

Two C.B.N. blooka were allotted for thle pUl'polle In 2002. 
Since then exploration and land acqulstiton work Is going 
on. Crores of rupees have so far been spent on this 
project. The Govemment of India have alao sanctioned 
Rs. 950 erore for this project. Now when work related to 
production of gas and Its distribution for commercial 
utOisatlon Ie about to begin, the Mlnlatry of Coal allotted 
Parwalpur coal block at the same place for mining of 
coal to a private coal company namely MIS Electro Steel 
Casting ltd. in 2006. This was done deIplte the fact that 
Talgodlya block haa already been allotted to the CBN 
development project of ONGC- C.I.l. The Blocks allotted 
to both these companies over1ap each other. 

Mis Electro Steel Casting Company Is buying the 
land of the poor, harljans and Adlwasls instantaneously . 
Even the land of a well selected for C.B.N, has become 
8 hurdle in the development of this private block because 
coal extraction and production of methane gas can not 
be carried out simultaneously on the same site. 

It may be mentioned here that this project Is related 
to the national priorities related to the expansion of public 
sector-Bokaro steel plant, revival of Slndir1 fertilizer plant 
lying closed in the absence of gas supply, development 
of infrastructure in future and checking the aocIdent8 taIdng 
place In underground coal mines due to leakage of 
methane gas. 

"T .... ted 88 laid on the Table. 
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[Shri 'Chandra Shekhar Dubey] 

Therefore, I request the Govemment to protect the 
CBN Development Project of Public Sector Undertaking 
ONGC-Coal India (Joint venture) so that work of this 
ambitious project is completed at the earliest. If this project 
Is blocked it will be a big blow for momentum of 

I 
development in the country. 

{English} 

(II) N .. d to give wide publicity to celebration of 
flret war of Independence known a. "Sepoy 
Mutiny' (1857) 

SHAI ADHIA CHOWDHURY (Berhampore, West 
Bengal): First War of Independence popularly known as 
'Sepoy Mutiny' (1857) to be recently celebrated In various 
parts of the country In memory of those brave sepoy's 
along with unsung heroes. It is an acknowledged fact 
even substantiated by historical evidence that 17th native 
Infantry stationed In Bemampore, District Murshidabad, 
West· Bengal had rebelled against the operation and 
discrimination meted out to the Seepahls In the month of 
February, 1857. It Is also a fact that the British offlclals 
Instead of taking disciplinary action against those mutinous 
Sepoy's rather settled with them as they perceived any 
punitive action would have been proved disastrous for 
their existence in Bemampore. Later the same Infantry 
was disbanded. Again this year (2007) also is remembered 
as the 250 anniversary of Plassey Battle which culminated 
in the defeet of Independent Nawab namely Seerajdullah. 

I urge upon the Government to give necessary 
publicity of the said Incidents 80 that the historical events 
are known to each. 

(III) Need to clear the propoeal of the Government 
of Kamabla for development of alrportll at 
Gulbllrge and He ... n 

SHRI IQBAL AHMED SARADGI (Gulbarga): The State 
Government of Karnataka had submitted a proposal for 
Development of Airports at Gulbarga and Haaaan to the 
Union Government on 22.12.2004 and requeeted the 
Ministry of Civil Aviation to take up this project and 
complete It through Airports Authority of India. The State 
Government on 13.01.2005 has approved provision of 
land to Airports Authority of India and signing of 
Memorandum of Understanding with Airports Authority of 
India as well 88 to contribution of Rs. 10 j:rore each 

towards the cost of setting up new airports at Gulbarga 
and Hassan. Since the Airports Authority of India did not 
show much Interest In thele project., the State 
Govemment now has agreed to enhance the Capital Grant 
to Rs. 20 crore each. 

The Air Deccan has come forward to start air services 
from these airports if required infrastructure Is provided. 
The Government of Karnataka has agreed to provide 
Rs.20 crore each as capital grant to Airport Authority of 
India. 

As these airports are very Important and the State 
Government has been pursuing for the last two to three 
years, I urge upon the Union Govemment to kindly 
consider the request of Karnataka Government and 
approve these projecta at an early date. 

(Iv) Need to re-con.truct an over bridge at the 
old .Ite near Palanpur railway .tatlon In 
Sana.kantha Parllamenblry Con.tltuency 

SHAI HAAISINH CHAVDA (Banukantha): Sir, there 
was an overbrldge near main railway atatlon of Palanpur 
in my Parliamentary constituency, Banaakantha. Two y ..... 
back a new bridge parallel to that wu built which was 
a two way carriage but this bridge was demolished to 
facilitate movement of double decker railway container 
wagons. Construction of a new bridge there has not been 
startttd even after lapse of long period which causes 
traffic congestion. There Is alwaya massive traffic jam on 
that place due to which people face inconvenience and 
the people who are held up In traffic jarnsmlss their traina. 
I have brought this to the notice of the House and written 
letter to the Govemment in this regard but no meaningful 
action has been taken been 80 far. 

I, through this House, would like to request the 
Govemment and hon'ble Minister of Rallwaya to construct 
a new bridge in place of demolished bridge to get rid of 
the problems of traffic jams to ensure smooth flow of 
traffic at the said place. 

(v) Need to Introduce a train from Mahua In 
Gujarat to Yumal (Sandra) In Mahllruhtre 

SHRI V.K. THUMMAR (Amreli): Sir, Saurashtra Is not 
getting the facility of railway as other areas of the country. 
The people of my parliamentary constituency are in fact 
getting nominal facility of railway. There is no direct train 
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service to other areas from my Parliamentary constituency. 
Though a meter gauge line from Mahua to Ohola in my 
constituency has been converted Into broad gauge. But 
no direct train aervice to other areas has so far been 
Introduced on this railway section. Therefore, a direct train 
service '~iamond' can be started from Mahua to Bandra 
via Ohala Ahmedabad, Surat. The artisans who work In 
Surat and Mumabal have to travel from Saurashtra, but 
they have to face many difficulties In reaching Surat, 
Ahmedabad and Bandra. Hence a train namely 'Oiomond 
Express' should be started to Bandra via Ohola, 
Ahmedabad and Surat at the eartlest. Apart from this, 
there are only meter gauge platforms between Ohola and 
Mahua. Therefore, these platforms should be converted 
Into broad gauge platforms. 

I, through this House, would Ike to request that above 
worka be Hnctloned and Implemented to eMure the 
Induetrial develpment of this region. 

(vi) NHcI 10 eel up Clinical R .... rch Inatllute In 
the country and particularly In Madural 

{En{lll8h} 

SHRI N.S. V. CHITIHAN (Olndigul): Necessity breeds 
Invention. The ever changing spectrum of dlae888s and 
Its toll on human life has been a challenge to mankind. 
Clinical excellence has always been achieved In the field 
of medicine baaed on trials and experiment. conducted 
across the years. Thla in fact h.. led to the emergence 
of newer therepiea and cures for major aHments. Clinical 
reaearch centres form the comerstone of delivering and 
Improving standards of care. 

Clinical research aima to specifically answer a 
question about treating a dlsea.e through human 
participation, record baaed 1tUd\ea, clinical 88I'11)Iea, animal 
studies or In technology developed for clinical use. It h .. 
a tremendous portentoua potential to lift the standard of 
care from treating to curing dl ....... 

It is through these centres of excellence that the 
world haa seen Nobel Laureate. from centres like the 
Rockerfeller Institute, Harvard, Oxford and Cambridge to 
name a few. These centres have been the silent temples 
through which standards of care have been helping us 
live longer through unique discoveries and Inventions. 
Amidst the tremendous strides, our country is taking 
especially in the IT section we must strive to place India 
in the world map along with these Institutes In promoting 

newer technologies towards clinical excellence and 
research. For a population of 1 blDion, we account for 
nearly V4th of humanity and we owe a moral responsibility 
in taking the lead role to safeguard and promote the 
health of our cltlzeM. There Ie no dearth of talent In our 
magnlfloent land and given the opportunity along with a 
common political will to fund and support theae kinds of 
Institutes, we will soon have a multitude of findings from 
clinical research which could lead India to be a trendsetter 
In medical care. 

Hence I urge the Government of India for setting up 
of Clinical Research Institutes In India particularly In 
Madurai ~istrict. 

(vII) Need 10 provide adeqUille funcl. for effectlva 
Implementation of varlou. programme. under 
the Netlonel Urban Renewal MI •• lon 

DR. SATYANARAYAN JATIYA (Unaln): Sir, ther. I. 
need to establish a proper time bound system for 
financing and supervision for the effective Implementation 
of various development schemes under the National Urban 
Renewal Mission. Besides, hundred per cent financing 
should be provided to achieve the targets of the technical-
scientific measures for supply of sate drinking water In 
the urban and rural are ... 

Provl8lons should be made for high quality of the 
road cOMtruction in rural areas under the Pradhan Mantrl 
Sadak YOjana, building high quality bridges-culverts and 
construction of roads in accordance with the targets 
alongwith linking these roads with the villages. 

The Central Government should make .ufficient 
arrangements for the balanced development of the 
development schemes. 

(vIII) Need to expedite the completion of 
conatructlon work of an additional brIdge 
acrou river Tapl on N.H. 8 naar Surat 

{English} 

SHRI KASHIRAM RANA (Surat): The project of 
conatruction of an additional bridge across river Tapi on 
NH-8 near Surat Is held up since long time. Work waa 
awarded to UPSBC but due to slow progress, NHAI is in 
the process of terminating the contract and thereafter 
new agency will be fixed. The work of fixation of new 
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agency should be taken up on priority basis, as this is 
the only bottleneck having two lane configurations in entire 
four lane length of NHDP in Gujarat. On account of this 
bottleneck there are frequent traffic jams on Tapi bridge 
and it's approaches causing lot of hardship to traffic. 

Surat, being one of the important Industrial cities, 
needs four lanes connectivity urgently. Government of 
Gujarat is continuously receiving representations from 
Hon'ble MPs, MLAs, representatives of people and various 
organizations regarding slow progress of work. 

In these circumstances, I urge upon the Government, 
to complete the construction of an additional bridge, 
immediately. 

(Ix) Need to provide adequate Irrigation facllltl.s 
In tribal areas of Bharuch, GuJaret 

{Translalion} 

SHRI MANSUKHBHAI D. VASAVA (Bharuch): Sir, the 
irrigation facilities in the tribal areas of the country are 
negligible. Tribal people irrigate their land with the help 
of rain water and thus they are unable to grow crops 
whenever there is not sufficient rainfall. On the one hand, 
the Government is not making arrangements for irrigation 
in the tribal areas while on the other, dams and canals 
etc. are not being build due to the rules of the Ministry 
of Environment and Forests. Crops of tribal people is 
getting ruined constantly for the last 5-6 years In 
Dedimapada and Sagbada in district Narmada of my 
parliamentary constituency Bharuch due to lack of Irrigation 
facilities. 

I urge the Government to provide sufficient irrigation 
facilities in the tribal areas In my parliamentary 
constituency Bharuch alongwith the other tribal areas In 
the country. 

(x) Need to expedite the completion of Jeypor. 
Malkanglrl railway aectlon In Oris .. 

[English} 

SHRI PARSURAM MAJHI (Nowrangpur): The people 
of my Parliamentary Constituency of Nawarangpur are 
very much agitated due to the Inordinate delay In the 
construction of Jeypore-Malkanglrl and Jeypore-
Nawrangpur line In Orissa. The survey of Jeypore-

Malkangiri line was complete In two phues. The estimate 
cost of this project Is Rs.S62.0S Crore and have a viable 
rate of return of 14.28%. Once this line Is completed, It 
will provide rail connectivity to a sizeable population In 
Southern Orissa. But the construction of this line has not 
been sanctioned so far. Similar is the case with the survey 
of Jeypore to Nawrangpur. The survey of the sector was 
sanctioned in 2005. But due to the lack of funds allocation 
the survey work has not yet been started. Since these 
two projects are life-line for the people of my Constituency, 
it Is urgently necessary that work on these two projects 
should be initiated. These projects will provide direct and 
Indirect employment to a large nurnber of trlbala in the 
Naxallte affected undivided Koraput districts. 

In view of this, I demand that the Jeypore-Malk8ngiri 
line should be sanctioned and the survey of Jeypore-
Nawrangpur line be initiated with adequate provision so 
that the project are completed at the earliest. 

(xl) N .. d to .. nctlon a Kendrlya Vldyalaya In 
Haver! district of Kernataka 

SHR1 MANJUNATH KUNNUR (Dharwad South): 
Haveri is one of the most educationally, socially, 
economically backward districts In Northern part of 
Karnataka. Haveri Is a newly formed District Head 
Quarters. There is neither a Kendrlya Vidyalaya nor 
Central Syllabus system school in the District. Haveri town 
has Ii large number of mutl\-language population. Business 
trade centres and also a lot of Government of India and 
State Government officers are residing in Haveri town. 
Haveri ia on the National Highway No. 4 having railway 
station and several Central Government employees and 
other semi Government employees are residing in the 
Dlatrict particularly from Telephone Department, Banks, 
Post & Telegraph Department, etc. If the Kendrlya 
VidyaJaya Is sanctioned, the local authorities and the State 
Government are in a position to give land and-. other 
infrastructure benefits to the Kendriya Vldyalaya. There 
are more than 30% of minority population in this area. 
Apart from this there Is a huge population of SCs, STs, 
Dallts and down trodden. 

Under the circumstances, I would like to request the 
hon. Minister of Human Resource Development, through 
you, Sir, to look into the matter and direct the concerned 
authorities to consider the request for sanction of Kendriya 
Vldyalaya in Haverl Town in Karnataka. 
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(xII) Need to protect and ranovata Brindaban 
Chandra and Radha Damodar temple. In 
dl.trlct aankul'll, Weat Bengal 

SHRI SUNIL KHAN (Durgapur): Sir, I urge upon the 
Union Government for the protection and renovation of 
Brindaban Chandra and Radha Damodar temples in 
village and P.O. Bon-Blrsingha, under patrasayer P.S. in 
the district of Bankura. 

The local authorities including Panchayat& of Bankura 
District in West Bengal, have given their consent and 
urged Superintending Archaeologist, Kolkata Circle five 
years ago (vide letter NO. 10112001 dt.25105l2001) to do 
the needful. They had also drawn the attention of Hon'ble 
Minister of Culture and Information and Broadcasting, 
Government of India in this regard a number of times. 
Further, "No Objection Certificates" as well as consent 
letters from the present owners of the Temples have also 
been submitted. It is understood that the proposal fulfills 
the requirement for ASI protection, in every respect. 

The people of Bankura district as a whole and 
especially the people of village and P.O. Bon-Birshlngha, 
under patrasayer P.S. of Bankura distrid are concerned 
to find that no steps have been taken till date, causing 
grave resentment among the local people. 

Further, a Museum of ancient rnanuacrip18 (Punthisala) 
which was set up in 1920 and presently being run by 
private initiative of ·Centre for Study and Documentation 
of RARH Culture" in Vadul village of Bankura district of 
West Bengal also needs the attention of the Central 
Govemment. The Museum is frequently vi8lted by eminent 
researchers and scholars from various Indian Unlveraities 
as well as from abroad for research and documentation. 
So. I urge upon the Government to provide Central 
assistance for the preservation of three to four hundred 
years old. invaluable hand written manuscripts in Sanskrit, 
Bengali and Vaishnav literature kept in the Museum. 

(xIII) Need to ab.orb all the retrenched workera 
engaged In the conatructlon work of Railways 
In Kanyakumarl district In the Trlvendrum 
Division of the Railways 

SHRI A. V. BELLARMIN (Nagercoil): Hundreds of 
workers were employed for several years during the 
construction work of Railways in Kanyakumari Distrid. 
These workers were terminated, when the Railways 
started commissioning in 1989. This is in violation of 
Labour Laws and principles of ... , .. tural justice. Some of 

them appealed In the Supreme Court and the Hon'bte 
Court ordered the Railway authorities to empanel them 
and absorb them against the future vacancies as 'Grade 
0' Irrespective of age limit. Some of them registered their 
name with the panel. Some of them were refused 
registration. A very few of the registered workmen were 
provided employment. Many of them are awaiting their 
names In the Panel. Those who could not register their 
names are also awaiting, employment in Railways. They 
are languishing In poverty and most of them have become 
aged. They are denied reemployment on the ground of 
age-bar under the p .... xt of the Railway Board letter No. 
E (NG)IVCU19 dated 28.02.2001. The Government should 
come forward to amend the said Railway Board letter in 
consonance with court judgments to absorb all the 
retrenched workmen In the Trivendrum Division of the 
Railways. 

(xlv) ,Need to open a cantral Government Hoapital 
In MOI'IIdebad, Uttar Pradeah 

{T~HonI 

DR. SHAFIOUR RAHMAN BARa (Moradabad): Sir, I 
want to draw the attention of the Govemment towards 
the health care services and hospitals In rny partlarnentary 
constituency district Moradabad, Uttar Pradesh. The 
hospitals oonstruded under Uttar Pradesh. Government 
are not enough as It Is a big Industrial city. Being a city 
of brass industry, the number of patient of poor and middle 
class Is higher who can not afford private hospitals in 
view of their economic condition. The Govemment has 
also formulated a scheme for modernization of the 
hospltala in the districts to the level of All India Institute 
of Medical Sciences. 

I request the Government to open a big central 
Government Hospital and modernize the hospitals there 
800n as per its scheme In view of this main problem of 
my dlstrid Moradabad. 

(xv) Need to promote the u.. of Hindi In the 
working of Supreme Court and other regional 
languages In High Court. 

SHRI HARIKEWAL PRASAD (Salempur): Sir. 57 years 
have passed since institution of India came into effect in 
the country but the dreams of our founding fathers have 
not been completed 80 far. They had made provillion in 
the Constitution that Hindi would be made the working 
language in place of English within 14 years of Its coming 
into effect, But. the use of English kept increasing instead 
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of decreasing. A clear provision has been made in section 
1 of .articie 348 of the Constitution that English will remain 
in the High Courts until provision for a regional language 
is made in place of English by the parliament through 
law. It is most regrettable that English is being used in 
the Supreme Court and the High courts in most of the 
States even after so many years of freedom while Hindi 
and regional languages are neglected. The common man 
canrtot understand the working of the courts in English 
and becomes a victim of exploitation. Therefore, the 
language spoken by more than 50% people In an area 
should be made the working language of the High Court 
in that State. 

I. through this August House, urge the Govemment 
that it should provide for urgently to make Hindi and the 
regional languages as the working language in the 
Supreme Court and High Courts honouring the section 1 
of article 348 of the Constitution of India. 

(xvi) Need to expedite the gauge conversion from 
Sakari to Nlrmall and JhanJharpur to Lokha 
Bazar In Samaatlpur Rail Dlvlalon 

SHRI DEVENDRA PRASAD YADAV (Jhanjharpur): Sir, 
the important work of gauge conversion Is going on In 
Darbhanga-Jalnagar section In Samastipur division of 
Eastem Railway. With the start of this work the direct 
train service to the Commissionery headquarters 
Darbhanga for the passengers of Sakari-Nirmall section 
and Jhanjharpur-Lokha Bazar section has been 
discontinued for ever. Direct train services from DBlbhanga 
to the farther cities like Delhi, Kolkata, Mumbai etc. are 
available. Thus, it has become quite difficult and 
inconvenient for the passengers of these two rail sections 
to travel upto Darbhanga for reaching the Commlsalonery 
headquarters and also for catching trains of the farther 
cities. The work of gauge conversion on Saharsa Junction 
- Forbisganj, Sakri-Nirmaii and Jhanjharpur-Lokha Bazar 
sections was included in the budget for the year 2003-
04 at an estimated cost of Rs. 355.81 crore for which 
funds have to be arranged from the funds meant for 
safety. 

In view of the difficulties being faced by the 
passengers of Sakari-Nirmali and Jhanjharpur-Lokha Bazar 
rail sections, there is a need to expedite the work of 
gauge conversion on these sections which ·has already 
been included in the budget for the year 2003-04. 

(xvii) Need to accordS2 etatua to Puducherry 

{English} 

PROF. M. RAMADASS (Pondlcherry): Puducherry, tt;le 
capital city of the Union Territory of Pondlcherry, remains 
as a Class 'C' ctty since the advent of Independence in 
1954. Much water has flown in the last 62 years and the 
city has grown both in size and quality. This Is one of 
the most dynamic cities in the country where the growth 
of urban population Is higher than the national average 
and It is ranked fourth at the All India level in terms of 
urban population growth. The city is the only capital city 
in the whole country which remains 'C' despite all 
characteristics of any other towns of India. The Ministry 
of Home Affairs and the Standing Committee on Home 
Affairs have recommended the grant of B2 status to the 
city of Puducherry. Recently the Ministry of Urban 
Development has recognized this city for its 
implementation of JNNRM Scheme. But the demand Is 
not conceded on only one ground that the city has a 
population exceeds 5 lakhs. When we take the population 
of the city and Its urban agglomeration into account the 
population exceeds 5 lakhs. But honorable exceptions for 
6 lalch population norms has been given for certain special 
circumstances. For Instance, Portblalr which has an urban 
population of about 1.6 lalch population, Punjab which 
has less than 2 lakh urban population have been granted 
B2 status. The special circumstances surrounding these 
two towns are equally found in the city of Puducherry. 
Besides, the city is now evolving as an educational hub, 
technological city attracting large number of tourists. The 
rents are very high when compared to the neighbouring 
towns. The demand for B2 status has been voiced by 
me several times in the Parliament and outside. The 
people of Puducherry and the Govemment of Puducherry 
have also clamoring for B2 status. At least now the 
Ministry of Finance should assess the Justiticatlon of B2 
status and grant it to Puducherry. 

(xvIII) Need to review the Increase In excise duty 
on hand made Seed I 

SHRI KINJARAPU YERRANNAIDU (Srikakulam): For 
the year of 2007-2008, It has been propoeed, inter-alia 
to increase the rate of excise duty on non-machine made 
beedis from Rs. 7 to Rs. 11 per thousand. As you are 
aware we had requested to revoke the notification issued 
by Government of India prescribing "Skull, Bones & corpse 
symbol- on the labels of the beedl prbducts as it affects 
millions of people, especially women, who will be thrown 
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out of the employment. In Andhra Pradesh, particularly In 
North Telangana region (Karimnagar, Mahabubnagar, and 
Adllabad Districts) more than mHlion women workers, 
mostly belonging to weaker sections, have been employed 
to roll beedls with the dried leaves and other material 
provided by the beedi companies. Consequent upon the 
issue of notification several beedi manufacturers have 
stopped their business throwing lakhs of people out of 
employment. This Is a labour intensive trade employing 
the artisans, especially women. The tribal women folk 
are employed to collect the beedi leaves from the forest 
areas. On an average they eam As. 100/· per day. If 
this will be applicable In the state, It will adversely affect 
the Beedi workers. This will result in the closure of Hand 
Made baedi manufacturing units and throw out millions 
of baedl roiling workers out of employment. If they have 
no employment they cannot make out their living without 
any worklng a1temative. As such I request the Govemment 
of India to with draw the proposal to increase the rate of 
excise duty on non machine made beedi from Rs.7 to 
As. 11 per thousand, as proposed in para 149 of the 
Budget proposals for 2007-08. 

(xix) Need to provide Incentive over and above 
Statutory Minimum Price of Sugarcane to the 
farme,. of Uttar Pradeah 

/TlBnsliJlionj 

SHRI MUNSHI AAM (Bijnor): Mr. Speaker, Sir, district 
Bljnor occupied foremost position in India In the matter 
of highest production of Sugar. Westem Uttar Pradesh 
comprises of Bareilly, Moradabad, Saharanpur, Meerut and 
Agra divisions. The Uttar Pradesh Govemment had 
announced As. 13 more per quintal as incentive for the 
farmers of Westem Uttar Pradesh in the Year 2005-06. 
One of the conditions put therein stipulated that the profit 
making sugar mills would compulsorily pay the said 
incentive to the farmers. Payment to farmes In Moradabad 
division has been witheld by holding it to be part of 
Central Uttar Pradesh. Private Mills in Moradabad division 
even made tha said payment of Rs. 13 extra per quintal. 
But in district Bijnor where there are cooperative as well 
as two mills of the corporation, Nizamabad, Bijnor and 
Chandpur mills are eaming profit of Rs. 22 crore, As. 16 
crore and Rs. 14 crore respectively and hence they were 
capable of making the said payment. The management 
Committee of the Kisan Cooperative Sugar Mill passed a 
proposal approving the payment of As. 13 extra per 
quintal as incentive to the farmers and conveyed the 
feelings of farmers to the Chief Minister of Uttar Pradesh; 

Sugarcane Commissioner, Uttar Pradesh, Managing 
Director, Uttar Pradesh Sugar Mill Federation, Lucknow. 
After this, I too put this demand in writing before the 
Uttar Pradesh but the said incentive amount has not been 
paid to the farmers as yet. 

Though this august House, I put forward my demand 
for making early payment of remunerative price of the 
produce of the farmers to avoid disappointment to the 
sugarcane growers of that region. 

(xx) Need to provide fundi to one IChool In .. ch 
dlltrlct for the promotion ancl development 
of IPOrtl at gra.. root 'evel 

/English/ 

SHRI JOACHIM BAXLA (Alipurduar): The pet10rmance 
shown by Indian Sportsperson in recent past has 
deteriorated. Thera are so many factors which count on 
this, such as poor infrastructure facilities given to the 
players, lack of funds, process of selection, and so on. 
The Govemment Is hosting Common Wealth Game in 
2010 and only talking about the preparation of game 
site, construction of roads, Infrastructure, hotels, etc., but 
not at a single pOint of time it t"ked about the 
performance of Sportsperaon or about their hardlhipe. 
When out, Sportsperson are not being given good facllltiee 
at grass root level, how can we think to get good 
performance from the Sportsperson? Earlier Central 
Govemment used to give funds to anyone School in 
each district in every State for promotion of Sports at 
grass root level, but that has also been stopped. Sir, I 
would humbly request the Hon'ble Minister of Youth Affairs 
and Sports to immediately give funds to anyone School 
In each district in every State for development of Sports 
at grass root level, as being done earlier and also request 
him to look how the performance of our Sportsperson 
improves in the near future. 

[Trsf1S8/tion/ 

PAOF. VIJAY KUMAA MALHOTAA (South Deihl): I 
had requested you about Shrl M.K Subba. ... (/nImn.pIIon8) 

/English/ 

MR. SPEAKER: The matter i8 under my 
consideration. 

[Trsns/ation/ 

PAOF. VIJAY KUMAR MALHOTRA: I want to point 
out ony what you had decided ear1ler that In such C8888 
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the Member concerned should be requested and he 
should not attend the House till a decision is taken. 
.... (Intllnuptions) 

(English! 

MR. SPEAKER: It is based on so,!,e newapaper 
reports. I have not seen it. You at least give me a day's 
time. 

... (Intllnuptions) 

[Tmnsl8tionj 

PROF. VIJAY KUMAR MALHOTRA: You have taken 
suo-mato notice in this matter . .... (Inttlrruptions) 

/English! 

MR. SPEAKER: Shrl Malhotra, you are really making 
reflections on the Chair. This is not appreciated. You are 
not giving me even 24 houre time. I have said I am 
looking into It. Without seeing anything how can I say? 

All the leadere agreed on the last occasion. I did not 
do anything on my own. Pl .... do not impute motives. 
Thl. Is not fair. 

[Trans/8tion! 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRI PRIYA RANJAN DASMUNSI): How can he 
comment on this? .... (/nfllfTUPIIons) 

MR. SPEAKER: This is not fair. 

SHRI PRIYA RANJAN DASMUNSI: Why should he 
go? What wrong has he done? It is a matter uncIer his 
consideration. You cannot make any comment on it. 
... (InltlrnJplions, 

MR. SPEAKER: I can only say that It is very 
unfortunate. I did not do anything without consulting the 
lead.re last tim.. I did it with everybody'. co~rrence. 
You are not giving me even 24 hours time and you are 
imputing. 

PROF. VIJAY KUMAR MALHOTRA: I am not 
imputing. I am only saying 

[Ttansl8tionj 

You debar him as w.1I and caM all the leaders . 
... (/nItImJpIions) 

/Engll6hj • 

MR. SPEAKER: You are imputing. I have already 
taken a move in this matter and trying to find it out. Do 
not pressurize me. If you do not like me, there are ways 
out. 

PROF. VIJAY KUMAR MALHOTRA: It is not the 
quaation of not liking you. '" (/nlllnuptions) 

MR. SPEAKER: Yesterday, you mentioned It and I 
have said that I am going into It. And you are saying. 
MLaat time, you did it. Why not this tim.?- What .'se is 
imputation? What is imputation otherwise? 

... (/nlllfTUptions) 

SHRI ANANTH KUMAR (Bangalore South): Sir, we 
requ.st you to direct him to leave the House. 
... (/nfllnvptions) 

MR. SPEAKER: I will do whatever I think is the 
b.... I will do Justice according to my conecience. 

... (/nfllnupti0n6) 

SHRI PRIYA RANJAN DASMUNSI: Sir, you have to 
decide the matter. W. have no comment on that. The 
rule is v.ry clear. If any allegation is made against a 
sitting Member, under rule 357, he has the right to reply. 
Thill will be decided by the Speaker and not by you and 
me. .., (/nItImJpIions) 

MR. SPEAKER: Pl .... take your .eat. We will take 
up item No. 12 now. 

... (/nfIImIpIion8) 

MR. SPEAKER: Nothing is being recorded . 

... (/nlflnupt/ons)" 

Shrl Jual Oram (Sundergarh): 

MR. SPEAKER: If this is being done, then I will be 
forced to take action. In future, I will take action. You will 
see that I will take action. All honourable leadere are 
present here. Shri Malhotra, I would like to know whether 
you are approving this comment. 

... (InMmJplions) 

·Not recorded. 
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PROF. VIJAV KUMAR MALHOTRA: We wtII have a 
meeting again. I would requeet you to call the 1eader8 
for a meeting. 

MR. SPEAKER: But what has he said just now? Are 
you approving this comment? 

... (lnttJnuptions) 

SHRI PRIVA RANJAN DASMUNSI: He cannot say 
like that. ... (InlflmJptions) 

MR. SPEAKER: Shrl Malhotra, thi8 is very very 
unfortunate. In the presence of d the leaders, this is 
being alleged and by silence, you are approving It. 

... (Inhl11Uption$) 

MR. SPEAKER: I do not know to which level we .... 
bringing down this House. Nothing is being recorded. Do 
not Ny these things. It will become a matter of joke. II 
seems nobody hu any respect in thle House. 

.•. (InltlnupH0n6)· 

MR. SPEAKER: By demeaning the Chair, you are 
dameaning the House. We are towards the end of the 
discussion on the Motion of Thanks on Presidents 
Address. I have the hon Prime Minister to reply. But 
there is a request from Shri Devegowda to apeak. I hope 
he will not take much time. I am allowing him with a 
request not to refer to the controversial subject and he 
has agreed not to refer to that subject which 18 agitating 
the minds. He hu agreed to It and on that baals, I am 
allowing him to speak. 

12.09 hrs. 

MOTION OF THANKS ON THE 
PRESIDENrS ADDRESS 

MR. SPEAKER: Let us now take up Item No. 12, 
namely, Motion of Thanka on the Praaident's Adc:hu. 

SHRI H.D. DEVEGOWDA (Hallan): Respected 
Speaker Sir, I promise you that I am not going to refer 
to the Cauvery iuue and I do not Want to di8lurb the 
House when the hon. Prime Mini8ter is going to reply on 
the Motion of Thanks on the Preeldenfs Adchea. 

"Not recorded. 

Sir, our great nation this year 18 celebrating the 60th 
anniver.ary of It I Independence. We are allo 
commemorating the 160th annlveraary of the Arst War of 
Independenoe and the centenary of the Satyagraha. As 
the hon. Preeident appropriately put It, these are 0CC8Ii0nI 
for us to renew our commitment to building • strong. 
modern, Inck8ve, secular and dynamic India. But equally 
important on 8uch oocaaiona is that we do some sincere 
introspection about the state of our nation, the health of 
Its democracy, the credibility of Its Institutions, the 
Implementation of the COMtItutlonal provisions, the plight 
of our farmers, workers, trlb ... , weaker sections of the 
society and the minorities. 

Certainly, It Is a matter of pRde for any Indian that 
the rate of growth of national Income Ie expected to touch 
nine per cent, but II this mere statistics on paper? Have 
we been successful In ensuring that It reaches the 
teeming millions In our remote and far-flung areas? Does 
it reach our fanners In the drought-prone areas of the 
country? Does It Include the poor and landle .. , the dalila, 
the backward communities and the minorities, the urban 
slum dwellers? 

The Partlament Is one Institution where the poorest 
of the poor feel their volees would be heard. Peopl. 
bear heat, cold and rains to stand In long. queues to 
elect their repl'8l8lltatlv88 to thll august House, but It 
would be a grave injuatic:e If they get an impr.sslon that 
their concerns, grievances, feellnge and sentiments are 
not allowed to be echoed In the hallowed portals of 
Parliament. can the compulsions of coalition politics and 
the exlgenc1e8 of power play be allowed to become 80 

strong 80 as to gag and not to dow the crtes of five 
and half crore cItiz.ns of the country to find .xp ..... lon 
through th.lr .lected representatlv.. in the country's 
highest decision making forum, to whichever Stat. they 
may belong? Can a dlscu88ion In Partlament be an 
Invitation to strife and discord, as It is made out to be? 
Are theee signa of a mature and vibrant democracy that 
we take pride In? Or Is It symptomatic of the decline In 
the lnatitutions and values of democracy? The nation Is 
watching and the poetertty will surely demand an answer. 
The hon. President had begun his addre88 with a poem, 
which said: 

"When there Is harmony in the home, there Is order 
In the natIOn and when there II orQer In the nation, 
there 18 peace in the world.· 



411 Motion of TMnks on 1M MARCH 8, 2007 Pl'lflsidsnt's Aotil'l!lSS 412 

[Shri H.D. Devegowda] 
Charity begins at home and let that mesaage of 

harmony go from this august House. Let the wortd know 
that when it comes to national Issues, this Parliament 
thinks, behaves and acts as one nation and not as divided 
prinCipalities of British India. There cannot be a greater 
tribute to our freedom fighters on this 60th anniversary of 
Independence and 150th anniversary of the First War of 
Independence. 

Sir, though I promised you that I would not take up 
that particular issue, I would like to only say that aU the 
MPs belonging to the State of Karnataka had requested 
you to allow a dlscusslbn under 193 on that subject. 
That is all. We do not w-.nt to disturb the proceedings of 
the House. . .. (Intsrruplions) 

MR. SPEAKER: What is this going on? 

... (InlBrruplions) 

MR. SPEAKER: Shri Shivanna, why are you 
standing? 

... (Interruptions) 

SHRI H.D. DEVEGOWDA: Sir, I appeal to you and 
to the hon. Minister for Parliamentary Affairs that whenever 
the time is permissible to you, you please aHow us to 
have our say, and let our friends also have their say. 
There is no question of any dispute on this issue. let us 
hsve a frank, cool and calm discussion so that we can 
exchange our ideas, our views and we can solve the 
problem. .., (Intsrruptlons) 

MR. SPEAKER: I can only say that more and more 
we are showing that we are not fit for democracy. We 
are no longer fit for parliamentary democracy. Will you 
please sit down? 

... (Intsrruptions) 

SHRI H.D. DEVEGOWDA: Sir, I know my limitations. 
... (Interruptions) 

MR. SPEAKER: Who has told you that it will not be 
discussed? 

... (Interruptions) 

SHRI H.D. DEVEGOWDA: The hon. Minister of 
Finance, Shri P. Chidambaram is present here. In 1991 
when the matter was discussed when late. Shri P. V. 

Naraaimha Rao was the Prime Minister, rny colleague, 
Shrl T.R. BaaIu was not there at that time . ... (InMm.pIions) 
In this very same House, we have discussed this issue 
for four hours . ... (Inhlrruplions) Sir, H you kindly permit 
us, we will accept and If you do not permit us even then 
we do not want to discuss this issue. . .. (Intsrrupfions) 

MR. SPEAKER: It is a very sensitive issue. I know 
the Chair has no respect in this House. We have 
sufficiently decimated its authority. You do not have the 
simple courtesy to hear what the Chair is saying in this 
House. You dispense with this. 

You know very well that I have agreed to allow a 
discussion. I had only said that time will be decided at 
the appropriate occasion and you had agreed with me. It 
was said that I should give priority to complete the 
Financial Business after the President's Address. I have 
never said that it will be denied. Unfortunately, you have 
made a reference as H I have rejected the notice under 
Rule 193. I have not rejected the notice. When you asked 
me for an opportunity to speak on a very important subject 
of the President's Address, you had said that you will not 
refer because you know what is happening. Let there be 
a structured debate which I want. But some references 
on that issue will always create problems. We have to 
hear the hon. Prime Minister of this country replying to 
a very important debate. 

Therefore, I can assure you that there is no intention 
on the part of the chair at least, so long as I am here, 
to deny any discussion. Please for heavens sake do not 
Impute motives to the Chair. I am not attracted to this 
position. I can assure everyone in this House. It will not 
take me haH a second to get out of this. 

THE PRIME MINISTER (DR. MANMOHAN SINGH): 
Mr. Speaker, Sir I join all the hon. Members of this House 
in expressing our gratitude to the respected Rashtrapatiji 
for his inspiring Address which sets out the broad 
strategies, policies and programmes of our Government, 
the challenges that we face and the manner in which 
these challenges that we face can be converted into 
opportunities to buHd a new India, which has an inclusive 
growth process, which helps to Integrate all regions of 
our country, all sections of our community, a growth 
process which will enable us to pursue a path which 
integrates our country, unites our peop~ and does not 
divide them on various arounds. 
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Sir, our primary concem, as a nation, is to work 
steadfastly for the removal of masa poverty, ignorance 
and disease which still affUcts millions and millions of 
people in our country. Considerable progresa has been 
made to soften the harsh edges of extreme poverty. But 
we have a long joumey ahead of us and the primary 
concem of our Government, whether in dealing with 
internal matters or external matters, is to widen the 
opportunities for the progress of an inclusive growth 
process which will make all sections of our community 
effective partners in the process of development. 

I have always believed and I have had an opportunity 
to express these views before, that the problems of rnau 
poverty, ignorance and disease which afflict large 
segments of our population can best be deah with only 
in the framework of a rapidly expanding economy. I say 
with some satisfaction that in the three years that our 
Govemment has been in office, we have set in motion a 
growth process which promises that in the years to coma, 
if we remain faithful and steadfast in the pursuit of this 
inclusive growth process, we will be able to make a 
significant dent on problems of poverty and unemployment. 

Our economy in the last three years that our 
Govemment has been in office has grown at an average 
annual rate of 8.3 per cent per annum. This year, the 
growth rate will probably exceed 9 per cent. 
... (InttNTllptions) We have, for the first time in our history, 
managed to raise our investment rate to 34 per cent of 
our GOP. We have managed to raise our savings rate 
close to 32 per cent of our GOP. 

Everybody knows that the demographic profile, the 
proportion of people belonging to the working age is rising 
in the next 10 to 15 years. If we can find productive job 
opportunities for this youthful population, that will further 
boost the rate of savings, the rate of investment and. our 
ability to deal with problems. of poverty and mass 
deprivation. 

Having said that, I would like to emphasise that while 
growth is a necessary condition for tackling the enormous 
social and economic problems that our country faces. 
But it is not a sufficient condition. Therefore, we need to 
pursue a purposeful strategy which will ensure that the 
growth process benefits all sections of our population; 
that our farmers see the benefits of growth; that our 
policies and programmes should be such as to improve 
the productivity of our agricuhure; that our policies and 
programmes should reduce the regional disparities which 

characterised our past development profile and that the 
proce.... of growth must give a particular ray of hope 
tQ the disadvantaged sections-whether they are 
Scheduled Castes, Scheduled Tribes, Other Backward 
Classes, millOrities, to our women and our children. These 
are the concerns which should not divide this House. 
These are concerns which shoufd unite all sections of 
our population. 

When I listened to the debate, I was encouraged by 
the fact that deaplte our party differences, there Is • 
broad agreement in this House that we should move in 
a particular direction, that we must also pay attention to 
the fact that growth proc..... must benefh an; that the 
needs of agriculture and the needs of our farmers must 
be attended to on a priority buia, that in the process of 
growth, If inflation becomes a problem and It brings agony 
and hardship for the poorer sections of our society, that 
also has to be dealt with on a priority basis. 

Sir, I assure you that that precisely Is the concem 
that I have, that our Government has and we will remain 
steadfast In pursuing the path of Inclusive growth. What 
do I mean by Inclusive growth? Pandlt Jawaharial Nehru 
defined the broad contours of economic policy for our 
country. Panditjl used to say, agriculture cannot wait and 
he was right. But he also taught UI that the destiny of 
a country as large and as diverse as India lies in 
aggressive industrialization of our economy. This does 
not mean that we should not pay attention to improving 
agricultural productivity. But we have to recognize that in 
a country like ours where the average size of landholding 
is so small; there are limitations to what you can do to 
improve agricuhural productivity. The long-term solution 
to that problem "has to be to take people away from 
agriculture, to ~anufacturing. to services and to other 
non-agriculturalljpursuits and It is in this context the 
industrialization of our country, creating an environment 
in which industry can create lot more jobs than before, 
becomes relevant. It Is this concem that unites the people 
of this country. 

I know there are issues which cause concem to this 
House, whether a particular process of industrialization is 
leading to loss of availability of land at a pace which has 
undesirable consequences. Those concems have to be 
taken on board. But I do sincerely believe that my friend 
Buddadeb Bhattacharyjee is right when he says that the 
tine his come in this country to work steadfastly to rapidly • 
industrialize Its economy. Therefore, I draw satisfaction 
from the fact, from the debate that has taken place, that 
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despite party differences, our country is united about the 
direction In which we are moving. 

Sir, Advaniji and many other hon. Members referred 
to the problems of agriculture. I do admit that the pace 
of progress in agriculture in recent years has not been 
adequate. It falls far short of what we need and we 
should do a lot more to accelerate the growth of our 
agriculture, growth of agricultural production and growth 
of agricultural productivity. How are we going to do it? 

Sir, we need to place greater emphasis on the 
expansion of the area under Irrigation. Irrigation I, • 
priority concem of our programme of Bharat Nlrman. This 
will also be an important focus of the 11 th FlY&-Vear 
Plan which is going to be launched from next month. 

Sir, we need a technological breakthrough to improve 
the productivity of dry land agriculture. The recently-
established National Rainfed Area Authority will attend to 
this task on a priority basis. The need for rapid expansion 
of institutional credit for our agriculture will be attended 
to with detennination. I recognize that in some parts of 
our country, indebtedneaa of fanners constitutes a major 
burden. We have appointed an Expert Group under Dr. 
Radhakrishnan to look into this matter. We shall process 
this report speedily as soon as It Is received. 

Sir, the modemlzation of agricultural research and 
extension service will receive priority attention. Districts 
characterized by agricultural distress have been identlfiad. 
Area specific strategies have been put in place to deal 
with the problel"ls of these districts. In addition, all these 
districts will now be covered by the National Rural 
Employment Guarantee Programme which will provide a 
valuable social safety net for the rural poor and the 
deprived sections of our rural population. 

Sir, as the House knows, this programme will noW 
cover 330 districts and in the Eleventh Plan, our intention 
is to cover all the rural districts of our country. In addition, 
the Bharat Ninnan, a Programme designed to develop 
rural infrastructure with emphasis on Irrigation, rural roads, 
rural electrification, safe drinking water and rural housing 
will also make a major a contribution to Improving the 
quality of rural infrastructure. The Backward Regions 
Grants Fund will also focus on improving the quality of 
rural infrastructure in backward districts. My own feeling 
is that if the programmes that we have identified are well 
implemented, they will make a handsome contribution to 
softening the harsh edges of extreme poverty. A great 

responalbillty reste on State Govemments as well as on 
the Central Govemment In Improving the quality of 
govemance and to plug loopholes In the effective 
Implementation of these programmes. 

Sir, I wish to assure this House that our Govemment 
takes very seriously the challenge of near stagnation in 
our agricultural production in the months that lie ahead. 
We will work steadfastly to Identify the problems as they 
vary from one part of our country to another. I have 
asked the Planning Commission to work out area specific 
regional plans for the development of our agriculture. We 
are going to call a meeting of the National Development 
Council specially to focus on the problems of agriculture 
and what needs to be done to revitaliZe our rural 
economy. 

Sir, several Members have expresaed concem about 
the rise in prices. I do share their concem. But Sir, I am 
convinced that the measures that we have put in place, 
both on the demand side and supply side, will help us 
to moderate inflationary pres8uree in months to come. 
Already there are Indications that the rate of Inflation has 
declinad by nearly one percentage point in the last two 
weeks. Those figures are available. 

However, I would like the House to appreciate that 
we are trying to curb inflationary pressures without 
adversely affecting the strong growth Impulses which now 
characterize our economy. Supply side shortages can be 
relieved through imports, but our effort has been to bring 
in these imports without affecting the profitability of 
domestic agriculture. Also intematlonal prices of wheat, 
maize and vegetable olla have gone up, partly due to 
crop shortfall and partly because of increased demand 
for use In production of ble-fuel allover the world. Thus 
It becomes difficult to control domestic prices when 
intemational prices of both petroleum products and food 
grains are experiencing a rising trend. 

However, the monetary measures taken by the 
ReS8fVe Bank to moderate growth of money supply, the 
measures announced by the Finance Minister to reduce 
customs duties on essential commodities and 
arrangements being made to augment domestic supplies 
through Imports will, I am convinced, have the desired 
affect. 

In the medium term, of counte, we must evolve a 
more effective strategy to increase production of food-
grains, vegetable oils and pulses. and this wiH be a priority 
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concem of our Govemment during the eleventh Five Year 
Plan. As I have already mentioned, I am asking the 
Ministry of Agriculture and the Planning Commission to 
prepare region-wise plans for revitalizing our agriculturat 
economy. Thes. plans will be discussed at a meeting of 
the National Development Council which Is being called 
specifically to discuss the problems of revitalizing our 
agriculture. 

Sir, I do not want to go into the details of problems 
that have arisen with regard to the management of our 
nation's water resources. All that I can say is that the 
management of our water resources and putting In place 
viable and effective arrangements for th. resolution of 
inter-State disputes is critical for sustained development 
in years to come. I call upon all the political parties to 
treat water as a national resource and not an Issue which 
should divide our people. We should all work together In 
a spirit of national unity and harmony to resolve these 
issues. 

Advanljl criticized the Govemment for not paying 
adequate attention to Intemal security. The hon. Leader 
of the Opposition, Advanlji, commented that the President's 
Address has not paid enough attention to it. He may 
have been satisfied with more words, but let me assure 
him that in terms of real hard work on the ground, our 
Government and our Home Ministry have a better track 
record to show than that of the previous Govemment. Be 
it the North-Eastem Region, be it Jamml,l and Kashmir 
or be It the naxa/ite-affected districts, the overall internal 
security situation today is far better than what we saw 
during the previous Govemment. Even when we have 
had terrorist incidents like the ones we saw during the 
NDA rule, we have not had a breakdown of law and 
order and an upsurge of communal violence of the type 
we saw In Gujarat. Compare the violence after the Godhra 
incident in Gujarat to the situation in Maharuhtra atter 
last year's Mumbai blasts. 

Mr. Speaker, Sir, I agree that we could have waxed 
eloquent through the President's Address about all the 
work being done to minimize the loss to human lives 
after such ghastly terrorist acts. That would have added 
several paragraphs to the speech. let me take this 
opportunity to compliment our security and police forces 
for the exemplary manner in which they handled the 
situation, be it in Mumbal, be it in Malegaon, be it in 
Assam or be It in Nagpur, where a ptan to attack the 
RRS headquarters was foiled. More importantly, our 
Government ensured that there was no communal 

violence aa a consequence of such terronet attacks. 
Rather, in Mumbal, we saw peopte coming out In 
thousands to stand up for peace and communal amity. 

Sir, we have been worldng In tandem with Slate 
Governments to tackle thraats to internal lecul'ity. I do 
not wish to minimize any of these threats whether they 
be from terrorist .lements or naxallte elements. I myae/f 
have held a conference with Chief Ministers on this 
important matter and committed Central support to any 
action by State Govemments to improve their security 
situation. 

As far as naxallsm goe ....... nd this is the moat 
wldeapread intemal security threat as seen In the recent 
shooting of a sitting MP of this House-we have 
consistently followed a two-pronged approach to tackling 
this menace. 

On one front, we have been reeoiutely supporting 
States In Improving the performance of security and potice 
forces taking up antl-naxaJ action. We are supporting them 
in caIh and kind. We are aupporting them through training, 
intelligence sharing. We are promoting grea_ coordinatIoR 
between Stat... At the same time, W8 are not ignoring 
the deep rooted C8U888 giving rIae to diNffection among 
tribala and other sections in some perla of our country. 

The National Rural Employment Guarantee Act, the 
conferment of land rights on tribals In forest areas, the 
Backward Regions Grant Fund - all contribute to Improving 
the economic lot of people living In naxel affected areu. 
The aim is to ensure that they too benefit from the 
positive effects of the growth proce.... taking ptace in 
the rest of the country and avoid straying into the path 
of violence. 

Mr. Speaker, Sir, Shri Advanl ji referred to Assam 
and stated that ULFA was not even mentioned. He wanted 
to know what we were doing to identify and deport illegal 
Immigrants. At the outset, let me say that I have always 
condemned violence and extremism In Assam as 
elsewhere and never hesitated to say that we can 
negotiate only with those who want peace, not with those 
who kill innocent people. We will never hesitate to sit 
down and talk to a fellow Indian - howsoever misguided 
he or she may be - if such conversation can bring peace 
to our people. But we will never compromise the unity 
and integrity of our country or allow those who kill 
innocent people to go unpunished. It is with this in view 
that we began a dialogue with the People's Consultative 
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Group so that it may ~dual/Y extend to ULFA as well. 
As talks did not make headway, we continued with action 
by security forces., Mere mention of one insurgent group 
or the other will nbt serve any purpose. What is required 
is the will and resolve to maintain peace and order and 
defeat any terrorist designs. About this, there should be 
no doubt whatsoever about the firmness of our resolve. 

Sir, as for the reference to IMDT, let me clarify the 
matter. In Assam, large elements of the minority 
community generally fear that the process of detection of 
loreigners could degenerate into an instrument of 
harassment of minorities. It is for this reason to re-assure 
them, not to protect illegal Immigrants but to protect 
genuine citizens of our country that the IMDT Act was 
enacted. I know that the IMDT Act was struck down by 
the Supreme Court. Then, we acted under the existing 
Foreigners (Tribunal) Order, 1964. A separate procedure 
for detection of illegal migrants was laid down for Assam 
which was also struck down by the Supreme Court as 
being unnecessary. Our intention - and I would wish to 
state this categorically - was only to prevent undue 
harassment of genuine Indian citizens. We respect, of 
course, the decision of the Court and have continued to 
work under the e)listing laws for detecting Illegal 
immigrants. Tribunals have been constituted under the 
1964 Order and work is going on. There Is no laxity or 
lack of commitment on our part In detecting and deporting 
illegal migrants. 

Mr. Speaker, Sir, several Members - Shrl Basudeb 
Acharia and Shri Ramjilal Suman - were concemed about 
the unemployment situation in the country. 

I believe, as the hon. President said in his Address, 
that "India will be able to gain from a demographic 
dividend only if we invest in the capabilities and the 
intellectual and emotional development of our children.· 
Therefore, we need to generate gainful employment 
opportunities for our youth, and at the same time equip 
them to take advantage of these opportLlnities. The rapidly 
growing economy is the best generator of jobs. We are 
giving a deliberate tilt in favour of sectors that create 
new jobs, such as manufacturing, textile, agro-processing 
and services. 

In rural areas, the NREGA provides a basic minimum 
social safety net to the rural poor In the form of 100 
days of assured employment. Simuhaneous/y, the youth 
are being equipped through the modernization of ITls, 
the Vocational Educational Mission, and the recently 

announced scholarship scheme from Class VIII to Clue 
X. I am certain that our effort at making our workforce 
more skilled and capable Is going to be, In fact, the 
biggest driver of inclusive growth In the ooming years. I 
foresee India becoming a manufacturing hub of the world 
for many products, the wort<shop which it was famed to 
be centuries ago. 

Sir, some hon. Members, Shrl Basu Deb Acharia, for 
example, have referred to the SpeCial Economic Zone 
Policy. As I said, we need to industrialize. And, if we do 
need to industrialize, we need to encourage industries, 
which will be labour-intensive. If certain incentives have 
to be given, I think, those have to be given. We must 
recognize that today skilled labour as well as capital are 
internationally fully mobile. Therefore, our system of 
Incentives has to be competitive enough to attract more 
capital, both domestic and foreign. But this does not mean 
that everything that Is being done is sacrosanct. My 
colleague, Shrl Pranab Mukherjee, is heading a Group of 
Ministers to review the approach to Special Economic 
Zones, to find out if there are any pitfalls in the present 
policy framework. It will be our intention to redress 
wl-.atever genuine grievances there may be. If we have 
made a mistake in enacting particular elements of the 
Act, we do not stand on any formality; we will make 
necessary corrections. 

But I would like to say that the Special Economic 
Z/;me controversy has given rise to the much due longer 
term debate, that is, with regard to the problems of 
rehabilitation and resettlement of diapoee88ed famUles from 
the areas which are taken over for public purposes under 
the Land Acquisition Act. I do recognize, that there is a 
need for a more humane approach, which takes into 
account the problems of all those who suffer as a 
consequence of land having been taken away from them, 
and It will be our effort to come up with a more humane 
Rehabilitation and Resettlement Policy taking into account 
their needs. 

Sir, there was a mention in the statement of the 
han. Leader of the OpposItion that the F'resident's Address 
made no reference to the Report of the Administrative 
Reforms Commission on ethics in governance. Sir, there 
are other reports also that our Government has 
commissioned. I attach great value to these reports 
because they bring together valuable ideas on governance 
and policy. I hope, the House will find time to discuss 
and debate these reports. I do sincerely believe that in 
the longer Nn, it is ideas rather trntn vested interests 
that hold sway on policy. 
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I thank all those who have been usoaated with this 
intellectual effort of generating new ideas to gtve a new 
direction to development and governance in our country. 
As Karl Marx once observed, 'When ideas capture the 
people's minds, they become a material force.· 

Some hon. Members, Including SM lIyas Azml, have 
expressed concern at the corruption in development 
programmes launched by the Government and leakages 
in expenditures. I share their concern. We need to have 
much better leakage free implementation of many of our 
programmes if we have to achieve the desired outcomes. 
The thousands of crores of Rupees that are being 
lunneled Into development programmes will not bear fruit 
unless they are spent wisely and ethically. The rural 
development and other programmes which have been 
launched in the last three years make available for each 
district Rs.1S0 crore to Rs.200 crore each. That is a 
large sum of money. If spent wisely, they can bring about 
a softening of the harsh edges of extreme poverty to a 
very considerable degree. The State Governments and 
local bodies, however, have a major role In ensuring this. 

The Right to Information Act goes to some extent in 
bringing in accountability into governance. At the same 
time, we need a change In the mindsets if we have to 
root out corruption. Our Govemment will work with States 
in ensuring that outcomes of development programmes 
match outlays. 

Mr. Speaker, Sir, I must share the concern expressed 
by many speakers, including Shri Madhusudan Mistry, who 
moved the Motion of Thanks, with regard to the 
resurgence 01 communalism and the signs of Intolerance 
in parts 01 our country. He mentioned in particular the 
penchant to ban screening of films and the free 
expression of opinion in some parts of our country. Sir, 
the UFA Government came to power because the people 
01 our country rejected the forces of communalism and 
sectarianism. Our inclusive cuHure and our inclusive 
civilisational inheritance have no space for such 
intolerance. 

Mr. Speaker, Sir, we are an open society. Some ask 
whether we are becoming an open society with a closed 
mind. I certainly hope not. The UFA will never aHow 
anyone to weaken our democratic traditions. At the same 
time, we will never allow any force to break the unity of 
our people. We remain committed to our Constitutional 
and national values of secularism and pluralism. I share 
the concern expressed by the hon. Members about signs 

of communal resurgence and sectarian intolerance. We 
too receive such reports from different parts of the country. 
I assure all Members, and every citizen 01 our country 
that we will fight communalism and sectarianism In all 
their forms and manifestations. We will defend the secular 
and pluralistic basis of our democratic Republic. 

Some hon. Members have referred to the need to 
ensure that minorities too benefit from our growth 
processes and to ensure that they are not left behind. I 
share their concern. The Sachar Committee has brought 
out the stark reality about the conditions of the Muslim 
comrnunlty in our country. The New 15-Point Programrne 
is focused on ensuring an equitable sharing of the benefits 
of crucial development programmes, particularly in health 
and education. We are also designing targeted 
programmes for minority concentration districts. In the long 
run, as all communities catch up in their social indicators, 
there would be no need for such programmes. But given 
current disparities, It is imperative that we carry all 
sections along. 

Sir, I would like in conclusion to say a few words 
about foreign policy issues. I feel satisfied, Sir, that we 
have been able to forge a broad national consensus on 
our foreign policy orientation. As I have often said, our 
policy reflects our enlightened nati~ interest. We regard 
our national security and the need to create a global 
environment conducive to our rapid economic development 
as the key defining elements of our foreign policy. We 
also regard peace and stability In our region .. a key 
objective of our foreign policy. The goal of our foreign 
policy Is to expand the developmental options that are 
available to the people 01 India; to expand the poaslbilltlea 
for our citizens to exhibit their Inherent enterprise and 
creativity, and to facilitate the creation of a prosperous, 
equitable and inclusive nation living in hannony with Its 
Immediate and wider neighbourhood. If our foreign policy 
Initiatives are seen through this prism, it would be 
apparent that there is conslatency In our approach In 
every direction. 

In the last two years, our relations with Russia, the 
United States, the European Union, China, Japan and 
the ASEAN nations have all grown. We have expanded 
relations to cover many new areas and in all these 
regions, there is a growing realisation of the Importance 
of India in world affairs. There is a realisation that the 
success of India 88 a nation, as a democracy has deep 
implications and lessons for the world. Our success is a 
SUCC888 of democracy, inclusiveness, harmony, openness 
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and tolerance for diversity. It is thIS realisation that makes 
India a regular destination for all major world leaders. At 
the same time, our traditional relations with the Non-
Aligned Movement, Africa and West Asia have also 
deepened and our Government proposes to expand those 
further in the coming years. The benefits of this extensive 
Improvement in our relations has had tangible benefits 
for our people - in improving trade, in Increasing 
opportunities for employment, In expanding the reach of 
our business enterprises. I believe, Sir, that we have 
crossed a significant point in our economic history where 
we are now seen as important, credible partners in 
managing the evolving global economic and political order. 

In our immediate neighbourhood, we are looking 
forward to hosting the SAARC Summit early next month. 
India seeks a nelghbourhood of peace, prosperity and 
mutually beneficial economic and social development in 
our Sub-Continent. I have often said that the destinies of 
the nations of this region are interlinked. We have not 
slackened In our efforts to promote peace and stability In 
the region despite obvious difficulties. As the incoming 
Chairman of SAARC, we will expand the scope of our 
relations with all nations of the SAARC region. I am 
sure, the House will Join me In expressing the hope that 
the SAARC Summit will be purposeful and productive, 
and contribute to the progress and welfare of all people 
of South Asia. 

Sir, we have been working purposefully for the all 
round Improvement of our relations with Pakistan. The 
difficulties that arise are well known to this House, but I 
believe that the efforts that we have made are beginning 
to bring positive results. We need to establish long-lasting 
peace, friendship and amity between our two nations. 
We will work resolutely in. this direction. I am sure that 
through dialogue, we will be able to resolve all outstan.ding 
Issues and I have great hope in what the future holds 
for our two nations - for our progress, for our prosperity. 

Finally, Sir, In thanking the President for his Address 
to the House, I once again express my gratitude to hon. 
Members for their thoughtful comments on various issues 
of national and local concern. I respect the sentiments 
behind many of the Amendments tabled by the hon. 
Members. 

13.00 hra. 

Our Government will pay heed to .. ach and every 
one of the valuable suggestions made, and concerns that 
have bean expressed in this august House. 

Spotts BtrJ.dc6s/Ing S/fJM1s (/Mndllfo'Y 
Shsring willi Pm.r 8IMmli) BiH, 2Od7 

MR. SPEAKER: Now, a number of amendments have 
been moved by hon. Members to the Motion of Thanka. 
Shall I put all the amendments to the vote of the Houee 
together or does any hon. Member want any particular 
amendment to be put aeparately? 

SEVERAL HON. MEMBERS: Yea, Sir. Please put all 
the amendments together to the vote of the House. 

MR. SPEAKER: I shall now put all the 8I1lendment8 
together to the vote of the House. 

Thtl 8mtmdmtlfllS '"'19 put 8nd ntlgSlIvfId. 

MR. SPEAKER: I shall now put the main motion to 
the vote of the House. The question is: 

"That an Address be presented to the President in 
the following terms:-

'That the Members of the Lok Sabha assembled in 
this Session are deeply grateful to the President for 
the Address which he has been pleased to deUver to 
both Houses of Parliament assembled together on 
February 23, 2007'.~ 

13.02 hr •. 

STATUTORY RESOLUTION RE: DISAPPROVAL 
OF SPORTS BROADCASTING SIGNALS 
(MANDATORY SHARING WITH PRASAR 

BHARATI) ORDINANCE, 2007 
AND 

SPORTS BROADCASTING SIGNALS 
(MANDATORY SHARING WITH PRASAR 

SHARATI) BILL, 2007 

{English} 

MR. SPEAKER: Now, we wUl take up Item Nos. 13 
& 14 together. Item No. 13 relates to the atatutory 
resolution, SM Bachi Singh Rawat~ present. 

Shri Ramjllal Suman-not present ' 

Shri Rajiv Ranjan Singh 'Lalan'. 
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SHRI RAJIV RANJAN SINGH 'LALAN' (Begusarai): I 
beg to move: 

"That this House disapproves of the Sporta 
Broadcasting Signals (Mandatory Sharing with Praser 
Bharali) Orcinance, 2007 (No. 4 of 20(7) promulgated 
by the President on 2 FebNary, 2007." 

MR. SPEAKER: The hen. Minister to move for the 
consideration of the Bill. 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRI PRIYA RANJAN DASMUNSI): I beg to move: 

"That the Bill to provide access to the largest number 
of listeners and viewers, on a free to air baals, of 
sporting events 0' national Importance through 
mandatory sharing of sports broadcasting signala with 
Prasar Bharati and for matters connected therewith 
or incidental thereto, be taken into consideration.· 

Sir, through you, I would like to Inform the hen. 
Members of this House ... (Inhlrruptlons) I would Hke to 
inform the hon. Members of this House that the Praaar 
Bharati has been rendering greater public service to the 
nation 'rom the day it was constituted by an Act. I can 
cite one recent example, which hon. Prime Minister has 
also mentioned in his speech. There were National Games 
organized in Assam. Every form of media predicted that 
it cannot take place in Assam. I was In Bertinale featlval 
to represent the Govemment in Germany. Even the 
Germany's Foreign Minister Mr. Frank-Walter Steinrneier 
and the joumalists who came from the European Union 
just wondered how it could be taking place in Assam. 
But thanks to the people of Assam, and the efforts of 
the Govemment of India, the Games were held nicely, 
inaugurated and concluded. What a spirit! 

13.03 hr •• 

(MR. DEPUTY-SPEAKER in /h8 Gllai!) 

The Chief Minister told me the other day with respect 
to all private channels that not a fIVe-minute demonstration 
of the people who go from various parte of the country 
to Assam was shown by any private channel. Only Pruar 
&harati and Doordarshan had covered the entire 
performance of the entire Games boosting the morale of 
the people of this country and youngsters of that area. 

There were two things to be taken into account while 
this issue came before us. Firstly, the uplinking of a game 
from India to outside, and, secondly, down linking a game 
from outside to I~. There was a guideline duly approved 
by the Cabinet that: ·Please do ahare live feed to 
Doordarshan to support those viewers who do not have 
any cable network.· Indian population in the remote areas 
want to watch their popular games, but they are always 
depFived for not having wider support to the games. 

On the directions of the Cabinet of the UPA 
Govemment, my predecessor Shri Jaipal Reddy issued 
the guidelines in 2005. The guidelines did work well, but 
at one point of time, some operators went to the court 
aaylng that it was merely a guideline and not a law and, 
therefore, they were not bound to share the feed with 
Prasar Bharali resulting in more than 60 million hom. 
viewers not being abie to watch the game in this country. 
There was tremendous pre88ure as a result of that. 

As you know, the terrestrial network belongs to Prasar 
Bharati, and it has the widest coverage so far as the 
common people are concerned, whom we call INII17 IIdmi 
within the vUlages. They were crying that in spite of the 
Govemment guidelines, they could not watch the game. 

I support the logle of the stakeholders who said that 
when they were buying the property, why do we take 
their property and make money out of it. The UPA 
Government considered the matter and said that It would 
not take their money. It said that it would only show, the 
Government was prepared to lose ita share of revenue, 
and It asked the stakeholders to take back 75 per cent 
of what hu been generated and leave 25 per cent to 
the Govemment. What is it for? The UFA Govemment 
brought the pro-,J.ndly, pro-aports, and pro-people 
legislation to give support out of that 25 per cent to 
those games and sportapersons who bring medals after 
medals, but do not get any support from the sponsors. 
For instance, sportsmen of Kusli, Kllbaddi, Archery and 
Shooting - my friend Naveen Jindal is here - bring medala 
after medals, but they do not get any spon80n:. The 
sponsors or the sponsorship goes only to Tennis, 
substantially to Cricket, and marginally to Football. We 
took a decision that other games should be developed 
with the support of this 25 per cent realization, and not 
a single penny would go into the coffers of the 
Government. It is a sporta-friendly legislation. 

The only thing is that the Cabinet gave me a direction 
to appoint a Comrrrittee to examine two aspects. One is 
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10 ensure a mechanism that our signal IS not pirated 
outside India whereby somebody can make money out 
of that, to see that. that mechanism is followed through 
inscription. and that our technical parameters, our internal 
security parameters, are also protected. That Committee 
is examining the whole matter, and I am expecting the 
outcome by 16th March. Hopefully, this will be given due 
consideration either in the rules, or if necessary in 
guidelines. or if possible, by changing or amending certain 
clauses. 

I would not have brought this Ordinance and 
converted it into law, if the Cricket World Cup is not at 
the doors, which will be inaugurated on the 11 th of March. 
Millions of people in India are saying that the property of 
Cricl;et or of any popular game was built, before Invasion 
by Television, by the commentators of the All India Radio. 
No less than Vijay Merchant and Lala Amamath have 
made this game popular. and the radio commentary made 
it valuable. If you talk about the intellectual property rights, 
the value is attributable to the great All India Radio 
commentators in those days. Therefore, Sir, we felt it 
proper to do justice to people by enabling them to watch 
this game. We were left with no alternative but to bring 
in the Ordinance because 11 th March was fast 
approaching. Though we have a contract, since they had 
gone to the court and said that it was only a guideline 
and not a law, to avoid any controversy, the Cabinet 
decided to bring this Ordinance and convert It Into law. 
It has been introduced and is before the House now for 
conSideration. I hope the entire House wHI support this 
endeavour. 

MR. DEPUTY-SPEAKER: Resolution moved: 

"That this House disapproves of the Sports 
Broadcasting Signals (Mandatory Sharing with Prasar 
Bharali) Ordinance, 2007 (No. 4 of 2007) promulgated 
by the President on 2 February, 2007." 

MR. DEPUTY-SPEAKER: Motion moved: 

"That the Bill to provide access to the largest number 
01 listeners and viewers, on a free to air basis, of 
sporting events of national importance through 
mandatory sharing of sports broadcasting signals with 
Prasar Bharati and for matters connect~d therewith 
or incidental thereto, be taken into consideration." 

{Tl'llnsI8Hon} 

SHRI RAJ IV RANJAN SINGH 'LALAN' (Begusaral): 
Mr. Deputy Speaker, Sir, I do not feel there was a need 
to bring forward the ordinance on which the hon. Minister 
has elaborated so much. When the Government is not 
able to manage Doordarshan and Prasar Bharatl well 
then promulgation of such ordinance to exercise control 
is absolutely unwanted. First, they should manage 
Doordarshan and Prasar Bharali well. Therefore, the 
Govemment should withdraw this ordinance and ensure 
good management of Prasar Bharati and Doordarshan 
by evolving an elaborate policy in national interest. 

/English} 

SHRI NAVEEN JINDAL (Kurukshetra): Mr. Deputy-
Speaker, Sir, I rise to support the Sports Broadcasting 
Signals (Mandatory Sharing with Prasar Sharati) BIH, 2007. 

The main purpose of the Bill is to provide for 
mandatory sharing of telecasting and broadcasting of 
sports events of national importance with Prasar Bharati 
and Doordarshan. Such a provision is already included 
in the guidelines issued by the Govemment in order to 
enable the largest number of viewers and listeners to 
have access to sports events of national importance on 
a free-to-air basis, whether held in India or abroad. 
However. some private channels Ignored these guidelines 
causing great inconvenience and disappointment to 
millions of sports viewers and sports lovers. 

For example, one channel which had been given the 
telecasting rights tor the recent India-West Indies One 
Day matches by the BCCI refused to share the signal 
with Doordarshan in violation of the Government 
guidelines. As a resuh of that. a large number of people 
could not watch the first cricket match of that Serlaa. 

Doordarshan, which is a public broadcaster, has a 
reach of up to 98 per cent of the Indian population. It is 
the only network which has terrestrial transmission rights. 
No other channel in the country has such a reach. As 
the hon. Minister of Information and Broadcasting 
Shri Dasmunsi just said, there are approximately 
110 miHion TV households in India out of which only 
60 million households have access to cable TV. Moreover, 
most of the sports channels are pay channels and are 
not available to people on free-lo-air basis. Doordarshan 
provides free-to-air services including' the DTH service 
which ie available to all the viewers in the country free 
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of charge. In view of this, sharing of certain sports 
broadcast signals, I feel, should be mandatory In the 
interest of millions of viewer 

Channels which are reluctant to share the signal go 
to the coort of law. That delays the process of sharing 
and deprives nearly 50 million households which do not 
have access to cable TV of watching these matches. 
Mandatory sharing of signals Is not new In the world. It 
is an international practice. Such a provision exists In the 
United Kingdom and Australia. 

Cricket is a very popular game in the country. Cricket 
or other popular games in the country cannot be the 
monopoly of a few private channels. There are people 
who breathe cricket and who live cricket. The number of 
people in India watching the game live on TV is larger 
than the number of people watching the game all over 
the world. So, the stranglehold enjoyed by the highest-
bidding TV channels for the telecast rights was depriving 
a large chunk of people of watching even matches in 
which India was Involved. This was taking privatization a 
bit too far. 

The monopolistic injustice had to be undone through 
an Ordinance. It is for that purpose the Sports 
Broadcasting Signals (Mandatory Sharing with Praaar 
Bharati) Ordinance, 2007 was promulgated. I commend 
the hon. Minister Shri Priya Ranjan Dasmun81 for bringing 
this Ordinance and making it mandatory for sports 
channels. radio stations, and content provide .. to share 
live telecast with public broadcaster Prasar Bharatl for 
sporting events of national importance at home and 
abroad. This has come as a boon for the sports lovers 
who have missed out on some eagerly awaited moments. 
It must be remembered that a large chunk of population 
does not have access to satelHte channels. For them, 
Doordarshan is the only saviour. 

For the above mentioned reasons. it became 
necessary to promulgate an Ortlnanoe, namely, the Sports 
Broadcasting Signals (Mandatory Sharlng with Prasar 
Bharati) Ordinance, 2007 with a view to give immediate 
effect to the proposal. The provisions made under the 
guidelines have been subsumed under the Ordinance to 
provide a statutory basis and strong legislative force with 
retrospective validity and to protect all the actions taken 
under these guidelines. The Ordinance further provided 
for notification of sporting events of national Importance, 
which are to be mandatorily shared with Prasar Bharati. 
The Ordinance also empowered the Central Government 

to specify a percentage of the revenue received by Prasar 
Shard to be utilized by Prasar Bharati for broadcasting 
other sporting events. 

It is just like what the hon. Minister mentioned • 
cricket is the natlona' game which Is of great national 
importance and was only aired by Doordarshan. The other 
private channels hardly take any interest in that, which 
~d8 very unfortunate. In view of the forthcoming Cricket 
Wor1d Cup in West Indies, such a proMsion Is very timely. 

An erroneous impresaion is being created by vested 
Interests that Prasar Bherati wants to take away the rights 
of private channels free of cost. This is not true. In fact, 
according to the guidelines, which the hon. Minister 
mentioned. 75 per cent of the revenue earnings will go 
the private right holding channel, and only 25 per cent 
will be retained by Prasar Bharati. This 25 per cent of 
revenue will not be utilized from tha Government coffers 
but will be used for promoting and broadcasting of other 
sports events which do not get adequate commercial 
sponsorship. This ratio of 75:25 is very liberal as 
compared to the prevailing international practice of 50:50 
or the maximum 60:40. 

The hon. Minister for Information & Broadcasting, Shri 
Dasmunsijl is himself a keen sportsman. It is therefore 
natural that he should feel for the millions of sports lovers. 
I commend his efforts. He has come to the House with 
this Bill at the earliest opportunity to replace the 
Ordinance. 

Sir, 25 per cent of the revenue that the hon. Minister 
mentioned will be utilized to telecast sports such as 
hockey, foodball, Ranjl matches, Olympic sports like 
archery, shooting, kabaddi, wrestling. etc.. which would 
go a long way in the promotion of sports In the country. 

Therefore, I urge all the hon. Members to support 
this very important Bill as it is in the interests of sports 
and sports lovers of the country, and as It would go a 
long way in encouraging sports In the country. 

/Translation/ 

PROF. RASA SINGH RAWAT (Almer): Sir, while 
opposing the Sports Telecast Signal (Compulsory Sharing 
with Prasar Bharati) Ordinance, 2007, I feel that the 
government has talked about the common man for the 
first time. Although they often talk about common man In 
the slogan like ·Congress ka hath. Aam Adami ke seth". 
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But that common man is conveniently forgotten to deal 
with the problems like price rise, unemployment etc. Shri 
Munshi ji, for the first time, has been careful to see to 
it that telecasts of Cricket matches reaches the common 
man. This is as good step taken in the direction of 
telecast. But the manner of doing so was not good. They 
had to promulgate the ordinance which is an emergency 
measure. This Govemment is never prepared in advance. 
Had the Government prepared itself in advance, this 
situation would never have emerged, be it the issue of 
India - West Indies series or the match with Sri Lanka. 
Through you, I want to remind the Govemment that on 
one hand they proudly claim to be having terrestrial rights 
for the entire country. People watch T.V. programmes but 
there are also lakhs and crores of Akashvani listeners. 
Why have they not been able to achieve professional 
competence as yet? This is an age of liberalization and 
globalization. He has been an admining the poliCies of 
the Government and the hon. Prime Minslter Shri 
Manmohan SinghJi since the inception of this policy. But 
I want to ask as to why Doordarshan has not been able 
to achieve professional competence in competition with 
numerous channels and foreign as well as domestic 
private companies despite having a well developed 
network and paraphemalia? Why doordarshan is lagging 
behind these channels? I want to ask the Govemment 
through you, sir, as to whether their bid to the BCCI was 
lower than that of Nimbus etc. Hon. Sharad Pawer ji is 
presently heading the BCCI. This is quite understandable 
that the Government without doing anything real, want to 
show that they have done a great job. But what is the 
reality of the work done. The BCCI invited the bids but 
other private players quoted higher bid than theirs. In 
such a situation the bureaucrats made a hue and cry 
that the foreign channel or Nimbus would not take care 
of our people while we do take care of them and they 
would not tolerate it, then they exercised their powers. 

With regard to the channels, through you, Sir, I want 
to tell the Government that they should safeguard the 
interests of the people as well as the sports and business 
and earning money should not be their only goal. The 
Government did not pay attention towards this while 
private and foreign channels are spreading disinformatlon 
about our culture. The Govemment have not noticed it. 
They talk about common man and national Interest. They 
should have taken note of it also. They should have a 
control over the channels because vulgarity and obacenlty 
can harm our national interests and culture . .They failed 
to take note of the reason as to why they do so. As an 

Sh8Rng willi p,.., IJIwBIi) 8iH, 2007 

hon'bla Member has just said that you have a good 
interest in sports, I congratulate you for being· aware of 
the sports. But I want to say that instead of promulgating 
an ordinance, introducing a Bill would have been better. 

Sir, the session was to commence from 23rd 
February. The Govemment have promulgated the fourth 
ordinance around 2nd or 4th February. How was this so 
urgent? The last s888lon had ended in December. Had 
they been able to foresee the situation, they would have 
introduced such a Bill during the Huion which ended in 
December. I hope they would be careful in future. As I 
said earlier, the Govemment have been very careful to 
ensure that cricket matches are telecast to the common 
people, they took action immediately and its results are 
before ult. Earlier there was a telecast delayed by 7 or 
15 minutes, this was discriminatory but later on the 
Govemment entered into agraement to ensure live telecast 
of the matches, be it in foreign countries on in India. I 
thank the Govemment for this step. 

Today, the entire country is facing the problem of 
water. Will the Govemment adopt any measures to solve 
this problem? As he has mentioned about the common 
man, I want to ask him only one thing. If the Govemment 
shows equal commitment towards other matters also as 
shown towards teleCast of matches and safeguarding the 
interests of Akashvani and Doordarshan in the name of 
national interest, it may prove beneficial for the public. 

I want to read out one quotation for the attention of 
the hon'ble Minister. 

-Despite liberalisaion and presence of numerous T.V. 
channels, Doordarshan still remains the biggest 
broadcaster in the country. This reaches more viewers 
in the country vis-a-vis other channels. Thus the 
Doordarshan programnies have the highest 
viewership, sometimes this is more than the total 
viewrship of all other channel. taken together. This 
is true in terms of advertisements too. This way, 
Doordarshan can earn as much money as other 
channels cannot even think of. But Doordarshan does 
not have professional approach and organization, 
Therefore, It often needs support from the 
Government.-

Sir, Doordarshan, Akaahvani and Prasar Bharati 
sometimes cut a sorry figure. Througp you, J want to 
advise them to achieve professionalism and competence. 
The Government have made provisions for upllnking and 



433 $ISJU/Ofy RMJIuIion ,.; ~ 01 PHALGUNA 17, 1928 (s......, IIfId 
$f#I6 8toMiDs6Iing Signa/$ {M6t1o.toty 
SMnng with P,.,., Bh6ratJ) Bill. 2007 

434 
SpoI/II 8trJ8dt:MIing SigMIs (u.ntt./oty 
SMrii'tg wIfh Pta. Bh8rali) ~ 2001 

downfinking for the benefit of crores of people In the 
country, who do not have cabl~ network, DTH or sateUite 
channel fac~ities. They use antennae in villages. So the 
Govemment have arranged to make the cricket match 
available for them. Cricket has become as a National 
game today. People show a great interest in cricket. Had 
Ihe Govemment failed in this endeavour, this would have 
become an issue. So the Govemment tried to encash 
the feelings of the people and tqok this step. The manner 
of doing 80 was wrong. I deplore ",a manner of the 
Govemment in which it did so, while appreciating the 
step. At the same time I want to say that the Government 
should take care of the people In other matters also. 
Praaar Bharall should be strengthened further 80 that It 
can comp"e with other channels including foreign 
channels and become successful In foreign countries. WIth 
these words. I conclude. 

SHRIMATI JYOTIRMOYEE SIKDAR (Krishnagar): Mr. 
Deputy Speaker, air, first of all I thank the Govemment 
for introducing the Sporta Broadcasting Signal Bill, 2007 
In the House. I want to expre .. my viewe on this Bill as 
a former sportsperaon and a present MP. I have been 
active sports person for about 15 years, but today I am 
an MP. Some hon'ble Members pointed out that the 
ordinance was promulgated on the 2nd. The hon'ble 
Minister is present here, I want to ask 81 to what 
compelled the Govemment to preas the ordinance when 
the Lok Sabha aession was scheduled to commence on 
23rd. Our party opposes this ordinance while I welcome 
the Sports Broadcasting Bill which provides for 
broadcasting of cricket matches for viewing by the people 
in every part of the country including vHlages. But In 
ca88 the right holders of BCCI had not refused to allow 
uplinklng of India-West Indlas match on the 8th, It ... ms 
that the hon'ble Minister would not have awakened. As 
crores of people could not watch that match, ao the 
hon'ble Minister had to Introduce this Bill. The Govemment 
are making arrangements for broadcaating of cricket 
matches for common man and the villages. 

Hon'ble Prime Minister juat now made his statement 
on President'a Address. In that statement hon'bla Prime 
Minister was aaying that he would try 10 provide the 
facility of power, water and roads to all the vmages. Even 
today there are many villages In our country where 
electricity is yet to reach. Therefore, one wonders how 
people In those villages wlU be able to watch the teiecaat 
of cricket and other matches. The Members from 
Meghalaya are sitting beside me. I would Uke to inform 

that the people in two-three districts of Meghalaya cannot 
either watch Doordarshan or listen to Radio even today. 
But in neighbouring Bangladesh people do watch our 
channels and listen to our Radio. I would like to thank 
hon'bla Minister for Introducing this Bill and I also want 
to say that hon'ble Minister is giving undue importance 
to Cricket. I too am an Asiad gold medaMst and I do not 
think that cricket is our national game. So I want to say 
that it should also be added in the Bill that our rural 
national games viz. Hockey, Kabaddl, Athletics, shooting, 
football etc. deserve to be paid due attention. At present 
Cricket is a very popular game in our country. Earlier 
Cricket waa played by the people of England. But the 
game has loet much of Ita shine In England. Now they 
play football. There was also a time when football, hockey 
were very popular games in our country but now Cricket 
has become very popular after TV Channels started giving 
It 80 much coverage. I do not think that our young 
generation would even be knowing who are good players 
in sporta like Kabaddi or Football or Hockey or Athletics. 
Along with this I would also like to say that along with 
Cricket all other games of public Interest should also be 
included in it and hon'ble Minister should categorically 
state which games are the games of public interest. As 
hon'ble Minister has just said a little while ago that all 
the games of national importance, national and 
intematlonal gamea being played in India and abroad 
have been notified by the Central Government. I want to 
say that the matches held from time to time, the national 
and intematlonal meet and all other games be telecast 
so that it reaches out to every village. They should think 
not only about cricket but other games also and something 
is required to be done for other games. 

I think after the Introduction of this BUI the people of 
villages will be able to watch all games whether It is 
cricket or any other game but after 60 years of 
independence It is right If the Govemment ensures that 
all people watch games like Hockey, Kabaddi but who 
will play? A field Is required for playing and as I am a 
player and was also a member of HRD, Hence, I know 
that a scheme related to infrastructure has been 
discontinued for the last two years. When there are no 
funds for preparation of playing field, where will our 
players go and play? How our audience will watch? 

Recently Asian games were held, I have had the 
opportunity to watch the Asian games and the games of 
our country especially hockey, kabaddi, football. I was 
very disheartened to see that China who got its 
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independence two years after the independence of India 
got 161 gold medals and our country won only 10 gold 
medals. Quatar where the games were held, has a 
population of only 7.99 lakhs. Out of that number only 
two lakhs can participate and Quatar won gold medal in 
lootball. Our hon'ble Minister who is also associated with 
football federation cup must notice that they win the gold 
medal in football with a population of just 2 lakhs and 
China gets 166 gold medals. How Is It that our country 
manages 10 win only 10 gold medals. Hence I want the 
Government to also think how it can bring forward the 
country at world level in the field of games and sports 
while ensuring that ali people are able to watch the 
games? Today our country stands at 132 position among 
a total of 172 countries in the World and HE., The 
President in his address and the hon'ble Prime Minister 
also in his speech laid stress on the Importance of 
education and sports, but, the President's Address wJl8 
delivered on the 23rd of this month and not a single line 
was said about promoting sports which was the least 
that should have been done to serve the cause of sports. 
Our country cannot progress further unless we made 
progress in the fielcls of education and sports. Hon'ble 
Minister stated that as per rules relating to punishment, 
a fine of rupees one crore will be imposed for failing to 
telecast sports matches on the scheduled time and 
contract may also be cancelled. I think punishment of 
rupees one crore is not enough. When the match will be 
going on, other channels will be telecasting other quality 
programmes and attract numerous advertisements and 
increase in revenue, why will they telecast matches on 
channel. On the one hand they will pay penalty and on 
the other keep rupees one crore. As hon'ble Minister has 
said that revenue sharing will be on the basis of 50:50 
lor radio and 75:25 for television. It was also said that 
money will be given only for medal won only at 
international level in Kabaddi or any other discipline. I 
feel that Government has other funds to provide money 
to the medal winners but the money accruing from 
advertisements should be used for the development of 
games in rural areas. I would also like to say that the 
players of rural' areas too should be encouraged. 

Mr. Deputy Speaker, Sir, thanking hon'b!e Minister I 
want to say that all the Cricket lovers watch cricket 
matches all over the country but it would be better If 
other games of national importance too are inclUded in 
this Bill. Thank you. 

MR. DEPUTY SPEAKER: You spoke very well, thank 
you. 

SHRI RAM KRIPAL YADAV (Patna): Mr. Deputy 
Speaker, Sir, I thank the hon. Minister for Introducing the 
Sports Broadcasting Signals (Mandatory Sharing with 
Prasar Bharali) Bill, 2007 through an ordinance. 

Hon. Minister has also outlined the reasons behind 
the need for ptomulgatlon of the ordinance. Perhaps, 
crores of people in the country would have felt 
disheartened had this ordinance not been brought. The 
people wanted to view the live telecast of sports and the 
hon. Minister has accomplished a very good job by 
bringing this ordinance and the Bill. This work has been 
done In the interest of the feelings of crores of people In 
the country. I welcome the hon. Minister and also convey 
my gratitude to him. 

Mr. Deputy Speaker, Sir, by brlnlng this Bill the hon. 
Minister has strived to remove the obstacles in the 
broadcast of the matchea. As per the provisions of the 
Bill, the Government can cancel the licence of a 
broadcaster and also Impose a penalty of Re. one crore 
in case it refuaea to give Signal to Praaar Bharali during 
live telecast of the sports events of national Importance. 
No TV network or redlo broadcast service prOvider can 
provide radio commentary or live telecast on cable network 
until signals to Prasar Bharati are shared without 
advertisements. The proportton of revenue sharing 
between Prasar Bharali and private broadcasters has been 
fixed at 50:50 for radio commentary and 75:25 for TV 
telecast. The Govemment will decide what share of the 
revenue eamed by Prasar Bharatl will be used for 
organizing other aports competitions. Broadcasters would 
be liable to punishment for non-compliance of the 
conditions of the new law. The Govemment can Initiate 
various aotlons Including cancellation of licence or 
registration of the offenders. I think that by brlnlng this 
Bill the hon. Minister has tried to break the monopoly of 
the private broadcasters. It Is going to rein In the private 
channels and radio broadcasters functioning arbitrarily. Sir, 
this Bill Is going to benefit the common man living in 
villages. It will dispel the anxiety among the people who 
could not view the live telecast of cricket or other sports. 

I would like to draw the attention of the hon. Minister. 
My sister has also been a 8portsperson and she has put 
forth her views here In the House. It is true that cricket 
has become more popular today that even rural children 
evince more interest in it in comparison to other sports 
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events. I have no HI wiU towards people who have interest 
in cricket or who are going to benefit through thi8 BUI 
and the hon. Minister himself has an inclination towards 
sports. I would like to say that the interest in our traditional 
games like wrestling, hockey, football in which we had 
earned ~onours earlier, is declining due to which we are 
lagging behind in these games. We never trailed in 
Hockey but it has been seen for last many years that 
performance at national and international level has been 
disappointing. Same is the case with Football. The hon. 
Minister hails from the very piace where Football hu its 
own importance. I am talking about Bengal. Mr. Deputy 
Speaker, Sir, you hail from Punjab which has produced 
numerous quality players In Hockey and Athletics but their 
condition is not good today. Wrestling is becoming extinct 
slowly. It is a rural sport. We belong to poor states. Our 
youths have so much of stamina and capacity that good 
players can emerge from the villages if they are given 
right kind of guidance and training In wrestling. Our talent 
can make a mark at the Intematlon8J level but it does 
not happen and it hurts crores of people. You can check 
previous records and see that we have had had good 
performance in any aport. Sportspersona bring only one 
or two medals at International level and disappoint us. 
We send a big contingent but the resulhl are never 
achieved as per our hopes. I would, therefore, urv- that 
the Government should pay attention to aporta other than 
cricket and provide time slots for them alao on 
Doordarshan. The other sports should also be given the 
same importance on Doordarshan like cricket. You have 
mentioned about the games In Assam and provided for 
their live telecast but time slots should al80 be fixed for 
participants at the district, village and state-level. 

Today it Is the age of Doord8/'8han and Radio and 
people have become more aware now. They will definitely 
become successful sportspersons if they are provided 
coverage and motivation. They can add to' the pre8tige 
of the country which has gone down In the last few 
years. Proper time slot should be provided for sports on 
Doordarshan and TV to motivate the sportspersona. The 
Government should make efforts for their motivation. 

Mr. Deputy Speaker, Sir, I would also urge you 
because the place you belong to had been a hub of 
sportspersons. Efforts have been made to nurture the 
talent from other states by providing them training at 
Patiala and other places. But results are disappointing 
there. I would like to thank Jindal jl who has brought 
glory by winning two medals in shooting besides doing , 

social service. Many such talented people have been the 
members of this House. Just a little while ago our sister 
was speaking. She had been a talented sportsperson 
and brought glory to us. Jindal Saheb, is a capable in 
the field of shooting. He should impart training to our 
youth. I do not know H he are giving training or not? He 
is so capable and has the wisdom and ability that he 
can, at least, give training to youth in shooting and help 
the sportspersons to improve their capabilities. 

Sir, with these few words, I support the Bill and 
hope that the Government will take prop~ steps to 
promote not only cricket playe... but also other sports 
persona and the hon. Minister will set a new record by 
aUocating time slots to different sports on Doordarshan 
and Radio. We have one billion population but only few 
sportswomen save our face by winning a medal or two. 
We undergo humiliation. I, therefore, think that we must 
pay attention to sports. 

Sir, I support this Bill once again and expre.. my 
gratitude to the hon. Minister with the hope that he will 
remC?ve the shortcomings. I thank you very much. 
...(lntsrrupllon6) 

MR. DEPUTY SPEAKER: He has rightly said that 
onee we had a reckoning In the field of Hockey, Wrestling 
and Football and particularly In Hockey. Unfortunately, 
there hu been a constant decline in these sporta. We 
want that the Government shell definitely pay attention 
towards Hockey, Football and Wrestling. 

/English} 

SHRI A. KRISHNASWAMY (Srlperumbudur): Sir I rise 
to 'LlPport this Bill. This Bill is connected with the hon. 
Minister for Information and Broadcasting, which benefits 
the poor m ..... in the vlllag .. to see the sporta f .... of 
cost. This Bill benefits most of the sportsman and sporta 
lovera In this country. 

Sir, this Is a subject which provides benefits to 
sportsmen and sports lovers. The hon. Minister Is getting 
thie Bill passed which would help the sportsmen and 
sporta lovers. 

Sir, everybody wu speaking about sports only and 
not about the broadcasting or Infonnation. It Is such an 
Important Bin, If the hon. Minister for Sporta had been 
present here, then it would be very good. 
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Sir, we had already taken the up discussion on Sports 
last year under Rule 193. But it was stopped In the 
middle and It was not taken up again. Therefore, It is my 
sincere request to the Govemment that the discussion 
on Sports be taken up again under Rule 193. 

Sir, under the leadership of Shri Naveen Jindal, every 
week we are having a Youth Forum meeting in which we 
are discussing 88 to how to develop sports. Most of the 
sports lovers, sports men and athletes are Members of 
this Forum. We are planning to improve the sports in 
this country, for which we need the support from the 
Government 

Sir, in the current Budget, we have a very minimum 
fund allocation for sports. Today, this Bill has been taken 
up because of the Cricket World Cup. Cricket ia one of 
the rich man's game and It Is not a poor man's game. 
Most of the sports lovers may be poor, but players are 
rich. When they enter into cricket, they might be In the 
middle class or they enter into it with some influence. 
But after they become popular through the media, they 
become rich. We are giving importance to the rich man's 
game only and not to the poor man's game like hockey, 
kabaddi, body-buildlny, weight-lifting, wrestling and these 
types of games. Therefore, i would requelt the 
Government to provide facilities to the poor man's games 
and also to encourage those players plying football, 
kabaddi, and weight-lifters, body-builders. Those people 
should be given importance. Those people should be 
focused on the television. Always, the cricket players are 
focused whilo playing cricket. In fact, they are focused 
more on the advertisements than while playing cricket. If 
you ask a boy or a girl or a child about Bocat, he will 
tell Kapil Dev who says -Boost is the secret of my 
energy." Through advertisements only, they have become 
popular and earned much. like that, It is the same. about 
Tendulkar. Each player has a separate adVertisement in 
a separate field. With that only, they are getting popular 
and making money. Why do we not encourage the players 
playing football, kabaddi, those who have dedicated their 
entire IHe to the particular sport event? We have to focus 
on such people. We have to encourage them. Through 
that, a particular game will develop in this country. 

For example, one of my friends from my constituency 
got a world silver medal in power-lifting. He is now in 
Delhi only. He came here to meet Shrl LaIu Praaad Yadav. 
He is an ICF employee. He got the world siiver medal 
before five years. But till now, he has .not got any 
promotion. He was never focused on the televlsion. It Is 

ShBring wHh PrBRr fIIItnIIJ BII, 2007 

a very difficult game-I mean power-lifting, body-building, 
weight-llftingetc. Theae are the games which the poor 
people play particularly the Dalits and the OBCs because 
they ,do not get any facility. In their own way, they will 
put some weight and they will do the practice. With that, 
they will have good health and they will become popular. 
But those people are not focuaed and not given any 
importance in this country. 

One of my friends asked that you are providing fre. 
to-air channel but what about electriCity. In such a 
situation, In Tamil Nadu, our leader Dr. Kalaignar also 
announced in the election manifesto that free colour 
televieion would be provided if hie party wu elected to 
power. He got a mandate from the people. While we 
started giving free colour television, on the very 
inauguration day, one poor lady uked our hon. Chief 
Minister Dr. Kalelgnar: ·Slr, you are gMng television. What 
about free electricity connection to televl8ion?- There Is 
already a Government 8Cheme called One-Hut Electricity 
Scheme. Immediately, our great leader Dr. Kalaignar told 
In the same dais that free colour television connection 
wculd also be provided to atlthe huts, those people who 
get the free television. In our State, there is a free 
electricity provlalon for thoae who get free televieion. 
Likewise, I would request the hon. Minister to extend 
that scheme allover the country. Free electricity should 
be provided to the poor mass... That is my prayer. 

Thie BUI provides for free air channel. As such, when 
each and every Department or public sedor undertaking 
conducts recruitment of sportsmen, that should be 
improved. While they get the first place, second place in 
the events, the Departments concerned are providing 
awards to the aportamen. UkewIH, I would request the 
hon. Minister that thOM who get popularity In sports, 
they should be focused on the televiaion. They should 
also be given awards by the Information and Broadcasting 
Minister 80 that they wlU get some benefit. 

With these words, I support thie Bill. 

SHRt TATHAGATA SATPATHY (Dhenkanal): Sir, I 
thank. you for giving me this opportunity. 

At the outset, I would like to say that somewhere 
down the line, most of our speakers lost track of what 
was the genuine issue that was to be discusaed. There 
was an Ordinance promulgated by the Government to 
unduly favour an organization called' the Prasar Bherali 
which is supposedly both economically and operationally 
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an Independent organization. There 'we,. day. when 
people said that All india RadIo actually signified All Indira 
Radio. People saw the gory days of Emergency. When 
there was no television, radio was controlled. There was 
no satellite station. But the people of India proved from 
Kashmir to Kanyakumari that India Is one by limply taking 
one action and that action was to thwart the evil deslgne 
of the Congress and to remove the COng ..... from pow.r. 
It was the people's verdict. Unfortunat.ly, the poIlUclans 
who did benefit from the noble intentions of the people 
were incompet.nt, ... • and were not able to understand 
the gravity of the situation when the nation favoured them. 

The nation did not favour them. The nation favoured 
a democratic soci.ty, a socialist society. It favoured a 
mindset that very clearly said that the Gov.mment cannot 
force anything on the people. You cannot force the media 
to keep quiet and you cannot compel anybody to do 
actions that do not please them or does not adhere to 
the soul of India. 

Sir, we all know that when we see the map of India-
India has always been a changing nati~ether we 
see the map of Mughal India or British India or go further 
back to Chandra Gupta Maurya when he had hla Capital 
in Kandahar, we know that India as we aee today from 
Kashmir to Kanyakumari Is not the real India. So, the 
spirit of this country is very diff.rent. Therefor., I would 
like to remind this House that this ia not a discuaaion on 
sports or it is not centered on the development of sports 
in this country. Thia ia an isaue of a forcible action of 
this Government. I am not speaking in favour of any 
private company. But I would like to say that the way, 
the ham-handed manner in which the Govemment has 
gone about its actions on this issue amells of a totalitarian 
regime, it does not smell of a democratic set up. 

The first thing that comes to mind is that Doordarshan 
did participate in the bid when the BCCI held the bid 
and it failed. So, taking an action under the garb of an 
Ordinance and now this Bill implies two things. Directly, 
it implies that you are twisting the arms of private players 
whom we have no reason to support in this House. But 
what does it imply? It shows the mlndset of this 
Govemment. Under the garb of AIIm Aadmi, you are 
Iwisting the arm of the private player and on the other 
hand. by forcibly doing this, you are also encouraging 
piracy. You speak against piracy, you speak about LPG, 
not liquefied Petroleum Gas, but the other thing about 

·Not recorded. 

which you have exponents sitting on the other side bravely 
announcing. Liberaliaatlon, Prtvatisatlon and Globallsation. 
All thla II against the Interest of the Aam Alldmi. But 
when do you think of the AIIf11 AadlT111 You think of the 
AllIn AIIdmi when your bureaucracy fails in delivering what 
It Is supposed to deliver. You think of the Aam Aadmi 80 

that you can twist the arm of a private player and give 
money to the bureaucracy that has failed In the Prasar 
Bharatl, or you may read It as All India Radio and 
Doordarshan, to make itself an economically and 
operationally independent body. 

You are encouraging a game like Cricket which is a 
game that the Imperiall8t pow.,. played. to make people 
mentally incapable of thinking, to make people physically 
incapable of moving. It is not a game like Hockey or 
Soccer or Kabaddi or even KhQl.Kho. It Is a game which 
rich, lazy people. drinking beer in the aftemoon, played 
in their golf courses or in their cricket fields. It has nothing 
to do with the m...... But the Minister took pride In 
saying that If you go back to the intellectual property 
right alao, it 18 All India Radio which promoted this game. 
I am not speaking about the Congreea or the BJP as the 
Govemment. I am talking about the Govemment as a 
continuous process In this country. 

14.00 hrL 

They are taking pride in saying that they have 
promoted cricket. I would say that they should have taken 
pride In saying that when the whole worid was going 
one way, they opted to be Intemational In the sense that 
they promoted rugby, they promoted soccer or football. 
they promoted hockey, they promoted kabadi. They have 
not done any of that. They have not bothered to do any 
of that. 

Sir. I watch Doordarshan because in my constituency 
only limited urban areas get satellite TV. In the rural 
areas. we watch Doordarshan. I am amazed to see the 
low class of programmes that Doordarshan shows. I am 
really surprised to know that no thinking, no intellectually 
able pel'8On • I am not saying shining, I am saying able 
person--who has not bound up the mind with pre-set 
notions can produce such Immeasurably, inconceivably 
boring programmes. 

Kudos to Doordarshan, kudos to All India Radio that 
no thinking goes in to th.ir programming. So, what are 
they trying to do? They want to propagate their 
Government's fallacious programmes. They want to 
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[Shri Tathagata Satpathy] 
promote and tell people that things like SEZs are good 
for them. They want to tell our fanners that fanning Is 
not the answer for their future because they have small 
land holdings. They do not want to make them more 
efficient and more able to produce more from those small 
plots of lands, rather they are saying, 'give away your 
agricultural land to the rich', to the foreign companies, to 
the SEZs and enable them and make them stronger and 
may you perish for ever. This is their aam ad8m/. 

Sir, I would like to raise one more issue which is an 
impossible thing and as Gandhiji said, "Truth is the highest 
religion". Sir, I am surprised to note that this Government 
does not believe in the person who created that Party. 
Of course, it is a fact that before he died, Gandhiji also 
realised his folly and said, "disband the Congress". It 
does not hold good for the Congress any more. 

I would like to ask the hon. Minister, does Prasar 
Bharti really think that if it gets 25 per cent of the 
commercial revenue from the live telecaat of the cricket 
matches they will really be abie to take out that 25 per 
cent or whatever 'X' amount out of the coffers of Prasar 
Bharati which is a shrinking organization and use it for 
promotion of sports of rural areas where there is no 
electricity to watch television, where people do not get 
water, where you cannot provide our young with playing 
fields. What kind of rubbish is being dished out in this 
House? 

SHRi MADHUSUDAN MISTRY (Sabarkantha): This 
is the responsibility of his State Government. .. 
(Interruptions) 

SHRI TATHAGATA SATPATHY: This is not their 
Government or our Govemment. The Govemment is a 
continuous process. He does not know how this C9unlry 
runs. The country does not run with them or these people. 
The country runs with a few bureaucrats and these 
bureaucrats twist the anns, no maner who is in power. 
They are twisting the anns now. They are saying that 
such a big apple Is Just hanging in front of us, but we 
are not getting a portion of that. Therefore, we can force 
this Government to have an Ordinance and we can 
compel them to pass a law. 

I am .. .' to be a part of It because I know that this 
will be passed. All of us are aware of It. They will be a 
party to it also. We are ... (InMnupIiol1$) and we should 

"Not recorded. 
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be sad that we are a party to this type of an activity 
which tells again to the people of this country that this 
Govemment is trying something which they had rejected 
in 1977. 

I strongly condemn this Bill and I wish the House 
will vote against it. Thank you Sir. 

MR. DEPUTY-SPEAKER: I have an announcement 
to make. Unparliamentary words used by Shri Satpathy, 
will be deleted. 

SHRI TATHAGATA SATPATHY: Sir, .... Is not an 
unparliamentary word. 

MR. DEPUTY-SPEAKER: But you have not spoken 
It in a fair way. 

SHRI AJOY CHAKRABORTY (8aaimat): Mr. Deputy-
Speaker, Sir, I rise to support the Bill which has been 
brought forward by the hon. Minister. He has already 
narrated before this House what waa the Intention of the 
Govemment to promulgate Ordinance in view of the 
forthcoming cricket match. We support it. Generally we 
do not support Ordinance, but in view of the urgency of 
the cricket match we are supporting this anltude and 
view of the Govemment. 

Doordarshan has the biggest network in the country. 
Doordarshan Has access all over the country even to 
the remote villages of the country. The private channels 
have no access all over the country. Their access is in 
a very few and limited areas of the country. It Is a very 
good news for the country aa well aa for the people that 
they will watch the forthcoming Cricket World Cup in West 
indies through Doordarshan. I hope, they will bear the 
expenditure to show other matches also like football, 
hockey, athletics, volley ball etc. My colleague already 
mentioned the position of the other sports of the country. 
In the last Asiad our performance was miserable; we 
totally failed. Though we had congratulated our gold medal 
winners, yet in comparison with China what is our result? 
In comparison with Japan what is our result? In 
comparison with South Korea what is our result? We are 
the second largest country in the world. In every meet, 
whether it is Asiad or Olympics or any other international 
meet, the perfonnance of our biggest country is very bad 
in every arena. What is the reason behind it? It is 
because, Govemrnent has no sports ~11cy. I am talking 
not only about this Govemment but since Independence 
our sports sphere is totany neglected. There is no full-
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fledged cabinet Minister for sports. Sports are supported 
by very poor budgetary allocation Even in the Al6h11m6him 
Rashfr8p8ti ji's Address, we cannot find a single word 
that he uttered for the development of sports. This is the 
negligent attitude of the Govemment towards sports. It is 
not only this Govemment but it is since Independence. 

14.09 hrs. 

(SHRIMAn SUMITRA MAHAJAN in IhtJ Chair) 

Shri Priya Ranjan Dasmunsi, the hon. Minister, is 
the President of the All India Football Federation. What 
is the position of football? Football is declining day by 
day. What atjout hockey? We have correctly mentioned 
about hockey. We had the gold medal holder in the last 
few Olympics. Now, hockey is also deClining In our 
cou~try. Cricket, no dOubt, Is a popular game but, Madam, 
cric~et playing countries are limited. Only Commonwealth 
countries are playing cricket. Cricket Is a rich man's game. 
Cricket is a game of businessmen to eam money but 
football is a national game of all the countries of the 
world in Asia, Africa, latin America, Europe and 
everywhere. Football is more popular than cricket in 
Engiand. England was the founder of cricket. What about 
volleyball? What about hockey? It Is because we have 
no infrastructure, we have no motto, we have no intention 
to promote sports, to promote athletics, to promote football 
and to promote hockey and all these sports. I visited 
China, our neighbouring country. I heard Chinese leaders 
saying how they are promoting sports and what Is the 
infrastructure in China. In 2008, they are organizing 
Olympics. 

We are organizing only the game of the common 
wealth countries. We have no capacity to organize 
Olympics because there is no infl'astructure In our country 
for organizing It Chi~a is building 32 stadiums In their 
capital, BeiJing, for the' forthcoming Olympics. 

Madam, we are not encouraging the players of 
hockey, football, athletics, volley and wrestling. I do not 
know whether the Railway Minister is present here. I told 
on the eartier occasion that Railway was recruiting the 
players of football or hockey. The South Eastem Railway, 
the Eastem Railway and other Railway were recruiting 
players of football, hockey and athletics. Now-a-daya, 
Railway is not recruiting any player. Even the Ports 
Commi8$ioner is recruiting theH players. Mr. Nlkhli Nandi 
was the Olympian. He has come from the Porta 
Commissioner. Mr. P.K. Banerjee was the Olympian. Now, 
he was Capitan of the Indian team. 

He Is from the Railway. Now, Railway is not 
sponsoring sports. This is the position In our country in 
regard to the sports world. 

Madam, while supporting this Bill wholeheartedly, 
take thla opportunity to urge upon the Govemment. 

To pay attention towards sports. 

{English} 

We are proud about our distinguished colleague, 
Shrimatl Jyotirmoyee Sikdar because she was the Gold 
Medal winner. She just narrated the position regarding 
sporta in our country. Barring Shrl Satpathy, all the 
Members from this side or that side are supporting this 
Bill and we are urging upon the Govemment to promote 
sports because our national game. are neglected. Even 
Bangladesh Is showing better performance in football 
compared to our country. The hon. Information and 
Broadcasting Minister, Shri Prlya Ranjan Dasmunsi, is a 
sports lover. He Is the President of the All India Football 
Federation. I remind him not to forget the fact that India 
got the Gold Medal in the 1962 Aslad. In 1962 Jakarta, 
Indonesia Asled, our football team got the Gold Medal 
under the captainship of Chuni Goswami. What is the 
position of football now? What Is the position in West 
Bengal, In Kerata, In the erstwhile Mysore, which's now 
Kamataka, in the erstwhile Hydelabad which is now 
Andhra Pradesh, in Goa, and In Punjab? We are bringing 
neglec:ted and rejected player. from Brazil. We are 
admiring the players from Nigeria, Kenya and the rejected 
players from the.. countries. Some Brazilian coach Is 
aleo coming to India for coaching the football team clubs. 
They were rejected in their country. The third division 
player Ie coming here to eam huge sums of money 
instead of the Indian football player. 

Madam, while supporting this BiD, I would like to 
take this opportunity to draw the attention of this House 
to promote 8portS. Cricket is not our national game. 
Hockey is our national game; footbaB is our national game; 
volleyball is our national game; wrestling i8 our national 
game; and athletics Is our national game. These game8 
have been neglected for a long time. I urge upon the 
Government to come forward to create necessary 
Infrastructure for theae games and also take steps to 
promote sports of our country. 
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{Translation} 

SHRI P.S.GADHAVI (Kutch): Madam Chairman, I 
welcome the Sports Broadcasting Signals (Mandatary 
sharing with Prasar Bharati) BiU introduced by the hon'ble 
Minister. The hon. Member who spoke earlier expressed 
his views about the ordinance. The ordinance should not 
have been promulgated. This Issue crops up time and 
again but despite It ordinances are promulgated. I would 
like to draw the attention of the hon'ble Minister towards 
two-three points. The objective of this Bill is to benefit 
the sports loving people living in every nook and comer 
and villages across India so that may they, be able to 
view telecasts in order to encourage sportsmanship. It Is 
a very good objective but as earlier speakers have pointed 
out that there Is shortage of power throughout the country. 
The people living In remote villages are unable to avail 
this facility due to non-availability of power there. But 
there are areas where power is available yet they do not 
have access to the network of Doordarshan, Prasar 
Bharati and All India Radio. It would be better if he pays 
attention towards this and tries to Increase the 
transmission capacity. At some places many posts are 
lying vacant for want of fresh recruitments. I request him 
to have those vacancies filled. For example I belong to 
Kutch area. 

{English} 

Area wise Kutch District is the third largest district In the 
whole country. 

{Translstion} 

Similarly people living in areas adjacent to Pakistan listen 
to Radio Pakistan and watch Pakistan TV but they are 
unable to watch TV channels of their own country. 
Demand to increase the transmission capacity has been 

. made several times. How signals can reach to such 
remote comers and areas of the country where there is 
no facility to catch those signals? Similarly the number of 
viewers is very large in our country. The number of 
viewers in our country may be greater then the total 
number of viewers in the world. If this facility is extended, 
the number of viewers may further increase. With the 
increase in the number of viewers, income from 
advertisement will also increase. My first request Is to 
address the shortage of capacity in Doordarshan, Prasar 
Bharati. If this hurdle Is not removed your objective will 
not be fulfilled. 

Madam Chairman, the Member who spoke earlier 
that other sports should also be encouraged because 
there is lot of potential In rural people. They should get 
full support and encouragement. Thi$ encouragement 
should be given wholeheartedly because the. Department 
of sports is with him and he Is looking after the sports. 

If he gives proper attention to it only then It will be 
utilized fully and the potential will grow. With this I 
conclude. 

SHRI SAN DEEP DIKSHIT (East Delhi): Madam 
Chairman, many-many thanks to you. I rise in support of 
the Bill introduced In the House by the hon'ble Minister. 
Today, the debate is focussed more on sports and its 
management than the Bill Itself. I would not like to 
comment on that. My personal view in this regard is that 
less the Government intervention in sports activities, more 
encouragement they are likely to get. If the sports will 
continue to be trapped in the quagmire of Under Secretary 
and Joint Secretary, the present plight of spOrts is unlikely 
to change. However, it Is a matter which can be discussed 
later. In my view it is a very good and balanced Bill 
introduced by the hon'ble Minister. Today, there Is hardly 
any district or class of society where small children as 
well as the adults are not interested in watching cricket. 
Now commercial problems crop up among BCCI, Prasar 
Bharati and major channels due to which people of this 
country are deprived of watching their players playing. 
Wfl must remember that today companies are earning 
crores of rupees in the name of cricket. They earn not 
because players like Dravid and Tendulkar are playing 
rather they earn because the players play under the 
banner of the tricolour. The quality of the game is not 
discussed so much because our country plays the game. 
It is related to the prestige of our country and hence 
lakhs and crores of people watch test matches. Many 
other games too may be tinged by the same quality as 
permeates through cricket although that quality may either 
be pronounced more or less than that In cricket. Since 
the pride of country is associated with it and it is a sport 
of national interest, hence, we watch that particular game. 
Thus, companies are benefited from advertising. Therefore, 
It is our and the Government's responsibility to cater and 
fuHiII that desire of our people cashing on which the 
companies are earning money. 

If the private companies fail or are incompatent to 
show It to the people all over the country, then the 
Government should take it upon Itself. I think today 
Ministry of Information and Broadcasting has taken a very 
good and positive step. Here I would like to point out 
two things and like to request hon'ble Minister that today 
T. V. Is not only a medium of watching games but it has 
also become a part of curriculum. Today whether it Is 
cricket, Kabaddl or footbaH, children learn something from 
coaches and In schools and also by watching T.V. to a 
great extent. As the Department of Education decides 
and prescribes curriculum for schools at national and state 



levels, similarly if we take private channels, Include them 
In our programme and make a part of curriculum, It would 
be very useful with a view to take aporta ahead. Today 
we watch many aports channels in which at times 
wrestlers tear hairs of each other, throw mud on each 
other, all this stuff may be retained, there is no problem 
in it. It is an era of private channels, If they think people 
are interested In it, let them telecast it, but can we not 
request them to also telecast rural games along with 
this? Is it oniy the responsibility of Doordarshan to telecast 
them? We must learn something from the manner airlines 
are managed In our country. When private airlines were 
allowed to operate in the country along with Indian A1r11ne8 
they were told not to restrict their flights only to big cities 
like Delhi, Mumbal etc. but also to connect small cities 
like Udaipur, Ranchi and Sriperumbudur. Similarly can 
we not request them or through law ask the private 
channels to give some coverage to rural games 80 that 
they may also get some encouragement. I would like to 
say that there are some channels for example-History 
Channel and Discovery Channel which all of us want to 
watch. But unfortunately there is no such channel whether 
private or Government in our country which produce 
programmes of such quality as those coming from abroad 
have. The benefits from these channels are that our 
children and we learn a lot about environment, disaster 
management, aeroplanes and science. But as Indians how 
we wouid like to look at history, development and other 
seriolls issues. Every time we view and understand things 
the way westerners look at them. Our Indians way and 
the way of east, of this country, Indian society of taking 
things and Issues is seidom in sight. I would like to 
request that a request be made on behalf of Doordarshan 
or private channels that educative channels should telecast 
those subjects and subjects which are getting Importance 
to make the future society positive and better maintaining 
the same quality. Thanking the hon'ble Minister now I 
conclude. 

SHRIMATI RANJEET RANJAN (Saharsa): Sir, I would 
like to say two or three things about this Bill through 
you. First of all I support this Sports Broadcasting Bill. 
We Could have brought this Bill systematically even earlier 
but the hastiness in bringing this Bill shows that we have 
made haste for Cricket. I would like to request that we 
should show the same haste for other sports also. There 
are many other sports, as mentioned by honourable 
Members al80, for which we should do the same thing 
by taking interest in them. I would like to ask whether 
the Government would formulate 81mllar scherne for other 
sports also on the lines of provision of punishment in 
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this Bill. Today cricket hu been highlighted so much that 
every child of a village, who does not know even a bit 
about his natlonaf game, knows about cricket. ero,.. of 
rupees are sponsored for the cricketers. Hence why do 
not you provide for similar penal provialon in regard to 
other sports 88 hu been made In this BRI 80 that Ideal 
sports, being played in villages might be sponsored and 
if these sports are not sponsored, they should face 
punishment. Apart form cricket and tennis, people do not 
recognize the players of our other national games whereas 
it Is not so with the players of cricket and tennis and 
some other sports. Today we see the cricketers more as 
an actor and a hero than as a player. 

It seems that the haste shown by you in introdUCing 
this Bill is meant for cricket only. You have reined in the 
sports channels in a way. I want to know whether the 
Government is contemplating to introduce a Bill In order 
to rein in criminal and obscene programmes and serials 
being aired on private channels. If the villagers cannot 
watch cricket, it will be okay but such programmes being 
aired on these channel, are destroying our civilization 
and Indian culture--ls hon. Minister thinking In this regard? 

It has been about sixty year. of our country's 
independence but national games In our country have 
not spread as much 88 they should have. In course of 
debate on motion of Ihanka on Presidential Addrea, we 
had said that we had not implemented our schemes 
properly and rooted out the corruption till date. Would 
they make as much hute in introducing a Bill for rooting 
out the corruption and punishing the corrupt officials as 
they have made In Introducing this BlH? 

Today a villager wants something more than cricket. 
Had you tried to root out the corruption, the starving 
people would have got the feeling that the Government 
of India Is thinking and doing something for them. 

I support this Bill but I would like to say that there 
are 80 many other requirements in our country to which 
attention should be paid. 

SHRI SURESH PRABHAKAR PRABHU (Rajapur): 
Madam, before Introducing this Bill in the House, the 
Government had made a law by promulgating an 
ordinance. Hon. Minister presenting this Bill is also Minister 
of PartJamentary Affalrl besides being thfl Minister of the 
department Concerned with this BlM. I suppose that he 
being the Minister of Information and broadcuting, iIsued 
the ordinance but I believe that he too, ., the Minieter 
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IShri Sureah Prabhakar Prabhu] 
of Parliamentary Affairs, will agree to this fact that 
Parliament is the only appropriate forum to make a law 
by passing a Bill. I believe that as Mlnslter of Information 
and Broadcasting he has Introduced this Bill in the Houae 
but as Mlnsiter of Parliamentary Affairs perhaps he will 
also oppose this Bill. 

Recently the country is in the grip of cricket fever. 
This fever of cricket is In no way less dengerous than 
dengue or other kinds of fever. Today I came across the 
name of a new disease while reading the Hindustan Times 
which I would not be able to pronounce here properly. 
Such a unique dlaease has surfaced In this country but 
a more unique disease In the form of cricket has spread 
in this country. The population of the country Is about 
100 crore and very few of them only have no knowledge 
of ')r interest In cricket. Most ·of the Indians have much 
love for and interest in cricket. Now whether it Is rlght or 
wrong, it is a different thing but this Is the reality. If 
Sachin Tendulkar gets out, several people get heart attack. 
Therefore for watching cricket It is necessary that all the 
people should have access to broadcasting of a cricket 
match. The Bill, which has been introduced here, Is related 
to the agreement between the BCCI and the Nimbus 
Company which haa created a difficult situation In the 
country. 

I came to know from the newspaper that Doordarshan 
did not get broadcasting rights due to an agreement with 
one company. The President of BCCI Is the Minelter of 
Agriculture also. I believe that this matter would have 
been solved In the Group of Ministers because an hon. 
Minsiter plays crtcket and the other Minslter plays football. 
He did not refer this matter to Group of Minister and 
rather kicked this matter in the Parliament, 

{English! 

as a good footballer, I must congratulate you for 
that. 

/T,.nsI8t1on! 

But many issues have cropped up before us due to 
the ordinance Issued by you. I welcome that because 
the public: would like to watch cricket and Ooordarshan is 
a medium for the public to watch cricket. All the people 
of the country get an opportunity to watch the programmes 
on regional, terrestrial channels and Doordarshan. 

All eyea were on the National Games, which were 
held in Guwahatl, as ULFA had kiHed few people lust 

SlMfing willi ",.., IJhMII) 811, 2001 

before the Garnee. Theee Games could reach people 
due to Doordarshan only. Therefore, we should definitely 
do something separately to remove the shortcomings of 
Doordarshan but at the same time I welcome the 
provisions you are making for cricket. 

Doordarshan like Tilephone is under universal service 
obligation. Similar USO are prevalent in many countries 
through which lots of facilities are provided for brtning 
these games to the people. But, I want to caution the 
Govemment on one or two points. First of all, we should 
welcome the broadcaster who will show these games 
free of coet to our people but mostly cricket Is viewed In 
Bangladesh and Pakistan because of this facility and 
people are not able to watch regional Doordarshan In 
Nepal, Bhutan and South-East Asia. Therefore, it can be 
viewed freely by the people of other countries through 
overseas service and perhaps we are making legislation 
for providing subsidy to these countries. Therefore, I would 
ask the Government to keep this provision limited within 
the boundary of the country and not go beyond. Secondly, 
there Is terrestrial channel and for the time being, set-top 
boxes are being everywhere but cricket should not be 
Included in the platform of direct to Home. It Is good that 
terrestrial rights will be given to those who are unable to 
watch but by providing direct-to Home, I believe, the spirit 
of your law will fail. For this, the Govemment needs to 
pay attention on two things. One Is the Direct-to Home 
and secondly, it should be seen that this channel, which 
Is telecast in other countries, should not be telecast 
beyond the boundaries of our country. 

As per the law, some of the funds will remain with 
the Government and It wants to use a part thereof In 
promotion of other games. I would definitely want that 
some money would be spent on football. ... (Intllnvptions) 
it Is all right If you do not give funds for football but 
funds are needed for table tennis, chess and our other 
Indian games like kabbaddi and kho-kho. I WOUld, 
therefore, like that the hon'ble Minister does say In his 
reply that provision for maximum funds for such games 
would be made. 

The hon' Minister has also mentioned in the Bill to 
constitute a technical committee and I believe that he 
will obtain further information through that committee. But, 
It is a must to do these two things, otherwiH the spirit 
of the Bill may be loet. 

{English] 

SHRI VARKALA RADHAKRISHN~N (Chiraylnkil): Sir, 
I support the Bill, but while supporting it, I have to point 
out certain defects. The Govemment was sleeping for a 
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long time, for more than a year. As early as 11th 
November, 2005, the Government issued guidelines 
without any statutory backing. The matter went up to the 
court, and it is quite natural that the Executive's guidelines 
will not prevail; everybody knew that. What did the 
Government do? We had several Sessions In the previous 
year; in 2006, we had a number of Sessions of this 
House. The Government did not care to bring the BIU to 
this House. There was ample time. The BCCI refused to 
share with Doordarshan India-West Indies One day Series 
and as a result, as per the BUI, 98 per cent of the rural 
folk could not watch the Teat Match. There was ample 
time for the Government to take action since 11 th 
November, 2005, but they did not take any action. Now, 
after more than a year, they come with a new procedure, 
that is, resorting to this Ordinance procedure. A normal 
Bill could have been brought here in this House, and we 
could have had a thoroughly democratic discussion and 
consideration of this important procedure. Instead of 
resorting to that normal democratic proce.s, the 
Government resorted to bringing an Ordinance. Whose 
fault was it? It was not our fault. 

The authorities concerned thought that a Cabinet 
approval would be enough and so they Issued an 
Ordinance. However, the Cabinet's approval was not 
enough, and House' approval was necessary. That matter 
came to the notice of the Government as early as 11 th 
November, 2005. What prevented them to bring this Bill 
in this House in the normal way? Nobody knows that. 
We have to pay fOf' their fault. Our rights are curtailed. 
When we consider an Ordinance, normally, we lose our 
democratic rights in the sense that a thorough discu88ion 
is not possible because we cannot make any change in 
this Ordinance. 

Ordinance is not followed as a statutory law; it has 
a compiete effect from the date of Ordinance prior to a 
retrospective effect is given. November 11, 2005 was the 
date from which the Ordinance came into play. It is 
unheard of and unimaginable. Such a procedure was 
adopted by our hon. friend, Shri Priya Aanjan Dasmunsi, 
though he Is a very able man, very democratic and could 
foresee all these things. What prevented you to bring a 
normal Bill here in this House? There were more than 
13 months for you. The Ordinance was issued only in 
January; he had 13 long months for taking action about 
this mandatory sharing with private agencies. Now, it has 
been decided that the content would be shared In the 
ratio of 75: 25; in the other casea, it is 50:50; that 18 the 

sharing provided in the statute. However, this could have 
been done eartler. 

It is unfortunate and I am very sorry to say that our 
rights are curtailed. It is a committed legislation; Ordinance 
i8 a committed legislation. It Is not In the proper way of 
passing a Bill. Very unfortunately, you resort to a statutory 
provl8ion for meeting a contingent situation. There may 
be situations in the country which are unimaginable or 
which could not be toreaeen and Immediate action may 
be required to meet a particular situation. 

For this purpose the executive is given this provision 
of Ordinance. What wu the emergent situation here? To 
meet an emergency situation the procedure of Ordinance 
is allowed to the Govemment under the provisions of the 
Constitution. Here, there was about 13 months of time 
available with the Government. What was the emergent 
situation? Why did the Government have to resort to the 
Ordinance procedure? I do not un~rstand the logic 
behind thl8. It is very unfortunate. A good thing could 
have been done In the proper way. However, this 
Ordinance procedure Is r .. orted to and that too not In 
an emergent situation but a situation that was In existence 
for over 13 months. This Is rather peculiar. 

I would again request the Government not to resort 
to this Ordinance procedure very often. The Government 
does that every now and then even for things which 
come In the normal way of IHe. We all know that 98 per 
cent of the rural population Is devoid of a chance of 
viewing international events. That situation Is there for a 
long time. Unfortunately, the Government did not take 
any action and the authorlti.. thought of bringing an 
executive order. 

I would request the Government not to resort to this 
Ordinance procedure here after unless there is an 
emergent situation. With these wOf'ds, I fully support the 
Bill. 

SHAI SUBAATA BOSE (Barasat): Madam 
Chairperson, I rise to support the Bill on the sports 
broadcasting introduced by the hon. Minister of Information 
and Broadcasting. I support it for m.lnly two reasons. 

In great parts of our country, cable channels or pay 
channels are not available to the viewers and this Bill 
will ensure that people who stay In the rural areas would 
al80 have the opportunity to view or listen to the 
commentary of this crazy game called cricket. CrIcket 
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rShri Subrata Bose) 
has become a craze In our country and that Is perhaps 
because of the broadcasters. Otherwise, from the 
sportsperson's point of view this is not a popular game. 
As other hon. Members have mentioned, this Is an 
expensive game. In our country there are very few 
sportspersons or sports-minded young men who can take 
part in the game of cricket. 

I support the Bill for another reason also. I have 
seen that some of those who stay in areas where cable 
or pay channels are avaHabie are not in a pusition to 
utilize this facility because they cannot afford to have 
such cable or pay channels. Therefore, their only recourse 
is Doordarshan or Akashavani. Therefore, these people 
also will have an opportunity to view or listen to the 
sports broadcasts which are mainly done by the private 
pay channels. 

I am a!so very happy that in Sub-Clause 1, Clause 
3 of the Sill it has been said that the revenue eamed 
from such broadcasts shall be utilized by the Praser 
Sharati for broadcasting other sporting events. 

So, I feel that this is very encouraging. I hope that 
the Prasar Sharati will uHlmately in the long run not only 
utilize this revenue eamed for broadcasting other sports 
events but also go out to financially assist those sports 
organizations who are promoting and developing 
indigenous sports and who suffer from lack of funds to 
properly promote and develop sporw. I hope that the 
Prasar Bharall will also think in the long run to assist 
such promotional activities. 

Though I support the Bill, I also have certain 
reservations. As I said, these are two reasons for it. I 
would like to share my own experlence-whlch I hope 
the hon. Members would also share and bear with. me-
that people who have the opportunity to have private 
channels in their sets, they hardly see Doordarshan 
programmes. Why is that so? It is because the technical 
quality of Doordarshan is not up to the mark whereas 
the technical quality of the private channels is much better 
than that of Doordarshan. When we watch the game, we 
would like to watch it from different angles, which we 
cannot get in Doordarshan because very frankly I would 
say why. I would like to give an example. Doordarshan 
cannot have that many cameras as private channels have. 
This is something the Doordarshan or the Praser Bharati 
or the Akashvani will have to look Into n. Technical quality 
of the programmes will have to be Improv8d to make it 
more popoular. 

There is also another reason-the quality of 
programmes. Some Members have mentfoned that the 
quality of programmes Is rather dull compared to the 
programmes which are featured by the private channels 
and that Is the reason why people do not tum to 
Doordarshan, If they can afford to have and if they have 
the opportunity to have· private channels airing their 
programmes In their television seta. This is a matter which 
has to be looked Into. 

Gone are the days when Akashvanl and Doordarshan 
were monopoly organizations and people had no other 
opportunny to hear other views In the private channels In 
this country. I think the quality of programmes featured in 
Doordarshan and Akaahvanl will also have to be Improved. 

I was hearing the speech of the hon. Member, Shrl 
Satpathy with great attention. With due respect I would 
like to say that he has gone to the extreme. I do not 
support all his views but In principle I agree with him in 
one thing, which is that the Doordarshan and the 
Akashvani should be developed as national and public 
broadcasters. The way programmes are aired by them, 
we have a feeling that they are the Government 
broadcasters. I think, Doordarshan has the capability and 
the scope to become the real national broadcaster. Not 
only are they showing govemmental activities mainly or 
mostly but not showing all types of activities in our 
country. 

I can say this from my own personal experience. 
have been a sporta person. I still participate In sports. I 
have been a sports organizer and also a sports 
broadcaster in Akashvanl and subsequently In 
Doordarshan. 

What I have seen Is that this Govemment broadcaster 
Is not really a public and a national broadcaster. They 
feel shy to air the views of persons who have different 
views on many issues, differing from that of the 
Government. I have met the hon. Mlnistltr of Information 
and Broadcasting; he also Is aware of my personal 
experience In this regard. I think, to become a national 
broadcaster, the Doordarshan should foftow the example 
of BBC of UK and become the chamels for broadcasting 
the views of all shades 0' opinion and all different and 
varying programmes. Then only, the purpose of this Bill 
win be served. 

Wnh these words, I concIude-as my time Is limited-
by reiterating my support to this Bin. 
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DR. SEBASTIAN PAUL (ErnakuJam): Madam. I 
welcome this Bill as It brings good news to mUitona of 
Indians who are enabled to follow sporting events of 
national importance on. All India Radio and Doordarshan, 
irrespective of which sateUite network owns broadcast 
rights. 

Although there is an explosion In media choice with 
more than 300 TV channels, but payor cable channel is 
still very limited-of the over 110 million TV home. only 
65-70 million are cable connected. Most pay channels do 
not go beyond 30-40 million homes and that too during 
big sporting events. Terreetrlal doea deliver the audience 
and therefore the value for advertisers. When DO carried 
the TEN Sports feed during the Indo-Pal< match a couple 
of years ago, the audience TEN Sports delivered was 81 
million againet ~O's 145 million. It is, In this eltuation. 
that we make it mandatory for the righta holder to ehare, 
in public Int....... the sports broadcasting sign'" with 
Prasar Bharati, but in falmesa that should be reetrlcted 
to terrestrial houaeholds by encoding the programming. 

The Supreme Court, during the Indo·PaI< match two 
years ago, and recently the Delhi High Court. during the 
India-West Indies aeries. have delicately balanced the 
interest of the viewers and the broadcast right of the 
owners. The present Bill tries to give a legal frame to 
that attempt by breaking the unjustifiable monopoly. The 
immediate fallout is that fundamental rights of the citizens 
under Article 19 (I) (a) of the Conatitution, regarding right 
of viewers have been given effect to. 

A question may still be asked as to whether the 
broadcasters ought to share live feed with the public 
broadcaster. Ooordarshan haa wide reach In India and 
going by sheer number of viewers. such a preecription 
may not be unjustified. However. there has to be a 
transparent policy in this regard especially when It 
tramples over private property rights. The mandatory 
sharing impoaed by govemment is not without lntemationaJ 
precedent and most countries do impose conditio ... T1me. 
therefore, seems ripe for the govemment to frame proper 
guidelines so that broadcasters share their feed in a 
legally justifiable manner and that their commercial 
interests are not compromised. The advertiaement free 
feed given to Prasar Bharati should be used in such a 
way that there is no commercial loss to the rlghts-ownlng 
channels and a balance is maintained between private 
gain and the wider public interest. The public broadcuter, 
functioning with fuH public support, cannot live long on 
charity alone. It has to find ways and means to compete 

and live along with private broadcutera. There was a 
time when the Ministry of Information and Broadca8tlng 
considered commercial broadcasting and advertising 
through All India Radio as not conducive to the healthy 
development of broadcasting in this country but that was 
half a century ago, before the advent of private operators 
in the field. Now we are permitting Pruar Sharatl to 
keep 26 per cent of the revenue and the All India Radio 
50 per cant of the revenue generated from advertisements, 
a windfall gains that should be used for public benefit. 
There is nothing wrong in forging mechanlll'1l8 whereby 
teIeca8ta of high Interest are made available to the largeet 
poeaIbie number of viewers. But such arrangement must 
be rational and not infringing upon the monetary support 
structure for aport. 

SHRI GIROHARI LAL BHARGAVA (Jaipur): Madam 
Chainnan. I would Uke to eubmlt two points. I am opposing 
the ordinance brought by the hon'ble Minister from the 
very beginning because there was no urgency for it and 
now he has brought this BIH. Today, Football and Cricket 
are two such games that create sensation among people. 
Hon'bIe Minister Is a Football lover and SM Pawar a 
Cricket lover and they have brought this Bill to solve this 
matter. I know that your victory Is certain In this. there 
are no two views about It. My request Is that this 
ordinance should not have been brought. 

Madam Chairman. hon'ble Minister knows that on 
some TV channels such programmea are being teleca8t 
which are not in acoordance with the Indian Culture. Two 
channels were showing ob8cene scen.. and you had 
reetrlcted them to do so after this matter was raIeed by 
us in the parliament and in view of the dignity of the 
House. I only want to aay that the Government should 
definitely take some action 80 that we can show the 
Indian Culture In proper light. But, Indian Culture is being 
tarnished by many channels even today. 

Madam Chairman, It is true that he will Increase the 
revenue of Praaar Bharatl bu1 there are many sports in 
our country which need to be promoted. I demand that 
the Government should make efforts for It. Not everyone 
has a TV today. Eartler, very few people had even radio 
but Ita importance has deor8ased after the arrival of the 
TV. It has become such a medium through which every 
voter's house can be reached. There are no two views 
regarding the fact that Ooordarahan has become a 
medium of publicity due to arrival of TV aImo8t in each 
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and every household. And the Hon'ble Minister is 
promoting it, I thank him for this. 

Madam Chairman, the Doordarshan and the radio 
are working properly today but my submission is that 
there are other sports also besides cricket. There Is a 
sport in our Rajasthan called 'Gilli-Oanda'. It is also like 
cricket because it al80 involves running and catching. If 
hon'ble Minister does not know about it, then the minister 
of Environment and Forests from Sawai Madhopur in 
Rajasthan can tell him. I invite him to participate in this 
game if he would like to see this game. There are many 
sports in our country but cricket is a costly one. Today, 
we see that cricket is being played in each and every 
street and everyone is playing it. Everywhere, cricket 
tournaments are being organized today. Besides cricket, 
there is kabbaddl which does not involve any expenditure, 
there is weight lifting involving no expenditure, there is 
table-tennis involving no expenditure, there Is basketball 
involving no expenditure and there is kho kho involving 
no expenditure. 

15.00 hr •. 

These are the sports which can be promoted 
alongside cricket which is very expensive, If the 
Government take care of them. The Govemment must 
take care of football because it is almost dying. A shield 
in the name of former Rajasthan Chief Minister Mohan 
Lal Sukhadla is lying with the sports council in Jalpur. 
We organized Diamond All India Football Toumament In 
which Pakistani team also participated. I have also been 
a football lover and have been organizing matches. 
Therefore, I request you to think about football and other 
sports, 

My last request is that there should be a sports 
school for r)romotion of these sports. Not a univerSIty but 
a sports school will certainly promote the rural talents in 
sports, this will benefit them as well as branches of sports 
schools will be opened in each state capital. This will 
certainly promote the sports. He should certainly consider 
this. We have many sports, Chief Minister of Rajasthan 
Shrimati Vasundhara Raje has purchased a piece of land 
at Jagatpura where archery and horse riding will be taught 
to Limba Ram and other sports persons. The Government 
of India should also come forward to support the 
Rajasthan Govemment in promoting the two sports 80 

that sports get promotion in Rajasthan and good training 
of archery and horse riding Is available 'to the sports 
persons. 

In the end I oppose the promulgation of this 
ordinance. I want that football should won the match 
between football and cricket In the Parliament. Otherwise 
this bill Is welcome. This Is a very good Bill. I believe 
you would promote other sports as well which are not 
expensive with these words I support the Bill while 
opposing the ordinance. Thank you for giving me an 
opportunity to speak. 

/English} 

PROF. M. RAMAOASS (Pondlcherry): Madam, I rise 
to support the Sports Broadcasting Signals (Mandatory 
Sharing with Prasar Bharati) Bill, 2007. 

At the outset, I compliment and congratulate our 
dedicated Minister for Information and Broadcasting for 
bringing this Bill before this august House. While piloting 
the Bill, the hon. Minister outlined the objectives of this 
Bill as well as the advantages that would be derived by 
this nation as a consequence of this Bill. I fully endorse 
the objectives and other ~rovisions which he has indicated. 

A question was raised as to why the hon. Minister 
brought this Bill through the Ordinance route. The whole 
nation knows the exigenCies and contingencies under 
which this Bill had to be brought through the Ordinance 
route. I hope the hon. Minister would be able to give a 
fitting reply to it. 

In my view, this Bill has three distinct advantages. 
The first advantage Is that it will break the monopoly 
rights of some of tha private channela in this country. By 
using exclusive rights, they have created a situation where 
you do not have • free and perfectly competitive market. 
There is no fair play among the players in the field of 
television. Some of them who have lot of resources, 
muster all support. They bid for relaying certain games 
like cricket and they try to monopolise the whole situation. 
What Is ironical is that even a Govemment organization 
like Doordarshan has not been permitted to show the 
cricket match to a large number of people. 

It was because they had given the highest bid and 
80 they had monopoly over that. Not only that, they have 
eamad a lot of money out of advertisement which ~y 
get because this is a plump channel which is viewed by 
a large number of people and 80 all advertisers rush to 
these people. Therefore, the monopoly rights that were 
created were actually acting in detriment to the Interest 
of the peOple at large. It was because, firstly, they denied 
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access to a large number of people from viewing national 
games. Secondly because they have been accumulating 
a lot of wealth which went against the concept of equality 
of Income and distribution of Income in this country. 
Therefore, this monopoly had to be broken. Of courae, 
when we have permitted the process of privatization, these 
are concomitant evils that we will have to face. But at 
the right time the Govemment has come forward with a 
Bill to break the monopoly and therefore, I accept the 
Bill and I also wetcome the Bill. 

Secondly, the Bill says that 25 per cent of the 
revenue earned by the exclusive right ownership will come 
to the Govemment. From this 25 per cent, the hon. 
Minister has assured, not even a single pie will be taken 
to the exchequer of the Govemment. This is a good 
move. What is he going to do with that 25 per cent? He 
is going to spend this money for propagation of a large 
number of games In the interest of the people of thle 
country. Here I see a sense of social justice In the matter 
of games. Today everybody Ie obsessed with cricket. I 
do not want to say what Bemard Shaw said because I 
would be questioned for it. But I would only like to say 
that there are a large number of games that are 
indigenous In character, which originated in this soli and 
these games have been given a stepmotherly treatment 
by all the people, the sporting associations, the sporting 
federations, by Doordarshan and various other 
organizations. If there Ie a game of volleybaU, then it Is 
not telecast as much 88 It is done In case of orlcket. If 
there is a game of kMNiddi, It !J not telecast. Now, the 
hon. Minister says that he will (,fe this fund which would 
be generated by acquiring exolusive right of ownership 
for the benefit of propagating all theae games and I hope 
that thle is a right step for promoting these games. It 18 
because by showing theee games we would be able to 
project the innate talents of our people and also motivate 
others to play these games and thereby help In 
development of manpower for these games. 

Thirdly, such a step would help in making other 
games popular in this country. 

Sir, the only point that I would like to make Is that 
the Doordarshan and All India Radio are other players 
along with the private players. Now the question is 
whether taking out the property of the private players 
would be questioned In a court of law or not. Thle is 
what is being apprehended because It involv.. the 
question of fundamental right. Of courae, the BID will 
provide the necessary JegaI protaction In this regard. But 

what I would like to suggest here is that just like we 
have created regulatory authorities In various other fteIdI, 
like In case of MTNL we have created a regulatory 
authority; In case of Insurance, we have created a 
regulatory authority; In case of petroteum and natural gas 
we have created a regulatory authority. IIkewiM in the 
field of television and other Information also we could 
think of creating a regulatory authority. The Mlnlatry of 
Information and Broadcaating Ie the artJltrator. Doordarahan 
and All India Radio come under it. Therefore, It would be 
prudent If the Govemment created a regulatory authority 
to govem all theae things as well as to decide about 
their sharing with other channeIe. Therefore, In the Interest 
of the Govemment, in the interest Of the State. I approve 
this Bill, I support thle BUI wholeheartedly and I once 
again congratulate the hon. Minister for his act. 

DR. K.S. MANOJ (Alleppey): Sir, I rise to aupport 
the Bill which seeks to provide Ilet8Oel'8 and vlewel'8 on 
a free to air balll of .sportlng events of national 
Importance through mandatory sharing wfth Pruar Bharatl. 
It II a fact that not only the private channell but ·P ..... r 
Bharatl also Is not Interested In telecasting the sports 
events that are not economically beneficial to the 
channels. I had a bitter experience of that. 

Last year, In my district, we organized two sporting 
evente-one was the Asian Power Lifting Championship 
and the other was the National sub-Junior Table Tennis 
Championship. The organizel'8 approached the P ..... r 
BharaIi for telecasting the avants, but they were not wiRIng 
to telecast those evem.. I, myaeff wrote a letter to the 
hon. Minister about this, but till date I have not received 
any reply to my letter. When enqUired, It was learnt that 
Presar Bharati Is not telecasting It becau.. If they were 
to telecast those evema, then the organlzel'8 had to pay 
a certain fee for that. In rural backward areaa where the 
organizers are conatralned to raIN funda to organize auch 
events and so It was very difficult for them to pay any 
feee for telecast of luch events. So, my request to the 
hon. Minister Ie that all sporting events, not only cricket, 
but other events like athletics, football, hockey and 
sporting events particular1y popular In rural areas like 
KsbMfdi and Kho /rho and other such events which are 
played even at the national level, not may be of national 
importance, should be telecast by Praser Bharati and 
also should be made mandatory for other channels to 
telecast such events. 

In this context I would like to mention that 
Governmental encouragement to sports Is on the decline. 
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In this year's Budget also apart from aUocating a certain 
amount for the Commonwealth Games and for some 
national event scheduled to be held in Mumbai, no 
allocation hlbf been made for other sporting disciplines. 
Earlier, grants were given to the States for buUdlng up 
sports infrastructure In the rural areas. Also, uslstance 
was given to universities. But now there is no provision 
for any funds for theII8 events. Many renowned sporting 
personalltlas have emerged from excellence at school, 
college and university levels. So, some financial assistance 
8hould be provided, grant should be given to the ac::hool 
level, college level and university level sportsmen and 
women. There should be financial support alao to the 
States for building up rural sporting infrastructure. Sir, 
with these few words, I conclude. 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRI PRIYA RANJAN DASMUNSI): Madam, I sincerely 
thank all the hon. Members who took part In this 
discussion and have extended their support to the Bill. 

Madam, first of all, before I go to the merit of the 
entire debate, on behalf of the Govemment and of course, 
on behalf of all the Members of the House I would like 
to send my best wishes to the Indian cricket team for 
their resounding success In the cricket world cup 
scheduled to begin next week. 

Madam, this Bill that has been brought fOlW8rd by 
the UPA Govemment Is not Intended for any particular 
game and Is neither named as Merlcket Right Sharing 
Bill', though the discussion on the Bill remained 
substantially confined to cricket. It Is titled as Sports 
Broadcasting Signal Bill. I would like to make It clear that 
this Is not a Bill that Is cricket specific. Cricket, of course, 
Is one of the sports, but It is not a cricket specific Bill. 
It is a sports specific Bill. . 

Madam, the first question that was aak8d was about 
the necessity of an Ordinance and why was the 
Govemment sleeping. The Govemment was not sleeping. 
Since 1997 till 2001·2004, be It the Govemment under 
the former Prime Minister Shri Oevegowda or the 
Government under Shri Atal Blharl Vajpayae, aach 
Government tried to bring a comprehensive broadcaating 
legislation covering another space for sports management 
within broadcasting. All these Bills could not find the light 
of the day either due to dissolution of Lok Sabha or It 
could not proceed beyond Introduction. And ~ cry today 
throughout the wortd Is, why does not a country Uke 
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India having more than 8 per cent growth, having more 
than 310 television channels and more than 3000 
newspapers and periodicals operating, have a kind of 
regulation. At the same time, Madam, you will appreciate 
that the word 'regulation' smells a kind of control, a kind 
of regulation which is not appreciated in the free market 
economy by many players who feel that they will be 
controtled or interfered. Therefore, the UPA Govemment, 
from day one, took a ctecision that they will bring a 
Broadcasting Regulation Bill or a comprehensive 
Broadcasting Regulation Bill after a detailed discussion 
with the stakeholders, the newspaper IndUltry and the 
television industry in consonance with the fundamental 
rights of our Constitution which should not be 
compromised without interfering with the contents or 
editing. Ours is one of the biggest democracies of the 
world. We cannot suddenly bring a BIH and show our 
Intention. That proceas is on and hopefully, we shall bring 
a comprehensive legislation very shortly In Parliament after 
dlaposlng of major business and after talking again to 
the etakeholders. I claim with all humility at my command 
that the kind of legislation which we will bring will be one 
ir, the whole world and no country In the world can claim 
such a kind of transparency in that legislation. 

Now what was the urgency of the Ordinance? The 
Supreme Court gave .. declaration long back, before 1995, 
that air webs are not public property. The whole thing 
emanated from there. The signal which Is coming from 
abroad to India i8 cal/ed downliriking and the signal which 
Is going from here is called up/inking. Now, if It is a 
public property, then should there be a mechanlem 
managed by Indian Telecommunications Act or managed 
by our broadcasting system In a manner that we get the 
right things in a right manner with right management ..... 
(InlflmJptlons) So, the UPA Govemment felt It proper to 
go not with a law but to take the stakeholders Into good 
faith. My predecessor, Shri Jaipal Reddy talked to the 
stakeholders in terms of sporta. As regards sports 
channels in India, excepting DO Sports with a little bit of 
ZEE Sports these days, al/ the sports channels are foreign 
channels. They are companies having foreign origin with 
a unit in India to have the downlinking and uplinking 
guidelines. The UPA Govemment, with the help of my 
predeceaaor, Shrl Jaipal Reddy, brought these guidelines 
not all of a sudden. It was debated in the Group of 
Ministers for a month and then the guldeUnes came into 
being after consulting the stakehold~rs saying that we 
are not Impoaing a stick on them; you cooperate with us; 
and we will cooperate with you. Madam, I would like to 
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place It on record that IOITl8 In the aporta matketing 
group did cooperate with the spirit of the guidelinM till 
2006. Suddenly some of them felt that If they can confine 
the whole operation limited to cable network and satellite, 
their price valuation and profit making proceaa shaH go 
up. Meanwhile what had happened? Madam, you will be 
shocked to hear the whole story. 

A question came like how Prof. Rasa Singh Rawat 
had put. Why Doordarshan did not bid? It is a very 
important question. I can bid, I can lose or I can win. 
That is a different matter. But Doordarshan cannot go 
and bid for a property whic:h It does not own. Doordarshan 
owns only terrestrial property and not .. teilite or mobile 
or the Intemet. The stake holder bundled aU the property 
in the common bid basket without consulting us. My 
property, which i8 terrestrial, was also bundled with other 
properties. How can Doordarshan go and bid for a 
property which it does not own? We do not own mobile 
telephol1Y; and we do not own internet. We only own 
terrestrial platform. It Is very limited. Therefore, It was 
difficult tor me to bid. Naturally, the other bidders bought 
the other properties and bundled them together and then 
chose not to exploit the terrestrial because if they 
exploited the terrestrial, as per the guideline they have to 
share the signal. If they share the signal, then people of 
India will see it. So, they tried to confine It to satellite 
operation so that the cable fee and satellite fee can go 
up and only those who can afford to pay can see it, with 
the result, only 60 million homes will be able to see It 
and the other 50 million homes will remain dark. 

When West Indies match came, we relied on the 
good faith because the same group followed the guJdenne 
in 2006 matches. Then they said: 'We cannot follow the 
guidelines and we are prepared to talk to you provided 
you give 15 minutes delay of the match." Then, I aald: 
"How can it be because it is the guideline of the Cabinet?" 
Some of them went to court. The courts said that they 
cannot give stay to the guideline. Courts did not stay the 
guideline. They argued that guideline 18 not a law, so 
they are not bound by it. They repeatedly said that 
guideline is not a law and that they are not bound by it. 
Then in the West Indies match, the han. Court said: -I 
will dispose of the petition later. But the people are crying 
to see the match. You ask for 15 minut_ delay and we 
allow 7 minutes delay. Deposit As. 5 crore with the Praar 
Bharat immediately.· We had to accept 7 minutes delay 
ordered by the court because guideline is not a law. 
After all, it is only a guideline. 

Then, they aald that they will BIt with us and ...... 
the Issue the next evening. When my people were waiting 
for them the next evening, Instead of coming, they .."t 
the notice of the court, to appear before the court. The 
decision of the Government, the decision of the Cabinet, 
the wW of the people and the desire of the millions of 
sports lovers were put on hold. At that point of time, we 
felt that we should go through the ordinance route 
because at that time I could not bring In a law .. 
Parliament was not in aassion. At that time the last match 
of India-Sri Lanka was pending. Finally, the India-Sri Lanka 
match was shown. 

A section of the media argued that the Government 
of India is interfering in 8Omebody's property and grabbing 
it, which they are not entitled to. I would like to answer 
that. By doing this we helped the game of cricket and 
the stakeholders. Since those who gave the advertisement 
knew that it can reach only 60 million homes, they were 
prepared to pay them only 100 dollars. But once the 
companies got the melSage that after this the reach wUI 
be 110 million homes, they were prepared to pay 160 
doIIa,.. We argued In that way. But they did not lilten. 

The same channel which ahowed the match, the Neo 
Sports, said In the Preas that they were ImpI'8M8d by 
tht. decision and that their profit margin has gone up 
more than their expecIatione. The moment the companies 
came to know that after the decision of the Government, 
It will reach 110 miUion homes, many big Indian companies 
which were not giving advertisements earlier, agreed to 
give advertisements. I would like to dispel that wrong 
impression that we are disturbing their busineea. We are 
not disturbing their business. Rather, we are Increasing 
their bueln .... We told them, -You earn as much money 
as you like and you have as many advertisements as 
you Uke, but allow the people of India to watch the 
matches In reasonable tenNI." Are we gaining by this 
decision? No. 

The Prasar Bharati is losing. By showing a match 
the whole day, we are not earnln-g revenue, but we are 
losing revenue. If you see the Act, 75 per cent of the 
revenue generated by the stakeholders or by us wm be 
taken away by the property holders. The 25 per cent of 
the revenue which will remain, that wiD take 9 to 10 per 
cent for our opportunity cost, sending camera, positioning 
camera and sending people. The balance whatever will 
come to the coffers, the net may be 15 per cent, 16 per 
cent or 17 per cent. With that, we brought a new idea 
that even that amount we shall not use for our purpose 
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and we shall not give II to the coverage ••• , (~) 
I agree with you. You wrote to me. W. cannot help 
because if I give you the coverage and coat for nothing, 
there is a scanner of C&AG as to how can you &pend 
this money where you have no earning. So Prasar BharatI 
was helpless. What do they do? Then we thought of 
which are the disciplines bringing respect for the country 
yet do not get a sponsor, no banner of any company. 
For example, wrestling, archery, kabbadi, shooting, track 
and field, women'. hockey, people have started forgetting 
all these disciplines because they have no sponsor. They 
asked that if you simply give the coverage, then we can 
organize money. It is because some company In my 
locality said, if my banner is shown, I will pay you one 
lakh of rupees. We cannot guarantee that banner and 
that is why they could not show. This amount we are 
keeping to distribute for the national events, championship, 
final, semi final, major exposure to give some exposure. 
How do we do it? 

You please see Section 7. We are bringing the rules 
which will be laid on the Table of both the Houses, We 
will consult (a) the Ministry of Sports and (b) the Apex 
Body • Indian Olympics Association which are the 
disciplines which you think can be protected In the year 
2007 or 2008 or 2009. The National Championehlp will 
be held either in Hyderabad or in Kolkata or In 
Coimbatore. Which are the disciplines you 'eel to be 
protected? We will go by their consensus decision and 
those disciplines or coverage will be shown by 
Ooordarshan. That cost we will bear from that and they 
will mobilize money from the market. What could be more 
friendly legislation than this? I do not know why there 
are a lot of arguments as If we are acting 88 a dictator. 
The answer is no. This compelled me to bring the 
Ordinance. Why? It Is because we had a contract with 
GeC for the World Cup long back. We felt nerVous. If 
based on the guidelines again somebody goes to the 
court on the eve of the World Cup and say we are not 
bound, the hitch will go on and people will not Hsten. 

You are all Members of Parliament representing 
people. People's right Is the terrestrial. It Is IOId In the 
market without talking to the Parliament, without taIIdng 
to the custodian of the right. the Praaar Bharati. It is not 
being exploited. People feel that the Government has no· 
capacity to utiHze Its right which Is sold without conaulting 
the Govemment to a brokerage. That Is why we have no 
other altematiVe but to bring the Ordinance. Normally a 
Govemment does not desire an Orclinanc~ route unless 
serious situation comes. Therefore, we felt It proper that 
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thent wHI be a panic among the vtewera that we wHI be 
deprived of IMing the match. Therefore, to legitimize the 
guIdeItneI, we had to bring the Ordinance. We added 
only two things In the Ordlnance (a) the revenue to be 
spent for other discipline, whatever we will save afbtr the 
whole thing as net that and second the selection of the 
national importance game to be decided not by the 
Minister, not by the Ministry, but by the Prasar Bharall, 
Ministry of Sports and the concerned discipline of that 
game. Take for example Tennis. If Sanla Mirza qualifle8 
in qualification round or quarter final, or reach the aecond 
round of the Wimbledon, please try to do It. We will 
negotiate with them. If the Volleyball Federation says In 
Aalad they are going to reach the Quarter Final, pIeaae 
show that event. Then we have to show that event. If 
Football Federation says that we are qualifying In the 
Olympics, please show that match. We will show that 
event. We cannot do on our own artMtrarily. We have to 
talk to the concerned Federation where we feel It Is very 
Important. The national importance mechanism should be 
worked out with the Ministry of Sports, Prasar Bharati 
and the concemed discipline or their Apex Body. So II ia 
again more transparent. 

Lastly I would like to say that besides these reasons 
what the Ordinance says, I will firat dispose of Ordinance 
and then I will come back to other. The moment the 
market Is very clear that no showing is certain in the 
terrestrial network, with all respect to all the business 
group, I would say that speculation In the market starts 
88 to what will be the official rate of the cable. to hook 
the game and what will be the unofficial rate. I am sorry 
to .. y that In spite of the CAS, I am told that in Deihl, 
during the West Indies match when they were clear that 
Govemment could not show It on the television screen, 
the Nee Sports signal by the cable was bought at Rs. 
55, RI.52. RI. 48. Our rate which W88 stabilized by TRAI 
for all the pay channel& is only As.S. So, these things 
happen when speculation starts. Now. there Is no 
speculation because they know that we will 88e it In the 
terrestrial network also. These are the reasons for bringing 
forward the Ordinance. I hope the hon. Membera will 
share It with me. 

The merits of the 811 could haYe been· discussed 
more. Many have dlaculled It. But, I think, the discussion 
Is almost a dlecuasion on the promotion of sports and 
future of sports for which, you will appreciate, my 
distinguished cotleague SM Manl Shankar Alyar can 
_war " he finda time to have a dllctlaaion. He cannot 
participate in it now. It Is difficult for me to answer all the 
issues on sports within the ambit of this smaH Bill. 
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SM Ajoy Chakraborty has refelT8d something to me 

directly. I would like to inform him-he was with me in 
Spaln-that he knows that Football has got a three-
dimenSional change. In the days you talked of, Football 
was to be played for 60-70 minutes. In KoIkata, some 
ten years before, Football match was to be played for 70 
minutes. All our past heroes played for 70-75 minutes. 
Now, the regular play of Football has gone up to 90 
minutes and definitely up to 120 minutes. The kind of 
professionalism has come throughout the world. There Ie 
the market economy. We are stili languishing In amateur 
activity. We are slowly trying to 11ft It up to leml-
prof888lonal level. FInally, we can go to prof888iona/ level. 
It Is not euy and It cannot be done by a stroke. I can 
only Inform Shri Ajay Chakraborty and a few others, 
through you, Madam, that there are countries and their 
law Is somewhat a peculiar law. I can hire a guy from 
other country, give him temporary citizenship in my 
country, I can field him In the team, win the medal and 
go away with that. But the Indian law is not that. I do 
not like to mention the name of any country. My dear 
sister, the golden girl of India Jyotlrmoyee Sikdar, 
mentioned about Qatar. You simply take the list of the 
players who won the gold medal. Where do they belong 
to? How long have they stayed In Qatar? AIIO, It 
happened In Andhra Pradesh when the Afro-Asian Gam .. 
took place. Shri Yerrannaidu is here. Shri Chandrababau 
Naidu picked up the best boys and girls from Bengal; 
made them residents of Andhra Pradesh and won the 
game. But in the national team, the law of the land does 
not permit it in India. . .. (Inltlnuptlons) It is permitted 
elsewhere. The Senegalese are playing in the French 
League. 

We are moving towards professional game. TlH we 
do not reach the professional level, still we do not have 
that skill, that needs money. You say we are getting the 
rejected players and hiring a coach to train them. Do 
you know what their salary Is? I am involved In this 
discipline for the last so many years. The entire cost of 
a full World Cup match of Cricket is just the bare 
minimum cost of one club of football called Real Madrid. 
What all the top stars of cricket get Is only one-year 
salary of David Beckam. You should understand the gap 
in the professional support and the market. 

We are trying and struggiing. We have to reach that 
level with the market support. Nowhere in the world - I 
can challenge any expert-exceptlng the countries which 
are controlled by a regimented system in the Mldcle-East 
or some socialist countries, Govemment supports or pays 

SIwing wIfh ~ IJIwIJ#) • 2001 
for the sports. Sports are developed by the market support 
on their own. Government only gives a little bit of 
Infrastructure support. Be It in Japan or any part of 
Europe, It is the company which supports, it Is the market 
that supports. Therefore, when that debate comes up 
before this House, I will respond to that. 

I would like to put the record straight on one thing 
which w.. referred to by Shrlmatl Jyotlrmayee Sikdar. 
She said that we are giving 25 per cent of the 
advertisement revenue to medal winners In other games. 
I would request her not to make that mistake. Otherwtae, 
I will be caught In the wrong trap. We said that we 
would cover those games, which ant bringing medaJs to 
our country and which do not get sponsors, with this 
ntsource. It Is not that we are paying this money to 
medal winners. That Is not correct. 

Madam, I, now, come back to the core I8sue of the 
law. There was also an argument In the media and In 
television channels that such an Act Is being passed 
only In India. No, this Is not correct. I would like to 
ntmlnd the House that 70 per cent of enttr. wortd's orIcket 
revenue flowe from India and Indian market and when 
Indian market contributes 70 per cent of the cricket 
revenue generated in the world, sometimes It goes up to 
even 80 per cent, can the common viewers of India be 
deprived of seeing the game live on television? Australia 
contributes not even 10 per cent of the wo!1d's cricket 
revenue and United Kingdom contributes not even 5 per 
cent and yet there are laws in the United Kingdom and 
Australia which are far more stringent than the one we 
are passing today. In those countries, the law says thet 
the Minister would decide the matter. But we brought out 
a very rnode8t and compromising arrangement under this 
law. Some people are saying that we have brought out 
a draconian law, we have become dictatorial, Interfering 
in the freedom of rights holders, taking away 8Omebody's 
rights etc. It is not correct. 

There is a lot of criticism about Prasar Bharatl. I am 
prepared to accept most of the criticisms. We are trying 
to overhaul It. We have got a very strong Chief Executive 
OffIcer now. Prasar Bharall did not have a full Board for 
years together. Including the period when the BJP was In 
power. But within the short_ pouble time, we have 
constituted the full Board of the Prasar Bharatl according 
to the Act. Then, we have also appointed a Group of 
Mlniete.. to take note of all the evils that are afflicting 
the Pruar Bharati now, including the haraI8ment of casual 
wori<ers and we have requested them to come out with 
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[shri Priya Aanjan Dasmunai) 
a decision soon. We will even amend the Praser Bharati 
Act, if necessary. We are taking care of all these things. 
It was nobody's baby. Everybody who came here played 
havoc with this organization. I am told by the officers of 
Prasar Bharati that more than As. 2,500 crore are the 
due to be paid by defaulters. It is under arbitration. I 
would not like to name anybody her.. But everybody 
tried to play with Prasar Bharati. We have to clean it up. 
It is a challenging task. The best possible cameras are 
with Prasar Bharati now. I also have information that a 
few of those have been used for a private purpose, not 
for the official purpose of public service obligation. I am 
looking into this also. We will not comproml8e an Inch 01'1 
such matters. 

I would like to put certain facts before the House. 
Who carries the campaign of Pulse Polio in the country? 
It is Prasar Bharati which does it. Did 511118 Bhi KIIDhI 
88hu Thi Serial ever carry this campaign? Who carried 
the news about Tsunami victims and how they survived? 
Who carried the campaign against AIDS? Who carried 
the campaign on Mid-Day Meals? Who carried the 
campaign on SafVa Shiksha Abh;ysn? All these campaigns 
are carried only on Doordarshan. 

My friend shri Tathagata satpathy is not here. 

sHAI TATHAGATA sATPATHY: I am here. 

sHRI PAIYA RANJAN DAsMUNsl: He Is here. He 
was very arrogant and he talked about All India Aadio's 
role during the Emergency. Let us forget about the 
Emergency episode. Whatever little I leamt to run this 
Ministry, I learnt from the legacy of my great sister, his 
mother Nandini ji also who had been the Information and 
Broadcasting Minister of the Congress Govemment when 
Indira ji was the Prime Minister. Let us not see everything 
as a sick thing. I would not like to say anything about 
which is imperialists' game or non-imperialists' game. But 
I would like to say that it is in the same India, In 1911 
in the field of soccer, the Mohan Bagan Club, Calcutta, 
raising the flag of the national movement, defeated the 
first British Team. Therefore, it is not that everything is 
bad in Ooordarshan. Was it not Doordarahan who 
screened the great epic serials of MahllbhlIB'" and 
Ramayana? Was it not Ooordarshan which also scl'eened 
the classic Hum Log? Was it not Ooordarshan which 
screened The Sword of Tipu Sultan? We are not 
commercially viable because we have to cany a lot of 
public service obligations. Tell me any private channel of 
the country other than the Prasar Bharat!. cIge8 the Krishi 
samwad in the Prasar Bharati that we do, talks of that? 

sHAI B. MAHTAB (Cuttack): E TV. 

sHAI PAIYA AANJAN DASMUNSI: They tell the crop 
price and not how to see and all these things ... 
(InltmlJpUons) I say with responsibility that the space that 
w. occupy, no private channel occupies. 

Again I come back to you. This day, after the UPA 
Govemment came in please do not take it otherwise -
we are not doing any India shining or India smiling 
campaign. You watch tonight's Doordarshan, you will find 
the Prime Minister speaking. Yes, you will find him 
speaking becauee he is the Prime Minister. If you had 
watched Doordarshan two days' back, you would have 
found Advaniji speaking. You take out from the Chief 
Ministers of Bihar to Orissa, most of the Chief Ministers, 
irrespective of their Parties, whenever they contribute a 
major thing in the Assembly, I am trying to record thal 

The objectivity has gone up substantially. Therefore, 
please always do not think In bad eyes that he is doing 
bad, he is doing bad. As I have shown the Government 
programmes, Mr. satpathy, equally, I have shown in 
Doordarshan the glamorous picture of the Chief Minister 
of Orissa with Lakshmi Mittal in a private investment in 
OrIssa. 

sHAI B. MAHTAB: Thanks for your comment. 

SHAI PAIYA RANJAN DASMUNSI: So, you have 
s.en itl Therefore, I Just tell you that you assess 
objectivity. Whatever is wrong, we will correct ourselves, 
but try to sometimes support a cause which is dedicated 
to the people and not for any political party or any 
individual. 

With these words, I do not think, I can narrate any 
more. But, yes, Shri suresh Prabhu raised two points, 
that is, OTH and Encryption. In DTH we have a technical 
problem. What is that technical problem? Now, suppose 
DO-I is a OTH of Tata Sky, 00·1 is a OTH of Zee. DO-
I is a terrestrial channel and if in that channel somebody 
can see cricket and if some subscriber on OTH Tata Sky 
say I have a right to see my OTH where 00-1 is there, 
I cannot suddenly stop him. We are examining that matter 
in the legal framework. 

Insofar as the encryption is concerned, yes, we have 
1,400 transmitting stations. If I decode aH 1,400 together 
and suppose something goes wrong 'in the country while 
I am to say de-link cricket as a message, say a message 
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to China or to Pakistan, has to go abroad through DO 
that something major happened and the Parliament has 
to make a statement, if I decode everything at a time for 
24 hours, that means the public service obligation should 
not do anything on that day. All will be closed. 

Therefore, the Cabinet gave a direction to me to 
have a technical committee with the stakeholders, with 
ESPN Star, with ZEE, with Nimbus, with BCCI and have 
a meeting, find out a common device to protect the lignal 
which cannot be pirated abroad. These three meetings 
have been held and 16th is the last meeting, After the 
outcome of the meetings, whatever necessary provision 
is required can be made. We can put it in the rules. 
That is why, I kept Section 7 vide giving the Central 
Government the power and I shall again report back to 
the Parliament where the rules will be laid In both the 
Houses. 

With these words, I would like to thank all the hon. 
Members and I feel the Bill may kindly be coneidered for 
passing. 

MADAM CHAIRMAN: I think, the mover of the 
Statutory Resolution, Shri Rajiv Ranjan Singh, is not 
present; so we have to put it to the vote of thfl House. 

The question is: 

"That this House dlaapproves of the Sports 
Broadcasting Signals (Mandatory Sharing with Prasar 
Sharati) Ordinance, 2007 (No.4 of 2007) promulgated 
by the President on 2 February, 2007: 

The motion was negslivtJd. 

MADAM CHAIRMAN: The House shall now take up 
the motion for consideration of the Bill. 

The question is: 

"That the Bill to provide access to the largest number 
of listeners and viewers, on a free to air baals, of 
sporting events of national Importance through 
mandatory sharing of sports broadcasting signals with 
Prasar Bharatl and for matters connected therewith 
or Incidental thereto, be taken into consideration." 

The motion W8$ 1Idoptt9d. 

MADAM CHAIRMAN: The House shall now take up 
clause by clause consideration of the Bill. 

The question is: 

"That clauses 2 to 10 stand part of the Bill: 

CMUSIIS 2 to 10 wtJIW .ddtId to 1M Bill. 

C/8use " thtI Enacting Fonmn. Md 1M Long TIfItI 
WlW .ddtIJI to IhtJ Bill. 

SHRI PRIYA RANJAN DASMUNSI: I beg to move: 

"That the Bill be passed.-

MADAM CHAIRMAN: The question Is: 

"That the Bill be passed.-

{English} 

SHRI MAOHU8UDAN MISTRY (Sabarkantha): 
Madam, there was lathl-charge in GuJarat by police on 
Dalits .•. (InlrlnuptitJM) 

MADAM CHAIRMAN: You cannot raise anything like 
that without notice. 

... (InltllTllplionl) 

MADAM CHAIRMAN: Nothing will go on record. 

..• (In1111rUp/1on8J 

MADAM CHAIRMAN: You give a notice . 

... (InlBmJptions) 

/Tmnsllllion) 

MADAM CHAIRMAN: You can not start speaking any 
time at your will. 

... (IntlJlTlJP/ions) 

·Not recorded. 
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MADAM CHAIRMAN: Nothing will go on record. This 
18 not the way. Please t}ike your seats. 

(InltJrruptions) ...• 

{TlBnsI6l1on] 

MADAM CHAIRMAN: You cannot speak like this 
without notice. 

... (Intsrruptions) 

/English] 

MADAM CHAIRMAN: This is not the way. 

{TlBnsl8l1on] 

You cannot do so. This is not proper. You please 
take your seat. 

..• (InltJrruptions) 

/Engllsh] 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRI PRIYA RANJAN DASMUNSI): Madam, now you 
may take up discussion on the Railway Budget. 

15.48 hr .. 

RAILWAY BUDGET, 2007-08-GENERAL 
DISCUSSION 

DEMANDS FOR GRANTS ON ACCOUNT-
(RAILWAYS), 2007-08 

DEMANDS FOR SUPPLEMENTARY GRANTS-
(RAILWAYS), 2006-07 

AND 
RESOLUTION RE: APPROVAL OF 

RECOMMENDATIONS IN FIFTH REPORT OF 
RAILWAY CONVENTION COMMITTEE (2004) 

MADAM CHAIRMAN: Now we will take up Item Nos. 
15, 16, 17 and 18 together. 

°Not recorded. 
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I would request Shri Velu to move the Resolution. 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI R. VELU): Madam, on behalf of my 
colleague Shri Lalu Prasad, I beg to move: 

"That this House approves the recommendations 
contained in Paras 45, 46, 47, 48, 49, 50 and 51 of 
the Fifth Report of Railway Convention Committee 
(2004) appointed to review the rate ot dividend 
payable by the Railway Undertaking to General 
Revenues etc., which was presented to the Lok 
Sabha on 18th August, 2006, with modification to 
Para 50 that appropriation of the principal component 
of the lease charges to the Capital Fund would be 
made through Major Head 3006 Instead of Major 
Head 3001." 

MADAM CHAIRMAN: Motion moved: 

"That this House approves the recommendations 
contained in Paras 45, 48, 47, 48, 49, 50 and 51 of 
the Fifth Report of Railway Convention Committee 
(2004) appointed to review the rate of dividend 
payable by the Railway _, Undertaking to General 
Revenues etc., which was presented to the Lok 
Sabha on 18th August, 2008, with modHication to 
Para 50 that appropriation of the principal component 
of the lease charges to the Capital Fund would be 
made through Major Head 3006 instead of Major 
Head 3001." 

ThtI Mallon was IIdopItKI. 

MADAM CHAIRMAN: Motion moved: 

"That the respective sums not exceeding the amounts 
shown in the third column of the Order Paper be 
granted to the President of India out of the 
Consolidated Fund of India, on account, for or 
towards defraying the charges during the year ending 
the 31st day of March, 2008, In respect of the heads 
of Demands entered In the second column thereof 
against Demand Nos. 1 to 16." 
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No.of 
Demand 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

Name of Demand 

Railway Board 

Miscellaneous Expenditure (General) 

General Superintendence and Sarvices on Railways 

Repairs and Maintenance of Permanent Way and Works 

Repairs and Maintenance of Motive Power 

Repairs and Maintenance of Carriages and Wagons 

Repairs and Maintenance of Plant and Equipment 

Operating Expenses-Rolling Stock and Equipment 

Operating Expenses-Traffic 

Operating Expensea-Fuel 

Staff Welfare and Amenities 

Miscellaneous Working Expenses 

Provldend Fund, Pension and Other Retirement 

Benefits 

Appropriation to Funds 

Dividend to General Revenuea, Repayment 
of loans taken from General Revenues and 
Amortization of Over-P&pltallaation 

Assets-Acquisition, Construction and 
Replacement Revenue 

Other ExpendltUN 

Capital 

Railway Funds 

Railway Safety Fund 

Special RaIlway Safety Fund 

Total 

Amount of Demand for 
G...ma on AcooW1t to 

be submitted to the vote 
of the Houee 

(Rs.) 

15,90,73,000 

66,12,n,000 

417,01,41,000 

749,03,02,000 

402,47,45,000 

817,37,38,000 

419,46,18,000 

579,86,93,000 

1958,17,81,000 

2048,20,23,000 

321,66,32,000 

336,23,36,000 

1371,44,43,000 

4272,98,74,000 

4,28,12,000 

10,00,00,000 

4520,28,13,000 

3681,89,17,000 

175,10,33,000 

321,75,00,000 

22387,28,51,000 

418 
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MADAM CHAIRMAN: Motion moved: 

"That the respective supplementary sums not 
exceeding the amounts lIhown in the third column of 
the Order Paper be granted to the President of India, 
out of the Consolidated Fund of India, to defray the 
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chMge8 that will come in course of payment during 
the yeer ending the 31st day of March, 2007, In 
reapec:t of the heads of Demands entered In the 
second column thereof against Demand Nos. 1,2,6,10 
and 14 to 16.-

Suppltlfl7tllll8ty lkJlTNlnds for Grants (RsIIways) for 2tJ06.07 submiIttKI /0 IhtJ VoIB of IhtJ Lo/( Ssbhs 
(Vg LIIIt of /Ju$i1llJ$$ for. .... ) 

No. of 
Demand 

1. 

2. 

6. 

10. 

14. 

15. 

16. 

Other Expenditure 

15.49 hr •. 

Name of Demand 

Railway Board 

Miscellaneous Expenditure (GeneraQ 

Repairs and Maintenance of 
Carriages and Wagons 

Operating Expenses-Fuel 

Appropriation to Funds 

DMdend to General Revenues, 
Repayment of loans tak~ from 
General Revenues and Amortization 
of Over-C8pItaUsatlon 

Assets-Acquisition, Construction and 
Replacement 

Revenue 

Capital 

Railway Funds 

Total 

(MR. DEPUTY SPeNceR in IhtI Chsir) 

{Tl1Insllllion/ 

SHRI MADHUSUDAN MISTRY (Slbarkantha): Sir, 

atrocities have been committed against dallta In Gujarat 
... (Inltlnup/ion$) 

[Engli6hJ 

Amount of Supplementary 
Demand for Grants to be submitted 

to the vote of the HOUle. 
(RI.) 

2,30,00,000 

10,50,00,000 

32,79,05,000 

451,97,24,000 

3954,58,65,000 

371,53,00,000 

··5,00,00,000 

1741,91,12,000 

1008,55,92,000 

7579,14,98,000 

MR. DEPUTY-SPEAKER: This is not the time to 
di8cU88 about Gujarat here . 

... (1nIBnup/Ions) 

(TmnslslionJ 

MR. DEPUTY SPEAKER: You can speak when you 
get your tum. • 

... (lnt.mlplions) 
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/EngIish} 

MR. DEPUTY-SPEAKER: Nothing is going on record. 
Whosoever speaks without my permission his speech will 
not be recorded. 

... (InttllTllptions)· 

MR. DEPUTY-SPEAKER: Please sit down. Now. Shrl 
Thawar Chand Gehlot. 

fTrsnsllllion} 

SHRI THAWAR CHAND GEHLOT (Shajapur): Mr. 
Deputy Speaker. Sir. I rise to participate in the diacusaion 
on the Railway Budget 2007-08. This is very disappointing 
budget with no improvements in store and bound to lead 
the Indian Railways towarete alckn.ss. No provision of 
resources have been made for the development of the 
Rallways. The Minister of Railways has been trying to 
mislead the passengers and eam praise by juggiery for 
the last two years. In this connection I would like to 
make some points. The hon'ble Minister of Railways while 
presenting the Rail budget mentioned about no increase 
in fare. In the last budget also. he had said the same 
thing. In the budget speech this year the Minister of 
Railways has said that th.re has been 14% more Income 
from the passeAger fare vis-a-vis the previous year. I 
carefully went through the budget as w.11 as the Annual 
Report for the year 2005-06 and tried to note as to how 
much increase in passengers has been there. which 
effected 14% more income from passenger fare alone. I 
noticed that passengers have been looted in the narne 
of superfast charge. A number of passenger trains running 
at a speed of 85-70 kmlhr have been accorded the status 
of superfast trains. Neither their speed has been increa8ed 
nor the number of stoppages have been decreased. Nor 
any improvement In their upkeep has been taken care 
of. 

PROF. RASA SINGH RAWAT (Ajmer): There is no 
Minist.r of Cabinet rank present. Hon'ble Minister of 
Railways is also not th.re. 

/English} 

MR. DEPUTY SPEAKER: The State Minister Is here. 

/TflInslsllon} 

Sitting in front of you. 

"Not recorded. 
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SHRI THAWAR CHAND GEHLOT: Neither any 
arrangement of cleanlinees of theee trains has been made 
nor is there any improvement In the catering services. 
Their name has been encaahed to charge more from the 
passengers. The earlier Tatkal Reservation facility stili 
continues. The only difference Is In the charges which 
earlier was Rs. 50/- now Rs. 1501- for the last year. 
These are the two Items on account of which the 
maximum money has been oollected. I want that the 
details of the 14% more income on account of passenger 
fare should be made public. The hon'ble Minister should 
make it clear as to whether this increased Income Is 
owing to Increase In the number of passengers or 
superfast charge or the Increased charges for Tatkal 
reservation? If the Hon'ble Minister elaborate on this Issue 
then. It would become clear that the Increase In Income 
ia on account of Rs. 150 being charged for Tatkal 
reservation and the money being collected on account of 
superfast charge. 

Indirectly. this money Is being collected from all the 
passengers who reserves berths In Sleeper Class. AC. 
Three Tier or A.C. Two Tier except the general class 
passengers. I have seen the passenger kilometer table 
at page no. 46 of the Annual Report. FIgures for five 
years are shown th.r.ln. Th.re was NDA gov.mment 
three y.ars back. there i. no Increase In the kllomet.rs 
traveled by p .... ngers. hence according to m.. there 
can be no Increase In income on this account. In table 
3 at page no. 46 of this Annual Report for the year 
2005-2006. average distance covered by the pass.ngers 
I. given. Th •• e figure. too reflect that there is no 
significant change in the statistics from those during the 
NDA regime and the present ones. So I can say that the 
increase In the income on account of passenger fare has 
not been due to more distanc. travelled by the 
pasaengers or due to increase In number of p .... nge .... 
this increase in Income is due to charges b.lng r.alized 
on 'Tatkal Res.rvation· and In the name of super fast 
trains. 

I want to quote an example. There is a train named 
'Golden Temple'. Earlier this train was known as 'Frontler 
Mair. This traln hardly cov.rs 80-85 km In an hour. It 
takes 13-14 hours to reach here from Ratlam. The hon. 
Minister la aIao aware of this. I want to quote one more 
super fast train. 'Paschlm Express' leav.s Mathura at 
7.00 and reaches DeIhl at 10.35. An ordinary p .... nger 
train takes 2'/2-33/4 hours from Mathura to Deihl where 
as Rajdhanl takes 13/. hours. But 'Paschim Express' a 
Super fast train takes 3 hours 35 minute. from Mathura 
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to Deihl. It Is very sad to note that if a train takes 
31/ 2 hours from Mathura to New Delhi and paasengers 
are charged fare of Superfast train, then this Is an Injustice 
to them. 

I want to quote one more example. The case of 
Indore-Nizamuddin Inter City Express is no different. A 
train between Mumbai and Jammu Tavi run under two or 
three names-Swaraj Express, Sarvodaya, Hapa and 
Jamnagar Expresa. The Minister is well aware that same 
is the case of these trains. The Govemment has not 
made any endeavour to modemize the Railways In the 
country In the last three Budgets while they claim to 
increase the speed of the trains. The Minister, last time 
had announced that he would be increasing the speed of 
Bhopal-Shatabdi Expresa from 140 kmph to 150 kmph 
and that train would be running at a speed of 150 kmph 
between Deihl and Agra. But the same has not been 
implemented as yet. They tried it but the train started 
getting derailed. If the speed of the train is increased 
from 140 kmph to 146 kmph then the Coaches overtake 
the engine and start getting derailed. The passengers 
are killed and the Coaches are cut to extricate the 
passengers. 

16.00 hrs. 

The Minister had made another announcement of 
constructing fast track. A survey was also conducted from 
Mumbai to Ahmedabad and it was said that the train 
would be running at a speed of 150 and 300 kmph. This 
scheme Is also incomplete. This time again they are 
arousing high hopes of running trains at a speed of 300-
350 kmph. No other Govemment than the RaItway Minister 
can afford to create such a confusion. He has been doing 
so in Bihar for 12-15 years. The public was fed up with 
them and the result is before us. He is working ,on the 
same lines here too. The people will dethrone the UPA 
Govemment owing to the budget of Shri Lalu Prasad. 
Let us compare ourselves with our neighbour China. 
Railway network in China is almost equal to that of India. 
The growth rate of Railways is 24% in China against 1 % 
in India. We are lagging behind so much as conpared to 
China and talking of running the trains at a speed of 
350-400 kmph like France and Japan. Where is the work 
of changing track going on. We need tracks and signal 
system as well other system of that level to run trains at 
that speed. They are not doing anything In this direction. 
They are not mobilizing raeources but raising false hopes 
only. Take security. RaHway passengers do not feel secure. 
We were looking fOlWard and the people were demanding 
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that security meaSUreS should be taken but negligible 
provisions for security have been made in this budget. 

Approximately 12()()()..12500 posts are vacant In the 
country including those reserved for SC and ST. 10000 
posts of constables are vacant in RPF. There are more 
than 34000 level crossings in the country, out of which, 
more than fifty per cent level croasing i.e. 18000 level 
crossings are unmanned. There are no provisions in this 
budget for filling up these posts. No provisions have been 
made for chowkldars for unmanned crossings. We have 
seen the figures of accidents. More accidents have 
occurred at unmanned level croaslngs. Beside this, 
accidents have occurred due to failure of signal system 
but no efforts have been made in this direction. 

Railway Protection Force is responsible for dealing 
with the security on railways. 10000 posts of RPF 
constables and more than 12000 other posts Including 
1200 reurved for SC/ST are vacant and no effort. are 
made to flU these poets. Through you, Sir, I want to ask 
the MInister whether security on railways can be ensured 
with acute shortage of personnel. I say, It is not possible. 
This is the major reason for accidents and other incidents 
on railways. I have seen the figures related to accidents, 
the number of accidents has not decreased. Incidents of 
fire on railways and the number of casualties are 
Increasing. Number of casualties Is increasing due to 
Increase in accidents. The Minister of Railways should 
have taken steps in this direction but he has not done 
so. Passengers may be pleased to S88 one side of the 
picture but the other aide Is very unfortunate for the 
railways as It Is going to lead the railways towards 
slckn.... Are we going to stick to the present state of 
affairs? There was approximately 53000 km. long railway 
line at the time of independence and presently this Is 
63000 km. How many years have passed? We are 
celebrating the 60th anniversary of independence and we, 
have added only 10000 km. of railway line to our railway 
network. We have been changing the rails only. There is 
a prOvision of laying 500 km new railway linea and 
electrifying 700 km. of railway lines. This is like a drop 
In the ocean. New railway lines are proposed to be 
constructed only in Bihar and Tamil Nadu. This Is an 
Injustice to the States like Rajasthan, Madhya Pradesh, 
Gujarat, Haryana, Maharashtra and Karnataka etc. 
Whether this budget has been prepared keeping In view 
only Bihar and Tamil Nadu? 

SHRI RAGHUNATH JHA (Betiah): There is nothing 
in Bihar. Everybody has looted Bihar. 
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SHRI THAWAR CHAND GEHLOT: Sir, I have aeen {English} 
thel~ figures in the Annual Repon also. What Is the 
figure of track kilometers in Madhya Pradesh and other 
States? Madhya Pradesh is a vast state in terms of 81M 
and population. 

/English} 

SHRI R. VELU: Sir, I would appeal eameBtly to the 
hon. Members to confine themselves to what they want 
to project to their state. Do not accuse Bihar and Tamil 
Nadu. If you want me to talk with statlstlca, I can do 
that. Secondly, you are also misleading the House by 
saying that accidents are Increasing; you are misleading 
the House by saying that vacancies are not being filled 
up; and you are misleading the House by saying so 
many things which are factually not correct. I want you 
to very responsibly come out with facts. We are ready to 
answer all of your queries, apprehensions, accuaatIons 
or whatever it Is, but let us put It In a proper manner 
and within the limits. 

[Trans.lion} 

SHRI THAWAR CHAND GEHLOT: Mr. Deputy 
Speaker, Sir, if you give me half of the time taken by 
hon'ble Minister of Railways then I am ready to give 
details with necessary data. If not. I would like to requeet 
him to have a look at the annexure where state-wise 
figures of the railway lines have been given. 
... (Inl8nuptions) 

SHRI RAGHUNATH JHA: We can have a complate 
discussion about the development In railway roads 
infrastructure and Investment after the Independence. 
... (lntsmJplions) 

{English} 

MR. DEPUTY SPEAKER: Nothing will go on record. 

. .. (Inltlnuplions)· 

[Translation} 

MR. DEPUTY SPEAKER: You may put forth your 
views when the speaker from your party speaks. {Eng/I$h} 
Nothing will go on record. 

... (Inltlnuplionsr 

·Not recorded. 

MR. DEPUTY SPEAKER: Please alt down now. 
Nothing will go on record. 

...(In~r 

/T""'tion} 

SHRI THAWAR CHAND GEHLOT: Mr. Deputy 
Speaker, Sir, I am not prwpared to sit down. I have quoted 
state-wise figu..... I aIao state about zone-wise flgUr'8l. 
There Is wide gap In zone-wl.e figures too. I would Uke 
to say thet the population of Madhya Pradesh, Rajathan 
and Maharashtra and the denlity of traffic II higher than 
that of other States. Even then the length of railway 
linea Is far .... there, and that too when he hu stated 
that five hundred kilometers of new railway lines would 
be laid. Provision for laying of five railway lines has been 
made In the budget whereas survey was got conducted 
by the Minister of Railways and Mlnl8try of Railways for 
laying more than 135 railway lines. Up-ta-date IUrvey 
was al80 conducted and yet only five out of 135 railway 
linea has been announced. Even these five railway linea 
are not In the stat .. , I am talking about. 

I want to cHe one example Ujaln Is a pilgrim place 
which connects Madhya Pradesh with R.,asthan. 'Kumbh 
mela' Is held there. The then hon. Minister of Railways 
Sh. Nltlsh Kumar had got a survey conducted for a railway 
line from there to Hadautl and Kota and nearby areas of 
Rajasthan to Ujaln, Agar, Soyat, Susner, Ramganj mandl. 
He had also Inaugurated H. Survey was completed and 
a repon was submitted In this regard. It was sanctioned 
by Shrl Ram Vilas Pananjl, the then Mlnlater of RaIlways, 
who had Inaugurated H. SM Lalu Prasad, Minister of 
RaUways got an up-to-date survey conducted. After the 
completion of survey, the report is lying now. But why 
you are not sanctioning It. SlmUarIy from Indore to Dahod-
Godhara railway line Is sanctioned for' a lang time. But 
the provision In the budget II negligible to! cemplete It . 
Lalltpur-8ingraull had been sanctioned much earlier, but 
there Is no proviejon of funda to complete it. I may cite 
marlY such examples where lines are sanctioned for the 
past 55-56 yeara. But they are progntUing at a snail', 
pace. No work Is being carried out there. 

We can take the example of North-eutem etates 
also. Therw Is no facility of railway line at Jirlbam In 
Manlpur. Conditions of separatism are gaining ground 
there. There is a need of railway line there. There is a 
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need of railway line in Arunachal Pradesh also. The 
railway line will be more useful there. The public 
representatives of that state have sent proposals In this 
regard, and survey has been conducted on the said 
proposals. It should be sanctioned. Similarly, demands 
are being made to run new trains. Sumitrajee and other 
parliamentarians had demanded that a train from Indore 
10 Udaipur via Indore-Uilain-Nagada-Ratlam to Udaipur 
be plied because gauge conversion between Jawara to 
Ratlam has been completed. But no efforts have been 
made in this regard. We demanfll a local train like Intercity 
between Kota and Ratlam. But govemment is paying no 
attention to this. I want to say that Minister of Railways 
is functioning in a discriminatory manner. There is a need 
to make arrangements as Shri Nitish Kumarjl had done 
by making fair allocations in the budget and providing 
resources for each state of the country but this 
govemment is paying no heed to it. I would like to request 
the Government to pay attention towards this. 

[English} 

MR. DEPUTY SPEAKER: I have got with me a list 
of 70 speakers, who wish to speak on this subject in the 
House. [Translation] Now you have to decide how I will 
finish the discussion. 

SHRI THAWAR CHAND GEHLOT: Sir, I would 
conclude in just two-three minutes. 

[English} 

SHRI MADHUSUDAN MISTRY: Sir, give five minutes 
each for each speaker to speak on this issue. 

[Translation} 

SHRI THAWAR CHAND GEHLOT: Sir, the condition 
of goods trains is alao not good in terms of freight. 
Figures show that no specific progress has been made 
on that front. The average speed of goods train is about 
25 kmph and then it is said that there are problems in 
running more trains. When the goods train will run at 
speed of 25 kmph, how the tracks will remain free? Efforts 
are being made to lay three lines and they are also 
talking about creating four lane corridors. Why don't they 
increase the speed of goods trains and passenger trains? 
If they increase the speed, the traffic Qn these ralway 
lines may be increased and freight will not be delayed. 
Such action is needed. 
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The Eleventh Five Vear Plan is about to begin. In 
this plan Indian Railways should be given a modem 
outlook, but there are no resources. It is not ~mething 
which only I am saying but many ex-chairmen of Railway 
Board have also expressed concern about this budget. 
They say that they have not increased railway fair, but is 
it so? Money is being taken from passengers in the name 
of super fast charge and tatkal reservation. It was said 
that profit to the tune of Rs. 20,000 crores has accrued. 
Those figures are not correct. They have expressed 
apprehensions that four thousand crores each in two items 
equal to eight thousand crores of rupees should be 
reduced from It. If we take out eight thousand crores of 
rupees out of Rs. 20,000 crores, the profit stands at 
Rs.12,OOO crores. This has been said by our former 
railway experts. I have those newspaper cuttings with me 
in which they have said this. This House, the people of 
this country, the passengers of this country should also 
take it into consideration lest these figures mislead them? 
I do not want to be entrapped in the labyrinth of figures 
because I have no time to do so. 

Mr. Deputy Speaker, Sir, I just want to say that the 
resources which should have been mobilized for the 
progress of Indian Railways have not been mobilized in 
this Budget. It appears from It that Indian Railways instead 
of progressing is heading towards status quo. If Indian 
RaHways progresses like this, it is likely to tum sick and 
take its toll on UPA Govemment. 

Mr. Deputy Speaker, I would like to thank you for 
giving me an opportunity to speak. 

[English} 

SHRI L. RAJAGOPAL (Vljayawada): Honourable 
Deputy- Speaker, Sir, I would like to recollect and rewind 
into the past. The word 'Railways' takes us back into the 
historical incident, which was not a decade old, but • 
century old Incident. Th8re was a station in South Africa 
called Pietermaritzburg railway station where in 1906, 
Mohanclas K. Gandhi was thrown out of the first claas 
compartment and had been insulted. Thus the joumey 
began that transformed Mohanclas Karamchand Gandhi 
Into Mahatma Gandhi. That Is the spirit that each and 
everyone has to inculcate - an in8ult has transfof'!'l8d a 
person. When we talk of Railways, we all recollect that 
incident. 

Today, the UPA Govemment, through the Budget 
presented by SM Lalu and supported by Shri Velu and 
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Aathwa, with the blessings of Sonia ji and Dr. Manmohan 
Singh, has not Insulted anybody, but has given dignity to 
each and every passenger cutting across the length and 
breadth of this country, cutting across caste, cleed and 
community, and cutting across region, religion and race. 
It has benefited each and every single individual in this 
country. It has benefited the women; it has benefited the 
old people - the human side of it being that lower births 
are going to' be reserved for them; it has catered to the 
needs of the handicapped people by providing special 
coaches; and it has catered to the small vendors and 
small business people by providing specialized coaches 
for them. It has catered to all sections of this country. 
Every citizen is being covered and every citizen gets 
benefited by this Budget. 

Today, the benefits that we are giving and the record 
profit that has been achieved are unheard of. Even the 
private sector cannot achieve As. 20,000 crore cash 
surplus. In the last two years alone, the cash surplus 
was more than As. 34,000 crore and heavy dividends 
have been paid to the Govemment of India. Looking at 
such performance, every Indian, every citizen, and every 
sector could get Inspiration and motivation from it. When 
the Aailways in the public sector with such a large 
network covering the length and breadth of this country, 
the entire span of this country, could achieve profits and 
perform well. why could the individuals not excel In their 
chosen fields? The dignity and the service provided by 
the Aailways. I am sure, would transform aam aomi Into 
maha sdmi. That is the spirit and that Is the Intention of 
this Budget. Every single Indian, every single IndMdual, 
could definitely transform himseH or herself into a maha 
admi. So, this Budget is catering to the sam somi to 
convert him, to motivate him and to inspire him to tum 
into a maha sdmi. 

My friends in the Opposition have tried to derail this 
Budget. When I got elected for the first time to this House 
in May, 2004, we have seen how they obstructed the 
House when Lalu ji took over as the Aailway Minister, 
and how they stalled the House for days and hours 
together. We are a witness to that. The temple of 
democracy, the Partiament, the highest instiMion of the 
land, has been stalled just because Latu ji has been 
made the Railway Minister. Today, we have seen his 
performance. I will come to the State-wise statistics, and 
how the Railways performed during the five-year NDA 
regime and three-year UPA regime later. I can definitely 
give the real statistics on how we have perfonned In 
each and every sector In every division. Lalu ji has been 
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insulted and accused on that day, but now we have seen 
what l.aIu ji has done. I would like to remember the 
words of Mahatma Gandhi in this context. In Gandhlan 
thought, the basis of social and economic solutions Is 
the concept of Sal'tlrXt.ya - 'welfare for all'. The General 
Budget and the Railway Budget of the UPA Govemment 
have, year after year, looked at the welfare of all. The 
Sarvodllya concept of Mahatma Gandhi has been followed 
not only In preaching but also In practice by this 
Govemment. Lalujl and UPA Government are not people 
of words: they are people of deeds. In whatever we do, 
we see that not only the outlays but outcomes reach the 
poorest of the poor man. We do took at the welfare of 
all. 

Mahatma Gandhi said, "What cannot be shared with 
the poor Is taboo for me. Service to the poor hal been 
my heart's desire and It has thrown me amongst the 
poor and enabled me to Identify rnyseH with them". That 
is the guiding principle of the UPA Government. Soniajl, 
Manmohan Singhp, LaJujl, Veluji, Rathwajl and the entire 
UPA Govemment is functioning with the poorest of poor 
in its mind so that we can uplift the poor people and 
serve the SIll11 I18dmi and each and every citizen of the 
country. 

Today, without giving regard to facts, BJP and NDA 
start talking about Bihar and Tamil Nadu being benefited 
In the Railway Budget. I have the statistics with me to 
prove that accusation was wrong. Bihar has a broad 
gauge line of 2145 kHometres; Maharashtra has got 3676 
kilometres, Andhra Pradesh has got 4839 kilometres, 
Gujarat has got 2776 kilometres, Rajasthan has got 3437 
kilometres, Madhya Pradesh has got 3676 kilometres, 
Tamil Nadu has got 2310 kilometres. These statistics make 
the picture clear . ... (Inltltruplions) These are statistics on 
record. They are a part of history. . .. (InltlrrupHOI7$) 

MR. DEPUTY-SPEAKER: Nothing will go on record 
except the speech of Shri Aajagopal. 

... (/nltltruplionsl 

SHRI L. AAJAGOPAL: Sir, they have a history of 
spreading hatred. It has come to light repeatedly In the 
past. When we look back into the past, we get to see 
they have a history of spreading hatred among the States 
day In and day out. They have tom apart the entire 
fabric of this nation. Today, Soniaji has got the entire 
fabric together and she Is trying to stitch It together. 

eNot raoorded. 
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Mahatma Gandhi launched Quit India Movement in 

his time. Today. we have to launch and every citizen 
should follow a different movement. Today. time has come 
for a 'Knit India, Do Not Split India' movement. We have 
to knit India and not split India on communal linea. on 
caste lines. and on regional lines. 

Let us look at the reality. We are Indians. Bharat 
Rail is ours. Unfortunately for the Opposition. Bharat Rail 
is built on steel. They cannot puncture it. Similarly, Lalujl 
is a man of steel. The UPA Government Is also made of 
stubborn steel. That Is why the Opposition Is not able to 
puncture our achievements and our performance. 

I would like to quote the words of Laluji. He said, 
"My mother always told me not to handle a buffalo by its 
tail out always catch it by its horns. I used that lesson 
in everything I did, including Railways and aIeo in handling 
the BJP. NDA Government repeatedly since 1991 when 
he first stalled the Rslh Yslhm of Advanlji. ... (Intenupllons) 

MR. DEPUTY-SPEAKER: Please address the Chair 
and not the Members. 

SHRI L. RAJAGOPAL: They have been accusing 
Laluji and the UPA Government of bad performance. 
Today. every newspaper. every expert. every person 
cutting across different sections of the society, the entire 
nation is praising this Budget as the one catering to SIll77 

asdm; and every section of this country. 

Today they have the guts to say that this Budget Is 
not for ssm sadmi and that this Budget does not cater 
to the needs of the people. 

I would come back to the statistics. Let them also 
look into it to know as to what were their allocations and 
as to what are our allocations . ... (Interruptions) I would 
state about other States. The Plan outlay In 2002-03 
was Rs. 12.000 crore whereas we have allocated 
Rs.31,000 erore, which is about three times and not just 
double the allocations in a period of three years. In the 
first year. they could allot only Rs.8,965 crore whereas 
today, we have allotted Rs.31,OOO crore. Where is the 
amount going? This amount is going for the purposes of 
new lines. ... (Interruptions) I do not want to go into the 
region specific or area specific. . .. (InltJrruptions) Shri 
Gehlot sahab I am giving the facts which can be looked 
into. You can even compare these fact .... rom Rs.13.ooo 
crore to Rs.31.000 crore. The amount Is going for gauge 
conversion. new lines, electrification. doubling and bullcllng 
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of wagons, coaches and so on. In this Budget we have 
seen 800 new coaches that are going to be built. 

My friend has also asked as to how so much revenue 
was earned. It is not a jaMiu. It is real and a fact. He 
said that how could the passenger revenue go up by 14 
per cent, when the passenger traffic has gone up by 
only seven to eight per cent? How did you get 14 per 
cent? That Is where we talk of efficiency and volumea 
... (InlBnvpt/ons) I did not even start. This Is my first 
Railway Budget speech. 

MR. DEPUTY-SPEAKER: I cannot give you more than 
10 minutes. I have already given you 15 minutes. 

SHRI L. RAJAGOPAL: All of us know about Lalu ji 
When I was chUd and when I entered politics, I thought 
that Lalu ji was a charmer because wherever I go or 
wherever I saw Lalu ji photograph. he was looked up or 
talked upon, not only in the villages of this country but 
also in Pakistan. When we went there, everybody was 
adoring him. He is not only a charmer but he Is also a 
peiformer with Rs.20,000 crore revenue in this Budget. 
We need to underline that. That is why I would like to 
explain as to how we achieve this sort of efficiency. 

I know what trading and traders are for BJP. We 
know of the gender Budget and the traders Budget. After 
completing engineering, when I went to my uncle for 
training in business, he told me B story. rather gave a 
tip. He said that there was a town where 10 traders sold 
100 bags of rice each, making a profit of probably Rs.10 
per bag and thus, making a profit of Rs. 1 ,000 in a 
month. A new trader has set up a shop and he sold the 
rice at cost price, that Is, instead of RS.100 per bag. he 
wanted to sell at Rs.90 per bag. People wondered as to 
how he is going to make profit. After three or six months, 
entire business came to him and he was selling 1,000 
bags a month instead of 100 bags as was done by other 
traders. Somebody asked him as to how are you making 
money when you are seiling at cost price. He replied 
that he sold 1.000 empty gunny bags at the rate of Rs.5 
each and making Rs.5.000. Had I sold 100 bags, I would 
have made a profit of only Rs. 1,000. Because of my 
selling 1,000 empty gunny bags, I could make a profit of 
Rs.5,OOO, . that is, five times more than what other traders 
were getting. That is what his economics was and that 
is what we. call gunny bag business or efficient business 
or value business. This Government, has also adopted 
this pri~1e in various services. We have seen as to 
how we are serving and how Lalu jl has introduced a 
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new scheme when he felt that a lot of bertha were 
wasted. He introduced 'handheld terminal' for TIes 10 
that they can look into the terminals and know which 
seats have not been occupied and in the next station 
the same can be given to other persons to earn more 
revenues which would go into the stream. That Is what 
we call efficient functioning. That is why I call him a 
performer. a profitable performer and an achiever. 

Comparing the NDA and UPA Government', 
achievements, look at the gauge conversions. All through, 
they had done 23 gauge conversions In five years; we 
have taken up 66 works In just three years. In the cue 
of doubling, they had taken up hardly 1,000 Ions. whereas 
in three yoars, we have surpassed 1,500 Ions. In the 
case of surveys, they had launched 95; we have done 
147. All these figures are achieved in just three years, 
and not in five years. We have got still two more years 
to go and imagine what the figures would be. 

In the cue of new lines, they had initiated 24 new 
line., we have 28 so far, in three years. In the case of 
new trains, they had introduced 148 new trains during 
the NDA's regime of five years, but within three years, 
we have introduced 173 new trains. We have surpassed 
all their targets In three years; 

If you look at the freight load, we have achieved 
726 million tonnes; they had done only 500 million tonnes. 
They are now asking how we are getting more revenue. 
When you transport apple, it Is at a different rate; when 
you transport orange. it is at a different rate; when you 
transport gold, It is at a different rate and when you 
transport sliver, It is at a different rate. We have been 
transporting and getting more and more value added 
goods across the entire nation. In spite of this stellar 
performance of the Railways, still a lot Is to be achieved. 
In spite of huge profits that Railways are getting, in the 
case of freight business, they have to do more. They 
have only 25 per cent and stili 75 per cent goes towards 
road transport. Stili there is enough scope and a huge 
potential. 

That is why, Shri Lalu Ji and this Govemment have 
designed 'dedicated freight corridors' with an allocation of 
Rs. 30,000 crore in this Budget, the East-West corridor. 
Now, they felt that we need to have five more dedicated 
freight corridors like South-South, West-South. East-South, 
with huge outlays so that the freight traffic is Increaaed. 

We are talking about new designs and new InItiatIveS; 
we are not talking about tailor-made or design-made or 
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ready-made suits. Shri Lalu JI may not be educated at 
Harvard or at Cambridge. But he understands the common 
man very well. He knows how to handle things and how 
to have grip over the functioning. I have seen him 
personally. 

I went to him with my personal problem once. I told 
him that there was a problem in my constituency. 
Immediately, what he did? He not only solved that 
problem, but applied that solution to the problems that 
prevailed In the entire length and breadth of this country. 
He solved the problem In Vljayawada and applied that 
solution to the entire nation. That Is the importance. The 
Intellectual can solve the problem. but a genius will 
prevent the problem. That Is the genius of Lalu Ji and of 
this UPA Government. 

We try to prevent the problem and try to function 
better, bring In efficiency and bring in more revenue. 

MR. DEPUTY-SPEAKER: Please conclude. 

SHRI L RAJAGOPAL: Thl, 18 the first time that I 
am 'peaking on the Railway Budget. I am the first 
speaker from my Party. 

MR. DEPUTY-SPEAKER: I have the names of 20 
more speakers from the Congress Party. 

SHRI L. RAJAGOPAL: I am only giving the factual 
position. 

MR. DEPUTY-SPEAKER: Pleue listen to me. You 
may now conclude. I have another 20 names of Membera 
from your Party to participate In this debate. 

SHRI L. RAJAGOPAL: The hon. Member said that 
the experts have criticized the Budget. Let him tell me 
which expert has criticized. I have got the opinion of all 
the experts. ." (InltJmJplions) 

MR. DEPUTY-SPEAKER: Please conclude. 

... (InhltnJPfion$) 

SHRI L. RAJAOOPAL: Which document says IO? 
Which paper .. ys 8O? Is It 1M HinduIIIIn TiIM$, TINJ 
TImttI6 oIl11i*, TINJ EconomIc TlmtIs, TINJ NMionIII HMIId, 
ThtI D«:cIIn H".1d or 1M Hindu? Let him tell me which 
paper and'l will talk it out and read out to hIm, what It 
said. They were all praising the Budget . ... (I,*I'fIIPIIt:Jn6) 
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MR. DEPUTY-SPEAKER: Please conclude. 

... (InltJnuption.s) 

MR. DEPUTY-SPEAKER: Nothing will go on record. 

(Inttlnuplion.s) ... • 

MR. DEPUTY-SPEAKER: Please conclude. 

... (Intenuplions) 

MR. DEPUTY·SPEAKER: Nothing will go on record. 

(Intenup/ions) ... • 

MR. DEPUTY·SPEAKER: Nothing is going on record. 

(Inl8nup/ions)... • 

MA. DEPUTY·SPEAKER: Let me know, are you going 
to conclude or not? 

SHRI L. AAJAGOPAL: No, Sir. I am just giving you 
the comparison.... (InftlmJplions) Was there an increase 
in the passengers' fanl? Every year the Govemment has 
been reducing the passenger tariff. Freight tariff has also 
been reduced on iron ore and petroleum products. Though 
the Govemment has been reducing tariff every year, the 
efficiency of Railways is increasing. We are talking about 
new 8000 terminals so that the persons without reserved 
seats or persons traveling under Tatkal can straightaway 
go and get the tickets. We have been talking about an 
increase in the unreserved seats, converting wooden 
berths into cushion berths . ... (lnl8nupt1ons) 

MA. DEPUTY· SPEAKER: Please conclude now. 

SHRI L. RAJAGOPAL: Sir, I did not even get 20 
minutes. 

[Tmnsllltionj 

MA. DEPUTY SPEAKER: You have already taken 
25 minutes 

... (Intef1'Uplions) 

/English] 

SHRI L. AAJAGOPAL: My friend has f\nished his 
speech at 1627 hours and it is still 1635 hours. 

6IId 
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MA. DEPUTY-SPEAKER: Please sit down now. 
Nothing will go on record . 

... (Inftlnuplionsl 

SHRI L. RAJAGOPAL: Sir, please give me five 
minutes. 

MA. DEPUTY-SPEAKER: I cannot give you five 
minutes more. I have got a list of more than 71 Members 
and out of that, 20 Members belong to Congress . 

SHRI L. RAJAGOPAL: Sir, it is a historical Budget. 
Members have made a number of allegations. It is our 
duty to respond to that. 

MA. DEPUTY·SPEAKER: Please conclude In two 
minutes. 

. .. (InttlnupUons) 

[Tmnslalion] 

MR. DEPUTY SPEAKER: I have no objection to your 
speaking you may speak for an hour, but other members 
of your party will not get an opportunity to speak. 

... (Intsnuplions) 

/English] 

SHRI L. RAJAGOPAL: Sir, the Members belonging 
to NDA, BJP and also the TOP who are every hour In 
and out of the NDA, are not able to digest the success 
of this Govemment. ... (Inl8nuptlons) 

MA. DEPUTY-SPEAKER: Please come to the point. 
You are not speaking on the Budget. You are only making 
points against each other. 

SHRI L. AAJAGOPAL: We should believe In luck. 
Howelae can we explain the success of those we do not 
like. BJP should try to appreciate the succeas of UPA, 
even though they do not like. Since they do not like us, 
they feel that we are lucky that the Budget has come 
out to be so "..,od, performance is very good, service Is 
good and the people from all quarters are appreciating 
the Budget. They are not able to digest our success. 
Every State and every section of the society has been 
taken care of . ... (Intsnuplions) 

MR. DEPUTY·SPEAKER: Nothing will go on record 
now. Please sit down. 

... (Interruplion$r 

·Not rwcorded. 
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MR. DEPUTY-8PEAKER: Shrf Anll Buu may art 
hll 1PMCh. 

... (/~) 
MR. DEPUTY-SPEAKER: Nothing Is going on record. 

... (Int.mJpl/on8/ 

MR. DEPUTY-SPEAKER: Nothing 18 going on record. 

... (/ntenupIitJn61 

MR. DEPUTY-SPEAKER: The epeech of whoeoever 
epeakl without my pennlalon should not fonn part of 
the record. 

... (Infllnuptionsr 

rrmn818l1onj 

SHRI 'ANIL BASU (Arambagh): Mr. Deputy SpeaJwr, 
Sir, I am grateful to you for giving me an opportunity to 
speak. 

But, I am heJpIeu bec.- my GlrtcI1ar 18 not ~ 
here In the Hou... My Glrldhar who had lifted the 
Goverdhan mountain 18 not he,.. Hon'bIa Velu ~ and 
Rathwaji, both are Mlnletera of State but according to the 
convention of the House the Cabinet Miniiter' should be 
pre.ent at the time of dlacUliion. It is my tMtlpleun ... 
that I can not expreu my agony and my experience 
because Giridhar 18 not praeent here. ...(lnIWTIpIItJn6) You, 
pi .... , listen. While preeenting the Railway Budget for 
2007, Lalujl had told very nicely that It was the same 
Railways Which could not pay dividend during 2001 and 
Its fund balance had come down to Re. 359 clOre. I am 
grateful to the 14 lakh Railway personnel who kept their 
morale high in facing the stiff competition and worked 
with team spirit and helped Railways profits Soar to Rs. 
20,000 crore. 

All this was said by Laluji for which you are 
applauding me. But, with full respect I would like to tell 
the hon'ble House that this could happen only because 
of the untiring hard work of the 14 Iakh RaIlway Peraonnel 
and the love and support of the countrymen. These 14 
lakh Railway personnel have 28 lakh hands and 2 
Ministers of State have 4 hands and Lalujl has 2 hands. 
So, twenty eight lakh and six hands have collectively 
helped the Railways reach this point. It Is highly 
commendable and praiseworthy and we should applaud 
it rising above party politics. 
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But, L.aluJI hal I8Id that hindi of IaIcha of vtllagera 
joined when Sri KrIIhna had lifted the mount Goverdhan. 
SimIarty, the hindi of 14 Iakh RaIlway personnel joined 
the handl of LaIuII and he got luoceI8 al8o. But, I have 
also to tell as to what II their situation. I will dlecu8a this 
point later on as I will now say ,. words on the dernandII 
of the State. Velujl had aleo mentioned the Howrah to 
Chapardanga and Amta to Chapadanga Nne In Queatton 
Hour today. The then Prim. Mlnlater Shrimatl Indira 
Gandhi had laid the foundation atone the,. In 1972 but 
this railway Une could not reach Amta to C~danga 
between 1972 to 2007. It waa started In 1972 but It is 
very dIaappoInting that even after 35 yeara, It could not 
be comp.a.d. There 18 a railway line from Howrah to 
Bargachhla but why has the work on extending it from 
Bargachhla to Chapadanga been stopped. Why has this 
work been atopped, foundation atone of which was laid 
In 1972? 

Secondly, a IUrvey was conducted for upgradatlon 
of the old narrow gauge Une from Tarkeahwar to Magra 
Into broad gauge, Its feaalbillty report has been received 
and estimate has alao been made but all this Is lying In 
the Rallway Board and gathering dust. I humbly request 
both the hon'bIa Ministers of State and Lalull to refer It 
to the Planning Commil8lon and start wort< on It atter 
talcIng the CommIaIon'I approval. LaluJI hImHIf had made 
announcement that Shalimar Railway Tennlnal work will 
be completed but It has been stopped. It wu proposed 
to .tart a train from Howrah to Sudl which Is the 
headquarters and district center of our dlatrtct Vlbhur. 
Much problem Is being faced In commuting to Howrah 
from there. There has been a long standing demand for 
ltartlng a train between Howrah and Sudi 10 that 
paaaengers can travel from Sud! to Howrah In the morning 
and retum from Howrah to Sudi in the evening. Slmllar1y, 
there Ia Sealdah-Murshldabad line. Murahldabad Is an 
historical place of Nawab Sirajudauia who was the Nawab 
of Bengal, Bihar and Orlua had fought with the British. 
Many touriata vlalt MUrahldabad. P .... ngers can reach 
Sealdah In the morning through Sealdah·Murahldabad line 
and can retum to Murahldabad In the evening. On. or 
two trains may kindly be Introduced there. There Is a 
station called Dankuni on Howrah-Bardhman HCtIon which 
has become quite Important, because Rs. 32000 crore 
a,. being Inveated there. There will be an International 
township and an Induatrtal complex and the work hu 
started on it. Thle wiN result In Increued traffic flow from 
here which the infrutNcture of the Dankuni station can 
not bear. There Ia need to pay more attention to It. What 
happened to the Howrah-Bardhman cord line? There Is a 
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[Shri Anll Baau) 
third line from Dankuni to Bardhman but the Iituation 
from Howrah to Dankunl Is like, the neck of a gIaaI 
bottle. A Hne has been laid from there but there Is no 
time to go to Howrah from here. A lot of problem is 
being faced in reaching Howrah station. Whether it is a 
Mall or Express train, all the trains have to atop In the 
cord area of Howrah for half to one and half hour. They 
do not get signal because there is no platform clearance. 
You should find some solution to it. Some master plan 
should be formulated for it. There should be a third line 
from Dankunl to Howrah, otherwise It makes no sense to 
start a new line. It's very much necesaary to lay a new 
line from Dankuni Milia, If a line will be laid from Dankunl 
Milia then it will reach the third line in Howrah. Therefore, 
you should pay attention to It. 

Sir, Gehlot ji has said that Laluji did nothing. We 
understand his pain because he was in the Government 
for six years but the 11M, Ahmedabad did not invite him. 
This party had top shot leaders but no one was Invited 
for giving lecture in Ahmedabad. Lalu ji is the first Railway 
Minister of India who was invited to Ahmedabad. Such Is 
the international standing of the 11M, Ahmedabad that it 
is considered aa having same standard as that of Harvard. 
When . they were in power for six years, nobody was 
Invited during that period. We understand his pain and 
feel It but what can we do for It? 11M is a profeasional 
Institute and has a good rank in the international arena. 
... (Int~miptions) He was not invited there but Laluji was. 
He feels pain because of this but what can we do? 

I would like to say one more thing. I would like to 
tell Shri LaluJi very politely that the Members of the 
Congress Party mentioned that the passenger revenue 
increased by 14 percent. Shri Gehlot has also mentioned 
it. But when the passenger traffic has increased by seven 
percent, how can the revenue increase by 14 percent? If 
one goes through the accounts of last one year, It will 
be found that most of the reservations are 'Tatkal' 
reservations. Traffic has increased by seven percent due 
to 'Tatkal' reservation in Mail, Express, Sueprfast and the 
revenue increased by 14 percent. The main reason behind 
it is that more and more 'Tatkal' reservations are being 
booked, i.e. the earning is from that source. Therefore 
the revenue of railway has increased by 14 percent. There 
are other reasons also but this is the main reason. 

The second question is relating to railway safety. We 
have a1ao considered it. I was a member of the Standing 
Committee on Transport and Tourism. We had examined 
the railway safety. The problem is that the Deputy Safety 

Commissioner of R.ailway Ia an officer ~ railways. He 
gets his salary from railways and after C?mpleting his 
deputation period he goes back to railways. How will 
those people work "impartially who earn money from 
railways and whose service depends on railways? The 
office of Railway Safety Commissioner has been designed 
in such a way that it does not get any cooperation for 
working impartially. Hence we have opined that Railway 
Safety Commission should not be kept under the control 
of any Ministry and rather It should be a statutory body 
like Election Commission. Railway Safety Commission is 
under the control of Civil Aviation department. They get 
money from railway and work for safety commission and 
revert to railway. The problem of safety has become a 
very grave problem. Therefore it should be considered 
seriously. I would like to say that Rai/way Safety 
Commission should be made a statutory body like Election 
Commission. It should not be put under the control of 
any Ministry and only then the staff of Railway Safety 
Commission will be able to work impartially. 

I would like to say about freight rate. In November 
It was increased by six percent and in January again it 
was Increased. We would like to know as to who has 
done thl.? But the price of stonel being carried in rail 
wagons in dancunl Increased by 100 to 250 rupees. All 
the construction work-be It construction of building or 
roads where stone chips are used-has become costlier 
as the prlca of stone chips has Increased by 10010 
250 rupees. All the transportation Is now being lost to 
road transport due to this. Railways has to bear 1088 on 
this account. We would like to know about the officer 
responsible for this. Freight charges were supposed to 
be reduced but the freight charges were increased by six 
percent very cleverly from the 1 st November and again 
In January It was increased. 

I would like to say about road over-bridge. I had 
mentioned in Railway Consultant Committee that railway 
was earning a lot. Railways get funds from the 
Government also. Railways should bear the cost of road 
over bridges. Do not thrust It on the Govemment. The 
Government has neither funds nor resources but the 
railways have both funds and resourc$s. RaUways get a 
lot of money as cess. We had said that the railways 
should bear the total cost of railway road over bridge but 
that has not been done as yet. ... (Inttlnllptions) 

MR. DEPUTY SPEAKER: Now you conclude. 

". (InltllNpl/Dns) 
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SHRI ANIL BASU: I agree with you but please give 
me a little more time ... (In/smJptions) 

MR. DEPUTY SPEAKER: Eight more mambers of 
your party have to speak. Please conclude. 

'" (lnltltrUptlons) 

SHRI ANIL BASU: CBT has made an announcement, 
what has happened to that? It will benefit iron ore and 
steel industry. The Iron and steel factories In smaD medium 
sector will have a lot of small difficulties in securing 
wagons for canying iron ore. Iron and steel industries of 
small and medium sector should get the facility of CBT. 

Hon'ble laluji, earlier coal and ash handling workers 
used to work in locomotives. Railways has been 
modernized which we have welcomed. But the coal and 
ash handling workers were retrenched. They are from 
very poor and backward class. We had talked with Laluji 
about this. We alongwith our leader Basudeb Acharya 
met Laluji hundred times. Laluji wrote a letter to us that 
he had considered their case. All these people would get 
jobs in the Indian Railways. This was told In 2004. Now 
it is 2007 but nothing has been done In this regard. Now 
where would these people go because they have no 
other means of Uvelihood. They will commit suicide. TheM 
people did not get jobs despite lalujl's88Surance. What 
are the views of Railway Board in this regard? Theae 
people are tarnishing the image of hon'ble Minister. If 
Ministry of Railways does not think about them, then 
who else will think? 

I told Laluji that in India If you do not think about 
these people, who would think for the poor? You run 
'Garib Rath' on the one hand and Kill the poor on the 
other hand. 'Garlb Rath' started running but the poor 
died. What is this? You must think about this. 

I would like to tell you about the result of the 
happenings in railways. There has been a growth in traffic 
in railways from 1996-97 to 2007 but there was no 
employment proportionate to that. The officers of group 
'P\ and 'B' were recruited but there was no recruitment in 
group 'C' and 0'. Their number has decreased. The 
people of middle class are not getting jobs. Those people 
do not get jobs in even public sector after retirement. 
What I want to say is that the number of officers in 
group 'A' and 'B' has increased but the number of 
employees in group 'C' and '0' has decreased. 
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You say that the RaHway is developing fut with the 
hard work of 14 lakh railway employee. under your 
leadership. You have taken the credit of the success for 
which fourteen lakh employees have worked hard but 
these people are being sacrificed. I am very sorry to say 
that it should not be done in the name of PPP. Earlier 
there used to be a guard In the lut compartment of a 
coal run locomotive. They used to lower the green flag 
and the red flag and the train started moving after blowing 
whistle. Now what Is PPP i.e. Public Private participation? 
Similarly, what is IRCTC? Earlier, IRCTC was set up for 
modernization and upgradatlon of the Railways. But, now 
It means to hand over all the work to the private 
contractors and that all electrical, mechanical, 
telecommunication, signals, coaches, wagons, station, 
trainee retiring rooms, training work etc. should be given 
to the PPP. What Is this? All this Is not correct because 
it creates an atmosphere of opposition. An atmosphere 
of opposition has been created between Railways workers 
and Railway Authorities. 

17.00 hr •• 

This atmosphere of opposition has been created 
because of this. I want to wam you that If the Govemment 
does not stay away from the path of PPP then the day 
18 not far when the Railway workers will be forced to 
take to the course of struggle. The Railway workers are 
not ready to accept all thl.. How can I teU all the .. 
things and it la unfortunate that the Railways earns a 
cash surplus of Rs. 20,000 crore and all the work-clvll, 
electrical, mechanical, telecommunications- has been given 
to the private contractors. What I. this going on in the 
RaIlways? Asia's largest goods shed Wadi Bandar has 
been closed. Why this happened, because there Is no 
traffic and goods booking. Why there is no traffic? Now, 
they have found an excuse that it Is not good to keep 
cement there as it affects the environment. This diverts 
all the traffic towards road. It's very clever that whole of 
the traffic is diverted to road in the name of environment. 
People say that it will pollute the environment. Earlier, 
there used to be two parcel vans-one behind the engine 
and the other next to the guard room in the passenger 
and mall trains. Now, the railways has stopped all the 
work related to the parcel vans. What will happen to the 
Railway labourer and employees? Nobody wanta to listen 
to them. Now, all the works are being outaourced through 
the ContaIner Corporation and IRCTC . ... (/n/em.rp/lon6) 



503 ""'y 8u$f( I()(Jl~ DiIt:uIIitJn MARCH 8. 2007 504 
o.m.ndII frJf GtWIII till ~ I()(JNJI 
o.m.ndII for ~" 0tWII#-(R8llwtlpJ. 1(J(J8.01 

MR. DEPUTY SPEAKER: Please. conclude. 
... (InftJnvplion8) 

SHRI ANIL BASU: Mr. Deputy Speaker. Sir. you lov. 
me v.ry much. Th.refo.... give me little more time to 
speak. 

MR. DEPUTY SPEAKER: What can I do. I am 
h.lpless. Eight other memb.rs of your party are yet to 
speak. 

SHRI ANIL BASU: Mr. D.puty Speaker. Sir. printing 
preas and printing centre of the Railways have been shut 
down. The printing preu of the Eastern Railway and the 
Westem Railway have been shut down becauae printing 
il not done there. Office ... do not give printing orda .... 
The reason for this II PPP. All officers know that nothing 
Ihould be given to the pr.... It should be outaourced. 
Very good printing pr ... 0' the Westem Railway and the 
Central Railway have been closed. This is not acceptable 
the way atl th ... works are being done. With due rupect. 
I would like to t.U hon'bl. LaJu ji that the UPA Govemment 
is working against the .. me poor people with whoae 
votes it came to pow.r. Thla will result in their IUpport 
going the oth.r way and the communal powers will us. 
it to their advantage. Ratlways unite the country but. today. 
It is also dividing the country. It is my humbl. request to 
Lalu jl that he should be wary of the offlclall In the 
Railway Board because of whom he Is not abl. to see 
through their tricke. He should look a little furth.r and 
should not do what Is undesirable. otherwise. the result 
will not be good. We appreciate him and the success 
achieved i8 aIIo praiaeworthy. Only Lalu ji has brought 
the Indian Railways in the World reckoning. She Railway 
Budgets were presented during the NDA Govemment but 
no work was done during that period. We are thankful 
and grateful to Lalu ji for remarkable tum around in the 
Indian Railways. 

I support this Railway Budget once again and 
conclude my speech. 

... (Inmnuptions) 

/English} 

MR. DEPUTY-SPEAKER: H. has sRoken without my 
permlaalon. Nothing should go on record. 

... (InftJnuplions)· 

·Not recorded. 

MR. DEPUTY-SPEAKER: Please do not apeak without 
my permlaelon. Do not take away my right. 

/T,..,../Ionj 

SHRI REWATI RAMAN SINGH (Allahabad): ~ 
Deputy Speaker. Sir. I thank you for atlowing me to speak 
on the Railway Budget 2007. Sir. before starting. I would 
like to congratulate Basu JI that he made his speech. 
perhaps. for the first time In Hindi even through it is not 
his mother tongue. He d.serves accolades for this. 

LaluJi has p ..... nted the Ratlway Budget for the fourth 
time. w. all know that Indian Railways is the largest 
public notor enterprl8e. MOlt Importantty. h. has achieved 
an hl.torlcal feat by bringing the 1088 making Indian 
Railways out of the reds with proflta amounting to Rs. 
20.000 crore. Our friends from NDA can oppose it but 
everyone should appreciate the good work. The moat 
striking feature of all the four Railway Budget presented 
by LaluJI is that far.. have not been hiked even by a 
.ingle paisa rather they have bean decreased. Air-
conditioned trains by the name of 'Garlb Rath' have been 
introduced at many places. Commonman could have never 
imagined to travel in an AC train but even he can travel 
In one today. 

One more important thing is that LaiuJI has a broad 
vi.ion. I do not want to compare the Indian Railways 
with Europe or the US. But.Chlna Ie our n.ighbour and 
we have competition with It. China'. GOP Is incra.ln; 
at the rate of 10% and our GOP Is also expected to be 
9.24'1.. this year. I would like Lalujl. Velu ji. Rathwa Ji and 
the Chairman of the Railway Board to see that bullet 
train Is running at the speed of 250-300 kmlhr. in China. 
In our country. w. started metro train first in KoIkata and 
now in Delhi. If we consider the speed of our trains. 
then the speed of Rajdhani Express was 130 kmlhr in 
1967 and more or less the same speed is there even in 
2007. while the speed of Bullet train in China is 250-300 
kmlhr. I would request the hon'ble Railway Minister to 
introduce. at least. one or two trains from Delhi to Howrah 
or Mumbai etc. having a speed in the range of 250-300 
kmlhr even if it would not be possible to run them 
regularly. so that we should not look like lagging behind 
China in any field. We have to compete with China and 
make India number one in the Wortd. as H.E. the 
President has said. Therefore. Sir. I would like that you 
should think over It and show in the next budget that 
work Is going on in India also in this direction. Hon'bIa 
LaJuji has worked towards constructing two new corridors . 
for goods trains but It has not been specified in the 
budget 88 to the time by which they would be ready. 
Much of the income of our railways comes form 



traneportation of goodI which I. about 66 percent. Aa an 
honourable Member haa mentioned just now the apeed 
of our goods train Ia not more than 25 kllometr.. per 
hour and the train tak.. many days In reaching Ita 
destination due to which the owners of perishable goods 
p~fer carrying th.'r goods via roads. W. are competing 
with road transport. Road transport carries the goods to 
destination within two or three days. Therefore, I would 
like Hon'ble V.'ujl, Hon'ble Rathwajl and the offic.... of 
railway board to communicate, whatever I am speaking 
here, to LaJujl so that action might be taken In this regard. 
If the Members just speak out something h.r. and no 
action is tak.n on their points then It becom •• 
meanlngleaa to make our submissions here. 

So far as cat. ring s.rvlc.s on the trains are 
concerned, Chapatis, cooked pulaes, rice and cooked 
vegetable8 a... routinely served and that too in cold rether 
than hot condition. The catering system In railways MOWS 
no Improvement whataoever. I have been trav.Hlng by 
trains for fifty years. They serve bread and omelett. In 
breakfast. When the times a ... changing you too, should 
change. If you are competing with aeroplanes th.n provide 
food as being provided In aeroplanes. Why do not you 
supply 'idll' and 'doea'? Why do not you do such things 
which may Improve your Image? Th. platforms bearing 
No. 1 are better but the platforms bearing no. 2 and 3 
are still neglected and the catering facilities provided the ... 
for passengers are not upto the mark. Pleas. consider 
improving the catering faclllti.. on platforms no. 2 and 3 
In the second phase. 

So far as railway Inquiry Is concemed, the first thing 
is that one can aeldom get the number and " by chance 
one gets connected, he Is told that the train Is on time 
and will com., say, at twenty minutes past ten. But when 
one reaches station, one finds no trac. of train. Why do 
not you provide a mobile phone or radio phone to the 
driver of a train so that paaaengers may know the right 
time of arrival of the train. The pass.ngers ar. stili In 
dark de8plte so much dev.'opment. Whenever we can, 
we are told on the inquiry that the train is on time but 
when we reach the station, the train Is not the ... and we 
have to contact inquiry time and again. 

Sir, on Inquiring, nobody on duty in the Inquiry tella 
us about the whereabouts of the train and the .xpected 
time of arrival of the train at station. 

MR. DEPUTY SPEAKER: Thank you ptease conctude 
now. 
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SHRI REWATI RAMAN SINGH: Sir, I am speaking 
In a mode8I mann.r and you want to thank me off. 

MR. DEPUTY SPEAKER: You have been 8p88klng 
for lut ten mlnutaa Please finish quickly. 

SHRI REWATI RAMAN SINGH: Sir, I would like to 
gIv. on. mo... sugg.stion. Our Mlnlst.r of Railways and 
the Minister of Stat. In the Ministry of Railways .hould 
VIsit the waiting rooms and toilets on the station. as they 
a... rarely cI.an. Today our country Ie moving towards 
21st century, yet th .... is lack of sanitation. Technical 
upgradatlon of railways Is much needed. Hon'bIa Mlnlst.r 
of Railways haa stated that IIght.r compartments of train 
would be manufactured. The h.ight of gooda-traln wlH be 
raiHd. Th .... Is no programme in budget for phasing out 
and there Is no m.ntion In budget as to by when the 
new Ilght.r compartm.nts are IIk.1y to be manufactured. 
Th. British had manufactured the compartments of iron. 
They had to us. up the Iron of England. Th.y 
manufactured so h.avy compartments that the train could 
not run at a high sp.ed. It should have been detailed in 
thl. budget as to by when the n.w type upgrad.d 
compartments a... likely to be manufactured. 

I would like to submit that now-a-days th.... Is a big 
problem In citlaa wh.re the railway cr088ings are In the 
middle of the cltl .. and the authorities have don. nothing 
for that specially In Uttar Pradesh and Allahabad from 
wh.re I hall. I met hon'ble Minister of Railways also and 
I would like to give an .xampl. of Allahabad. I met the 
Chairman of Board also and told him that th .... w .... two 
raYway lines In Allahabad- one is of northem railway and 
the oth.r is of north east.m railway. One Is und.rground 
and the other Is elevated. We had glv.n three options 
for that cr08slng. W. said that an overbrldg. be 
constructed but they said that it was not poaaibie. Then 
I said that the north-eastem railway line be ralaed so 
that the trains would run overh.ad and the vehicles would 
ply below that bridge. There are ott.n traffic jams at 
Rambagh. Traffic remains standstill for forty-five minutes 
to an hour. Neith.r the Chairman nor Member Engineering 
has got tim. to pay att.ntion to this problem. Nobody is 
18ady to go th.... for a visit and it was said that it was 
impoaaible. I would like to congratulate Shukhblr Singh, 
Genetal Manager, North-East.m Railway for starting the 
wort< of widening the raIIw..,-c1'088ing on our request. I 
invite all of you. Few days ago there was 'Kurnbh Me/a'. 
FIv. and a half crore pe4»Je took the holy bath In the 
Ganges. You did not have' time to ... the hardships 
being faced by the people th.re. I Invit. you to corne 
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there with the Chairman of Railway Board and work 
towards solving the problem. 

I would like to draw kind attention of the House to 
the fact that Allahabad has given five Prime-Ministers to 
this country. Perhaps there would not be another city in 
the world, from America to England and Europe to Asia, 
which would have given so many Prime Ministers to the 
country. I requested to introduce a Shatabdl Train to 
Allahabad but the Railway Board Is not ready for it. I 
proposed that your grand card had got choked. If there 
be double track from Varanasi via Raibareilly and 
Lucknow, many trains can run on that second track. I 
invite all of them to come to Allahabad with prior 
Information. With this I have submitted many suggestions 
for the betterment of the railways, please take action on 
them and communicate to hon'ble Members of your doing 
anything in this regard. 

I thank you for giving me time to speak. 

MR. DEPUTY SPEAKER: Rahtwaji, would you like 
to say something? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI NARANBHAI RATHWA): I would like 
to inform the House, through you. That many Members 
have to speak on Rail budget. Today debate in the House 
will go on till late night. So there has been an 
arrangement of dinner for all the hon'ble Members and 
parliamentary staff. 

{English] 

MR. DEPUTY SPEAKER: Now, nothing will go on 
record. 

... (Int8rruptions) .... 

MR. DEPUTY SPEAKER: Before I request Shrl Ram 
Kripal Yadav to speak, I would like to make a request. 
I have a very long list: there are 80 Members who want 
to speak. Those hon'ble Members who want to lay their 
written speeches on the table of the House, can do so; 
they will form part of the proceedings. 

{Translstion] 

I would like to request that it would be better if the 
Members speak in brief otherwise debate would go on 
till 2 a.m. 

"Not recorded. 

{English] 
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Now I request Shrl Ram Kripal Yadavji to speak. 
Please be brief. 

{Tnll1$la/ion] 

SHRI RAM KRIPAL YADAV (Patna): Sir, thank you 
for giving me an opportunity to participate In the 
discussion on rail budget. I would like to be obliged for 
being allowed a bit more time. And this will be a saving 
grace if I am not interrupted. 

MR. DEPUTY SPEAKER: Ram Kripal ii, if we go 
like this, we will not be able to finish till 2 0' clock in the 
night. You have ten allotted minutes time. 

SHRI RAM KRIPAL YADAV: Mr. Deputy Speaker, Sir, 
rise to support the rail budget 2007-08 presented by 

Shri Lalu Prasad Yadav. I congratulate the hon. Minister 
of Railways for presenting consecutive fourth rail budgets. 
Right from the first rail budget to the fourth one, he has 
been taking care of all the sections of people including 
common people. He has done his level best to safeguard 
the interests of all the people, be they commuters, 
agricultural worke{8 or well off businessmen. This " 
therefore, a historical budget. After independence, this 
has never happened that a railway minister has nOt 
presented a deficit railway budget. All the ministers would 
invariably present a deficit railway budget and also 
increase freight as well as passenger fare. As usual he 
has said that he has been able to present a surplus rail 
budget with the help and support of 14,00,000 employees 
and officers, thereby bringing about a tum around of the 
Indian Railways and accruing a profit of Rs. 20,000 crore. 
He has not imposed any new tax on the passengers or 
the businessmen. Rather he has reduced the passenger 
fares so as to give relief to the people at large. If you 
have the honesty of purpose together with dedication and 
a desire to serve the masses then efforts certainly bear 
fruit. Shri Lalu Prasad Yadav belongs to common man 
and poor people of villages and has felt their plight; 
therefore, he has been able to do all this with his abilities 
and efficiency. 

Mr. Deputy Speaker, Sir, I remember, when he first 
became the Chief MInister of Bihar, the people ridiculed 
him as a villager, a farmer and a man from amongst the 
commonman. When he took over Bs the Minister of 
Railways, people said that the railways would be ruined. 
But a welJ.WIsher of commonrnan Shri Lalu Prasad Yadavji 
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h. given these results with his dedication and honesty. 
The predecessor Government had decided to go in for 
privatization of this very railways according to Rakeeh 
Mohan Committee and people were quite disappointed. 
Today, with the help and support of 14 lakh railway 
employees Shri Lalu Prasad jl has tumed around the 
railways into a profit making organization. Besides, he is 
not expecting any assistance from the Govemment rather 
he would be offering some (dividends) to the Govemment. 
He has done a" this while extending facilities to the 
passengers and all have been witness to it. Certainly we 
have felt It. As many as 98 percent people of the country 
are satisfied with the rail budget. People of all sections 
are happy and have therefore, approved this budget. But 
my friends In BJP say something in the House and 
something else outside. Not one but some 2()"25 friends 
In BJP and N.D.A. have expressed their admiration for 
Shrl Lalu Yadav ji. There is democracy in the country 
and they are in the opposition. We have no objection to 
their playing the role of an opposition. But they should 
praise and encourage whatever they find good. Everything 
should not viewed with Individual approach. 

Mr. Deputy Speaker, Sir, I would like to cite one 
example. Our friends from NDA were saying a lot about 
the hon. Minister of Railways and the UPA. I want to 
present some figures related to railway accidents. These 
figures will reflect the performance of UPA Government 
in comparison to that of the NDA Government. Some 
hon. Members were saying here that during the NDA 
regime In the year 2001-02 a total of 415 rail accidents 
had taken place. In 2002-03, 2003-04 and 2004-05 theae 
numbers stood at 351, 325 and 234 respectively. In the 
year 2001-02 the number of accidents were 415 which 
fall during the NDA regime. During hon. Lalu Prasad 
Yadav II's term in UPA Govemment only 234 accidents 
have taken place In 2004-05 and 351 In 2002-03 while 
this number was 415 during NDA regime. A total of 1051 
accidents took place in three years of NDA Government 
whne this number Is only 650 during UPA regime which 
Is almost half the number during the NDA regime. I do 
not know from where they were quoting the figures? They 
should first look Into themselves. 

SHRI KHARABELA SWAIN (Sal.ore): The fund of 
Re. 1700 crore provided for track renewal • ... (II'1ttIm.pfitJM) 

SHRI RAM KRIPAL YADAV: You take your seat. I 
did not disturb you when you were apeaklng . 
... (Inmnuptlons) 
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/EngIish] 

MR. DEPUTY SPEAKER: Nothing will go on record 
except the apeech of Shri Ram Kripal Yadev. 

... (In/tlmpllon$)' 

/Trsnsl8tion] 

SHRI RAM KRIPAL YADAV: Sir, I want to show the 
figures of eamlngs during their regime vis-a-vis ours. Rs. 
10,646 crore were earned during three years of NDA 
regime while we have earned Re. 30,286 in three years 
for which Lalu Prasad Yadevji will be remembered. This 
Is the cornpariIlon between N.D.A. and UPA Governments. 
This Is the performance of Shri NItish Kumarji the former 
Minister of Railways and p ..... nt Chief Minister of Bihar 
vis-a-vis Shri Lalu Prasad ji. This is the result of efficiency, 
devotion and honesty only. 

I want to give you one more figure. I would like to 
give you a glance of the freight carried during the NDA 
regime. During NDA regime 1588.36 MT freight was 
transported which the hon. Minister of Railways In UPA 
Government increased to 1995 MT. This Is an Increase 
of 500 MT with the same employees and officers. 

I want to give the figures of passenger traffic as 
well. A total of 15420 million passengers were carried 
during their time while in our time 17550 million 
passengers have been carried In three years with 
Increased facilities as faith of the people have Increased 
in the railways. Eariler people were apprehensive of 
accidents while travelling by traina but now they have 
reposed their faith In the railways as the work culture 
has changed. All this Is due to change In work culture 
and approach. But they say that this Is only jugglery of 
figures but I say It Is not so. I offer an open challenge 
that H these figures prove wrong then I am ready to face 
any punishment. Somebody was aaylng here that varloua 
chairmen In the country have criticized this budget. FICCI, 
an organization of businessmen, thereby related to these 
people, has said that this Is an exemplary rail budget. I 
win not go 1nto detailed reading of thle example. 

SHRI RAGHUNATH JHA: Hon'ble President has aIeo 
said that this has been a complete overhaul. 

SHRI RAM KRIPAL YADAV: Sir, the CII has said 
that this Is an approach of a new budget. I wHI not po 
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beyond this. Not only thil, our han. Pl'8IIdent hal alto 
praised this budget but theae felloWS fall· to understand 
this. They are uncomfortable becaUH of luch a grand 
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performance of Shrl Lalu Pruad VadavJI. But they 
approach him In the hour of need. ...(/nIMupIlons) Sir, I 
wee talking about development that thiI II not limited to 
Bihar only. For example I am giving you flgurea. 

State New Train Increase In service Increase In frequencl.. Total lervlces 

Andhra Pradesh 

Assam 

Bihar 

Chhattlsgarh 

Deihl 

Goa 

Gularat 

Haryana 

Jammu and Kashmir 

Jharkhand 

Kamataka 

Kerala 

Maharaahtra 

Madhya Pradesh 

Ori88a 

Punjab 

Rajasthan 

Tamil Nadu 

Uttar Pradesh 

Uttarakhand 

west Bengal 

3 

1 

6 

6 

5 

o 
2 

6 

10 

10 

2 

1 

6 

5 

13 

2 

3 

Mr. Deputy Speaker, Sir, now I give the amount of 
funds provided for the projects in Statel • ... (/fIIrII'ItpIJoM) 
Sir, they are quite uncomfortable, they are not In • poaItIon 
to listen. They should go to hoapItaI 81 they are lufferlng 
from Lalu Phobia. I will take a IitIIe time to put up the 
flgurea. I have given the names of 21 State. above. Out 
of these, 4·5 States have been given RI. 500-600 crore. 

2400 

o 
6 

o 
5 

o 
2 

5 

3 

2 

3 

2 

o 
3 

4 

1 

12 

o 
3 

4 

1 

2 

o 
2 

o 

o 

7 

3 

6 

3 

2 

o 
o 
4 

4 

o 
1 

02 

15 

02 

12 

01 

09 

06 

01 

06 

16 

06 

19 

15 

04 

04 

10 

10 

29 

02 

07 

Instead of going into detail, I want to bring on record 
only thia fact . ... (InWnIp/iDns) 

MR. DEPUTY SPEAKER: You have been speaking 
for the last 20 minutes. P..... conciUde now. 

SHRI RAM KRIPAL VADAV: Mr. Deputy Speaker, Sir, 
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I am the firat apeaker from my party. I have been given 
the responsibility to make my point. 

MR. DEPUTY SPEAKER: You have already taken 
20 minutes. Now, you may please take your seat. 

SHRI RAM KRIPAL YADAV: I was stating that han. 
Railway Minister has tried to give facilities to every eectIon 
of society. He has presented an historical surplus budget 
of Rs. 20,000 crore with Railways having a fine operating 
ratio of 79 per cent. Railways transported a record freight 
of 726 million tonnes as against the target of 667 million 
tonnes. The fare of ordinary and non superfast trains 
has been reduced by one rupee. Superfast charge of 
superfast trains has been decreased by 20 per cent. The 
fares of first AC and second AC have decreased by at 
least 6 per cent. The fares of sleeper and 3 tier AC 
class have also been reduced. The charges ievied on e-
ticket have been reduced. Cushioned seats in second 
class have been provided to the commonman. It is an 
historical step. No Minister could ever think that the 
commonman also dream of cushioned seats. They had 
to sleep on the wooden sleepers and could not sleep. 
Now, they would be able to sleep properly. Eight rakes 
of AC Garib Rath trains have been Increased, There is 
more demand for them and their number will be increased 
In the next financial year. Provision for six unreserved 
second-class coaches in every new train has been made. 
Retail milk sellers used to face difficulty. Now, they have 
been provided with facilities separately. It is an historical 
step and will provide them relief. Not only this fifty per 
cent concession In the second-clals fares has been 
provided to the candidates participaling In the mains 
examination of Staff Selection Commission and Union 
Public Service Commission. The lower berth was much 
needed for the senior citizens and the women above 45 
years of age and provisiOns have been made for it. In 
addition to it, many other facilities have been provided 
for. I would present with your permission the written 
material available with me . ... (lntsmJplion8). I had already 
taken your permission. 

MR. DEPUTY SPEAKER: You have taken 23 minutes. 

SHRI RAM KRIPAL YADAV: I have also to apeak 
something regarding Guru Gobind Singh Jayanati and 
his place of birth. I was saying that the Govemment is 
providing all the facilities. But, there is a severe shortage 
of faciHtias for the commonman in the ordinary trains. 
They have to face many difficulties in the local trains. 
Sometimes bulbs are missing or there are no toilets at 
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all or there are broken seats. In view of thII, hon. MInIMer 
Ihould take a decilion to change an the old bogIea in 
which commorman travels. Hon. Mlnl8ter II doing a lot of 
work but he must pay attention to th... facilities. 
Everyone cannot travel in the AC trains. You may earn 
more than As. 20,000 crore but there II a need to pay 
more attention towards your target. We should allo pay 
8tten~ to the people living below poverty Hne in the 
country. You are prOViding facUlties but the facllltt .. to be 
provided to the commonmen should 00 be considered. 

Now I am going to say a few words about the 
platforms. Hon. Mlni.ter has made arrangements for 
cIeanIlI'I88I. Th .... was no faclDty of tape water at many 
places and arrangements hav .. been made for it aJongwIth 
toilets but stili there is a ehortage of facilitiea. There is 
a shortage of sheds. I think that railway platforms have 
been expanded but not the 8heda accordingly common 
travelers face cllfflculty due to this. I, therefore, would like 
that the hon. Minister should pay attention to it. Now, I 
would lik. to conclude by making 80me demande. 
... (Inlrlmlplit:Nu) 

MR. DEPUTY SPEAKER: You can lay the demanda 
on the Table. 

• 
SHAI RAM KRIPAL YADAV: It has been decided to 

modernize 300 .tatlons, Patna· Sahib atatlon i8 an 
historical place and In this regard, I would like that the 
hon. Minister should pay attention to It. He had once 
said that he had given due emphasis on It. There Ie fog, 
therefore, we would like an announcement from him for 
modernization of the Patna Sahib station also becauee it 
had been the historical land of Baba. People come from 
all over the world to pay their obellance at the Patna 
Sahib Gurudwara. Mr. Deputy Speaker, Sir, you must aIIo 
be going there to pay your reapect. I, therefore, would 
like to submit that he ahould pay attention to it. There is 
too much traffic load between Mokama and Arrah resulting 
in too much difficulty in commuting. I think that laying of 
a third line there will solve the problem of local 
pusengara, who aometimes get late by 2-3 hours. 
Therefore, there is a need of a third railway line there. 
Not only this, there Ie a need of running MU traiml in 
place of the DMU trains. There are several places in 
Bihar where DMU is running but MU tralne are needed 
there. Many metro cities have this facility but it is not 
available in Patna. 

Sir, I totally agree with what Sh. Rewali Raman ji 
was just saying that the catering arrangements should 
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be improved. I think this arrangement is not proper. Vou 
are taking money but no one is monitoring It properly. I 
think that the Govemment does not have proper control 
which results In disorder in catering arrangements. I would 
like that a new rail line should be laid between Sitamarhi-
Jaynagar, Nirmali-Loukaha, and Ghogharhi Koshl Bank-
Jamalpur. Some new trains should be introduced and 
new rail lines be laid as demanded by the people of 
Bihar. Vou have given the proposal of Vihta to Aurangabad 
but funds are not available. Hon. Minister has given 
assurance many times in the House which will help the 
people of five Parliamentary Constituencies. I, therefore, 
would like that when he replies, he should definitely pay 
attention to the area between Vlhta to Aurangabad as 
lakhs of people will benefit from it. The people there are 
doubtful due to non-allocation of funds for It. 

Mr. Deputy Speaker, Sir, I am grateful to you for 
giving me time. I am sure that Indian Railways will be 
number one In the world In the coming days as per the 
lesolve of the hon'ble Railway Minister. It has proved to 
be a profit making enterprise and would remain so In 
future also. With these words, I support the budget. 

"Target of 785 million tonne freight and transportation 
revenue of Rs. 71,218 crore. Plan to double new lines, 
gauge conversion, doubling and electrification of railway 
lines In comparison to last year. No Increase in freight 
charges. Reduction of 5% in diesel and petrol fares. 
Reduction of 6% in transportation of iron ore for domestic 
Industries. Maximum limit of freight fare decreased from 
Rs. 220 to Rs. 210. Special attention to Railway security, 
security arrangement of main stations with the help of 
modem technique/equipments like metal detector, CCTV 
and smart video cameras. Campaign to mOclemizethe 
RPF and filling up of vacant posts. Renewal of the _eta 
becoming over-aged. All out efforts to prevent accidents. 
Construction of dedicated freight corridor and world class 
atations. Big and ambitious schemes for modernization of 
Railways. Scheme to' construct logistics parks and 
agricultural outlets through ppp. 

{English} 

··SHRIMATI MINATI SEN (Jalpaigurl): Sirl This year, 
the hon'ble Minister for Railways has placed a budget 
with specific direction and the direction is Privatization of 
Railways has placed a budget speech; he declared that 

..... This part of the speech was laid on the Table. 
'"The speech was laid on the TAble. 
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Railways have constituted a PPP cell Iince railways want 
many more PPP Schemes. 

I do not know whether Lalu Ji still remembers his 
speech dated 10 September 2004, when he said that 
"He would rather quit than allow privatization- He further 
said that ·Prlvate sector would not meet the aspirations 
of people at large if Railways were privatized, as the 
cost of operation and services would Increase manifold". 

According to a PTI report dated January 6, 2007, 
"Railway Minister Lalu Prasad Vadav on Saturday said 
that Indian Railways was in profit and that he would 
never allow anyone to privatize the organization". 

The uncompromising crusader against Privatization 
seems to be list. The same Lalu Ji, in his present budget 
speech, proudly declared that Railways have leased out 
catering and parcel services, invited private investment In 
the wagon investment schemes, awarded licenses to 
private parties for running container trains - even when 
the turnover of Container Corporation of India limited is 
Rs. 2,489 Crores and Net Profit is Rs. 334 Crores in 
2006-07. 

Sir, I recall that IRCTC in Its Busine86 Plan 2000 
declared that it would engage a consultant to prepare a 
plan for privatization. That was BOA period. The people 
of India refused to accept the policies of outsourcing of 
NDA Government and brought UPA In the power. But, 
unfortunately, Lalu Ji preferred to carry on the legacy of 
NDA In his current budget proposal. 

Sir, the results of recently concluded assembly 
elections of Punjab and Uttarakhand clearly indicate that 
this time people voted against the policies of UPA. This 
Is a warning from the people. 

Sir, likewise last year, thie year too, there Ie no 
increase in train fare. Over and above a further reduction 
of Re. 1/· in dally ticket fare has been announced. This 
Is welcome. But, are afraid that Lalu ji will definitely find 
out other ways and means to increose the earnings of 
Railways, as it was done in the last year by renaming 
number of trains 38 super fast, Increasing the charges 
for cancellation of tickets and increasing the fees for Tatkai 
reservations. May I please uk the hon'ble Minister to let 
this house know, how much the railways have earned 
during 2005-2006 on these account. 
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Sir, in this budget speech, hon'ble Minister for 
Railways has said that Gross TraffIC Earnings for 2005-
2008 will go up to 18 per cent and likely to reach Rs. 
42,299 crores. But expenditure for construction of New 
lines during the corresponding period have been shown 
as Rs. 1991 crores only, that is merely 2.2 per cent of 
the total Gross Traffic Earnings. Similarly, expenditure to 
the extent of Rs. 1242 has been made for gauge 
conversation, which Is less than 2 per cent of Gross 
Traffic earrings. Not a single rupee has been allocated 
for gauge conversation between Alubari and Siligurl. 

Sir, this Is simply a mismatch between earnings and 
judicious planned expenditure. 

Sir, the honourable Minister of Railways has given 
some cosmetic touches in his budget speech. He has 
proposed to Increase number of unreserved coaches In 
all trains excepting fully AC trains and Jana Shatabdi 
expresses. He has also proposed to raise the capacity of 
sleeper coaches from 72 to 84. AC Chair Car from 87 to 
102, AC 3 tier from 64 to 81, AC 2 tier from 48 to 48 
and AC 1 from 18 to 22. 

The proposals are welcome. But on implementation 
of all theee propoea\8, the lengths of the existing platforms 
are to be extended. Again, in almost all long distance 
train, already pusengers of 3 tier sleeper and AC 
coaches as well as unreserved coaches, face problems 
like long queue before the toilet and inadequate supply 
of water. On Introduction of increased number of berths 
and seats, the problems will be more acute. I beHave 
that Laluji will take care of these problems. 

The honourable Minister of Railways, in his budget 
speech has said that KRailway safety is our prime concem" 
I hope that he will appreciate that track renewals, level 
crosSings and bridge works are Important components of 
safety. Unfortunately, in comparison to 2004-2005, there 
is an decrease of Rs. 180 crores in 2005-2006 for Track 
renewal. For level Crossings and Bridge Works, even the 
money allocated in Revised Estimate fro 2005-2006 has 
not been spent. 

But, the recent spurt of terrorist attacks on train has 
becorne a matter of concern for every one. I hope that, 
as promised, the Ministry win take all stepe to fill up the 
8000 vacant poets In Railway Special Police Force. 

Sir, In the cases of death and Injury due to an 
accident, hon'ble Minister of Railways generally rushee to 
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the spot and declare compensations. Unfortunately, in 
Belacoba Train Blast, none from the Ministry viaited the 
spot. The family members of the victim of the blast are 
still waiting for the compensations. I request the Hon'bIe 
Minister to look into. 

Sir, contrary to claim of honourable Minister for 
Railway regarding punctuality in train timings, possibly 
North Bengal is the worst sufferer. Almost all trains in 
late. Train like Mahananda Slkklm Exp ..... , almost runs 
4 to 12 hours late. I hope that this problem will be 
addressed to by Ministry of Railways. 

Sir, I am sorry to point out that huge quantity of 
Railway land remains unused for decades. The State 
Govemments are demanding to use these land stretch 
according to their needs. But Ministry of Railways has 
not yet agreed to this propo8al. I urge upon the Minister 
for Railways, to hand over the surplus railway land to 
respective State Governments. 

Sir, In the current budget proposal, Weet Bengal has 
been neglected in the matter of introduction of new trains. 
Only one new Train has been introduced between Howrah 
and Rampurhat. The Haldia Panskura line has been 
shelved. 

Sir, I am shocked to note that only As. 55 crores 
have been allotted for New Moynagurl JogIkhopa Une, 
which is scheduled to be completed by 2012. I am afraid 
that It will take 12 years more, If so little allocation Is 
made for this important line. 

Sir, speeches are made, assurances are given. But 
the question is, whether the assurances are kept? Before 
two years, we welcomed an assurance of Minister of 
Railways regarding granting of IIcen... to Railway 
Hawkers. I am sorry to point out that the said assurance 
is yet to be fulflHed. 

Sir, now I draw the attention of Hon'ble Minister of 
Railways to a problem being faced by Freedom Fight .... 
As per Railway Board', instruction dated 31.8.1989 
complimentary Card pasaes to freedom fighterl are iseued 
from offices of the Divisional Railway Manger as well u 
Zonal Railway Headquarters. ConsIdering the old age and 
secrlficetl they made, I urge upon the Mlnl8ter of RaIlways 
to grant them passes from nearest Railway Stationa. 

Sir, from the v.ry beginning, I tried make some 
constructive crlticl8m of the rail budget 2006-07. I hope 
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that, honourable Lalu jl will give due welghtage to the 
demand. of the common people and will take corrective 
steps in hi. reply. 

Lastly I support the Railway Budget. 

With this, I conclude. 

·SHRI N.S.V. CHITIHAN (Dindigul): SiI, I raise to 
support the Railway Budget for the year 2007·08 
presented by the Hon'ble Railway Minister. 

lalujl has presented his fourth consecutive succ8lSfui 
budget which is loudly applauded by the press and 
general public as it is praised MNo teers budget'. Instead 
of increasing the fares and freights the efficiency is 
Improved and the frequency of trains is increased with 
the result the Railways have earned a profit of Rs.20,OOO 
crores this year. Hence, it Is a colorful feather on the 
eap of the UPA Government under the able guidance of 
Madam Sonlajl. 

The highlights of this Budget as we all know 8re:-

(a) 4% reduction of fares in all seasons for II class 
passengers 

(b) passenger fares are reduced across all 
categories 

(c) Increase in unre .. rved II class coache8 from 
four to six In every new train 

(d) cushioned seats for unreserved lind class 
compartments 

(e) senior citizens and women above the age of 
forty five will get priority In lower bertha.· 

Further 14% growth in paslenger earnings and 17% 
growth in freight charges are encouraging. A total of 800 
coaches would be attached In popular tralnl is a good 
news to passengers. 

At the same time, I am pained to note that allocation 
of funds to Tamil Nadu Is disappointing and disturbing. 

Another injuatlce to Tamil Nadu is that the Ministry 
has sanctioned freight corridor between Mumbal and Delhi 
and allo between Deihl and Kolka1a at a cost of 
As. 30,000 era ..... But it is known that ChanNii to Mumbai 

"The epeech w.. IIIId on the Table. 
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and allo Chennal to Kolkata will be taken up after lome 
years. The Hon'ble Prime Minister hae once gone on 
record that Chennai and Mumbai corridor should be taken 
up on priority basis. But the Railway Minister has decided 
not to include Chennai in first phase. 

Sir, South Tamil Nadu I. a backward region with a 
low level of Industrialization. There is no perennial river 
to help agricultural operation. Further it is situated In the 
down comer of our country which it is far from the 
consumer market of the country. Industries can come 
only if there is a proper infrastructure. In this context we 
the people of South Tamil Nadu have been demanding 
the doubling of railway track between Chengalpattu and 
Tuticorin. But the railways have decided to take up 
doubling work between Chengalpattu and Villuppuram. 
Even for this project very meager funds have been allotted 
in the current budget. I have Infonnatlon that the Railway 
Board which is In possession of this project has ruled 
out the implementation of the project on economic 
grounds. This project should be Implemented without delay 
for the welfare of the South. 

Railways are now a cash-rich establishment. I urge 
the Railway Minister to allocate a sum of Rs.2000 era res 
immediately for taking doubling of the track between 
Chengalpattu and Tuticorin. 

Tarml Nadu has got largest concentration of metre 
gauge track. The track between Madurai and Colmbatore, 
the two important cities of TamllNadu are atHI to be 
connected. To take up the gauge converaion work betw .... 
Olndigul and Pollachi Rs.30 cro.... are allotted in the 
current Budget. I hope the Railway Minister will allot the 
needed amount next year to complete this project. 

I wish to emphasize that the track between Madurai 
and Dindigul is over utilized to the extent of nearly 160 
per cent. There is very good scope and potential for 
introduction of more trains in this &8(.1or. At present, a 
Broad Gauge track 88 well as a Meter Gauge tract exist 
between Madural and Dindigul. As a part of the popular 
demand for doubling of B.G. track between Kanyakumarl 
and Chennai, the scheme for conversion of the existing 
M.G. track into B.G. track between Madurai and Dindigul 
waa announced In the Railway Budget 2003-04 at an 
estIamated cost of As. 73.19 crores for a distance of 63 
km. Due to meagre aIIoment of funds S9 far no worthwhile 
work has been done in the implementation of the project. 
I now understand for the much awaited project the 
Railway Board has sanctioned Ra.30 crores for the year 
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2008-07 and Rs.70 cro,.. for the current year 2007-oe. 
The track doubling project worth Ra.112 crore by the 
revised estimate should be completed by March. 2008. 

I have been repeatedly raising my voice. at the floor 
of thia august house from the year 1996 for the early 
completion of thia project. I can ... ure that this ia a 
viable project and the entire amount win be receMIct by 
way of revenue within a ahort period of 3 years. 

The Metre Gauge track to between Madura! and Bod! 
should be converted into broad Gauge and .xtended up 
to Kottayam. 

The existing track between Mumbal and Chennal hu 
at present single track b.tween Sholapur and Guntakal. 
This doubling work ahould be taken up on priority bull. 

Integral Coach Factory at P.rambur la one of the 
oldest Railway eetabllahment founded by the tal'-t leader 
of the nation Shrl K. Kameraj. This factory should be 
modernized and brought at par with KapurthaJa. 

Madurai is one of the fast developing cltlea In the. 
country. Many peopl. re.iding In the growing and 
expanding north.m parts of the city quite often undertake 
train joum.ys. Iw all the trains coming to Ch.nnal from 
southern parts of the atate make a atop over at 
Mambalam Railway Station. All the express trains coming 
to Madural also should make a stop over at Koodal Nagar 
Railway Station for the benefit of p .... ng.rs from 
northern 'parta of the city. Such stoppagea bealdea 
reducing passenger congeatIon at Madura! Railway atatIon 
to a great extent will also con.lderably IeaHn traffic 
congestion in the city. Koodal Nagar Railway Station 
should also be renovated with all required facilltl.a. At 
present only Koodal Express alone stops at Kooda/ Nagar 
Railway Station. 

At present Push and Pull train service Is operated 
betwe.n Trichy·Tanjavur. Trlchy·Vlrudhachalam and 
Dindigui· Trichy dally. There is very good potential for 
introduction of DEMU train service betw.en V1rudhnagar-
Madurai-Dindigul. Hence. this s.rvic. ahould also be 
introduced for a minimum of five times daily between 
Virudhnagar-Madurai-Dlndigul for the benefit of commut.rs. 
businessmen and oth.r frequent travelers between these 
cities in the south. It wiu have very good patronage. 

The ChannaI-Tankasi Pothigai Express (Train No.2661 
and 2662) now runs thrice a week. In view of ever 

increulng demand for accommodation In this train from 
general public halItng from the IOUthem dlltrtcta and 
trad.ra and Indultrlalfata .Ip.clally from Match.a. 
FIreworks indUltry and cotton and textile milia In stvakul. 
Rajapalayam and Sankarankoll are... the frequency of 
this popular train lhouid be incI'e8Md to dally from the 
present thrice a week as earty .. poealble. 

Madurai Is one of the buey railway atationa In the 
south with thouaanda of pueengers .nt.r the station for 
boarding trains and exit from Incoming trains. Due to 
heavy rush In the foot over bridge. eapeolally during 
evening and night hours. pauengera find It very difficult 
to reach the platforms for boarding the traIna. The problem 
is acute for elderly people and handicapped persona. 
H.nce. w. pray for putting up .ec:alatora in the 1 st and 
2nd platform both aacending and deacendlng. 

The Railway ov.r brtdge at Thathanert n.ar Madural 
la unfinished for a very longer pertod and should be 
compl.ted without any furth.r delay. 

Thanka to the Railway Minlat.r for ordertng a .urvey 
from Dlndigul to Kumuli with a vl.w to facilitate the 
devol ... of Sabartmala. The backward areas of NIIakkottaI 
Vathalagundu •. Periaku!am. Theni. Uthamapalayam. BoctI 
and Kumbll wID be benefited If this project is taken up. 

Kodalkanal in our Dindlgul Diatrlct la considered to 
be the most energetic h .. 1th reaort of Tamil Nadu. One 
has to get clown at Kodal Road railway ltation to reach 
KodaIkanaI. Henc. for the convenience of the paaaengera 
a computeriaed reservation centre ahould be opened at 
Kodsi Road. 

·SHRI AVINASH RAI KHANNA (Hoahiarpur): Sir. I 
would Uke to give my view. on the Railway Budget In 
writing In this august Houae with the hope that the hon'bIa 
RaIlway Miniat.r would keep In mind these points while 
replying to the d.bate on the Railway Budget. My 
parliamentary Constituency. Hoshlarpur. Punjab Is a 
backward region. There was a train from Hoshlarpur to 
Lahore before independence but there is no train an.r 
independence except a DMU train to Jalandhar. It is my 
request to you that this DMU train should run from 
Hoshiarpur to Amritsar as it will impose neither any 
addHlona/ burden on the Government nor any additiona/ 
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train would be needed. The people will benefit a lot from 
it. 

The Aallway line ends at H08hiarpur and the people 
of Hoshiarpur, Punjab and Himachal would benefit a lot 
if this line could be extended till PhaQWara and connected 
with Una. This would meet the long pending demand of 
the people from independence till now. 

Now, goods train has started reaching Hoshiarpur 
but people feel hesitation in using this facility due to lack 
of proper arrangement for keeping goods there. A scheme 
should be made for setting up of a store there and roads 
should be repaired. 

A coach should be attached for Harldwar from 
Hoshiarpur which should be attached to the trains coming 
from stations prior to Jalandhar or Jalandhar Cantt. An 
announcement should be made for special weekly train 
starting trom Hoshlarpur and returning from Harldwar. 

An announcement should be made that computers 
will run for 24 hours In Dasuya, Punjab. A DMU train 
runs from Nangal to Chandigarh in which women and 
children also travel but the peasengers have to face much 
difficulty during the 3 hours journey as there Is no toilet 
in the trains. Therefore, this train should be equipped 
with toilet facility. 

A train runs between Jaijon and Jalandhar. Many 
people from this area are employed In the Army. It will 
prove to be a boon for the people of this backward 
region if a coach is attached to this train which should 
be thereafter re-attached to a Deihl bound train. 

The train from Jaijon which runs upto Jalandhar only, 
should be extended upto Amritsar. Aailways will not have 
to spend any extra money and the earning of the 
Government will also increase and the people too will 
get a facility. The railway line announced between Amritsar 
and Anandpur should be made operative soon. The 
Aailways gives refund to the passengers whose tickets 
do not get confirmed but they have to go through many 
procedures to take the refund. The Aallways can set an 
example of good service if it sends the refund amount to 
the ticket bearer home by cheque after deducting the 
postal expenses. 

Many a times, passengers boa,d a train without 
having ticket and when they want to take' a ticket from 
the TT, then the ticket is made from the originating station 
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to the destination Itation. Thus, neither the passenger 
takes the ticket nor the TT 1.lues the ticket, thus 
promoting corrupt practice. If the ticket can be ~ 
from the boarding station upto the passenger's destinatiOn, 
then the pa88enger would come forward to purchase a 
ticket. The penalty amount should be decreased from 
As. 350 to either As. 50 or As. 75. The platforms should 
be constructed properly for this purpose. 

Gangsar Jaiton (Punjab) Is a very sma/I station and 
thus many coaches remain behind platform whenever a 
train halts at the station causing difficulty to the 
passengers In boarding and de-boarding. Sometimes, 
passengers even fall down while de-boarding a train. 

Due to lack of lighting on the platform, the passengers 
have to face much difficulty during boarding and de-
boarding a train at night. Therefore, lighting arrangement 
should be made at the station. 

A large number of people, settled on both sldea of 
the railway elation, have to cross the station for their 
work. They face a lot of problem when a good8 train 
halts at the station for a long time. An overbrldge should 
be constructed at the station to solve this problem. 

More than 30 trains pass through the level cr088lng 
on the Jalton-Muktsar Aoad. Huge traffic jam Is always 
there on both sides of the level crossing as It remains 
closed for 10 hours out of 24 hours. There Is an urgent 
need for construction of an overbridge there. 

Kisan Express, which runs between Delhi and 
Bhatinda, should be extended upto Ferozepur so that the 
passengers of Ferozepur could reach their home easily. 

Schedule of the train running between Ferozpur and 
Bhatinda Is quite inconvenient. This train should be 
rescheduled and a DMU introduced between Ferozpur 
and Bhatinda for the benefit of this area. 

Till recently, a train used to ply from Ferozpur to 
Ambala. This train has been discontinued due to which 
people there are facing difficulties. This train should be 
re-Introduced. 

Hope the hon'ble Minister will take care of all these 
legitimate demands and make some good announcements. 

/English} 

·SHAIMATI MANOAAMA MADHAVAAJ (Udupl): I 
raise to express my disappointmerit over a drab and 

*The speech was Ialel on the Table. 



526 

pedestrian budget presented by the Hon'ble Railway 
Minister on 26-02-2007 in this House. 

There was more drama on the presentation of the 
budget than eamest attempts to mobilize additional funda 
for many projects that are in limbo. There Is no proposal 
to, hike fares. Added to this is the proposal to lower 
Upper Class fares. These populist measures will deny 
the railways to mop up additional funds through a modest 
fare revision that the public will not resent given the 
present spiral of Inflatlon of all essential commodities and 
services. 

The only way the Railways will improve its eamlngs 
is through freight rationalization. Railways projections on 
the growth of freight traffic seem to be based on wrong 
premises. May be within a year or two all the on-golng 
highway development projects including the Golden 
Quadrilateral would have been commissioned giving 
railways a tough competition by road carriers. Even the 
upper class passenger revenue will diminish in the face 
of stiff competition by private air carriers offering low fares 
between metros and on trunk routes. 

Whatever claims have been made on Increased tum 
over are baaed on projects involving privatization of railway 
services and commercialization of Its huge tract of land 
and idle Infrastructure like goods sheds, yards, sidings 
and pieces of land at prime locations. A large share of 
railway catering and hotel facilities (at Ranch!, Puri and 
New Delhi Rail Yatri Niwas) are being sold to private 
parties. I understand container operations are also being 
privatized In select sectors. The Govt. is bent on 
privatization of rail services. not as a matter of policy, 
but to mop up additional funds. 

There Is need to step up security aboard the trains 
and also at railway station premises. The reoent blast In 
Delhi-Lahore Samjhauta Express Is a case in point. There 
is a severe shortage of RPF and CRPF personnel and 
no proposal for recruitment of additional security personnel 
has come up. 

From the proposals It seems that many on-going 
projects of gauge conversion are left to proceed on a 
slow pace. Despite claim of commissioning the Hassan-
Mangalore BG link, no regular traffic has yet commenced 
on this section, both passenger and goods traffic. 

.,.he apeech was laid on the Table. 

My constituency UDUPI Is mainly served by Konken 
Railways and the present budget does not enthuee people 
of coastal Kamataka region. Konken Railway Corporation 
being an Independent entity, the Govt. has left It to the 
capacity and wisdom of Konken RaIlway Corporaton to 
improve rail servioes along the Kamataka coast. KRC 
with limited revenue generation capacity both on 
passenger and goods traffic Is still to complete the 
rehabilitation process for persons affected by land 
acquisition. Improvement of station amenities in my region 
is overdue and probably KRC Is facing funds crunch. In 
all falmess, the Indian Railways should provide additional 
funds to KRC, out of Its developmental reserves every 
year to take up essential works on improving passenger 
amenities at stations on KRC route terminating at 
Kankanady. 

I urge the Ministry of Railways to provide for apeclal 
development funds for KRC as many projects of urgent 
public Importance are held up for want of funds. These 
are: 

a. Provision of rail overlunder bridges at ralVroad 
Intersections. A part of the Central Road Fund 
meant for constructions of railway over/under 
bridges should be given to KRC to take up such 
works In my constituency. 

b. Expansion of stations and passenger amenitl .. 
at Udupl, Byndoor, Barkur and Kundapur should 
be taken up and completed. Renaming of 
Byndoor as Sri Mookamblka Road Is a long 
pending demand of the pilgrims and devotees 
of Kollur Sri Mookamblka temple a«ractlng 
thousands of visitors every day. 

c. Increase in quota for sleepar bertha in a\l 
passing ExpressIMail (Including Rajdhanis) from 
Kankanady, Udupl, Byndoor and Kundapur. 

d. Provision of railway lodge/reel house amenity at 
Byndoor for pilgrims coming to Kollur Sri 
Mookamblka Temple. 

e. Uke Guruvayoor temple In Karal.. now linked 
to main line at Thrlssur, Kollur (Sri Mookambika 
Shrine) should also be linked to the nearest 
raDhead Byndoor. 

f. Introduction of new malVexpreaa trains from 
Kankanady to Mumbai, Deihl and other 
destinations in north India via Konken . 
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(Shrlmatl Manorama Madhavran 
Konkan Railway provide. vital link to Indian RaHways 

along the west coast, saving time and dl.tance to 
travellers from Mumbal to coastal Kamataka and Kerala. 
This e8888 congestion on other routes from South to 
Mumbal. Indian Railways should therefore, share Its 
earning. surplus with KRC for developmental work. On a 
mere technicality of falling under KRC link, coastal 
Kernataka 18 being denied its rightful 8hare in railway 
developmental funds proposed under the budget. 
Corrective measures are to be taken by makino speeial 
provlaiona for KRC from the next Railway Budget. 

this Railway Budget 2007 has no special algnlflcance 
for people of coastal Karnataka especially my constituency 
a. KRC aa an Independent entity has been denied Ita 
shara In the Central Railway Budget proposals. I wish 
the Govt. at the Centre take a note this anomaly for 
taking corrective measures atleast from next flacal. 

·SHRI RAGHUNATH JHA (Bettlah): Sir, I rlae to 
aupport the Rail Budget 2007·08 presented by the hon'bIe 
Minister of Railway, Firat of all, I extend heartie.t 
congratulations to the officials of the Ministry of Railways 
to enable the Minister for his Ministry to report a huge 
profit of rupees 20,000 crore without increasing passenger 
fares and freight. 

Independent India ha8 had more than a score of 
Railway MInisters and Shri Lalu Prasad has carY3d out 
a niche for hlmaeH which Is head and shoulders above 
all of them. For this, Hie ExceUency the Pre~nt In hla 
Addre.. to the JOint sitting of both the House. of 
Parliament speaks of things done to metamorphose the 
Indian Railways. 

Sir, turning the Railways which were earlier running 
Into loases amid talks of its privatization, into such a 
profit making organization is nothing but the outcome of 
the charismatic leadership of Shrl Lalu Prasadjl. 

Twenty percent reduction in superfast charge on 
aecond class tickets is bound to relieve the common 
people. 

Five percent reduction in the freight of petrol and 
diesel and six percent In that of iron ore. Is likely to hold 
the price line. 

"The speech was laid on the Tabla. 
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Announcement of laying railway line. upto new 
cement, ateel and power planta i. a welcome 
announcement by the Railway Minister. 

Announcement made for tt)e welfare of railway 
employees ia a welcome step. 

Freight corridor is bound to increa.e the income of 
railways. 

Common people and under developed areas have 
been taken care of, therefore It is being appreciated as 
a budget for the poor. 

For this reason Instead of Increaeing p ... enger fare, 
a reduction of rupee one in ordinary claaa fare has been 
effected. 

Providing 5001c. concelSlon to the candidates going 
to appear in the exam8 conducted by Union Public Service 
Commls8ion and Railway Recruitment Board 18 a 
revolutionary .. tep. 

Reserving lower berths for Hnior citizens and women 
is a welcome 8tep. 

Turning 300 railway station. into model .tations, .. 
hu been announced, will facilitate the p ... engers. 

Attaching extra coache8 to popular traln8 will increase 
the passenger eaming8 by '4%. 

Introduction of 8 new Gartb Rath trains, 32 other 
new trains and extension of 23 trains i. for the benefit 
of the poor p .... nger. 

New Electric engine workshop at Madhepura and 
Wagon-Bogle complex at Dalmiya Nagar are likely to 
add new dimensions to the railways. 

There Is a proposal to provide cushioned seats for 
the passengers. 

In the end, I would like to give some suggestions 
which need to be paid special attention. 

I urge the Government to commence the survey for 
doubling the railway line from Muzaffarpur, Motlharl, 
Bettlah, valmiki Nagar to Gorakhpur at the earliest as 
announced in the budget speech. 

The work of conversion of narrow gauge from Jai 
Nagar Darbhanga to Narkatiaganj into broad geuge has 
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been going on for the last 12 years. The hon'ble Minister 
has said that it will be completed upto Sltamarhl this 
year. I urge him to complete It upto Narkatia~anj. 

Sitamarhi-Muzaffarpur railway line should be 
completed as per schedule. 

The work on Kaptanganj-Thane-Gopalganj-Chhapra 
line should be completed in the current financial year. 

The work on Hazipur-Sugauli via-Vaishali rail line 
should be expedited. 

Survey of Motihari-Sitamarhi via Sheohar line should 
be completed and time be fixed for laying foundation 
thereof at Sheohar. 

Survey of Chakia-Madhuban, Plprahi Bergilia rail line 
be conducted at the earliest. Silapur Dhala be constructed 
in Sugauli-Raxaul section. 

The local people are demanding for a halt station at 
Chhagrahan, Sugagaon in Semara-Sagauli section for 
which a survey has also been conducted once. This 
demand should be fulfilled. 

49 over bridges have been sanctioned in Bihar. 

The Railway Minister had laid foundation stones at 
Raxaul, Sagauli, Narkatiaganj (Bihar) two years back under 
National Highway Authority of India but not even one 
work has been started. It should be started and 
completed. 

Work on conversion of Narkatiaganj-Gonaha via 
Bhitiharvam Gandhi Ashram narrow gauge line Into broad 
gauge line be completed. 

Note: 

1. Now line from Lomaha-Lokahi-Nlrmall vla-
Sitamarhi, Jainagar be constructed. 

2. New line from Ghaghardiha-Koshibagh to 
Bhavariyahi-Jamalpur be constructed. 

{English} 

'SHRI S.K. KHARVENTHAN (Palani): I am thanking 
the Hon'ble Speaker for giving me an opportunity to 
participate in the Discussion on Railway Budget for the 
year 2007-08. I also congratulate the Hon'ble Prime 

'The speech was laid on the Table. 
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Minister of India, Dr. Manmohan Singhll, Madam Sonia 
Gandhi and Hon'ble Union Minister for Railways, Shrl 
Lalujl, Shri Velujl and Shri Ratwaji for presenting the 
people oriented and user friendly Railway Budget for the 
fourth succeulve year. 

The 153 year old Indian Railways is the world', 
largest Government Railway. Indian Railways is often 
compared with Chinese Railways. They add 1000 kma. 
railway line in every year but we have added 2000 kma. 
of new lines this year. Our Railways are carrying 
maximum number of passenger traffic. In the year 
2006-07 alone, 624 erare passengers were traveHed. Once 
the Indian Railways was not earning profits and Incurred 
losses. Our UPA Government saved the Railways from 
going to debt trap and made it highly profitable one as 
well as Railway can render valuable service to the poor 
masses of this country, Laluji and his team took charge 
of the Indian Railways in May 2004. Between then and 
2007-ot1, the Railway surplus short up from Rs. 880 cro,. 
to Rs. 1,150 crore. Expected rise In net revenue to 
Rs. 16,022 erore up from Rs. 4,168 crore in 2003-04. 
Laluji maintained robust growth of 49"10 rise In p .... nger 
88mlnga from Rs.13,480 erore to Rs. 20,075 crore In 
this period. All appreciations for this will go to our Railway 
Minister, Shri Laluji and his team. 

I want to mention certain important propouls put 
forth by our Railway Minister: 

(I) Reduction of freight rates for dl ... 1 and petrol 
cut by 5%. 

(.1) For wheat, cement, fertlHzera empty flow dIecount 
Is given upto 40% and 10"04 Surcharge on Iron 
ore freight on busy routes il dropped. 

(iii) No Increase of passenger fares for any class of 
travel, immediate reduction In fare. of second 
cIau passenger anet non-Super fast MaIVExpr811 
Trains by As. 1 per passenger. 

(iv) 3% for AC Firat class In busy season and 6% 
in lean season. 

(v) 2"10 in busy season and 4% in lean season for 
the passengers traveHlng in AC 2-tier. According 
to this reduction, Second AC ticket on the Delhi 
-Mumbai Rajdhani will comes to Rs. ',999 in 
busy seuon and Rs. 1,958 in lean season 
instead of existing fare of Rs. 2,040. 
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(vi) Furthermore, 8 new Garlb Rathe and 32 pairs 
of new trains In the offing Is also another 
milestone of this budget. 

In the same time-frame, Laluji would have achieved 
a 42% increase in earnings. Total working expenses In 
the Railway's gross traffic earnings from 92.6% in 2003-
2004 to 79.6% in 2007-08. No other RallY.·ay Minister 
has managed to achieve such a dramatic tum around. 

Laluji announced a number of security measures Uke 
number of trained dogs will be Increased In the existing 
dog squads. Door frame and hand held metal detectOJ8 
to detect explosives being installed in many sensitive 
divi!lic and CCTV, Smart Video Cameras, etc. for &enSitive 
stations. 

In All India basis 8,000 vacancies will be filled In the 
Railway Protection Force. Presently RPF strength Is 
67,000. Even now, we are having highsst security force 
in the world. 

Within 30 months after assumption of UPA 
Government under able leadership of Madam Soniall, the 
railway accidents are reduced drastically. I want to 
bringforth certain facts before this august Hou... Number 
of railway accidents In: 

2000-2001 = 473 = people killed .. 218 

2001-2002 .. 416 • '" 326 

2002-2003 = 361 = = 418 

2003-2004 = 325 = • ·294 

2004-2005 = 234 .. .. 238 

2005-2006 = 234 = = 315 

Large number of killings In railway accidents were 
only in previous NDA regime. In view of the aerial bomb 
blasts which occurred last month near Panipat and In 
Mumbai last year, Lalujl has taken various steps to 
strengthen and modernize the security arrangements. 

There is another Important proposal to provide lower 
berths for women and senior citizens. For purchasing 
tickets 'in an easy manner, E-tlckets facilities are provided 
to petrol pumps and A TMs. In all the traina, number of 
berths are increased 72 to 84 in sleeper coaches. 
Throughout the country for Railway Enquiry the number 
139 is given. This budget is envisaged to introduce Smart 

Railway Cards is another Important proposal. Laluji has 
Introduced some relief to the 70 million disabled ahd 
handicapped In the country with the announcement of 
special coaches for handicapped persons. At this juncture, 
I request the Railway Minister to provide jobs' for them in 
the Railways and while allotting separate coaches for 
disabled, all coaches should have the adequate facilities 
for the disabled and handicapped and at least one coach 
of every variety should meant for them. 

However, I would like to add that the following 
projects pertaining to Tamllnadu and more particularly for 
my Palani Parliamentary C~)Ostltu.ncy which are long 
pending have not made any 'mention in the CUfT8nt Budget ,.. 
and It needs to addressed by the Hon'ble Minister. 

1. Erode-Chennimalai-Kangayam-Palani B~ line 
was announced during 2005·06 Budget and 
Reconnaissance Engineering cum Traffic Survey 
was over and the report al80 submitted to 
Railway Board on 30th November 2006 and it 
is pending for consideration. The length of the 
line is 91.05 km. Estimated cost is As. 288.87 
crore and ROR is 1.913%. This is a successful 
and profitable scheme compared with other 
surveys aMounced by Railway Minister. I took 
up the laIue along with Ministers and MlAa of 
my Constituency to ~'ble Chief Minister of 
Tamil Nadu, Dr. Kalalgnar Karunanldhl on 18th 
February 2006 and he also happily 
recommended this scheme. This new fine is 
cOMectlng historic ancient temples, Chennimalai 
and Pal ani Malal VI. Sivanmaial and 
Dharapuram. It will fetch huge revenue to the 
Railways and it will serve for lakhs of devotees 
going to the Karthlk temples and business 
people to transport the textlie goods and other 
commodities like rice, 011, foodgrains hom 
Chennmalal and Kangayam. Hence, I requeM 
the Hon'ble Railway Minister to direct the 
Railway Board to clear the scheme as earty as 
p088lble and aUocate nec .... ry funda for earty 
Implementation of this project. Further, this 
scheme has to be included in the Eleventh Five 
Year Plan. For the implementation of the 
scheme, the Administrative Office is to be 
opened immedlatety either at Erode (at the 
starting point) or at Palani (finishing point). 

2. The MG line between Dindlgul to Colmbatore is 
90 years old line In Tamllnadu. Gauge 
conversion was announced In the last Budget. 



Distance Is 228.88 km. and coat of the amount 
Ie 344.17 crore. In the p ..... nt budget only 30 
crore is allocated for this scheme. I feel that 
this amount Ie not sufficient to complete the 
gauge conversion in a speedy manner. 
Moreover, for this scheme Dy. Chief Engineer's 
Office is now located at Madural. I request the 
above office to be shifted either Dindigul (starting 
place) or Pothanur (finishing place). 

3. The Chennal Express running between Erode -
Coimbatore is now extended to Mangalore. The 
timings are also changed. Previously it reaches 
0740 hrs. at Erode, Tirupur 0845 hrs., 
Coimbatore at 0945 hrs. The season ticket 
holders nearly 2,954 people particularly office 
going people, industrial labourers are going to 
Tirupur and Coimbatore. Due to change of time, 
now it starts at Erode in 0945 hrs. Due to 
change of time, the destinations to other places 
are also getting further delayed and the workers, 
offloe geers and students are not able to reach 
their working places and educational institutions 
in time. I shall, therefore, demand from the 
Hon'ble Mlntater that the earlier timings should 
be restored In place of the revised timings. 

4. Survey for the new railway lines viz., 
(I) Coimbatore PalJadam-Kangayam-Karur 
(II) colmbatore-Palladam Dharapuram-
Oddanchatram-Dindlgul (iii) Chennai 
Srlperumpudur-Kanchipuram (Iv) Dindlgul-
Natham Karalkudl are to be sanctioned on 
priority during this budget. 

5. Oddanchatram Is an Important town In my 
Conetltuency. It is famous for vegetables and 
butter. Large number of traders and general 
public are coming to this market. Hence, ticket 
quota to the below mentioned trains for 
Oddanchatram is Immediately necessary: 

(I) Muthunagar Express; 

(II) Nellai Express; 

(iii) Kanyakumarl Express; and 

(Iv) Valgai Express. 

I had repeatedly requested the railway authorities 
to sanction a Computerised Railway Reservation 
Centre for Oddanchatram Railway Station but 
till date it is not cleared. Hence, I request the 

Railway Minister to sanction the same 88 earty 
88 poaaible. 

8. In Erode Railway station now parcel office Is 
located in front of the railway station and it is 
very convenient to the public. But all of a 
sudden, It Ie likely to be shifted to very far off 
place. It will cause unnecessary hardship to 
public. Hence, I request the Hon'ble Minister to 
cancel this proposal. 

In Erode only 2 Reservation Centres are 
available which are Is sufficient to cater to the 
grcwlng needs of the p .... nger traffic. Hence, 
at least 2 more reservation counters are to be 
opened. 

RaHway Reservation Office Is to be opened at 
Kangayam, Goblchettlpalayam and Bhavani. 

7. Tatkal charges are to be restored 88 Rs. 50 
Instead of 150 at present. Point to point is to 
be scrapped. Earlier system of tatka! booking 
system should be continued to facilitate th6 
pueenget'l. 

8. Road at RUB's at Pungampadl on Erode-
Colmbatore Line Is In a very bad shape. Local 
Body authorities want to repair It. In the same 
manner, Road ooder RUB near bridge No. 151 
on KM 8217-8 In Dlndlgul - Colmbatore section 
also necessary to undertake repair. These have 
to be permitted. 

9. Coimbatore II a biggest textile center and it Is 
hub of IT 88Ctor. There is no train connectivity 
In the evening from Colmbatore-Trlvandrum. 
Amrltha Expres. Train No. 8344 la running 
between Palakkad - Trivandrum. It should be 
started from MettupaJayam and to be extended 
upto Kanyakumarl. 

10. Some of the trains running towards Kerala are 
going through Pothanur but not touching 
Coimbator.. Thos. trains are to be diverted 
through CoImbatore. 

11. Train Nos. 2601/2602 Chennai Mall between 
Chennal Mangalore need a stoppage at 
Coimbatore. 

12. An Intercity Express between Coimbatore-
Bangalore to be operated in day time. 

13. None of the train between Bangalore-
CoImbatore is not having I Clasa AC coaches 
which needs to be added urgently. 
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14. At 561100-200 on Dlndlgul • Karur BG line near 

Nallmanaickenpatly, a new level croasing is 
urgently required. This proposal also 
recommended by Collector, Dlndigul on 11·01· 
07 by ROC No: 186/2007/A2.. 

15. In Kanakkampatly Village, Palani Taluk, Km. 501 
14-51 LC No. 53 a new level crossing Is also 
required urgently and it should laid on priority. 

16. The recommendations of the Mambers of 
Parliament are not considered In releasing 
MEmergency Quotasw in Madurai, Chennai and 
Trichl Dlvisons. 

17. New Trains are to Introduced between 
CoimbatorelErode to Tirupathl urgently since 
large number of devotees are going to Tirupathy 
from this region. 

18. Further the passenger trains bound for Trichy· 
Palakkad are crossing Perundurai, Ingiyoor and 
Vijayamangalam. While stopping the trains at 
these stations usually they are stopping away 
from the platforms. It creates lot of trouble to 
ladies and aged people. They are not able to 
board themselve. in the trains. Hence, the 
authorities are to be directed to stop the 
paseenger trains in the platform itself. 

19. In Erode District, there Is another Important 
station, Oothukuli. Near Oothukuli hundreds of 
new industries have started In SIPCOT area. 
Large number of people are working and going 
to SIPCOT industries. Hence, Express Trains like 
Trichy • Mayaladuthurai, Mangaore Express, 
Chennal Expr888 are to be stopped in Oothukuli 
and Perundurai railway stations. It will help the 
labourers who are going to their work places. 

20. I repeatedly request the railway authorities that 
a stoppage is to be given at Ayyalur 
(Vedasenthur Taluk) to train Nos. 825A1826A i.e. 
Mayaladuthurai·Tirunelveli Expl'888. In Ayyalur In 
Veclasenthur Taluk, large number of people are 
growing flowers, fruits and vegetables and 
transport them to the market. Hence a stoppage 
of the above trains at Ayyalore is to be ordered 
Immediatety. 

I am thanking the Hon'ble Railway Mlnsiters laIuji, 
Veluji and Rathwajl for allocating Rs. 715.52 crore for 
Tamilnadu in this current budget as against Rs. 446.22 
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crore In the last year budget. Further, I am thanking the 
Ministers for allocating RS.70 crore for doubling between 
Dindigul • Madurai and Rs. 30 crore for gauge conversion 
from Dindigul·Coimbatore, and bifurcation of Palaghat 
division and formation of new Salem Division. 

With these words, I am supporting the Railway 
Budget. 

·DR. ALAKESH DAS (Nabadwip): Respected Sir, I 
am to lay this submission about Railway Budget 2007· 
2008. I want to draw the atlention of Hon'ble Railway 
Minister through you about the following facts: 

1. After repeated submission and also after the 
direct intervention of Mr. Basudeb Acharla, 
Chairman, Railway Standing Committee 3 
projects have not been segregated & clubbed 
together again. The projects are (I) doubling of 
railway line from Kallnarayanpur (Ramaghat) to 
Krishnagar (Ii) Gauge conversion from Samipur 
to Krlshnagar (narrow to broad) (iii) New 13 KM 
line from Krishnagar to Charatala. 

These 3 projects should be separated . and 
allocation of fund should be made .eparately. 

2. Immediate completion ot doubling work of rail 
line from Ranaghat to Krlshnagar. Allocation of 
fund should be increased In this project such 
that work can be completed within this Financial 
Year. 

3. Gauge conversion of railway track should be 
from Samllpur to Nabadwlp instead of Bawlipur 
to Krlahnagar. Fund should be allocated more 
.uch that In this financial year work can be 
completed. 

4. It's a good proposal that a electric carshed is 
going to be established In Ranaghat Station. I 
want immediate completion ot this project & fund 
alao should be allocation keeping that In the 
wind. 

5. Track doubling should be extended from 
Kriehnagar station to Lalgola station fund should 
be allocated for that. 

6. Krishnagar and Rllnaghat station already 
declared as Model Station. But work of Model 

"The speech was laid on the Table. 
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Station yet to be started. Work of model Itation 
should be started immediately not revolving the 
railway hawkers unilaterally but after giving 
rehabilitation to them. 

7. Railway over bridge is required in Chakdah, 
Ranaghat (57T) and also over Ranaghat NH34 
le'"el crossing. Let the financial sanction be made 
for that. 

8. There are several level crOSSings which are 
unmanned & some pints are there where level 
croSSing Is required from Kalyani to Krlahnagar. 
Long waiting demand of the people ahould be 
fulflHed. 

9. New railway line (13 KM) from Krishnagar to 
Charatala is the demand of the whole state 
(West Bengal). Sanction fund for this project. 

10. Weekly three pair of goods trains run from 
Ramaghat In. to Bangladesh. So passengers 
train can be run which will make relation of two 
country better. Railway Board would have no 
financial extra responsibility for that because the 
track is existing and train is running. It will make 
our Hon'ble Railway Minister pioneer to make a 
new relation with Bangladesh by train 
communication. Let this new venture be 
explored. 

[Transla/ion} 

'SHRI VIJAY KUMAR KHANDELWAL (Betul): Sir, I 
am grateful to you for providing me an opportunity to 
speak on the Railway Budget. Through you, I would like 
to rivet the attention towards some of the problems of 
the Railways particularly in regard to stoppage of trains 
in my parliamentary constituency Betul Harda. 

The Indian Railways Is one of the biggest 
undertakings of the world. More than one crore eighty 
lakh people travel daily by trains. There are more than 7 
thousand stations. There is no other management as big 
as the Railways anywhere in the world. The country is 
about to complete 60 years of independence, however, 
the expansion of railway lines is barely 12 thousand 
kilometres. The facilities being provided by the Railways 
are only for major cities, the rural areas and the people, 
however, have so far been deprived of the facilities of 
the Railways, and this is when seventy to eighty per 
cent of the population of the country resides in the 
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villageS. The Garlb Rath as announced last year was 
introduced, however, Its stoppage being only In the major 
cities, Its benefits have not accrued to the small and the 
poor. 

Not prolonging the discussion, I would like to draw 
the attention of the hon. Minister of Railways towards 
certain points. The pJatforms of distant railway stations 
should have fecilities like that of sheds, bookstalls, STD. 
PCO booth and safe drinking water for to the pusengars. 
Private agencies should be commls.sloned for the sale of 
tickets so as to avoid long queues of passengers at 
railway stations and facilitate easy availabilItY 0' tickets In 
the city Itself. Relief be provided to pueengers by allOWing 
them to travel between 6 a.m. and 8 p.m. In sleeper 
class and no penalty should be charged 'or It from the 
passengers. It would increase the number of passengers 
alongwlth adding to the income of the Railways. The 
passenger trains should be extended alongwlth IncreaSing 
their number, which would facilitate the rural people 
traveling from small stations. 

Sir. I would like to draw your attentiC?" towards the 
extension of railway facilities in my parliamentary 
constituency. My par1lamentary constituency. falls under 
two Railway Zones of Mumbal and Jabalpur and aimilar1y 
district Harda of my parliamentary constituency falls under 
Bhopal zone and district Betul comes under Nagpur zone. 
The stoppage facilities of the railways are not adequate 
at stationa falling under these lones. 

I would like to draw his attention towards reviewing 
the decision of withdrawing stoppage 0' 21 59/2160 
Nagpur-Jabalpur-Nagpur Expreas at Betul Railway Station. 
Betul Railway Station under my parliamentary constituency 
is a major Railway Station between Nagpur Itarasi and a 
district headquarter. The Nagpur-Jabalpur-Nagpur Express 
piying three days a week has a stoppage In Itarasi~Amla­
Panduma-Narkhed-Katol after leaving from Jabalpur and 
similarly stoppage have been provided in Katol-Narl<hed-
Panduma-Amla and ltarasi while going from Nagpur to 
Jabalpur, however. it has no stoppage In Betul which is 
now district headquarter. whereas stoppage has not been 
withdrawn at small railway stations. TherE! is great, 
resentment among people due to the withdrawal of 
stoppage at district headquarters while retaining the 
stoppages at small railway stations. 

People In large number travel from Belul Railway 
Station through this train to Jabslpur High Court and to 

*The speech was laid on the Table. 
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other destinations and to Nagpur, since It enjoys 
substantive medical facilities. This train leaves Jabalpur 
at 8.50 pm. for Nagpur and reaches Nagpur at 6.15 am. 
via Itarasi-Betul, it facilities the passengers from Betul to 
reach Nagpur early morning and return Betul in the night 
through this train after getting their treatment. It is very 
comfortable for passengers to travel through this train 
coming from Nagpur to Betul and Betul to Jabalpur. 
However, owing to the withdrawal of station at Betul 
Railway Station, the passengers are facing a lot of 
inconvenience. So, it is requested that he should review 
the decision of withdrawal of stoppage of 2159/2160 
Nagpur-Jabalpur-Nagpur Express at Betul Railway Station 
so that the passengers could be facilitated. Besides, It 
should also be given a stoppage at Ghodadongrl, Multai. 

In regard to Ghodadongari Railway Station, I would 
like to state that there is a power supply plant of the 
Madhya Pradesh Electricity Board in Saraa which is at 
17 to 18 km. distance from this station and there are 
coal mines in Pathakheda in which many people from 
UP and Bihar are engaged in mining. The Nagpur-
Jabalpur-Nagpur train should be given a stoppage here 
since the headquarters of Madhya Pradesh Electricity 
Board is in Jabalpur where people visit in large number. 
Stoppage should be given to Jaipur Express plying from 
Jaipur to various destinations like Jaipur-Chennai, Jaipur-
Bangalore and Jaipur to Bilaspur. Similarly, stoppage be 
given to Nagpur-Jabalpur-Nagpur Express and Jaipur 
Express at Mult~i Railway station and to Jalpur Express 
at Amla Railway Station. 

Sir, stoppage should be given to Jayanti Janata 
Express. Besides an Intercity Express should be plied on 
daily basis from Bhopal to Nagpur and Nagpur to Bhopal. 
Most of the traffic and trade of this area is carried out 
in Bhopal and Nagpur. 

Sir, the Bhopal-Bilaspur-Bhopal Mahanadi Express 
used to ply three days a week from Bhopal to Bllaspur 
via Betul-Nagpur in the past and used to reach Betul at 
8 p.m. and at 6.30 a.m. while going to Bhopal. reached 
Betul from Bilaspur via Nagpur-Betul, the people of 
Nagpur, Katol, Pandhurna, Multai, Betul are facing lot of 
inconvenience due to its discontinuation. So, it should be 
plied as in the past from Bhopal to Bilaspur via Betul 
and from Bi/aspur to Bhopal via Betul. If it is not possible 
then a passenger train coming from Bllaspur In the 
morning to Nagpur should be extended upto' Betul since 
it is stationed there at night. 
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Betul Is a district headquarters. It would be 
appropriate to give stoppage to the follOwing trains In 
addition to above-688716688 Bangalore Jammutavi Navyug 
Express, 6317/6318 Himsagar Express. 

Harda district in my constituency comes under the 
Bhopal Railway Division. The three main railway stations 
Timrani, Harda and Khiraklya come under Bhopal division 
of Central West Railways. 

Harda Is a district headquarters and since it faUa on 
Itaral Mumbai main railway line a number of trains pass 
thorugh it. There is a railway crossing in the center of 
Harda city. N.H. 59 (A) and Khandwa-Hoshangabad road 
crosses it and large scale vehicular traffic piles on these 
two routes. Most of the times, said croalng remains 
closed 88 a large number of trains ply on this Mumbai-
Itarsl route. Closure of croSSing causes long lines of 
vehicles leading to traffic jam which causes great harc:l8hip 
to the people. Therefore, there Is an urgent need to 
construct an overbridge at this point. 

Large number of people board trains from Harda 
railway station. The commuters have been demanding 
for stoppage of 271512716 Amritsar-Nanded Sachkhand 
Express, 5217/5218, 5219/5220 Pawan Express, 1031/ 
1032 and 103311034 Gyan Ganga Express at this station. 
It will facflltate them. 

Khirkia is main business center of district Harda. 
Large number of people living around Khirkia depend 
upon this station. Therefore, it would be in public Interest 
if the stoppage of 904519046, 9047/9048 Tapti Ganga 
Express, 5217/5218, 5219/5200 Pawan Express and 
Jhelum Express is provided at this station. 

Large number of commuters travel to small stations 
from here. Therefore, they demand extension of Beed-
Khandwa passenger train upto Itarsi so that it would 
facilitate passengers traveling upto small stations. Further, 
there is a need to increase the number of bogies in 
Itarsi-Chopan-Bhusawal passenger train so that the 
passengers traveling from small stations may travel 
comfortably. 

The people of this area have been demanding for 
stoppage of Tapti, Ganga and Pawan Express at Timarani 
railway station for long. But railways have not taken any 
action so far. Action may please be taken to provide 
stoppage of these trains for the convenience of people 
of this area. 
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Moreover, there ia. no train for Jalpur and Jodhpur 
on Itarsi-~usawa/ line. Therefore, If Jodhpur.Jalpur 
passenger IS rescheduled as Bhusawal-Jodhpur, via 
Bhopal, it will facilitate traveling of people of Harda diatrIct 
to Jodhpur, Jaipur. 

*SHRI K.C. PALLANI SHAMV (KaNr): Hon. Deputy 
Speaker, Sir, I thank the Chair for giving me an 
opportunity to speak on the Railway Budget for the year 
2007 -OS. Hon. Minister for Railways, Shri Lalu Pruad, 
and Hon. Minister of State for Railways, SM R.· Valu, 
are doing a commendable job by way of ensuring 
exemplary skills to take forward the Railways on first 
track to success. That Is the I'888On why they have 
presented a very successful Budget consecutively for the 
third year now. 

At the outset, I would like to thank the people of my 
KaNr Parliamentary Constituency who have elected me 
on my being presented to them as their candidate by the 
leader of the Tamils and the Chief Minister of Tamil Nadu 
Dr. Kalaignar Karunanidhi, who has 888umed the office 
for the fifth time. I would like to heartly appreciate the 
Railway Budget for this year in the same way as our 
leader has welcomed it. He has pOinted out that this 
Railway Budget ia people-centric, people-oriented and 
linking people. Increasing travel facility and Increasing 
Railway revenue are like the two tracks on which traverae& 
the rail called efficient administration. Hon. LaIu Pruad 
Vadav is the achiever behind this succ.... I hall from 
the Dravidian Movement that has dedicated Itself to social 
justice. It is fully justified that I pay a rich tribute to Shri 
Lalu an emerging champion for the cause of social justice 
in India today. It is my bounden duty to congratulate him 
on behalf of ou( leader Dr. Kalaignar Karunanldhl. 

Some leaders have even gone to the extent of saying 
that the profit eamed by the Railways could have been 
lIPent on additional coaches and roHing stocks. But, Lalujl 
believed that he would do that and at the same time 
bring down the railway f81'8 while enhancing the railway 
eamings. He has his own way of approach to economy. 
He adopts his own economic strategy to ensure smooth 
functioning of Railways with unprecedented operational 
effICiency. I would like to point out that the RaIlway Budget 
is bound to have its salutary .ffect on the economy of 
the nation. He has reduced by 5 per cent the freight 
charges on diesel and petrol. He has also aMounced 6 
per cent reduction in moving as freight iron 01'88 and 

'English translation of the speech originally dellverwd In T.",.. 
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limestone. He has also announced taking away 1 0 per 
cent surcharge on the freight charges levied on iron ores. 
This would help the transport sector, the cement Industry, 
construction industry that rely on steel and machines and 
~ipment manufacturing Industry that rely on Iron and 
ateel. This would only contribute to domestic production 
in the country. 

Enhancing travel facHltie8, Increasing railway services, 
adding on to the number of trains operated, Increasing 
further the number of coaches In the popular trains, going 
in for cushioned seats In second-class general 
compartments and Introducing fully AC 'gllrib flllIIs' for 
poor railway passengers, are all steps In the right direction 
to attract more passengers towards the railways. Recently, 
the -g.tib filth' train between Chennal and New Deihl 
was flagged off by the Hon. Chief Minister of Tamil Nadu, 
Dr. Kalalgnar Karunanldhl. At the Inaugural function held 
at Chennal Central Station, our Chief Mlniat.r was 
appreciating In laudatory tenns the humaniam, welfare 
oriented mind and the administrative acumen of our Hon. 
Railway Minister Shri Lalup. An administrative wizard 
appreciating another able administrator Is not so 
uncommon but it is not that easy. Whereas our leader 
Dr. Kalalgnar Karunanldhl who by nature Is simple and 
affable always appreciates those who appeal to the poor 
and work for them. 

In the last two years, the puaenger fares were not 
raiaed. whereas this year going a step further, the railway 
fares have been sought to be reduced. Every p .... nger 
would have the benefit of the fare reduction ranging from 
rupee on. to forty nine rupees. About eight hundred 
additional coaches are being attached to the popular tralna 
to attract more passengera and to fetch additional 
revenue. With an annual plan outlay of 31 thousand cror .. 
of rupees, a pre-dividend cash reaerve of rupees 14700 
crores was eamed by the Railways last year. And this 
y •• r, it has gone upto 20 thousand crore of rup .... 
People happily look at this pertonnance, of course, wonder 
struck. Th. reason for this resounding succeas is an 
ensuring better services and efficient management. 

Even ordinary coaches that are run as unreserved 
compartments shall henceforth have cushioned seats Is 
a commendable announcement. This shows the gesture 
on the part of the Railway Minister who chooses to 
respect the self-respect of the poor. As one who corne 
from the self-respect movement, I w.lcome this change 
for the better. 

On a day prior to his submittlng this year's Railway 
Budget, Shrl Lalu said that a good Budget can be 
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expected from him. He did what he said. Hence, I would 
like to congratulate him on behalf of Dravida Munnetra 
Kazhagam. He claimed that his Railway Budget for this 
year would try to address all the sections of the society, 
he also said that draw backs if any, could be pOinted out 
to him so that he may make possible efforts to rectify 
them. So, at this juncture, I would like to place a request 
that container handling depots may be set up near the 
railway stations in Tamil Nadu. Towns and cities that have 
industrial growth like Karur, Coimbatore, Tlrupur, Salem, 
Madurai, Tiruchi, Chennai in Tamil Nadu may have this 
container handling depots near their Junctions and main 
railway stations. This is my plea before the Hon. Railway 
Minister to give a pep to the industrial growth In Tamil 
Nadu. 

Of the new trains that are being introduced this year, 
five of them goes to Tamil Nadu. I welcome this. At the 
same time, it would be better to go In for a commercial 
feasibility study to run a day train touching Karu, Salem 
and Tirupur which would benefit the labour class and 
freight movement. On the similar lines of the 'Shatabdi 
Express', a super fast day train may be introduced 
between Karur and Chennai. Our Railway Minister has 
announced that special coaches would be provided to 
enable agricultural goods like milk and vegetable are 
transported in trains. I would urge upon the Railway 
Minister to extend this facility to knitting industry and 
handloom sector also. The Railway Minister may also go 
for opening handtoom sates counters in the running trains. 
I would like to suggest this because I come from a 
Dravidian party whose leaders have carried on their 
shoulders handtoom cloth to promote the tot of the 
handloom weavers. There Is an announcement that there 
will be 40 per cent of rebate on freight charges based 
on incremental loading. I would like to urge upon ·the 
Railway Minister to extend this to textile sector or at 
least the handloom goods without any pre-conditlon. 

With the advent of advancement in Information 
technology, advanced railway reservation is being taken 
to other places other than railway stations through Internet. 
Now, railway reservations can be made even at petrol 
pumps. This only shows that Railways are efficiently 
making use of the spurt in information technology under 
the dynamic leadership of our Union Minister for IT and 
Communication, we are making in roads in IT sector, I 
wish to impress u~n the Railway administratio~ to make 
the best use of IT revolution in the country to increase 
its service and to generate more jobs. Welcoming and 

extending my support to this year's Railway Budget on 
beha" of DMK and the people of Tamil Nadu, let me 
conclude. 

[English} 

·PROF. BASUDEB BARMAN (Mathurapur): Hon'ble 
Deputy Speaker Sir, I like to draw the attention of the 
House to the plight of the people of the SI,.Indarbans 
(District: North 24 Parganaa and South 24 Parganas) of 
West Bengal, a good part of which falls in my 
Parliamentary Constituency 16 Mathurapur (SC), where 
people are suffering due to non-availability of the required 
Railway Service facility. Thousands of people dally 
commute to various parts of the State of Weat Bengal 
dally, taking recourse to the help of train-travel through 
Sealdah Railway Station. I request for extension of railway 
network facilities for; (i) Joynagar to Raidlghl, (II) Canning 
to Jamtala, (HI) Joynagar to Dhamakhall, and (iv) Park 
Circus to Dhamakhall, and laying of double lines in the 
Baruipur Diamond Harbour Section (of which Baruipur 
Magrahat SUb-section requires immediate attention for 
start!ng the work of doubling the tracks) and Baruipur-
Lakshkantapur-Kakdwip-Namkhana Section. I may say 
that due to heavy congestion in the compartments of the 
EMUs running on single tracka, people have to suffer 
under inhuman conditions while traveling; I myself have 
the same experience when I sometimes use the trains to 
reach different parts of my Constituency, 

I would request the Hon'bIa Railway Minister, through 
you, Sir, to sel)d some of his senior officials to travel by 
any of thase trains, without disclosing their identify, 
especially during peak hours, to check whether what I 
have stated are facts or not, and aJao to initiate necessary 
action. 

SHRI BRAHMANANDA PANDA (Jagatsinghpur): Hon. 
Deputy-5peaker, Sir, I exprass my gratitude to you for 
giving me this opportunity to apeak on the Railway Budget 
2007·08 in this august House. 

Hon. Minister of Railways in his Budget Speech 
described hlmse" as an A val8m of Lord Krishna and his 
14 lakh employees as his sole supporters who helped 
him to lift the Mount Govardhan of the Indian Railways. 
I would like to say In this context that if he were Lord 
Krishna, he would have showered his unconditional love 
equally on all underdeveloped and b~kward States. 

"The speech was laid on the Table. 
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Unfortunately, I find that no special attention and priority 
has been given so far a8 the State of Ori8sa Is 
concemed. 

While we all cry In this August House to uplift the 
poor, DalIts, Scheduled Castes and Scheduled Tribes, 
the same remained merely a political slogan. As you 
know, my State Is dominated by Scheduled Castes and 
Scheduled Tribes. About 47.13 per cent people live below 
the poverty line In the State of Orissa. In such 
circumstances, though the Railway Budget has been 
claimed by the Railway Minister as meant for the IIl1m 

IIl1dm~ in reality the Interests of Dalits, Scheduled Castes 
and Scheduled Tribes have not been looked Into in this 
Railway Budget. 

Orissa is a State which is rich in vast natural 
resources, excellent sea beaches, a beautiful lake like 
Chlllika, and Important tourist spots like Konark, Puri, 
lingaraj Temple, etc. Steps like covering wooden berths 
with cushions, Increasing unreserved coaches, facilitating 
travel of senior citizens and women in trains etc., are 
laudable but, In my opinion, these are on eyewash to 
show off to the people without really taking care of the 
interests of the IIl1m IIl1dmi 

Hon. Members would agree with me that the safety 
and security In the Indian Railways are of prime concem. 
The recent series of bomb blasts and the casualties of 
passengers demand a strong, well-equipped and 
modemized security set-up on the platforms as well as 
on trains. It is a pity to note that the funds meant for 
safety and security in Indian Railways have been 
underutillzed and remained unspent in some cases. 

18.00 hr •. 

I hope the hon'ble Railway Minister would look into 
this grave issue and take appropriate steps. Similarly, 
eleanllness aspect has also not been given priority. If we 
enter a railway platform and enter inside a toilet in that 
platform, we witness a dirty and nasty atmosphere which 
Dhows that in reality the Railways has not yet achieved 
the objective of giving proper amenities to the common 
man of this country. 

Sir, the East Coast Railway with its vast cargo 
carrying potential contributes a sizeable amount as a way 
of profit to the Railway Department. It is quite shocking 
that no satisfactory allocation was made for the 
development of requisite infrastructure in these areas. The 

meager allocation to the State of Or!ua by Railways for 
2007-08 is quite disappointing from Orisla', point of view. 

As you know, during the previous year, only a sum 
of As.650 crore was allocated by the Railway Department 
but It is shocking to know that during this year, a sum 
of Rs.60S crore has been allocated which shows that a 
step-motherly attitude has been deliberately shown towards 
the State of Oriasa without taking into consideration the 
industrial revolution which is now initiated under the 
leadership of our present Hon'bla Chief Minister, Shrl 
Naveen Patnaikji. Hon. Chief Minister of Ori8aa has 
requested for Rs.8BO crore for the completion of State-
based projects but the Budget has earmarked only As.B06 
crore, which Is Rs.49 crore les8 than the previous year's 
allocation. This ahows that Orleaa', intereat has not been 
safeguarded though the Railway Minister is our close 
neighbour and the expectations from him are really sky 
high In view of our social, cultural, spiritual and political 
relationships with the State of Bihar. In this regard, after 
the presentation of the Railway Budget. the Hon'bIe Chief 
Minister of Orissa has also requested the Honbfe Railway 
Minister to reconsider his demand and said that the 
Railway Budget Is disappointing as no priority was given 
by the Railway Minister for the development of 
infrastructure in the State of Orissa. 

18.02 hr •. 

[SHRI V AAKALA RAOHAKRISHNAN In Ih8 ChIIIrj 

Sir, on-going projects have not yet been completed 
though started way back in 1992-93. Even after one and 
a han decades have already been elapsed, the reason 
for non-completion ia best known to the Railway 
Department. No priority or no special attention was given 
for completion of those on-going projects u a result of 
which the development of the State has been stalled. 

In this regard, I would like to .tate that since 2002-
03. the State I. undergoing a positive change towards 
industrialization as a large number of multinational 
companies are signing MoUs with the State Govemment 
for setting up of steel and aluminium plants. With the 
leading entrepreneurs like POSCO, ESSAR, TATA. 
JINDAL, BHUSAN, MITTAL expreaalng their wllllngn ... 
to exploit Orissa's resources, it is quit, obvious that the 
freight and p888enger traffic to Orlua will Increase 
manifold. Keeping In view the increase In demand for the 
flow of freight to and from Orissa, the Budget could have 
allocated more funds than last year'a. 
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(Shrl Brahmananda Panda) 
All the Hon'ble Members from Orl... under the 

leadership of Shrl Braja Klshore Tripathy have submitted 
a memorandum for the allocation of Rs. 1,500 crore for 
the development of Railways in the State' of Orissa. It 
was also not even given due consideration. In this context, 
I would not like to waste the time of the House. I would 
like to highlight a few points mentioned In the 
representation which was given by the State of Orissa -
for opening of a new Division, the Ministry of Railways Is 
requested to either to extend the jurisdiction of Sambalpur 
Division, to include Jharsuguda-Barsuan-Klriburu, Rourkela-
Nuagaon. Jharsuguda-Himglri or to create a new Division 
with the headquarters at Roukela or Jharsuguda with 
jurisdiction as mentioned above under the East Coast 
Railways. Likewise, the jurisdiction of East Coast Railway 
may be extended to Include Banspanl to Padapahar 
section and Bhadrak-Laxmannath Road section In Khurda 
Road Division. 

In this regard, I would like to highlight the profiles of 
a few projects with name of the project and the year of 
its sanction. Lanjigarh Road-Junagarh was sanctioned In 
1993-94; Khurda Road-Bolangir was sanctioned In 1994-
95; Harldaspur-Paradeep was sanctioned In 1998-97; 
Rupsa-Bangiriposi Gauge Conversion was sanctioned In 
1995-96; Nuapada-Gunapur Gauge Conversion was 
sanctioned in 1997-98 and Angul-Dubri-Sukinda Raod was 
sanctioned in 1997-98. There is also Daltari-Banspani Rail 
Link Project running for 155 kma. In the case of this 
project. the Ministry of Railways hod indicated for 
completion of the project by October 2008. however, the 
work is stili in progress. The section from Banspani to 
Keonjhar has been commissioned. Track linking Is In 
progress since formation. 

MR. CHAIRMAN:, You can lay your apeech on the 
Table of the House. 

SHRI BRAHMANANDA PANDA: There are projects 
like Lanjigarh Road-Junagarh, running for 56 kma. and 
Khurda Road-Bolangir running for 289 kms.; for these, 
adequate funds have not been allocated. 

MR. CHAIRMAN: Please conclude. 

SHRI BRAHMANANDA PANDA: SImilarly, Harldupur-
Paradeep project Is there; In view of the commIaelonlng 
of a large number of steel plants in Dubrl complex .. 
well as MoUs entered by the Government of Orissa with 
POSCO and Mittal, It is essential that this rail link is 
commissioned as early as possible. 

MR. CHAIRMAN: WIth great difficulty, you are reading 
out your speech. You can .. well lay It on the Table of 
the House. 

SHRI BRAHMANANDA PANDA: The project&-Angul-
Dubrl-Sukinda Road and Talcher-Blmlagarh - have not 
been completed yet; I request that some special attention 
may be given to them by the Ministry of Railways 80 
that more funds are allocated for completion of these 
projects. 

With regard to gauge conversion, we have Rupee-
Bangrlposi and Nuapada-Gunapur projects. 

I will conclude my speech in a few minutes. I am 
the only Member authorized to speak from my Party. the 
Biju Janata Dal. As you know, Biju Janata Dal is a 
regional Party. It Is named after the great Intemational 
hero, Biju Patnaik. Lord Jagannath preached the real 
theme of national integrity and He stands for the cause 
of the common people of this country. The real theme of 
socialism and communism starts from my holy land of 
Lord Jagannath. 

In the cue of doubling and electrification, some 
allocation has been made In Harldaspur-Paradeep section. 
We have some proposals for new doubling in sections 
Oaltarl-Banspanl, Talcher-Sambalpur, Harldaspur-Para~, 
etc. I have already highlighted many of them. With regard 
to electrification, I request the Ministry of Railways to 
sanction Daltarl-Banspani, Haridaspur-Paradeep and 
Talcher-Sambalpur-Jharsuguda Projects. 

As you know, Konark Is one of the wonders of the 
world. Purl is also equally Important from the point of 
view of tourist attraction. We have aIIO placed our demand 
that Satpada should be connected with railway link, u 
Chllka lake is an excellent tourist apot. 

It Is one of the beautiful lakes of the world. According 
to my opinion and to the opinion of the Railway Minister 
all these demands, Jaleswar-Oigha' Rupsa-Bangruposi to 
Gorumahisani, Badampabar to Keonjhar, Berharnpur to 
Phulabani, are genuine demands. Sanction for surveys 
for Sambalpur-Berhampur vis Birmaharajpur, Bolangir-
Nawapara, Banapani-Bimlagarh and Jajpur Keonjhar, have 
been requested. With regard to peasenger amenities we 
have requested for introduction of pantry car and 
introduction of new trains. We demanded 13 new trains 
and only two trains have been given.' The Garib Rath 
should run from Orisaa, Bhubaneewar to Delhi, 80 .. to 
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connect the Capital of India. Instead of Ranchi It should 
have been extended up to Deihl. 

Superfast trains from Sambalpur to Allahabad, 
Bhubaneswar to Kanyakumari and Thiruveli to Puri 
... (lnMnuption.s) 

MR. CHAIRMAN: You can lay it on the Table of the 
House. 

SHRI BRAHMANANDA PANDA: I would like to 
conclude by saying that the second bridge over river 
Mahanadi is a long-pending project. Connectivity 18 more 
important. As you know, Sir, Paradip Port Is the deepest 
port of India. Unless railway connectivity 18 there, all round 
development of the Port cannot be achieved. You will be 
happy to know that our State Govemment has entered 
into understanding with different Ports like Gopalpur, 
Dhamra which are to be connected with the railway link. 
That apart, my humble submission In this House is, that 
introduction of rail bus Is very Important. Rail bus should 
be introduced in different parts of the State including In 
my constituency that is from Cuttack to Paradip. 

I would like to highlight that the Railway Ministry hae 
deliberately shown step-motherly attitude towards Orissa . 
... (lnterrupHons) My Leader Shrl Tripathy h88 demanded 
Rs.1S00 crore . ... (Interruptions) Our Hon'ble Chief Minister 
is now on the verge of bringing industrial revolution In 
the State. A number of steel plants and universities Hke 
Vedanta, Ravi Shankar are coming up in the State of 
Orissa. Taking a/l these aspects in view, I would like to 
urge upon the Railway Ministry that special attention 
should be given to the State of Orissa. If the Govemment 
actually wants to find happin88&, wants that all the citizens 
of the country should laugh, should enjoy the privileges 
and amenities equity and parity should be the highest 
considerations. . .. (IntrBnuptions) 

MR. CHAIRMAN: Please conclude. 

... (Interruptions) 

SHRI BRAHMAr-MNDA PANDA: The Govemment 
should find out the reality. How the adivas/s, delfts and 
Scheduled Castes in Orissa are tortured because no 
special grant has been allocated by the Railway Ministry. 
The Finance Ministry was ... (Interruptions) 

MR. CHAIRMAN: Nothing will go on record. 

... (Intentptions) ,. 

"Not recorded. 

SHAI BAAHMANANDA PANDA: I hope that the 
Railway Ministry wil give apeQal attention and provide 
epeciaI package to the State of 0 ....... I extend my hearty 
thanks for giving me an opportunity to apeak a tew lines 
on Railway Budget. 

MR. CHAIRMAN: If Members wiD cooperate, we can 
finish it today. Otherwise, as per the list, we win have to 
sit tUl early houra of the next day. 

SHRI BRAJA KISHOAE TRIPATHY (Purl): In the 
Business Advisory Committee, 12 hours were allotted to 
this discuaalon. 

MR. CHAIRMAN: Members who have written 
speech.. can place them on the Table so that we can 
save time. It is as good as making an oral statement 
here. All the vlewa can be recorded by giving them In 
writing and by this we can save time also. It Is 88 good 
as making a statement on the floor of the House. 

[Tl'IIIISIslionj 

·SHAI BHANWAR SINGH DANGAWAS (Nagaur): Sir, 
I would like to express my views on this year's rail budget: 

As time passes by, the cost of the project gets 
escalated. It Is because of Increase In prices of material 
required for execution of project. After repeated requelt8 
for three years the hon'ble Minister of Railways h88 now 
made a proviSion for gauge conversion of Degana-
Ratangarh and Sadulpur rail line. I am thankful to the 
hon'ble Minister for it. 

Another project, I would like to make 8 mention of. 
is laying of railway line from Merta city (dlstt. Nagaur) to 
Pushkar, Ajmer. laying of this line would connect wutem 
and northem Rajasthan to 80uthem and western parts of 
India which will reduce travelHng distance as well 88 the 
pusenger will have to spend 1888 on fares. It would also 
facilitate carriage of goods by shortening the c:tIstance 
and reduction in freight. At present, commuters wiNing to 
travel from west or north Rajasthan to Ajrner either have 
to travel via Marwar In. (distt. Pall) or Phulera (dlstt. 
Jaipur) in. 

Ajmer and Puskar, both are world famoua reli~ 
places of Hindus and MusHm and others 8G well. Pilgrims 
visit these places round the year. The survey for this 

"The epeech was laid on the Table. 
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project was ·lindertaken during pre-independence British-
era. Many a times, survey has been conducted since 
then. Its lateat survey was done in 2005-06. Budget 2006-
07 and 2007-08 have no mention of said project. What 
can be more painful than this since lakhs of rupees have 
been wasted on survey etc. 

My submission is that the project should be taken 
up this very year. It would be in the interest of Indian 
railways and the people of India. 

[English! 

·SHRI B. MAHTAB (Cuttack): Sir, some may like to 
describe Railway Minister's fourth budget presented in 
this House as populist but it is actually a combination of 
populism and pragmatism. The most remarkable feature 
of the budget is that taking advantage of a booming 
economy, the Railways could squeeze out much more 
revenue from all sources. The buoyancy in earnings 

_ allowed the Railways to cut passenger fares, though 
marginally, and present a common man-friendly budget. 
The Minister has tried to win back passengers from 
cheaper airlines and freight from road transport by offering 
discounts in off-peak saasons. Railways has truly risen 
to the occasion to fight competition, an unusual exercise 
from a monolithic organisation like the Indian Railways. 
The 5 percent education in freight rates for petrol and 
diesel, if passed on to the consumer, will see a reduction 
in their prices. Surely, there is an effort to make this 
gigantiC organisation change with the new business 
dynamics. But at the same time the Minister must address 
the larger issue of gradual reduction In cross subsidization 
of freight to passenger traffic. According to a study, the 
Railways' current revenue mix is 30:70 between passenger 
and freight. It takes 60 percent of the traffic to generate 
30 percent of the revenue while freight is only 40 percent 
of the traffic generating 70 percent of the revenue. Yet 
there is 2 to 8 percent cut In the passenger fares across 
the board. Freight rates have remained untouched. 
Women above 45 and senior citizens will have a priority 
in lower berth allotment. Commendably, there will be 
special coaches for the physically challenged with 
cushioned seats and toilets. Milkmen, vegetable vendors 
and small traders will also have special carriages. It will 
set up 300 New model stations. Some stations will have 
CCTV sets. TIEs will be provided with Palmtops. No 
wonder, the Railways is set to earn a profit betore 
dividend of Rs. 20 thousand crore during the current 

"The speech was laid on the Table. 
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tiscal. This is the same Railways that had defaulted on 
dividend payment and had a fund balance of only RS.359 
crore in 2001 against the current figure of Rs.16 thousand 
erore. 

Recently, I came to know that the average passenger 
fare per kilometer in India is less than half of that in 
China. Eight more Garib Raths are on the way apart 
from 32 new trains, some double-decker trains. 

Despite commendable progress on expansion, the 
Railways has otten been hijacked by the vested interests. 
What is the position of existing infrastructure? Isn't It 
woefully inadequate to carry the additional burden? This 
is the main reason for unusual delays in the running of 
trains as harried passengers suffer silently. The proposed 
construction of the Rs. 30 thousand crore dedicated freight 
corridor will ease the congestion to some extent but by 
the time it comes up, growing traffic might again become 
unmanageable. The Railways should look far ahead 
instead of just responding to eXisting problems. 

Indian Railways is perhaps the largest railway network 
under a single management in the world. It has a route 
kilometrage of nearly 63,465 kms, an operating fleet of 
4,97,831 wagons, 48 thousand 263 coaching vehicles and 
7910 locomotives. During 2004-05, on an average 16,021 
trains including 9556 passenger carrying trains, were run 
daily. Nearly 15 million passengers were booked dally 
and 626 million tones of freight W8fI loaded during the 
year. Now, with passenger traffic and freight has increased 
manifold. With such a massive utilization of assets, safety 
is of paramount importance for operational efficiency. 

Coming In the backdrop of the recent blasts in the 
Samjhauta Express, this years budget was expected to 
lay emphasis on passenger safety. The threat to security 
emanates not only just from terrorists, but also from 
ordinary criminals who board trains, harass passengers, 
occupy seats unauthorisedly and try to molest women. 
Many railway mishaps can also be easily blamed on staff 
negligence and indifference. What the Railways plans to 
do is not enough. We are all aware that safety is an 
inherent element underlying all planned modemisation and 
technological upgradation on Indian Railways. The aim is 
to Improve safety through better man machine interaction, 
easier operating system and reducing the need for human 
dependence in maintenance and operation. 

The track forms the backbone of railways 
transportation system and therefore needs to be 
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maintained in a eafe and fit condition. It is therefore, 
8888Iltlal to carry out not only the track maintenance 
operations, but also to renew the track as and when It 
becomes due for renewal. A no lapsable fund, was created 
on the recommendation of the Railway Safety Review 
Committee. RS.17 thousand crore has been set up by 
the Govemment from October 1. 2001. Seven years after, 
there is still no tangible difference. Trains continue to 
crash Into each other, and in a unique case this year, a 
bridge collapsed on a train. Gross negligence on the part 
of Railway authorities has resulted In the death of some 
40 people in this man-made accident. The bridge at 
Bhagalpur, Bihar was abandoned four years ago because 
It was crumbling. Yet Railways authorities did not take 
measures to prevent the accident from happening. Railway 
bridges are an important part of its vast Network. 
According to the Standing Committee Report, the Netwof1( 
consists of some 12 thousand bridges. However, hundreds 
of these are In urgent need of repair. At least 44 percent 
of the bridges are over a hundred years old. But allocated 
money is not being used. In 2005-06 Railways had asked 
for RS.761 crore but later scaled it down to Rs.488 crore' 
This Is not shortage of funds that is behind the sorry 
state of bridges. I may mention here that the poor Indian 
Railways passenger has been shelling out extra money 
In the form of a surcharge on every ticket that he or she 
is buying. The safety surcharge, which goes upto RS.S 
thousand crore or more should have enabled Indian 
Railways to speed up its programmed Inputs for enhanced 
safety. Should have started its relentless drive to eliminate 
human error. Almost six years after the setting up of the 
Special Railway Safety Fund (SRSF) and four years after 
the Indian Railways' Corporate Safety Plan's unveiling, It 
is time to review safety performance against the targets 
set and Investment made or were proposed during the .. 
years and how many collisions, derailment and level 
crossing gate accidents have occurred. 

The Bomb blast on the Delhl-Attarl Samjhauta 
Express are chilling reminders that plugging the security 
gaps in our transportation systems is one of the most 
challenging tasks ahead. Investigators have recovered 
suitcases Intact at the site that contained improvised 
explosive devices and plastic bottles of kerosene and 
petrol mixed with strips of cloth, probably to prolong the 
blaze. The lack of security that led to terror strike Is too 
serious to be glossed, over and its time to wonder if rail 
security is being shortchanged because of the emphasis 
elsewhere on airline security. Unfortunately, the sprawling 
nature of road, rail and subway services makes them 
very difficult to protect. Terrorists use the numerous 
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entrances and multiple tracks of busy railway, melt In ttl .. 
crowd and spread mayhem. This happened in Aaaam, i. 
Mumbai and In Samjhauta Express. It Is high time to 
start testing new anti-terror tools. Instead of screening 
technology, a bener bet perhaps would be to inelall more 
walk through machines that detect explosivel, bomb-
resistant truh-cans, and random searches by anlffer dogs. 

·-';..rity also be given to modemlsation of the Railway 
Protection Force. We were told that after the bomb blast 
in Mumbai sub-urban trains and stations, the Railway 
Ministry had decided to strengthen its security forces. 
The steps Included replacement of conventional 303 rifles 
with sophisticated Insas rifles, which is akin to AK-47. It 
was also decided to Install surveillance cameras and 
X-ray scanner and would deploy dog squads In major 
stations. But we do not get any information about the 
stepa taken in thll regard from the written 8p88Ch of 
Railway Minister. 

There Is a Union of International Confederation of 
Rai/ways which has its headquarters in Paris. They are 
also worried about the Increased terrorist actlvltle. In 
railways. Recently, If I am not wrong, our Railway 
Protection Force organised an international meet on 
"Terrorism and how to tackle it.· What inputs did you 
get? Yes, Railway Act been amended and RPF been 
empowered to check minor offences, but the major 
shortcoming is that RPF does not have power to check 
or detect crimes under the IPC. Would the Government 
take a decision soon? 

We were also told that more than 12 thouaand 
constable posts are vacant and In the preMnt pace of 
recruitment, another 10 thousand constable poets would 
become vacant by December 2008. Unless RPF Is 
modemlsed and adequate staffs are In place, how do 
you expect safety of commuters? 

Train hygiene, unless given a radical thrult will 
weaken India's emphasis on qualitatively Improving Its 
infrastructure services. People are willing to pay more for 
more reliable and better services. Minister should 
concentrate on Improving security and .ervice quality. A 
remarkable job been done in transforming the Railways 
into a profit making enterprise. Now he must pay attention 
to a far more important and challenging task and that Is 
safety of passengers. 

Now I come to apeclflca relating to my Stale Oriaaa 
since 2002-03, the State is undergoing a poaItive change 
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in industrialisation. With large number of Industries coming 
up, it is expected that by 2016 the additional generation 
of traffic shall be 200 million tons. Railways has 
sanctioned 6 New BG rail links, eleven doubllnga and 
two gauge conversions. Bu1 with changing scenario there 
is a need for heavy requirement for completion of the 
sanctioned projects as well as sanction of New lines. My 
demand is, all sanctioned projects should be completed 
in five years. I would also demand to extend the 
jurisdiction of Sambalpur division to include Jharsuguda-
Barsuan-Kiriburu, Rourkela-Nuagaon and Jharsuguda-
Himgili. The jurisdiction of East-Coast Railway should be 
extended to include Bansapani to Padapahar aectlon and 
Bhadrak-Laxman Nath Road section in Khurda Road 
Division. I am thankful to the Minister for sanctioning 
sufficient amount for the construction of second bridge 
over river Mahanadi, Kathjodi and Kuakhal. My requests 
would be to complete the construction in a time bound 
manner. 

The survey report of Talcher-Gopalpur Broad gauge 
Rail link has already been submitted to the Ministry of 
Railways and It has indicated a favourable rate of retum. 
The recent thrust of industrialisation with setting up of 
steel, power and Aluminum plants there is a requirement 
of a dedicated Railway link between Talcher to Gopalpur 
for export and Import of raw· materials and finished 
products. Moreover Gopalpur port Is being developed to 
an all weather port. I would urge upon the Govemment 
to accord sanction to this new line. 

With the rail-bus experiment proving to ~mmenaely 
successful on the Cuttack-Paradlp route, there is a need 
to introckAce similar rail-bus services between Cuttack to 
Purl. Some long distance trains from Orissa, specially 
Bhubaneswar-Bangalore Express, Bhubaneswar-Kurla 
Express and Pun-Tirupati Expresa be provided with pantry 
car services. There is no direct train from Sambalpur to 
Allahabad. A new train from Sambalpur to Allahabad via 
Ranchi and Gaya will enable the people of northem part 
of Oris&a to visit there places of pilgrimage. 

A new link has been provided between Bhubaneswar 
and New Delhi via Keonjhar after 155 km long Baltari-
Bansapani railway netwot1( has become operational. Raw 
materials heading for Paradlp Port from Bansapanl, 
Barajamunda and loading points like JaroD, Nuagarh and 
Keonjhar no longer have to run via Tata nagar and 
Kharagpur. This is saving time and has helped railways 
in increasing the Ioadability factor and wagon turnaround. 
This single line project wot1( took 14 years to, complete. 
Necessary steps be taken to ply passenger trains on this 
line at the earliest. 

6IId 
IfIIMIIiDn III: ... 01 ~ iI 

FfIIII ~ 01 ~y CtJnwnIitJn CImnIIW (IOfN) 

Frequency of Rajdhani Expraas to Bhubaneaw.r be 
Increased as the number of passengers have gone up 
five fold. There is a growing demand to increase the 
frequency to four days a week and another day Rajdhanl 
should ply via Sambalpur, Rourkela and Ranchl. 
Bhubaneswar-Sambalpur Inter City train should pass 
through Cuttack station as large number of commu1ers 
are from Cutt&ck. Before concluding I must mention that 
despite commendable progress on expansion, the 
Railways has often been hijacked by the vested interests. 
Railway Ministers invariably tend to locate projects on 
political considerations rather than on the need and 
viability basis. In some specHic states the Railways' 
ongoing projects, notoriously delayed, leading to massive 
cost overruns, should be monitored cIo8ely at the top 
level and those responsible for unwarranted delays must 
be held responsible. Why can't the food be improved? 
Why can't cleanliness be the main priority of the 
Railways? Many would not mind paying a little extra 
provided the joumey is comfortable and secure and they 
reach their destination in time, I urge upon the 
Govemment to improve services and make rail joumey 
safe and secure. 

·SHRI FRANCIS FANTHOME (Nominated): Sir, I 
would like to commend the Railway Budget 2007-08 for 
Its comprehensive addreasal of the diversity of concerns. 
Be It in the sphere of pa888ngers amenities, reduction of 
fares for the common people, .modernization of the 
Railways, enhancement of the freight carriage, and the 
construction of the freight corridors to enhance the 
effectlven... of the Railways and to increase efficiency. 
Sir, the profit eamed by the Railways of 20,000 crores 
during financial year 2006-07 Is unparalleled. In the past 
years the common people would wait for the Railway 
Budget with anxiety and concem as it would raise fares 
and freight charges and consequently burden them 
financially. Over the past three years there has been no 
increue of fares gIVing much relief - a commendable 
feat by any standards. 

I would also like to commend the Railways for the 
steps they have taken to improve safety, security, 
cleanlinees enhance and improve services, exhibit greater 
commitment to the concerns of thtl people and be 
accountable for prevailing shortcomings. 

The Railways under Hon'bIa Shri La1u Prasad ji has 
undergone tremendous transformation. He and his 

"The speech was laid on the Table. 
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colleagues Hon'ble Shri Velu and Hon'bIe SM Rathwa 
have our appreciation for the great services they have 
being rendering to the nation. 

I woutd partlcularty like to thank the Hon'ble Miniater 
for prioritizing the completion of the Nagapattinam _ 
Velankanni rail link that would enable millions of pilgrims 
to visit Velankanni. The people would be greatly benefited 
when the projects is completed by 2009. It is the pro-
people and grass-root sensitivity that has been the 
haHmark of the Railways and I would like to commend 
the U.P.A. Government led by Hon'bIa Dr. Manmohan 
Singh ji for his shift. 

With these observations I would like to support the 
provisions made in the Railway Budget. 

SHRI PRAKASH PARANJPE (Thane): Mr. Chairman, 
Sir, I am sorry to say that the Cabinet Minister of Railways 
is not present in the House but two Ministers of State 
are sitting here and out of that, one is chlt-chatting with 
the other colleague. He is not attentive to what we are 
speaking. If the Ministers are not attentive to what we 
speak in the House, then there Is no point In expreaaing 
our thoughts in this august House. So, I would request 
the hon. Minister of State for Railways to be attentive to 
what we say and what we want from his Ministry. 

A number of people have demanded a number of 
things for their respective constituencies. I would like to 
say that I come from a constituency which Is the second 
largest constituency of Hinduatan consisting of 35 lakh 
voters, out of that, 70 per cent voters are traveling by 
train. It is nearby Murnbai. We say that Mumbai is the 
capital city of our country. But what facilities are you 
giving to the travelers who are traveling in lakha of 
numbers in the trains? When I am asking for some 
facilities just like foot over-bridges on the stations, 
additional windows, RoBs, etc. I am not asking for a 
single farthing from the Ministry to complete that. I am 
sorry to say that in the last four years, I have given a 
number of proposals from my constituency where the 
revenue of the Railways will Incre&se. When I wrote In 
2001-02, I was told that I have to wait for some period 
because the Railway Land Development Authority is 
coming into force. That authority has come Into foree on 
13th August, 2005. For the last two years, I am pursuing 
the matter with the Chairman, Railway Board, as well as 
with the Minister of Railways but unfortunately nothing 
has taken place. 
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In my constituency, there Ie an area known u SaYan 
Chal. It is near Thakurti between Dombull and Kalyan. 
We have 47 acres of land there. On that land, we nave 
got quarters which are acattered. I had given a propoeal 
for that plot. On that land, in one acre, the Railwaye can 
construct 40,000 square feet. Out of that 47 acrw, eeven 
acres land can be kept for the quarters and on the 
balance 40 acres, If the Ralways construct the commercial 
and residential complexes, I want to say here that a 
minimum of Rs.15O crore will be the additional revenue 
to the Railways. But for the last two years, nothing hu 
happened and the only reason 18 that the officers In this 
Land Development Authority are only running the paper 
horaea beca .... they do not know the ground reality which 
I am telling. So, I also Invite you to come there and 
watch it. 

SHRI R. VELU: The Land Development Authority has 
come into force only two months ago. The Bill has been 
pasaed but the Authority has not bean constituted. 

SHRI PRAKASH PARANJPE: That is why, I want to 
suggelt that by having more Authorltiel, you are 
centralizing the work. If you can decentralize the work 
and give power to the GM of our area, we can contact 
him once a month, at least, and the thlnge will develop 
in a faster way. For the last four years, I am asking you 
to Increase your revenue by completing this project but 
nothing has happened. Should I take It In that way that 
because I am from the Opposition Party, my proposals 
will not be accepted? But I do not think so though the 
results are like that. When I am giving a suggestion and 
I am not asking for a single farthing from your Ministry, 
why do you not do It? I can generate funds from my 
constituency but 10 far nothing has taken place. 

There Is another area where ChoIa Power Project Is 
located but this Is cIo8ed down for yea,. together. Do 
you know how much land II available? It Is 350 acres of 
land. AI you know, In Mumbai, there II E8HI Wortd. On 
the same line., thll area of 350 acrea could also be 
developed which will fetch you not Ies8 than Rs. 1000 
erore. 

When I am giving proposall where additional 
revenues could be generated for complying with the need8 
of the people, the Ministry of RaHwaya Is not paying any 
attention to that. 

Here, I would like mention about one more point, 
though that is not directly related to my constituency. 
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There is a workshop in Parel which is spread over a 
land of around 13 acres. In Diva, in my parliamentary 
constituency, there Is an unused land spreading over 
around 1 00 acres. If the workshop now located at Parel 
could be shift~d to that place and on that land if 
residential and commercial complexes could be built, then 
the Railways could fetch no less than Rs. 400 crore. So, 
my first proposal, if considered, would fetch the Railways 
around Rs. 150 crore. My second proposal, if considered, 
could fetch the Railways a sum of Rs. 1000 crore. My 
third proposal. if considered, could fetch the Railways a 
sum of Rs. 400 crore. Now, there is a rule in the Railways 
that out of the total revenue eamed from a constituency, 
50 per cent of it should be spent in the aame 
constituency. So, I would be thankful if the hon. Mineter 
could consider expediting this process of considering my 
proposals, rather than waiting for the Land Development 
Authority to take a view on this matter. I would request 
the hon. Minister to give the powers to the Generai 
Manager concerned to compiete the process. The 
Railways can make commercial use of these lands that 
are of no use to them at the present moment. I would 
only request the hon. Minister to expedite the process of 
consideration of my proposals that I em putting before 
him. 

The other proposal that I would like to make is that 
the number of cars in Mumbai are increasing day by day 
and there is scarcity of space for parking of cars. I would 
like the hon. Minister to consider if the Railways could 
allow construction of some portion of the air space on 
the railway tracks for parking of the vehicles, then that 
could help in fetching them certain amount of revenue. 
This is a big problem in Thane. There is no epace for 
car parking. Now, can the Railways permit using the air 
space on the railway track for parking of the vehicles? 
All these that I have said are in the interest of the Ministry 
which would help in increasing their revenue. I would be 
much thankful If immediate action is taken In this regard. 

I have another proposal to put forward to the hon. 
Minister. There has been a demand for a new railway 
track between Kalyan to Ahmednagar. It is a stretch of 
200 kilometers. The feasibility report has already been 
submitted by the General Manager concerned. It's a 
profitable route. What I would like to suggest is that in 
our country we have private airlines, private power projects 
and to an extent, even we have private shopping centres 
as well, so could the Railways think of privatizing this 
entire route. What the Ministry would have to do is to 
give an advertisement in the paper saying that the route 

Inti 
RtIIoIuIJon FIB: ~I 01 RtJcommsndItIonI in 

FIlII RfIPIJf1 01 IWtttwy eonv.nHon CommIftrJs (2004) 

S60 

between Kalyan to Ahmednagar is being proposed to be 
opened to private enterpreneurs and interested partiN to 
suitably develop this route under the technical guidance 
of the Railways may contact the Railway administration. 
I am sure, if such a thing is done then this route could 
be developed within a span of Just three years. Moreover, 
I would like to submit that for this proposal, the Minister 
of Agriculture, Shri Sharad Pawar has shown his keen 
interest. I have received a reply from the Ministry saying 
that the matter is being looked into. It is a very typical 
answer to say that the matter is being examined and all 
that. I received that letter years back, but nothing concrete 
has taken place. I would be thankful to the hon. Minister 
if he could think of ushering in a new era by running 
railways by private parties. All that the Railway Ministry 
needs to do is to give a public notice saying that the 
Railways are interested in giving this route to private 
enterpreneurs and if interested parties approached the 
Ministry, then the Ministry was willing to give that job to 
that party under the supervision of the Railways. The 
Railways would not have to spend a single farthing for 
this. 

Sir, I have a few small demands of my constituency, 
like opening of new ticket counters and of course, 
Importantly starting a shuttle service from Thane to Kasara 
and Thane to Karjat. This entire area is an industrial 
area. Trains coming from the Chatrapati Shivaji Terminus 
are fully loaded and people find It extremely difficult to 
get clown at the Thane station. They have to jostle for 
space to get down at the Thane station. This matter 
though had been discussed, but nothing has been done. 
So, my request to the Railway Minister is if he could 
start a shuttle service keeping in view the shift timings of 
the Industrial workers from Thane to Kasara and from 
Thane to Karjat. 

I would al80 like to mention her. about one funny 
thing. 

Previously, trains going to Pune were not halting at 
Thane. Now all the trains halt at Thane. So, I wrote to 
the concerned Member Secretary that monthly passes 
should be ieaued from Thane to Pune. A typical answer 
which I got was that the present railway rule says that 
for any distance more than 150 kilometres, monthly 
passes cannot be given. Now this distance is 152 
kilometres. For monthly passes, you get money in 
advance. For such a small thing, the officer is writing to 
me that this cannot be done. Thousands of people travel 
everyday from Thane to Puna. What is wrong if you start 
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[Shri Prakash Paranjpe] 
There is a workshop in Parel which Is spread over a 
land of around 13 acres. In Diva, In my parliamentary 
constituency, there is an unused land spreading over 
around 100 acres. If the workshop now located at Parel 
could be shift~d to that place and on that land If 
residential and commercial complexes could be built, then 
the Railways could fetch no less than Rs. 400 crore. So, 
my first proposal, if considered, would fetch the Railways 
around As. 150 crore. My second proposal, if considered, 
could fetch the Railways a sum of Rs. 1000 crore. My 
third proposal, if considered, could fetch the Railways a 
sum of As. 400 crore. Now, there Is a rule in the Railways 
that out of the total revenue eamed from a constftuency, 
50 per cent of it should be spent in the 8ame 
constituency. So, I would be thankful if the hon. Minster 
could consider expediting this process of considering my 
proposals, rather than waiting for the Land Development 
Authority to take a view on this matter. I would request 
Ihe hon. Minister to give the powers to the General 
Manager concerned to complete the process. The 
Railways can make commercial use of these lands that 
are of no use to them at the present moment. I would 
only request the hon. Minister to expedite the process of 
consideration of my proposals that I am putting before 
him. 

The other proposal that I would like to make is that 
the number of cars in Mumbai are increasing day by day 
and there is scarcity of space for parking of cars. I would 
like the hon. Minister to consider If the Railways could 
allow construction of some portion of the air space on 
the railway tracks for parking of the vehicles, then that 
could help in fetching them certain amount of revenue. 
This is a big problem in Thane. There is no space for 
car parking. Now, can the Railways permit using the air 
space on the railway track for parking of the vehicles? 
All these that I have said are in the interest of the Ministry 
which would help in Increasing their revenue. I would be 
much thankful if immediate action is taken in this regard. 

I have another proposal to put forward to the hon. 
Minister. There has been a demand for a new railway 
track between Kalyan to Ahmednagar. It is a stretch of 
200 kilometers. The feasibility report has already been 
submitted by the General Manager concemed. It's a 
profitable route. What I would like to suggest is that in 
our country we have private alr1ines, private power projects 
and to an extent, even we have private shopping centres 
as well, so could the Railways think of privatizing this 
entire route. What the Ministry would have to do Is to 
give an advertisement in the paper saying that the route 

between Kalyan to Ahmednagar is being proposed to be 
opened to private emerpreneurs and interuted parties to 
suitably develop this route under the technical guidanc:e 
of the Railways may contact the Railway administration. 
I am sure, if such a thing is done then this route could 
be developed within a span of just three years. Moreover, 
I would like to submit that for this proposal, the Minister 
of Agriculture, Shrl Sharad Pawar has shown his keen 
interest. I have received a reply from the Ministry saying 
that the matter is being looked into. It is a very typical 
answer to say that the matter is being examined and all 
that. I received that letter years back, but nothing concrete 
has taken place. I would be thankful to the han. Minister 
if he could think of ushering in a new era by running 
railways by private parties. All that the Railway Ministry 
needs to do is to give a public notice saying that the 
Railways are interested in giving this route to private 
enterpreneurs and if interested parties approached the 
Ministry, then the Ministry was willing to give that job to 
that party under the supervision of the Railways. The 
Railways would not have to spend a single farthing for 
this. 

Sir, I have a few small demands of my constituency, 
like opening of new ticket counters and of course, 
importantly starting a shuttle service from Thane to Kasara 
and Thane to Karjat. This entire area Is an industrial 
area. Trains coming from the Chatrapatl Shivaji Terminus 
are fully loaded and people find It extremely difficult to 
get down at the Thane station. They have to jostle for 
space to get down at the Thane station. This matter 
though had been discussed, but nothing has been done. 
So, my request to the Railway Minister is if he could 
start a shuttle service keeping in view the shift timings of 
the industrial Workers from Thane to KuarB and from 
Thane to Karjat. 

I would also like to mention here about one funny 
thing. 

Previously, trains going to Pune were not halting at 
Thane. Now all the trains halt at Thane. So, I wrote to 
the concemed Member Secretary that monthly passes 
should be issued from Thane to Pune. A typical answer 
which I got was that the present railway rule says that 
for any distance more than 150 kilometres, monthly 
passes cannot be given. Now this distance is 152 
kilometres. For monthly passes, you get money in 
advance. For such a small thing, the officer is writing to 
me that this cannot be done. Thousands of people travel 
everyday from Thane to Pune. What is wrong if you start 
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issuing monthly 1)88888 from Thane? It ia such a amaJI 
i88ue. I hope you wiN give a dINc:tIon Immediately to the 
concerned officer to art issuing pas.. from Thane to 
Pune. Otherwise, people have to get two paaes and 
having two passes, people from Thane cannot board an 
express train. They have to travel in a local tnUn from 
Thane to Kaly.", cross the bridge and come to Kalyan 
to get a through train. It is such a small job. I hope 
instructions wIN go today itself for giving p88888 from 
Thane to Pune. 

In my area, all the Corporations have got sufficient 
funds. They want to develop the area nearby the atatIons. 
But the land does not belong to the Corporation. So, 
they need your NOC. For the last five years, four or five 
proposals are lying with tbe Board. They want to develop 
a garden at Bardaptn station. At Amamath there Is a 
nllllllh and all the rickshaws are standing on the road. 
We suggested that we put a slab on the MIIIIh 80 that 
rickshaws can be halted on it and the road will become 
clear. For the last four years, the Railway Board authorities 
do not have time to look into small things. That Is why, 
I am suggesting you that powers of development where 
revenue increases and where facilities can be given to 
the public should be given to the GM Instead of the 
Railway Board because sitting in the air-conditioned 
rooms. they do not know the ground reality. 

A train from Matheran was started In 1907 and we 
have completed 100 years of the running of the train. It 
is taking only two trips in a day. The Council of Matheran 
is requesting you to permit them to start shuttle services 
in that area of four kilometers because there Ie Dasturi 
Point there. To that POint, people come by road becauae 
cars are not aHowed to be taken Inside Mathetan. It Ie 
four kilometers walking distance. 

MR. CHAIRMAN: Please conclude. 

SHRI PRAKASH PARANJPE: Sir, I am the only 
Member from my Party to speak. Please do not stop me. 
I have got only three points to mention. 

MR. CHAIRMAN: If you go on like this, then we will 
not be able to complete the discU88ion today. Please 
conclude so that other Members also will get a chance 
to speak. 

SHRI PRAKASH PARANJPE: You are not allowing 
me to speak. I am the Member of the largest conatituency. 
As I said in the begiMing, 70 per cent of our people 
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travel by trains. I am not .. king for ."y fundi from the 
Rallwaya. I am only sugge8ting them ways to inc ...... 
their revenue. 

The Mather." Municipal Council hu requeeted to 
give permi8aion to start shuttle service 'rom D .. turi Point 
to Matheran station which Is four kilometers at their own 
cost under your supervision. I will be thankful if you could 
permit them as early as possible. The proposal will be 
coming within a very short time. 

The Konkan Railways ant being run. The Konkan 
RaHways are not providing services to areu like Dapoll, 
Ambet and Mandangadh. I request you to make a survey 
for a route from Vir to Madangadh to Dapoli and again 
connecting It to Ratnaglri 80 that the entire taluka will be 
covered by business communlcatlon8. 

One train Is running from Chattrapatl Shlv.,i Terminus 
to Andhra Pradesh, namely, the Konark Expl'8Sl. While 
coming from Andhra Pradesh, it is halting at Thane but 
whHe going from CST to Andhra PradNh, It does not 
halt at Thane. Thousands of people from Andhra Prade8h 
are Dying In my constituency. They have made a requeat 
to me to suoceeafully convince the concerned Minister In 
my speech to Issue a direction 'or halting Konark 
Expreu-1019 at Thane. 

I will be grateful If you Implement the.. propoeala. If 
you Implement th .. e proposals, It wHl fetch additional 
revem.a to the RaIlways. If the proposaIe, given by 1M, 

are not entertained properly, If such proposals are not 
encouraged properly, then you cannot give .. rvlce to the 
commuters. Every day 25 lakhs of people are traveling 
'rom my constituency. 

{TMnsIBlionj 

·SHRI MUNSHI RAM (BIjnor): Mr. Chairman, Sir, while 
congratulating the hon'ble Mlnlstar of RaIlways for having 
presented the Budget, with great disappointment, would 
like to say that the hon'ble Minister had paid no special 
attention to Western UP, a part of north India In his lut 
four Budgets. This are., too, has some problems and I, 
through letters and aI80 through this House had projected 
thoae problems to him· but I atways got dlaappolnttng 
replies stating that the demands are not feasible. I am 
well aware of the needs of this area and the sentiments 
of public. The public has elected and sent us here and 

"The apeech was laid on the Table. 



563 RII/IwiIy Bu!iwl 2OO~ Di6&u6tIIDn 
o.nWIdIlor fnnIs ~ ~,.). 2007-(}8 
DemInds lor SUppMmln/6ry GlanlB-(l1AIIw.ys). 2fJ06.OT 

MARCH 8, 2007 IIId 
!WtJUJtJn fle: ApptrwM til ~ In 

FIfII ~ tIIlWRy CanI'MlkJn 0tJmmiIIH (2OtM) 

[Shri Munshi Ram] 
not the officer of his Ministry who prepare the report as 
not feasible. The public has sent us here so that we 
could raise their demands. For example, I had made 
requests several times for providing stoppage of two trains, 
namely 5209/5210 Janeeva Express and 5211/5212 
Jannayak Express at my home town Nagina, a tehsll 
headquarters under district Bijnor. I had also put this 
demand through this House also. But, to my dismay I 
got a reply in negative. 

In addition to it, there was also a demand for 
providing stoppage of Haridwar-Allahabad Express (43151 
4316) at Naglna. Small scale handicraft units are located 
here. The artisans and other businessmen of this area 
have to travel on Moradabad-Saharanpur route often. 
Therefore, in view of It, there Is an urgent need of 
providing stoppage of these two trains at Nagina. 

Majority of minorities and other businessmen do their 
business or work as labourers In Mumbal, Ahmedabad, 
Gujarat, Chennal, Kochln and in Andhra Pradesh. They 
often travel from this area to westem and southem areas. 
But, unfortunately, there is no direct train from here to 
these two areas and ultimately they are forced to travel 
via Delhi. On the one hand the Govemment are committed 
to decongest station in Deihl and on the other hand the 
Govemment Is not ready to realize that people are forced 
to travel to Delhi unnecessarily. For the benefit of this 
area, I had demanded that a diversion on Maujampur-
Gajrola line may urgently be constructed at Maujampur, 
Narayan In of Hawrah-Jammu Taw! main line. It will 
facilitate the traveling of passengers from Dehradun, 
Haridwar to westem-southem areas. But no mention has 
been made in the Budget in this regard. 

The time of 4043/4044, Kotdwar-Delhi, Garhwal 
Express, which passes through this area is suitable only 
for the passengers of Uttarakhand. If a train from 
Najibabad to Delhi at 6 A.M. and another at 7 P.M. from 
Deihl to Najlbabad is started, it would immensely benefit 
the common men as well as traders of this area. It will 
also benefit the railways. 

NH-74 which connects Dehradun, the capital of 
Uttarakhand, to Nainltal where the States High Court is 
located, crosses Najlbabd, Naglna near railway station. 
VVIP and VIP vehicles ply on this road. Both railway 
crossings face traffic jams because of densft traffic on 
this route. I have been demanding for an over brictge !it 
NH-74 to overcome this problem. But unfortunately no 
mention has been made with regard to It in the Budget, 

whereas 32 new trains, 8 Garlb Raths have been 
announced, 23 trains have been extended and frequency 
of the 14 trains has been Increased but no new train 
has been announced for the benefit of passengers of 
this area. This area produces abundant quantity of wheat, 
rice, sugar and contributes to a great extent to the 
revenue of Central and the State Govemment as well. 
Are the people of this area are not an Integral part of 
India? Have these people no needs? I urge the hon'bla 
Minister not to neglect this area. While congratulating 
him again, I conclude my speech. 

·SHRI RAM SINGH KASWAN (Churu): Sir, in the 
railway budget 2007-08, presented by hon'ble Railway 
Minister, Shri Lalu Prasad Yadav, an effort has been made 
to provide relief to the common man. New measures 
have been taken to increase the volume of transportation 
and passenger traffic. The Govemment have made an 
announcement for starting 40 new trains out of which 
eight are 'Garib Raths'. Besides, a decision has been 
taken to provide better facilities to the passengers 
travelling in general coaches. However, the hon'ble 
Minister In his budget speech, has not given any 
assurance with regard to railway security. He has not 
mentioned anything about railway level crOSSing though It 
Is a burning problem of rural areas. 

I would like to draw your attention towards the 
following problems of my parliament:ary constituency 
Churu, Rajasthan. It is necessary to solva these problems 
in the public Interest. 

I am thankful to the hon'ble Minister for considering 
the long pending demand of my constituency and making 
a provision of Rs. 160 crore In the current Financial Year 
for gauge conversion form Sadulpur to Rewari and from 
Sadulpur to Hissar. An additional amount of Rs. 173 crore 
will be required for this purpose. Therefore, I would like 
to request the hon'ble Minister to make an additional 
provision of Rs. 173 crore for the said region so that this 
work can be completed in this financial year itself. 
Besides, I am also thankful to the hon'ble Minister for 
making arrangement of Rs. 50 crore in this budget while 
giving approval to the gauge conversion form Sadulpur 
to Bikaner and from Rattangarh to Degana route. The 
MPs of Rajasthan, political and social organizations had 
been demanding gauge conversion of said railway line 
since long. I would like to request the hon'ble Minister 
that sufficient funds should be allocated' for gauge 
conversion of entire section so that this work can be 
completed in the next two years. 
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Besides, the hon'ble Minister of Railways has al80 
given assurance of gauge conversion of Churu-Slkar-J.,ur 
railway route. I request that funds should be allocated for 
this also and the wort< may be completed so as to provide 
relief to the people. Similarly, gauge conversion of 
important railway route of this region I.e. Rattangarh-
Sardarshehar and Ganganagar-Sadulpur Is also neceesary. 
Without completing the gauge conversion of thl. entire 
region, the above-mentioned gauge conversion will remain 
incomplete. 

There is an urgent need to man railway crossing at 
the following places in my parliamentary constituency 
Churu. There is a stretch of 450 kms of railway line In 
my Parliamentary constituency in which there are only 
24-25 are manned railway crossings. This Is not at all 
sufficient. The age old pedestrian tracks are no more In 
use. However today everyone has his own conveyance, 
be it camel cart tractor, jeep etc. In the absence of railway 
crossing, you can imagine how these rural folk may be 
crossing the railway line. The people of these villages 
are facing a lot of difficulties In the absence of railway 
crossings. Previously, a sum of Rs. 58 lakh was released 
for construction of manned railway crossings but now a 
fund of more than Rs. 1 crore has been released to the 
State Government which still seems to be logically 
inadequate. Therefore, it will be pertinent In public Interest 
and safety to provide for the construction of the foHowing 
manned railway crossings in the current budget. 

Across the railway track running from Loharu 
Junction to Churu Junction: Near the outer signal, on 
the eastern side of Parvezpur to Rampura station on the 
Nyangal road, on the road connecting Guglava-Rampura 
at the westem side of Rampura station, near the Bewad-
Bhojaan halt station, on the eastem side of HarpaJu-
station across Harpalu-Kalri road between Harpalu station 
and Sadulpur junction across Kandhran-Radwa road, at 
the eastern side of Hadlyal station on the road running 
between NH-65 and Jaipuria Patta, across the Kalodl 
road on the Western side of Hadlyal station, between 
Hadlyal station and Dudhwakhara atation acroea the road 
running from Hadlyal village to Tumkor Sadak, Between 
Aaslu station and Churu station. 

At the HI ... r railway tnck running form ladulpur 
ltatlon to Jhumpe ltIItIon: on the road running from 
NH-65 to Lutana Sadasukh, across the road running from 
NH-65 to Lutana Puma, on the road running between 
Lasedl to Mithi Raduwan and NH-65 to Indasar. 
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On the railway track running from Sadulpur 
Junction to HIInumangarh Junction: Across the road 
running from Gulpura to Paharsar, Chubklya Taal to 
Digarala, Narvasl to Khyali and on the stretch of road 
between Sldhmukh and Bhadra Sadak near Dhani Chhoti 
village. 

On the railway track running between Churu-
Aattangarh-8lkaner: There is a need to construct an 
underbr\dge near Payall bridge located on the Westem 
side of Molisar station since half of the population of this 
village Is Inhabited on the (other) northem side of the 
railway line. In the absence of a manned crossing at this 
location, the rural folk have to sutter heavy loss of life 
and property. There is also a need to construct manned 
railway cros81ngs on the road adjacent to' Biggabas 
Ramsara village located between Bigga station and 
Shridungargarh, on the road of Jaisalsar village between 
Biggha station and Shrldungargarh, on the NH-11 
Hemasar road between Benlsar and Shridungargarh, on 
the Dulchaaar to Kotasar stretch of road between Sudsar 
station and eeriisar station. 

On the Rattangarh junction to Dldwana railway 
line: Need to re-open the closed down unmanned 
crossing near Padlhara Gram adjacent to Bhojasar village 
at the cattle crossing 46 0 located between Balaamund 
and Sanwrad. 

Sealdea: a survey has been conducted regarding 
the feasibility of railway routes from Sikar to Nauka via 
Sal ..... , Bldasar, Sandwa; Churu to Nohar via Taranagar; 
Sardar Shehar-Hanumangarh; Bhiwani to Churu via Pilani, 
Malslsar. I request the Govemment to accord sanction to 
the above projects and allocate necessary funds In public 
interest. 

The stoppage time at Degana of train No. 23071 
2308, which runs between Dawda-Jodhpur, should be 
made 5 minutes instead of 2 minutes and Tram no. 58311 
5632 should be provided atoppage at Degana. 

A new train should be introducec:l between Degana 
Junction and Bikaner Junction which should start from 
Degana in the morning and reachl Blkaner In evening 
and then again start from Bikaner to Degana In evening 
80 as to provide relief to the rural people of this region. 

Besides a new train should also be Introduced 
between Ganganagar and Jaipur which should depart fonn 
Ganganagar to Jaipur in momln~ and around 2.00 p.m. 
It should again depart from Jaipur for Ganganagar. 
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IShri Ram Singh Kaswan] 
The Blkaner-Churu Passenger train should be 

extended upto Sadulpur Junction. 

New Halt Station.: There is also an urgent need to 
accord sanction in public Interest to the conetruction of 
Anandvasi halt station on Rattangarh-Sardar Shahar line, 
Jaisalsar halt station between Bigga and Shridungargarh 
station and Benisar halt station between Shrldungargarh 
and Sudsar. 

Even today computerized railway reservation facility 
is not available at Laadnu and Shrldungargarh stations 
of my parliamentary constituency Churu. Since both are 
important regions, I request that P.R.S. facility should be 
provided at both the stations in public Interest. 

'Railway Parcel Service' has been withdrawn at 
Sardarshehar and Shridungargarh, hence it is necessary 
to restore it. 

SHRI BHUVANESHWAR PRASAD MEHTA 
(Hazaribagh): Mr. Chairman, Sir, at the outset I would 
like to extend my felicitations to the hon'ble Minister of 
Railways for the profit earned by the RaHways to the 
tune of Rs. 20 thousand crore In the last three years 
and also for allaying the fears of the commonman by not 
increasing the fares during the last three years. He has 
rather given certain concessions In the railway fares. I 
would like to congratulate him for the profit .. rned by 
the railways from which bonus would be distributed to 
the railway employees and which would alao boost their 
morale. 

Mr. Chairman, Sir, however I have certain reservations 
in regard to the Introduction of new trains and laying of 
new tracks which display lack of uniform approach towards 
all the States. Certain States have been dlecrimlnated 
against. The railways eamed a profit of approximately 
Rs. 20 thousand crore which should be utilized for 
improvement and development of the railways. The 
damaged railway racks should be repaired. The signal 
system of the railways should be improved and safety 
measures should be strengthened so as to avoid train 
accidents. 

There are 14 lakh employees Including officers 
working the Railways and new projects have been 
undertaken, however the number of workers 18 decreasing 
day by day. This is quite contradictory that on one hand 
new schemes and projects have been und8rtaken and 
on the other the number of workers is being reduced. 
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The Hon'bIe Minister of State is p ..... nt here. I would 
request him to Increase the number of workers in the 
Railways. During reply to a question asked by Hon'ble 
Basudeb Acharla p he said that only those schemes would 
be completed in which 60 percent work has been started. 
In addition to them those schemes would be completed 
in which States have given 60 per cent contribution. Mr. 
Chairman, Sir, the schemes which have been started by 
them should be completed on a priority basis. 

I belong to Jharkhand, 8 schemes were launched 
there 8 years ago. I regret to say that none of the 
schemes has been completed. Not more than 26 per 
cent work has been completed in any of the schemes. If 
this would be the system then none of the schemes 
would be completed in Jharkhand. The State of Jharkhand 
gave two-third share in the 8 schemes which were 
launched 68 years ago however despite one-third 
expenditure bome by the Railway Board the work of 
railway line has not been completed. The Jharkhand 
Govemment gave all the funds that were sought. Hon'ble 
Minister of Railways had stated that all the stalls that of 
catering and others would be reserved for people 
belonging to the Scheduled Cates and Scheduled tribes, 
handic:apped persons and widows, however even the staBs 
that were already allotted have been removed. Entire 
catering Is being entrusted to Indian Railways, Catering 
Tourism Corporation Ltd. All others are being removed. 

Hon'ble Minister had announced that separate 
coaches would be arranged for people belonging to the 
Scheduled Castes and Scheduled Tribes, handicapped 
persons and widows. 

I would like to tell the hon'bla Minister of Railways 
that Jharkhand has been completely neglected in this 
Railway Budget. After the Railway Budget on the 26th, 
we, all the Members from Jharkhand met the hon'ble 
Minister of Railways at 2 0' clock on the 27th and asked 
him not to discriminate againSt Jharkhand, since it is a 
State that earns maximum income and revenue for the 
Indian Railways. Three years have elapsed and work on 
not even a single Railway line has been started. No 
survey for a new railway line has been conducted, rather 
the work of laying the tracks that was started earlier is 
not being completed. This Is how discrimination is being 
done. There are three divl8lons in Jharkhand-Dhanbad, 
Ranchl and Chakradharpur. Hazipur is the headquarters 
of the Dhanbad DlvI8ion. Chakra<llarpur' and Ranchi South 
Eastern DivIsion of the Railways is in Kolkata. The people 
of JharI<hand can neither go to Hajipur nor Kolkata. So 
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we had requested the hon'ble Minister to create a 
separate zone in Jharkhand with headquarters at Ranchi 
after merging these three divisions. 

Sir, Ranchi is my par1iamentary constituency. It is 
also the capital of Jharkhand. There is a stock godown 
of the Indian oil near Ranchi road. Accidents frequently 
occur there. So I spoke to the hon'ble Minister and wrote 
him and also spoke to the Chairman, Railway Board and 
warned them of a major casualty in case some accidents 
take place there. I told the hon'ble Minister of Railways 
as he has been to Hajaribagh and Ranchi several times 
that if some day a train collided with a tanker after getting 
detailed then there would be a major mishap and the 
loss of life and property would be in lakhs. So it is my 
request that it should be completed. Coal India has given 
them Rs. One hundred crore for Hazaribagh to Kuchanaba 
line. The Coal India Ltd. deposited the amount two years 
back, however land has not been acquired till date. What 
to talk of commencement of work even the land has not 
been acquired as yet. Out of the people who used to 
work as vendors and helpers in the Railways. The vendors 
have been absorbed while the latter are sitting idle. Our 
leader Shri Gurudas Dasgupta ji and we met the hon'ble 
Minister. We requested him that thousands of people who 
used to serve as helpers and in the Railway canteen 
have been rendered jobless. He had assured us that 
they would be absorbed and he had also asked the 
officers to absorb them, however, those thousands of 
people are suffering even today. I would urge the Hon'ple 
Minister of Railways who is not present in the House 
and hon'bie Minister of State in the Ministry of Railways 
who is present here that he is looked upon as the saviour 
of the poor. Thousands of people who used to work as 
helpers of the vendors, be It in Kharagpur or in 
Jamshedpur or in major stations, are sitting idle. I would 
call upon him to absorb them because the Railways too 
has a shortage of workers . ... (Intenvptions) 

{Englishj 

MR. CHAIRMAN: Please conclude your speech, you 
can lay rest of your speech. 

(Translationj 

SHRI BHUVANESHWAR PRASAD MEHTA: Mr. 
Chairman, Sir, please give me two minutes time, I would 
conclude my speech. 

I would like to read out the letter written by all the 
M.Ps from Jharkhand to the Minister of Railway. 

Dhanbad-Ranchi-Chakradhar division should be 
merged into one zonal heaOquarteres at Ranchi. The 
incomplete work o. all the eight railway lines from 
Kodarma to Ranchi via Hazaribagh, Kodarma to Giridih 
should be completed expeditiously. All the districts falling 
under Dumka Block should be provided rail connectiVity. 

A railway line should be laid from R/lnchi to Jhaso 
Goda via Khututi Simdega. New railway lines should also 
be laid from Lohardaga to Korba via Gumla, Tatanagar 
to Ranchi, Hansdiha to Godda and Lohardaga to 
Rourkala, Gumla, Simdega. 

[English! 

MR. CHAIRMAN: You can lay it on the Table of the 
House. Why do you read It? 

... (Interruptions) 

{Trsns/stionj 

SHRI BHUVANESHWAR PRASAD MEHTA: I am the 
sole Member of my party to speak. 

(English) 

MR. CHAIRMAN: You have taken double the time 
allotted to you. One more Member is there from your 
party to apeak. His name is in the list. Two names have 
been given from your party. 

{Translation} 

SHRI BHUVANESHWAR PRASAD MEHTA: I lay the 
remaining part of my speech. 

/Engilsh] 

MR. CHAIRMAN: You give it to them. It would have 
been far better had you done it eMier. 

{Tmns/stion} 

·SHRI BHUVANESHWAR PRASAD MEHTA: I would 
request the hon. Minister to include the said works in the 
Budget. A railway line should be laid from Jasidih to 
Pirpetti via Godda. Lohardaga to RoUrkela, Gumla, 
Simdega. The incomplete work of Wahwadih-Bhandrlya-
Arnblkapur-Cheri Mitti should be completed. A railway line 
should also be laid between Kandra and Naam Kum. 

• .... This part of the speech was laid on the Table. 
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Operation of new railway lIne: A new EMU train 
should be started from Dhanbed to Barkakana. A DMU 
should be run from Jamsedpur to Badwll via Chaivasa 
(OriMa) and also from Jamsedpur to Rourkela. A new 
train should be started from Bokara to Bhojudlh via 
Puralia; Gadhva to Bhavnathpur: from Vaidyanath Dham 
to Aasansol and also from Patna to Aasansol. A new 
maii train should be started between Dhanbad to Surat. 
Ranchi to Darbhanga. A new train service should be 
started between Ranchi-Bokara-Durgraipur, a direct service 
should be provided between Nagpur-Raipur-Ranchi and 
Ranchi-Ahmedabad via Rourkela, Nagpur and Surat and 
a new train from Ranchi to Hyderabad and Ranchi to 
Pune should also be started. 

Extension of traIns: the frequency of Ranchi-
Rajdhani Express should be increased to daily. For four 
days, it should run via Kodarma-Gaya and for three days 
via Badka, Kana, Gadhva, Paiamu and Ranchi, Rajdhani 
Express should be provided stoppage at Badkakana 
Junction. Hazaribagh and Sealdaah Rajdhani Express at 
Kodarma Station. Purushotam-Hawrah-Jodhpur superfasts 
should be provided a stoppage at Hazaribagh Road, 
Vikramshila Express should be extended upto Sahebganj 
from Bhagalpur. Shaktipunj-Shramjivi; Tata-Hatia-Pathankot-
Jammu Tavi Express and Jharkhand Swarn Jayanti 
Express should be provided a stoppage at Rai. Ranchi-
Ajmer Sharif train should be run twice a week. Mumbai 
Mail should be run via Jasdih-Madhupur-Patna once a 
week. Mahabodhi Express should be extended upto 
Dhanbad from Gaya. Farakka Express including other 
Express trains should be provided stoppage at 
Mirzachowki. Ganga Damodar Express should be 
extended upto Buxar. The frequency of Tata-Jaswant 
Nagar Express should be increased to four days a week. 
Howrah-Tatanagar Badwil Jan Shatabadi Express should 
be provided a stoppage at Kendapothi. A new mall should 
be started between Tatanagar-New Deihl via Raourkela, 
Bilaspur. Bhuaneshwar-Ranchl Garib Rath should be 
extended upto Delhi and the EMU should be extended 
upto Chakulia. The frequency of Hatia Lokmanya Tilk 
Super Fast Express via Nagpur should be increased to 
twice a week. Hatia-Jaswantpur train should be run daily. 
Hatla-New Delhi via Goma Swamjayanti Express should 
be run daily. 

Construction of overbridges and level crossings: 
An overbridge should be constructed on railway crossing 
located in front of Kodarma Station and at B8dharva. An 
overbridge should be constructed at Naam Kum station 
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on Tate Road and another on Chaivasa-Chakradharpur 
routf'. There is a need for construction of a railway 
crossing at Jhagruvor on Gomo-Chandrapura line, a plam 
overbridge on Rai station, another one at the crossing of 
Maskedih village on Hazaribagh-Kodarma railway line, 
construction of a railway halt at Digwar on Ranchi Road-
Chainpur siding route under Hazaribagh district and a 
stoppage of passenger and goods trains at this place 
may be provided. An overbridge should be constructed 
at Gomo and also at Chaibasa on Chaibasa-Tatanagar 
Road: 

·SHRI SITARAM SINGH (Sheohar): I support the 
historic Budget presented by the hon. Minister of Railways 
and make the following suggestions In public interest. 

(1) Motihari-Chiraiya-Dhaka Sheohar line has already 
been approved and funds have been allocated, 
but no work has been started so far. Order may 
please be given to start the work on the said 
line. 

(2) Action may be initiated to complete the 
conversion of Darbhanga-Sitamarhi-Narkatiaganj 
rail line into broadguage. Now work is going on 
at Darbhanga-Sitamarhi stretch. It would not 
benefit the public. There is a need to extend it 
upto Narkatiaganj. 

(3) Mohim halt on Sitarnarhi-Barganiyan route should 
be upgraded to a full-fledged station and a 
station should be constructed here. 

(4) For the convenience of passengers a halt should 
be provided at Vamangava on Sitamarhi-
Barganiyan line. 

(5) The work of pending Motihari RoB and railway 
corsaing on Ruxol-Hazipur-Ekhara line should be 
completed. 

(6) A survey should be conducted for Chakia-
Madhuban-Fenhara-Piprahi-Barganiyan via 
Pumea line. 

(7) A road should be constructed on Motihari West 
side where GandhiJi's statue is erected. 

SHRI KASHIRAM RANA (Surat): Mr. Chairman Sir, I 
express my gratitude to you for providing me an 
opportunity to speak. Had the hon. Mii'lister of Railways 

"The speech was laid on the Table. 
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been present in the House, I would have given him a 
compliment aJbeIt not for the Railway Budget. The hon. 
Prime Minister and the U.P.A. Chief Smt. Sonia Gandhi 
were present in the House when the Railway Budget 
was presented in the House when the Railway Budget 
was presented in the Houae by him. At that time, hon. 
Lalu Prasad ji gloated in aelf-glory that even in the wake 
of price rise, he kept the railways cheaper, meaning that 
even if the prices were skyrocketing during the regime of 
the U.P.A Government he was careful enough not to 
burden the commonman by increasing the railway fares. 
There are undertones of criticism of the U.P.A. 
Govemment in view of price rise and his self-praise for 
which I would like to compliment him. Today he ia not 
present here. It has been stated that the hon. Minister of 
Railways has not made any increase in the fares. We 
know it is all presentation. Whenever Railway Budget or 
General Budget Is preaented the comrnonman ia made 
to feel as if there were no tax burden on him. He Is 
perplexed, however later on he understands the burden 
of tax Imposed on him. The hon. Minister of Rallwaya 
declared faat trains as super fast and charged the 
passengers for super fast farea while making no change 
In their actual category. From whom these fares were 
charged? Theae were indirectly charged from the 
comrnonman and these Indirect fare hikes are never 
discussed. So, the manner in which he increased the 
fares eventually burdened the passengers. 

If a commonman travelling without ticket in a train is 
caught, he is fined Rs. 250. Once I was travelling in a 
train where a commonman was caught by the T.C. The 
poor man had a wrong ticket. He was doubly charged 
and a penalty of Rs. 250 was ImpoNd on him. He did 
not have money 80 the fellow p ... engers contributed to 
pay the penalty. It ia not a small issue, common man 
cannot express the anguish he undergoes. So, why the 
penalty is of Rs. 250? It has gradually been Increased. 
I request the hon. Minister of Railways to reduce the 
penalty. 

A provision has been made In the budget. tie Is 
found to be reiterating that he has given Re V- relief to 
the passengers of second class. He claimed that he 
introduced 'Garib Rath' for the poor. It was a welcome 
step. However, the poor are often forgotten as soon as 
one comes to power In the name of the poor. The funds 
flowing down In the name of the poor do not actually 
reach the poor. Similarly, how many poor people are 
actually going to ride the 'Garib Rath' Is a separate issue. 
It is all right that Garib Rath was Introduced for the 
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common people and they got a facility. However, the 
paseengera travelling by the second class have actually 
been given Re 1 relief. It is not a farce. Whereas on 
one hand he charged As. ten to Rs. fifty from the poor 
passengers of super fast trains declared by him, and on 
the other hand he tells them that Re 1/- relief has been 
provided by him. It is a cruel Joke with our passengers. 
Not even a beggar accepts Re 1/- these days. Even he 
seeks As. 5 so that he could eat one rupee relief is a 
cruel joke; if at all he has to provide some relief then he 
should give Rs. 5, 10 or Rs. twenty as concession In 
fares. Only then It would appear to be a relief. Otherwise 
by giving Re 1 relief he Is telling the worid that he Is 
very charitable. He has earned Rs. twenty thousand crore 
and he is giving one rupees only. What does this mean? 
The hon. Minister of Railways is requested to review this 
Re 1 relief and provide such a relief which would at 
least make the poor passenger feel that they have actually 
been provided some relief. 

Mr. Chairman, Sir, my friend Shri Ram Kirpal Yadav 
said that it was a wonderful budget. Justice has been 
done with everyone In this budget. I am surprised to 
learn how justice has been done to everybody. Perhaps 
he has been wrongly briefed. I would cite an example. 
He said five trains were introduced In GuJarat while hon. 
Lalu Prasad ji did not miss out anything In the budget 
and said there were three trains for GuJaral. One train i& 
from Chhatrapatl Sahu Maharaj Terminal to Kolhapur, 
Ahmedabad. Another train is like MEMU train on 
Vadodara-Melad route. It is not a very big train. Third 
train is Gandhidham-Palanpur. These trains have a good 
frequency. Three trains have been Introduced while he 
says these were five. The trains crossing In between 
have also been counted as ours. I would like to state 
that the development of railways should be balanced 
across the country. This is not balanced growth. it Is 
lopsided. Injustice has repeatedly been done with Gujaral. 
Our Minister of State hails from Gujarat. I would request 
him 88 to why is he tolerating this Injustice? He can 
claim that Gujarat is the most developed state which 
earns more revenue, today Western Zone is the highest 
income generator. Besides, 70 per cent of the railway 
lines of the Westem Zones pass through Gujarat. And 
what did Gujarat get? Only three trains. 

Mr. Chairman, Sir, in addition to it only one train 
Sabarmati Express out of the 23 trains was extended up 
to Varanasi against the demand for extension of trains • 
made. Provision has been made for a number of new 
projects in the budget; however, none has been given to 
Gujaral. 5 new lines with a length of five hundred 
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IShri Kashiram Rana] 
kilometres have been sanctioned, yet Gujarat has not 
got any. Our State government had requested for the 
survey of ten new railway lines to the hon. Minister of 
Railways but none of them has been included. 

Similarly, frequency of 14 trains has been increased 
in the budget. However, frequency of only two trains for 
Gujarat has been increased. There is not a single railway 
line for Guiarat among the 18 new railway lines declared. 
Even in the case of gauge conversion there is none for 
Gujarat among the 17 new trains announced. Our State 
government had also made a demand. The Members 
from Guiarat had written to hon. Lalu Prasad ji, Shri 
Naran ii, we also met Velu ii and requested him to 
announce a train between Bharuch and Dehaj and also 
for gauge conversion between Patan and Samdarl and 
Ahmedabad-Udaipur and Samdari. The State Govemment 
had sent a memoranda, however, none of our requests 
was included in the railway budget. 

I had also demanded for doubling. You know that 
hon'ble Shri Naran Bhai also comes from a tribal area. 
There is single line from Surat to Bhusawal and nearty 
15-17 south bound trains from Ahmedabad pass through 
this single track and it is on account of the single track 
that trains get delayed and become regularly irregular. 
Trains remain stationed at various stations for hours 
together. We are demanding for years for the doubling of 
track however, till date nothing has been done in this 
regard. They say that it Is not commercially viable and 
they also show their intention to develop our tribal area. 
How will it develop and become commercially viable 
without laying the railway line? So, I would like to request 
that they should lay the line and the work of doubling of 
Surat-Bhusawal single track should be undertaken at the 
earliest. The demand of doubling of line should be fulfilled. 

Regarding the freight corridor discussed here, the 
hon'ble Minister of Railways had announced that such 
freight corridor would also be set up in westem side and 
would extend from Nehru auadrilateral Terminal to Deihl. 
It is a commendable announcement, however, I would 
like to know as to by what time the project will be 
completed. A promise was made like lollipop that it will 
be constructed, however, there is no mention about the 
time scheme for completion, and the cost involved. My 
demand is that Kaila-Bhatlnda rail line should be electrified 
at the eartiest. If it is linked with the proposed freight 
corridor, it will give revenue to the Government ~nd we 
will 6& able to provide all types of facilities there. There 
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is Hazlra sea port In my parliamentary constituency where 
IBkhs of crores of rupees have already been invested. A 
meeting was held to decide the linking of Hazira seaport 
with Mumbal-Delhl rail line and a decision regarding the 
allocation of funda was also taken; however, no, action 
has been taken by the Railway Board or the Ministry of 
Railways In this regard. I would like that Hazira lea port 
should be linked with Mumbal-Delhl rail line as it will 
generate lots of revenue. It will further boost the 
development of all the industries located in and around 

__ Hazira sea port of South Gujarat. I would like to know 
whether it is Westem Zone or Mumbai Division, 70 percent 
of rail tracks under the western zone pass through 
Gujarat. I would like to demand that the headquarters of 
western railway should be shifted to Ahmedabad from 
Mumbai. 

Similarly, Mumbal Division Is located in Mumbai 
whereas the railway tracks under Mumbai Division are In 
Surat and in Its surrounding areas. Only 30 to 45 k.m. 
rail line is in MUmbai. Remaining lines are located in and 
around Surat. We have demanded that the railway division 
which la at present In Mumbai should be shifted to Surat. 
It Is on account of this that the distance between Mumbal 
and Bhuaawal which is at present 500 km.wllI be reduced 
to 200 krn. Similarly, lakhs of people from Andhra Pradesh 
Bihar and Tamil Nadu, are earning their livelihood hera 
especially in Surat. 

People are employed in diamond and textile 
Industries. I want that railway facility should be provided 
to them for their travelling. Those who live In U.P. want 
that direct train service should be provided upto Varanasi. 
Similarty people of Bihar want that direct train should be 
provided upto Patna. So, I would Uke to demand that 
train facility should be provided to those people of Bihar 
and U.P. who are generating employment in Qujarat. I 
hope that hon'ble Minister of Railways will fulfil our 
demand. 

Mr. Chairman, Sir, Navaari Chambers of Commerce 
has demanded that the stoppage of Kamawati Express, 
Awadh Express and Ranakpur Express should be provided 
at Navsari and to which the hon'ble Minister has also 
agreed. 

Mr. Chairman, Sir, while _ concluding I would like to 
mention one more thing. The people of South India 
especially from Kerala live in Gujarat bue there is no 
direct train for South India. I would like to demand that 
the stoppage of Tiruvanantpuram-Nlzamuddin Express 
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should be provided at Surat. BeeIdes, the stoppage of 
Mumbal-NIzamuddIn Sampatk Krant! expl8l8 trIIin paaeIng 
through Surat should aI80 be provided at the above etatIon 
so that people may get better facility. There is a train 
from Valsad to Ahmedabad. I would like to demand that 
the said train should be extended upto Palanpur. It win 
provide train facility to lakhs of passengers. 

With these words, I would like to extend my thanks 
to you that you gave me time to speak. 

/English} 

·SHRI SANAT KUMAR MANDAL (Joynagar): I heartily 
congratulate the Hon'ble Railway Minster for having 
presented 3 consecutive Railway Budgets without 
increasing the fares. Further for his tuming the lose-
incurring Railways into a profit making. It is a great 
achievement. It is really a propeople railway budget. 

I also welcome the introduction of number of Garlb 
Rathe, ATM facility, etc. Thrust is being given for safety 
and security aspects in the Railways. Provided freight 
reduction in number of essential items. All these measures 
would definitely benefit the common man. However, 
Railways Is a Government entity and should not be profit 
motive only. But, if such profits are mainly re-inveated for 
the completion of various ongoing projects as well as for 
providing new railway infrastructure, It would be good for 
the overall economic development of the country. 

Sir, I am to mention here about the significance of 
the Sealdah-Cannlng line. It is the second railway line 
constructed in the country. Under Sealdah South Section, 
the doubling project of railway line between Sonarpur to 
Canning is going on. I thank the Hon'ble Minister for the 
completion of First phase between Sonarpur to Ghutlarl 
Sharif. I further request that the Second Phase (Ghutiarl 
Sharif to Canning) should also be provided with adequate 
funds for speedy completion of this project. Because, 
Canning is the gateway of Sundarbans. 

Sundarbans is a group of islands. Consists the largest 
delta of the planet, dense mangrove forests, National Park 
housing wide range of wild animals especially the world 
famous Royal Bengal Tigers. Totally it Is a scenic beauty 
being visited by hundreds of tourists from within the 
country and also from abroad. Sundalbans eams foreign 
exchange to the country. 

"The speech was laid on the Table. 
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Sundarbans Is a rural area having all the 
admlniltrative set upe at KoIkata. Moreover, Kolkata is 
the ne8I'88t bu8ineaa centre lor the people of SUndarbans. 
Therefore. the people of Sundarbana ultimately have to 
relICtI Kolkata for all their day to day economy needs. 
However, the manifold Increase In. population of 
SUndalbans demands for more rail services and batter 
amenitie8. 

Canning Is the gateway of Sundarbans. A large 
volume of vegetables and marine products, eapeciaUy the 
Crabe, are being exported from this region through the 
Canning Railway Station. In all respects, Canning is the 
very important railway station In Sealdah South SectIon. 
The Railway Department had already declared the 
Canning as a Model Station. 

However. there are a number of demands from the 
railway commuters of Sealdah South Section, which are 
as follows: 

1. There is a proposal for extension of Sealdah -
Canning Railway line upto Sonakhall. A survey 
was also carried out by IRCON. However, now 
extending the line upto Jharkhall, which I~ the 
tip of Sundarbans, win bring In more revenue to 
the Railways. Day by day, the tourists for 
Sundarbana are Increasing but because of the 
abeence of such facility, they are experiencing 
much hardship. In taking up their journey. The 
extension of the Railway line upto Jharkhali will 
also play an Important role in the socia-economic 
development of the people of the area. There 
are two bridges over the rivers Malla and Hogal 
In this propoeed line. One bridge Is already over 
and another Is on-going. Therefore, the 
connecting the land area through railway line is 
only left. Therefore, It Is suggested that a re-
survey should be conducted and the project 
should be taken up for the benefit of Sundarbana 
tourists. 

2. Construction of an Over Bridge at Piyall Railway 
Station In Sealdah-Canning line with level 
crossing facility for the smooth and safe moving 
of commuters and vehicular traffic; 

3. Upgradatlon of Betberla Ghala halt station in 
Sealdah-Cannlng line into a regular station with 
all necessary pasHngers' amenitle. 81 the 
number of commuters to and from the station 
has increased considerably; 
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4. InstaJlation of a new railway station between 
Canning and Taldl stations for the smooth 
journey of the students of B.S. College, 
Tangrakhali and the local people as the 
population of the locality h8& Increased to a 
greater extent. This area Is thickly populated and 
most of the passengers are belong to this area 
under this Section. 

5. A special train may be introduced from Sealdah 
to Ghutiari Sharif station on every Thursday 
evening and a special train from Ghutlarl Sharif 
to Sealdah on the next day i.e. friday considering 
the unusual influx of pilgrims for -Mazar" at 
Ghutiari Sharif; 

6. Joynagar is a municipal town and commuters 
from different places around Joynagar avail trains 
from Joynagar Railway Station as transport 
facility is better at Joynagar. It is, therefore, 
suggested that the Joynagar Railway Station In 
Sealdah-Lakhmikantapur line should be upgraded 
and adeqL'ately renovated 80 that better 
amenities may be available to the passengers 
such as 'Pay & Use' toilet. waiting room facility. 
better drinking water facility. 

7. Speedy completion of the First phase of the 
double linea in the Baruipur Lakshmikantapur line 
from Baruipur to Dakshin Barasat Railway 
Stations: 

8. Augmentation of security arrangements at 
different railway stations and Inside the railway 
compartments in view of the spurt in decoitles 
and other criminal activities; 

9. Increase in number of trains in Sealdah-Cannlng 
and Sealdah-Lakshmikantapur sections. 

Keeping in mind the alarming Increase in passengers 
and the existing number of trains is inadequate to cope 
with the situation. 

Therefore, I urge upon the Hon'ble Railway Minister 
to consider the grievances of the much neglected people 
of Sealdah South Section and provide adequate budgetary 
provisions and steps to implement the said demands of 
Sundarbans. 
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·SHRI VINOD KHANNA (Gurdaspur): The following 
are the demands of my constituency Dlatt. Gurdaapur. 
They are long pending and I hope this time you shall 
fulfil them. 

Dlltrlct Gurdaapur Oem.nde vl8+VIa Ralhnya 

1. Dhauladhar Express to be changed from tri-
weekly to a daily train. 

2. Stopage of Superfast trains Puja Express. Malwa 
Express and other at Mukerlan station. 

3. A full-length first class AC compartment to be 
attached in Dhauladhar Express. 

4. Three-tier AC compartment to be attached to 
Dhauladhar Express. 

Station of origin of Dhauladhar may be changed 
from old Delhi to New Delhi. 

5. Changing the name of Chakki bank station to 
Pathakot Cantt. 

e. Starting a dally Pathankot-Oelhl-Pathankot 
Shatabdi Express. 

7. Starting Increased DMU service between 
Pathankot·Amritsar. 

8. Provide stations at Parmanand, Jhakholarl and 
Bharoli in Amrltsar·Pathankot sector. 

9. Construction of manned railway crossing at 
Mamoon, Pathankot and 7 other places In 
Gurdaspur. 

10. Construction of ROB at Jhakolarl. 

11. Construction of Yatri Niwas at Chakki Bank 
station. 

With regards, 

/Tmns/sIionJ 

KUNWAR MANVENDRA SINGH (Mathura): Mr. 
Chairman, Sir, I rIae to welcome and support the railway 
budget presented by hon'ble Minister of RaUways t'n 26 
February. ...(In/6mJplions) 

"The speech was laid on 1he Table. 
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(English} 

MR. CHAIAMAN: You can place it on the table. 

ITmnsl8h"on} 

KUNWAA MANVENDAA SINGH: I would like to 
speak. 

(English} 

MR. CHAIAMAN: There are about 38 Members to 
speak from your side. 

You must bear it in mind. 

(Tmnsl8tl"on} 

KUNWAA MANVENDAA SINGH: Aail Budget has 
drawn praise of the people belonging to all aection8 of 
society, whether they are labourers, farmers, the poor or 
those belonging to middle CI88888. Lord Krlahna saved 
the Gopis' by lifting the 'Govardhan Parvaf. The hon'ble 
Minister of Aailways has also saved the people. I 
congratulate both state Ministers of Aailways, all Aallway 
Officers, on my own behalf and on behalf of the people 
of country and this august Hou ... 

The hon'ble Minister of Aailways deserves kudos for 
making railways profitable without putting any financial 
burden on the public. In comparison to profits of As. 
14,700 crore last year, railways has earned a profit of 
As. 20,000 crore this year. After payment of dividend, 
the fund balance of employees was to the tune of As. 
349 crore. There are 14 lakh employees of railways which 
he\l,! put In their hard work. 

19.00 hr •• 

He too has given incentive to rail employees In the 
form of dividend. I would make a further mention in this 
regard. A record-breaking performance in first nine months 
has been registered with the increase of 14 per cent in 
passenger income and 48 per cent in freight Income 
during the first nine months. In view of the increase 
registered so far the revised estimates of the Income 
generated by integrated freight cargo transportation Is 
targeted to be As. 17400, As. 1728, As. 42299 and As. 
63120 crore respectively, for which the Ministry deserves 
kudos. It has been shown that in comparison to last 
years, the transport income is likely to exceed the budget 
estimates by 16 percent and 55% respectively. They 
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deserve kudos for it and we also express our gratitude 
to them for this accompUshment. 

eesides, one of the most noteworthy achievements 
is that probably for the first time in 150 years of glorious 
history of railways, its fund balance has risen to As. 16 
thousand crore and return on capital employed would 
reach the historical level of 20 percent. 

This would put Indian Aailways in the list of those 
selective railway systems in the world whose operating 
ratio is leSS" than 80 percent. But as hon'ble Minister said 
we are not happy with this achievement, we have to 
write a new story of development with zeal and 
enthusiasm of railway employees, and have to make 
progress. I congratulate you for this. Alongwith it, our 
performance in freight carriage has been commendable 
for the third consecutive year. An increase of around eo 
million tonnes in loading has been estimated, which would 
make it an additional loading of 179 million tonnes during 
the three years tenure of UPA Government which is quite 
a significant achievement in view of the fact that this 
increase in additional loading is 120 percent of the total 
increase in additional loading achieved during the nineties. 
Just now, my hon'ble colleague has made a mention of 
employees in the House. I would like to extend my 
heartINt congratulation to the hon'bIa Minister of Aallways 
for paying bonus equivalent to 65 days of salary Instead 
of 59 days to boost the morale of 14 lakh railway 
employees, who had put In their unflinching commitment 
and hard work for turning railway into profit earning entity, 
and turning the financial fortunes of the raHways. Beaide., 
there Is a proposal of incre.ing contribution of As. 30 
per pertOn to As. 35 per pertOn annually in the Staff 
Benefit Fund of Aallways, I congratulate the hon. Minister 
for this step. 

Out of the said additional contribution, the corpus 
arising out of increue to the tune of rupees three 
contribution, will be used for providing immediate reUef in 
case of natural calamities and the corpus arising out of 
increase in contribution to the extent of rupees two would 
be used for providing education and vocational training 
to physically handicapped children of rail employees. He 
deserves kudos for this. Just now, our hon'ble Members 
of CPI (M) were making a mention of employees. Special 
consideration has been paid in this regard. AJongwith It, 
the provision for complete reforms in condition of staff 
colonies has been made. He has also made a provision 
for their maintenance. Due attention would be paid in 
regard to all models of public private partnership with the 
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embedded provision for the same In future. A dream 
budQet having special arrangement for every sector and 
provision for alternative arrangement has never been 
heard or seen, but hon'ble Minister has realised this 
dream. Alongwith it, the provision for the construction of 
rest houses of 50 rooms near the hospitals In big cities 
like Delhi, Mumbal, Kolkata and Chennal for providing 
lodging facilities to patients and their relatives, by taking 
Employees Federation in confidence has been made, and 
railway employees would be provided this facility on a 
payment of nominal charges from them. The hon'ble 
Minister deserves kudos for this. Besides, there are so 
many things to boast of other than surplus rupees of 
twenty thousand crore of historical level, better operating 
ratio of 79 percent, and the record loading of 726 million 
tonnes in comparison to 667 million tonnes, but not taking 
much time, I would like to lay It on table, you shall 
include It in the proceedings. He has made arrangement 
of good seats in sleeper class, in which the poor people 
travel, and the other people who travel in it will also get 
benefit. The super fast charges in second class ticket of 
super fast train has been decreased by 20 percent. He 
has promised that the lares of sleeper class coaches of 
new designs would be reduced by 4 percent. Besides, 
8% reduction in fares of Chaircar, 4 percent during peak 
season, 4 percent in other popular trains has been made. 
Many such reduction has been made. He deserves kudos 
for this . ... (lnftJnuptions). 

{English] 

MR. CHAIRMAN: Thank you tor your considerations. 
Now, please conclude. You have taken so much time. 
Now, you may lay the remaining portion of your speech 
on the Table of the House. 

/TfllnsIII/lon] 

KUNWAR MANVENDRA SINGH: Sir, I would Hke to 
make four-five demands of my constituency. I had made 
a demand for the stoppage of Sampark Kranti plying 
from Ahemdabad at Mathura. Hon. Minister of State In 
the Ministry ot Railways hails from that area, so I would 
like to request him to pay attention in this regard. Hon. 
Minister of RaIlways had given order to the Trafftc Member 
for the stoppage of Garlb Rath at Mathura, however It 
was not given a stoppage there. I request you to give It 
a stoppage there. I expresa my gratitude, to him for 
declaring that Mathura would be made a world class 
station and Included among 16 stations. He deserves our 

MId 
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applause for It. Last time Patna-Mathura-Patna train that 
was announced has not been Introduced till date, It should 
be started. We do not have any train for Kolkata barring 
one Tufan Mall. It Is my repeated demand that a train 
should be provided to us for Kolkata. Besides, a survey 
has been conducted in my constituency for Khurja-Raya 
railway line. I would request him that Bajna, Naujheel, 
Surir, Tetigaon, Manth, Raya under my constituency should 
be covered under the next year's budget and work should 
be started there. Construction of the flyovers at three 
places in the city namely Machchli Mandi, Chhatikara 
and Chhata be ensured. Vrindawan should be linked with 
broadgauge. I will submit my other demands in writing. 
With these words I would like to conclude by making a 
special submlaalon. I had raised this point In the House 
even last time that he should be awarded 'Bharat Ratna', 
I would demand the Govemment of India 8ince he has 
eamed so much profit for the Railways. 

Mr. Chairman, Sir, It Is my suggestion that the Hon. 
Mlnslter of Railways should be awarded the title of 'Bharat 
Rama'. With these words I would express my gratitude 
to you for giving me time. 

·1. Our achievement. 

• Historical surplus of Rs. 20,000 crore. 

• Wonderful operating ratio (75%) 

• Record loading of 726 million tonnes In 
comparison to the targeted 667 million tonne8. 

2. Budget'. gift to the railway pa ... ngera 

• Re 11- cut In the fares of second class for 
ordinary and non superfast express trains. 

• 20% reduction in the charges of un .... eJved 
superfast trains. 

• 6% and 4% reduction in farea of AC I and AC 
II respectively. 

• Reduction in the fares of newty designed sleeper 
coach, chaJrcar and AC III tier. 

• Reduction In the charges of E-ticl<et. 

• Provision of cushioned seats in unreserved 
second class coaches for the common people. 

• Provision of 6 unreserved second class coaches 
in every new train and arrangement of vendor's 
coach for retail traders and milk vendors 

........ ThIs part of the speech was laid on the Table. 



585 IWHy &.q,rt( 2007..fJ8--o.ntn1 ~ PHALGUNA 17, 1928 (S8/aij 
lJtJm6nt:J6 frJr GtrnI8 on ~) 2fX)J.tJl 
!JtJmIJnds frJr ~ GtIwD-(~ 20fJ6.07 

MId 586 

• Provision for ensuring Iow.r berth for senior 
citizens and Women more than 45 years of age. 

• 50 per cent concession in second class fares 
for students appearing for the Maln examination 
of Staff Selection Commission and Union Public 
Service Commission. 

3. Provision of Incr.... In tr.ln. ..rvlce In the 
budget. 

• Efforts to provide more and more train services 
to all the states. 

• 8 Garib Rath. 

• 32 New trains. 

• extension in service of 23 trains. 

• increasing the frequency of 14 trains. 

4. Our target for the current flnancl.1 yaer. 

• Loading 785 million tonnes and a total traffic 
income of Rs. 71 thousand 218 crore 

• Scheme to double the work on new line, gauge 
conversion doubling and electrification In 
comparison to last year. 

5. Rellet to goods traders. 

• No increase In freight. 

• 5 percent reduction in diesel and petrol prices. 

• 6 per c.nt reduction in transportation charges 
of iron ore for domestic industry. 

• the reduction in highest category from 220 to 
210. 

6. SpecI.1 attention to railway satety .nd MCUrity. 

• Special attention to railway .afety modem 
technique of security arrangement at main 
stations. 

• Fool proof security arrangement through ate 
of art equipmantB like metal detector, CCTV and 
smart Video camera. 

• Modemisation of RPF and campaign to fill 
vacancies. 

RM*kJn ,.. ___ tJI ~ In 
FIIIh ,." (J/ /Wwy ~ ~ ~) 

• Renovation of assets outliving their span. 

• Every posSible effort to check accident. 

7. Ongoing ettorta to maa Indian Railway. No. 1 

• Construction of dedicated freight corridor 

• Construction of World class stations 

• Major and ambitious plans for modernisation of 
railways 

• Scheme to construct logistics park and 
agriculture outlets through ppp. 

• SHRI VIRENDRA KUMAR (Sagar): Sir, the Stat. 
of Madhya Pradesh, especially Katni Bina area, which is 
known as goods track, has not been provided any new 
faCility. Consequently, there Is a great resentment among 
the people of Sagar and Oamoh parliamentary 
constituencies as no new train has been introduced on 
this route. Also, the demand for stoppage of certain trains 
at some of the stations has not been met. The request 
for running Hlrakund Express, Kshlpra Express, Rajkot 
Express and Jabalpur Jammu Tawi Express on all the 
seven days of week has not been acceded to. The 
frequency of these trains has not been increased. Ralpur-
Lucknow Garib Rath Express proposed to run for two 
days a week should be run on Raipur-Bilaspur-Katwl-
Sagar-Bina-Jhansi, Kanpur, Lucknow route. The railway 
otrIcers are of the view that Raipur, Katnl, Manlkpur, Jhansi 
is a short cut route while Katni, Blna, Jhansl is a long 
route. Ourg Chhattlsgarh Samparak Kranti Express piles 
on Ourg, .Katni, Bina, Jhansi, and Nizammuddin. A new 
train, Jabalpur-Nizamuddin Is proposed to run twice a 
week. The proposed route Is longer one. The shorter 
route Is Jabalpur, Katni, Bina, Jhansi, and Nlzammuddln. 
Similarly, Jabalpur-Lucknow train has already been plying 
on Katni, Manikpur, Jhansi, Kanpur, Lucknow route. There 
has been a long standing demand for a direct train 
between Sagar, Kanpur, and Lucknow and also for Ralpur. 
Therefore, Raipur, Lucknow Garib Rath Express should 
run on Raipur, Bilaspur, Katnl, Sagar, Blna, ·Jhanal, 
Kanpur, Lucknow route. 

I would like to draw attention towards other railway 
related problems of my parliamentary constituency. 

1. The toilet at platfonn number 2 at Sagar Station 
should be dismantled and a shade and a toilet 
constructed in the front. 

• ... "Thia part of the speech was laid on the Table. 
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2. Goods yard should be constructed at Ratonna 
station. 

3. Sagar is a big station but the number of coollea 
at Sagar is less. It should be increased. 

4. At Sagar station It has often been observed that 
before arrival of train at platfonn no. 1 and 2 
general tickets are sold only at one window. 
The sale of said tickets should be started one 
hour before arrival of the train on both the 
platfonns. 

5. Durg Nizammuddin Samprak Kranti Express halts 
for a minute at Sagar Station due to technical 
reasons. This train should be provided a 
commercial halt at Sagar and Khurai on the 
lines of Katni and Bina. It would facilitate direct 
joumey from Sagar to Durg. 

6. Large number of goods trains ply on Bina Katni 
line via Sagar station. The staff changes at 
Sagar. Goods trains are often stationed here. A 
Platfonn number 3 should be constructed for 
parking of all goods trains. 

7. The stoppage of Utkal Express at Ganeshganj, 
which was withdrawn lately may be restored. 

8. A large number of students travel from Khurai 
railway station to Kota for studiea and a large 
number of businessmen also travel on this route. 
In view of this, the stoppage of Jabalpur-Kota 
Express at Khurai may be restored and Samprak 
Kranti Express and Jabalpur-Jammu Tawi 
Express also be provided a stoppage at Khurai 
station. 

9. Passenger trains do not halt at platfonn number 
1 at Naryavall station. Therefore, there Is a need 
to construct a foot over bridge at Jaruakheda 
and Narxavali stations. 

10. Kamayani Express, Kshlpra Expres. and 
Godwana Express should be provided atoppage 
at Jaruakheda station. 

11. 1271/1272 Bina Itarsi Expre8s should be 
provided a 2 minute stoppage at Naryavali 
station. 

12. Sheds to protect passengers from sun and rain 
should be constructed at Ganeshganj, 'Macroniya, 
Isarwara, Naryavali, Jaruakheda stations. 
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13. The length of shed at platfonn number 2 at 
Khural station should be increased. 

14. Computerized tloket windows should be opened 
at Khurai station. 

15. Beautification work is in progress outside platfonn 
number 1 at Khurai station. The pace of work 
Is very slow. The work may be accelerated and 
completed in a time bound manner. 

16. The incidents of pick-pocketing is increasing dally 
at platfonn number 1 and 2 at Sagar station. It 
should be checked immediately. 

17. Common toilet at Sagar railway station remains 
dirty. Directions should be given for its 
cleanliness. 

18. Railway Enquiry System at Sagar station Is 
totally In disarray. Despite DAM's directions CGS 
has not been installed at platfonn number 2. It 
should be done Immediately. 

19. There is a need to start a Super Fast train 
between Rewa-Coimbtore via Katni, Sagar, Blna. 
ltarsi, Nagpur, Hyderabad, Bangalore. It would 
provide direct connectivity to the southem side 
for the people of entire Revanchal and 
Bundelkhand. Also, the railways will earn 
revenue from It. 

20. Unsocial elements loiter around on platform 
number 2 at Sagar station, so there is a need 
to deploy GRP to check it. 

21. Cleanllne .. is not being maintained at foot over 
bridge and platfonn numbers 1 and 2 at Sagar 
station. Toilets always remain dirty and often 
closed causing inconvenience to passengers. 

22. All the Express trains should be provided 
stoppage at Macronia sub-urban station. 

23. The gate near Makronia station on Kanpur, 
Bhopal National highway usually remain closed. 
Therefore, an over-bridge should be constructed 
there at the eartiest. 

24. Bllaspur Bhopal Express should be given a 
stoppage at Oangldahar StatIon. 

25. The survey for construction of Nagpur Lalitpur 
direct rail rout. was made during British rule. 
Construction of Nagpur Lalltpur direct road will 
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not only benefit the people of Chhindwara, 
Sagar, Siwanl, but also other people and every 
train from South India to Delhi will have to cover 
400 kilometre less and the expenditure to be 
incurred on this project would be recovered with 
in no time. 

26. Sagar ranks 132 among the list of big cities of 
the country. Alongwith districts like Chhlndwara, 
Siwani and Narsinghpur will also get rail 
connectivity to capital of Deihl. Tehsil 
headquarters like Deori, Karola, Lakhnadon, 
Sasaur etc. would be benefited by this rail route. 
In total, around one crore Adivasi population of 
Adivasi areas would be benefited. 

27. The quota of 2412 which has been withdrawn. 
It should be restored. 

28. The weekly train between Habibganj and 
Bombay should be converted into link train. 

29. A new train should be introduced on Jabalpur-
Indore route. Shipra Express do not run on time, 
therefore in view of demand of local people, the 
said train should be run. 

30. A new train from Bina junction to Bine Allahabad 
should be started. 

31. The number of sleeper and general coaches in 
Jabalpur-Jaipur Express should be increased. 

32. Kamayani Exprese usually reaches 5 hours late 
at Sagar. If time table is revised and it comea 
late by 2.30 hours, then it will reach Sagar at 
6 a.m., and the passengers will not have to 
spent sleeplese night. 

33. A new railway line should be laid immediately 
after conducting survey for Chhatarpur Sagar 
Kareli railway line. The development of this area 
of Bundelkhand would become poseibie after 
starting of this railway line. 

34. Whether there are any guidelines for providing 
concession to handicapped persons? The 
information in this regard should be dispatched 
to all places so that doctor may certify 
accordingly. 

35. Most of the passengers from city passes through 
exit door near reservation counter outside the 
platform no.2 of Sagar, because 80 percent 

population reside on that side. Therefore, hotel 
and commercial utility of this area should be 
encouraged. 

36. Bhopal-Howrah Express runs weekly, it should 
run at least three days a week. 

37. Bhopal-Bilaspur train should be extended upto 
Ralpur and it should run as pauenger train. 

38. Jabaipur-Jammu Tavl Express should be run 
dally, this train is very useful for Vaiahno Devi 
pilgrims. 

39. Coach siding system should be Installed at 
platform no. 2 at Sagar. 

40. The shed of platform no. 2 Is very small, the 
passengers face a lot of Inconvenience on sunny 
and rainy days. Therefore, it should be extended 
to cover the entire platform and floor of the 
Kota stone should be laid on the entire station 
keeping in view the cleanliness. 

41. Intercity Express from Bhopal to Sagar should 
be introduced. 

42. The length of foot over bridge at Sagar Station 
should be extended to link both sides of the 
road. The assurance in this regard was given 
earlier also. 

43. Old people, physically challenged and patients 
face a lot of inconvenience In the absence of 
ramp at Sagar Station. Therefore, ramp should 
be constructed there. 

44. Due to narrow foot over bridge at Sagar station 
passengers face a lot of inconvenience. at the 
time when trains arrive simultaneously at both 
the platforms. 

45. Chirmiri Damoh train should be extended upto 
Sagar. 

46. Gordwana Express reaches Sagar at ?.C5 am, 
due to which passengers face a lot of 
inconvenience. Irs earlier schedule should be 
revived. 

47. Godwana Express should run as full train from 
Jabalpur station because this train eams a lot 
of revenue for railways and the pauengers from 
Oarnoh Sagar are not able to get reservation 
and seat in this train. 
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IShri Virendra Kumar] 
48. Cyclo stand near platform no. 2 of Sagar etation 

should be shifted to some other place 80 that 
road may be widened because fully loaded 
trucks remain queued up there and paaengers 
face a lot of Inconvenience and 80metimes they 
miss train also. 

49. Passengers aIao face a lot of inconvenience as 
reservation and ticket windows are near to each 
other in reservation building of Sagar. Rush Is 
always there. There Is a sufficient space. 
Therefore, the buildings of reservation and ticket 
window should be separated. 

50. Sagar station Divisional Headquarter Is also 
Center of Army, but it is not having VIP waiting 
room, the assurance was gtven eariler, but till 
now it has not been constructed, it sh~ld be 
constructed at the eariiest. 

51. Chhattisgarh Sam park Kranti should have 
commercial halt at Khurai and Sagar. The 
reservation quota from Sagar should be fixed. 

52. Up Down trains should get coach posttion facility 
at Bina. Display Coach position has not been 
given to Bina, direct rai/way telephone facility 
should be provided at Bina to display coach 
position. 

53. Railway Inquiry number of Bina always remain 
busy, therefore additional telephone /ine ehould 
be given over there. 

54. The number of trains at Blna junction Is very 
large and sometimes they are stopped at outer 
due to non-availability of platforms. Therefore, 
additional platforms should be constructed. 

55. There is Anandpur Trust, famoua pilgrim place 
on Bina to Guna line. Goa and other tralhe are 
given stoppage during 15-15 days of fairs. 
Therefore Goa Express, Pushpak Express, 
Nanded Sachkhand Express should have a 
stoppage at Bina. 

56. There is no train from Blna railway station to 
Bhopal after 8.10 pm till 12.25 am as per the 
time table as on 1 st December 2006. Therefore 
halt should be provided to Sachkhand and Goa 
express at Bina station. 

57. Digital clock is compulsory at Bina station and 
arrangement should be made for ~ital display 
of trains. 
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58. Bina Bajria cremation ground is located near 
Jhansl gate In Blna because of which It could 
not be renovated. Therefore, arrangements for 
its renovation should be made. 

59. Pathankot Express had a stoppage at Karonda 
station in the past. This stoppage should be 
restored to facilitate rural people. 

60. MancIi Samora station is the major center of 50 
villages of Kurwal area from where passengers 
board the train for Bhopal and Deihl. So, Shipra 
Express, Jhelum Express should be given a 
stoppage at Mandl Bamora station. 

61. Gondwana Express eams substantial revenue 
and never runs with vacant seats. It should be 
run as a full train from Jabalpur. 

62. A regular train should be plied for going to Patna 
via Bina Satna railway route from Bhopal, the 
capital of Madhya Pradesh and for Surat to 
Bhopal only via subclty Beragarh, for Batsad, 
Mumbai. 

63. A new daily train should be introduced from 
Patna to Allahabad, Katni, Bina, Sagar, Ratlam, 
Mumbal. The state capital Bhopal would be 
directly linked with Surat and Patna city with 
the introduction ot this train. h's a long standing 
demand. 

64. T.T.E. In ./eeper· coach In 1271/1272 
Vlndhyanchal Express running between ltarasi 
Bhopal travel from Jabalpur to Blna only. There 
Is no T.T.E. in sleeper coach between Bina and 
Bhopal which Is causing great Inconvenience to 
passengers between Bhopal and Bina. 

65. The beautification work at Bina Railway Station 
is commendable however it is being done 
sparingly. It should be extended. 

66. The proposed and sanctioned stop dam work at 
Bina river should be started immediately for the 
supply of water in Bina railway colony and at 
railway station. 

67. Bail is not granted even in bailable offences by 
the Railway Protection Force Sagar, Damoh, 
Katni, Blna, Bhopal, Itaresi, Jabalpur and bail 
depositors are maltreated. The relatives of the 
persons apprehended are nC?t Informed. Human 
Rights are being violated, a high level inquiry 
should be lnstibIIed. 
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68. An under bridge or an over bridge should be 
constructed on eina Sagar line and Bina Jhansi 
line where Sagar and Jhansi crossing 
respectively usually remain closed. 

69. The shortage of doctors should be met In the 
Blna Railway dispensary and medical facilities 
should be increased. 

70. The construction work at oil refinery near Bina 
is going on at a fast pace due to which a cycle 
stand booking office and a platform should be 
constructed at the westem side of BlnaRailway 
Station. 

71. The retail businessmen have been doing 
business for years by putting up kiosks on 
railway land in Chhoti Bajaria near Blna railway 
station and at Ganesh Ward, Bina. The Railway 
Department should grant them permission to 
carry out their business by fixing rent to be 
charged on that land keeping in view the 
livelihood of these poor people. 

72. The trains remain stationed at outer owing to 
the absence of a platform. Yesterday Mahamaya 
Express remained stationed at outer for 50 
minutes Including 5 other trains. Secondly, Jhanai 
people leave every work for Blna. They 'eave 
four trains. 

73. The number of officers has been increased with 
the creation of zone however the pace of 
development was not 88 desired. Border Uke 
tense situation was created In Jhanal Bhopal 
Division. 

74. Entire shunting work of Bhopal is being done In 
Bina. 

75. Owing to shunting of Mahamaya Express In 81na 
when the train reaches platform no. 2 and 3 
the passengers rush towards the coaches 
despite the aMouncements and 88 a result there 
is always a great risk of serious accidents. 

76. The shed of platform no. 1 has not been 
constructed so far despite the assurances being 
given for the last 2 years. 

77. The enquiry office is unable to give the correct 
time of trains. I was given the accurate timings 
of Sadan Express however on reaching the 
platform I came to know that the train was late 

by an hour. There is a need to upgrade the 
Inquiry system, the condemned Instruments are 
sent here while it is an important junction. 

78. The Railway Police tak.. the bid! smokers to 
Bhopal while It should leave them here Itself 
after Imposing a fine of As. 100/- or Rs. SO. A 
villager was relieving himself at the platform, he 
was freed after Imposing a fine of Rs. 100/-

79. SImilarly a pauenger 18 unnecessarily harassed 
if he gets down on a platform despite having 
the ticket. 

80. RI. 3501- approximately are given for the last 
rites of unclaimed bodies however the policemen 
get the burial done from vagabondl by giving 
them a bottle of liquor, in lieu of money nobody 
even both.,. to check if the bodies have been 
buried properly. 

81. There is only one permanent doctor and a senior 
doctor and no expert on luch a major junction. 
It would be better if the maintenance of Railway 
Hospital is entruated to Blna refinery 80 that It 
could be maintained and better medical facillti .. 
could also be made available to the railway 
employ .... 

82. Dlatance between station and Sagar gate i8 one 
kilometer. Vltumenlaatlon II taking place upto to 
SSP. Only 100 meters will remain after that 
which will serve as bye pass. This stretch should 
also be taken up. 

83. The road to under bridge near Jhanai gate which 
bore the traffic pl'8IIUre in the put Is Kuccha. 
The refinery management Is also ready to 
con8truct it. An under bridge 8hould be 
constructed. 

84. There II • need to conltruct an additional 
platform on either Ilde at Blna Station. 

{English} 

SHRI N.K. KRISHNADAS (Palghat): Mr. Chairman, 
Sir, generally I welcome the Budget proposals of the 
Railway Minister for the year 2007-08. 

The main features of the Budget and our Party's 
views and observations on them have been mentioned 
here by the earlier speaker from my Party. So, there is 
no need for any further elaboration and repetition. 
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(Shri N.N. Krishnadas) 
Even though we are welcoming the new proposals 

in the Budget, we have certain reservations in this Budget 
This was also mentioned by the earlier speaker trom my 
Party. We would like to ask the Railway Minister about 
the main and Important matter, that Is, there is a sub-
title, 'Public-private partnershlp: This is nothing but a 
simple initiative for privatization. In his Budget speech, 
hon. Lalu ji has mentioned that he is .agalnst privatization 
and he is not for privatization. But this Is nothing but a 
move to make further privatlsation of the Indian Railways. 

As we all know, throLAgh this Budget Itself, there will 
be a profit at Rs. 20,000 crore during the current Budget 
year. Part of it will come trom privatization also. 

It is another word of outsourcing. Sir, Rs. 1000 crore 
came as earning this year by outsourcing the parcel 
service. What happened? Thousands of coolies, the 
railway porters, are deprived of their jbos. That ia the net 
result. 

The IRCTC policy was adopted during the NDA 
Government. During that period, the policy, as declared 
by the Railway Ministry, we! that It would be earning 
and it would be giving bett*-r service to the passengers. 
But what happened? Now, our experience in the Southem 
Zone area is this. Dishes are being provided by the 
IReRTC tendered vendors who are the licence-holders. 
They are also providing Chicken Biriyanl to the railway 
passengers. Earlier, in the Chicken Blriyani, one egg ~ed 
to be there but that egg disappeared. It Is miSSing. The 
price is the same. Everything is the same but the egg 
had disappeared. One dish has been reduced. This is 
the net result of this IRCTC policy. Earlier, they themselves 
declared that they are going to serve directly but again 
they are tendering all these things. Due to time constraint, 
I am giving one or two examples only. 

Now, I am coming to the matters of Kerala State. 
This time we appreciate hon. laIu ji. This time the Railway 
Minister has tried to address the long pending rail issues 
01 Kerala but the major issues are yet to be addressed. 
One important thing, as far as the State of Kerala is 
concerned, is that out of these 32 new trains Introduced 
in this Railway Budget, not even a single train is a1loned 
to Kerala. 

One new Garib Rath train has been proposed to be 
introduced between Trivandrum and Mumbai twice a week 
and frequency of four other trains has been Increased. 
Our long-pending demand is that thousandS of people 
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are travelling between Kerala and Kamataka. Since it is 
our long-pending demand, this time, a dally train should 
start from any of the destinations in Kerala, especially 
the Malabar area-from Kannur to Bangalore. But 
unfortunately, In this year's Budget itself, the hem. Minister 
has proposed to increase the frequency of Kannur-
Yashwantpur train only. So, there should be a dally train 
from Kannur to Bangalore. 

The basic issue of rail development in Kerala is 
doubling of lines. In 1996-97's Railway Budget, ten years 
back, the project for doubling from Shomur to· Mangalore 
had been proposed. Even today, it has been lagging 
behind. It is not yet completed. For the past ten years, 
work on this project has been lagging. Hon. Minister of 
Railways should s*y on the floor of the House when It 
would be completed. 

The second thing is electrification. It is also our long-
pending demand to electrify the line from Shorariur to 
Mangalore. In this year's Rail Budget also, it Is excluded. 
Trivandrum Is our Capital city and the hon. Chairman is 
also from Trivandrum. There should be electrification of 
track from Emakulam to Trlvandrum. In both ways, at 
Kottayam and A1leppey, there is some bottleneck In regard 
to this. Some aliocation should be there for doubling as 
well as electrification. 

In this year's Railway Budget, surveys of two new 
lines have been Included. These are Nllambur-Nanjangod 
and Tellicherry-Mysore lines. What has happened to the 
earlier survey', report? In the last Railway Budget, there 
was a proposal for the survey of a new line from 
Kollangod to Trichur. it is a distance of only 48 kilometres. 
We should complete this gap with rail track. There is 
already a railway line from Trichur to Guruvayur. If we 
connect this gap from Kollangod to Trichur, then 
Guruvayur, Palani, Madurai and Rameshwaram-all the 
Important pilgrim cent~U be well connected. Not only 
these pilgrim centres, the most important tourism centres 
of Parambikulam Wildlife Sanctuary, Kodaikanal and 
Nelliyampathy will also get connected. The survey is 
completed, but the project is not included in this year's 
Railway Budget. 

The Guruvayur-TfIIanur project had been included two 
years back in the Railway Budget, but a very meagre 
amount had been aItocated and the project has not yet 
started. Angamali-Sabari line was included in the Budget 
proposals years ago, but the project has not yet started. 
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There is one more long-pending demand of the 
people of Kerala about starting of certain EMU MrvIce 
and DMU service. The cities of Coimbatore and Kochl -
the most important commercial cities of South India -
st'lould be connected by way of an EMU service. It will 
be very helpful for both the States, In this new scenario. 
There should also be started a DMU service between 
Calicut and Koehl. It is one of the long-pending demands 
of the people of Kerala. 

Now, I want to say regarding the proposal to create 
a new Division centralised at Salem. In the last year's 
Railway Budget, a proposal had come about establishing 
a new Division at Salem. We never opposed It. How can 
we oppose the proposal for creation of a Division in the 
country? But on the floor of the House, hon. Railway 
Minister and also the Minister of State for Railway had 
assured that it would not affect the existing Palghat 
Division. 

The hon. Minister of State had assured the MPs 
from Kerala that they will be consulted while fixing the 
territorial jurisdiction of the newly proposed Salem Division, 
but the territorial jurisdiction has been fixed in a secret 
manner. 

I would like to point out a very funny thing that has 
occurred in this case. The Indian Railways not only 
provides carrier service, but it is a great symbol of national 
it:ltegration and unity. This is the convention, criteria and 
tradition of the Indian Railways. But the proposal to fix 
up the territorial jurisdiction of the newly proposed Salem 
Division is a violation of the great tradition of Indian 
Railways and the symbol of national integration and unity. 
Railways cannot create any division or zone in a linguistic 
manner, and that is the tradition of our Railways. 

What is .the proposal? At present, the oldest Palakkad 
Division is having more than 1 ,200 route kms. We never 
opposed the creation of Salem Division, but it should be 
creation in a justified manner by taking route kms. from 
all neighbouring divisions, namely, Chennai Division, Trichy 
Division; Madural Division, Bangalore Division as we/I as 
the Palakkad Division. But instead of this, the proposal 
has now come to bifurcate the existing Palakkad Division 
and name the bigger portion of 800 kms. as Salem 
Division. This is deadly against the convention, criteria 
and norms followed by the Indian Railways. Therefore, 
we urge upon the Government to stop this move to 
bifurcate the existing oldest Palakkad DiVision Into two. 
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The existing Palakkad Division Is having 1 ,200 route 
kmI. " they bifurcate It into two and the bigger portion 
is named .. Salem Olvleton, then it would be like mother 
being emaJler than the new born child. How is it possible? 
How can a mother give birth to a child double its size? 
This Is the exact point that I want to make here . 
... (InhlnuplkJn8) 

MR. CHAIRMAN: Please conclude your speech. 

. .. (Inhlnuptions) 

SHRI N.N. KRISHNADAS: Our friends are also joining 
me. ... (InMnupIions) 

SHRI A. KRISHNASWAMY: Perhaps It is because It 
is a healthier babyl ... (Inhlrruptions) 

SHRI N.N. KRISHNADAS: We are not opposing Its 
creation . ... (lnhlmJpliona) 

SHRI MAOHUSUOAN MISTRY (Sabarkantha): Sir, thla 
Ia about Tamil Nadu and Kerala. Therefore, you cannot 
stop them . ... (lnMnvpIion6) 

SHRI N.N. KRISHNAOAS: No, this Is not an issue 
of Tamil Nadu and Kerala . ... (Inhlnuptions) 

MR. CHAIRMAN: Please address the Chair. 

... (Interruptions) 

SHRI N.N. KRISHNADAS: This Is not the question 
of Tamil Nadu or Kerala. ... (Interruptions) We are making 
the argument that the Indian Railways should follow the 
criteria and norms laid down for it whether it is for Tamil 
Nadu, Kerala, Madhya Pradesh, Maharashtra, Gujarat, etc. 
All are part of the Indian Railways. Therefore, Indian 
Railways should follow its own tradition, convention, and 
criteria. This move of bifurcating the existing Division 
... (Intel7llplions) 

MR. CHAIRMAN: Please conclude your speech. 

SHRI N.N. KRISHNAOAS: Sir, please give me two 
more minute. to speak as it is a very important and 
sensitive matter. 

The people of Kerala a~ the MPs from Kerala urge 
upon the Government to stop this move, and to stop its 
creation after making a general consensus among the 
people of Tamil Nadu and Kerala. We support this Budget. 
Thank you. 
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·SHRI BRAJA KISHORE TRIPATHY (Pun): Just like 
past. Orissa has been again neglected in this Budget 
and hence, I am approaching through you to Hon'ble 
Minister of _ Railways for allotment of additional funds in 
the budget for expediting the ongoing Railway 
development project and inclusion of new projects which 
have not been covered In the proposed Railway Budget 
2007-08. 

Hon'ble Speaker Sir, as you are aware the two 
railways zones i.e. East Coast Railways and portion of 
South Eastern Railways which pass through the part of 
State of Orissa are major revenue earners for the Indian 
Railways. Orissa is having population of about 4 croes 
and endowed with the bounty of nature and has got rich 
mineral reserves. The vast coast line with Paradeep Port 
and other potential places for establishment harbours haa 
got added advantage for export of minerals and value 
added products. Due to vast deposit of minerals, OrIlla 
will be adding approximately 4-5 million tones of steel 
every year belides setting up of mega steel plants by 
the private parties. In the KBK districtl conltructlons of 
Aluminum plants will boost the traffic inflow in the Railway 
sector. However the Railway route length in Orls8a, 
Continues to be below the National average of 19 kmsl 
1000 sqkm. The Budgetary allocation for ongoing projects, 
gauge conversion, doubling of Railway linel, pasaenger 
amenities etc, in the Budget-2007-08 is abysmally low. I 
request the Hon'ble Railway Minister through you Mr. 
Speaker Sir, to increase the allotment as follOWS: 

Gauge Converalon 

Hon'ble Speaker Sir, Gauge conversion between 
Rupsa-Baripada, which will immensely benefit the large 
chunk of tribal population of the region has been 
commissioned and I thank ~he Hon'ble Railway Minister 
for this work. However, I would request through you to 
Hon'ble Railway Minister to increase the amount for the 
expedite gauge conversion from RUpS8 to BanglHpoai 
which is very important as it was envisaged al an 
alternate to 3rd line between Kharagpur and Tatanagar 
and made into 2 phases the first phase a gauge 
conversion of Rupsa-Bangiriposi and phase-2 connecting 
Bangiriposi with either Gorumahisanl or Dollbhumgarh, 
which will subsequently connect to Tatanagar thereby 
reducing substantial distance. The allotment may be 
increased to Rs. 751- crores as the sanctioned amount of 
Rs. 35/- crore is not sufficient for this project. Nuapara-
Gunupur, route gauge conversion may be expedited and 
extension to be made upto Therubali and also sanction 

·The speech Wilt laid on the Table. 
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18 needed to provide connectivity to Gopalpur Port. 
Allotment of Rs. 25/- crore in the present Budget 2007-
08 is not sufficient and I would request through you for 
increase this amount to RS.501- crores. 

On Going New Linea 

1. Lanjigarh R08d-Junagarh B.G. Rail Link: Hon'ble 
Speaker Sir, this project was sanctioned in the 
year 1993-94. The State Government also has 
handed over the requisite land to East Coast 
Railway, However, progreaa of construction on 
this project is tardy. In view of the Aluminum! 
Alumina industries to be commissioned in that 
area, completion of this project is a necessity. 
Rs.loo crores was demanded for commissioning 
the section between Lanjigarh Road-
Bhawanipatana and commencement of land 
acquisition from Bhawanipatana to Junagarh. 
However only Rs. 121- crore has been • allotted 
in the 2007-08, which is peanut and would be 
increased to Rs. SOl- crore. 

2. Land acquisition il in progress for Haridaapur· 
Paradip B.G. Link: Hon'ble Speaker Sir, the 
incremental traffic generated by the steel 
industries shall be catered by Haridaspur-
Paradeep B.G. rail link, which al80 provides port 
connectivity. Only Rs. 201- crores· has been 
aliotted, which I would request the Hon'ble 
Railway Minister through you that this allotment 
be increased to As. 501- crores. 

3. Khurda Road-Bolangir B.G. Link: Hon'ble 
Speaker Sir, this link connects to the hinter land 
of Orissa and shall be a source of sustained 
economic growth. Land acquisition is In progress. 
Only Rs. 201- crores has been allotted, which I 
would request the Hon'ble Railway Minister 
through you to be increased to Rs.401- crores. 

4. Angul-Dubri-Sukinda Road B.G. Link: was 
sanctioned In the year 1997-98. 

Due to inadequate allotment of Rs. 60 crore 
land acquisition has not commenced. This rail 
link is critical for the steel industries since it will 
be a feeder link for transportation of coal to the 
industries in the Dubrl area and iron ore to the 
industries in the districts of Cuttack, Dhenkanal 
and Jharsuguda The allot'"8f1t of RS.121- crore 
is meager and may be increased to Rs. 35/-
crores. 
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5. Talcher-Bimlagarh (154 Kms): Project has been 
sanctioned In the year 2004-05 and land 
acquisition work is to be commenced. Ministry 
of Railways was requested to allot Rs.100 crores 
for completion of land acquisition work and 
commencement of this project. However, only 
Rs.15/- crores, has been allotted in the Budget-
2007-08, which needs to be increased to 
Rs.50/- crorea. 

Doubling of ExIMlng Railway Un •• : 

1. Doubling of Khurda Road-Purl: Hon'ble 
Speaker Sir, this railway line is 100 years old 
and doubling should be expedited in view of 
the importance of Puri from intemational Tourism 
point. This is the only railway line connecting 
Shri Jagannath Dham. The track Is already 100% 
saturated. Though phase I work of the track 
had begun 4 years back, yet no aatiafectory 
progre88 has been made 10 far and there is no 
sanction for phase II Work. However, I thank 
the Hon'ble Railway Minister as he has 
announced the survey of the lind Phase of the 
project. In the Railway Budget-2007-08 only 
RS.5I- crores has been earmarked, which is 
inadequate for completion of this project. I would 
request through you to Hon'ble Railway Minilter 
to allot Rs. 50 crore in this Budget and make 
provision of sanction and expediting the Phase-
II work. 

2. Daltarl-Ban .. .,.nl B.O. rail IInka (155) Km •• 
Hon'ble Speaker Sir, I had requested Hon'ble 
Railway Minister for doubling of Daltari-Banspanl 
B.G. Link which is one of the most Important 
projects of the State. It Is the lifeline of all the 
steel plants located in Jajpur, Dhenkanal, 
Cuttack, Sambalpur and Jharsuguda districts. 
This project was sanctioned in the year 1992-
93 and Is yet to be completed. Since the 
Induatrial scenario has been changed In the area 
dramaticaJly and private parities are interested 
to set up Steel Plants in a big way. I had 
demanded Rs. 100 crore in the Budget-2007-oe 
for doubting of Daitari-Bansapanl B.G. Rail links 
and also sanction for electrification. However, 
no amount has been allotted to this project 
although electrification has been announced by 
the Rail.way Minister in his speech. I would 
requeat the Railway Minister through you for 
allotment of Rs. 1001- crores for doubling and 
electrification of this project. 
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3. Taicher-Silmbalpur B.G. rail link.: This was 
commissioned in the year 1998 which has 
reduced the distance from Bhubaneswar-New 
Delhi by 150 Kms. The Ministry of Railways was 
therefore requested to sanction doubling of 
Talcher B.G. rail links and sanction funds for 
electrification of this route. However, no amount 
has been allotted In this Budget-2007-08, 
although survey for doubling of the project has 
been announced by the Hon'bIe Railway Minister 
in his Budget Speech. I would request the 
Railway Minister through you Mr. Speaker Sir, 
for allotment of Rs4OI-crores for this project. 

Harldaapur-ParadMp B.O. rail link: Hon'bla Speaker 
Sir, I had requested Hon'ble Railway Minister for allotment 
of Rs.100/- crorea for doubling of Haridaapur-Paradeep 
B.G. rail links. It II al80 requested that doubling of 
Nlrgundl-Cuttaok-Ragunathpur but only A.. 2.161-c:rorea 
has been allotted which may be Increased to Rs. 10/-
erorea In the Budget-2007-oe. Rahama Paradeep Rail Une 
may be completed at the earliest, however As. 5.251- crores 
hu been allotted, which is inadequate, hence, Rs. 25/-
crores may be allotted for completion of the project. For 
doubling of T1t1lagarh-LanJigarh Road, only Rs. 15/- erore 
has been allotted, which need to be Increased to be 
Rs. 50/- crores. For doubling of Rshame-Raj Athagarh-
Barang, 2nd Bridge on Birupa & Mehanadl only As. 64/-
crore has been allotted, which needs to be increased to 
Rs. 80/- crore.. For doubling of Cuttack-Barang, Khurda-
Barang 3rd Line, only Rs. 88/- crores has been allotted, 
which needs to be Increased to Rs. 1001- crore.. For 
doubling Samba/pur-Rangali, Jharsuguda Byepass Railway 
lines, only Rs. 251- cror .. has been allotted, which needs 
to be increesed to Rs. 40/- crore.. For doubling of 
Jharaugud-Rengali (25 Kms) Rs. 18/- crores has been 
allotted, which needs to be increased to Rs. 40/- cror ... 
For doubling of Raja Ath,agarh-Baranga (20 Kms) only 
Rs. 861- erore has been allotted which needs to be 
incre_ed to Rs. 1001- cror... Hon'ble Speaker Sir, for 
doubling of Samjalpur-Titalgarh (182 Kms) and Raja 
Athagarh-Nirgundi (28 Kms), only R.. 10 crores and 
As. 10 Iakhs have been allotted respectively, which I request 
to Hon'bIa Railway Minister through you for increase to 
As. 50/- crores and Rs. 101- crores respectively. 

Electrification: 

Honble Spealcer Sir, I had requested Hon'ble Railway 
Minister for allotment of R.. 1001- crores for the 
Electrification of the feeder links viz: Daitari-Banspani B.G. 
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Link. Talcher-Sambalpur-Jharsuguda B.G. Link and 
Haridaspur-Paradeep E.G. LInk. However, sufficient funds 
have not been allotted In the present Budget. I would 
request to the Hon'ble Railway Minister through you for 
allotment of sufficient funds for theae projects and 
alongwith, Koraput-Rayagarh electrification project may be 
sanctioned in the BUdget-2oo7-08. 

New Lines and Surveys 

Hon'ble Speaker Sir, I would requeat to Hon'ble 
Railway Minister through you for expediting the following 
projects. 

a. Converalon • Extension of Nuapada-Gunupur 
B.G. Rail Link to TheruvaU (79 Kms.): Traffic survey 
was made in March, 1999 for extension of the converted 
Nuapada-Gunupur B.G. Rail Link to Theruvali with a 
favourable rate of return. This extension will immensely 
benefit flow of import and export of cargo via Gopalpur 
Port. 

b. Jeypore-Malkanglrl (117 Kml.): This broad-gauge 
rail link for which a survey report has been submitted to 
Ministry of Railways forms a part of the most backward 
districts of Orissa i.e. KBK area, which has been accorded 
speCial status by Government of India for speedy 
development. This requires immediate implementation. 

c. Talcher-Gopalpur (245 Kma): The survey report 
of Talcher-Gopalpur Broad-gauge Rail Link line submitted 
10 Ministry of Railways indicated a favourable rate of 
return. The recent thrust of industrialization with setting 
up a of Steel, Power and Aluminum Plants would require 
a dedicated Railway link between Talcher to Gopalpur 
(Special Economic Zone) for export and import of raw 
material and finished products. 

d. aargarh-Nuapada-Vla-P.dm.pur (120 Kml): 
Survey for this Broad-gauge Rail link was completed with 
a viable rate of return 18.32% and report submitted to 
the Ministry of Railways. Rail Infrastructure in Western 
Orissa is not developed adequately despite a large 
number of industries are existing and heavy production 
of foodgrains are achieved. This B.G. Rail link will traverse 
through acutely backward areas of the State, and will 
ensure economic development. 

e. Purl-Konerk (35 Kms.): Puri attracts thousands 
of pilgrims due to temple of Lord Jagannath .. The famous . 
Sun Temple Is located at Konar1<. This monument Is 

famous throughout the world and thronged by visitors 
from domestic and abroad. Considering these a survey 
was completed for construction of New B.G. Rail Link 
between Purl-Konar1< on the year 1997. This link will 
facilitate visits by the tourists and pilgrims to the last link 
of the golden triangle. 

For Bargarh-Nuapada-Via-Padmapur (120 Kms) and 
Purl-Konar1< (35 Kms.) though for detailed survey, has 
been announced in principle, no steps have been taken 
in this regard so far and now also no funds have been 
allocated In the Current Budget for these two projects. 

f. Gopalpur-Rayagada (282 Kml): All Bauxite 
deposits are located In Rayagada and Kalahandi area. 
Recently, Government of Orissa has signed number of 
Memorandums of understanding (MoU) for setting up of 
Aluminium industries for production of Alumina and 
Aluminium. Sanction for a survey is imperative to cater 
to the traffic that will be generated. 

g. Jal.lwar-Dlgha (40 Kms): Oigha is a popular 
beach resort, which will be connected from Tamluk. It is 
necessary that a survey be sanctioned from Jaleswar to 
Oigha a stretch of 40 Kms. so that the vast areas in 
Bhogaral and Jaleawar Block can be connected. Although 
this project has been announced, no funds have been 
allocated. 

h. Jalpur KeonJhar Road-Jalpur (30 Kms.): Biraja 
Khetra at jajpur Town is a famous place of Piligrimage In 
India at Par with Owaraka and Kasi. A large number of 
pilgrims visit this area regularly. The Ministry of Railways 
Is requested to sanction a survey for extension of the 
East Coast Railway line from Jajpur-Keonjhar Road to 
Jajpur. 

I. Gorum.hl .. nl To Buramara (35 Kms.): Wor1< is 
In progress for gauge conversion of Rupsa-Bangiriposi 
N.G. Rail Link. A survey may be sanctioned for linking 
Gorumahissnl on Tata-Badamapahar B.G. Rail Link to 
Buramara on Rupsa-Bangiriposl Rail Link. 

J. aadampaher To KeonJhar (70 Kml.): A survey 
needs to be sanctioned between Badampahar to Keonjhar 
which shall link the rich iron ore area with Tatanagar. 

k. Sambalpur-8erhampur via BI\rm8haraJpur (408 
Km •• ): Presently a direct rail link from Western to 
Southern OrlS&8 is not available. Transportation of goods 
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and passengers is circultou. having to move via 
RalpurVizainagaram or the East Coast Rail Link. 

I. Solanglr-NBWllp.,a (158 Km.): !3olangir and 
Nawapara are extremely backward dl.trict of Ori •• a, 
covered under the KBK districta, which has been accorded 
special status by Govemment of India. Availability of 
Ra~way infrastructure shall lead to economic growth. 

m. San.panl-Slmlagarh (80 Km.): Keonjhar and 
Sundargarh districts are iron ore hub of Orissa. With 
rapid industrialization a network of railway links shall cater 
to the transportation requirement of that area. 

n. Serhampur to Phulbanl (189.1 Km.): A 
preliminary Engineering-Cum Traffic Survey was conducted 
in 2003. Phulbani Is one of the extremely backward 
districts of Orissa, though endowed with large deposita of 
Granite, Graphite, Quartz, Manganese and Bauxite. 
Sanction of requisite funds may be made for 
commencement and completion the project. 

The following exten.lon and Introduction of New 
Trains may be Introduced. 

Hon'ble Speaker Sir, I would request to Hon'ble 
Railway Minister through you for extension and introduction 
of New Trains: 

Super-fa.t Exprua from Sambalpur to Allahabad: 

There is no direct train from Sambalpur to Allahabad 
in order to meet the growing demand of traffic from 
Western Orissa. Introduction of a new train from 
Sambalpur to Allahabad Via-Ranchl and Gaya will enable 
the people of Western Orissa to Visit Important place. of 
pilgrimage. 

Inter City Exp ..... between Koreput and Rourke .. via-
Rayegada. 

The Raipur-VlZianagram-Koraput-Kirandui E.G. rail link 
passes through the most backward are.. of the State 
like Koraput-Bolangir and Sundargarh. An Inter City 
Express linking Rourkela with the.. areas of this State 
will give the much needed impetus for buainass and 
commerce of the area. 

Expraa. Train from ntllagarh. to Purt Vla-Sambalpur: 

Presently there is no direct train from Titllagarh area 
to cater the needs of Westem . Otisaa. Introduction of 
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Expreu Train on this route will provide relief to the people 
and also ensure emotional, social integration with coastal 
Orl .... 

Expre.. Train from VI.akhapatnam to Howrah· 
Tltllllg8rh. RaJpur • Bllaspur: 

The area from Vlsakhapatnam to Tltlagarh is 
backward and requires additional train services to ensure 
Increase of commerce and trading with neighbouring 
States. 

Naw Purl-Hydarabad Expre.. and and New Purl· 
Channal Expre •• 

There Is no direct Train Link from pilgrim centre of 
Puri famous for Lord Jagannath to South India. Two direct 
tralnl from Purl-Hyaderabad and Purl-Chennal will 
fabuloully benefit pilgrims of South India and people of 
Puri and Ori888. 

Exp ..... Tl'llin batwMn Sartpada and V1aakhapatnam 
Via Sal.sora. Shubaneawar and Serhampur. 

BarIpada the district Headquarters of Mayurbhanj is 
now connected on the Broad gauge system of Indian 
Railways. It Is neceaaary to provide a direct link with 
Southem Ori... as of the P .... nger amenities. 

Expraa. Train from Oandhldham to Purl. 

Ori888 continues to provide human resources for 
industries In Gujarat. A large number of Oriyes are wooong 
in various part of Gujarat. An express train may be 
provided from Puri to Gandhidham via Vizainagram. 

Expraa. Tl'llin from KeonJhar to HOWI'IIh 

Keonjhar district has been connected In the DailAirl-
Banspanl BG Rail link. A large number of the tribal 
population shall use the direct link for trade and 
commerce. 

Super-teat Expra.. from Purl-Jalpur: 

There Is no direct train service from Puri to pink city 
of Jaipur. Introduction of a Train Services from Puri-Jaipur, 
VI8-Sambalpur, and Raipur will enable tourists and pilgrims 
from Central and Westem India to come to Orissa and 
this service will Immensely benefit people of western 
Oriaaa, although Jalpur-Bilashpur Express Train has been 
extended to Bhubaneawar. 
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Expre.. Train from Barbll to Vlahakhapatnam vla-
KeonJhar • Bhuban.awar 

The BG rail link between Banspani-Daltari is expected 
to be commissioned very soon. Keonjhar and JaJpur 
districts are undergoing rapid industrialization. Introduction 
of a train from Sarbi! to Vishakhapatnam will facilitate 
movement of passengers and shall also be used for trade 
and commerce. 

Express Train from Barlpada to Howrah 

Narrow gauge section between Rupsa to Baripada 
has been converted and commissioned. In order to 
strengthen the traditional link of the people of Mayurbhanj 
district with West Bengal and meet the aspirations of the 
people of that district, Ministry of Railways is requested 
for introduction of an express train from Baripada to 
Howrah. 

Intercity Expre.. between Jharsuguda and 
Shubaneswar 

The industrial scenario Is fast changing with the large 
number of steel piants located In Jharsuguda and 
Sambalpur districts. Inadequate train servfces is a .erious 
impediment for people of that area. Ministry of Railways 
is requested for introduction of an Inter-city Express 
between Jharsuguda and Bhubaneswar. 

Super fast Express between Rourkela to New Deihl. 

The industrial and mining area of Sundargarh and 
Jharsuguda district are sparsely connected to New Delhi. 
Introduction of a direct train will be Immensely popular 
facilitating travel of passengers from these districts. 

Direct Train between Bhubane.war-Chandlgarh-Kalka 

A large number of people of Orissa are employed in 
defence services and allied sectors in Himachal Pradesh, 
Haryana and Punjab. A super fast express may be 
introduced from Bhubaneswar to Chandigarh, which will 
also encourage tourism between Orissa and Himachal 
Pradesh. 

Ral9am-Gondla Intercity Expra .. to Jharauguda 

Extension of this train shall provide a direct link from 
Vidarbha region to Western Oriua. 

6f1d 
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Extension of this train will facilitate movement of 
passengers to a major part of Chhattiahgarh. 

Extenalon of Jan.hatabdl Expre.. between HOWl'IIh 
and t;tarbll to KeonJhar 

1. Daitari-Banspanl BG rail link is expected to be 
commissioned very shortly. 

Keeping in view the aspirations of the people of 
KeonJhar and to facilitate connectivity for trade 
and commerce this train may be extended up 
to KeonJhar. 

2. Request was made for introduction of a Shatabdl 
Express from Puri to Paradeep. I would request 
Hon'bla Railway Minister through you to expedite 
and Implement these passenger amenities. 

3. The Garlb Rath Introduced Bhubaneswar-Ranchl 
may be extended to Puri Jagannath Dham for 
the convenlanoe of the tourist. 

Introduction of EMU Services: 

Hon'ble Speaker Sir the electrification work between 
Kharagpur-Bhubaneswar is In progress and stretch of 200 
kms between Palasa to Bhubaneswar has been 
commissioned. Ministry of Railways is requested to 
introduce fast Moving EMU Trains from Purl-Pal ... and 
Puri-Baluore to cater to the need of passengers of Puri-
Khurda Road-Bhuba08swar and Beluore. I would request 
to Hon'bla Railway Minister through you for introduction 
of these EMU Trains for the benefit of the passengers. 

extension of Trains: 

T.h. Ministry of Railway hu introduced a Express 
Train from Sambalpur to Raipur this may be extended to 
Purl as this will facilitate a direct link between the capitals 
of two States. I would also request you that existing 
Hirakund Express from Nizamuddin to Bhubaneswar 
which, has been extended up to Visakhapatnam 
considering Its long distance, provision of pantry car may 
be made, Introduction of Three tier AC and the frequency 
should be increased trom 3 days in a week to dally 
service. The Hirakund Expreaa may be provided with more 
coaches In order to cater to the requirement of 
passengers from Palaaa, Berhampur, Chhatrapur and 
Balugeon. 
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Visakhapatnam-Nlzamuddln Express Train may be 
Increased from daHy to 3 days In a week to cater the 
need of passengers travelling from Westem Ort ... to the 
capital of India. The frequency of New De\hi-Bhubaneawar 
Rajdhani Express may be increased from 4 days to 7 
days In week. In remaining three days the Rajdhanl 
Express may run Via-Samabalpur, Rouri<e/a and Ranchi. 
The frequency of Purl Ahmedabad Express Via-Sambalpur 
and Vizianagaram may be increased to facilitate Joumey 
of large number of workers from Ort... employed In 
Gujarat. It is requested that the frequency of this train 
Via-Sambalpur may be increased to thrice a week and 
via-Vizianagaram to four days In a week. The frequency 
of Bhubaneswai'-Kurla Expreas may be Increased to three 
days in week. This train Is Immensely popular by 
passengers travelling from Westem Orissa. Frequency of 
Puri-Tirupati Express which is running once in a week 
may be increased to daily service and the time span 
may be reduced from 28 hrs to 24 hrs In the Interest of 
general public. Since large number of fishermen folk are 
visiting Puri and have business connections, the Purl-
Tirupati Express may be having an additional stoppage 
at 'Tuni' Railway Station under South Central Railway. 
Coramondal Express may be stopped at MGuddur station-
for the convenience of general public. 

establishment of passenger halt at Indl'lldyumna, Purl: 

Request was made to Railway Ministry that a 
passenger halt at Indradyumna near Puri under Khurda 
Road Division may be established. The Railways had 
conducted a survey and asked for certain Infonnatlon. 
Necessary information has been provided to the Railways 
and the proposal is a financially viable one, however, no 
progress has been made so far in this regard. The 
necessary sanction for establishment of a passenger halt 
at Indradyumna has not been accorded in the budget 
2007-08. 

Passenger amenltle.: 

Hon'ble Speaker Sir, Ministry of Railways was 
requested for increase in passenger amenities for Orissa 
with the creation of East Coast Railway and with 
establishment of Its Headquarters in BhubaneswaHhe 
expectation and aspiration of people of Ortssa for better 
infrastructural developments of the stations has been 
increased. The Ministry of Railways was requested to 
improve passenger amenities at Puri, TItIagarl'l, Rayagarha, 
Ralgarha, Koraput, Kesslnga, Chattrapur, Balugaon, 
Jaleswar and Balanglr Stations. The Ministry is also 
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requested to further increaae computerized networi< for 
reservation at Baragarh, Sakhlgopal, Kuhudl, 
Kalupadaghat, Chhatrapur, Hirakud, Khanar Road. 
Jale8war and Soro Stations of Orissa. Janakldelpur 
Railway Station under Khurda Division may be developed 
as a full-ftedged Railway Station to cater for a large chunk 
of people. 

Introduction of Pantry Car: 

Some long distance trains originating from 
Bhubaneswar-Puri are not provided with Pantry Services. 
Ministry of Railways Is requested that pantry car services 
for Bhubaneswar-Bangalore Express (8415/8416). 
Bhubaneswar-Kurta Express 1045/1046 and Purl-Tirupatl 
Express (8439/8440) may be provided. Necessary 
provision for funds In this regard may be made In the 
Budget 2007-08. 

Coaching Terminals: 

Hon'ble' Speaker Sir, Orissa has only one coaching 
termlnai at Bhubaneawar, which Is land locked and Inhibits 
expansion. This terminal should be expancNd in order to 
accommodate more number of Trains. The Coaching 
Terminal at Puri has been closed. Hon'ble Speaker Sir, 
I would request to Hon'ble Railway Minister through you 
for setting up of coaching terminals with revival of one at 
Puri and In order to accommodate more number of trains. 
Proper coaching terminals may be developed at 
Berhampur, Sambalpur and Koraput. 

Setting up of Rail Coach Faotory 

I request the Hon'ble Railway Minister for the setting 
up of a rail coach repair factory In Orissa, which has 
already been recommended by the standing committee. 
In addition to this, the setting up of a rail-coach factory 
in Orissa will serve the long standing demand of the 
State. Hon'ble Speaker Sir, I would request the Hon'ble 
Railway Minister through you to kindly increase the 
allotment to Rs. 1500/- crore In the Railway Budget 2007-
08 for completion of ongoing railway projects in the State 
of Orissa. The Chairman of Parliamentary Standing 
Committee on Railways had also . recommended for 
aUotment of major chunk of funds for the State of Orissa. 
I had also requested vide my DO No.0I((U)I2006-14, 
dated 8th Feb, 2007 to. Hon'ble Railway Minister for 
sanction of As. 1500/- crore In the 2007-08. Hence, I 
would request through you to Hon'ble Railway Minister 
for allotment of this amount which, will fuHllllng the 
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expectation and aspiration of the people of Orissa and 
culminate in economic growth and prosperity of the State. 

/Trans/ation} 

'SHRI CHANDRA MANI TRIPATHI (Rewa): Sir. first 
of ail I would like to thank the hon'ble Minister of Railways 
for accepting my long pending demand of running Rewa-
Jabalpur Intercity Express daily thereby presenting a very 
big gift to Rewa region and the entire Vlndhya region. 

But along with this I have been making demand to 
the Minister of Railways for a long time that clearance 
for construction of another high level platform, goods 
godown, a book stail and siding at Rewa Railway station, 
construction of Lalitpur-Singrouli railway line and running 
of trains and long awaited Rewa-Mirzapur gauge line be 
given as early as possible. Rewa is a 'Category N railway 
station. It should be developed as a model station. 
Whenever I met hon'ble Minister of Railways, he has 
given assurances to fulfil it. But if he shows similar kind 
of magnanimity towards the said matters as he had 
displayed regarding Rewa-Jabalpur Intercity express, 
residents of Vindhya region will shower him with many 
many thanks. We have been friends since pre-emergency 
period. He keeps this fact in mind during conversation 
and social intercourses. I will be pleased if he 
concentrates on providing rail facilities to Rewa. 

By calling on him at Rail Bhawan, he was given a 
memorandum for changing the time schedule of Rewa-
Delhi Superfast Express by all the MPs belonging to Rewa 
division. Then also a promise was given that its time-
schedule will be altered. I have raised this Issue many 
times in the House also. But time schedule of so many 
trains have been changed, It Is very unlortunate that Its 
time schedule has not been changed. If the time schedule 
of Rewa Deihl Superfast Is not changed, in the course of 
time, the service of the said train could be discontinued. 
Therefore its time schedule should be revised so as to 
ensure that the said train reaches Deihl by 10.30 am. 

Residents of Rewa region had an option to board 
Mahakoushal Express from Satna at 18.15 hrs. but its 
time schedule also has been changed and the 
Mahakoushal Express also arrives at Hurat Nizamuddin 
at 13.30 hrs. This is creating a lot of inconveniences for 
the residents of Vindhya region. 

Despite his consent to my demand for extending 
Rewa-Chlrmiri-Bilaspur passenger train I4)to Raipur, it is 

"The speech was laid on the Table. 

very unfortunate that there is no provision for It in the 
budget, please include this in the current budget itself, it 
will not entail any expenditure. As regards the rail budget 
for the year 2007-08 presented by the hon'ble Minister 
for Railways is concerned, if we look Into the speech of 
the Minister of Railways very closely, we can lee that 
high hopes are aroused in the budget in vain, however 
the said budget vindicates the saying much cry little wool. 
It has been said In the budget that without Increasing 
fare and without levying any tax, passenger amenities 
have been increased. Loss making railways has been 
transformed into profit earning one. But the ground reality 
is just opposite. Fares have not been increased directly 
but indirectly passengers are compelled to pay more. 
Without increasing facilities and speed of the trains, a 
number of trains have been upgraded as Superfast train •. 

Consequently, an additional amount of Rs. 20 Is being 
recovered from passengers. A provision of issuing tickets 
of Tatkal reservation five days in advance had made the 
meaning of Tatkal redundant and through this middle men 
are being encouraged. Not only this, for Tatkal reservation 
far3 is charged from the originating station to the last 
destination inspite of the fact that the passenger may 
deboard at any of the stations in between. Not even a 
penny is retumed to the passengers on the cancellation 
of the tickets taken through Tatkal reservation system. 

Similarly cancellation charge for general class tickets 
has been increased from Rs. 20--to Rs. 40. An additional 
Rs 10 per passenger has been charged on general class 
return journey tickets. Waiting list cancellation charge has 
been increased from Rs. 10 to Rs. 20. Poor pas6engers 
are bearing the brunt of this burden. 

During travel, passengers are .88n expressing the 
views that for the last several months trains are not being 
run on their scheduled time in the name of avoiding 
terrorist activities In the trains but some other arrangement 
should be made for the security and trains should be run 
on their scheduled time. 

There is an eternal absence of public conveniences 
in other platforms except platform no. 1. As a result 
passengers, especially, women encounter very awkward 
situation. Therefore, public conveniences be provided at 
all platforms. 

Safety, cleanliness and civic decorum are very 
adversely affected I.e. all claims made by the Rail Minister 
regarding safety and sanitation are proving hollow. 
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SHAI JAYSINGAAO GAIKWAD PATll (Seed): Sir, I 
am grateful for giving me an opportunity to speak. In this 
raU budget a lot of facilities have been provided and a 
number of new trains have been Introduced. 

19.25 hr •• 

(DR. SATYANARAVAN JATIVA In the Ch8111 

Many trains have been regularized in this budget. 
Garib Aaths have been Introduced. Cushioned seats are 
being provided In the second class. Insplte of all this, 
fare and freight have not neen Increased. Railways have 
eamad a profit of Rs. 20000 crore. The hon. Minister of 
Railways has worked hard and taken personal interest to 
make successful headway in this regard. For that I would 
like to congratulate him. The hon'ble Minister of railways 
has given doles and largesse to every part of the country. 
But it is unfortunate that I have drawn a blank. 
Ahmednagar-Beed Pari I (west) railway passes through my 
constituency. Only Rs. 10 crore have been provided for 
this. It is very unfortunate. Not only me, but all the people 
of my constituency are pained, enraged and angry by 
this act. Mr. Chairman, Sir, demand for Ahmednagar-Beed 
Parli (West) railway project is a 65 year old demand of 
the people of this area. The Nizam 0' Hyderabd wanted 
to construct it in the year 1944 and he was on the verge 
of building it. But the Home Minister of the country at 
that time, hon'bla Sardar Patel, annexed Hyderabd with 
India and after that the railway project got stalled. After 
independence not even a single Ministers or Railway 
Ministry paid attention towards it. It was overlooked by 
everyone. Despite all these efforts the people 0' my 
constituency are not 'ortunate enough to have rail 
connectivity. It is a very unfortunate thing. Had there been 
the rute of Nlzam, perhaps the rail would have come into 
reality. 

MR. CHAIRMAN: After Nlzam, who put on hold the 
project and prevented it from taking shape? 

SHRI JAYSINGRAO GAIKWAD PATll: Sir, people 
from both the sides were guilty of stalling the project. 
Hurdles are hardles, the people who withheld the project 
kept changing. People 0' my constituency are saying that 
had there been the rule 0' Nizam, they would have been 
in a better position. This rail line has been Included in 
the Budget of 1995-96. It got clearance in February, 1997. 
All the hon'bte Ministers 0' railways have paid no special 
attention to It till date. The total provision made for this 
rail line till date is Rs. 83.75 crore while only Rs. 15.06 
crore have been spent. Where is the remaining amount? 
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That amount has not been spent. It means that the 
provisions being made In the budget are mere eyewash. 
Is it not a crime not to spend the amount provided in the 
Budget? The Railway Ministry is repeatedly committing 
this mistake. 

There are about 113 culverts on this new rail line. 
This work could have been undertaken separately. There 
are 23 stations; the work relating to those could also 
have been taken up separately, but that was not done. 
After the general elections to lok Sabha, I along with 
the hon'ble Minister of Railways, Shrl Latu Prasad Yadavji, 
hon'ble Minister of Agriculture, Shri Sharad Pawar ii and 
my sister, hon'bte Shrlmati Suryakanta Patll held a meeting 
with the railway officials. This meeting was held on 
18-06-2004. It lasted for one and a half hours. We had 
a discussion on all the matters in a cordial atmosphere. 
No one negated the other. From our side, hon'ble Shared 
Pawar made a proposal of providing Rs. 100 crore for 
Ahmadnagar-Beed-Parli (West) rail line and the hon. 
Minister readily agreed to it. Not only that, emphasiS was 
also laid on expeditiously accelerating the process of 
acquisition of land for this purpose. But when the Budget 
came, I WB8 disappointed to note that in spite of having 
so much discussion during the budget of 2005-2006 and 
after giving an assurance 0' allocating Rs. 100 crore and 
even after not refusing any demand, only Rs. 10 crore 
have been provided. When Shri Nltlsh Kumar ii was the 
Minister of Railways a sum of Rs. 20 crore was provided 
for It. 

Gross injustice has been done to my constituency 
so 'ar as railways is concemed. A meagre sum of Rs. 
10 crore had been provided in the budget of 2006-07 
and in the Budget of 2007-08, again Rs. 10 crore have 
been provided. I could not make out why the Ministry of 
Railways has a fascination for the figure of Rs. 10 crore. 
The most unfortunate thing is that the said amount is not 
being spent; it is lying unspent. That is why I doubt the 
bonafides of the department of railways. The land 
acquisition work of about 100 villages 0' Beed district 
has been completed on his behest. The proposal for land 
acquisition has been pending with the railway board since 
20-10-2005. It is very unfortunate that the said proposal 
has not been cleared so far. It could not be ascertained 
as to what are the reasons for not giving clearance to 
the said proposa\. The process of land acquisition has to 
be notified under section 4 of the Land Acquisition Act 
and ratified under Section 6 within the span of one year, 
otherwise proceedings under Section 4 get lapsed and 
then, the land acquisition pr0C88s has to be set in motion 
afresh. For reasons best known to them, they have not 
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done that. Beed district administration has repeatedly 
brought it to the notice of the Ministry of Railways. The 
Railway Board has been intimated about It through various 
letters dated 8.02.06, 16.10.06 and 30.12.06. But the 
board deliberately overlooked these. The Board has not 
cleared it so far. The district administration could not 
disburse approximately Rs. 14 crores due to the farmers. 
What is the reason for not according approval to the 
said proposal within the time frame. Rs. 83.75 crore are 
available with the Board, process has been completed, 
then why Is it that the approval has not been accorded? 
With regard to this approval, I raised this matter In the 
House under rule 377 on 3.8.2005 and 28.11.05. I raised 
this matter during my Railway budget speeches also on 
1.03.2006. Not only this, I wrote letters to the hon'ble 
Minister of Railways on 7.05.06, 17-06-06 and 17-09-06 
sesklng approval for the said proposal, but It fell on deaf 
ears of the Minister of Railways and the Railway Board. 
This is very unfortunate. ...(Intenuptions) I have got plenty 
of time at my disposal; I am the lone member speaking 
on behalf of NCP . ... (Intsrruptions) No other member is 
going to speak on behalf of my party. ... (Intsrruplions) 

MR. CHAIRMAN: This is not a party matter. 

... (Inlsrruplions) 

SHRI JAYSINGRAO GAIKWAD PATIL: I may be given 
15 minutes time allotted to my party. 

MR. CHAIRMAN: You don't have 15 minutes; only 
five minutes each are being given to members. 

... (Inlsrrup/ions) 

SHRI JAYSINGRAO GAIKWAD PATIL: How can it 
be so? ... (lnMmplions) 

MR. CHAIRMAN: How was it done, that I don't know, 
but I have been told so. There are still eighty hon'bla 
members left to speak. 

... (Interruptions) 

SHRI JAYSINGRAO GAIKWAD PATIL: All the 
remaining speakers are going to speak on behalf of their 
parties. Please listen to me. Please give me my party's 
time; I will not take other party's time . ... (Inlsnuplions). I 
will conclude my speech before time. Pleaae, listen to 
me. ... (Inlsl1JJf)lions) 

MR. CHAIRMAN: It i8 ok; you C8f\ take 2·3 minutes 
more. 
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SHRI JAYS INGRAO GAIKWAD PATlL: Mr. Chairman, 
Sir, I would like to know whether this work will cOntinue 
in this way? Much is talked about Garib Rath and about 
providing cushioned seats in second-class compartments. 
It Is being said that the Railways has earned a profit of 
Rs. twenty thousand crores. Big brother, out of this, 80me 
amount should be given to Ahmednagar-Beed-Parli (West) 
railway line also. 

There are a number of freedom fighters In my 
constituency; there are a number of labourers in my area. 
Through you, I wouid like to requeal the hon'bla Minister 
of Railways to understand the feelings, ucrifices, devotion 
and the demand of the freedom fighters. They fought 
against the Nizam, the British and the Portuguese. But 
for them, we would not have been sitting here today. 
What all they have been demanding-only a railway lioe. 
Can't we provide this much in lieu of their devotion and 
sacrifice? Will the freedom fighters and labourers of my 
constituency not be able to avail railway facilities? Is that 
the intention of the department of railways? What is the 
reason behind it? I have been demanding for a new 
railway line of Ahmednagar-Beed-Parli (Weat) for the last 
nine years. I have left no stone untumed for this right 
from holding meetings, discussing with everyone, raising 
matter under rule 377 in the House, making speech on 
the railway budget and above all writing many letters to 
the hon'ble Minister ot Railways; but justice has not been 
meted. Are we not a part of UPA? This Is a big question 
haunting me . ... (Inlsrruptlons) . 

MR. CHAIRMAN: You ask them whether they treat 
you as part of UPA or not 

SHRI JAYSINGRAO GAIKWAD PATIL: I am asking 
through you. Do they feel that there is no meaning, use 
or need of our support? ... (Inftlnup/ions). I would like to 
quote a couplet: 

Zindagi ko dua na de zaJim, Zindagl klsko reas aayi 
hai, 

Gairon se shikayat kya karein, Hamne apanon se 
chot khal hai. 

MR. CHAIRMAN: For them 

, 
Gairon se nahi phursat, apnon se nahi khati, 
Chalo ho chuka milna, Woh na khali na ye khan. 
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SHRI JAYS INGRAO GAIKWAD PATIL: Entire NCP 
has made a lone demand that Ahmednagar-Beed-Parli 
Baidhyanath railway line should be constructed as ,arty 
as possible. For this purpose a provision of As. 100 
crore should be made in the year 2007 -OS. A song comes 
to my mind. I would like to recite one line of it in the 
House. 

MR. CHAIRMAN: Is it necessary to sing a song in 
the Railways? 

SHRI JAYSINGRAO GAIKWAD PATIL: Main karoon 
kis se gila, Jab alampanah ne loot liya. The entity 
expected to ensure justice is itself doing Injustice, then 
where can we go? If we are not getting justice from 
hon'ble Minister of Railways, Department of RaHways, and 
the Supreme Legislative body of the country, then should 
we approach the hon'bla Supreme Court? Who will hear 
us? 

Mr. Chairman, Sir, please give Instructions to the 
Minister of Railways to make a provision of As. 100 
crore in the budget of 2007-08 for the construction of 
Ahmednagar-Beed-Partl Baidhyanath railway Hne. AU the 
organizations including freedom fighters cutting acrosa all 
the sections of society, citizens, voluntary organizations 
and journalists have staged all kinds of demonstrations 
for their demand. Day-by-day this movement is acquiring 
volatile proportions. The common man feels that the said 
railway line should be completed. For this purpose more 
and more provision should be made but that Is not being 
done. 

Mr. Chairman, Sir, is there no room for non-violent 
and democratic demonstration in this country of Mahatma 
Gandhi? Is violent protest the only way to get any demand 
fulfilled? Is damage to public property desired? Is buming 
of effigies of top leaders desired? Are they signaling us 
to adopt violent means by refusing our justified and long 
standing demand? 

Mr. Chairman, Sir, through you, I again request the 
hon'ble Minister of Railways to increase the existing 
provision of Rs. 10 crore in railway budget of year 2007-
OS to Rs. 100 crore. The proposal of land acquisition 
should be immediately given approval. Not only this, the 
existing provision of Rs. 83.57 erore, which is going to 
be increased, should be fully utilised till March, 2008 and 
this project should be completed within scheduled time 
frame. With these words, I conclude my speech. 
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·SHRI RAVI PRAKASH VERMA (Kherl): Sir, I would 
like to raiae some paints during dlscuasion on 
Supplementary Demands for Grants (Railways) 2006-07. 
I would like to congratulate the hon'ble Minister of 
Railways for presenting the railway budget with the 
railways eaming profit consecutively thle year too. It is 
expected thai the Indian Railways win become the railways 
of international standard under the leadership of hon'ble 
LaIu Prasad Yadav ji. 

In his budget speech. the hon'ble Minister of Railways 
has given an assurance for the gauge conversion of 
railway Une from Lucknow to Pilibhit. The entire region is 
happY over this assurance. This is definitely going to 
become a very Important freight corridor. But the people 
are hopeful that sympathetic conaideration would also be 
given to extending the work of gauge conversion of this 
stretch upto Bareilly which is just forty kilometers ahead 
of It. The people of Janpad Lucknow, Sltapur, Lakhimpur, 
Plllbhlt and BareHly would come In the mainatraam and 
get opportunlti.. for development after the compl.tion of 
this gauge conv .... lon work. 

A railway line pasaes through Dudhwa National Park 
In Kheri district. Many accidents have occurred due to 
the trains passing on this line and many protected wUd 
animals like Tiger, Elephants etc. have been killed. Due 
to it, a demand for laying a new line via Palia, Majagai, 
Nidhuan, Singhal up to Belrayan, 18 being ralaad. Lakha 
of local people would be benefited by this alternative 
routa. The railway line puslng through forest, not covering 
any population remains unuseful. I would like to remind 
that the gauge conversion of this railway route has been 
undertaken In the lecent past. Therefore, this work can 
be easily accompllahed. 

Pallakalan railway station (NER) is linkad with the 
famous tourist spot, where tourists from the entire country 
arrive, but paaaengers faces a lot of Inconvenience In 
the abaence of computerised reservation facility at this 
station. Therefore, I would like to raquaat him to take an 
immediate decision In this regard. 

This station is aIeo lacking In paaeenger amenities 
and the platform Is very small. I would like to request 
the hon'ble Minister to raise the level at Palla railway 
station and a Yatri Niwas should also be constructed 
there, so that the tourists coming over there may gat 
lodging facility. 

"The IP"Ch W8I laid on the Table. 
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There are some important railway crossings on this 
section of North Eastern Railway where railway 
overbrldges (ROB) are required to be constructed. It has 
been demanded for a long time that there is a need to 
construct an ROB at Matlaya railway crossing, Ghardhan 
railway crossing near Gola Gokamnath railway station 
and at Rajapur railway crossing near railway station in 
district headquarters Lakhimpur on priority basis. The 
gauge conversion work has also been proposed on this 
rail section. I would like to request that this work should 
also be done during this period. 

During the last year fresh survey was proposed to 
be conducted for laying new rail line from Shahjahanpur 
to Gola Gokamnath. The above proposed line should be 
extended beyond Gala Gokamnath upto Velrayan Tlkunla 
via Majgal Nldhasan. 

There is a need to increase the speed of passenger 
trains and goods trains. For this special schemes are 
required to be formulated. It is a well known fact that the 
Increase In the speed of traffic doubles the pace of growth 
In economy. So, It Is a special focal point of consideration. 

Changes are being Introduced in catering services of 
Railway. I would like to submit that there Is a need to 
build special Infrastructure for this. It is a source of 
Increasing the revenue of railway. So, there Is a need to 
enhance the quality after conducting a special study In 
this regard. 

As the National Highways are being developed by 
way of setting up of National Highway Authority of India 
similarly in this age of globalization, the need for an 
Intematlonal railway corridor from Westem Europe upto 
coastal region of south East Asia via Middle East is being 
felt. Today, the face of Indian railways is changing and 
the. Indian railways Is capable to translate this mega 
project Into reality. We all are confident In this regard. I 
feel that this intemational mega project Is a big challenge 
for the Govemment of India and the Minister of Railways. 
This project will lay the foundation for providing new 
direction to the Indian youths In this age of globalization. 
India has established Its identity as a fast growing 
economy and large number of people from across the 
world are coming to India. I hope that this Intemational 
Railway Project will play an Important role In furthering 
accelerated economic development of India. It is essential 
to recall in this regard that an ambitious rail project across 
Himalayas has been established by our neighbouring 
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country China and the Chlne.e economy I. being 
benefited on account of this. So, it is eeaential for the 
Indian Railways to take new Initiatives. 

With these words, I conclude. 

/English} 

'SHRI P.C. GADDIGOUOAR (Bagalkot): Sir, I would 
like to bring to your kind notice regarding the Railway 
Budget. Sir, after going through the Budget Copies I had 
been surprised, that the funds provided to Kamataka State 
Is very meager and Inadequate. There are so many 
ongoing Railway Projects In our Kamataka State to 
complete the all projects we required the huge funds. 

Sir, Gadag-Bagalkot Gauge converalon project Is to 
be completed expeditiously, anyway I am happy the 
project was included in the fixed target. 

Sir, in my Bagalkot Constituency we have sugar and 
cement Indu.trles. For transportation and development of 
those Industries we need Railway facility. IlkaI town In 
my district is noted for Its 'Ilk sarees and red granite 
ston81 world wide to develop the said city, we mUll have 
a new Railway line. In my Conatltuency there are world 
historical places like Pattadakal, Alhole, Badami and 
Kudaluangam. To Improve the Tourism we need Railway 
faCility. 

Hence, I request the Hon'~le Railway Minister for 
development of my Bagalkot district the following new 
Railway projects may please be approved and Included 
in the present Railway Budget. 

(i) Shahabad (Gulbarga Olst.)- Bagalkot • Kudachi 
(Belgaum Olst.) 

(II) Hospet to Almattl. 

DR. R. SENTHIL (Dharmapurl): Sir, I rise on beha" 
of Pallsli Makksl Katchi and on behaH of our beloved 
Ana. Dr. Ramadoss, to support the fantastic Budget 
proposed by our han. Laluji for the Railways for 
2007-08. 

Sir, on the day when the han. Minister presented the 
Budget, there was a huge noise in Parliament. People 
tried to suppress his voice but the next day, newspapers 
allover the country applauded the Budget. They said 
that this is the best Budget ever presented. Those who , 

*The speech was laid on the Table. 
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made noise may know the news. That is the very 
justification to say that this Is a fantastic Budget. I am 
not going to the extreme details as to why It is a fantas~ 
Budget but I would like to say a few words. The key of 
Lalu ji and his fellowmen have tranafonned the Railways 
from a loss-making body into a profit-making body. It is 
the best example of a public sector to show that it can 
perform like a private sector and even better than any 
other private sector in the country. We should notice the 
performance ratio of 78.7 per cent. The record of Indian 
Railways is also considered as one of the best in the 
world, and that speaks of the performance of the 
Railways. 

They have done so many things to make profit. They 
have made sure that no wagon goes empty; they have 
made sure that no seats are empty and they have done 
this. Our hon. Ministers Shrl Lalu Ji and Shrl Velu JI had 
been the two rails and they are carrying India forward. 
They did not behave like just the Chief Executive Officers; 
they behaved 88 men of true hearts. They have thought 
of who travel in the unreserved classes; they made sure 
that they get cushioned seats. They also took care of 
those men and women who are above 45 years and 
made sure that they get lower berths. 

I have only a very few points to mention. I 
congratulate the Ministry for ensuring that there will be a 
drive for recruitment of SCa/STs. I only request the hon. 
Minister to extend it for OBCa. He has mentioned that 
the Railways would pursue aggressively to ensure 27 
per cent reservation. I want to say only one thing. The 
UPSC has not done well with regard to reservation. Sorry 
for mentioning this here. But when we go Into the records, 
UPSC actually had cheated. They had ectually given 
reservation for those candidates who actually would qualify 
under open category. This has to be looked into. 
Unfortunately we do not have a Parliamentary Forum for 
OBCs. I request the Ministry of Railways to go Into the 
details and ensure that actually 27 per cent reservation 
is implemented fully for SCS/STs. 

Of all the schemes that I am going to applaud, there 
is only one scheme that I want to congratulate the Ministry 
for. This is about Salem Division. It is our dream for 
more than 50 years. It is very much required. Our hon. 
Members have mentioned here that people of Kerala and 
Tamil Nadu are brothers. True. We are brothers and hence 
our ancestral property has to be divided equally among 
ourselves. 1,332 kms. in this Palghat DiviSion Is going to 
be divided equally. Correct. If you see the facts, even 
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after division, there will be six more Divisions which will 
have far leas than 500 kme. In the whole nation. It is • 
custom to divide larger States for administrative reasons. 
They had divided Bihar Into two huge States. Even in 
Tamil Nadu, we have a demand that it should be divided 
into two for administrative reasons. We have so many 
districts that had been divided. . .. (InlBnupb'ons) Take the 
examples of Bihar. Jharkhand is bigger area-Wise. 

SHRI P.C. THOMAS (Muvattupuzha): He has quoted 
a very good example I We also approve of that. 

DR. R. SENTHIL: Even after division, 8800 employ ... 
will be with Palakkad Division and only 8200 employees 
with the Salem Division. After diviSion, Palakkad Division 
wiH have Rs.260 crore as Income whereas Salem Division 
will have only Rs.200 crore as Income. Some people say 
that the division will take away the Income of Palakkad 
Division. I want to say that Income Is not the Income of 
Palakkad Division or Salem Division. It goes Into the 
Central kitty of the Railways; it will go Into the RailwaY' 
Budget and divided equally among various sections. 

Salem Division was a demand and a dream for us. 
thank the hon. Minister for ensuring that it will be 

operational as early a8 possible and also for allocating 
money for immediate operation. 

I have a couple of 8mall demands which I will 
present. I thank the hon. Minister for ordering a survey 
for a link between Morapur and Dharmapuri. I would only 
request him to expedite the survey and start the work at 
the earliest. 

He had said that they have reduced the fares of 
passenger trains. But what I am looking at Is many 
passenger trains have been converted into express trains, 
thereby Increasing the fares by Rs.20. I Just would like to 
know how many passenger trains the Ministry had 
introduced in the last few years. Now, the passenger 
trains have become non-profitable and hence, no new 
passenger trains had been Introduced. The Ministry of 
Railways is not a profit making firm alone; it has got 
social commitments. Railways should continue to operate 
more and more passenger trains. Railways cannot be 
fully passenger-oriented company; it should serve the 
social obligation. 

So, I request for more and more passenger trains to 
be operated. I thank you for increasing the number of 
unreserved coaches, which is • social commitment. 
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Likewise, I request that the Jolarpet-Erode Passenger train 
may be extended up to Tirupatl. 

I have another couple of small demands which I 
would read out. A new railway line was requested between 
Tiruvanmiyur-Mahabalipuram. A survey had been done. I 
request that the work on that line may be taken up early. 
Kanchipuram-Arakonam line needs electrification. I request 
the Railway Minister to expedite the work. likewise, they 
can plan for a circular train from Chennai-Chengleput-
Kancheepuram-Avadi-Central. 

It will have a huge potential because it is a very 
important trade link. 

I would request a train link between Puducherry to 
Chennai and operation of a Shatabadi Express is 
requested. Karaikkal, a backward area In Puducherry State 
has got no train linkage. I would request the hon. Minister 
to do some study to get Karaikkal on the train map. 
Likewise, Puducherry-Bangalore-Hyderabad link Is 
requested. Some survey had been done. I request that 
this should be made operational. 

I do not want to make any division on language. 
Language is the most important communicator. While 
appreciating the Budget speech, I would say that there 
were quite a few Hindi poems which I could not 
understand. Since I do not understand Hindi, I would 
have appreciated if a translation had been given along 
with the speech. In future I request that the Railway 
Budget speech may be givon in all the 18 languages so 
that everybody gets the copy in his mother tongue. 

°SHRI P.C. THOMAS: Sir, I hope the Budget on 
Railways 2007-08 will be approved with the following 
additional points. 

1. That the provision of Rs. 3 crores for the newly 
formed Salem Division shall be withdrawn if its 
boundaries are not altere. As of now there is 
great injustice of having taken more than 60% 
of the existing Palghat Division in Southern 
Railway. This will in effect reduce Palghat Dn. 
to a miniscule. If a new Division is to be fonned 
with Salem as Headquarters its area must be 
carved from all the nearby Division like Chennai, 
Bangalore, Madurai, ThiruchirapaUy apart from a 
similar portion from Palghat Division. I request 
that till such reforming of boundaries the further 
proceedings regarding Salem On. may be 
stopped. 

°The speech was laid on the Table. 

2. The Hon'ble Minister of Railways has assured 
Members of Parliament from Kerala, that the 
question of Salem On. wID be finalized only after 
a discussion with the Chief Minister of Kerala 
and Tamil Nadu. The time within which such a 
Conference was to be held has long expired. 
Hence I request that such a Conference may 
be called immediately. 

3. The prestigious new Railway line sanctioned to 
Sabarimala from Angamali has been allotted only 
ten crores of rupees. This is totally insufficient. 
At least Rs. 100 crores should have been 
allotted and construction work started without 
delay. 

4. A new Railway Zone should have been 
sanctioned with H.Q. in Kerala as a South East 
Railway. 

5. More amount should have been allotted for 
doubling of Railway lines In Kerala. 

8. More trains may be sanctioned from Kerala to 
Bangalore. At least one dally train may be 
sanctioned as aforesaid. 

7. There are several cases where passengers in 
long distance trains whIle getting seriously III are 
deprived of due medlc,1 assistance. So a doctor 
should be posted In all long distance trains. 

8. A Railway Sports Complex should be starred in 
Cochin, Trlvendrum or Kozhikode. 

9. licenced Railway Porters are in great difficulty 
as they do not get enough job. They may be 
given jobs in parcel loading or their co-operatives 
or welfare societies may be given priority in 
parcel loading contract works. 

10. A Railway over bridge may be constructed at 
Mulamithuruthy and a Railway under bridge at 
Kambivelikkakam (Thlruvamkulam Panchayat) in 
Emakulam 01. in Trivandrum Division in Kerala 
on Emakulam-Kottayam Rail routa. 

The above points may kindly be favourabty considered 
and proper declarations be made ~Y Hon'bla Railway 
Minister in his reply speech. 
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DR. SHAFIQUR RAHMAN BARQ (Moradabad): Mr. 
Chairman, Sir, first of all I would like to congratulate the 
Minister of Railway., hon'ble Lalu Prasad ji for he hu 
done such a commendable work during the last three 
years· to make the railway department a profit making 
institution that no MInister of railways prior to him could 
do In such a manner. The railways has earned Rs.20,OOO 
crore for the country and In fact Laiu jl, the State Minister 
and the officials· of Railway department deserve special 
commendations for their efforts. 

If the entire country I. alao managed In the way 
Laluji is managing the railways, I feel that the country 
can achieve phenomenal heights in the field of 
development. presently, more and more hard labour and 
self sacrifice is required for the country. On this occasion, 
I would only like to submit that even today there are 
platforms at several railway stations and Junctions which 
have no tin shed. So there is a need to upgrade them. 

As far ~e railway junction of district Moradabad is 
concemed, It Is not only a junction but also a railway 
Division. Despite being a railway Division, Moradabad 
station has not yet been upgraded. It lacks in many 
respects. There is shortage of platforms. There Is no 
resting place for passengers at platforms or sheds for 
their protection during winter, rainy or summer Seasons 
and .It is on account of this that they have to face many 
difficulties. So, I would like to request the Minister of 
Railway that this junction of Moradabad Division should 
be upgraded and other stations upto Shahjahanpur under 
the said division should also be upgraded. I would 
especially like to mention here that in 1997-1 998 I had 
demanded for laying of new railway line upto Sambhal 
via Hasanpur-Gazarola. Lut year too, I had raised this 
issue during discussion on Railway Budget and In reply 
to that the hon'ble Minister of Railways had said that As. 
104 crore would be required to lay this line. He had also 
expressed his apprehension regarding the financial viability 
of this project. Probably, it is on account of this that he 
virtually dropped this proposal. I would like to know from 
him. whether all works are done only for eaming revenue. 

There are many areas in the country which are 
deprived of public facilities that need to be provided to 
them. Sambhal occupies a special place in the history of 
Moradabad district that had also been the capital and 
was a State (Suba) during the Mogul period but presently 
it is a Tehail Similarty, Hasanpur is another Tehsll which 
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has no rail connectivity. The people of my constituency 
are facing many difficulties and I have raised this issue 
time and again in the House. However, Hon'ble Minister 
of Railways has not paid attention to this issue. He has 
rejected the proposal of laying this line on the pretext 
that it wi" require a huge amount. So, I emphatically 
demand that Sambhal should be connected with Gazraula 
via Hasanpur at any cost so that our town may develop. 
Hasanpur and the other Tehsil may also develop and 
lakhs of people may get relief on account of this. I have 
demanded from the hon'ble Minister eartier also and today 
once again I emphatically appeal that Sarnbhal should 
not be deprived of this rail line. It wi" be a gross injustice 
to us if the railway line is not provided. I have no objection 
that crores of rupees are being spent In other areas, 
lines are being constructed, trains are being introduced, 
however, I would like to submit that railway line should 
also be constructed in our area. Presently, there i8 only 
a branch line upto Sambhal and that too is not 
operational. Presently that line is nat in wot1<ing condition. 
Through, the House and the hon'ble Chairman, I would 
like to 88k the Govemment whether the said line will be 
constructed or not? If it is not done then I will sit on a 
dhama In this House because I can not face the people 
of my constituency if the said line is not constructed 
from Sambhal to Gazraula via Hasanpur. I want that this 
line from Sambhal to Gazraula via Hasanpur should be 
constructed at any coat, 10 that, we may easily go to 
Delhi. If It Is not done then it will be a gross injuetlce to 
us. We respect hon'ble Lalu ji. Whatever charisma he 
has done as a Minister of Railways Ie worth mentioning 
and for this he deserves commendation. Others should 
al80 take less on from him. I can say only this that I am 
confident that the reply that I will receive from hon'ble 
LaluJI will convey that railway line will be constructed 
between Sambhal and Gazraula. 

"DR. KARAN SINGH YADAV (A1war): Mr. Chairman, 
Sir, I fall short of words of commendation for the budget 
In words presented by the hon' Minister of Railways who 
is living in the hearts of people of the country and has 
visualized the dream of making Indian Railways the 
number one railways of the wortd. 

Praising someone in one's presence qualifies as 
flattery and sycophancy but not conveying the sentiments 
of crores of countrymen would also be an act tantamount 
to ungratefulness. While watching live telecast of the 
budget, amidst heavy uproar, crores of countrymen were 
applauding the budget and everybody was saying 'i.luji 
d8 j.w6/) nahin: (There Is no match for Laluji). 

"The speech was lald on the Table of the House. 



627 R .. , Butp( 2OON)8 ..... ~ lMt:uII/tJn MARCH 8, 2OIJ1 .. 
,....., Ik .... (J/ ............... ;, 

"", ".,., • ......, ~ ~ (JlOIJI) 

828· 
o.mIItIdI for (}nIfIfs (}II ~t 2OO'.fJI 
0t/nwIds for Supp/tltMnl6ty ~ 2OfJ8.()' 

(Dr. Karan Singh Yadavj 

During the last three years, the profit earned by 
Railways has been continuously Increasing and It hu 
reached the level of As. 20 thousand cro.... Despite 
increase in the price of diesel, petrol and coal, he hM 
not raised the fares, but has provided relief to the people 
by redUCing the fares of all classes. 

I have also attended the inauguration ceremony of 
double slade container train from Jalpur to Plpava and 
now the inauguration of three storey container train Is 
awaited, the announcement in regard to which hu been 
made by Laluji in this budget. 

With the resolution of celebrating the year 2007 .. 
the Year of Sanitation, continuous efforta are being made 
for brining about improvement in sanitation facllltle8. He 
has addressed the problem of common man by making 
provision of cushioned seats in second clue un ..... 1Wd 
compartments. Relief to common man hu been given by 
providing additional coach .. of general clus in all tralna. 
The provision of separate coach for handicapped and 
lower berth for senior citizens and women hu been 
praised everywhere. 

He had opened new avenuee In rura' employment 
f~r workers and farmers by Introducing 'Kulhara' and uee 
of 'Khadi'and by opening retail outlets of milk, butter milk 
and diluted yogurt. The declaion of attaching ........ 
vender coach for retail sellers of milk cartons, fruit and 
vegetable will provide relief to rural milk ..... rs and 
artisans. 

Now, I would like to draw the attention of the hon'bIa 
Minister towards problems related to my Constituency and 
put forth those before the hon'ble Minister. 

I have been making a request for a new rail line 
from Rewari to Bhiwari for a long time. Bhiwari is an 
industrial city in Rajasthan which has been progreUing 
at a very fast pace. Approximately, 1500 Industrial units 
are operating over there and an Inland container depot is 
also situated there. 

There is a dire need of providing a stoppage to 
Ashram Express and Bareily New Bhuj Train at Rajgarh 
station of my constituency. I request that these trains 
should be provided stoppage at once on experimental 
basis. Due to discontinuation of providing stoppage to 
Delhi·Jaisalmer Intercity Expre88 at Harsaul station since 
February 15, the rural population of this area Is facing a 
lot of inconvenience. I request the hon'bIe .. Minister to 
ensure that the stoppage be provided again. 

The work of doubling Jaipur route via Rewari and 
Alwar should be expedited. Sanction for doubling of line 
from Alwar to Hal'8OUH has been accorded In this budget. 
I would like to thank him for thl.. Therefore, the doubling 
of the reet of route IhouId alia be undertllken immediately. 

The demand for opening of a computerised 
re88Mltion centre In KheltthaI, which Ie a large agriculture 
produce market, and conetNctlon of foot overbridge 200 
metres north of crouIng number 93 Ie a long standing 
demand. I request that unction for theM works should 
be given in the budget. 

O.lhl-Ahemdabad Rajdhani Expr... should be 
provided stapp. at AJwar. 

A pit line for .. ling and mainteMnce of rail CCI8C:tlM 
should be conatructed at Alwar. 

Alwar, a city In NatIonal CaplSaJ region, ha. a huge 
poIential for development. Therefore DMU between Delhi 
and Jalpur should be Introduoed. 

A GarIb rath train between Delhi and Jalpur via AJwar 
should be introduced. 

In 1998-97, the Minlatry of Railways had taken a 
decIaIon to ... up Flag station at Shlvaji Park, Alwar. 
Even today, additional raN line near Shlvajl Park Is lying 
unutllized. If Flag station Is constructed at Shivajl Park, 
more then half the population of Alwar whlc::h lives In the 
Shlv.jl Park, and Its neighbouring are.. would be 
benefited. It ... 8pproxlmately 14 m1nut .. to travel from 
Alwar to Ita n....... station. If Shlv';i Park is made a 
Ft.g atallon, then this cIIatance would get reduced to 
only 7 minutes which would not only be beneficial in 
terms of railway. operability but would also prove 
fInanclaIly rewarding. 

The Exp ..... Train No. 4201-4202 running between 
Lucknow and Mathura should also run via Alwar and 
Rewari. At present only pusenger trains runs between 
Alwar and Mathura. The p .. sengers of Alwar and 
Heray_ would get cIrect rail connectIvtty to Agra, Kanpur 
and lucknow by extending It to Lucknow, Mathura and 
Rawari. 

The face of my own Dtatrk:t Headquarters Station 
Alwar is changing day by day and today Alwar Is fast 
developing as a neat and clean statiQn equipped with 
state of the art fIIcIIItiea. Alwar is the main entrance to 
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Rajasthan and b'-- the Sariska Wildlife Sanctuary it 
hosts dozens of tourists places. So, there is a dire need 
to increase the railway traneport facilities there. Many a 
long route train terminate at Jaipur, Mathura and Rewarl. 
These trains can be extended upto Alwar without putting 
in any additional cost. I am enclosing the lilt of following 
trains which should be e8 tded upto AIwar.Jalpur-Rewari. 

1. The Super Fast 2956 from Jaipur .to Mumbal 
leaves from Jaipur at 14.10 p.m. This train 
arrives at Jaipur a day before at 12.65 p.m. 

2. Jaipur Mysore Express 9776 (Monday and 
Wednesday) Arrival 6.20 a.m., Departure 19.40 
p.m. Similarly leaves from My60re to Jalpur on 
Thursday and Saturday. 

3. Jaipur-Chennai 2968 (Friday and Sunday) Arrival 
6.20 hrs. Departure 19.40 hrs., plies from Jalpur 
on Sundays and Fridays. 

4. Jaipur Indore Super Fast 2974 (Tuesday and 
Thursday) Arrival at 8.30 hrs, Departure 21.15 
hrs., Departs from Indore on Wednesday and 
Friday. 

5. Jaipur Ernakulam Maru8agar 2978 (Friday) 
Arriva1-14.05 hrs. Departure -22.05 hrs. 

6. 7 R 0 train from Deihl to Rewarl arrives Rewarl 
at 21.00 hrs. and Departs from Delhi the next 
day at 06.30 hrs. Therefore, it can be extended 
upto Alwar/Bandilwi. 

7. RX Hissar to Rewari Arrlval-10.15 hr •. , 
Departure-17.lO hrs., this train can be extended 
upto Alwar. 

8. 9 R 0 Delhi Rewari Arrival-22.30 hI'S., Departur. 
Next Day 7.50 hrs. 

·SHRI JASWANT SINGH BISHNOI (Jodhpur): Sir, I 
support the railway budget. Fare has not been increued 
in the railway budget. It has benefited the common man. 
No tax has been levied in this railway budget. Very .... 
attention has been paid to Rajasthan particuJally w .... rn 
Rajasthan in this Railway Budget. Weekly trains ply from 
Chennai, ~al'!galore, Hyderabad, Sikanderabad, Puri etc. 
from my constituency Jodhpur. Within an hour of the 
starting of the booking of these trains there is 'no room' 
and the common man has to face a lot of inconvenience. 
I request the hon. Minister to increaae the frequency of 

"The speech was laid on the Table. 
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trains from Jodhpur to Chennai, Jodhpur to Bangalore, 
Jodhpur to Hyderabad, Jodhpur to Secunderabad, Jodhpur 
to Purl. He should lesue an order to ply the weekly 
tralna two or three times a week. The number of trains 
from Jodhpur to Harldwar and Jodhpur to Mumbai should 
also be increased. 

Sir, a large number of people belonging to Jodhpur 
reside In southern region of India. The increase in 
frequency of the trains would benefit the common man 
more. I feel there are very few trains which have 'no 
room' within an hour of the starting of booking. The 
demand for introduction of a new train between Jodhpur 
and Pune has been pending for a long time. The hon. 
Vice-President of India had asked for the introduction of 
a new train between Pune and Jodhpur. So, a train 
between Jodhpur and PUne should be introduced which 
could benefit the common man. There is no train between 
Jodhpur to Madhya Pradesh and Chhattiagarh. A large 
number of people from Rajasthan live In Madhya Pradesh 
and Chhattisgarh. So, new trains may kindly be Introduced 
between Madhya Pradesh and Chhattlsgarh. 

Sir, there Is no train from Mumbal to Jalsalmer. 
Thousands of tourists face difficulties on this account. 
New train should be piled between Mumbal and Jalsalmer. 
There 18 no train between Jalpur and Jodhpur. It causes 
a lot of Inconvenience to the general pubHc. So, he may 
oblige us by giving orders to Introduce new train between 
Jodhpur and Jalpur during the day. There Is no train 
between Jodhpur and Dwarka. There are thousands of 
commute,. to Dwartca, they change trains from place to 
place. People of Western Raja8than particularly th08e of 
Jodhpur feel that a new train should be Introduced 
between Jodhpur and Owarka so that people could visit 
the centre of their faith Owarka. The wor!< of a signal 
system from Phulera to Jodhpur of Jaipur is incomplete, 
so it take8 ona and a half hour more. The auto signal 
system should be started Immediately from Phulera to 
Jodhpur. There were many unmanned crossings in 
Weatem Rajasthan, however, those crossings have been 
abandoned after gauge conversion. 

Due to this, the people living in villages are facing 
Jot of difficultiea. They have to travel extra 50-100 krns 
due to the closure of unmanned railway croaslng while 
only few tl'8inl are running In Western Rajasthan. Through 
you, I would like to requ .. t the Minister of Railways to 
make the unmanned railway crosalng, once again 
operational which w .. cIOMd during gauge-conversion. 
In W .... m Rajuthan, survey for several rallway routes 
like BiIaag to Bur, Nagaur to Falaudl, Falaudi to Sarmer, 
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Sanchaur and Kandla has already been conducted but 
nothing has been mentioned in the Budget regarding 
operationalisatlon of these railway routes. Through you, I 
would request the Minister of Railways that work may be 
started on all those railway routes of Western Rajasthan 
in respect of which survey has already been conducted. 

Sir, I had requested several times to provide 
employment to the youth who have done BTC but 80 far 
employment has not been provided to them. F:Jrther, I 
request that pathway of Second gate of Jodhpur railway 
Station should be constructed so that more and more 
people can use the second gate. 

Sir, through you, I request the Minister of Railways 
to fulfil my above mentioned demands. 

YOGI ADITYA NATH (Gorakhpur): Sir, first of an I 
extend my thanks to you for giving me an opportunity to 
particlP" In the discussion on Railway Budget for the 
year 2007 -os. For the last few hours I have been listening 
to the vltws of the hon'ble Members expressed in favour 
and ~ tho Ranway Budget. It 10 BU",rislng that SIvI 
Lalu P . Yadav ji has been presenting the Rail Budget 
for the la four years and what miracle Is happening, 
where miracle is taking place, I am flabbergasted by the 
attitu~ of the hon'ble members ape~ng In favour of 
him. I c:8h firmly say that after Shrl Laiu jl became Minister 
of Railways, Indian Railways have ceased to maintain 
punl;tuaUty. In a bid to emulate the 'Blharlkaran' of Laluji, 
Railways have started to incur i08$es. It is still fresh In 
my memory that we had celebrated the 150th anniversary 
of the Indian Railways in the year 2003-04 and at that 
time there was a discusaiOf) that during these 150 years, 
Railways I have witnessed many ups and downs. If 
Railways have become the synonym of Indian people's 
trust in these 150 years, there were various reasons 

,. behind it, like its very low fares and the extension of the 
rail network In the entire country. By establishing an 
egalitarian society from South to North and ,East to West, 
the Railways not only act as a string of unity and integrity 
but from the commercial view point and also from the 
social angle It has direct links with the common man 
thereby benefiting him a lot. However for some time, the 
Indian Railways which had been dubbed as the lifeline of 
Indian transport system, has been facing many challenges, 
the Issue of safety and security is a big challenge before 
the nation, no provision has been made In the budget 
for this purpose. Apart from the academic announcements, 
nothing concrete has been done in this regaid. 
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Sir, last month there was a bomb blat In Samjhautha 
Express and many Innocent ctvllians were kUled. Before 
that there was a similar kind of Incident In the metro city 
Murnbai. Previous year, there was a bornb blast in 
Shramjeevi Express at Jaunpur, Uttar Pradesh. Dozens 
of civilians, got seriously Injured. We take the Inctdents of 
bomb blasts very lightly. There was a statement by the 
hon'ble Minister of Railways and during the discussion 
on the railway budget, he has stated that they win protect 
railways by increasing the number of dog squads. 
Whenever we neglect such types of terrorist attacks, It 
boosts the morale of the terrorists and dampens the spirits 
of our security personnel. ,I feel that by neglecting the 
security aspect. we are indeed destroying the lifeline of 
Indian transport system. No attention hu been paid 
towards this significant issue related to the security of 
the railways. 

The second issue Is about safety. There have been 
regular discussion In the House in this regard. During 
the regime of NDA Government also, a sa'ety Fund of 
Rs. 17 thousand erores had been setup. It was decided 
at thet time that the modernization of the railway tracks, 
the repairing of the decrepit bridges, modernization of 
the signal systems and the updating of the Inter locking 
system of railway level crossings would be carried out 
through this fund. 

20.00 hr •. 

However, we are pained to say that neither the 
Ministry is paying attention towards all these Issues nor 
any sincere initiative is being taken In this regard. For 
gaining political mileage and Interests, announcements are 
being made in the railway budget with a sense of political 
animosity which is not going to serve any purpose as 
there are many projects lying pending in the country which 
were undertaken under the political announcements 
costing more than Rs. two lakh crores. I feel that no 
benefit Is going to be accrued either to the country or to 
the railways from such type of announcements. I would 
like to say that the railway budget preaented by the 
hon'bla Minister of railways Is dlrectlonle8s, it is nothing 
but selling dreams to the people of India. Important 
projects of public Importance which could have proved 
crucial from revenue angle and from strategic view point, 
have been overlooked In this budget. This railway budget 
is an outcome of past prejudices. This can neither 
safeguard the interests of Indian raUwa)\S nor It Is in the 
interest of the country. 



The hon'bla Minister of railways has promised that 
they will raiae Indian railway's standard to Intemational 
levels. It is surprising that due to political anlmoelty a 
situation of regional imbalance has been created In the 
budget and some particular area is witneealng great 
progress and in some other parts the prog ..... is zilch, 
then how can we provide services of intemational standard 
to our paeaengera? We are al .... dy facing the iesuea of 
safety and security, then how can we provide International 
level services? This is a big question. Frelghtage " the 
biggest source of revenue in Indian railway., 
announcements about additional trains are regularty being 
made but about freightage which is the largeet source of 
revenue, there" not any clear announcements or clear 
guidelines In the railway budget. 

The common man Is not treating railway parcel 
service as an effective and lafe option which could 
become a lource of frelghtage and revenue generation. 
Besides, in the railway budget of 2005..()6 the hon'bIa 
Minister of Railways had announced the setting up of 
Railway Land Development Authority which was a good 
move at that time. We have bean demanding for It. About 
the issues related to the railway land development 
authority, we had made demands eariier also that, H the 
surplus land of the railways, which has been taken Into 
possession by the I~nd mafia Is utilised for commercial 
purposes then the roadside vendors will get employment 
and revenue of railways witl also increase, and the 
encroached land would also be freed. On behalf of 
Gorakhpur Municipal Corporation, I have submitted a 
proposal In this regard to the Minl8try of Railways. But It 
is really sad that the Ministry of Railways have not taken 
any action till now. I would like to request the hon'bIa 
Minister of Railways to take initiative In this regard and 
keep the interests of street vendors and others In view 
so that proper commercial utilisation of waste land could 
be ensured. This step can prove Il'I'IJ)Ortant for increasing 
the revenue of the Railways. 

The hon'bla Minister of RaHways had announced that 
Railways would be freed of mafia and criminals and the 
quality of development works would be maintained, but I 
am sorry to say that yesterday a counaellar was killed in 
Lucknow when the tender process was going on. What 
doe8 It prove? It proves that even today mafia and 
criminal elements· are ruling the roost In railways. 

I had given one more request In writing to the hon'bIa 
Minister. A new station Domnigarh was constructed In 
Gorakhpur in the year 2003-04 on my request during the 

NDA regime. The station collapsed during the first rain 
after Its construction. I made a mention of this issue 
during the last budget that how the new' station at 
Domnigarh collapsed immediately after construction and 
that action should be taken against the people involved 
In it. The construction was of inferior qUality. Till now no 
action has been taken against those people and that 
station is 8tlll In the same position. I would like to draw 
the attention of the hon'ble Minister in this regard. 

Mr. Chairman, Sir, In addition to It, there are aeveral 
other Issue8. I 8a1d eariier, no train runs on time. Trains 
run late by three to five hours. There are two proposAls 
In this regard. First of all, seat should be made available 
to every traveller who has purchased a railway ticket and 
to whom availability of berth has been assured by the 
Railways. 

MA. CHAIRMAN: If speech Is long, you may lay It. 
c· ~. 

YOGI ADITYA NATH: My speech Is nof very long, 
will conclude in two-three minutes. I was saying that seats 
should be made available to them on r.asonable pric ... 
If ... t fa not made available to the passengers, then 
fares should be reduced In proportion to the facility 
provided. Second issue is that If train falls to reach Its 
destination on time, then also fare should be reduced in 
that proportion. These are my two proposals. In' addition 
to It, I would like to say that Gorakhpur Is the headquarter 
of north-eastem railways. I would like to bring to the 
notice of the hon'ble Minister that since it is the 
headquarter of north-eastem railways, I would like to thank 
the hon'ble Minister for including some schemes for 
Gorakhpur in this railway budget. I do not understand 
the reasons for doing this, but would at least like to 
thank him for this. I understand that It was a compulsion, 
because trains to Bihar have to pass through Gorakhpur. 
Due to this, he has made an announcement in r~gard to 
electrification of railway line passing through Barabanki, 
doubling of the said rail line, alongwith its electrification 
should also be undertaken on priority basis, then only 
Bihar will develop. Besides that, during the discussion on 
the last railway budget and supplementary demands, I 
made a demand for construction of a railway overbridge 
at four places on the railway line at Gorakhpur. First at 
Kodaghat on NH·28, second on Char crossing, third on 
Humayunpur railway croSSing and fourth on Surajkund 
railway crossing. Though, the Ministry of Railways has 
sanctioned overbridges for three places, and token money 
has also been allocated. I would like to request that 
Railways should make available full amount allocated 
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therefor and the proposal of construction of railway 
overbridge Kodaghat on national highway-28 should be 
approved on priority basis so as to resolve severe traffic 
problems on It. I have a few proposals related to north-
eastem railways. In view of national security, Gorakhpur-
Nautanva-Gonda loop line running along the Indo-Nepal 
border is important from strategic point of view. Gauge 
conversion of this line began in the year 2002-2003, which 
has not been completed till now. The said gauge 
conversion work which Is important from strategic point 
of view should be completed without any delay. The 
construction of railway line from Anand Nagar to Ghugati 
via district Maharajganj Headquarters should be taken up 
and upgradation of Ghugati station should be undertaken. 
Rail connectivity should be provided from Gorakhpur to 
Bansgaon. Nakata Cantt. stations of Gorakhpur should 
be upgraded. Important Express Trains should be provided 
stoppage at Domnigarh station. 

In the end, I would like to say that rail service from 
Gorakhpur to Lucknow and Allahabad via Ayodhya should 
be resumed. With these words, I express my gratitude to 
you for giving me an opportunity to present these 
Important proposals in the Housa. While expreaalng my 
thanks to you from core of my heart, I would like to 
request the hon'ble Minister of State In the Mlnlltry of 
Railways to pay heed to these proposals on priority bull 
and remove regional Imbalance by approving these 
proposals. 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI NARANBHAI RATHWA): Mr. Chairman, 
Sir, through you, I would like to inform the hon'ble 
Members that arrangement of dinner for MPs hu been 
made in Room No. 70, and for ParUamentary staff in 
Room No. 74. 

MR. CHAIRMAN: Thank you. Good dinner would be 
served. Shri Nikhll Kumarjl, pleue apeak. If you want, 
you can also lay your speech on the Table. All thou 
hon'ble Members who want to lay their speeches on the 
Table can do so. 

·SHRI ATMA SINGH GILL (Slrsa): Sir, I would Uke to 
thank you for giving me time to speak on the Demands 
for Granta for Railways. I would alao like to extend my 
thanks to the Minister of Railways, Shri L..aIu Pruad Yadav 
jl b.ecause he has paid attention to poor people whHe 
presenting the Railway Budget and hu pruented a 

·The speech was 1M! on the Table. 

commendable Budget. No new project has been 
mentioned In the Budget for Haryana. I would like to 
draw the attention of the Government towards the seve'" 
problems concerning railway In my parliamentary 
constituency Sirsa. The railway overbridge on National 
Highway No. 10 of Sirsa was sanctioned long back, 
however, construction work In this regard has not yet 
been started. At present thousands of vehicles from 
Punjab, Rajasthan and Deihl ply dally on thil road. The 
movement of mlilitary vehicles for Ganga Nagar and 
Fazllka Indo-Pak border takes place along this highway 
and there is also a big air force base In Siraa. The 
construction of bridge on this highway II also very 
.... ntlal from the point of view of lecUrity of the country. 
It is on account of the large number of trains running on 
this route that often the gate of the croseing remains 
closed for hours and the traffic on this highway Is 
interrupted and commuters have to face dlfflcultiea. On 
several occasions people wUI have to walt for hours for 
opening of the gate even In emergencies. The construction 
of railway overbrldge on Sirsa National Highways No. 10 
will streamline the traffic movement of the town and 
people will reach their destinations In time. So, the Bald 
overbridge should be constructed at the earliest. 

Tohana Is a very big commercial center of my 
parliamentary constituency. The people of Tohana and 
rural areas around it travel to Delhi and Ganga nagar for 
their employment and other daHy business. However in 
the abeence of proper railway traffic facility they have to 
face much inconvenience. The stoppage of Deihl-
Ganganagar Inter city at Tohana will give much relief to 
the people of this al'8a and the revenue of railway will 
also increase. 

There is no stoppage of Train No. 451914520 Kishan 
Express at Ding railway station and it is on account of 
this that the pasaengers travelling between Delhi-Sirsa 
have to face Inconvenience. The 'Mandi' of Ding is the 
oldest Mandi of Siraa district and the people of nearly 90 
villages located in and around visit this station. Keeping 
In view the dally requirementa of the farmers of the 
villages, workers and employed people It 18 extremely 
e .. ential to provide stoppage of the said train. The 
stoppage of Klahan Expreu at Ding Mandi station will, 
on the one hand, provide relief to the puleogars and 
on the other hand it win also Increue the revenue of the 
railways. 

The Govemment had a plan to lay new rail line from 
Bhattu Kalan to Jakh81 junction via Fatet.bad and AatIya. 
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The survey In this Ngard was Mo conducIed by the 
Rdway admiI.isbllon, ~, no don hu baM tIk8n 
tUI now in thie regard. 

There i8 a need to provide 8toppage of Amrttur-
Jaipur (9n1I9n2) Exprea at Kalanvall railway atatIon. 
The said exp ..... halI8 only at Shu Id8tton after Bathinda 
railway satlon. The people of nMI'Iy 100 villagel located 
around Katanvali Matlon have to take traina from SI .... or 
Bathlnda for traveHing to Amritaar..JaIpur and It Ia wastage 
of their time and money. So, I would like to NqUUt the 
Government that the demands of my parliamentary 
con8tltuency ehould be met at the earlleet. 

With this, I conclude. 

SHRI NIKHIL KUMAR (Aurangabad, Bihar): 
Honourable Chairman, Sir, those occaaiona are rare when 
one gets an opportunity to apeak on a aubject which one 
feel very heppy and contented. This rail Budget Is one of 
those subjects and I congratulate Lafuji for pre .... nting • 
Rail Budget which has not only created feel good factor 
In thi8 House but aIIo acroaa the nation. Why does It 
give feel good effect? A lot of speak.... have spoken In 
this regard. But I would not like to reiterate It but would 
like to tell in brief that Leluji had spoken time and .gaIn 
about that miracle. He has told that It w.. • game of 
volume. More paasengera have travelled and mora fraight 
carried. I would like to .tate about plan outlay which hu 
been increased by 33 percent in the y .. r 2007-2008 and 
It is expected from the freight volume of last financial 
ye.r that it wiH incraue from 726 mlUion tonne to 786 
million tonne and p •••• nger traffic will Inc,.... from 6242 
million to 6500 miHion. There Is 12.5 percent increase In 
receipt also. It is quite .dequate. 

The Issue of cash aurplua has been dI8cuued 80 
many times. Before dividend there was a cash surpl,-- of 
Re. 14,710 crore in 2006-06 and It increased upto R •. 
20,000 crore in Iut financial year and It Ie expected that 
thi8 year it will Incr .... upto As. 21,578 era,.. 

The most important thing Is the operating ratio which 
i. 79 per cent In the current year which hal corne down 
from 83.7 per cent. I will talk about thIa operating ratio 
later on but pre .. ntIy, I would like to aay that It Ie a 
matter of pride. Lalujl had declared In hie budget apeec:h 
that he was obliged to 14 Iakh raJlwaya employees and 
he had thanked them tor that, I thank Laluji and railway 
employees that they have made a tum around In the 
MinIstry of Railways and rail organization from ill condition 
in the year 2003-04 and they dHerve appreciation for 
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that These are eome of the achievements which I have 
seen in LaJujl'. Budget. It Is very appreciable and people 
h.ve mentioned about It. In addition to cash surplus, he 
has provided for cushion In aecond clau AC unreeerved 
compartment. We thank them for thle act. 

....' Second", .,. conctratulated him also for making 
arangement, of iower berth for senior citizens. Thirdly, he 
hu talked about u.lng Information technology and he 
deserves appreciation for thl.. He has the willingness to 
use Information technology and I think It is a great concept 
because he has talked about using 6000 automatic ticket 
vending machines and Introducing E-ticketlng through post 
offICeS, petrol pumps and train enquiry self-centres and 
one thing mentioned by him is unique in the sense that 
ticket examine... will be given palm top computers for 
their work. It is • very unique thing In itself. But I would 
Hke to request LaluJi that the.. are very novel ideas but 
it should re.lly be implemented. Indian Rail has already 
acquired a unique position in the wortd but after the 
implement.tion of the above mentioned schemes it will 
progress by leaps and bounds. 

Mr. Chairman, Sir, now I .hall give my comments. 
After giving dividend cash surplus Is likely to be 11,537 
cro,. rupee8 thle ye.r but It will be reduced to 10,627 
crore rupees during next year but I want to know the 
reuon for Its fall. Honourable Minister should provide 
detalll regarding the reason for its fall. If the fall ia due 
to Its UN, then I would like to know the areas In which 
it will be used for betterment of railways. The Minister 
Ihould give detailed information in this regard. I think It 
can be ueed In an Imaginative way. Please p.y some 
attention to the lsaue of real estate in POS888Sion of 
raUwaya. Attention Ihould be paid to Its present and 
propoaed use. Railway stations railway platforms and other 
railway properties can be uaed. 

Mr. Chairman, Sir, In my opinion it will be better If 
he payI attention to cleanliness of traina, platforms and 
w.1tIng roorna becauee these are works In public interest 
and public will appreciate Railways for this. I appeal that 
apecial attention should be paid towards sanitation. The 
second thing Ie about operative ratio. We are eaming 
one rupee by spending 78 paise. I do not think thai 
there i. .ny other railway organization in the world which 
Is performing In IUCh a grand manner subsidy Is given to 
railw.ys In other countrlea. In my opinion, three rupees 
are spent for the same work and only then some tangible 
reauItI are vIaIbIe. We are doing that by spending just 
78 palM. I appreciate Railways for this and I will also 
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say that if Indian Economy would not have been pointed. 
passengers would not have traveHed in trains and In that 
condition there would have been no tangible effect. In 
that hypothetical situation I will like the government to 
pay attention to two issues. The first one Is the Issue of 
dedicated freight corridor. If It Is not ready in five years 
time. and if it takes 7-8 years. then It will have adverse 
Impact. Therefore. I had quoted It earlier that Railways 
was getting benefits due to pointed economy. I would 
appeal to honourable Minister of finance to give budgetary 
support to railways. Present. railways Is getting 10 
thousands crore rupees and I want It to be raised. If 
money Is given at the time of construction of dedicated 
freight corridor. then It will provide a great deal of 
budgetary support. So. I would appeal the Finance 
Minister to pay attention to budgetary support. It Is a 
very noble concept. The second concept Is regarding time 
market. It means that. ... 

{English! 

It must reach its target in time-in time meaning not 
before. not after. Here. I would like to draw a small 
comparison with Chine. China's merchandise export runs 
into $425 billion. This Is an approximation. Whereas ours 
is only $100 billion. In fact. It is only one-fourth of that. 

I have no doubt that if we are able to connect our 
ports and our outlets through this Dedicated Freight 
Corridor. this performance will improve and India's buoyant 
economy. about which so much Is being said all over. 
will further become buoyant. That Is why this Is the most 
prestigious programme and Railways must be given every 
possible aSSistance to ensure that the Dedicated Freight 
Corridor is constructed according to schedule. 

The next thing which is related to the Railways' good 
performance Is the axle load. Lalujl keep mentioning about 
the volume capacity being Increased and so on and this 
Is related to axle load. I may be wrong. but the Infannatlon 
that I have is that the axle load that the Railways have 
been using so far has been increased from something 
like 11 tonnes to 20 tonnes. This does not compare 
favourably with the global standard which Is between 45 
and 50 tonnes. 

MR. CHAIRMAN: Please conclude. 

SHRI NIKHIL KUMAR: Sir. I will finish. in just two 
minutes. 

MIl 
RtJsduIkJn FIB: AfprJvW d RtItJtJtntuIIdIIn 
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My appeal to the Raijway Minister is that we should 
match the global standard. In doing that, it is neceasary 
to get periodic checks done of our railway tracks. This is 
essential because strengthening of railway tracks. 
construction of bridges and the entire railway Infrastructure 
has to be given very strict and clear attention. 

Sir. now I have a few reque818 to make to the han. 
Railway Minister. First of all. there Is a very popular train 
that l'UflI from Gaya to DeIhl which Is Mahebodhl Expr88l. 
It Is such a popular train that the Railway Minister only 
calls for the Waiting Ust of paaaengera for reservation. It 
runs into several months. So. my request to thehon. 
Railway Minister Is that there Is need to run another 
similar train from Gaya to New Delhi on the lines of 
Mahabodhl Express. 

Secondly. there Is a need to provide the Mahabodhl 
Express with a Pantry Car and an additional AC 2-11er 
Compartment until the train Is there. 

Thirdly. Laluji has come to an understanding with the 
Power Ministry for the construction of a joint venture 
pO~Jer project in Aurangabad-Nabinagar. It Is a 1.000 MW 
Super Thermal Power Project In which the Railways' equity 
Is 24 per cent and the NTPC's equity Is 76 per cent. 
Laluji is from Bihar. So. he must see that the power 
generated from this project is given to the State of Bihar 
also. At present. the agreement is that 90 per cent of 

. the power generated there would be taken away by the 
Railways and only 10 per cent would go to other aourc8S. 

including Bihar. So. my earnest request to him is that he 
must please see that Bihar gets much more than 10 per 
cent of the share from the power project that has been 
set up at Nabinagar. 

Then. I would request that the Rajdhani Express 
should be stopped at Anugrahanarain Road Railway 
Station because once this power project comes into 
operation. there wiN be an Increase In passenger traffic 
and so. if the Rajdhani Express is stopped for two minutes 
at Anugrahanarain Road Railway Station. it will be a great 
boon to the whole area. 

20.24 n. 
[MR. DEPUTY SPEAKER in the ChaiJj 

Sir. I must thank the hon. Railway Minister for 
accepting my request to run an Inter City Express daily 
from Dehri to Patna. When he haS ~one that. I would 
request that he should aiso complete the survey for a 
new railway nne from Aurangabad to Behta and beyond. 
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because this is a very Important line and it will save the 
distance between Dehri and Patna. If this is done, it will 
be a great boon for not only the Magadh region of Bihar, 
but also to some districts of Uttar Pradesh and some 
di,tricts of Jharkhand. So, thia haa a very wide 
con.notation and that is why this new railways Hne should 
be constructed. For thia, the survey should be done 
quickly. 

Sir, I am very grateful to you for having given me so 
much time. 

Finally, my last point is about the signaling aystem. 

MR. DEPUTY-SPEAKER: You have taken more than 
sufficient time. Please conclude now. 

SHRI NIKHIL KUMAR: Sir, the algnallng system ia 
very out-dated and It needs to be brought on to the 
global standard. 

I say this because I have personally been a victim 
of this a number of times. On my visit to the constituency, 
I have been held up because of faulty signaia. This 8houId 
be Improved so that thle should go a long way in showing 
and ensuring that trains run on time. Today, they are not. 
This is a matter which can be easily examined by the 
people from the Railway Ministry to see whether this is 
true or not. I think, this has a connection with the efficient 
running of trains. 

'SHRI S. AJAYA KUMAR (Ottapalam): The MPa from 
Kerala generally welcome the Railway Budget. Indian 
Railways is the symbol of national unity and integrity. So, 
a national outlook should be there for the Hon'ble Railway 
Minister. Hon'ble Railway Minister ia a national leader 
and always keeps the nation in high value and I 
appreCiate this quality. But his colleagues in the Railway 
Ministry are not thinking about the national interest. 
Unfortunately, I have to speak like this on the daciaion of 
bifurcation of Palakkad Railway Division and to form the 
Salem Railway Division. The people and MPs of Kerela 
are not against the formation of any new Railway Division. 
The mother division of Palakkad having 400 Kms. only 
and new Salem Division having BOO Kms. will badly affect 
the performance of Palakkad Division in future. I 
appreCiate Hon'ble Railway Minister's efforts to stop the 
formation of Salem Division in the national interest. This 
matter should be resolved immediately in consultation with 

'The speech was laid on the Table. 

the Chief Ministers of Kerala and Tamil Nadu. After 1996, 
7 new railway zones were formed but Kerala was 
neglected. I would request the Hon'ble Railway Minister 
to form a new West Coast Railway Zone under his 
leadership at the eartiest. 

Doubling, ROBs and electrification are the three 
important project~ of Kerala. Necesaary funds for 
completion of ROBs is not there In the Budget. Sufficient 
funds should be provided for ROBs. Shoranur Mangalore 
electrification project is not there in this Budget. This 
should be included. Sufficient funds Ihould be allocated 
for doubling and electrificationa proJecta in Kerala. 
Shoranur triangular atatlon project il moat Important for 
the development of North Malabar but no funda has been 
allocated for this in this Budget. This should be Included. 

The railways has opened the doors to privatization. 
It Is good that there Is a profit of Rs.20,OOO1- crores but 
lalehs of people have 100t employment due to privatization 
in Railways. The case of porters Is very serloua and 
thousands of porters is In great difficulties due to lOIS of 
employment and are starving now. The privatization In 
the Parcel service has also taken away employment to 
thousands of employees. Same is the situation in the 
Catering area. Tender fees, License Fee and EMD has 
been .increased to a great extent. So only big business 
people only can enter Into Catering service in Railways 
and the small vendors are affected. There ia a great hike 
in the rates of catering Items and this has affected the 
common passengers. Privatization In these 3 areas lhouid 
be stopped immediately. 

The railway minister i8 claiming that he has not 
increased the rail fare, but I claim that the railway minister 
has increased the fare by 10 to 40%. All the fast 
passenger trains have been changed to super fast express 
trains and there Is an Increase of 10 to 40% in fares 
and due to this, the profit of the railways have increased. 
The railway accidents have increased and this may be 
due to long working hours of loco Rtsnning staff. Their 
duty time should be restricted to 8 hours only daily. During 
the last 10 years, more than 100 new trains have been 
introduced and 1000 kms of railway track has been made, 
but the number of employees have been reduced to 
15,00000 from 20,00000. This i8 entirely due to 
privatization in the railways. I urge upon the railway 
minister to stop privatization in railways and give top 
priority for the development of projects in Kerala. 
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"DR. RAMKRISHNA KUSMARIA (Khajuraho): Mr. 
Chairman. Sir, I am thankful to you for giving me an 
opportunity to speak. Shri Lalu Prasad ji has given a 
surprise to the people by presenting the Rail Budget 2006-
07 in the House. He has very cleverly extracted money 
from pockets of the poor by converting the passenger 
trains into super fast ones and the people did not get 
even an inkling of that. Even penalty charge is beyond 
the reach of an ordinary person. Despite this SM Laluji's 
performance is appreciable. He has eamed profit to the 
tune of Rs. 20,000 crore. It has raised the hope that 
new Rail lines would be laid, electrification of Rail Lines 
would be undertaken and other ongoing projects would 
be completed. 

Sir, I would like to thank the hon'ble Minister of 
Railways for providing Rail facilities to the people of my 
constituency by honouring my demand and for extending 
the Taj Express from Gwalior to Jhansi and providing 
additional facilities to the domestic and foreign tourists 
and other passengers at the tourist places like Orchha 
and Khajuraho. The Minister has provided a unique facUlty 
to the entire backward areas of Madhya Pradesh by 
approving Harpalpur as the Rail Point. Because of sincere 
efforts made by the Minister, the Mahoba-Khajuraho new 
rail line has been placed at no. 2 on the priority list for 
completion during the year 2007-08. Computerised 
reservation facility at Harpalpur station has also been 
sanctioned which will definitely be completed. I am 
thankful to him for undertaking survey of Damoh-Kundalpur 
Rail Line. 

I had undertaken a foot march from Mahoba to 
Kahjuraho from 19 to 23 February during which I had 
requested to expedite the completion of the Mahoba-
Khajuraho rail line. That demand has been accepted. I 
got numerous inputs during that joumey which I think is 
necessary to mention. During the march I got to know 
that people of many villages have not got land 
compensation so far. Nearly 5% Rail Over Bridges are 
necessary to meet the traffic needs of the people. These 
should be provided at the earliest. I would submit the 
complete report in this regard. 

During the previous Budget, I had placed urgent 
demands before you which need urgent attention. I had 
raised a demand to develop the Bundelkhand region by 
running the 'Garib Rath' from Jhanal to Manikpur. The 
rail line between Manikpur and Jhanai needs to be 
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electrified and doubling of broadeuge traclal between 
Jhansi and Manikpur and from Manikpur to AJtahabad 
should be undertaken. The wort< on Lalltpur·Singrauli line 
is proceeding at a snail'. pace. It needs to be completed 
in time by allocating additional funda. You are requested 
to pave the path of development In the Bundelkhand 
region In both Uttar Pradesh and Madhya Pradesh by 
completing construction work of Harpalpur-Urai rail line 
after doing its survey. I humbly request you to approve 
the Damoh-Panna rail line whose survey report has 
already been submitted to the Railway Board. You are 
requested to accept my demand to introduce a paesenger 
train at 7 A.M. from Jhansi to Manikpur. I had requested 
for a stoppage of the Bundelkhand Express at Orchha 
and Teharka. Earlier this facility was available but 14 
stoppages had been discontinued with the upgradation of 
the Express train to Sueprfast one. Therefore, kindly 
restore the above mentioned stoppages. I had raised the 
demand twice for' providing stoppage of the Bhopal 
Express at Lalitpur which would benefit the people of 
Tlkamgarh and Chhattarpur district. The Uttar Pradesh 
Sampark Kranti and Madhya Pradesh Sampark Krantl 
Express trains are required to be run on dally buls. This 
demand is baing raised by the people and It had been 
raiaed last year also. Kindly provide a stoppage of the 
Chhattlsgarh Sampark Kranti Express at Damoh. Similarly, 
undertake beautification works at Orchha. Harpalpur, 
Teharka, Nlwari Railway Stations and accord them the 
status of model stations. Orchha is a world famous tourist 
spot and a historical, spiritual and cultural heritage also. 
It therefore, needs to be upgraded .88 a model station 
from the tourist point of view and all amenities are 
required to be provided at the above station. 

At the end, after thanking you, again I would like to 
draw your attention towards the fact that instead of 
providing faciUties to the pilgrims, travel for them has 
baan made coetly. The railway fare list published by the 
hon'ble Minister on 15.2.2007 has been in force since 
18.2.2007. Earlier service charge was 15% and the new 
charge is 20%. The detention charge was Rs. 130 par 
hour and Re. 3120 per day and the new fare is As. 600 
per hour and Rs. 14400 per day. The minimum anti 
haltage charges have been increased to As. 4800 from 
Rs. 2400. It Is my humble request that the Govemment 
should show mercy towards the pilgrims. On the one 
hand you have announced that pusenger fare will not 
enhanced, on the other pilgrims are n~ to be aaved 
from injustice. I hope that you will consider all the .. 
aspects .eriously and take earnest action thereon. 
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·SHRI E.G. SUGAVANAM (Kriahnagiri): At the outset, 
would like to thank for giving me an opportunity to 

speak on the General Di8cuaalon on Railway Budget for 
the year 2007-08. 

Sir, under the able leadership of Shrl LaJu Prasad JI, 
Shri Velu Ji and Shri Rathwa Ji, our Railways is 
performing very well. It is heartening to note that the 
)Railways have created history by generating a cash 
surplus of Rs.20,OOO cr. during the year without thlking 
the paaaeng818 fares and ..... on goodI traffic and In 
fact, time and again the f ..... have .Iao been reduced 
since the UPA Govemment aseumed office three years 
ago. All the credit for the same will go to the team 
headed by Shri Lalu JI and UPA Govemment. 

India Railways is the second largest railway network 
in the world and is the biggest employer in the country. 
Tremendous and sincere efforts have been made to 
maintain the railway system and our railways are providing 
services and f.cillties to the passengers and alao In 
carrying goods traffic. With the result, our passenger 
eamings have increased by 14% and other eamlngs by 
48% during the first nine months of the year and the 
efforts are being made by the railways to increase the 
container traffic to 100 million tonnes by 2011-12 from 
the present 20 million tonnes are in the right direction. 

Regarding passenger amenities, I would like to 
mention certain points. Due to shortage of coaches, the 
announcements made by the Minister for introduction of 
various trains are getting delayed. Hence, railways should 
take more efforts by inducting additional coaches in 
popular trains. During festival seasons, weekends in many 
of the sections, the trains are over-crowded and the 
coaches are not increased resulting in great hardship to 
the commuters. Hence, I urge upon the Railway Minister 
to add more coaches in popular trains and the production 
capacity Rail Coach factories should be augmented. 

The announcement made by the Minister regarding 
"introduction of six unreserved sacond-clan coaches in 
place of four in the newly introduced tr.1ns to mitigate 
the problems of the common man Is a welcome step. I 
urge upon the Railway Minister that the above coeches 
may be introduced in the existing trains 8180. Further, the 
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quota of adequate lower berths for senior citizens and 
women travelling atone is appreciable. 

Sir, the introduction of 'train enquiry call centres' In 
all four regions of the country by dialing the telephone 
no. 139 at local rates Is welcomed by all. I demand that 
the above facility should be extended throughout the 
country. 

Sir, with the expansion of railways and increasing 
passenger traffic, the existing PRS facilities is not sufficient 
to meet the demand. At many places, the existing 
counters are not functioning fully from 8-00 to 20-00 hrs. 
and with the result the passengers have to walt In queue 
for longer hours. Hence, I urge upon Hon'ble Railway 
Minister to open more PRS faCilities and computerized 
UTS terminals may be opened at suitable locations In 
Tamilnadu particularly In Krlshnaglri and Dharmapuri 
districts. 

Sir, the railways have taken the right step to develop 
model stations in all the divisions In the country and I 
am glad to note that this work will be completed at 225 
stations by March 2007 and 300 more during this Vear. 
I dem.nd from the RaIlway Minister that Hoaur Railway 
Station may al80 be developed as a model station under 
the programme. If necaasary announcement have to be 
made in this coMection and it may be Included on priority. 

Sir, cleanliness and hygiene are one of the major 
causes of concem in railways. The Minister in his Budget 
Speech has stated that the year 2007-08 will be observed 
as "Cleanliness Year". 

Though railways are taking adequate stepa to ensure 
c1ean1lna88, the trains, platforms and railway tracks In 
many parts of the country lacks cleanllne88. The 
passengers are finding It difficult to walt In the platforms 
due to unhygienic and pathetic conditions. Moreover, the 
trains are also not cleaned up properly at the originating 
stations. Hence, accountability is to be delegated for 
cleanlineas. 

I am glad to note that railways have decided that on 
every Zonal Railway, one SAG officer will be nominated 
to attend to customer grievances and directions will be 
given for diaposal of all customer complaints within three 
months. I demand from the Railway Minister that for 
attending customer grievances Instead of Zonal level 
officers at the DIviaIonaJ level may be deputed and the 
complaints may be di8po8ed off as early as possible. 
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Sir, the announcement made by the Railway Minister 
regarding 50% concession to students appearing in the 
main written examination conducted by UPSC and CSS 
Commlaaiona is widely welcomed. I demand from the 
Minister that the above concession should be extended 
to the students appearing for all written examinations 
Interviews being conducted by CentraVState Govemmenta, 
PSUs, autonomous bodies, etc. 

Sir, Safety and Security Is another matter of concem 
in Railways. Though the accident rates have reduced 
drastically over the years when the UPA govemment 
assumes office still more steps are to be taken to reduce 
the accident rates. 

Another important which Is agitating the minds of 
railway passengers Is the quality of foods served In 
railways. There are increasing complaints that good and 
hygieniC food Is not served in railways. Though the 
railways have Increased the prices of food Items, quality 
has not improved and even quantity have also reduced. 
Moreover, they are much difference in rates of food items 
from place to place In railways. Further, the long di8tance 
passengers are facing lot of difficulties. Because they do 
not get quality food items both in running trains or at 
railway stations. I demand from the Railway Minister that 
there should be frequent and regular check on the quality 
of food Items served in railways. 

Sir, the introduction of Garlb Rath Traina is welcomed 
by all sections of the society and the trains are booked 
in much advance and are running packed. As there is 
huge traffic between Chennal and Deihl and more and 
more people are willing to travel by Garib Rath trains, I 
demand from the RaHway Minister that the frequency of 
the above train may be increased from weekly to at least 
thrice a week. 

Sir, there are some specific points which I would like 
place before you for your kind Immediate consideration 
and favourable action: 

(I) laying of a new BG railway line between 
Jolarpettal and H08ur Vis Tirupathur, Baragur, 
Kriahnaglri and Sulaglrl. This Ie a long pending 
demand. Survey for the work has been 
completed long back but so far the work has 
not yet started. Adequate funds should be 
aHocatad 'or the above project; 

(iI) Hosur Is fast becoming an IT major. An 
Information Technology Park is going to be set 
up at Hosur shortly. WIth the result, huge railway 
traffic Is expected at Hosur In the near Mure. 
Hence, Hosur railway station should be 
renovated and modemlzed. More train servicee 
should be operated between Hosur and 
Bangalore particularly this line should be 
electrified shortly to facilitate faster movement 
of traffic; 

(iii) In Tamil Nadu, the Chief Minister, Dr. Kalaignar 
Karunanldhl has introduced special bus for the 
benefit of physically challenged persons. 
likewise, the· Railways should also consider and 
Introduce special coaches In all the tralna 
exclusively for the benefit of phyaloally 
handicapped persons; 

(Iv) Extenaion of timings of Railway Reservation 
Counter at Jolarpettal Junction In the evening 
hours also, I.e. from 1400 to 2000 hrs.; 

(v) Allocation 0' adequate funds for the 
infrastructure-offlce, staff, etc. to start the work 
full-fledged for the newly created Salem Divison. 

(vi) Stoppage of Blue Mountain Train at Jolarpettai; 

(vii) Time bound completion ·of all pending/ongoing 
railway projects in Tamllnadu and allocation of 
adequate funds for the same; 

(viii) Early linking of Chennal Egmore and Central 
railway stations; 

(Ix) Accidents are frequently occurring In unmanned 
level crossings. In the recent past, number of 
such accidents have occurred. Railways should 
take steps to convert an unmanned level crossing 
Into manned level crossing where there Is 
significant number of vehicle movement. 

(x) As there are frequent complaints of serving of 
unhygienic foods In Railways are pouring In-
adequate steps should be laken for serving 
quality and hygienic foods in Railways. 

(xl) Construction of Budget Hotels at Hosurl 
Jolarpettal. 

With these words, I support and conclude my speech. 
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(Trllnsl8lionj 

'SHRI M. APPADURAI (Tenkasi): I welcome the 
Railway Budget for the year 2007-08. I would like to 
congratulate our Hon. Railway Minister both t..Iuji and 
Veluji for bringing about a turnaround enabling RailwaY' 
to register profit during the last two years. 

The fact that Rs.20,OOO crores of profit has been 
earned last year shows that Railways have a new 
direction now. It is needless on my part to insist that the 
profit should be spent on enhancing the facilities and 
improving the Railway services. 

It is disheartening to note that accidents do occur. 
Some of them are found to be the handiwort< of terrorists 
and sabotage. I urge upon the Union Home Ministry to 
take appropriate measures. Accidents that take place at 
the unmanned level crossings must be curtailed. Enjoying 
people at the unmanned level crossings would help 
generate job opportunities ensuring raHway safety. This 
may kindly be accorded priority. 

Even after 60 years of Independence, many parts of 
our country do not have railway lines. We cannot ignore 
the voice raised by the people from many States In this 
regard. Railway must go in for laying new railway linea 
to ease congestion on the highways and reduce road 
accidents. 

This year's Railway Budget provides us a hope for 
a better future. It is heartening to note that there Is no 
increase in Railway fares and freight charges. Instead 
they have been reduced this year. I would like to request 
you to run Pothigai ExpI'888 as a dally train. I also request 
you to speed up and complete soon the gauge conversion 
wort< between Thenkasi and Shencottah. At this juncture, 
I would like to welcome the announcement by the Railway 
Ministry about the creation of Salem Railway Division 
which is a long pending demand of the people of Tamil 
Nadu. 

I urge upon the Minister for Railways to concede to 
our demand to have rail over bridge both In Thenkasi 
and at Povaurchathiram on the Tirunelveli-Kollam 
highways. You may also consider our long demand to 
have to run a new express train between Shencottah 
and Coimbatore. The train that runs between Thenkasi 
and Madurai may be provided with reserved compartments 

"English translation of Ihe speech laid on 1he Table In !he Tamil. 
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to be attached to the express train between Tutlcorin 
and Myaore. 

The Railway administration may kindly provide a 
stoppage for Pod/lgal Express train at Pambukovllaandai 
station. I would like to point out that the rail over bridge 
wort< commenced some eight years back is pending stili 
in Tuticorin. You may go for it to complete it on a war 
footing taking up the under bridge wort< also near second 
gate. 

This year is an important year when we 
commemorate the first Independence War and also the 
Satyagraha Movement. Hence, I urge upon the Railway 
Minister to extend the free railway passes facility to the 
freedom fighters who are getting pension from the State 
Governments. The rail coaches manufactured in Chennai 
Integral Coach Factory (ICF, Perambur) have got a global 
mart<et. But, this unit Is sought to be made dis-functional 
by way of giving contracts to private industries. Contracts 
for spare-parts and the equipments are also given away 
to the private contractors. This must be stopped. It must 
be noted that the coat of equlpments purchued are more 
than the ones that are manufactured by ICF. I also urge 
upon the Railway Administration to review the promotion 
policies pertaining to the officers and staff of Chennai 
ICF. The apprentice trainees must be regularized to avoid 
unnacessary expenditure arising out of vacancies and 
subsequent recruitment. Thia would help augment the 
production capacity of this unit. On behalf of the 
Communist Party of India units in Tamil Nadu, I would 
like to put forth the following demands. Villupuram-
Mayiladurai gauge conversion work may be extended upto 
Karalkudi. A day train and a night train may be run 
between Chennai and llruvarur as the people of llruvarur, 
Nagapattinam and Thanjawr are affected by the disruption 
in the service between Karaikudi and Tambaram section 
and Nagare and Tambaram section. Since thousands of 
tones of common salt is transported from Agasthiam PaUl 
in Vedaranyam to different parts of the country, there is 
an urgent need to go for gauge conversion between 
Thiruthuraipoondi and Agasthiam PaUL The railway 
operation between Peralam and Karaikkal and between 
Needamangalam and Mannargudi were stopped long back. 
Now, the work in this section may be completed not only 
a gauge conversion, but also as doubling of project. We 
also urge upon the Railways to lay a new railway line 
between Nagapattinam and Velankanni. While running a 
new train on this route, you may also Include a route to 
Thiruthuralpoondi via ThirukkuvaJai. Nwnber 6607 Chennai 
Egmore-Kovai Express used to reach Erode at 0740 hours 
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every morning. Now, this train is reaching Erode at 0925 
hours. This causes great inconvenience to the rail 
passengers who have to go to T1ruppur and Coimbatore. 
Considering the need of the labour class, the staff of 
Central Govemment officers and public sector undertakings 
and also the academic community, the train timlnga may 
be rescheduled. I would also like to bring to your notice 
the non-operation of Thiruchl-Mangalore (Train No.6867). 
Computerised advance reservation centers may be 
established in Thiruturaipoondi and MuthupeUai. 
Rameshwaram Express, Sethu Express, Thiruchi- Chennal 
passenger, Thanlal-Chennal passenger, are not being 
operated now. Hence, I urge upon the Railway Minister 
to put into action his announcement made in the 2005-
06 Railway Budget that a train from Kumbakonam via 
Thanjavur would be run upto Chennai as a special train. 

Chennai Beach-Tambaram, Sub-urban train service 
may be augmented further to help lakhs of commuters 
utilizing that service everyday. EMUs run between 
Tambaram-Chennai, may be increased further. Similarly, 
there is a need to increase the number of electric train 
service between Chennai Central-Gummidipoondl, CheMai 
Central-Thiruvallur. The level crossing between ViUivakkam· 
Rajamangalam causes great inconvenience and hence 
an under bridge may be constructed there. 

Since Puducherry Railway station is situated well 
within the town, a new railway station may be constructed 
near the Anglo·French Mill in the Eastern co... road. 
This will benefit the rail passengers in a big way. Between 
Puducherry and Velupurum in order to make the best 
use of the electrified railway line EMUs can be run which 
would greatly benefit the public living In between theae 
stations. While increasing the revenue earnings of the 
Railways, I also urge upon the Railways to speed up the 
gauge conversion work between Thenkasi·Shencottah 
while converting Podhigai Expreas as a daily train. 
Similarly, Tiruchendur - T1runelveli gauge conversion work 
may also be speed up. Tirunelvell • Thenkasl gauge 
conversion work may be commenced and completed at 
the earliest. Tiruneveli town railway station may kindly be 
provided with basic amenities and facilltiee to give a face 
lift to that station because Kollam bound train originate 
from there. I also thank the Railways for Ita completing 
the gauge conversion work between Chennai and 
Karaikudi. 

At this juncture, I would like to bring ~ your notice 
the long pending demand from the people of the Southern 
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districts to link Ramanathapuram with Kanyakurnari via 
Sayalgudi, Vembar, Kulathur, Tuticorin, Thiruchendur, 
Manappadu, Oovary. A new railway line may be lalel there 
during the regime of United Progressive Atllanee. this 
would help augmenting economic activity In the backward 
districts Hke Ramanathapurarn, Tutlcorin and Thlruneveli 
in the Eastem coast and would greatly benefit the pilgrims 
from the Northern part of the country who throng 
Rameshwaram, Thlruchendur and Kanyakumari. I urge 
upon the Railway Minister to take up this project. 
expressing my support to this Budget, let me conclude. 

SHRI ALOK KUMAR MEHTA (Samastlpur): Mr. 
Deputy Speaker, Sir, I am thankful to you for giving me 
an opportunity to apeak about Railway Budget for the 
year 2007·08. Through you I would also like to thank the 
Minister of State In the Ministry of RaHways for he listened 
to the hon'bla Members with patience. I was listening to 
Adltya Nathjl just now. I do not want to start wfth any 
complaint but I would like to teU that it I. not fair to 
oppose for the sake of opposing only because you are 
sitting in the opposition. The whole country has praised 
not only the Railway Budget for the year 2007·08 but 
also the last four Railway Budgets presented on behalf 
of the UPA Government In this House by the hon'bIe 
Minister of Railways, hon'ble Lalup. The poor people are 
praising it and lower, middle and higher ctass people are 
also praising it and the organizations like the C.I.A., 
Confederation of Industries and various business 
organizations are also appreciati{lg it. His Excellency, the 
President of India hu also praiaed the Railway Budget 
In the joint 8888lon. Then what is the reason that some 
people are disturbed and they are disturbed because the 
success of the UPA Government is reflected in the 
Railway Budget. There was a projection that the Railways 
wiD Incur a 1088 to the tune of Rs. eo thousand cro .... 
by the year 2016 and will become bankrupt but now 
then Railways has made a profit of Rs. 20 thousand 
crore8. You may call It a Charisma, a high akiD of 
management or leadership but hon'bla Laluji has done It. 

Sir, the declarations and promises in the previous 
RaDway Budgets were fulfiDed. It will help to reduce price 
rise. We are progi"essing towards qualitative development 
through the Railway Budget under the leadership of Lalujl; 
the common man and poor people are being provided 
special care and this 18 the sign of a balanced budget. 
He made avaHabIe the railway facility to each and every 
corner of the country. But it can not be observed by a 
microecope because there is a way 01 distribution. In the 
State like Jammu and KMhmir and Jharkhand developing 
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-railway network i8 being deliberated upon and this is a 
symbol and signal that alncere efforts will be made to 
make available the railway faclJlty in various States where 
it has not reached till date. The special feature of this 
Railway Budget is that approx 20% fare for tne sleeper 
class in terms of the 20 per cent super charge has been 
reduced. 

Mr. Deputy Speaker, Sir, reduction in the prioea of 
diesel and petrol is directly linked with controlling of 
infJation. By reducing the freight rate on iron-ore, building 
construction or infrastructure development will also be 
cheaper. As a .... ult of this the common man will have 
the facility to construct hou888 and to complete various 
construction woli<s because these will be oheaper. 

Sir, I do not understand why our friends in opposition 
are speaking in a distorted manner. While they can 
compare it with their previous record and see it clearly 
that this time an increase in passenger traffic or freight 
charge has been recorded. These are matters for record. 
There is a qualitative increase in it. This is the basis of 
railway profit. 30 thousand crores rupees will be spent 
under the dedicated freight corridor. I think that this is a 
very revolutionary step. I think, it will reduce load on the 
present railway lines and the trains will be more on time. 
There will be a expansion of it as a result of reduction 
in ioad. 

Sir, I need five minutes more to express my views. 
Six thousand vending machinea and various track facilltlee 
have been given with a spending of 5 thousand crore 
rupees. I do not want to count them because my friends 
have got these things counted earlier. This is a good 
beginning. The ticket in unreserved cl... has been 
reduced by 20 percent and the decision has been taken 
to have seat cushion in second-claas coaches. This is a 
very progressive as well as a step of welfare consideration 
also. This is the priority of our UPA Govemment. 

Sir, our Govemment and our Railway Minister has 
made a very good provision in respect of railway safety 
also. This time an increment of 171.37 percent has been 
made in the railway Nfety fund. This is a very big and 
revolutionary step. The hon'ble Members in the treasury 
benches as well as the opposition were worried as to 
how to check the recurrence of accidents. We should 
see the tigur.. from the year 2001 to 2003 to know 
about the number of accidents and those figu.... can be 
compared with the accidents during the year 2004, till 
date. I can definitely say that the number of train accidents 
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are on a decMne. Despite this, Rs. 2153 crore has been 
given to the railway safety fund. This is a revolutionary 
step. There Is an increase of approx.15 percent In 
passenger eamings, 16 percent in goods eamlngs and 
16.02 per cent in total eamings. The Railway Development 
Fund has been raised by 68.39 percent. I think this is a 
big achievement. 

Sir, the opposition levelled allegations that the railways 
has provided too many facilities to Bihar. I would like to 
tell that in the last budget only aprox. 1.34% of the 
allocation was given to Bihar. 

A total of 3.6 per cent funds was provided out of 
which 2.5 per cent was its balance share ot allocation 
made for the last year. The budget allocated to Bihar 
this time round also is not commensurate with Its 
population. The population of Bihar accounts for 9 per 
cent of the total population of the country. Thus, the 
funds allocated to Bihar is not enough. So, It is absolutely 
wrong to say that the Railways has been Blharised as Is 
being blamed at large. Figures are available here with 
me. I would like to say that the tunds have equally been 
distributed across the country. For this, I thank a lot to 
the Minister of Railways. 

Mr. Deputy Speaker, Sir, through you, now I would 
like to put-torth a tew demands ot my constituency before 
the hon. Minister. The process of renaming the Pusa 
station as Khudiram Bose PUN station and providing halts 
at Doha, Vlshnupur, Bathua is going on. I request to 
complete the said process keeping in view the demand 
of the public and the requirement of those areas. The 
demand tor construction of a railway halt at Ballorl failing 
between Uziyarpur and Samastipur is long awaited. There 
is a demand tor construction ot railway halts at 
Mohaddinagar and Bateri Ragama Rajapan. A demand 
has also been made tor construction of a halt between 
Basaria Uziyarpur in Dalslnghpur. There is a demand for 
constructing one more sub-way at Samastlpur railway 
station. Pusa station shouid be renamed as Khudiram 
Bose Pusa Station and ,the roads leading to Uziyarpur, 
Mahodinagar and Shahpur Pataria railway stations should 
be renovated, expanded and beautified. Surveys should 
be conducted tor providing the facilities of passenger 
sheds, solar lights, publicaddresaing system and sub-
ways for the convenience ot passengers. The South 
booking office adjoining Samutipur railway station should 
be kept open round the clock. ... (lnMnupllon6) 
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{EngiisII} 

MR. DEPUTY SPEAKER: Shri Alok Kumar Mehta, if 
you have a written speech, you can lay It on the Table 
of the House, and it will form a part of the Proceedings. 

/Translation} 

SHRI ALOK KUMAR MEHTA: Mr. Deputy Speaker, 
Sir, I'm to put-forth two of my points. There is a demand 
for construction of R.O.B. in 32 No. Gumti ,Jai Singh 
Sarai and at Bhola Tokiz Samastipur. I have a lot of 
demands to submit. 

Finally, I pay homage to the Innocent victims of 
Samjhauta Express on my as well as on my party's 
behalf. I expect from the Ministry of Railways and the 
han. Minister to do something in this regard so that the 
number of accidents in future is reduced to minimum 
and I also hope that the opposition would avoid poIiticislng 
the accidents. 

{English} 

MR. DEPUTY SPEAKER: Now, I request Shri Abdul 
Rashid Shaheen to sfieak. Please be brief and apeak 
only for five minutes. 

{Translation} 

SHRI ABDUL RASHID SHAHEEN (Baramulla): Sir, 
appreciating a good thing is as much important as 
condemning a bad thing and registering opposition against 
the opposition. The Cabinet Minister as well as both the 
Ministers of state in the Ministry really deserve 
appreciation and congratulations for presenting a good 
budget. It itself is a very big challenge to manage railway 
administration in India. This administration has been 
managed and the fares have not been increase~ 
these things are commendable. But, I would like to 
request the hon. ministers not to be complacent as a 
result thereof. A lot is yet to be done in the railway 
administration of the country. For that, they have to move 
forward carefully. I would not like to go Into details, since 
there is paucity of time. I would immediately like to put-
forth some points conceming my constituency. Sir, the 
work to be undertaken doubling of the Jalandhar·Jammu 
railway line needs to be expedited for the benefit of the 
people of the constituency. Since long, we were isolated 
from the railway administration and the people of Kashmir 
had nothing to do with it and its benefits. But now we 
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are a part of this adminletratlon and today when I see 
railway's extension to Udhampur, I cannot realty believed 
that this project has taken off after a long period of 25 
years and the publtc has got facilities. Sir, I would like to 
request you that what is needed most in the country's 
railway administration is to streamline the security system. 
I would like to draw the attention of the hon. Minister to 
the point that at present their department has a good 
Director General of Police who is well acquainted with 
security system. I would like him to see the number of 
police personnel deployed in the railways. There has been 
no increase in their number since long and the system 
has witnessed no Improvement. I would like to submit 
that when the train passes through different states and If 
they are required to enforce law where their police force 
has no jurisdiction then assistance has to be sought from 
local police, which causes great inconvenience to the 
passengers. I would like this system to be strengthened. 
it is the need of the hour since it is necessary to look 
into the challenges of the security system and to make 
all the passengers travelling from one part to another 
feel that security system has been put in place Inside 
the trains and railways' own security system should be 
accorded legal status and they should enjoy the powers 
like that of police personnel deployed In the poHce station 
so as to prevent the Incidents of theft and atrocities in 
the trains. 

I would now like to talk about Kashmir. As soon as 
we go beyond Udhampur, mountain rangs start. No one 
had ever any idea in one's mind that Kashmir could ever 
be connected with railways but one day it became 
possible. The govemment and the people who favoured 
this project and arranged to provide financial assistance 
in this regard have brought laurels to their names In 
history. Some day this railway line would prove a mega 
project of our country and connect us with entire Asia. I 
really cannot help appreciating the dedication of those 
persons who are working in this system to lay railway 
lines in Kashmir and are operating it in Srinagar and 
also the coordination of the hon'bIe Minister in this regard. 

Sir, through you, I would like to humbly request that 
the hon. Minister should pay special attention to the 
railway station In Jammu, since thousands of people on 
their way to have a 'Darshan' of Mata Vaishno Devi pass 
through this city and the required amenities should be 
provided at the railway station for the p8asengers. The 
improvement of Jammu railway station should be first 
taken care of. I would like to request' the hon. Minister 
that Jatropha plantation should be taken as a miasion 



657 

and It should be ptanted on railway lands since Jatropha 
induced Hydrocarbonate Emission is going to financially 
benefit you besides being environment-friendly. Resultantly, 
the emissions or carbon oxides or sulphar oxide mixing 
with air would be absorbed and the railways will be 
benefited leading to exhotbitant Increase in the country's 
prosperity. 

With these words, I thank you. 

MR. DEPUTY SPEAKER: Please be brief, 36 
members of your party are yet to speak. 

SHRI KISHAN SINGH SANGWAN (Sonepat): Mr. 
Deputy Speaker, Sir, the discussion is going on the 
Railway Budget presented by the Hon. Minister of 
Railways for the year 2007·08. This is the Fourth Railway 
Budget presented by hon. Laluji and with regret I have 
to state that the state of Haryana has been completely 
neglected in all the Four Railway Budgets. Hon. Minister 
of State In the Ministry of Railways is present here, I 
challenge Lalujl, If the name of Haryana appeared in any 
of the projects during the entire speech, I will withdraw 
my words. No new train has been Introduced for Haryana, 
no new railway station, no electrification no doubling 
project, no new model station has been proposed for 
Haryana, throughout the speech there Is no reference of 
Haryana in any of the projects. How the people of 
Haryana would bear this neglect and moreover, it has 
been taking place continuously for the last four years. 
This is not the first time. 

Delhi Is the capital of India. Haryana surrounds Deihl 
from three sides. The population of Delhi Is rising 
constantly. The National capital Aegion wu created with 
the purpose to provide more basic amenities in areu in 
and around Delhi so as to mitigate the load of population 
and preaaure on Delhi. Approximately 80 per cent of the 
trains entering Delhi pass through Haryana and there are 
no facilities for the people of Haryana. No stoppage has 
been provided for any of the mail or express trains 
passing through there and he is not introducing any new 
passenger traina. How the people of Haryana would 
tolerate it? How would we support thla speech? Thia place 
Is being completely neglected. Although, we have been 
suffering it for the last thirty years. Once during the NDA 
Govemment, han. Nltish Kumar ji had sanctioned two 
new railway lines. One was Jlnd-Gohana-Sonepat and 
another was Aewari-Aohtak-Jhajjar line. Last year the 
budget of Rs. 15.46 crore was allocated for Jind-Sonepat 
line but the entire fund Iapeed. Nothing was accomplished. 
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Two projects were given in the last thirty years. I am 
telHng the status of this project. The Aallway Board was 
having the papers of Final aatimate for the last &Ix months, 
yet no decision was taken, owing to which the entire 
budget lapsed. He Is praising this functioning. There Is 
mammoth administrative formaHties of the Aallway Board. 
These are so complicated that no action Is taken on the 
sanctioned projects. This time only As. 6.46 crore were 
sanctioned for this project of Jind line. The fund of As. 
15 crore has lapsed and now As. 6 crore have been 
provided. I would like to ask him when these lines would 
be completed? This project is worth Rs. 195 crore. We 
are being neglected and these people are taking the 
credit that it Is all comprehensive and populist budget. 
The public is not able to understand these things in depth. 
The public is happy only if the fare Is not hiked. How 
the innocent public is beguiled by manipulating the figures. 
The fares were not hiked even during the last budget. 
However, three thousand passen$jer trains were awarded 
super fast status. And their inc'reased speed limit was 
announced. Only 210 trains out of those could gear up 
for super faat speed. He has indirectly Increased the fare 
at the rate of Rs. 10/- per passenger. How much money 
he has made out of it? He claimed In the budget speech 
that fares were not increased whereas he increased the 
fares from the other aide. He announced in this budget 
that there was 20 per cent reduction in the charge of 
super faet trains. Earlier he silently increased the fares 
by As. 10/-, thereafter he announced twenty per cent i.e. 
As. 21- conceuion and won all praises. How would the 
poor people know that As. 10/- increase in fare wu 
made and how many crores of rupees were extorted. He 
says that 17 per cent increase in freight has been 
achieved. 

Sir, hon. Minister of State In the Ministry of Aailways 
is present in the House. He may tell upto what percentage 
of load has been reduced owing to road transport. Earlier 
70 per cent goods were transported through trains. 

Only 30 per cent was transported through road 
transport, however, today the situation is different. Today 
more load is being carried through road transport. The 
percentage of transportation through Aallways has reduced 
relatively; however, the common man is not aware of 
these figures. 

SHRI DEVENDRA PRASAD YADAV (Jhanjharpur): 
Earlier there were not so many r08~. 
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SHRI KISHAN SINGH SANGWAN: Sir, there were 
roads even In the past. There were not 80 many trains. 
This situation is In percentage and they are bagging aU 
praises by manipulating figures. Sir, through you. I would 
like to submit that the manner In which they are bagging 
all praises by misleading the people, is tantamount to 
cheating the public. 

Secondly, Laluji had announced here In the budget 
speech in the year 2005 that within two years he would 
make the New Delhi Railway station, the world's most 
beautiful station. What happened to that declaration? 
Today, what is the condition of New Delhi railway station? 
How is the sanitation there? What about the safety 
norms? What facilities are being provided to the public 
there? This is merely lip service. No provision has been 
made in this budget for safety. Rs.17 thousand crores 
were allocated during the NDA Govemment which has 
been announced even in this budget and ·agaln lot of 
caution has been exercised that the allocation of Rs. 17 
thousand crore earmarked for safety would be exhausted 
by nex1 March. Which are these Rs. 17 thousand crore? 
These are the same that hon. Nltish Kumarjl had 
sanctioned for the safety of trains, construction of new 
bridges, new railway line and signaHing. These are referred 
to in this budget. It has not been mentioned when the 
provision of Rs: 17 thousand crore was made. Irs all 
playing to the gallery ... (Interruptions) A time would come 
when the public would leam the truth. This Is the Railway 
Budget, how can I support It? The State of Haryana has 
completely been sidelined. The Railways has a large 
number of staff, it has lakhs of employees. I would like 
to know of the Staff Welfare Plan prepared by the Hon. 
Minister. There is no reference to the measures taken for 
the Railway employees . .. :(Interruptions) 

I would like to raise two three points In regard to my 
constituency. Today, there is a common feeling among 
people that the Railways of Lalu is a complete failure, It 
never departs on time and always arrives late. This has 
become a general conception and they are appropriating 
applauae. 

There are so many things associated with my 
constituency which I would like to raise before you In a 
short time. I am not raiSing a new issue. It is my third 
term. I raise this very issue during each railway budget 
and I am not heard. Through you, Sir, I would like to 
state that there is no pusenger train to Deihl from 
Gannaur at Panipat Section from 10 am 10 3 pm. My 
constituency is very near to Delhi and it touches Delhi 

from three sides. Passengers come from there In lakhs. 
If the train comes at 3 pm after 10 am, one can Imagine 
the plight of passengers u to how they travel. We have 
raised this demand repeatedly. 

There is an ENS train plying from New Deihl to 
Sonepat. We have been demanding the ex1enslon of that 
train upto Panipat. Jammu main Express used to stop at 
Sonepat, Gannaur since 1994. We have been robbed of 
this facility of 1994. Jhelum Express train 1070 had up 
and down stoppage. That has been discontinued. They 
are even taking away the stoppage, not to talk of 
providing facilities. Why do not we voice the grievances 
of our people . ... (lntstnJptions) Train no. 4095 should be 
plied from Delhi at 5.30 pm 80 that lakhs of employees 
coming to Delhi could go back to their homes. There is 
no facility of a train for them so we demand a train. 
There are only two passenger trains at Jlnd-Safida-Panlpat 
Section for the last 20-25 years. It is our demand that 
an additional train should be provided on that line. I 
demand a new train during every budget for Gohana, 
Rohtak to Nlzzamuddln since these are adjacent areas 
antj passengers commute from there in thousands 
... (Intsnuptions) 

I demand a road overbrldge in Gohana on Jind-
Gohana Road since there Is so much traffic which getS 
snarled for one hour. 

Jind, Sonepat and Rohtak stations should be included 
in the list of model stations. Intercity trains should be 
Introduced on Delhi, Rohtak, Gohana, Panlpat route. All 
these are old demands and I am not raiSing any new 
demand. However, I am very sorry to say that no action 
Is being taken in this regard. So, I would like to request 
the hon'ble Minister of Railways that he should 
sympathetically consider these demands and make some 
provisions In the Budget for the people of Haryana. 

With these words, I would Hke to ex1end my thanks 
to you that you gave me time to speak. 

·SHRI DEVENDAA PRASAD YADAV: Sir, the Railway 
Budget for the year 2007-08 is not only a balanced 
budget, priority In the budget has also been given to the 
facilities and security of the common passengers. Today 
Railways are functioning as a IHeline for the common 
people of the country. It i8 the proof of the efficiency of 
the hon'bIe Minister of Railways, Shri Lalu Prasad Yadavji 

"The speech was laid on the Table. 
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that the eamlngs of the railways, have reached As. 20,000 
crore, however, I would especially like to requHt that the 
major chunk of the amount of profit should be spent on 
increasing the number of general compartments for 
passengers, on Sanitation, on security system for 
passengers and on laying new railway lines at following 
places. I would like to demand that approval should be 
given for laying new railway lines in my parliamentary 
constituency and Sitamarhl-Jainagar-Ladania-Laukaha-
Laukahi-Nirmali of north Bihar. New railway line should 
also be approved for the Koshi- affected people of the 
Koshi area from Bhaluawahi to Jamalpur along 
Ghoghardiha, Koshlbandh. It may be noted that a proposal 
in the form of a Perivate Member's Bill from the Bihar 
Legislative Assembly has been sent to the Railways. I 
would like to request that it should be approved at the 
earliest. 

(English} 

'SHRI DHARMENDRA PRADHAN (Deogarh): Orissa 
is one of the few States in the country with substantial 
natural resources, plentiful minerals and long coastline of 
480 Kms with potential port sites. However the State has 
lacked the development In the past due to absence of 
adequate infrastructure. Tt)e railway route length in Orissa 
is 2340 Kms only. Against the national average of 19 
Kms! 000 Kms, Orissa has an average of only 15.03 
Kms. In the past it has not been possible to hamess 
abundant mineral resources like coal, Iron ore, lime stone, 
bauxite, manganese, quartz, graphite and dolomite due 
to non-availability of infrastructure. However the changing 
socio-economic environment in the State requires speedy 
development of transport Infrastructure in the form of links, 
doubling, electrification etc. Since 2002-2003, the States 
is undergoing a positive change in industrialization. A large 
number of MODs have been Signed for setting up of 
Steel Plants and Alumlnuml Alumina plants. Leading 
entrepreneurs like POSCO, ESSAR, TATA, JINDAL, 
BHDSAN have decided to set up Steel Plants In Orissa. 
Recently, Govt. of Orissa has entered into an MOD with 
ARCELOR-MITTAL for a steel Plant in Keonjhar district 
with a capacity of 12 MTP A. It is expected that by 2016 
the additional generation of traffic. shall be 200 Million 
Tons. Recently, Govt. of Orissa has also signed 10 MODs 
for Independent Power Plants to generate 11,000 MW. 
Such rapid industrialization would require special attention 
for development of infrastructure. In the port sector Govt. 
of Orissa has signed concesslo,n Agreement for 

'The speech. was laid on the Tabl~ 

development of ohamra and Gopalpur to aJf..weather porta 
of Intemational standards. A MOD was signed by the 
Gov!. of Orissa on 18.12.2006 to develop Subamarekha 
Mouth (Klrtania) to an allweather port. The Ministry of 
Railways has sanctioned six new BG Rail Links, eleven 
doubllngs and two gauge conversions along with 
electrification projects il'l order to cater to this traffic. This 
changing scenario would require heavy investment from 
Ministry of Railways for completion of the sanctioned 
projects as well as sanction of new lines, surveys and 
electrification etc. All sanctioned projects should be 
completed in five years. 

The operating ratio of East Coast Railway since ita 
formation has been one of the lowest in the Indian 
Railways. However, expansion of jurisdiction of East Coast 
Railways is a n,cessity for better coordination and 
facilitation of bulk customers. Ministry of Railways Is 
requested either to extend the jurisdiction of Sambalpur 
division to include (a) Jharsuguda-Barsuan.Klrlburu (b) 
Aourkela-Nuagaon (c) Jharsuguda Himglrl or. to create a. 
new division with the headquarters at Jharsuguda or 
Rourkela with jurisdiction as mentioned above under the 
East Coast Railway. Likewise,· the jurisdiction of Eat 
Coast Railway may be extended to include Banapani to 
Padapahar I8ction and Bhadrak-l.axmannath Road eectIon 
In Khurda Road Division. 

Angul-Dubrl-Suklnda Ro8d (80 Kms) 

Year of sanction, 1997-98. The estimated cost Is Rs. 
417.00 crores. Expenditure till March 2006 w .. RI. 0.80 
crore. Land acquisition tor this project wHI be commenced 
shortly. OetaUed estimate for Rs. 183.23 cro .... h .. been 
submitted to the Ministry of Railways. The Govt. of 0 .... 
and RVNL are exploring the po88lbllity of forming a SPY 
for this project. Ministry of Railways il requested for 
allocation of Rs. SO.OO crores for 2007-08 to enable land 
acquisition. 

Talcher-Blmlagarh (154 Kml) 

Year of aanctlon for this project was 2004-05. The 
estimated cost for this project Is Rs. 790.08 erores. 
Expenditure till March 2006 was Rs. 0.41 erores. The 
final location survey has been completed and detailed 
estimate for Rs. 79Q.08 crores has been sent to the 
Ministry of Railways. In the meanwhHe, lurvey for land 
acquisition is under progress. Ministry of Railways Is 
requested for allotment of Rs. SO.OO erores for 2007-08. 

Talcher-Sambelpur B.G. Ran Unk. 

This B.G. Rail Link W8I commluioned in the year 
1998. Commissioning of this rail link has reduced the 



663 R61rwy IJudgsI. 2007~ DlsCllllllen MARCH 8, 2007 M1d 
".,.,.", Ill: ~ 01 R«»mJlIJjnmlftjrnllniJdldtwMlorl/lM In 

FI1fII ,.", cI !Wwy ~ ClJtnmIII.- (2(XN) 
Dt1tnMd6 lor GmII8 (/f/ .~t 2(J()7-tJlJ 
DtJm6flds lor ~ty ~y6). 20fJ8.07 

[&hri Dharmendra Pradhan) 
distance from Bhubaneswar to New Deihl by 150 Kms. A 
large . number of steel plants are located in Sambalpur, 
Jharsuguda, Dhenkanal and Angul districts. Recently, Govt. 
of Orissa has signed 10 MODs for Independent Power 
Plants which shall generate 11,000 MW. These power 
Plants will be located mostly in Dhenkanal, Angul and 
Sambalpur districts. Therefore, the Ministry of Railways 
is requested to sanction doubling of Talcher-Sambalpur 
B.G. Rail Link. 

Electrification 

Electrification for the East Coast Link between 
Vishakhapatnam to Kharagpur has been completed. 
However, for the residual work, Ministry of Railways to 
allot Rs. 40.00 crores for 2007-08. With the completion 
of electrification of East Coast Rail Link the feeder links 
need to be electrified as a matter of operational strategy. 

(a) Talcher-Sambalpur-Jharauguda B. G. Rail Link 
New Lines and Surveys 

Tal~her-Gopalpur (2415 Km.) 

The survey report of Talcher-Gopalpur Broad-gauge 
Rail Link was submitted to Ministry of Railways and 
indicated a favourable rate of return. The recent thrust of 
industrialization with setting up of Steel, Power and 
Aluminum Plants would require a dedicated Railway link 
between Talcher to Gopalpur for export and import of 
raw materials and finished producta. Moreover Gopalpur 
port witl be developed to an all weather port very lOOn. 
Ministry of Railways Is requested to accord sanction. 

Pa • ...,ger Amenltle. 

Introduction of EMU Service. 

Electrification work for Talcher-Bhubaneswar is at the 
stage of near completion. Ministry of Railways is requested 
to introduce fast moving EMU trains to cater to the needs 
of passengers from Talcher/Angul-Bhubaneawar in place 
of the existing fast passenger running from the said 
destination. 

introduction of New Train. 

(a) Expre.. train from Talcher to Howarh 

Looking into the rapid industrialisation of Central 
Orissa one new train in the name of Ma Hingula Express 
should be introduced from industrial town of TaJcher/Angul 
to Howarh. 

(b) Intercity Expre.. between Jhar.uguda and 
Bhubaneawar 

The Industrial scenario is fast changing with the large 
number of steel plants located in the Jharsuguda and 
Sambalpur districts. Inadequate train services is a serious 
impediment for people of that area. Ministry of Railways 
is requested for introduction of an intercity Express 
between Jharsuguda and Bhubaneswar. 

(c) Superf8at Exp ..... from Sambalpur To Allahabad 

There is no direct train from Sambalpur to AHahabad. 
In order to meet the growing demand of traffic from 
Western Orissa, introduction of a train from Sambalpur to 
Allahabad via Ranchi and Gaya will enable the people of 
Westem Orissa to visit Important places of pilgrimage. 

(d) Inter City Expra •• between Koraput and Rourkela 
via Rayagada. 

The Raipur-Vizlanagaram-Koraput Kirandul B. G. raM 
link passes through the most backward areas of the State 
like Koraput, Bolangir and Sundergarh. An Intercity express 
linking Rourkela with these areas of this State will give 
the much needed impetus for business and commerce of 
the area. 

(e) Expre.. Train from Tltllagarh to Purl (via) 
Sambalpur 

Presently there Is no direct train ffom Tltllagarh area 
to cater the needs of Western Orissa. Introduction of 
Express train on this route will provide relief to the people 
and also ensure emotional, social Integration with coastal 
Orissa. 

(1) Expre •• Train from KeonJhar to Howrah 

KeonJhar district has been connected In the Daitari-
Banspani B.G. Rail Unk. A large number of the tribal 
population shall use the direct link for trade and 
commerce. 

(g) Superf8at Expre .. between Rourkela to New Deihl 

The industrial and mining areas of Sundargarh and 
Jharsuguda district are sparsely connected to New Delhi. 
Introduction of a direct train will be im-;nensely popular 
facilitating travel of passengera from these districts. 



665 

(h) One p .... nger train .hould be Introduced from 
Dhenkanal to Kanlha via Angul and Talcher 

INCREASE IN FREQUENCY 

Vlsakhapatnam·Amrttur Expre •• (Hlrakund ExpntH): 

Frequency of Hlrakund Express train may be 
increased to daily from 3 days in a week, to cater the 
need of passengers travelling from Western Orissa to the 
capital of India. 

Bhubaneswar·New Deihl AaJdhanl Exprea.: 

Rajdhani Express was Introduced between 
BhOOaneswar and New Deihl In the year 1994-95 (bi-
weekly). Since the number of passengers have Increased 
five folds. The Ministry of Railways is requested to further 
increase the frequency of Rajdhani Express to daily. The 
increase in frequency should be via Sambalpur, Rourke/a 
and Ranchi 

Purl·Ahmedabad Express (via Sambalpur • 
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Delhi and Koikata, Jharsuguda has developed into a ma;or 
. Industrial hub of Orissa. However the station lacks on 
many accounts. 

We demand foRowing things to develop Jharsuguda 
rail station into an ideal one that could serve need and 
comfort of rail travellers. 

We demand following things. 

1. One dormitory and three rooms are there for 
rail commuters retiring. With industrial progress 
and economic up-littment as number of 
pauengers and apeclally upper class passengers 
are growing in number, few more rooms 
Including a AC retiring room is needed badly. 

2. Good quality food stall, coffee comer and fast 
food stall to serve need of paaaengers. 

3. Automatic Ticket Vending Machine to be installed 

Vlzlanagaram): 4. There is one Computerized ticket counter called 

Puri-Ahmedabad Express via Sambalpur and 
Vizianagaram was introduced from Puri to Ahmedabad 
via Sambalpur (once in a week) and via VlZlanagaram 
(thrice in a week). A large number of workers from Orissa 
are employed in Gujarat. It is requested that the frequency 
of this train via Sambalpur may be Increased to thrice a 
week and via Vizianagaram to four days In a week. 

BhubanesW8r·Kurla Expre.s: 

Frequency of Bhubaneswar-Kurla Express may be 
increased to three days in a week. This train is immensely 
popular and well patronized by pusengars travelling from 
western Orissa. 

COACHING TERMINALS 

Orissa has only one coaching terminal at 
Bhubaneswar which is landlocked and Inhibits expan,ion. 
This terminal should be expanded in order to 
accommodate more, number of trains. Similarly, proper 
coaching terminals may be developed at Berhampur, 
Sambalpur and Koraput. 

This Is few problems faced by ntepectlve alation. 
In my constituency! Deogarh 

Jharsuguda Aall Station 

Jharsuguda station is gateway to Orissa and is a 
major junction. It connects four metros Channai, Mumbai, 

as Public Reservation Service Counter is there. 
This should be extended and two more counters 
may be added. 

5. Free Toilet facility for common users. 

6. Opening of Platform No. 4 and 5 at an earty 
date. 

7. The lighting facility at the station Is not adequate. 
This may be Improved for better convenience. 

8. Thera is three cool drinking water units. One of 
them Is non-functional. While repairing that three 
more needs to be installed to meet the drinking 
water need of the passengers. 

9. Electronic coach guidance system for paaaengars 
convenience. 

10. though demand for tickets on all classes has 
grown in last few years, quota for the station 
however has remained static. While increasing 
quotas In all we need speciaHy our quota in 
8451 Tapaswini Express hiked substantiality. 

11. Puri-Sambalpur intercity express may be 
extended upto Jharsuguda. 

12. Opening of one city reservation counter to cater 
to city passengers needs. 
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13. STD booth in three platfonna .of the station. 

14. The railways kiosks in Jharsuguda atation are 
suffering problema due to IRTC guided preclalng 
and taxes. Insteated IRTC one the old payment 
system of railway Kiosks may be restored. 

15. A limited length in the station has roofs over 
limited length. This need to be extended. 

16. There is a railway heath care centre 
(dlapensary). That to be converted into a full· 
fladged hospital. 

17. There. Is no computerized information system. 
this fBclilty needs to be extended. 

18. 210112102 Gyaneswarl Deluxe Express passes 
through Jharsuguda. it has no stoppage here. 
This facility may be given. 

19. Facility of people from Jharsuguda station to 
travel to Allahabad was there through a coach 
in train no 8507 and 8508. This has been 
withdrawn since one year. A train to Allahabad 
from. Jharsuguda may be introduced to meet the 
local need. 

20. Petrolling of RPF may be strengthened as the 
criminal activities are growing. 

21. To extend facility to patients. physically 
challenged and smooth transportation of luggage 
sloping Road Bridge may be developed. 

22. A portion from emergency quota from CKP and 
Sambalpur may withdrawn and may be put at 
disposal of railways authorities at Jharsuguda. 
An ARM Office needs to be opened for over~1I 
coordination. 

23. 2834 Howrah·Ahmedabad Express stops only for 
2 minutes here. This time should be extended 
for 5 mlnutea. 

24 .. Under ground road may be developed at 
Choklpada level crossing gate. 

25. Railways owns Asia Largest oldlng plant named 
as flashing battery olding plant. Owned earlier 
by railways. now It has been' given to private 
parties. If railways once again plan to take over 
the project. railways including ita employees 
would be benefited. . 
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26. Permi .. ion may be given to Rallwaya Orlya 
Sanskrutika Sangha for use of land and 
premises on leased basis. 

Dhutul'll Railway Station: 

1. Connection of Main Road with the Rail Station. 

2. Height of platform to be increased for 
passengers convenience. 

3. The length of roof on the platform to be 
extended. 

4. Provision of hygtenlc water supply In the 
platforms and setting up of urlnala and toile •. 

5. Sufficient lighting facility. 

Panpall Railway Station 

1 . Provision of road connecting the main road and 
rail station. 

2. Sufficient lighting· facility 

3. Provision of hygienic water and sanitation facility 

Bagdelhl Railway Station 

1. Stoppage of 8477/8478 Utkal Express 

2. Platform to be extended. to facilitate people to 
take advantage of longer trains smoothly 

3. Provision of road connecting the main road and 
rail statton 

4. Sufficient light facility 

5. Provision of hygienic water and sanitation facility 

Dhuruadlhl Railway Station 

1. Provilion of road connecting the main road and 
rail station 

2. Sufficient light facility 

3. Provision of hygienic water and sanitation facility 

Bama... Railway Station 

1. Construction of I-evel Crossing gate over bridge 

2. Sufficient light facility 

3. Provision of hygienic water and sanitation facility 
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oarpoah Railway· Station 

1. Permanent stoppage of Tapaswlnl Expreaa 

2. Provision of Road connecting the main road and 
rail station. 

3. Sufficient light facility 

4. Provision of hygienic water and sanitation facility 

5. Supply of cool drinking water 

6. Platform height to be increased for passengers 
convenience. 

Talcher Railway Station 

1. All the intercity Expreaa train should run through 
Talcher station 

2. E:arly completion of Railway overbridge at 
Chainpal and Ghantapada. 

3. NTPC commercial line upto Kanlha should be 
used for passenger trains. 

4. Commercial line put up by MCl from Talcher to 
Angul should also be used for passenger trains. 

Talcher Road Railway Station 

1" Platform should be heightened. 

2. Drinking water, tOilet, restroom, pasaenger shed 
facility should be developed In the station. 

Passenger amenities like drinking water, toilets, 
passenger sheds should be developed in the following 
stations of my constituency. Brundamal, Lapenga, a. .. n, 
Rengall, IB, Bralralnagar and Belpahad. Construction 
of Railway overbri"dge at Belpahad on NH 200 should be 
started early date" 

Computerised Rail R"eservation system should be 
opened at district head quarter Deoprh at an earty date. 

This year Railway Ministry has not given adequate 
money as desired by State Govt. last year the allotted 
money has not been fully utilized due to negligence of 
Ministry" This year, I demand adequate money should be 
given to State and 100% utilization of the allotted fund 
should be planned. 
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DR. COL. (RETD.) DHANI RAM SHANDIL (Shlmla): 
Thank you Mr. D~puty-Speaker, Sir, for giving me this 
opportunity. 

I rise to apeak In support of the Railway Budget 
presented by Shrl LaJu Praaad, our hon. Railway Minister, 
on 26 February 2007 In this august House. I think that 
making a rail budget In a country of our size Is a big 
challenge. I think that he along with all the 14 Iakh 
employees of the Railways deaerve deep appreciation 
from our countrymen for the way he has handled It along 
with both han. Ministers of State sitting here, namely, 
SM Naranbhal Rathwa and SM R. Velu for presenting 
such a wonderful Budget to the country. 

Once again It is a pro-poor, forward looking and 
popular Budget that caters to the needa of all sections, 
especially, the youth, women and the handlcappttd 
p .... ngers. I noticed that some of our hon. Mambara 
from the other side downplayed the achievements and 
the good work done by SM Lalu and his Minietry. We 
must appreciate when good work is done, and I think 
that this is how we can take our country forWard. 

This Is the fourth Rail Budget-under the· able 
leadership of Dr. Manmohan Singh, our hon. Prime 
Minister and the UPA Chairperson SMmati Sonia Gandhi 
~ in a row when there Is no Increase In the rail fares. 
On the contrary, there has been decrease in the rail 
fares, and this is the g .. ound reality. Not only that, he 
has created history by generating cash surplus of Rs. 
20,000 crore as against Rs. 14,700 crore in the previous 

" year, which is also on record. He has been able to 
achieve astonishing results by turning Indian Railways 
Into a profit-making organization and world class by this 
Innovative approach. 

An overview of the Railway Budget reveals that It Is 
a people-friendly Budget in the true sense. The hon. 
Railway Minister has initiated lOme path-breaklng steps 
like manufacture of comfortable coaches for unreserved 
second class; facilities for senior citizens and ladies above 
45 years of age; concession for unemployed youth; special 
coaches for handicapped passengers; vendor coaches; 
and catering for RaIlway safety and security by introducing 
latest technologies available today. 

Overall, this is a welcome Budget. I should say It is 
one of the historic Budget presented In recent yeara. On 
this occasion, I would like to submit that aHhough the 
Budget has catered to the needs of our countrymen 
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[Dr. Col. (Retd.) Dhani Ram Shandll] 

across the board, but my State Himachal Pradesh (HP) 
has not been included in the priority list. 

I would like to add another important aspect that 
except for development during the British period, a very 
minimal progress took place after Independence. Pemaps, 
a little bit has been done on Nangal-Talwara, and a few 
other projects, which were given to us. Otherwise, HP 
has been continuously neglected. 

India is a land of diverse culture, and Indian Railways 
play a key role in not only meeting the transport needs 
of the country, but also in, particularly, binding together 
the dispersed and landlocked hilly backward zones, thus 
promoting national integration. I would like to go a step 
further to say that there is a need to inter-connect Jammu 
& Kashmir, HP and Uttarakhand, which is a strategic 
zone. Not only that, It will also give boost to the hydro-
electric, and tourism potential along with horticulture and 
agriculture market needs of its population. 

We are now talking and contemplating about Trans-
Asian Rail network, which will run into thousands of kms. 
linking China in the East and Bulgaria in the West, and 
it will link northern part of our country. It would not be a 
difficult task, and it will be a wise proposition also. I 
request the han. Railway Minister to consider it on top 
priority. 

I would like to make use of this opportunity to forward 
a few suggestions for your kind consideration for the 
development of rail network in my constituency. I would 
not like to take much more time of the House. If you 
kindly recall, Shri Lalu had paid a visit to the State capital 
of HP, and I had the honour of conducting him for two 
days. 

21.00 hr •. 

The delegation from Paonta-Sahib had come and 
made their point. That is an important rail link which can 
be connected from either Dehradun axis or from the 
existing Ambala-Jagadhri, which is the main line, 
depeAding upon technical formalities. That is required not 
only in Paonta-Sahib but in that whole zone. 

If you take it along the Shivallk Range right up to 
Momoon Cantt., in between Barotiwala, Nalagarh, and 
Baddi where all the industrial houses have come, it needs 
rail connectivity for Industrial development of this region. 
I am sure, with your dynamiC approach, Himachal will 
get this gift during your tenure. 

Secondly, I would request the hon. RaHway Minister 
to order a re-survey of new railway-line from Parwanoo 
to Dartaghat-Mangal area in my constituency, which has 
the distinction of having the largest cement plant in Asia, 
namely, Gujarat Ambuja Cements limited, besides another 
cement plant by the JP Group of Industries which is 
coming up there. It will give boost to the rapid movement 
of goods, provide employment to the jobless youths, 
promote tourism, and farmers would be able to market 
their agricultural and horticultural produce. In fact, the 
indUstrial houses of Parwanoo area, JP Industries, Ambuja, 
etc., can pay part payment to the survey and the new 
line also. 

Thirdly, there is a need to have Computerized Railway 
Booking Counters at the State Secretariat, Shim la, The 
Mall Road, Shimla. Kaza, Rampur and Darlaghat areas 
for the benefit of thousands of commuters in that region. 
Our hon. Chief Minister has already written on this to the 
hon. Railway Minister. 

Finally, I would request the hon. Railway Minister to 
order implementation of the already planned railway 
projt!cts, like Pathankot-Joginder Nagar line, Joginder 
Nagar-Bhanupalli line, which Is planned and the hon. 
Prime Minister has announced his approval when he 
visited Nathpa-Jhakri area in Himachal Pradesh, and 
Chandigarh-Baddi line. 

I would also, on this occasion, request the hon. 
Railway Minister to pay particular attention towards 
cleanliness of the trains, and the railway stations. Our 
Railways has reached world class standard, but it will be 
a further beauty and will really be a great attraction for 
foreigners as we as domestic tourism, if we pay particular 
focus and particular attention to cleanliness. 

Finally, to conclude, I would like to say that by 
developing railways in the Northem part of our country, 
particularly Himachal Pradesh, this area would be a future 
Birmingham of Northem India. 

With these words, I once again commend and support 
this Railway Budget which In spite of all the difficulties 
and challenges being faced by the hon. Railway Minister 
is a historic, innovative, pro-poor and one of the best 
Budgets presented In recent years. 

/Tf'IInsllltlonj 

SHRIMATI RANJEET RANJAN (Saharsa): Mr. Deputy 
Speaker, Sir, through you, first of all I would like to thank 
the hon'bIa Minilter of Railways for presenting the Budget 
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for the year 2007-08 keeping in mind the condition of 
poor people at the time of price-rise. Along with this, I 
would also like to thank the hon'ble Prime Minister and 
the Minister of Finance, Shri P. Chidambaram. Till date 
no one had thought in this manner for the railways. For 
this Budget, would like to extend my thanks to the 
Chairperson of UPA, Sonia Gandhi ji, hon'ble Prime 
Minister and all the coalition partners of U.P.A. 

Sir, where we have hopes, we have expectation. 
Through you, I would like to put some pOints. First thing 
is that the hon'ble Minister of Railways has talked about 
the concession to the candidates going to appear in 
competitive examinations for government jobs. In this 
regard, I would like to submit that there is no other 
examinations for government jobs except the examinations 
for the railways where candidates go out. So, I would 
like to request that the concession in railway fares should 
be provided to a/l the candidates who go out of their 
States to appear in aU such competitive examinations. 
Besides, girl students and boy students cover long 
distances to appear in competitive examinations and In 
the absence of reservation they have to travel for two-
three days in standing. It is on account of this that they 
become physically and mentally tired and their 
performance in competitive examinations is affected. So, 
I would like to demand that reservation facility should be 
provided to them on priority basis. 

I would like to mention something about women. 
Separate general class compartments should be provided 
lor women in all long distance trains. Laluji has provided 
concessions to physically challenged persons and senior 
citizens. I would like to demand that separate general 
class compartments should be provided to those women 
passengers who travel alone. 

I would also like to mention about big junctions and 
stations. , had raised the demand in this House during 
the Question Hour that separate waiting rooms should 
be provided for women at major junctions and stations. 
There is single toilet at major railway stations, platform 
and it is on account of this that passengers have to face 
difficulties. It is a basic requirement, on account of which 
the passengers have to face difficulties. So, every platform 
should have one or two toilets. 

Separate ticket reservation counter should be set up 
for women. Separate reservation should be given to 
women in the allotment of stalls and 8hops at railway 
stations so that they may get employment. 
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I would like to say something about the sanitation. 
Be it a local train or long distance train, the condition of 
sanitation in general bogies remains quite pathetic. Often 
it has been observed that there i8 no sanitation staff to 
take care of them and keep them clean. So, there is a 
need to pay attention in this regard as well. Mostly lower 
sections of SOCiety travel in general class compartments, 
so special attention should be paid in this regard. When 
we travel out of Patna we find that there are only one 
or two staff and on many occasions even they are absent. 
So, attention should be paid on the sanitation of 
Lavatories. 

There are many railway staff who are talented 
sportsmen and are well versed in wrestling, kabaddy, 
football, cricket, hokey and volleybaH. I would like to 
demand that more funds should be allocated in railway 
budget for the promotion of village level aports like 
wre8tling, kabaddy, volleyball etc. so that the sports 
persons of these sports may also eam fame for the 
country. 

Hospital treatment facilities should be provided to the 
family membars of railway porters. Separate retiring rooms 
should be provided at stations for coolies. 

I would like to extend my special thanks to the 
hon'ble Minister of Railways that during his tenure more 
attention has been paid on the security of railway, 
however, presently more attention is required to be given 
in this direction. Along with this allocations for this should 
be further increased in the Budget. 

The hon'ble Minister of Railways, SM Lalu ji has 
announced to 8et up major facllitl8S at Hveral places 
including Madhepura, Chhapra in Bihar. The funds, for 
the setting up of sleeper coach factory in Madhepura, 
are not sufficient and the work in this regard is getting 
delayed, so more funds should be provided for this. The 
construction work should be completed at the earliest. It 
has also been proposed to set up electric rail engine 
factory in Madhepura. It is a historical heritage. On behalf 
of the people of that area and the people of Kushi, I 
would like to extend my thanks to him. 

The hon'ble Minister, in his previous Railway Budget 
speech, had announced for introducing some new trains 
and laying of some new railway lines. I would like to 
submit that the funds in this regard have not yet been 
allocated. It has been proposed to lay new raHway lines 
from Kurshaila to Rupaula, Bhawanipur to Bihariganj and 
from Bihariganj to Virpur via Singheshwar Sthan. However, 
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work in this regard has not yet been started. Laying of 
railway line from Madhepura to Vlrpur and from Kursalla 
to Simri Bakhtiyarpur via Bihariganj should be included In 
the current budget and work in this regard should be 
started. 

The announcements for laying broad gauge railway 
line from Katihar to Tejnarayanpur via Manihari has been 
made by various Ministers but the said work has not yet 
been started. This work is very essential in the public 
interest so it should be included in the current budget 
and funds for the same should be allocated. 

The hon'ble Minister had annoynced the transfer of 
land of railways for construction of road from Saharasa 
to Koparia via Dhamhara Pul, Maheshkhut, but it has not 
been done. It should be transferred without any delay 
and arrangement for construction of road should be made. 
An announcement regarding Saharasa overbridge, was 
also made, but till now funds have not been allocated in 
this regard. 

The doubling work from Sakri to Laukaha was also 
included and the same has been included in this budget 
aiso, but no progress has been made In this regard. 
Since, it is near to international borders, this work is 
important from strategic point of view also. In these 
circumstances, this work will not be completed by the 
year 2009. Therefore, attention should be paid towards 
its early completion. 

With these words, while supporting the railway budget, 
conclude my speech. 

/Eng/ish; 

MR. DEPUTY SPEAKER: Now, Shri Francis ~eorge. 
Please be very brief and conclude within five minutes. 

SHRI K. FRANCIS GEORGE (Idukki): Thank you for 
the opportunity, even though you have restricted it to five 
minutes. 

The Railway Minister has presented a Budget which 
has been hailed by all sections as a very promising one. 
Probably, for the first time in the country we have come 
out with a Budget surplus. 

In fact, I have some doubts about this because the 
Economic Survey. at page 199 indicates that large 
investments will be needed for future augmentation of 

capacity, for acquiring new roiling stock, gauge conversion, 
renovating railway tracks, computerization of signal 
systems, etc. A very conservative estimate shows that 
we would need about Rs. 2 crore In the coming years 
with a long gestation lag. Whatever It may be, I do not 
want to go into all those details. Due to paucity of time, 
I will go to the points connected with Kerala. As my 
colleagues who spoke earlier from Kerala had pointed 
out, we are a little bit disappOinted about this Budget. 

In the case of Kerala, it has always been neglected 
as far as railway development is concerned. During ear1ier 
tlmes-I do not want to name any one-when we used 
to ask for some railway projects, the Railway Ministry 
used to say that we do not have any big Industries and 
so, why should we need a full-fledged railway network in 
Kerala? That has been going on for a long time. 

But with Lalu Ji at the helm and with our neighbour 
Velu Ji In charge and looking after the southern side, we 
expected a better deal. But unfortunately, we have to 
say that we are a little bit disappointed. Kerala had asked 
for nine new trains, a new zone, completion of 65 ROBs 
which are very vital as far as a small State like Kerala 
is concerned, to clear our traffic bottlenecks, a new freight 
corridor, EMU trains between Trivandrum and Cullon, 
electrification of Shomur-Mangalore line, an EMU car shed 
at Cuilon and development of Trivandrum, Ernakulam, 
Calicut and Palaghat Stations. But what we got was only 
a Garibh Rath, that too only from Trivandrum to Mumbai 
and not even up to Delhi. 

In the case of a zone, we have been demanding 
this for quite some time because funds are allotted for 
zones and not for States. The reply was that the zones 
are not allowed or approved on the basis of linguistic 
considerations. We agree with that. But of late, certain 
decisions have come out where we wonder whether the 
Railways stick to those principles throughout the country. 
Are those norms and rules are only for Kerala? We are 
a little bit doubtful about that. 

Certain announcements have been made; survey of 
Dindugul-Kumaly is a good step; for the first time, if t!lis 
is done fast, the higher ranges of Kerala'llke Idukki district 
where all the cash crops and spices are grown, will be 
connected with the railway network. That stretch is entirely 
in Tamil Nadu; it does not touch Kerala at all. Kumaly is 
the only place connected with Kerala; otherwise, it will 
stop five kms. short, at the border of 'Kerala. I appreciate 
and I am grateful to the hon. Minister for that. 
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There is an old line, Angamal/-Azhudha, for which a 
part-detailed estimate has been sanctioned by the Railway 
Board. It has been hanging fire for a long time, but 
nothing much seems to have been done eVEln in the 
Budget. There Is a very low provision; land has to be 
acquired; this particular line, wl11 be going through the 
mid-land of Kerala. Otherwise, Kerata traditionally has 
been serviced only in the coastal belt. Now, with that, 
mid-land of Kerala and the higher ranges of Kerata will 
be connected, if this work is taken up in an urgent 
manner. 

There is another work-Madural-Koltayam which will 
connect really the high ranges of Kerala. The survey Is 
over, but there is no mention of it In the Railway Budget. 
We also demanded' a new survey, just a survey, from 
Nedumbacherry Airport to Kodaikanal, connecting all the 
tourist spots in Kerala and Tamil Nadu. 

I would request the hon. Minister to just order a 
survey. We had also demanded a train on the model of 
Palace on Wheels which has been introduced in 
Rajasthan going through all the Southem States of Kerata, 
Tamil Nadu, Andhra Pradesh and Kamataka covertng all 
the major tourism spots of tl1e Southern States. There is 
no mention of that in the Railway Budget. 

Sir, doubling and electrification are the two very vital 
things as far as Kerala is concerned. Even doubling of 
Emakulum-Kottayam-Kayamkulam and Ernakulum-Alleppy-
Kayamkulam will not be completed In the near future. As 
regards electrification, it is almost complete but still 
Shoranur-Mangalore and Trlvandrum-Kanyakumarl sector 
which is very vital, has been omitted. This stretch is also 
to be completed. The development of Kuchuvell Terminal 
is important because Trlvandrum Terminal is congested. 
that is why, we have formed a new terminal at Kuchuveii. 
It has to be developed and requirement of the next 25 
to 50 years has to be looked into. We had asked for a 
prOVision of more than Rs.20 to 22 crore but the allotment 
provision is only Rs. 1 crore. So nothing much is going 
to happen in the near future. So, this is the way Kerala 
is being treated. 

Regarding bifurcation, as has been mentioned here, 
I would request my friends from Tamil Nadu not to get 
agitated. We have nothing against Tamil Nadu. The 
Palakkad Division was originally having 1132 route 
kilometres. Now after the bifurcation, what do we see? 
The new Salem Division has got 843 route kilometres 
and Palakkad Division has been reduced to 509 route 
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kilometres. What I am suggesting Is that we are not 
against forming a new division at Salem. None of us is 
against it. I would request the hon. Minister that while 
replying to the Budget discueslon he would make a formal 
announcement that this will be looked into again. The 
hon. Minister has agreed to us that he will call a meeting 
of the Chief Ministers of Tamil Nadu and Kerala to discuss 
this matter and to come to an amicable settlement. Natural 
justice demands that the mother division retains the 
majority of the route kilometres and the new division 
naturally has to be smaller than the mother division. 

So along with that a west coast zone should formed 
including Trtvandrum, the new division of Salem, Konkan, 
Madural, Palakkad which all are surrounding divisions. 

So, I would earnestly request the hon. Minister to 
consider all these points. I hope he would also consider 
Kerala In the light of all the contributions that Kerala has 
done for this country. So, I hope that the hon. Minister 
will consider all this and take a favourable decision as 
far as this very vexing and controversial decision of 
bifurcation of Palakkad Division Is concerned. 

SHRI SARBANANDA SONOWAL (Dibrugarh): Sir, in 
the Railway Budget, as usual, it is again very much visible 
that the North-East Is a forgotten chapter because 
whatever promises have been made in the Budget, North-
East is not covered up. In the sector of electrification, 
particularly Guwahati-Amrltsar is mentioned. It is promised 
that this would be completed by the end of the 11th 
Plan. This is the first Railway Budget for the 11 th Five 
Year Plan but this targeted to be completed by the end 
of 11th Plan. That means we have many miles togo. As 
regards the introduction of new trains, out of 32 trains 
not even a single train has been given for the people of 
North East. 

Even in respect of coverage of the entire stretch of 
the North-Eastern region by trains, the Railway Budget 
has failed to fulfill the aspirations of the people of the 
area. This is a very sorry state of affairs on the part of 
the Indian Railways. Why are they trying to deprive the 
people of the North-Eastern region? We have seen how 
our neighbouring country China is developing their railway 
network all across its borders from North China to South 
China, bordering Mizoram and' are even extending their 
railway network uP to Pakistan via TIbet. The Govemment 
of India, particularly, the Ministry of Railways is not willing 
to develop the North-Eastern region with modem railway 
infrastructural facilities. This is not the way to promote 
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the cause of a particular region, particularly in respect of 
providing railway connectivity to the region. That is why 
I would like to make a sincere appeal to the hon. Minister, 
through you, that the North·Eastem region should have a 
separate zone in the name of North·Eastem Railway 
Zone. This has been a demand of the people of Assam. 

21.21 hr •• 

[SHRr VARKALA RADHAKRrsHNAN in /he Chait) 

Sir, as you would know that keeping in view the 
need for providing special treatment to the North·Eastem 
region, a separate Ministry to oversee the affairs of the 
region has been created. On the same lines the region 
should now have a separate railway zone, not in the 
name of NR Railways but as North-Eastem Railway Zone 
so that this particular zone is able to accommodate the 
aspirations of the people under Its jurisdiction. Moreover, 
there is lack of goods train in the region which could 
help accommodate the interests of the passengers as 
well as of the businessmen belonging to both the private 
as well as public sector. Therefore, I would like to request 
the hon. Minister to consider running more goods trains 
in the region. In /'Mpect of better connectivity with rail, I 
would like to submit that all the capital headquarters of 
the North·Eastem States should be connected by railway 
network. That should have been the target of this Railway 
Budget. 

Sir, the entire North-Eastem region suffers from the 
problem of unemployment. We have got about 20 lakhs 
educated unemployed youth in our region. That is why it 
has been the demand of the people of Assam and also 
of the other States in the North-Eastem region that posts 
in Group C and Group D should be reserved for the 
people of this region. Also, in order to avoid frequency of 
accidents, the Railway authorities need to construct more 
and more flyovera in this region. 

Sir, as you would know Dlbrugarh was the second 
place from where the Indian Railways started Its Joumey 
some more than 150 years ago. But today places like 
Dlbrugarh and Tlnsukla are deprived of modem railway 
facilities. My submission is that the hon. Railway Minister 
should accept this as a Railway Heritage Zone. Historical 
importance of this place should be protected. One of the 
oldest railway workshop is located thfre. That workshop 
should be upgraded and modemlzed. Tlnsukia is one of 
the leading trading centres. More and more goods trains 
should pass through this place and also carry passengers 
from all important centres of the country to this place. 

Sir, there was a demand from the people of Assam 
and the North-Eastem region that we should have a coach 
and wagon making factory either in Assam or in any 
other part of the North-Eastem region. A survey for this 
purpose was conducted. The Railway Ministry proposed 
to have this factory at New Bongaigaon. I woukt like to 
request the hon. Minister that New Bongalgaon should 
be one of the centres where the Ministry could set up 
this wagon and coach making factory. 

The hon. Railway Minister, In the Railway Budget 
has congratulated the hon. Prime Minister for declaring 
the construction of the Bogibeel bridge on river 
Brahmaputra, Ranglya-Mukongselek gauge conversion and 
Azra-Bymihat and Dimapur·Kohima new line projects as 
national projects. 

But I am sorry to say that in the General Budget 
only Bogibeel Bridge was mentioned. Moreover, It was 
promised by the Finance Minister that it will be taken up 
as a national project. He has not said that It has been 
approved. These three projects have been avoided. It is 
very surprising for all of us. The people of Assam 
celebrated when we got to leam from the Railway Minister 
that these four projects have been declared as national 
projects. But, in the General Budget, these projects were 
totally missing. This sort of a game is being played with 
the future of the people of AS88m and the North·Eut.. 
This is my basic question to the hon. Minister. This kind 
of dirty politics should not be played with the people. 
This technique should not be undertaken because Assam 
and the North·East are an Integral part of this country. 

We have demanded for extension of the jurisdiction 
of Rangiya Railway Division of NF Railways from Dangtol 
Station to Srirampur Station (Assam) and from Fakiragram 
Junction to Dhubri Station (Assam). The hon. Minister is 
here. I think he will reply to all these demands. I would 
request that my points should be considered 
sympathetically. 

[Tl1Ins/s/ionj 

·SHRI NIHAL CHAND (Sriganganagar): Sir, I would 
like to thank you for giving me an opportunity to speak 
in general discussion on railway budget 2007-08. The 
hon'ble Minister of Railways has not increased the freight 
and other fares in the rail budget. But the fare of 117 rail 
superfasts in the entire country has. been increased at 

\ 

the rate of Rs. 10 per person instead of revising the 
fares in the budget, the hon'bla Minister has reviaed the 



681 

fares prior to the budget. New targets for renewal of 
railways have not been set up and no importance for 
setting up of new services has been given, it is totally 
wrong. Many, hon'ble Members before me had participated 
in the discussion on railway budget, I would not like to 
repeat all those things. But I would definitely like to say 
that the State of Rajasthan has got nothing. This is 
absolutely true. He has made announcement in regard to 
introducing 32 new trains. Out of It. Rajasthan has got 
only one train. No concrete plan or facilities for 
passengers has been provided in the rail budget. At 
present, there is a dire need to mode mise Indian railways. 
It should be equipped with new technology from security 
point of view. The security fund of Rs. 17 thousand crore 
was supposed to be spent on name of security in six 
years, which has not been spent. The extension of one 
more year has been given for it. 

Sir, the dream of gauge conversion from Dhaulpur to 
Mathura and extension of that line up to Sriganganagar 
via Karauli, which was visualised in rail budget of 1961, 
has still not been realised. 

The inauguration of metre gauge line from 
Sriganganagar to Swaroopsar was made in the year 2003. 
Even after release of funds of Rs. 1 billion 15 crore for 
112 kilometre long line, this work is still lying incomplete. 
Only Rs. 7 c~ore has been spent on this line during 
current year. Through you, I would like to request the 
hon'ble Minister to release full funds so that the work 
can be completed in time. This is the only line in 
bordering area which is lying incomplete. It is very 
essential to complete it. 

Kisan Express which runs between Bhatinda and 
Delhi should run via Hanumangarh and extended upto 
Suratgarh. It's maintenance can be done In Suratgarh. 

A new intercity train should be introduced from 
Sriganganagar to Jalpur via Loharu. Rewari-Sadulpur 
passenger train should be extended upto Hanumangarh. 
Ganga-Jamuna Express from Blkaner to Bhatlnda via 
Suratgarh-Hanumangarh should be introduced. 
Hanumangarh is an important railway station between 
Bikaner Division. Earlier, there was a loco shed. After its 
closure, many employees have been transferred to other 
stations, and their quarters are lying vacant. Loco shed 
should be set up over there. In 1998, Shri Vajpayee ji 
had announced in Hanumangarh a new survey of rail 
line from Sriganganagar to Sardas Shahar via 
Hanumangarh Rawatsar. Its survey has been completed. 
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This rail line should be sanctioned at the earliest and Its 
work should be completed. A narrow gauge line of 
Hanumangarh junction railway station is In dilapidated 
condition, this washing line should be reconstructed as 
broad gauge line and passenger express trains of broad 
gauge Hne should be run upto Hanumangarh. The rakes 
of Sriganganagar-Haridwar, Sriganganagar-New Delhi, 
Bhatinda-New Delhi trains are changed, therefore even If 
one train Is late. all trains get late, the mandia near 
Sriganganagar are adjacent to Indo-Pak border, the 
passengers face great inconvenience, If train gets late. 
Since when Sriganganagar Intercity has been converted 
into superfast train, the train often gets late. It should be 
run on time and one more A.C. Chair Car coach should 
be attached. Shivganga Express w\!\ioh runs from Varanasi 
to new Delhi should be extended upto Srlganganagar. 

Udyan Abha Express running between Sriganganagar-
and New Delhi often runs late. It should run on its 
scheduled time. In the month of January, this train is 
discontinued for a month. It is a gr088 injustice against 
the citizens of that area. It should not be discontinued. 

All work in regard to running Lal Qllla Expresa 
between Sriganganagar, Hawra and New Delhi have been 
completed, It should immediately be brought Into effect. 

Sriganganagar railway station was declared as 
modem railway station In year 2003, but work In this 
regard has not been completsel till now. Many tea stalls 
are lying closed over here since a long. Th. passengers 
are not getting catering facility and the rall administration 
is also suffering IOSS88 due to it. Therefore, It should be 
restarted. 

With these words, while thanking you, I conclude my 
speech. 

·SHRI SUBHASH MAHARIA (Sikar): Hon'ble Mr. 
Speaker, Sir, I would like to put forward my foliowlng 
suggestions in regard to the discussion on the Railway 
Budget 2007-08. 

Shekhawatl Express which set up a link between 
Shekhawatl region and the capital of India, Delhi since 
passengers from Sikar, Nawalgarh, Jhunjhunu and 
Chidawa areas traveled to Delhi, Is being extended upto 
Delhi only owing to absence of metre gauge between 
Rewari and Deihl. 

"The speech was laid on the Table. 
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The passengers of Shekhawatl Express have to cool 
their heels for 2.30 hours since once It reaches Rewari 
at 1.30 hrs. there is no other train for Deihl before 4 0' 
clock. 

A new train should be introduced in view of a proper 
time table between Rewari and Delhi so that people could 
be spared from the Inconvenience of long hours of walt 
and the passengers from Shekhawati should be provided 
reserved seats In the trains passing through this area. 

Hon'ble Minister of Railways has given the gift of 
broad gauge to Shekhawati area under the Eleventh Five 
Year Plan and has given the assurance of laying Rewari 
Phulera broad gauge this year itself, however the Ministry 
of Railways has taken a proper step for the welfare of 
the people of Shekhawati after 3 long years. 

Metre gauge line was laid during the 8r1t1sh era, 
thereafter the railway line from Sawal Madhopur to Luharu 
was laid by the Jaipur State Railways In piece meal. A 
track dedicated to freight carriers was laid from Fatehpur 
to Churu and Dabla to Khetari. However, no other track 
has ever been laid by the Department of Railways after 
Independence besides the above mentioned work, which 
is regretful. 

It is an era of broad gauge and being both a 
commercial and religiOUS place the passengers travel 
through only broad gauge. 

The Shekhawatl area housing maximum soldiers still 
anticipates broad gauge line in the area. 

If the line from Rewari to Jalpur via Luharu, 
Jhunjhunu, Sikar, Rings is converted into 350 km, broad 
gauge, then the luck of 40 lakh people of this area would 
shine. 

A$ stated by hon'bla Minister of Railways that most 
of the metre gauge would be converted into broad gauge 
by the end of 11th Five Year Plan and 50 per cent of 
the expenditure of the cost of such schemes shall be 
bome by the State Govemments, however, the Department 
of Railways is under the Central Government and 
expenses involved in all the works performed for the 
uplittment of Railways have been bome by the Department 
of Railways, so the expenses involved In the schemes of 
gauge conversion from metre to broad gauge should be 
completely bome by the Department of, Railways. 

As stated by the hon'ble Minister of Railways the 
work of gauge conversion from metre to broad gauge' of 
Jaipur - Sikar-Churu- Jhunjhunu shall be undertaken by 
the end of the 11th Five Year Plan. However. most of 
the people from Rajasthan are either working or doing 
business particulariy in West 8engal, Tamil Nadu, Andhra 
Pradesh and other States. Simllariy. most of the people 
of these areas are working In gulf countries. The routes, 
of this area are mostly busy because of traffic and for 
trade and devotees in large numbers continue to throng 
this area owing to large number of pilgrim places in this 
area. So, this work would give immediate benefits to this 
area and to the Railways so, the work of gauge 
conversion from metre to broad gauge which Is scheduled 
for the end of the 11th Five Year Plan should bo accorded 
priority in the first year of the 11th Five Year Plan. This 
route would be complete after the completion of broad 
gauge work on Jaipur-Sikar-Churu-Hanumangarh-
Ganganagar and Jaipur-Sikar-Jhunjhunu-Rewari to Deihl 
line. 

Sikar is an Important station of Shekhawatl region 
which eams maximum revenue for Railways in the entire 
Jalpur division after Jaipur and Alwar. Which is 
approximately Rs. 80,00,000 per month and It Is really 
necessary to make Sikar Railway Station a Model railway 
station owing to its being a commercial and religious and 
tourist hub. 

There are important educational Institutions in Pllanl, 
Laxmangarh etc. A large number of students. teachers. 
researchers travel to these places. Railways can be very 
useful for the further development of educational areas 
and as far as minerals are concemed, mines of mica. 
gypsum, lime and salt are found in this area. These 
minerals are required in industries like those of cement, 
edible salt etc. The transportation of these goods would 
be more convenient and effective owing to gauge 
conversion on these routes which would be beneficial for 
these factories and particularty for the economy of the 
Railways. 

{English} 

MR. CHAIRMAN: Prof. 'Rasa Singh Rawat, please 
confine yourseif to only five minutes. We have to conclude 
by 12 midnight. I do not think you will ask me to sit 
beyond 12 midnight. 
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PROF. RASA SINGH RAWAT (Ajmer): Hon'ble Mr. 
Chairman, Sir, I am afraid that I would not extend my 
support to the RaHway Budget presented by hon'ble Lalu 
~, since Rajasthan has been grossly neglected in this 
Railway Budget. It is being constantly reiterated here that 
the Railways have eamed a profit of Rs. Twenty thousand 
crores. However, I hesitate to add that they have to pay 
the outstanding dividend of As. Four thousand crore which 
has been included in the profit. Besides, they also have 
to take into account the depreciation which Is negative 
receipt to the tune of Rs. Four thousand crore. This way 
Rs. Eight thousand crores get subtracted and the balance 
is Rs 12 thousand crore. Despite that it is being reiterated 
that the Railways have eamed a profit. I would like to 
tell the Government that one might dream of distant 
horizons but our feet should be firmly placed on the 
ground. They have presented a populist budget. This is 
Laluji's fourth budget. But if I tell hon'ble Minister of State 
in the Ministry of Railways that they have sufficiently 
milched the cow now its time to arrange for its fodder. 
Railway is like a milch cow, which has been milched to 
the hm. The kind of steps that were required to be taken 
for the betterment of the Railways appear to be mi88ing 
in the budget. No aHention has been paid towards 
developing the infrastructure. If I say that now bottle has 
been refilled with seasoned liquor it would not be an 
exaggeration to say so. 

Mr. Chairman Sir, it has been stated that fares have 
not been increased but one can well imagine the loot In 
the name of off-season, full season and 'Tatkal-Sewa'. 
Thereafter certain passenger trains were converted into 
fast trains and their fares were Increased, about which 
no one came to know anything, the same situation Is 
likely to be created in this budget too. The development 
of infrastructure has been vitally ignored in this budget. 
There are neither any long term plans nor any guarantee 
to sincerely implement the ongoing programmes. No 
attention has been paid to all these things. 

Mr. Chairman, Sir, as I said the people of Rajasthan 
are feeling disappointed. It is the largest State in terms 
of its area and Is a border State. Six trains were given 
during the last budget and this time only three trains 
have been given and two out of these would operate 
after gauge conversion. It means that next to nothing 
has been given to Rajasthan. 
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In the last budget 11 trains In Rajasthan had been 
extended and this time only four trains have been 
extended. It will be a consoling factor if the gauge 
conversion going on in Rajasthan for a long time gets 
completed. No work related to new gauge conversion, 
new railway line, electrification or doubHng has been given. 
You belong to Gujarat; Delhi-Ahmedabad Is a main line. 
This is the life line of Delhi, Gujarat and Rajasthan. Had 
at least a scheme of electrification or doubling been 
Included, it would have benefited Rajasthan, Gujarat and 
everybody. Therefore, a high sense of equality should be 
exhibited with regard to the extension of railway lines 
and the allocation for purpos ... 

However, I am compelled to say that the dark clouds 
of politics are enveloping the budget. Many trains were 
given for Uttar Pradesh and Bihar however; no trains 
were given for Rajasthan. So far no one belonging to 
Rajasthan has become the Minister of Railways. As a 
result, from the very beginning Rajasthan was being 
neglected. No one can contest the jugglery of figures 
presented by Lalu ji. People have been mi8led but in 
fact when we scrutinize the budget, we can say that It 
Is more like 'much cry little wool'. 

North-West Railways has be.n the most benefited 
one this time, however, It did not tum out to be useful 
to Rajasthan as It should have. Many announcements 
have been made about rail projects but very little work 
has been accomplished. Through you, Sir, I would like to 
know from the Minister of Railways the number of 
incomplete projects of the current year. Take Ajmer-
Pushkar line. Six years have passed, there Is only a 
small segment of 15-16 kilometers and new railway line 
has not been constructed so far. There are so many 
such railway lines which have been announced or the 
earlier left behind work has been completed but the 
remaining work has been lying pending. Therefore, 
pending projects should be completed quickly. Railway Is 
not ready to execute the works by moving away from the 
beaten track. As a result pending works keep mounting. 
Along with this, absence of necessary reforfY'<: which 
should have been effected In Railways Is also visible. 

Many a times we compare ourselves with China, but 
the productivity of China is many times better than us. 
They have fewer staff than us but here there is 26 per 
cent surplus staff. The capacity of the staff should be 
fully utilized so that, as compared to China, from the 
view point of productivity, profit, more facilities could be 
provided. Railways are the veins of the country through 
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[Prof. Rasa Singh Rawat) 
which blood filled with national Integration flowe. Rail 
connects everybody but in view of safety, security and 
punctuality it has turned out to be a failure. The Mlnleter 
himself may aware that when Delhi·Ahmedabad train 
started for Harldwar, sometimes It arrived half an hour 
late and other times 45 minutes late. Shatabdl train which 
should reach Delhi by half past ten never arrives before 
quarter past eleven. Every train some time or other arrives 
late. When we go to a railway station, it Is written there 
that inconvenience is regretted, train is late by 45 minutes 
but it arrives only after being late for two hours and 
fifteen minutes. Therefore, safety of the train, their time 
schedule and their punctuality should be maintained whose 
absence is clearly visible. 

You should be aware that sanitation year has been 
celebrated. Earlier passenger year has been celebrated 
but what happened to the plight of the passengers? Now 
sanitation year has been celebrated but what is the 
condition of cleanliness? Therefore, I would like to say 
that practice what you preach . ... (Interruptions). You have 
rang the beli. Sir, I am a senior citizen. Railways also 
give concession to senior citizens. Therefore, I should 
also be given concession from your side. Ajmer-Pushkar 
Railway line should be constructed at the earliest and it 
should be extended upto Medata so that Western 
Rajasthan could be linked. The metre gauge line from 
Marwad Junction to Mawali Junction also needs to be 
converted into broad gauge. The matter regarding A/mer-
Chittour is moving at snail's pace. It should be completed 
on stipulated time. The trains which have been announced 
earlier like Ranchi-Ajmer-Garibnawaz have not yet 
commenced operation. At least get the trains run which 
have been announced earlier. At least make arrangements 
for the running of Ranchi-A/mer train. Train to Kishangan/ 
has been started. Train service for Jaipur-Agra Fort-
Gwalior should be extended upto A/mer. During the reign 
of Shah/ahan, there was a link between Agra and A/mer 
but Railways has created distance between them. On 
return it has become a longer route, therefore, I request 
that Jaipur-Agra Fort-Gwalior Intercity should be extended 
up to Ajmer. A new train should be introduced for 
Ahmedabad via Agra Fort-Bandikui-Jaipur-Ajmer-Marwad 
Junction. This was a popular train during the times of 
meter gauge. Hon'ble Minister may be aware of this fact. 
Amritsar-Jaipur Express should be extended upto Ajmer. 
Stoppages of one minute should be given to Ashram 
Express (Super Fast Express) at Byawar and Kishangarh 
stations. Along with this, whichever new tralf\S have been 
announced, once gauge conversion is over, trains should 

be run between Ratlam and Ajmer and Mumbal-Udaipur 
and Ajmer. Rail services have not yet been reached In 
areas like Udaipur-Himmatnagar-Ahmedabad, southern 
Rajasthan and Shekhawati areas. Attention should be paid 
towards these areas also. I have also got linka with those 
areas. I am speaking for them as I have Unks with them. 
Many people belonging to Kerala reside in Rajasthan but 
people are facing problems due to the absence of trains 
to Ernakulam, Thiruvananthapuram and Chennal from 
Ajmer. Therefore, A/mer be connected with all these 
places. Direct trains should be run from Ajmer to Guwahatl 
and Thirupati as Ajmer have Dargahsharlf and Pushkar 
where Hindu-Muslims both come to pay their obeisances. 
Mr. Chairman, Sir, I seek your protection and I would like 
to request that A/mer is known as a religious place and 
the railway city, its importance should be acknowledged. 
As it had prominence in B.B. and C.R., similarly same 
prominence should be accorded to Ajmer in western 
railways and West-North railways. This is a religious place 
situated at the centre of Rajasthan, it should be 
maintained. 

I am thankful to you for giving me a chance to speak. 

[£nglishj 

·SHRr G.M. SIDDESWARA (Davangere): I would like 
to bring to your kind notice regarding the present Railway 
Budget. 

Sir, I have been elected for the first time as Member 
of Parliament from the Dav~ngere Constituency in 
Karnataka. For the railway development works, I 
approached so many times the Hon'bla Railway Minister. 
But I did not get any positive response from the Minister. 

Sir, my Constituency is famous for education and 
industries. For over all development of my Constituency, 
the Railway facllftles are essential. Hence, I request the 
Hon'ble Minister to include in the present Budget the 
below mentioned works: 

(i) Construction of Road Under Bridge (RUB) or 
Road Over Bridge (ROB) near Ashoka Theatre 
In Davangere or erect the double gate; 

(ii) Upgradation of Harihar, Chickjaliur, Holalkere and 
Ramgiri Railway Stations; 

(iii) Providing stoppage of Ranichennamma Express, 
Kurla Express and Ajmer Express at Chickjajjur 
Railway Station; 

"The speech was laid on the Table. 
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(iv) There is a demand ~or Introduction of another 
one Intercity train at 5.30 AM (Davangere) 
between Hubli-Bangalore. But every Tuesday and 
Saturday at 4.35 AM, Vasco-Yashavanthpur train 
is there, Instead of introduce a new Intercity 
train, necessary steps be taken to regular the 
Vasco-Yashavanthpur train and look In to 
reaches Davangere at 5.30 AM Instead of 4.35 
AM. 

(v) To retain the existing Railway gate near 
Gyarehalli Village, Holalkere Taluk, Chitradurga 
District. 

(vi) Extension of Passenger Train No.280 from Blrur 
to Chikkajajur. The present route of the train 
No.2BO is that it starts from Shimoga at 5.45 
PM and reaches Birur at 7.45 PM. 

(vii) Opening of level crossing gate No.305I9-10, Near 
Kodaganur Railway Station, Davangere District. 

(viii) Delay in taking up the works relating to 
Davangere Parliamentary Constituency, those 
sanctioned under 2005-06 Railway Budget, which 
are: 

1. Davangere-Harihara Road Over Bridge in lieu 
of 'level crossing No.207 

2. Davangere-Harihara Road Over Bridge In "eu 
of level crossing No.208 

3. Davangere-Tolhunse Road Under Bridge in 
lieu of level crossing No. 197 

(ix) Provide cross drainage near Chikkandawadl 
Railway Station, Holalkere Taluk, that was 
previously closed during Broadguage Conversion. 

(x) Lessen the height of the basement of Road 
Under Bridge (In Poona Bangalore Road) near 
Bandebommenahalli Village, Holalkere Taluk, 
Chitradurga District. 

(xi) Provide stop to Hubli-Bangalore paaaenger Train 
at Huchhawanahalli Village, near Mayakonda 
Railway Station, Davangera District. 

(xii) Proposed pipeline of Ubrani-Amruthapur Uft 
Irrigation Scheme of drinking water supply to 
Tarikere in Chikkamagalur District and ChaMagiri 
Taluk in Davangera District, crossing at Railway 
line at 42/1-2 near Bhadravathi·Shlvani road. 
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(xiii) The allocation for conduct of survey work for 
Chitradurga Jagalur·Kottur new rail line has 
already been made in the Railway Budget 2005-
06. But I am sorry to say that the survey work 
has not yet been atarted and I request the 
Railway Minister to take immediate action to 
conduct survey on this new Une. 

(xiv) I am glad that the Railway Minister has allocated 
amount for onducting survey for construction of 
new railway lien form Tumkur to Davangera via 
Chitradurga. I request the Hon'ble Railway 
Minister to Issue necessary Instructions for 
completion of the survey work within a year. 

(xv) The Railway Minister has allocated funds for 
completion of the Kottur-Harihar new railway line. 
There Is a general demand of the people that 
this new railway line should be extended upto 
Shlmoga. I request the Railway Minister to 
consider the proposal and extend the Kottur-
Harihar new line upto Shlmoga. 

I request the Railway Minister to look Into the matter 
and do the needful for the benefit of the people of 
Davangere Constituency In Kamataka. 

SHRI ANWAR HUSSAIN (Dhubri): Mr. Chairman, Sir 
thank you very much for giving me, the opportunity to 
participate in the debate. 

I rise to support the Railway Budget presented by 
the hon. Minister of Railways, Shri Lalu Prasadji. The 
hon. Minister deserves congratulations for providing 80 
many good things. But I hail from the North-Eastem 
Region. I cannot be happy with this Budget. However, It 
is Indeed pleasant to hear Shri Lalu Praaadji while he 
says in his Budget Speech: 

_I express my gratitude to the hon. Prime Minister 
for declaring the construction of Boglbeel bridge on 
river Brahmaputra, Rangla-Morkongselek gauge 
conversion and Azra-Bamihat and Dlmapur-Kohlma 
New-line projects as National Projects·. 

But, unfortunately, the hon. Minister of Finance in his 
Budget Speech told that Boglbeel bridge would be taken 
up in the 11th Five Year Plan. So, virtually what the hon. 
Minister, Shri Lalu Prasadji, assured is nothing. We do 
not have any confidence. It is a region always neglected 
by the Ministry of Railways. By this a clear meseage 
goes to the North-Eastem Region that the hon. Minister 
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[Shri Anwar Hussain] 
of Railways who could have taken up the project from 
his own Budget did not car. to do so and the hon. 
Finance Minister's mention does not Indicate that he is 
interested at all for the development of the North-Eastern 
Region only because these projects are from the North· 
Eastern States. But the people of North-Eastern Region 
must be grateful to the hon. Prime Minister because he 
is the person who came forward to declare these national 
projects. 

Sir NF Railway zone consists of eight North-Eastern 
States-some part of West Bengal and some part of 
Bihar. As you all know, North·Eastern States have a 
privilege to have ten per cent of the total Budget allocation 
of Indian Railways or other developmental projects. When 
this ten per cent comes, the Ministry of Ra~ways very 
Cleverly tells us that you are getting ten per cent, but 
actually they bluff us. The major portion of this money 
goes to West Bengal and Bihar whereas this ten per 
cent is fixed for the North-Eastem States. 

My hon. friend mentioned here about the creation of 
a new zone. We are getting 10 per cent additional fund 
of the North-Eastem States. So, I support my frienda. I 
would propose that a new Zone should be created named 
the North·Eastem Railway Zone. 

In the new Budget, no proposal for electrification is 
mentioned for the North-Eastern States. 32 new traina 
are proposed to be introduced but none of the train is 
introduced in the North-Eastem States. 23 traill:ll are for 
extension but no extension is given to the North·Eaatem 
States. No gauge conversion is there In the proposal 
though there are 17 proposals. No proposal for any survey 
is there. This is the way how the Railway MiniatJy is 
treating the people of the North-Eastem States. 

My constituency is Dhubrl. From 2001, about 55 
kilometres of railway line Is for gauge conversion. Not 
even 10 per cent wori( has been completed In theH six 
years. For completion of the 55 kilometres, how many 
decades will be taken? That is my queetion. So, In a 
place, in a district which has about 20 lakh people, not 
even a single inch of effective railway line is there. It is 
a shame on the part of the Railway Ministry. 

The New Moinaguri-Joglghopa line is thare but wori( 
is very slow. I would raise a question. In his reply to the 
Railway Budget, I would like to have ~ clearcut answer 
from the han. Railway Minister. The Government has given 
10 per cent for development of the Norlh-Eaatern States 

in reepect of railway wori(s. With this 10 per cent money 
that has been given to the North·Eastern States, you 
have taken up the projects. 

The Government always takes up very good projects. 
This year also LaJu Prasad ji has taken up very good 
projects. I would like to give an example about the 
functioning of this Ministry. During the Tenth Ave Year 
Plan, there was a target for new lines of 1310 kms. But 
during the five years, this Ministry could construct only 
945 kms. They could not construct 365 kms which means 
a lapse of 28 per cent. There are other examples also. 

As regards the EMUs, there was a target of 1965 
numbers. They could complete only 869 numbers. They 
could not complete the 1096 numbers. That means, they 
could not do 55 per cent of It. So, there is inefficiency 
and incompetency on the part of the implementing 
machinery. The hon. Railway Minister must look into It. 

In the Annual Plan, RS.1510 crore was allocated in 
the Budget of 2006-07. For new lines, the budget 
allocation wu revised to Rs. 2,534 crore at Revised 
estimates stage. The physical target projected at 550 
km8. at Budget Estimate stage hu been reduced to 276 
kms. at the Revised Estimates stage. It means they have 
taken up only 50 per cent of the WOt'k, but ultimately 
they could complete only 180 kms. during this year. 

MR. CHAIRMAN: PIeaae. conclude. 

SHRI ANWAR HUSSAIN: Sir, I am concluding. 

I would like to say a few worda regarding gauge 
conversion. The allocation for gauge conversion works 
has been increased from Rs. 1,300 crore to As. 1,901 
crore at the Revised Estimates stage and the target for 
gauge conversion has been Increaaed from 1,100 kms. 
to 1,225 km8. It Is obaerved that the actual achievements 
of gauge conversion by the end of December was only 
548 kms. 

MR. CHAIRMAN: You please conclude now and lay 
the written part of your speech on the Table of the House. 
I am going to caM the next speaker. 

SHRI ANWAR HUSSAIN: Sir, It Is not written. I will 
take only ono minute more. 

MR. CHAIRMAN: If you do ~ conclude now, I will 
caH the next IPMker and whatever you apeak after that • 
wII not go on record. 
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SHRI ANWAR HUSSAIN: Sir, introduction of 57 new 
trains and extension of 37 trains were announced during 
the year 2006-07 besides increasing the frequency of 12 
trains. It is observed from the Budget documents that by 
31st January, 2007, Railways could Introduce 47 new 
trains and 29 trains were extended, thus leaving a backlog 
of 10 new trains and 8 cases of extension of trains. 

With these few words, I support the Railway Budget. 

·SHRI G. KARUNAKARA REDDY (Sellary): I am 
unhappy that the Railway Budget presented. by the 
Hon'ble Railway Minister neglected the Kamataka State, 
especiaHy In Hyderabed-Kamataka region In Kamataka 
State. More importantly, my Parliamentary Constituency, 
Bellary stands neglected with no facilities provided in this 
year's Budget also. Even though the Railways are getting 
nearly Rs. 1,500 crores income every year from Bellary, 
the Minister overlooked the needs of this area. BeIIary 
District has a glorious past and presently developing in 
the spheres like major Steel Plants, Power Generating 
Units, Oxygen Plants, Sponge Iron and Allied 
Manufacturing Units, etc. and also as my Bellary District 
is having a World Heritage Centre HAMPI. Thousands of 
foreign tourists and tourists across our country visit this 
place. As a result, thousands of people belonging to these 
areas and abroad are in need of enormous and extensive 
Railway transport facilities. During the last three years, I 
am repeatedly requesting the Minister to provide the 
following most important demands. But nothing has been 
done so far. It is like "Blowing of hom to a Deaf Person-. 

First and foremost thing to be done, according to 
me and needs, a medical team (doctors, nurses along 
with emergency medicines) should be present posted In 
each and every long distance trains as the passengers 
are facing huge problems on emergency situations. 

I urge the Minister that more facilities to be provided 
at Hubli which will be benefiting its status as Zonal 
Headquarters. 

The doubling of line between Hospet and 
Papinayakanehall is not fully completed for train traffic. It 
is because of the negligence of Railways officials. I 
demand to take immediate action against such officials 
and I urge the Minister to issue necessary instructions to 
the authorities concerned to complete the work 
immediately to ease the tranic congestion. 

'The speech was laid on the Tablf' 
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I would also like to draw the kind attention of the 
RaIlway Minister to the fact that there are no day-time 
trains between GuntakaJ and Hubli causing lot of hardships 
to the passenger-public and employees of the region. 
Prior to gauge conversion, there were several trains 
passing through Sellary during the day and I request 
through you Sir, to kindly re-Introduce all the trains 
prevailing prior to gauge-conversion. 

Sir, Kottur-Harihar line forms an important link 
between the two coasts, East and West. The line, on 
completion would enable movement of Iron ore and other 
commercial goods to all the three Ports, Mangalore, 
Chennai and Vizag Ports and on the return joumey, tbe 
goods train can carry fertilizers, coal, cement and other 
products. The Hon'ble Minister has allocated very meager 
amount for this project. The line which is economicaUy 
viable, should be given more emphasis and I urge upon 
the Minister to allocate the full amount for the early 
completion of this project. The cost of this project has 
gone upto nearly Rs. 225 crores. The Govemment of 
Kamataka requested Hon'ble Railway Minister to share 
the cost buis on 50:50, as previously it is 75% by the 
State Government and 25% by the Railway •. I urge upon 
the Minilter to consider 50:50 proposal and release the 
required amount fully and the project be completed at 
the earliest. 

Bellary and Koppal belongs to Gulbarga revenue 
di~lslon and people of these districts have to visit 
Gulbarga very frequently. But as it Is, there Is no direct 
train faciUty to Gulbarga. Therefore, I strongly urge to 
introduce a direct train from Koppal through Betlary to 
Gulbarga via Guntakal. 

It Is the demand of our people that the Inter-city 
train between Bangalore-Hubli Is connected In Chikkajajur 
from Bellary so that the benefit of the Inter-City train Is 
extended to the people of Bellary and Koppal. 

Sir, the Train No. 311 Bellary-Miraj and 312 Miraj-
SeUary may kindly be extended to Guntakal which will 
have a larger benefit for the people who seek a 
connection for various trains at Guntakal. This is also a 
long pending demand of this region. 

Sir, it is brought to my notice from Season Ticket 
Travellers Association that timings of Amaravathl Express 
(Train No.722517226) running between Vljayawade and 
Hubli have been changed consequent to the introduction 
of Howrah-Vasco Super Fast Train (Train No.2847/2848). 
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Earlier, Amaravathi Express used to depart from Bellary 
at 7.25 A.M. daily which suits many commuters who are 
more than 300 travelling Hospet from Bellary which is 
very convenient. But now, this is changed to 5.20 AM 
which is very inconvenient. Last train In the day towards 
Hubli is now at 6.10 A. M. i.e. Bangalore-Hubli Link 
Express (Train No.6591/6592). It also causes great 
hardship and inconvenience to daily travellers and general 
public. 

I would suggest the following few options to mitigate 
the inconvenience of train travellers:-

(i) Arranging for departure of Hampi Express (Train 
No.659116592) from Betlary at 6.45 AM Instead 
of 6.00 AM; by making up loose time; 

(ii) Advancing of departure of Bangalore-Hospet 
Passenger (Train No. 583/584) from Bellary to 
Hospet at 8.00 AM instead of 10.45 AM by 
making up loose time; 

(iii) Extending Bangalore-Hospet Passenger (Train 
No. 583/584) upto Gadag and arranging for 
departure from Gadag at 3.00 P.M. daily; 

(iv) Restoration of Guntakal-Gadag Passenger Train. 
This train was running between Guntakal and 
Gadag before gauge conversion. But even after 
the completion of gauge conversion, this train 
has not yet been restored till now; and 

(v) Arrange to make stoppage of Train No.28471 
2848 at Koppal Railway Station being a District 
Headquarter. 

I urge upon the Railway Minister to introduce a push-
pull train between Guntakal and Kottur & Guntakal to 
Gadag as this will immensely help the common people, 
especially office goers and students, of these areas. 
Because of industrial development, every day, thousands 
of employees and the people connected with business of 
these industries are travelling from various places. To 
commute the employees from Bellary, Hospet and Koppal, 
these industries are running number of buses suiting to 
their shift timings. In view of this, I request the Minister 
to introduce the Push-Pull Shuttle train between Betlary 
and Koppal suiting to the working hours of the above 
industries. This will be of great help and assistance to 
the employees and public of this part of Karnataka. I 
also request the Railway Minister to take uP. the work of 
modernization of Hospet and Bellary Railway Stations upto 
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International Standards as these are the most important 
Railway Stations in the State and lot of international 
tourists are visiting these places. 

Similarly, for the last 3 years, I appealed to the 
Minister for introduction of another direct train from 
Chennai to Mumbai and VIb9 111'15'8 via Bellary and Hospel 
as this is the long-cherished dream of the people of this 
region. But no Initiative has been taken 80 far in this 
regard. Bellary is flourishing as a business center and 
there is an urgent need to introduce these trains so that 
business people can benefit more. 

Haspet in Bellary District is an important city with 
World Heritage Centre-Ham pi, the international tourist 
destination nearby. Huge numbers of foreign tourists are 
visiting this international tourist spot, Hampi. Apart from 
thousands of tourists thronging the city, a large number 
of office-goers travel between these two cities daily, 
Therefore, there is an urgent need to ply a push-pull 
train between the two cities not only for the benefit of 
office-goers but also to those wanting to visit Hampl. 

Hampi, being the international tourist spot, located in 
BeHary District, is also a World Heritage Centre. Lot of 
for~gn tourists and Indian tourists are visiting this place. 
There is an urgent need to run a Palace on Wheels train 
in this important tourist spot. 

The Hampi Express which is running between Hubli 
and Bangalore is having only one General Compartment 
and very less number of Sleeper Class Coaches. The 
common people those who are travelling in General 
Compartment and Sleeper Class are facing lot of 
difficulties due to shortage of coaches. I request the 
Railway Minister to include two more General 
Compartment, five more Sleeper Coaches and two more 
3 Tier A.C. coaches in this train for the benefit of common 
people. 

There is only one express train running between Hubli 
and Bangalore which passes through Bellary via Guntakal, 
Ananthpur and another passenger train from Hospet to 
Bangalore via Chellakere, Chitradurga, etc. Both the trains 
consume enormous time and distance. Since the present 
route is quite round about. In this connection, it is 
suggested that a new track may be constructed to connect 
Challekere and Tumkur 80 that the Hubli-Bangalore trains 
plying via Gadag-Ranibennur-Tumkur are made available 
since there is already train track between Bellary and 
Chellakere. If this track of 126 km. is set up, the total 
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distance from Bellary to BangaJore will be reduced by 
110 km. which is really considerable in view of the large 
number of travellers' right from Koppal. 

National Highway No. 13 of Sholapur-Mangalore 
Section crosses one railway line LC: 13 (13-14) near the 
Kanavi Veerabhadra Temple at Km. 298. Due to heavy 
mining activities, number of goods trains carries iron ore 
involving closure of railway gate very frequently as more 
than 30 times. Because of this frequant closure, thousands 
of vehicles are getting struck and hours together traffic 
jams occurring which is giving greater trouble to the 
people. There Is an urgent need to construct a Road 
Under Bridge at this place for the free and smooth flow 
of vehicular traffic. This is the iong pending issue of the 
people of these areas and needs to be teken immediately. 

Bellary City is thickly populated place having a 
population of neariy 5 lakhs. One railway line (LC: 110) 
is crossing at the National Highway No.63 between 
Ankola-Gooty Section. Due to heavy mining activities, 
number of goods trains carries iron ore to different parts 
of country causes frequent closure of the railway gates 
not less than 30 to 40 times. Due to this, vehicular traffic 
is frequently jammed. Most of the time, school buses are 
also caught jammed and students are also greatly suffered 
as 90% of the schools are located at this area. This 
requires immediate Road Over Bridge. I request the 
Railway Minister to take up this project immediately. 

Sir, the last but not the least, the Union Government 
and the Railway Ministry are neglecting the demands of 
the people of Bellary District of Karnataka which·it not 
good and genuine. The people of Bellary 'District and 
other nearby places are very lTIuch annoying against this 
kind of attitude of the Union Government. We have no 
other way but to make Rail Rokos and severe agitations. 
To keep away this type of annoyance of the people of 
these areas, once again request the Union Government 
and the Railway Minister in particular to see that the 
genuine demands of the people of these areas are met 
and favourable action may be taken at the eariiest. 

·SHRIMATI P. SATHEEDEVI (Badagara): The Railway 
budget presented by the Railway Minister is having some 
positive aspects and to that extend it is appreciated. There 
is no intention to increase the passenger charges and 
freightage and the special benefits enjoyed by the weaker 
sections of the society are still continued. It is really 
appreciated. 

"The speech was laid on the Table. 

The state of Kerala contributes much to the revenue 
of Indian Railway. But the Railway budget provides a 
very meager amount for the development of Railway in 
the state of Kerala. The Railway ministry has again bye 
passed the longstanding and reasonable demands of the 
state and no steps were taken for the enhancement and 
progress of Railway in Kerala. 

Out of the newly introduced Gareeb rath one train is 
allotted to the state of Kerala. But the demand for a new 
train to Delhi from Trivandrum is not yet implemented. It 
is really a positive steps to increase the frequency of 
Maveli Express, Veswanthpur Kannur Express and 
Kochuveli Bangalore Expreaa. Considering the fact there 
is no other train from Kannur to Bangalore the 
Veawanthpur Kannur Expreaa should be made a dally 
train. The need for 8 passenger train from Mangalore to 
Callcut and vise versa are the only solution to provide 
facility to the daily commuters though this route especially 
in the morning and evening hours. 

The Link Express which was the train depended by 
the passengers in between Mangalore Trichinapalli was 
stopped recently at the time of extension of Egmore-
Mangalore Express. This has created an alarming 
situation, as the extended train is not capable to include 
the passengers traveling by Link Expr.... Hence the Link 
Express should be reinstated. 

The only solution to the development of Kerala is 
the introduction of the West Coast zone. The genuine 
demand of the people of Kerala may be materialized. 

It Is highly appreciated that survey to new Railway 
lines to Thalassery-Mysore and Nanjankode-Mysore is 
introduced. This survey should be completed immediately 
and the work can start immediately. 

Sir, over a million people of Kerala are now living at 
Delhi and in the surrounding areas like Faridabad, 
Ghaziabad, Noida etc. During the summer vacations and 
the festival seasons special trains should be introduced 
from Delhi to Kerala. The existing trains are quite 
insufficient to accommodate the heavy rush of the 
commuters to Kerala. One train fro!" Deihl to Trivandrum 
via Konkan is to be introduced. Considering the increase 
in the number of passengers the frequency of Rajadhani 
Exprees should be increased to at least 4 days per week. 
The budget allocation for the electrification and th" of 
the construction of over bridges are also very meager. 
There is no mention about the electrification of Shoranur 
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to Mangalore. It should be included. The construction of 
Railway over bridge Nandi is still pending. It seems that 
the construction wing wants to prolong the projects as it 
in beneficial to them. Sufficient pressure from the 
government is necessary to speed up the worX. The 
passenger amenities and safety can be provided, only by 
proper actions. Implementation of 8 hours duty to the 
crew of the Mail, Express and Super fast and passenger 
trains should be assured. The catering service should be 
made service motivated instead of the profit sharing 
attitude. 

The people of Kerala Is really disappointed due to 
he bifurcation of Palaghat division while forming the new 
railway division at Salem. It has really adversely effected 
the functioning of Palaghat dlvialon. Hence the entire 
Keralltes are looking forward for same favourable actions 
from the railway ministry to strengthen the Railways of 
Kerala by providing a new zone in the weat coast. 

I hereby conclude my speech hoping for your 
favourable I18ply and decision in the longer interest of the 
people of Keral •. 

[Trans/ation] 

SHRI TUFANI SAROJ (Saidpur): Mr. Chairman, Sir, 
welcome the budget presented by the hon. Minister 

and through you I would like to draw his attention towards 
certain vital problems of my constituency. The problem of 
conversion of Audlhar to Jaunpur metN gauge into broad 
gauge in my parliamentary constituency was being raised 
for quite sometime which was sanctioned by the hon. 
Minister of Railways three years back. It has been brought 
to my cognizance that funds have also been arranged, 
however, owing to the negligence of the concemed 
officers, there is laxity In the conversion worX from metre 
gauge to broad gauge sanctioned by the Railway Miniatry. 
I would request the hon. Minister to expedIte the worX of 
gauge conversion from metre gauge to broad gauge on 
Audlhar to Jaunpur line. 

Sir, through the Chair I am drawing the attention of 
the hon. Minister for the fifth time towards this problem. 
There is an unmanned level cro.sing at Trllochan 
Mahadev station on northem railway between Varanesi 
and Jaunpur for the last 40 years where accidents are 
very frequent. I have drawn' the attention of the hon. 
Minister several times that there is an urgent need to 
man that unmanned cr088lng since it Is a risky route. 
That crossing is 40 years old, however, no' atten~ has 
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been paid to It. Janghai Railway Station Is a junction 
between Allahabad and Varanasi, however, there is no 
stoppage of mail trains. Inter-city, Punjab Mail, N~anchal 
Express, Ratnagiri, Ganga Cauvery trains etc. which pass 
through this station. The people of that area have to 
travel a distance of 70 kilometres to reach Varanasi, 
Allahabad and Jaunpur. I would request the hon. Minister 
that out of all these trains passing through that station 
whichever train he may find convenient should be given 
a stoppage there. Janghai station is a junction, yet there 
is no platform. There is platform on one side and none 
on the other. That is why common people have to face 
lots of difficulties in boarding and alighting from a train. 
There is no waiting room at the said station. People from 
distant areas come there, as it is a junction, however, 
they face a lot of inconvenience due to rains. I would 
like t., tell the hon. Miniater to arrange for 8 waiting 
room at the said railway station. There is Satharia 
Industrial Development Authority at Jaunpur which Is a 
very big Development Authority and there Is 
Mugrabadshahpur Railway Station near it. 

Sir, the traders have to commute to Delhi from there. 
There is Mugrabadshahpur Railway Station near the 
Industrial area from where Neelanchal Express passes; 
however, it does not have any stoppage there. Due to 
this the traders and the common people face lots of 
difficuhies, if Neelanchal Express is given a stoppage 
there then the Industry can grow further and travelling for 
the traders and the common peOPle. could become easier. 

/EngIish] 

DR. C. KRISHNAN (Pollachi): Sir, thank you very 
much for the opportunity given to me. I am speaking on 
behalf of Marumalarchi Dravida Munnetra Kazhagam 
headed by Thiru Vaiko, beloved leader of the Tamils. 

Sir, I am here only to thank our hon. Ministers, Thiru 
Lalujl and Thlru Veluji for allotting a sum of RS.30 crore 
for my project for broad gauge conversion from Dindlgul, 
Palani to Pollachi, Pollachi to Podanur (Colmbatore) and 
Pollachi to Palghat (Kerala). I am once again thanking 
the hon. Ministers and laying my speech on the Table of 
the House. 

·Respected Sir, I am speaking on behalf of 
Marumalarchi Dravida Munnetra Kzhagam headed by 
Thiru. Vaiko beloved Leader of the Tamils. 

• .... Thls part of the speech was laid on the Table. 
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FIt'8t of aH let me extend my sincere and humble 
thanks for the Hon'ble Ministers Thlru. LBlu ii, and Velu 
ji, for making allocation in the 26-2-2006 Budget Rs. 30 
Crorers for the year 2006-2007 for Broad gauge 
Conversion from Dindigul to Palani, Palsni to Pollachi, 
PoHachl to Podanur (Colmbatore) and Pollachi to Pa/ghat 
(Kerala). 

When this BG Conversion is taken the following 
narrow passages must be made broader to suit the 
present increase in population as well the increase 01 
two wheeler and four wheeler Vehicles. This widening 
and one ROB at Udumalipettai towards Thali road Is very 
important to full fill future generation of Population growth 
Vice-Versa. This Is already in the Sefected list of the 
State Govemment. The schemes are as follows: 

1 . Broad gauge Conversion from Dindigul to Palani, 
Palani to Pollachi, Pollachi to Podanur 
(Coimbatore) and Pollachi to Palghat (Kerala) 
Rs. 30 Crores allotted. 

2. Pollachi-Kottur to Valparai level Crossing, 
widening very essential please 

3. Udumataipettai-Thall level crOSSing Road over 
Bridge already in the list of the State 
Government Recommendation. 

4. Udumalaipettai-Ramasamy Nagar level crossing 
under ground two wheele( passage near 
Rudrappanagar. 

5. Kinathukadavu-Pollachi MuHupadl level crossing, 
Road over Bridge most wanted. 

My constituency POLLACHI Is a place with plenty of 
Coconut trees. TOP SLIP the famous Wild Life Sanctuary, 
PALANI, the very famous pilgrimage center of South India, 
VAlPARAI a hillside Tourist Center. The industries are 
related to the coconut and coir Industries. 

Four dams AINyar dam, Thirumurthy dam, Amaravathi 
dam, Solayar dam are further attractions for the Tourists. 

Sir, the following trains are stoping at Madathukulam, 
Udumalipettai (T.k.), Coimbatore 01. From Date: 
11-1-2003. 

It may be kept in records that these trains and more 
number of trains should stop In the above Railway Station 
Madathukulam which in my native place, even after Broad 
gauge conversion Is completed. 

S.No. Train No. From To Arrival TIm, 

1. n2 Oincilgal 4.40 Podanur 8.40 6.20 a.m. 

2. ns MadurIi 7.30 Podanur 1.20 10.45 

3. 761 Pllghat 11.45 Madurai 6.00 2.20 

4. 768 Madurli 12.40 Pllghat 6.30 4.00 

5. n5 Podanur 3.10 

Palghal 3.00 Madurai 9.00 6.00· 

·SHRI ANANTA NAYAK (KeonJhar): I express my 
gratefulness for giving me an opportunity to articulate my 
views about Rail-Budget 2007-08 In this August House. 
First of all let me congratulate the Hon'ble Union Minister, 
Railways for making a cash surplus budget of Rs. 20,000 
crore and Initiating efforts like covering wooden berths 
with cushions, Increasing unreeerved coaches, facilitating 
the travel of senior citizens and ladles In trains, extending 
sops to the underprivileged and students/job-seekers. 
However, this, to me, to some extent is an eyewash as 
most of the major provisions announced In the previous 
Budget were either not Implemented at all or the execution 
was unbelievably sluggish. 

The ·Outcome and Performance Budger presented 
by Hon'ble Minister paints a grim picture on the 
expenditure front as the railway department was able to 
spend only 66 per cent of total annual outlays of Rs. 
25,648.92 crore. The expenditure on various Items like 
new raHway lines, gauge converaion, rOiling stocks and 
track renewal was well below the revised expenditure 
figures. Further, in some areas the gap between the 
revised expenditure and actual expenses till December 
2006 was quite huge. For example, the Railway 
Department could spend only Rs. 552 crores on 
investments in PSUs against a revised outlay of Rs. 2,028 
crores. The gap in the expenditure and revised outlays Is 
a matter of grave concem and shows lack of planning 
and strategy of the department to carry out the targeted 
activities. 

I would like to thank Laluji 'or the initiation of reform 
measures and achievement of the beat possible operating 
ratio at 78.7 per cent in 2007-08. However, he should 
not take all the credit for the same as all of U8 know 
that any reform measure has a gestation lag. I must take 
this opportunity to state that the measures taken for 

*The speech was laid on the Table. 
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creation of a cleaner and healthier rail network in India 
in Ihe lasl government's era is showing the right results 
today. Further, millions of people of this country, business 
firms and industrial houses should also have been given 
credit as it is due to their mammoth faith in the Indian 
Rail that the present govemment could lay a cash surplus 
budget. 

I am nol in agreement with the Hon'ble Railway 
Minister's affirmation on the present Rail Budget as 'ssm 
adm; Budget: He has announced that Railways is poised 
to make a profit of Rs 20,000 crore during 2007-08 
against Rs 14,700 crore vis-a-vis the previous year. This 
figure is quite misleading and paints a contradictory picture 
when one goes through Railway Ministry's own key 
performance indicators given at page 3 and 4 of Outcome 
and Performance Budget of Railways for 2007-08, tabled 
in 'his House on 26th of February 2007. The actual net 
surplus is 44 per cent (Rs. 11,537.48 crore) Is lower 
than the claimed amount of total profit of Rs. 20,000 
crore. Further, the assertion of the Railways on recorded 
high surplus without putting any burden on the common 
man loses its ground as each of us felt the betrayal and 
deceitfulness of the government when the passenger 
fares, last year, were reduced on one front and more 
amount of money was extracted from the common man 
through invisible means like hiking return reservation 
charges and service taxes. 

I strongly believe that there is a story behind the 
passenger tariff cuts. As we can see the Indian Railways 
have mismanaged passenger movement in the competitive 
environment created by low-cost airfines which target 
richer passengers. Thus, to me, the Iower-than-projected 
higher class earnings in the current fiscal have led the 
Honble Minister to go for a fare cut. With more than 8 
per cent GOP growth, competition is the rule and the 
fare cut is as expected. In this context, I will never give 
credit to the Minister for this fare-cut and I may never 
digest his claim that Rail Budget 2007-08 is a common 
man's budget. 

The Hon'ble Minister has claimed that he had 
rationalised the fare and freight structure. However, a 
miniscule fare reduction may fail to have an impact upon 
the common passengers since the net amount of payment 
relief for lower-class travellers would be very minimal. 
Further, this would get offset by hike in reservation fees 
and Super Fast Charges last year. The net payment relief 
would be highest for AC 1 st class travellers in dHferent 
trains who are from the richer sections of the society. 

This completely shows that thilt budget is not meant for 
common man of the country. 

Sir, if we analyse the trend of freight charges as 
budgeted during the last three financial years, we realise 
that freight Increases for commodities have been 
substantial. Keeping in view the price rise and inflation8IY 
situation in the country, the nominal reduction announced 
by this year's Budget in respect of Petrol, Diesel and 
some minerals and ores movement by rail traffic may 
have a very limited impact on the economy. Overall, the 
freight increase during these years contradicts Hon'ble 
Minister's claims regarding the initiation of a competitive 
market by reducing tariff and reaching the benefits to the 
common masses. The transport cost in India is one of 
the highest in the worfd and needs to be brought down. 

We are always comparing ourselves with China's 
economy. However, we forget the issue of efficiency in 
the two countries. The management of rail traffic, growth 
in the efficiency in the transportation, rationalisation of 
freight charge structure, adequate capacity generation in 
the effective management of assets and resources are 
the need of the hour. These are however, not taken into 
consideration whUe preparing the Budget. 

I express my sincere thanks to the Minister for 
introducing a new train "Garib Rath" from Bhubaneswar 
to Ranchi. We all know that in spite of being rich In 
natural resources, the State of Orissa has been 
economically and socially backward. The transport 
infrastructure is very poor in the State as the State 
Government is running through adverse financial health. 
At this juncture, the Centre should have considered this 
State as a special state and accordingly could have 
planned for the all round development of the State 
infrastructure by increasing rail network. In my view, more 
such Gsfib R81f1s for different destinations connecting the 
State's capital with mega cities could have been planned 
and executed by the Hon'ble Minister. Further, the Hon'ble 
Minister in his budget speech promised to introduce a 
new train from Bhubaneswar to Rameswaram but he had 
proposed to do the same only after gauge conversion. I 
may like to point out here that the Ministry of Railway's 
eartier sanctioned projects for broad gauge conversion 
and electrification have not yet been completed and the 
pace of completion is very slow. The changing economic 
and Industrial scenario requires heavy investment from 
the Ministry for completion of the sanctioned projects, 
surveys, electrifications etc. I am qUite disheartened that 
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the Government has allocated such a meagre budget of 
this kind. 

Sir, Orissa is not only known for its substantial and 
plentiful natural resource reserves and biodiversities, but 
also popular for its tourism potential. Against the national 
average rail route length of 19 Kms/OOO Kms, Orissa has 
an average of only 15.03 Kms. In the past, several 
representations have been submitted for the enhancement 
of rail route length in Orissa for effective utilisation and 
exploitation of abundant mineral resources like coal, iron-
ore, lime stone, bauxite, manganese, dolomites etc. While 
we are proud of possessing such a huge reserves of 
mineral resources, we are ashamed of the abeenee of 
appropriate infrastructure for the same. Since 2oo2..()3, 
the State is marching ahead towards positive 
industrialisation with the help of leading global 
entrepreneurs like poseo, ESSAR, TATA, TINDAL, 
BHUSAN, Arcelor-Mittal. 

I must refer to a rail link between Badampahar-
Keonjhar which was proposed by the Ministry of Railways 
in the year 2005-06 and allocation was made for survey 
works for the same. I got disheartened when I got to 
now about this Ministry's reallocation of a sum of Rs. 
2.00 lakh for the same survey this year. This shows that 
the survey work which was proposed around one year 
back has not been completed yet. This has clearly 
dampened the spirits of the inhabitants of this area. I 
hope that the Ministry will complete all the formalities 
relating to survey and start laying rail tracks to connect 
Badampahar to Keonjhar as a rasult a link can be made 
between Paradip Port, Duburi (Kalinga Nagar Induetrial 
Area), Keonjhar (Tribal, Mines and Industrial area) and 
most commercial city Tata Nagar. 

The link between Barbil and Jurudi has been 
completely washed away due to lack of proper 
maintenance several years before. Therefore a new survey 
should made from Jurudi to Banspanl i.e 12 Kms, which 
can made a direct link with Bhubaneswar, Paradeep Tata 
Nagar via rich mineral area Barbil. So I demand for survey 
works that might have been sanctioned to find out 
feasibility to operate rail from Banspani to Bimlagarh (SO 
Kms). 

Keeping in view the lack of connectivity in the Stale 
of Orissa, the Railway Ministry could increase the rail 
network by operating inter-City expresses connecting 
Banspani-Keonjhar-Bhubaneswar-Koraput Similarly, the 
State's proposal to introduce express train from Keonjhar 
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to Howrah via Tata Nagar could have been examined 
and necessary action taken for the same. This could 
have helped a large number of tribal populations as their 
trade, commerce and business would have increased 
manifold and helped in alleviating poverty from this part 
of Orissa. 

It is, therefore, felt that the industrialisation will lead 
to the increase in the freight and passenger traffic to and 
from Orissa. Keeping in view the increase in demand for 
flow of freight to and from Orissa, the budget could have 
allocated more funds than last year's. The present 
allocation of budget for the State of Orissa is quite 
Inadequate and done in a hurry without putting much 
forethought into the future prosperity of the State's 
economy. 

It is quite painful to state here that most of the 
country side people, due to lack of connectivity are stili 
reeling under poverty and destitution In the resource rich 
State like Orissa. Sometimes while the freight trains are 
operated by the railways, the inhabitant of resource rich 
areas like Jajpur and Keonjhar are deprived of travelling 
by train as no passenger train is allowed to operate in 
these lines. I, therefore, demand that sufficient action 
should be initiated to operate passenger trains connecting 
my constituency, i.e., KeonJhar. 

I am quite disappointed with the Hon'ble Minister's 
lack of sympathy towards the economically backward 
people of States like Orissa. I am also disturbed about 
the slow pace of action of the Indian Railways in meeting 
safety and security requirement both inside the platforms 
and on the trains. I hope that the so called self-proclaimed 
WOnder man Laluji would take steps to speed up existing 
projects In tne backward states like Orissa, minimise 
delays In the operation of railways, establish modemised 
safety and security eystems, reduce wastes and remove 
of Inefficiencies. Since the Budget has not taken long 
term growth factors Into consideration and left the 
backward stat. In their original state, our Hon'bIa Minister, 
Railways can not claim that the Budget Is for ssm sdni. 

SHRIMATI KIRAN MAHESHWARI (Udaipur): Mr. 
Chairman, Sir, I express my gratitude to you for provicing 
me an opportunity to apeak on the Railway Budget. The 
Railway Budget was presented by the hon. Minister of 
Railways, Shrl Lalu Prasad ji in the House on 26th 
February 2007. Today when we are holding a discussion 
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on that Railway Budget. That day when the hon. Minister 
was reading out the provisions in the Railway Budget 
there was loud applause since he had made many 
announcements. Today, when the discussion is going on 
on that budget and had he been present here himself, 
he would have been able to comprehend what we intend 
to say. Making announcements is not sufficient. I would 
like to draw the attention of the hon. Minister of Railways 
towards the announcement made in the past. The figures 
shown by him in the budget are not correct and In a 
way entire country has been taken for a ride. We will not 
be able to satisfy ourselves with figures alone. If we 
come across very good figures or go through the figures 
showing profit eamed by the Railways in crores would 
not be sufficient. Unless that fund is spent on infrastructure 
it does not appear that any effective step has been taken. 
The announcement of railways and the manner in which 
these have been made do not appear to be fulfilled. He 
announced that 32 new trains have been introduced. Last 
time he said that 55 new trains have been introduced 
but for which place these were plied, nobody knows. 
last time also I said that hon. Minister has laid more 
emphasis on Bihar. This is Railway Budget and not a 
State Budget so, while discussing it, we will have to take 
the entire country Into account. When I go through the 
figures of the year 2006-07, the transport cost is shown 
to be Rs. 11537 crore. Similarly, the estimated profit in 
the freight transport for the year 2007-08 is Rs. 11509 
crore, which is 1.12 per cent and 5.76 per cent estimated 
increase has been shown in the passenger transport. If 
there is 10 per cent increase in the economy then this 
increase is considered to be approximately 13 per cent 
in the manufacturing and production sector. If it is 80, 
then the Increase in the railway transport should be at 
least 1.25 times of the growth In the economy, however, 
that much growth has not been shown. The boom in the 
economy is the offshoot of the efforts of thlt NDA 
Government under the leadership of the former Prime 
Minister Shri Atal Bihari Vajpayee. We can see the 
outcome of his revolutionary policies In Infrastructures Uke 
roads, air, ports and construction of houses etc. I would 
particularly mention the dream envisaged by hon. Lalu ji 
during his first Railway Budget speech that by the year 
2020 there would be unigauge In the entire country 88 it 
is under the Govemment's consideration and soon we 
would start functioning on the unigauge and there would 
not be any metre gauge in the country. Our emphasis 
would be on the point that there should be only one 
gauge, unlgauge system in the entire country. But 
progress made in this regard is like a drop' In the ocean. 

Sir, he has said in this budget that If some Island 
like areas are left out, the railway connectivity would be 
provided to that area also. While drawing the attention of 
the hon'ble Minister, who is present in the House, I would 
like to say that I hall from Udaipur, which is an important 
place of Rajasthan, Mewar Is the land of valower which 
has produced worriers like Maharana Pratap and devot8el 
like Meera. Historic city of Udaipur has an Important place 
in the tourist map of the world. Udaipur is well connected 
by road. It has golden quadrflateral road, two national 
highways pass through this city. If It is seen from air 
connectivity point of view, Intemational airport Is being 
constructed in Udaipur. Around 200 crore rupees are being 
spent for extension work In Udaipur which has been In 
progress. I would Oke to thank the Minister of CIvIl Aviation 
In this regard. 

Sir, railway is the cheapest mode of transportation. 
This area Is neglected from rail service. point of view. 
The people want to visit Udaipur. But the cheapest and 
most accessible mean of transport for visiting that place 
is Railways, but this place has remained neglected from 
that point of view. Therefore, more funds for extending 
rail services at this place should be given. He talk about 
unlgauge in his budget speech, but such an Important 
place has been neglected In this regard. Since the 
Introduction of train services In this alVa, the metre gauge 
has been there. When facility of alternative route would 
be provided, Udaipur-Ahmedabad would be the moat 
Important route. Udaipur-Ahmedabad could be an 
alternative route from Deihl to MiJmbal. Deihl Is connected 
to Udaipur, Ahmedabad is connected to Mumbal and has 
got connectivity ahead of it also. There 18 a need to 
connect only Udaipur to Aherndabad. The people of 
Udaipur and Mewar have wrftten many poet cards and 
letters to Lalujl. When we visited him with around 2 lakh 
postcards and signatures. then reapec:t\ng that gesture, 
he said that It has been included in the 11th Five Year 
Plan, Lalu ~ must make It clear in hi. repjy as to what 
prtortty would be given to linking of Udaipur to Ahmedabad 
and the· amount of funda likely to be aHocated for this 
purpose. 

I have gone through all books of budgetary provisions 
but nowhere It has been mentioned that 80 and 80 crores 
of rupees have been propoeed for first year of this project. 
l'tMRfore, first of aU I would like to clear1y know from 
him, if Udaipur-Ahemadabad broap gauge has been 
undertaken In the 11th FIY8 Year Plan, then what kind of 
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priority would be given to it in the 11th Five Year Plan, 
the details of funds allocated in this regard. Therefore, I 
would also like to say . ... (Inltlnvplions) 

{English/ 

MR. CHAIRMAN: You can lay the rest of your speech 
on the Table of the House. 

{Trans/shOO/ 

SHRIMATI KIRAN MAHESHWARI: I will lay it, but 
today you must give some extra time to us. You have 
listened to the senior citizens. we are women, we get an 
opportunity to speak on very few occasions. Railway Is 
one of the most important Issues, therefore please let 
me speak. We are diacuesing unigauge, under that only, 
Mistry ji, I would like to say that if a survey in the entire 
country is conducted, it will be known that stili 20% of 
trains are running on metre gauge and if it is seen from 
revenue point of view, the Ministry of Railways Is earning 
only one percent revenue from it, therefore, It Is e888l1tial 
to do so. If we want that profit should increase and 
Ministry of Raflways should function smoothly, then we 
should pay attention towards connecting Udaipur to 
Aherndabad. 

Alongwith gauge converaion, I would like to remind 
you, that during last year's budget, Shri Lalu Prasad had 
announced that the survey for gauge, conversion of 
Mawali Marwar junction would be conducted, but even 
after lapse of one year, no survey has been conducted. 
This year also we made a mention of It, but I am sorry 
to say that he has nowhere made a mention of it. I 
wouid like to draw the attention because he should 
translate into action the announcements made in the 
budget. When he had announced that the survey from 
Mawall to Malwar junction would be conducted but survey 
is not conducted, who is responsible for this failure? This 
should be kept in view while giving reply in the House 
that he must tell us as to when the work on Mawa!i· 
Maiwar junction would begin, announcement about which 
was made in last years budget, because this route is 
very important as Army Cantt is located in Jodhpur 

. Railways can take money from Ministry of Defence also. 
Earlier also such scheme was formulated, they can get 
money from there also, because Army cantonments are 
there and this would be easiest route to reach those 
cantonment which will connect Browar via Bedo-Sadri, 
Mawali, Nathdwara, Kankroute, Deogarh, and Shim. This 
area is very important. 
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Alongwith it, I would like to make submiulon to 
Introduce some new trains, after gauge conversion or 
Udaipur has been connected to Kota, a local train 
between Udaipur and Kota, Udaipur, and Ratlam should 
be Introduced because work on Neemach Rallam route 
has been going on and It is going to be completed very 
soon, and often the completion of this work, then local 
trains between Udaipur and Ratlam and Udaipur and KOla 
should be Introduced for the convenience of the 
paaaengers. Eafiler, two trains used to run between 
Udaipur and Ajmer, but In this year's budget only one 
train has been shown. 

{EngIIsh/ 

MR. CHAIRMAN: Please conclude now. Since today 
is the International Women's day. I gave you more time. 

... (Inlsntlplions) 

MR. CHAIRMAN: You osn lay It on the Table of the 
House. 

{TransI8Hon/ 

SHRIMATI KIRAN MAHESHWARI: I want to submit 
that eafiier two trains used to run, but now the provision 
for only one train has been made, but we want one train 
from Udaipur to Jalpur, the State capital of Rajasthan. It 
would be better If Shatabdl Express is introduced between 
Jalpur and Udaipur. People will be able to return· on the 
same day in the evening. As It is a tourist spot, Railways 
would also eam lot of revenue from it, it Is my view, 
because nights between these two destinations are always 
full. If train service is Introduced, It will also earn profit. 
... (InlsnupHons) 

{English/ 

MR. CHAIRMAN: Now, Shrl Ravlchandran Slppiparal. 

SHRIMATI KIRAN MAHESHWARI: Sir, please give 
me two more minutes. I will sum It up. . .. (InMmJptions) 

MR. CHAIRMAN: Since today Is the International 
Women's day, I gave you more time. Please conclude 
now. 

SHRIMATI KIRAN MAHESHWARI: Sir, since today is 
the Intematlonal Women's day, please allow me to speak 
for two more minutes. 
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{T"l'JMlionj 

In the end, I would like to say that the Government 
is asking State Governments to give 50% contribution, 
the Minister of Railways had told in his speech that the 
issues of those State Governments would be taken on 
priority basis, which will give contribution of fifty percent. 
I would like to tell that Rajasthan which had faced drought, 
floods and many often calamities should be given status 
of special State, and in these circumstances, It is not fair 
to ask contribution from Rajasthan. 

(T'rBnslaHonj 

Therefore, I would like all the hon. members to 
support me ... (Interruptions) 

{Englishj 

MR. CHAIRMAN: Madam, you please address the 
Chair. It la too hard because it Is in the late hour. 

SHRIMATI KIRAN MAHESHWARI: Yeah. 

MR. CHAIRMAN: And ladles like you should not 
speak so much during late hours. 

SHRIMATI KIRAN MAHESHWARI: Sir, I am Just 
summing up. 

{Translationj 

It is inappropriate to demand 5(\% contribution from 
the States. Till date no Government has ever made such 
a demand. It is inappropriate to demand 50% contribution 
from a State like Rajasthan. The entire expenditure should 
be borne by the Railways as it is earning a huge profit 
from Rajasthan. The Railways is running three heritage 
trains in this State. The palace on wheels earns a large 
amount of profit for the Railways. Hence, it is wrong to 
demand a contribution from Rajasthan. 

With this I would like to conclude my speech and 
express my gratitude to the hon'ble Chairman for giving 
me an opportunity to speak. The Hon'ble Minister of 
Railways is present here. The hon'ble Chairman may 
please convey our demand to him and direct him to give 
the reply. 

·SHRI RAVICHANDRAN SIPPIPARAI (Sivakasi): The 
Railway Budget for the year 2007·08 has got certain 
welcome features and hence I would like to appreciate 

<English translation of the speech originally delivered In Tamil. 
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and support the same on behalf of our party Marumalarchi 
Dravida Munnetra Kazhagam. 

Railways have done a commendable job saving about 
a thousand crores of rupees by way of putting to use Ita 
technical expertise in converting the metre gauge line on 
the Pamban bridge between Pamban and Rameswaram 
spending a mere Rs. 22 crores. Earlier, It was estimated 
that the gauge conversion on this bridge crossing the 
sea would be Rs. 1000 crores. 

I would like to impress upon my colleagues from our 
neighbouring states and MPs from the northern states 
that Tamil Nadu has not got a better deal as you may 
think. There are many announcements of schernes that 
merely remain on paper. We have not got funds allocated 
for those schemes hence most of them remain to be 
promises. 

As far as Tamil Nadu is concerned gauge conversion 
to the tune of 1800 Kms. of Railway lines were to be 
taken up but more than 1000 Kma. of metre gauge Unes 
are yet to be converted to broad gauge lines. Fund flow 
Is not there and the announcements remain as mere 
announcements. From Chennai and Chingleput the 
Railway lines linking Kanyakumari and Tutlcorln are 
considered to be the life line of Tamil Nadu. This stretch 
needs to be converted as double track and proper 
allocation of funds are to be made yet. For name sake 
funds have been provided to take up doubling of .nn.s 
up to Villupuram. 

More than 50% electrification of lines have been 
completed in Kerala, whereas in Tamil Nadu more than 
70% of linea are yet to be electrified. Be it doubling of 
lines or be it gauge conversion, Tamil Nadu is getting 
only lip service and empty promises. Though we have 
able Ministers we are not able to get what is due to us. 

• Our colleagues from our neighbouring state are 
peeved about the Salem Division being carved out of 
Palghat Division. They must know that South Central 
Railway was conceived and created from our Southern 
Railway. We were magnanimous and we expect the same 
from our colleague MPs from the neighbouring states of 
Tamil Nadu. Considering the paucity of time, let me 
conclude my speech highNghting the demands from the 
people of my constituency. Among the Railway men all 
over the country, more than three lakh Rail workers are 
track workers who are known as garJg men or track men. 
They must get a better deal a1teast from the Sixth Pay 
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Commission. They must get a suitable scale and grade. 
Kovilpatti Railway Station in my Sivakasi constituency must 
have an additional Computerized Advanced Reservation 
Terminal considering the ground reality that about four 
hundred reservations a minimum are made everyday. 
SriviHiputhur Railway Station may also be provided with 
Computerized Advanced Reservation ·Centre. Sivakasi. 
Satehiapuram road needs to have a Road Over Bridge. 
An additional day-train may be operated between Thenkasl 
and Madurai. A mere 25 crores of rupees have been 
earmarked for gauge conversion work between 
Virudhunagar and Manamadurai. More allocation may be 
made to complete this project at the earliest. Push pull 
train facllliy is there between Bangalore and Hosur. It 
may kindly be extended up to Dharmapuri. I urge upon 
the Railway Minister that this may be taken up 
immediately. Tamil Nadu has been witnessing more of 
announcements than the completion of Railway projects. 
We are still fighting for our cause to get more Railway 
Schemes for Tamil Nadu. Registering this concem and 
also appreciation for the laudable achievements as an 
expression of our leader VAlKO, let me conclude my 
speech. 

SHRI BAPU HARI CHAURE (Dhule): Mr. Chairman, 
Sir, I am grateful to you for giving me an opportunity to 
speak. I rise to support the Railway Budget. Shri Laluji 
and his team deserve kudos and good wishes of the 
people for introducing Garib Rath without putting extra 
burden on them, providing reservation to SCslSTs In the 
Railways, envisaging the concept of model stations, 
providing bonus to encourage employees and for ensuring 
reservation of lower berths for old men and women. As 
there is paucity of time, therefore, I would like to raise a 
few issues of my parliamentary constituency. There is a 
longstanding demand of my parliamentary constituency 
to lay a new railway line from Manmad to Indore. An 
agitation is going on in this regard for the last 50 years. 
People of my parliamentary constituency are very sensitive 
about it. They have been agitating for the last 50 years 
and it will be intensified if no step is taken in this regard. 
I request you to construct a new railway line from 
Manmad-Malegaon-Dhule-Narayana to Shivpur-Sendhwa-
Indore connecting Maharashtra and Madhya Pradesh. My 
Parliamentary constituency is a backward area. It is a 
tribal dominate(j district and this railway line is very 
important from the point of view of providing It railway 
connectivity. Bumper crop of banana, onions and grapes 
is produced in Dhule-Nasik-Jalgaon area. It is important 
to construct this railw.,. line for the transportation of these 
crops also. Another benefit of this railway line is that It 
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will shorten the present distance of 829 kms. between 
Mumbai to Indore by 250 kms. as the new railway line 
will be constructed on the route of national highway and 
the distance between the two cities will remain only 580 
kms. Hence, this railway Hne is beneficial for the Railway 
Board also. Sentiments of the people of my parliamentary 
constituency, of Madhya Pradesh and Naslk are being 
ignored. I earnestly request you to construct this railway 
line. The people of my constituency question my ability 
to do politics and say that I am not helping them. I am 
raising this issue since 10th lok Sabha. The survey of a 
railway line between Dhule and Narayana has been 
conducted in 1994-95. This Is the track which connects 
Dhule and Nardana Centre to Western Railways. Due to 
lack of financial resources the railway line between 
Manmad and Indore may not be constructed but I request 
that, at least, the 132 krns. long track between Dhule 
and Nardana whose survey has already been conducted 
may please be constructed. Through you, I urge the 
hon'ble Minister to construct this line. 

My second point is that there is a ,longstanding 
demand for doubling of railway line from Udhana to 
Jalgaon i.e. from Surat to Jalgaon. In doubling this railway 
line the problem of acquisition of land shall not aris •. 
Digging is also not required. Hence, "the expenditure Is 
very leas. The doubling of railway line from Udhana to 
Jalgaon and from Jalgaon to Amalner has already been 
done. Even the line between Surat and Udhana has also 
been doubled. However, a pocket of three to seven km. 
on this track Is entirely tribal. At least 10-15 passenger 
trains and 15-20 goods trains ply on this route. Doubling 
of this line will help in development of tribals. The Hon'ble 
Minister, Shri Manlk Rao Is also concerned about It. I 
request you to include It in the next budget. Railway 
Board officials have also understood Its importance but 
failed to accomplish It due to lack of funds and reaouI'CM. 

Besides, I would like to raise a couple of points 
more. Godavari Express runs between Manmad and 
Murnbai. 2117 up and 2118 down Godavari Express, runa 
between Manmad and Kuralya. My district is r.~iporate 
city. There is no special train from there for Mumbai. 
Only a boggie is attached to Godavari Express from 
Chaliagaon. My request Is that Godavari Express should 
start from Dhule instead of Manmad. It will provide relief 
to the people of Dhule. The famous Pune city Is In 
Maharashtra and It hosts IT parks of major companies 
like Infaysis, Reliance and Tata. Therefore, passenger 
traffic has Increased for Pune. At least 100 traina run 
every day for Pune. I request to attach an additional 
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bogie In Mahar&sthra Express to facilitate the passengers 
from Dhule to Puna. 

My other submission is that a new train Khanveshrani 
has been introduced from Mumbai to Bhusaval via Surat 
and from Bhusawal to Mumbai via Sural. It Nns from 
Bhusawal via Jalgaon, Amalner, Dhulia, Shindkhera, 
Chopra, Shirpur, Dharangaon, Nardana, Nandurbar, 
Songarh, Nayapur, Ukai, Vyara, Bardoll, Chalthan, Surat, 
Navsari, Bilmora, Balsad, Vapi, Umergaon, BorivaU to 
Mumbai. The buses of State Transport division and private 
buses carrying thousands of passengers ply daily from 
Mumbai to Bhusawal. In case a train does not Nn, the 
people of South Gujarat and Khandeah area of 
Maharashtra can travel in these buses. 

The Chief Minister of Maharashtra, Shri Vilas Rao 
Deshmukh, has sent a proposal regarding Chhatrapati 
Shivaji Railway Station. The proposal Is about 
development of 20 acres of railway land lying unutillzed 
near this station under B.O.T. The proposal is pending 
with the Railway Board and I would request the officers 
of the Board to implement it. 

Five seats should be reserved in 2810UP Koikata-
Howrah Mail in Second AClThlrd AC from Dhule. Seats 
should also be reserved from Nandarwar to Pune In 
Maharashtra Express, 10390N In IIAc/sleeper coaches. I 
demand for a stoppage of 212912130 Pune-Howrah Azad 
Hind Express at Chalisgaon station. As I have already 
demanded, either a coach In Puna bound Maharashtra 
Express may be added or if It Is difficult to do 80, Azad 
Hind Express may be provided a stoppage at Challagaon 
so that Pune bound passengers may get relief. Slndkheda, 
Nardana, these two-atoppages fall under my parliamentary 
constituency. Last weak, I met Shri Lalu ji and al80 
Member Traffic, Railway Board and reque,ted for a 
stoppage over there. In accordance with the 
recommendations of Member Traffic, Railway Board, a 
letter for stoppage of Howrah Mall at Sindkheda and 
Nardana was forwarded. Within a couple days, another 
letter was sent for cancellation of stoppage at Nardana 
recommended earlier. How strange it is that first a letter 
is sent for providing a stoppage followed by a letter 
canceling the already recommended stoppage. I request 
for a stoppage of Howrah Express at Nardana station. 

SHRI LONAPPAN NAMBADAN (Mukunclapuram): 
Hon. Chairman Sir, though KeraJa has received more 

"English translation of the speech orlglna.lly delivered In 
Malayalam. 

conaideration In this Budget compared to previous years, 
more needs to be done to fuHiI the requirements of our 
state. 

The bifurcation of only Palaghat division, and there 
by creating the Salem division Is a highly objectionable 
step. This Is Ilke conceiving a baby bigger than It's mother. 
If the Salem division waa formed, by cuHlng out portions 
from several other divisions, no one would have objected 
to it. Along with this a west coast zone too should be 
formed. 

The blood pressure of some memba ... shoots up, If 
they even listen to the words Palghat, Mullaperlyar or 
Kaver!. 

Kerala members and MPs are showing restraint only 
because it is part of our culture. It should not be viewed 
as our weakness. 

The work of all eight overbirclges in Mukundapuram 
constituency should be completed in time. The practice 
of levying toll charges for the newly constructed 
overblrdges in Chalakudl and Kalletunkara should be 
stopped. 

The decision to levy toll charges for Railway 
overbrldges across the state of KeraJa should be dropped. 

The railway stations at Chalakkudi, Ankamali and 
Irlnlala Kuda should be upgraded as model railway 
stations and all important trains on the route should have 
hault there. 

The railway porters and other allied labourers are 
working with Indian Railways, since Its very inception, 
their rights should be protected. Those workers who have 
been suspended on unjustifiable grounds, should be given 
back their jobs. 

The steps being taken to privatize railways on a 
stage by stage basis should be stopped. 

In the budget only 10 crores of Np8es have been 
earmarked for the Ankamali-Shabari railway line. The 
expected expenditure for the construction of this 116 Kms. 
long railway line is 5,50 crore rupees. So the Budget 
allocation is abysmally low. It should be increased. 

The process of land acquisition for this railway line , 
should be put on faat track and finished in time. 
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About 207 hectares of land in Emakulam district, 
217 hectares in Kottayam and 47 hectares of land In 
Idukki will be acquired. The land owners whose lands 
will be acquired should be given adequate compensation. 
This should be done, keeping In mind the land value in 
Kerala. 

Let me mention, that the Sabari railway line would 
play a key role In the overall development of Kerala 
state. and especiaUy the districts of Emakulam. Kottayam, 
Idukkl and Pathanamthltta districts will profit greatly by 
this railway line. 

The Sabarlmala pilgrims who come from the 
neighbouring states of Tamil Nadu, Kamataka, Andhra 
Pradesh and northem parts of Kerala will aU benefit by 
the Sabarl railway line. 

This railway line will pave the way for the 
development of several pilgrim centres and tourist spots 
in Kerala. It wlU result In the over all devetopment of the 
entire hill side areas of Kerala. So considering its 
importance, the work on Saberi railway line should be 
completed in time. 

Similarly, it should not terminate at Ashuta, inetead 
the Sabari line should extend from Erumeli. to RaMI 
Konni via Punatoo' up to Madurai. 

I request that the neglect of Kerala, by Indian railway 
should end. and let this Budget be, a harbinger of such 
a change. 

{English} 

MR. CHAIRMAN: Shri Chandrappan, you can make 
a short speech. So many points have already been 
covered; the Kerala issues have already been covered. 

SHRI C.K. CHANDRAPPAN (Trichur): I congratulate 
the Ministry for presenting a very innovative Budget and 
we are very happy that they could make good profit. The 
Minister shared the credit with the workers and alao 
offered a prize for the workers. These are some of the 
very positive things that happened. 

Now, when the RailwaY5 is making a lot of profit, I 
expect that some concrete measu .... should be taken to 
improve the system by adding better infrastructure. I 
propo$8 that the Indian Railways should be made, as far 
as possible. accident-free. One of the very important 
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problems that we are facing today 18 old bridges 
constructed probably at the time of British period. So, 
there should be a plan to repair or even replace the old 
bridges and a180 more efficient Signaling system should 
be introduced. 

Then, Sir, the roiling stock is not up to the mark 
today. When we are thinking of having a railway system 
of world standard, probably emphasis should be made 
for improving the rolling stock also. These are some of 
the important suggestions I would like to make regarding 
the Budget. 

Now. I come to the problems that we are facing, 
and I do not want to repeat all the problems, which have 
already been mentioned here. There is a proposal for 
making freight corridor connecting important cities and all 
that. But In the southem part of the country - Kerala, 
for example, which Is on the southem tip of the country 
-from Kanyakumarl to Chennai, we should make efforts 
so that the bottlenecks will not be there for the freight 
movement and also for the train movement. Here I would 
like to point out one thing. All the trains that are running 
In Kerala wi" pass through Emakulam-Shomur. Ernakulam-
Shomur is an area· where 160 per cent of utilization Is 
taking place. That means, any further movement is difficult. 
For any further development taking place in KeraJa, this 
bottleneck will become a serious problem. 

I think a proposal Is pending before the Railways for 
construction of Edapally-Guruvayoor railway line. If that 
Is constructed, that will act 88 a kind of bypass. Mumbal-
bound trains could go through that line and Chennal-
bound trains can go from Emakulam-Shoranur side. If 
that project is given priority. and also If measures are 
taken to speedily construct the Thanoor-Guruvayoor line, 
Konkan Railways wi" have continuity In Kerala which will 
be extremely useful for the Railways. It will tremendously 
help In the economic development of the coastal region 
of Kerala. 

The Ministry has made a propoaal that the P"llachl-
Palghat Section metre gauge line will be converted to 
broad gauge. I think that it should be given a IitUe more 
priority. The KolJangode-Trichur connection which my 
friends referred to will bring Tamil Nadu and Kerala closer. 
It will be a very important short route for movement of 
tourists and pilgrims. 

So far as Kerala is concerned, the Minister hirnseH 
was saying in some of his speeches that Kerala has 
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broad gauge lines from one end to the other of the State 
with a IiItle gap near Shoranur. I urge the Govemment to 
fill up that gap very quickly. Also, electrification of line 
from Shoranur to Mangalore is very important and it 
should be taken up on high priority basis so that Kerala 
can claim that it has electrification from one end to the 
other end of the State because Kanyakumari-Trlvandrum 
section is going to be electrified. I hope these suggestions 
will be considered and some positive response will be 
given by the hon. Minister in the reply. 

Regarding the issue of Railway Zone, we spoke a 
lot about Salem and Palghat already. We are not against 
Salem. Our only aim is that Palghat should not be made 
unviable. A decision should be taken to create a new 
zone in the southern part of the country named Western 
Zone. That Western Zone should include Trivandrum, 
Palghat, Salem and also a part of the Konkan Railways, 
probably from' Goa to Bangalore. That will be a viable 
zone. If that zone is built, probably administration will 
become better. It would be a more coherent, more 
compact zone and Railways would be able to give more 
satisfaction to the people of that region. 

I say this because from Kerala there has been a 
demand all the time that there should be a separate 
zone with headquarters in Kerala. I think this zone is 
now viable. I look at it very positively. With the creation 
of a new Division in Salem, now there are three 
Divfsions-Trivandrum, Palghat and Salem. Then if you 
take this part of the Konkan Railway then a zone will 
come which will have Tamil Nadu, Kerala and Karnataka. 
So, I request you to consider this favourably. 

I thank you for your indulgence. With these words, I 
conclude. 

[Trans/stion! 

DR. SATYANARAYAN JATIYA (Unain): Mr. Chairman, 
Sir, today the House is deliberating on the Railways at 
length. Two Ministers of State in the Ministry of Railways 
are present in the House. When Rail Budget was being 
read out, I was of the view that Madhya Pradesh would 
surely be given some additional facilities. like current 
year, last year also I had expected. So far as expansion 
of railway is concerned, I would say that there Is a need 
to do lot more to meet the expectation of the people. As 
railway is the life line of commonman. In thi~ contest I 
would like to say the following lines: 

"Jansamanya ka sarokar hai rallon se, 

Isllye sanraksa ke kaam ko de poora anjam, 

surakshit ho rail yatra pahunche samay par apne 
gantavya mukam, 

khan paan seva mein ho sudhar, 

swasthyaprad Khadya samgri aur Peyjal sudh mile 
yatriyon ko 

railway station par hogi poori swachchhata aur safai, 

tabhi kahne main baat hogi ki ham aapko de badhai'" 

Despite this, people expect a lot from the railways. 
The hon. Minister has said that old coaches of the trains 
will be replaced by new ones and 800 additional coaches 
will be added. I expect the railways to add said new 
coaches in all the trains, but how the railways would 
manage with thes~ coaches? At present some of the 
coaches in trains are in a very bad condition. Indore 
coach in train which starts from Hazrat Nizamuddin is in 
a very bad shape. Therefore, there is a need to change 
all such coaches and there is a need for providing drinking 
water in general compartments and also arrangement for 
light needs to be made. I expect the railways to 
manufacture well-designed coaches with enhanced seating 
capacity. 

The railway proposes to upgrade 300 stations. I hope 
the hon. Minister will surely include Indore, an important 
station and also Nagda and Vikr~mgarh Alot stations in 
this project for upgradation. 

Railways have declared 2007 as the sanitation year. 
Cleanliness is greatly needed but the employees engaged 
in this task should not be exploited. They should get fair 
wages and other facilities, as the number of people 
employed for this purpose is not so much. Therefore, I 
expect the railways to provide them additional incentive. 

The section between Neemach and Ratlam has been 
converted into broadgauge. It has instilled great hopes. 
Introduction of a train between Mahakal-Puskar on Ajmer-
Ullain section can be immediately helpful. I would urge 
the Ministry to start a train on this route. Similarly, a 
direct train for Indore-Unain-Ratlam-Udaipur and a Garlb 
Rath on Ujjain-Nagda-Kota-Haridwar route should alsq be 
started. It will be much better if an intercity 011 Una in-
Ratlam-Neemach-Chittorgarh route Is started. The demand 
for a DMU between Unain-Indore has been outstanding 
for long. Jaipur-Kota-Shamgarh train shOuld be extended 
upto Nagela, Ratlam. Nagela is an important station. Very 
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large number of labour.... stay here. Eartler all the trains 
used to stop here. The stoppage of aU the traint should 
be restored. 2909/2910 Garib Aath al80 should be 
provided a stoppage at Nap. The stoppage of 29411 
2942 Ahmedabad-Asansole-Ahmedabad Express and 
Parsvanath Express which was cancelled and 243112432 
Ni:aamuddin-Thiruvanantpuram Aa;dhanl Express should be 
restored. Samprak Kranti Express should also be provided 
stoppage at Nagda. Similarly, 2449/2450 Nizamuddin-
Madgaon Goa Samprak Krantl, 265312654 Chandhlgarh-
Kochuveli Kerala Samprak Kranti Expreaa should be 
provided a stoppage at Nap. Ratlam-Bhopal Intercity 
and Indore-Pune Expreaa should be provided a stoppage 
at Khachrod. There has been a demand for it for long. 
As Vikramgarh Aalot Is a big pUgrim centre, therefore, I 
would urge to provide a stoppage of 297412973 Jalpur-
Indore-Jaipur Expreaa and 243212431 at Aalot station. 
There is a need to upgrade the waiting room over there. 

Now, I would take up the iaaue of change in timing 
of trains. Hazrat-Nizamuddin Express should start at such 
a time that it can reach Uliain at 8 and Indore at 9.30 
hrs. The said train should be provided a stoppage at 
Mahidpur Aoad station. Survey for doubling of Uliain-
Indore railway line should be conducted. Adequate funds 
should be allocated for doubling and electrification of said 
line on priority basis. Along with the proposal for gauge 
conversion of Aadam-Indore railway line, the gauge 
conversion of Ujjain-Fatehabad-Chandhrawaliganj should 
also be taken up. laying of a railway line between Ujjaln-
Agra-Susner-Ramganj Mandi via Jhalawad is urgently 
required for the development of this area. Aatlam, Bhopal, 
Nagda, Kota stations should be expanded and upgraded. 

With this, I would like to thank the hon. Minister. As 
both of the Ministers of State are quite experienced. I 
hope they would do the needful. 

{English} 

·SHAI CHENGARA SUAENDAAN (Adoor): Hon'ble 
Sir, this is third consecutive Aall Budget of Shri laloo 
Prasad Vadav. I congratulate him for year after year 
presenting pro-common man, rail budget, and not making 
any increase in the fare, rather he has slightly dec:reued 
it this year. So, he deserves all my wen wishes and 
congratulations. But I would also Hke to draw his attention 
towards a long pending demand of the people of Kerala. 
For quite a long time people of Kerala are demanding a 

·The speech was laid on the Table. 
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separate raHway zone for Kerala. But Hon 'hie MIni.er 
has Ignored their this demand. So, I request him to pay 
attention towards this demand. 

In Kerala there is a Palakkad Aallway Division. Now 
this Division has been bHurcated into Palakkad and Solam. 
Selam is in Tamilnadu. After the formation of new dlvlalon 
in Salam, the majority work of Palakkad division will go 
to Solam. This will adversely affect the interests of the 
people of Kerala. As per the bifurcation proposal Selam 
Division will be bigger than Palakkad Division. It meana 
child will be bigger than mother. It should not be allowed 
to happen. So, I request Hon. Aall Minister to interfere 
in this case Immediately and protect the interests of the 
people of Kerala. 

As we all know a large number of Keralites are Hvlng 
in Bangalore and Delhi. They are doing different jobs in 
the service of nation and humanity. We had demanded 
for more trains from Bangalore to Trivendrum and from 
Delhi to Trivandrum and vice-versa so that there could 
be better rail connectivity. But In thie rail budget there is 
no mention 0' any new train between the above 
mentioned destinations. We again stand by our demand 
and request Hon. Aail Minister to introduce some more 
trains on these routes. In the same way Govemment 
should also introduce some more trains on Kollam and 
Chengotta railway line. There is huge work of gauge 
conversion is going on Kollam, Viruclunagar railway line. 

This work of gauge conversion was started in 1998 
and it could have been completed long ago, but this Is 
very sorry state of affairs that it still eontlnu ... 

The work of gauge conversion has been almost 
completed only from Kollam to Punular. The work of 
gauge conversion from Punnular to Sankotta is yet 10 be 
taken up. It is estimated that there wiD be need of Rs.300 
cror.. for this work. But the GoYl. have allocated only 
100 erore rupees for this purpose. It means it will lake 
years to complete this work. This Is my humble 
submission to the Govt. that it should aUocate more funds 
for this purpose so that this work is completed this year 
itseN. 

Now, I come over to my conatituency-Adoor. This 
part of land Is very rich in nature and a large number of 
domestic as well as international touriata visit different 
tourist deetlnations located In this area. But most of part 
of this conetttuenc:y is not connected with railway network. 
So, I reqUMt that Government should lay down • new 
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railway line from Chengannur to Trivandrum via Adoor 
and Kottrakara. A.M.C. Road - parallel railway line from 
Chengannur to Trivandrum via Adoor and Kottarakkara 
will boost mobilization and tourism in this area. So, Govt. 
should immediately take steps in this direction. I also 
request the Govt. to build one over bridge at 
Avaneeswaram on Kollam-Senikotta railway line as 
thousands of vehicles pass through this railway crossing. 
Very often accidents are witnessed on this spot, so an 
over bridge is urgently required there. 

Sir, Kerala is famous as God's own country. Every 
year lakhs and lakhs of people visit Kerala. But condition 
of railway stations and platforms is not as per the 
international standard. So, I demand that more funds 
should be allocated for the upgradatlon and modernization 
of the railway stations and platforms. 

With these words, I conclude my speech. 

"DR. SEBASTIAN PAUL (Ernakulam): I support this 
year's good news' budget, presented by the Railway 
Minister. It must be said to his credit that the Minister 
has given professionals in Rail Bhavan ample freedom to 
operate in the best interest of his Ministry. The result is 
as surplus of Rs. 11,000 crore and a profit of RS.20,OOO 
crore. It makes the Railways the country's largest profit 
making entity, leaving behind ONGC and Reliance. In a 
sunshine atmosphere, the Minister was able to present a 
please all budget. Instead of resting on his laurels, now 
is the time for the Minister to think beyond his term. He 
should now concentrate on improving security and service 
quality. Privatising services may seem to be good for the 
time being. But in that process, Laluji is neglecting the 
men who enable his team to write an unbelievable 
success story. The sad plight of the porters, vendora and 
stall owners, who are facing an uncertain future, should 
attract the attention of the populist Minister. Privatisation 
is making them jobless. Let us not forget that those 
humble people are also entitled to hear the good news. 
To start with, I request the Railway Minister to personally 
address their problems. Apart from the surplus and profit 
statement, it is a balance sheet of human misery. The 
sight of a starving porter at the entrance of a railway 
station is not an auspicious sight. 

[Trans/shoo} 

DR. RAMESHWAR ORAON (Lohardaga): Mr. 
Chairman, Sir, I would like to express my thanks to you 

"The speech was laid on the Table. 

for the opportunity you gave me to speak. I rise to support 
the Railway Budget on this occasion and would like to 
extend my thanks to the chairperaon of UPA, Shrimati 
Sonia Gandhi, hon'ble Prime Minister, Manmohan Singh 
and hon'ble Minister of Railways Shrl Lalu Prasad jl. They 
deserve this commendations because when I was not a 
Member of this House the palpitation of hearts of lakhs 
of crores of people like me used to increase at the time 
of presentation of Rail Budget. People were concemed 
that railway fare would increase. Traders were also 
concemed about the prospective increase In the freight 
charges. However, during the last three-year tenure of 
UPA govemment, under the leadership of the Minister of 
Railways, neither freight charges nor railway fare has 
increased. Really it is a commendable performance of 
the Minister of Railways. Not only this but there are other 
reasons as well for this commendation. Relief has been 
provided to all sections of society including farmers, 
traders, students and the candidates going out to appear 
in competitive examinations for jobs. The hon'ble Minister 
of Railways also deserves commendation as the backlog 
vacancies for SCs and STs are also being filled up. The 
hor:'ble Minister of Railways and the UPA Government 
have done a commendable work by introducing 'Garlb 
Rath' for poor and middle class people who did not afford 
to travel In AC Coaches. Now these people may also 
avail this facility. I would also like to extend my thanks 
to the hon'ble Minister of Railways for the modemization 
of railways being undertaken. It Is also a good thing. 

Lalu Prasad)1 has elevated the prestige of politicians 
by way of bringing improvement in Railways because till 
now It was prevalent perception among common people 
that Government Undertaking are not set up to eam profit. 
Rather these are set up for the benefit of politicians or 
the people because profit cannot be earned by the 
govemment sector undertakings. Lalu jl has changed this 
perception. During the NDA regime Railway was running 
in loss and to make up this loss rail fare and freight 
charges were being Increased. He has altered this 
situation and has proved that a politician can also aiter 
the trend by way of efficient management and can 
motivate the Undertakings like railway to earn profit and 
get it earn profit. For this, I would once again like to 
extend my thanks to you. 

Several Committees were constituted to Improve the 
financial condition of Railways. The main among them 
was constituted under the chairmanship of K.C. Pant who 

\ 

was the Deputy Chairman of the Planning Commission. 
Thereafter, Rakesh Mohan Committee was constituted. 
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All these Committee8 had recommended for the coat 
reduction in railway enhancing its productivity. Onty then 
Railway can eam profit. Its network can be expanded by 
way of laying new lines and facilities can be provided to 
the passengers. The Indian Railways have taken 
advantage of it and today we find that railway is in good 
position and is fUnctioning well. 

Mr. Chairman, Sir, now through you I would like to 
draw the attention of the hon'ble Minister of Railways 
towards some of the problems being faced by railways. 
As the months of December and January come, railway 
passengers become very apprehensive about the timings 
of Railway. Dense fogs envelop entire North India and it 
is on account of this that either trains are delayed or 
cancelled and passengers have to face dlfficuHies and 
railways also suffer loss. In this regard I would like to 
give a suggestion to the Ministry of Railways that It should 
develop anti-fog technique, so that, train may run even 
during foggy condition and passengers may not face 
difficulties and railways may not suffer loss. Sir, we live 
in a metropolitan city where there is much crowd and 
ordinary passengers face difficulties in boarding trains. In 
this connection I would like to suggest that only 
passengers should be allowed to enter in railway stations 
as is done in airports. In this way we can get rid of this 
problem. 

Sir, since I hail from Jharkhand so how can I 
conclude without speaking about Jharkhand. The people 
of Jharkhand are very disappointed from this Rail Budget. 
Nothing new has been provided to Jharkhand in this 
Budget. So, I would like to present some of the demands 
for Jharkhand State which I read. 

Lohardaga-Gumla-Simdega line should be constructed. 

Lohardaga-Tori line should be completed at the 
earliest. 

Station in Loharctaga should be located near the town, 
as presently it is 6 k.m. away from the town. 

The Railway projects which are pending in Jharkhand 
should be completed at the earliest by way of 
providing them funds. 

Ranchi-Delhi Rajdhani should be made daily. 

Jharkhand Express should be run at right time, 
presently it runs late. 
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At the end a Railway zone shoutcl be set up In 
Jharkhand covering Ranchl-Dhanbad-Chakradharpur-Adra 
Division. With these words, I conclude. 

/English} 

SHRI P.S. GADHAVI (Kutch): Thank you very much. 
I would like to express my views on the Railway Budget. 

In the Railway Budget, the hon. Railway Minister has 
not taken care for the regions from which the Railways 
generate more Income. In that, Gujarat can be said to 
be highest revenue generating division In Westem Railway. 
In Westem Zone of the Railway in Gujarat State, Railway 
is having the longest kms. of ita line and therefore, it i8 
the demand of Gujarat to have headquarters of Western 
Railway at Ahmedabad, which the hon. Railway Minister 
has not accepted in this Budget. 

Railways can even generate more Income, If the 
Railways can go for the third track between Ahmedabad 
and Mumbai. This demand is also not accepted in this 
Budget. In Gujarat, there is a longstanding demand of 
having connections with Mumbal from Bhuj, Rajkot, 
Bhavnagar and Ahmedabad, but no new railway line has 
been announced in this Budget from the above referred 
cities to Mumbai. Hon. Railway Minister knows very well 
that at present, there are two express trains from Bhuj to 
Mumbai and are regularly running with over capacity and 
there is a genuine demand for having new express train 
from Bhuj to Mumbai and also there is a longstanding 
demand from the people of my constituency, that is, Kutch 
to have extension of Howrah-Ahmadabad Express up to 
Bhuj at least 3-4 days a week. This demand also has 
not been accepted. 

In this Budget, for GUjarat, out of 32 new trains 
announced by the hon. Minister, only two trains are for 
Gujarat, that is, Vadodara-Bhllad Express and 
Gandhidham-Palanpur Express, out of which Gandhldham-
Palanpur daily train was already there. on meter gauge. 
So, there is no train for Gujarat now. 

There is a longstanding demand for gauge conversion 
between Ahmedabad-Udaipur which can connect 
Ahmedabad-Udaipur. But they say that it can be done 
during the 11th Five Year Plan. But we do not know 
when it will be taken up. 

Sir, in ail, extension of 23 trains has been announced 
in this Budget. But there is no train for Gujarat There is 
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only one train from Ahmedabad-Faizabad-Sabarmatl 
Express to Varanasi. But It is not for Gujarat. There was 
a demand for increasing the frequency of the trains. The 
frequency of only one train, namely, Ahmedabad Expreaa 
has been increased from three days to four days. 

Then there is no mention of Gareeb Rath for the 
poor people who are coming from Bihar and Uttar Pradesh 
to Surat and Gandhidham. No Gareeb Rath has been 
announced in this Budget. There is a long pending 
demand for the intercity train between Ahmedabad-Baroda-
Bhuj. There is a long pending demand for the gauge 
conve,..on between Samdari-Bhildl line. If this line Is done 
then the whole westem part of the North India can be 
joined with the Kandla and Mundra Porta. Kandla and 
Mundra have become the gateway for the whole of North 
India and right from Pathankot-Bikaner-Junagarh Jodhpur 
can be joined. 

The hon. Minister has not considered any demand 
of the Gujarat. They were: .(1) facilities of double decker 
container on Kandla-Bhatinda Railway line; (Ii) Gauge 
conversion of Bharuch-Dahej Railway line; (Iii) construction 
of missing link between Patan and Bhiladl (broad gauge 
line); (iv) gauge conversion of Ahmedabad-Uadalpur 
Railway line; (v) Surat-Hazira New Railway Une; (vi) gauge 
conversion of Bildi-Samdarl Railway line; (vii) shifting of 
Western Railway headquarter to Ahmedabad; (viii) starting 
of new railway lines; (ix) gauge conversion of rail lines; 
(x) gauge conversion of Surendranagar-Dhrangadhra, 
Mehsana-Patan; (xl) miSSing links of Patan-Bhlldi, Surat-
Hazira; (xii) third track between Ahmedabad-Mumbai; and 
(xiii) starting of new railway lines. 

The following demands of the people of Gujarat have 
not been accepted: Bhuj Vadodara Inter City; Bhuj-
Hyderabad Express Train; Bhuj-Puri Express Train; and 
Bhuj-Hardwar Express Train. So, I would say that Gujarat 
has been neglected even though Gujarat generates more 
and more revenue. I would submit that injustice has been 
done to Gujarat should be undone and demands of 
Gu;arat be accepted. Our demands for the following 
sectors have not been accepted: (1) Viramgam-
Sankheshwer; (2) Daman-Naslk; (3) Nadlad-Taraput-
Kheda-Matar; (4) Godhra-Dahod-Indore-Devas; (5) Tarapur-
Mahedavad; and (6) Ahrnedabad-Khedbhrma-Ambajl. 

MR. CHAIRMAN: You please conclude now. 

SHRI P.S. GAoHAVI: Sir, I may be allowed to lay 
the remaining part of my apeech. 

MR. CHAIRMAN: You can lay. 

·SHRI P.S. GADHAVI: Our demands for the following 
sectors have also not been accepted: (1) Mahesana-HarlJ-
Radhanpur; (2) Vejalpur-Botad; (3) Rajkot-Jalpur-Marward; 
and (4) Porbandar-Porbandar Port: 

MR. CHAIRMAN: Mr. Mistry, if you want to speak 
today, please be brief because it is already 11 o'clock. 

SHRI MADHUSUDAN MISTRY (Sabarkantha): Sir, I 
have a few things to say. First of aU, I would congratulate 
the Railway Minister for presenting a Budget which has 
such a huge profit because at one stage the RaIlways 
was literally in a 1088. In fact, the Idea was to privatize 
It but that seem to have gone completely awry as the 
Railways is making a profit. Not only that, it is becoming 
a model to study by a number of premier institutions of 
thla country and abroad. I would also congratulate the 
R£llway Minister for looking after the poor people and 
especially, the second class passengers, the old age 
people, the handicapped people and for increasing the 
amenities and facilities in the trains. 

Therefore, the poor people, the ssm sdml have 
remained the central focus of this Railway Budget and I 
would like to congratulate the han. Minister and his entire 
staff and his other two colleagues In the Ministry for their 
endeavour. I would also like to congratulate the hon. 
Minister for sanctioning the Khelbramha-Abu Road railway 
line for which a survey has already been initiated In 
Gujarat. 

Sir, in so far as my constituency is concemed, I 
would like to request the hon. Minister for considering 
the missing link of 15 kilometers between Morasa and 
Shyamlaji in the Ahmedabad Division. A survey was 
conducted when Shri Nltish Kumar was the Railway 
Minister. However, I have been assured by the present 
Railway Minister that he would do something about thla 
line. I hope, while replying to the debate on the Railway 
Budget he would announce something positive in this 
regard. 

MR. CHAIRMAN: You may wish him all success. 

......... This part of the speech was laid on the Table. 
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SHRI MADHUSUOAN MISTRY: This can seNe as 
an alternative route. It would go from Delhi to Chlttor to 
Udaipur and from Udaipur if this miNing link is 
constructed, then the route could be connected to MLmbai 
via Morasa and Baroda. This could serve as ¥ third route, 
like the one that exists between Ahmedabad-Palanpur. 
Abu Road and Delhi. The second route that exists II the 
Mumbai·Vadodara·Godhra·Ratlam·Mathura and Delhi. If 
this missing link is constructed then It could serve as a 
third route. 

Sir, my second suggestion to the Railway Minister is 
that the Railways should think about classification of 
certain stations. Certain stations have been classified as 
"B' ·C', '0'. Same is the case with the railway crouings. 
Certain railways crossings have remained unmanned for 
some 20 to 30 years. But now vehicular traffic has 
increased and there is a growing demand for proper 
manning of the railway cr088inge. In fact, the villagers, 
especially around the crossings have been making thie 
demand. Moreover, poor people, especially the farmers 
face a great deal of problem also. In some cases It is 
seen that If a railway line Is passing through the fields, 
then sometimes one part of the field stands on the one 
side of the railway line and the other part of the field is 
on the other side of the railway line and such a thing 
poses a great difficulty for farmers in irrigating the fields 
and also in certa!n cases people find it difficult to carry 
the telephone lines. In such cases people would have to 
seek permiSSion for doing such things and it takes a lot 
of time. The Railway Division is also far away. Take the 
case of my constituency. One part falls in the Ahmedabad 
Division and the other part falls in Ajmer Division. We 
hardly have any connection with Ajmer as such. This 
difficulty needs to be resolved. We should find some 
permanent mechanism within the Division to deal with 
such complaints. There are DRMs, but they have many 
other things to deal with. There are engineers and other 
people also but the Railways does have not office,. meant 
specifically to deal with such complaints of the people. 

Sir, another point that I would like to bring to the 
notice of the han. Minister Is that before gauge conversion 
took place, there were two to three trains that were 
running between Delhi and Ahmedabad w. Abu Road. 
But after gauge conversion there ia only one train running 
between Abu Road to Ahmedabad and another train runs 
in the evening from Ahmedabad to Abu Road. So, there 
are only two trains running between these two places In 
a span of 12 hours. People have to wait for long hours 
and there has always been a demand, not for a new 
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train, for extension of services of lralna and for ltoppagee 
of other trains pua/ng through these stations. 

MR. CHAIRMAN: Shrt Mistry, you may please address 
me. If you address me, then also the hon. Minister can 
hear you. 

SHRI MADHUSUDAN MISTRY: Sir, there has been 
a long pending demand for a passenger train on this 
route. I would like to request the han. Minister for consider 
running of a MEMU train between Ahmedabad and Abu 
Road. There is one more demand from the people of our 
area. Palanpur is considered to be the city of diamonds. 
Business worth crores of rupees takes place in this city 
and this city needs to be linked with Mumbal. This has 
been a demand for a very long time that Palanpur should 
connected directly from there to Murnbai. Now, the trains 
originate from either Jodhpur or from Jaipur. People 
boarding the train at Palanpur hardly get an opportunity 
to sit and travel by these trains. 

23.00 hr •• 

I would request the Railway Ministry and the Railway 
officials to consider my pOints sympathetically and If there 
are more suggestions, I win hand them over tomorrow. 

SHRI MANJUNATH KUNNUR (Dharwad South): Sir, 
I thank you very much for giving me this opportunity to 
speak. 

Sir, this is the fifth time that I am speaking on the 
floor of the House on this aubject. I am more Interested 
about construction of one ROB In my dIatrIct headquarters, 
Haverl. The hon; Railway Mlnleter, Shri Lalu Prasad, has 
said that their groee traffic earning has been projected 
as As. 71,218 crore. Now, the Government of Kamataka 
has agreed to bear 50 per cent of the construction of 
ROB in lieu of a RUB at Haveri. The Government has 
agreed to bear 50 per cent of the cost. Our hon. Minister, 
Shri Velu, had come to Hubll three monthl back and he 
saw the exact position with his own eyes and he was 
kind enough to call me for a meeting. I am very proud 
of the hon. M1niater. He had instructed his officers but 
the General Manager of the South Western Railway has 
not heard him. This Is the fifth time that I am speaking 
in this august House and the work is still getting 
postponed. 

You may think that the construction of ROB is very 
eaey but he knows the exact position. I am bringing to 
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the notice of the House that lakhs of people are interested 
in this. It is most inconvenient for lakhs of people who 
cannot carry their foodgrains and other things and who 
cannot cross the RUB which was constructed hurriedly 
and its technical feasibility is not there. Therefore, in lieu 
of the RUB, they want an ROB. I request you to consider 
my request this time at least. In Hindi, they say it as 
"Dariya me khas khas· Being a Member of that particular 
parliamentary constituency, I am raising It. The MPs who 
were representing my constituency earlier had also raised 
in this House. Why has it not been takon into 
consideration? They have written a letter that if the entire 
cost will be borne by the State Government, then they 
will consider it. How could it be possible for the State 
Government to give the entire amount? Therefore, I 
requ8st the hon. Minister to consider the construction of 
the ROB which is a long pending demand of my 
constituency. 

As regards the other ROBs bearing No. 311 and 
328 at NH-4, they are already constructing them. But the 
work is handed over from your authority to the National 
Highways Authority of India and they have done only half 
the work. The remaining part of the ROBs have not been 
constructed. I request that the work may please be 
expedited. It is a most important work. 

MR. CHAIRMAN: You may lay your speech on the 
Table. 

SHRI MANJUNATH KUNNUR: I have some more 
points to speak and then, I will lay it on the Table. I 
would request for sanction of the following new lines in 
Kamataka like Haven to Ankola, Haveri to H08pet, Haven 
to Kumata via Hanagal and Sirsi, Dharwad to Belgaum 
via Bailhongal and Haveri to Shimoga. Surveys for these 
lines may be done. You know very well that Ankola-Hubli 
line is a long pending demand. Therefore, this is my 
earnest request as people of North Kamataka are very 
much demanding it. New trains like Hubli to Mumbai, 
Hubli to Varanasi, Bangalore to Varanasl via Hubli may 
be introduced. Varanasi is a holy place in North India. 
South Indians treat it as a heaven and most people go 
there. A new train may be introduced either from Hubli or 
from Bangalore to Varanasi. Hubli to Chakkajajur 
Passenger Train may please be extended upto Bangalore. 
There is a lot of demand for It. Passengers are facing 
the most inconvenience without It when there are less 
number of trains. 

Sir, my next point Is regarding stoppage of treins. 
The Intercity Train, Dharwad-Myaore Express Train and 
Sampark Kranti Train may pie ... be stopped in my area, 
that is Haverl. Mysore-Dharwad Express Train may please 
be stopped at YaJavigi and Byadagi railway stations. 

We ar& growing maize and chilly in abundance. 
Byadagi chilly is famous internationally. We have an 
international market for chilly. It has got best colour and 
best quality. Even the Standing Committee on Commerce 
has recommended to the Parliament for agro-export zone. 

As far as the maize crop is concerned, we areno. 
in the entire country. We are transporting all the maize 

through trains. So, trains may please be stopped in Haverl 
and Hubli. 

There is no Recruitment Board in Hubll South Central 
Railway. It may please be established. One ROB in 
Kundagol may please be constructed. 

As far as the doubling of lines are concemed, you 
have concentrated only on BangaIore, Mysore, etc. I would 
request that doubling of Miraj-Bangalore line may please 
be taken up. As you know, Hubll Is heart of Kamataka. 
At least some parts in Hubll-Miraj or Hubll-Harlhar may 
please be considered. These are the most important 
stations. 

MR. CHAIRMAN: You can lay your speech on the 
Table of the House. 

SHRI MANJUNATH KUNNUR: Okay. I lay my speech 
on the Table of the House. 

Thank you for giving me an opportunity to speak. 
hope the hon. Minister, Shri Velu, will consider my request 
for ROB at least this time. I would appeal to the hon. 
Minister not to give me a chance to make a request 
again for this ROB. I have already spoken four times, 
two times during the Railway Budget and two times during 
the Supplementary Demands for Grants. So, my long-
pending request for this ROB may please be considered. 

MR. CHAIRMAN: Today being the Women's Day, I 
call Smt. Sushila Laxman as the last Member to speak. 
Now, the time is 11:05 p.m. Ladies speaking after 11:00 
p.m. is not common. So, I would request her to be brief. 
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*~HRI MANJUNATH KUNNUR: Mr. Chairman, Sir, I 
would make a few points conceming my parliamentary 
constituency, in particular, and my State, Kamataka, in 
general. 

In the first place, Sir, I would like to request the 
hon. Railway Minister to take up the Rail Over-Bridge 
(ROB) in km. 393112 & 14. in Haveri Railway Station, 
Kamataka as the same is most essential in the larger 
interests of the public in the area. Haveri is the district 
headquarters. Moreover, it Is a long pending demand of 
the people of my parliamentary constituency hence, it 
should be top priority. During rainy season, water gets 
stagnated which creates a lot of problems for many 
vehicles coming from Hospet and Bellary with iron are 
and other commodities with each vehicle carrying a 
whopping 35 tonnes of weight. There is no concrete road. 
In addition to this, an Agricultural· Producers Marketing 
Committee (APMC) Yard is situated on the eastem side 
of the railway station. It is becoming increasingly very 
difficult for the farmers to carry their foodgrains and other 
agricultural commodities in rainy reason, in particular and 
in other seasons in general. Maize and clillie are major 
crops in my area. We are sending outside the state and 
export to foreign countries. I would also like to stress 
that this road is very busy. So, there Is no a1temative 
solution in sight except to construct one more ROB in 
the vicinity. In this connection, the Government of 
Kamataka has also written a letter to the Chairman, 
Railway Board for the construction of ROB in lieu of 
RUB with the intention of sharing 50"10 of the cost of 
construction on cost-sharing basis. Government of 
Karnataka has agreed to bear 50"10 costa on cost sharing 
basis in this regard. 

In this regard, I would like to state that I have raised 
this all important matter 4 times in the House but my 
genuine request has not been considered by the Railway 
Ministry taking into account the urgency and importance 
of the construction of ROB in Haveri Railway Station. 

Another point, I would like to highlight is that as per 
the rules of the Railways, if there is a RUB, there is no 
provision to take up ROB. By citing this rule, they have 
rejected the genuine request of lakhs of people of my 
parliamentary constituency who have been suffering for 
long. Hence, I would like to request the Railway Minister 
to take up the work on cost sharing basis immediately. 

.... "ThIs part of the speech was laid on !he Table. 
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Another important point which I would like to bring 
to the kind attention of the House Is that the Railway 
Ministry has intimated me in response to my letter that 
this project can be taken up only with the payment of 
the entire amount by the Govemmet of Kamataka. Is it 
possible to share the entire amount by the State 
Govemment? 

Considering the seriousness of the issue and the 
long-pending genuine demand of lakhs of people of my 
parliamentary constituency, construction of ROB in km. 
393112 & 14 in haverl Railway Station should be taken 
up on w~r footing and fulfil the desire of the people of 
the area. People of Haveri and many important public 
representatives like MPs, MLAs and Zila Parishad have 
raised this issue but their demand has not been 
considered positively till now, I hope the Hon. Minister of 
Railways, Shri Lalu Prasad would fulfil the long-'elt 
demand of Haveri district, Karnataka immediately. 

Till the time the above project Is taken up, there is 
a lot of demand from the public to repair the underbridge 
immediately. 

2. I would like to place the request for the sanction 0' the following new lines in Kamataka: 

i. Haverl to Ankola 

iI. Haveri to Hospet 

iii. Haveri to Kumata via Hanagal and Sirsi 

iv. Gadag to Kumata via Bunkapur, Hanagal and 
Sirsi. 

The above mentioned line. have not been 
included In this year's Railway Budget. Hence, 
survey of the above lines should be taken up 
immediately. 

v. Dharwad to Belgaum via Ballhongal 

vi. Haveri to Shimoga Via Hirelerur and Shikaki pur 

3. I would also like to request the hon. Railway 
Minister for the speeding up 0' the construction 
of Ankola-Hubli line. 

4. I would like to plead the hon. Railway Minister 
for the introduction 0' following new trains: 

i. Hubli to Mumbai 

ii. Hubli to Varanasi 
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iii. Bangalore to Varanasl via Hubli 

v. Hubli to Chlkkajajur Passenger Train may 
please be extended up to Bangalore. 

5. I would also like to request the hon. Minister to 
issue directions to the concerned authorities to 
stop Train No. 272512726 inter-City Express at 
Byadagi and Yalavigl Railway Stations in 
Savanur Taluk, Karnataka taking into 
consideration the fact that Yalavigi Railway 
Station is situated on the State Highway and It 
is very near to Gadag District Headquarters. It 
is exactly situated in between Haveri and 
Dharward and Gadag districts. It is most useful 
for the public. Hence, a stoppage Is most 
essential. I hope the hon. Minister would heed 
to my genuine request which would help the 
people of my constituency. 

In this regard, I would also request the Railway 
authorities to ensure a stoppage of Intercity Train 
NO.2725 and 2726 and Dharwad Mysor Train 
NO.6201 and 6202 at Yalavlgi Railway Stations. 
There has been a long pending demand for this 
stoppage from the people of my parliamentary 
constituency. Stoppage of ·Sampark Krantr Train 
No. 2629 and 2630 at Haveri DIBtt. Head quarter 
is most essential. 

Mysore-Dharwad Express train may please be 
stopped at Yalavigi and Byadagi Railway 
Stations. 

6. I wish to bring to your attention that the Haveri 
Railway Station is being renovated by spending 
a huge amount. Instead of demolishing and 
constructing a new Haverl Railway Station, 
Railways is renovated as the Haveri Railway 
Station was constructed in 1883. This effort of 
the renovation of the Haveri Railway Station by 
the Railways would prove dangerous as lives of 
passengers are Involved, and hence, it should 
be stopped and in its place, a new Haveri 
Railway Station should be constructed 
immediately. 

7. I would like to highlight that the following railway 
stations in my parliamentary constituency needs 
upgradation as these stations were constructed 
more than a century back: 

i. Kundagol 

ii. Gudagri 

III. Savanoor 

iv. Yelavigl 

v. Haveri 

vi. Byadagi 

vii. Ranbennur 

I hope the Ministry would pay heed to my 
genuine requests taking into consideration the 
poor and dilapidated condition of the above 
stations. 

8. I have been requested by the people of my 
parliamentary constituency for long for the 
construction of Rail Over Bridge (ROB) In 
Kundagol Town, which is a Taluka Headquarters 
and 20 kms. away from Hubli and the same 
may kindly be taken up immediately. 

9. As the hon. Railway Minister Is aware, Hubli Is 
the Headquarters of South Western Railway. But 
there is no Railway Recruitment Board In Hubll. 
Examinations are conducted in Delhi and 
candidates are selected and sent to Hubli. A lot 
of precious time is lost in the process. Hence, 
I would request the hon. Railway Minister tor 
the establishment of a new Railway Recruitment 
Board in Hubli so that required staff for the 
South Western Railway.. Is selected In Hublic 
itseH. 
• 

10. I would like to request the Ministry for the 
doubling of Bangalore-Miraj line, the demand for 
which has been there for a long time. 

11. Haveri Railway Station should be declared as a 
Junction keeping in view Its strategic location. 

12. I would like to request the hon. Railway Minister 
to speed up the work of construction of ROB at 
km.311 and 328 km. on NH4 near Nelagoel 
Hanumanmatti Village in Haveri District, 
Kamataka. 

In this regard, I would like to state that only 
half of the work is done by National Highways 
Authority and they have not completed the task 
taken by them. A lot of time has been wasted 
has been lost because of 1his. Under such 
circumstances, I would request the Railway 



authorities to take up the above work and 
complete the above work and throw open to 
the general pubtic as lakha of vehicles ply on 
this NH-4. lakhs of vehicles are facing diffICulty 
in cross this area which result In waste of time. 

13. Regarding junscliction, I would like to 8UbmIt that 
the existing jurisdiction of Kundagol to be shifted 
Kumarapattanam via Yelavigl, Haveri and 
Ranebennur, which come under DRM Mysore 
jurisdiction as Mysore is 350 km. away from 
Kundagol and Haven railway stations., Therefore, 
it has become absolutely necessary to change 
the jurisdiction from DRM Mysore to DRM Hubli. 

14. Regarding ROB In Yalavlgl railway station, State 
Govemment has already agreed to bear SO per 
cent on cost sharing basis. Hence, this 8houId 
be taken up Immediately as a lot of accidents 
were taking place at this juncture. Even recently, 
4 persons died because of the hit by a tractor. 

15. Construction of (FOB) foot over Bridge in Haven 
and Ranebennur may please be expedited 
immediately. 

The above said demands are my genuine demands 
in the large interest of public. Hence they may please be 
considered with top priority and Include in the preaent 
budget. For which act of kindness I shan remain grateful, 
Sir.· 

{Transl8tionj 

SHRIMATI SUSHEELA BANGARU LAXMAN (Jalore): 
Sir, I am thankful to you for giving me an opportunity to 
speak, as the last woman Member, on the occasion of 
women's day. 

This is the fourth budget speech of hon'ble Railway 
Minister. He has made no increase In the rail fare and 
freight charges. Ordinary people liked his budget. In his 
budget speech he has also mentioned that railways will 
eam huge profits. But is It a fact that the puaengera 
have not been burdened In this way? In this connection, 
facts reveal something else. I would like to bring few 
things to your notice as well as to the notice of the 
House. 

There was a newsitem in a dally on 25th December, 
2005 that the Ministry of Railways has doubled the 

cancellation charges an of a sudden. As per the newaItem, 
the "*'Iatry hu incraued the cancelllltion charges of 
Ilt-clau AJC from As. 501- to Rs. 70/- and that of lind 
and llird cIa88 AJC tram As. 30/- to As. 601-. Even the 
chargee of lind cIaee hu also been Increued from As. 
201- to As. 401-. Theae thinga need to be paid attention 
that generally 25% to 27% eanoellatlona take place in 
railways. As a consequence thereof, the Department of 
Railways has put a burden of Rs. 500 crore on the 
passengera through Preas Note. 

Sir, simHarty As. 10 to 20 per paseenger more are 
being charged by the Railways on retum and advance 
journeys which is reeuning In a burden of around Rs. 
three thoueand crore on the .,...angers. Many trains were 
ruMlng IS Express trains which have been eonverted 
Into super fast traIna reeuItIng in the increaM of train 
fare from Rs. 201- to As. 301-. this convereion h .. put 
a burden of around Rs. 4 thousand 600 ClOre on the 
passengers., Eanier, under Tatkal Quota, passengers of 
lower cIaas used to upgrade their reservation to higher 
class by paying Rs. SOI- but in 2008, under Tatkal Quote 
theee charges have been Increeeed. It Is As. 1501- for 
lower elass and Rs. 3001- for upper el.... Not only this, 
the Tatkal Quota h .. been further Increuecl upto 30%. 

If a pusenger gets his Tatkal ticket cancelled, he Is 
not given any refund and the Tatkal .passenger has to 
putCh... a ticket from ltarting point to last point. This 
Increase in Tatlcal chargee hu put an additional burden 
of Rs. 8 thousand crure to 10 thousand erore on the 
passengers. 

Sir, not only this, the p .... ngers who book NGOs 
special train in a group, in that also charges have been 
Increased from 10% to 20%. BesIdes waiting and halting 
charges have also been incre .. ed from Rs. 130/- per 
hour to Rs. 600 per hour. 

Not only this, pantry car charges have been increased 
from Rs. 251- per km. to As. 45/- per km. this has put 
a burden of Rs. 5 thousand erore on the people vi8Iting 
pilgrimages. 

Sir, there are many more things to say through which 
the railways has put an additional burden on the 
passengers. Even after doing aI this if the hon'ble Minister 
claims that instead of hike In fare, he has decreased It 
then how far it is true? The railways is not taking money 
directly rather Indirectly recovering money from the 
passengers. 
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Sir, , represent Rajasthan and , would /ike to say 
that this year's budget has disappointed the people ot 
Rajasthan. My Constituency is JaJore Sirohi. tt is in a 
way cut off trom entire India, as there Is a narrowgauge 
in Jalore on account of which no direct train can reach 
therefrom any part of the country. 

Sir, the railways had decided to convert the meter-
gauge line into broadgauge. The work of gauge-converalon 
was first included in 1990-1991 budget. 17 years have 
passed, however, the work has not been completed so 
far. 

Sir, the estimated cost has increased trom three to 
four times but the railways are not paying desired attention 
towards this issue. The hon'ble Railway Minister should 
assure us that the gauge conversion work would be 
completed by the next budget. 

Sir, the people of Rajasthan are residing In entire 
India due to their trade, Industry or job. There Is no train 
'rom my Constituency Jaiore Sirohi to Chenna!, BangaIore, 
Mumbai, Pune and Hyderabad. The passengers are facing 
lots of difficulties as the trains which go to Jodhpur or 
Bikaner, runs only once in a week. Further Sikanderabad-
Bikaner train does not stop at Falna, which Is the nearest 
station of my constituency. I have been continuously 
writing letters to the hon'ble Minister that this train should 
be run at least thrice a week; however, no attention has 
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been paid towards this. Hence, I request that .toppage 
of this train be provided at Falna and It should ba run 
thrice a week. Ahlmsa Express originating trom Puna runs 
once In a week. For the last few days, people of Pune 
have been demanding to make it a dally tr.'n. SImilarly, 
people have been demanding for many years to extend 
Jodhpur Bangalore Expreaa upto Mysore. Further Jodhpur-
Chennal Expreaa should run via Renlguda 80 that people 
of Rajasthan can go to Tlrupati. 

Sir, I wrote letters to the hon'ble Minister several 
times tor fulfilling these main demands but no proper 
reply has been received from his aide. 

Sir, due to paucity of time, I am concluding my 
speech and I hope that the hon'ble Minister would 
certainly ponder over the issues raised by me and do 
justice with Rajasthan. 

/Engllsh} 

MR. CHAIRMAN: The House stands adjourned to 
meet again at 11 a.m. on Friday, 9th ,March, 2007. 

23.14 hr •. 

ThtJ Lo/( SIIbha then IIdjoumsd till E/sllfln of ths Clock 
on Frldsy, MilICh 9, 2007lPhslgun8 18, 1928 (SIIIrII). 
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ANNEXURE I UtImIJer-wi68 IndtIx 10 VnsIrsmJd 0uBSIi0ns 

MBmbsf!.wisB Indsx 10 StsllfKl OutIstions SI.No. Member's Name Qu8ltlon Number 

SI.No. Member'. Name Question Number 2 3 

1. Shri Abdullakutty 158 1. Shrl Aaron Rashid, J.M. 1328 

2. Shri Acharia, Basudeb 143 2. SM AbduIlakutty 1444 

3. Shrl Ahlr, Hansraj G. 156 3. Shrl Acharia, Baeudeb 1347, 1360, 1451, 
4. Shrl Athawale, Ramdas 158 1497 

5. Shri Bishnol, Jaswant Singh 142 4. SM Adaul, Anandrao V. 1334, 1344, 1379, 

6. Shri Bose, Subrata 
1430, 1480 

151 
5. Dr. AgalWaI, Dhirendra 1419, 1429 

7. Shrl Budholiya, Rajnarayan 143 
6. Shrl Ahir, Hansraj G. 1325, 1385, 1453, 8. Shrl Chakraborty, Swaciesh 146 

1497 
9. Dr. Jatlya, Satyanarayan 141 

7. Shrl Ajay Kumar, S. 1310 
10. Shrl Jha, Raghunath 153 

8. Shrl Ananth Kumar 1372, 1442 
11. Shri Jindal, Naveen 160 

9. Shri Appadural, M. 1326, 1376, 1406, 
12. Shrl Kharventhan, S.K. 149 1448, 1487 

13. Shri Krishna, Vljoy 148 10. Shrl Athawale, Ramdu 1423, 1478 
14. Shrl Mahato, Sunil Kumar 145 11. Shri Azml, 11y .. 1316 
15. Shrl Mehta, Bhubneshwar Prasad 145 

12. Shrl Barman, Hlten 1300, 1323 
16. SM Mollah, Hannan 147 

13. Shrl Baxla, Joachim 1323, 1339 
17. Shri Mondal, Abu Ayes Mondal 159 

" 14. Shrl Bhadana, Avtar Singh 1328 
18. Shrl Owaisl, Asaduddin 148 

15. Shrl Bhagora, Mahavir 1352 
19. Shrl Patil, ShrlniwH Dada8aheb 149 

20. Shrl Pradhan, Prasanta 155 
16. Shrl Bhakta, ManoranJan 1296, 1427, 1480 

21. Shrl Rajbhar, Chandra Dev Prasad 144 17. Shrl Bhargava, Glrdharl LaI 1313 

22. Shrl Rao, Rayapati Sambaslva 155 18. Shri Bishnoi, Jaswant Singh 1399, 1469 

23. Shri Rathod, Haribhau 152 19. Shrl Bishnol, Kuldeep 1317, 1489 

24. Shri Reddy, G. Karunakara 146 20. Shri Borkataky, Narayan 1284 

25. Shrl Scindia, Jyotlradltya M. 150 
Chandra 

26. Shrl Shaheen, Abdul Rashid 144 21. SM Bose, Subrata 1386 

27. Shri Singh, Ganesh 141 22. Shri Budholiya, Rajnarayan 1400 

28. Shri Thomas, P.C. 154 23. Shri Chavda, Harlsinh 1339 

29. Shri Yedav, Ram Kripal 157 24. Dr. Chlnta Mohan 1308, 1406, 1..a2 
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25. Shri Chowdhury, Adhir 1301, 1340, 1411 50. Shrl Krishna, Vijoy 1449, 1461, 1488, 
1497 

26. Shri Daagupta, Gurudaa 1348 
51. Shri Krishnadas, N.N. 1309, 1407, 1463 

27. Smt. 080, Sangeeta Kumarl 1342, 1422, 1429 
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